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(Deb. 14, Vol. VII, 17-12-1998) 
Col. 113-14 

COMeCting ofShirdi Pilgrimage Centre by 
Air Services 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 151 

Discontinuation of Direct Flight on 
Trivandrum-Delhi Scctor 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 374 

Flight on Hyderabad-Los Angeles Sector 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 224-25 

Flights from North Eastern States 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 77-80 

InternationrJ Flight from Trivandrum 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 136-37 

Mini Air Services for Tourist Places 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 213-14 
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Need to introduce air service on Delhi-
Kota-Mumbai and Delhi-Kota-Indore 
route (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 330 

Need to start air service between Nasik 
and Delhi via Aurangabad or Poona 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 330 

Policy for Foreign Companies for Domestic 
Operator 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 88-89 

Aircraft 

Tata's Airlines Project 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 144-45 

Violation ofOuidelines by Jet Airways 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 51 

Airport(s) 
Aircraft Security 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 196 

Airport at Ajmer 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 117 

Airport Projects by Private Airlines 
(Deb. 9, Vol. VI, 10-12-1991) 

Criteria for Hiring Aeroplanes Col. 127 
(Deb. 14, Vol. VII, 17-12-1998) CargoComplexatCalicut 
Col. 83-84 (Deb. 9, Vol. VI, 10-12rI998) 

Installation ofACAS in Aircrafts Col. 161 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 91 

Reduction in Budget for Maintenance of 
Aircraft 
(Deb. 14, Vol. VII; 17-12-1998) 
Col. 128 

Aircraft Carrier 
Construction of Aircraft Carrier 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 35 

Airlines 
Dues from Private Airlines 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 225-27 

Private Airlines 
(neb. 9, Vol. VI, 10-12-1998) 
Col. 198-204 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 197-200 

Construction of Air Strip at Phaltan 
(Maharashtra) 
(Deb. 14, Vol. VII, 17-12-),998) 
Col. 166 

Development of International Airport at 
Trivandrurn 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 285 

Dev~lopment of Jharsuguda Air Strips 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 147-48 

Development of Mangalore Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 165-66 

Draft Legislation on Security of Airports 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 21-27 

Earnings from Airports in Gujarat 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 121-23 

Tata Project Expansion of Airports in Himachal Pradesh 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 9, Vol. VI, 10-12-1998) 
Col. 53-55 Col. 143-44 
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Expansion ~fInd\)re Airport 
(Deb .. 14, Vol. VII, 17-12-1998) 
Col. 89 

Expenditure on Expansion of Airports 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 54-S6 . 

Flights from Nedumbassery Airport 
(KeraIa) 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 162-63 

For.eign Direct Investment 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 213 

Gaya Airport 
(Dt:b. 14, Vol. VII, 17-12-1991) 
Col. 220-21 

Installation of Radars 
(Deb. 14, Vol. VII, 17.12·1991) 
Col. 203~ 

International Airport 
(Deb. 9. Vol. VI, 10.12-199.) 
Col. 141-42 

International Carlo Hubl It New Delhi 
(Deb. 9, Vol. VI, 10·12·199.) 
Col. 57-58 

Land for Indore Airport 
(Deb. 14, Vol. VII. 17·12·199.) 
Col. 62-63 

Modernisation of Jalpon Airport 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 279 

Mysore Ajrport 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 92 

Need to provide more air facilities at 
Kanpur Airport, U .P. (MUll 377) 
(Deb. 17, Vol. VIl. 22-12-199') 
Col. 388 

Need to take concrete steps for early 
upgradation of Ahmedabad Airport in 
Gujarat(MUR377) 
(Deb. 7. Vol. VI. 01-12-1'91) 
Col. 677-71 

New Airport at Navi Mumbai 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 217-18 

New Airports in M.P., U.P. & Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 21S 

Nigha Aerodrome 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 197 

Night Landing Facility at Trivandrum 
Airport 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 120 

Passengers Hold up at Mumbai Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 70 

Proposal for New Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 216-17 

Public Utility Services at Ahmedabad 
Airport 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 167 

Revival of Tata International Airport 
Project 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 169 

Srinagar Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 166 

Touri.m Counter at IGIA 
(Deb. 9. Vol. VI, ) 0-12-1998) 
Col. 144 

Tunnel Across Calicut 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 221 

Unused Airports 
(Deb. 9. Vol. VI. )0-)2-1998) 
Col. 164-6' 

Uppadatlon of Baroda Airport 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 120 
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Upgradation ofGuwahati Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 73 

Upgradation of Jammu Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 236 

~ Upgradation of Patna and Gaya Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 176 

Upgradation of Thiruvananthapuram 
Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 184 

Use of Aerodrome at Pondicherry 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 66 

Use of Civil Airport for Defence purpose 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 371 

Use of Correct Names ofAirport(s) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 137-38 

~.J .P. Launge at Calicut Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 147 

Airports Authority orIndi. 
ReguJarisation of Contract Labourers of 
A.A.I. 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

Akashwanl 
AIR and DO in West Bengal 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 137 

AIR Relay Stations at KoppaJ and Salem 
in Karnataka and Tamil Nadu 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 249 

AIR Station at Parbhani in Maharashtra 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 38-39 

Air Station at Sitamarhi in Bihar 
(Deb. 18, Vol. ViI, '23-12-1998) 
Col. 44 

Construction of AIR Station in Orissa 
(Deb. 3, Vol. VI, 02-12- 1 998) 
Col 69 

Cultural Ce~tre/Radio Station at 
Kausharnbi in Uttar Pradesh 
(Deb. 18, Vol. VII, 23- 1 2- 1 998) 
Col. 131 

Establishment of AIR/Doordarshan 
Kendras 
(Deb. 8, VOl. VI, 09-12-1998) 
Col. 281-309 

Expenditure on Doordarshanl AIR Projects 
in Kerala 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 165-66 

Need to commission the All India Radio 
Station at Tezpur in Assam (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 389-90 

New Advertising Policy for AIR and DD 
(Deb. 3, Vol. VI, 02'-12-1998) 
Col. 119--21 • 

Recruitment of Staff for DOl AIR 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 166-67 

Revenue Earned by Doordarshanl AIR 
Station 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 256-57 

Setting up of Air News Unit in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 146 

Setting up of AIR Stations in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 80 

Silchar T. V. and Radio Station 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 159-60 
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Social Communication 011 DD and AIR 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 253 

Status to A.I.R. Station at Vadodara 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 208~ 

Study on the Working of AIR/ 
Doordarshan 
(Deb. 3, Vol. VI, 02-12-1998) 
Cot. 250 

Upgradation of AIR/DD Kendras in 
Andhra Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Cot. ISO-51 

Vacant Posts of Directors at AIRlFM 
Station 

(Deb. 8, Vol. VI, 09-12-1998) 
Cot. 209-10 

Akhll BhlrtlYI S"I.tIlYI Rakhshlk 
Sanetbln . 

Akhil Bhartiya Swasthya Rakhshak 
Sangthan 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 86-88 . 

Aleohol 
Ban on Molasses 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. S72 

Delicencing of Alcohol/Tobacco/ 
Petroleum Products 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 331 

All India Institute or Medical Sciences 
Cadre Review ihAIIMS 

(Deb. 12. Vol. VII, 15-12-1998) 
Col. 206 

CBllnquiry againstM. S. ofAIIMS 
(Deb 17, Vol. VII, 22-12-1998) 
CD!. 5:': 

Treatment in AIIMS 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 381-82 

Treatment in AIIMS of Employees of 
Mahanadi Coalfields Ltd. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 371 

Amarnath Vatra 

Amamath Pilgrims 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 66-67 

~bedkarFoundation 

" Fellowship by Ambedkar Foundation 
(Deb. 7, Vol. VI, 08- I 2-1998) 
Col. 624-26 

Andaman and Nicobar 
Security in Andaman and Nicobar Islands 

(Deb. 12, Vol. VII, IS-12-1998) 
Col. 99 

Andbra Pradesh 
Additional Plan Funds 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 118 • 

Agro Export from Andhra Pradesh 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 199-200 

Allocation for NH Works ill An~hra 
Pradesh/Orissa 
(Deb. 1, Vol. VI, 30-11-1998) 
('..01. 298-315 

Assistance from Japan to AP Thermal" 
Plants 
(Deb. 1, Vol. VI, 30-11-(998) 
Col. 161-62 

Bomb Blast by People's War Group 
(Deb. 12, Vol. VII, I S-12-1998) 
Col. 103-04 

Increase in Facilities for Patients inAlIMS Buddhist Sites 
(Deb. 2, Vol. VI, 01-12-1998) I (Deb. II, Vol. VII, 14-12-1998) 
CoL 478-79 Col. 90 
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Chtld Labour in Andhra Pradesh 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 353 

Construction of Over Bridges in Andhra 
Pradesh 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 74 

• Development ofKakinada Port 
(Deb. 16, Vol. VIJ, 21-12-1998) 
Col. 55 

• Development of Port at Gangavaram 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 220 

Development of Tourism in A. P. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 218-19 

Employment Assurance Scheme 
(Deb. 9, Vol. VI, 10-12-1998)· 
Col. 146 

Funds for Singaren\ Collieries 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 442 

Gastro-Enteritis Cases 
(Deb. 17, Vol. VII; 22-12-1998) 

, Col. 163-64 
HPT at Warangal in Andhra Pradesh 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 116-17 

HUDCO Projects for Andhra Pradesh 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 102-{)8 

Industrial Estate for Food Processing in 
A.P. 

" (Deb. 18, Vol. VII, 23-12-1998) 
Col. 136 

Lclnd for Construction of Warehouses/ 
• Stake Yards 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 279 

Light Rail Transit System in Andhra 
Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. III 

Loan of APSEB 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 227-28 

Need for construction of a fly over-bridge 
on Railway level crossing between 
Peddapalli and Manthani, Andhra 
Pradesh (MUR 377) 
(Deb. 17, .Vol. VII, 22-12-1998) 
Col. 391 

Need to Direct Food Corporation of India 
to purchase Paddy from Farmers of 
Andhra Pradesh (MUR 377) 
(Deb. 3, Vol. VI, 02-12-J 998) 
Col. 314-15 

Need to look into the grievances of land 
oustee. of Ramagundalll Super 
Thennal Power Station of NTPC in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1998) 
C.o1.288 

Need to provide Adequate Funds to 
Government of Andhra Pradesh to 
assist the People affected by Recent 
Cyclone(MUR377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 316 

Need to ~ up an LNG Tenninal in Andhra 
Pradesh (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 385 

Need to treat the calls between Hyderabad 
and sub-urban areas within a radius of 
100 kilometres of Hyderabad city, 
Andhra Pradesh as local calls 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 334 

Power Projects in Andhra Pradesh 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 297-98 

Privatisation of Kakinanda Deep Water 
Port 
(Deb. I, Vol. VI, 30-11-1998) 
Col. S6 
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Procurement of Cotton 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 426-27 

Promotion of Air Travel in Andhra 
Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 210 

Rail Bus Accident at Level Crossings 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 83-84 

Rawa Oil Fields 
(Deb. 12, Vol. VII; 15-12-1998) 
Col. 158 

Transmission Lines from Visakhapatnam 
to Hyderabad 
(Deb. 6, Vol. VI, 07·12-1998) 
Col. 64-65 

Transmission Project in A.P. 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 265 

U.N. Aid for Poverty Alleviation 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 152 

Upgradation of AirlDD Kendras in Andhra 
Pradesh 
(Deb. 18, Vol. VII, 23-12·1998) 

Sale of Dimethyl Fuel Col. 150-'1 
(Deb. 12, Vol. VII, 15·12-1998) Vi,ijeswaramState-IlProjectinA.P. 
Col. 123-24 (Deb. 6, Vol. VI, 07-12-1998) 

Sanction of Battalions Col. 205~ 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 243 

Waiting List for Telephone Connections 
(Deb. 13, Vol. VII, 16-12-1998) 

Setting up ofIBM Institute Col. 210-12 
(Deb. 3, Vol. VI, 02-12-1998) WaterSupplyinAndhraPradesh 
Col. 244 (Deb. 9, Vol. VI, 10-12-1998) 

Shortage of Storage for Paddy 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 223 

Sriram Sagar and lchampali Irrigation 
Projects 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 119 

Srisailam Hydro-Electric Power Station 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 162 

STD/ISDIPCO Booths inA.P. 
(Deb. 18, Vol VII. 23-12-1998) 
Col. 239-41 

Support Price For Milk 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 256 

Training for Anti-Sabotage Operations 
(Deb. 17, Vol. VII, 22-12-1998) 
Co!. 61~2 

Col. 76-77 
Widening ofN. H. in A. P. 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 107 

World Bank Assistance 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 251-53 

World Bank Assistance to APSEB 
(Deb. I, Vol. VI, 30-11-199') 
Col. 293-94 

World Bank Loan to Andhra Pradesh for 
Development 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 246 

World Bank to Study Poverty Alleviation 
Programmes in A.P. 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 399 
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Anpnwadi 
Anganwlldi Centres in Haryana 

(Deb. 1, Vol. VI, 30-11-1998) 
Col. 93 

Animal Husbandry 
Approval of Projects 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 161-62 

Central Cattle Breeding Farm 
(Deb. 13, Vol. VII. 16-12.1998) 
Col. 88 

Development of Animal Husbandry and 
Dairy Industry 

Appointment on Compassionate Grounds 
Appointment on Compassionate Grounds 

in New India Ass. Co. Ltd. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 226-27 

Appointment on compassionate grounds 
(Dob. I, Vol. VI, 09-12-1998) 
Col. 272-74 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 161 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 221 

AquaC!utture 

(Deb. 3, Vol. VI, 
Col. 145 

Aquaculture Industry 
02-12- I 991) (Deb. II, Vol. VII, 23-12-1998) 

Col. 91 
Draught Animal Centers Ban on Acquaculture in CRZ Area 

(Deb. 13, Vol. VII, 16-12-1991) (Dob. 1, Vol. VI, 30-11-1998) 
Col. 85 Col. 11-13 

Dry lind Green Fodder 
(Deb. 13, Vol. VII, 16-12-199.) 
Col. 78-79 

Extinction of Cow Species 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 186 

Mobile Veterinary Dispensaries 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 205 

Privatisation of Veterinary Practice 

Brackishwater Aquaculture 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 23-24 

Pearl Culture 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 78-80 

Remote Senlina Technology for Sh~imp 
Culture 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 301 

(Deb. 8, Vol. VI, 09-12-1998) Are ........ ISUrveyofindia 
Col. 59 

Projects for Approval 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 224 

Survey of Livestock 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 248 

Antiques 
Thefts of Antiques 

(Deb. 6, Vol. VI, 07-12-199') 
Col. 263 

Hike in Fee for Film Shootinp at AS) 
(Deb. 1, Vol. VI, 30-11-1998) 
CoL 267-61 

Are........." 
Excavation Work by Allahabad University 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. J6S 

Armed Foretl 
Administrative Tribunal for Armed Forces 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 206 
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Collection of Money on Armed Forces 
Flag Day 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 287 

Disparity in Pay Scales of Armed Forces 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 18-19 

Inter-Action of Anned Forces with other 
Countries 
(Deb. 14, Vol. VIl, 17-12-1998) 
Col. 58 

MHltarymen Missing from the Line of 
Control 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 89 

One Rank One Pension for Anned Forces 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 192-93 

Pay Disparity amongst Armed Forces 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 284-85 

Proxy Voting by Armed Forces 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 206-07 

Purchase of Goods from Cottage 
Industries 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 117 

Retirement Age in Armed Forces 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 361 

Santushti Complex 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 81-83 

Social Problems of Armed Forces 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 337-38 

Voluntary Retirement by Commissioned 
Officers 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 126 

Arms and Ammunition 
Bofors Deal 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 88 

Licence of Revolvers 
(Deb. 12, Vol. VIl, 15-12-1998) 
Col. 239 

Manufacturing of Revolvers 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 412-13 

Army 
Anny Cantonments in Bihar 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 219 

Cut in Strength of Army 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 105-06 

Expenditure on Army 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 217 

MBA Course for Army Officers 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 208 

Media Briefing By Army 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 273-74 

Recruitment of Youths in Army from H.P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 177-79 

Art and Culture 
Assistance to Dance, Drama and Music 

Groups 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 107 

Cultural Policy 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 29 

Artifacts 
Theft of Artifacts 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 182-83 
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Arun Singh Committee 
Arun Singh Committee Report 

(Deb. 4, Vol. VI. 03-12.1998) 
Col. 184 

Arunachal Pradesh 
Activities ofNSCN(K) 

(Deb. 12, Vol. VII, 15·12-1998) 
Col. 218 

Monitoring Mechanism 
(Deb. 8, Vol. VI, 09·12-1998) 
CoI.207~ 

Ashraya Sc:heme 
Ashraya Scheme 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 147-48 

Asia 
Japan-South Asia Youth Friendship 

Programme 
(Deb. 16, Vol. VII, 2 I - I 2.1998) 
Col. 109-12 

Relation with Central Asian Republics 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 198 

Asian Development Bank 
A.D.B. Loan for National Highways 

Project 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 182 

ADB Loan for Road and Port Projects 
(Deb. 6, Vol. VI. 07- 12-1998) 
Col. 294·95 

Highway Projects with A.D.B. 
Collaboration 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 115-16 

Setting up of Shipyard at Haldia by A.D.B. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 328 

World Bank/ADB Funds to PFC 
(Deh. 6, Vol. VI. 07-12-1998) 
Col. 29)·92 

Asian Gama 
Threat to Stay away from Asian Games 

(Deb. I, Vol. VI, 30·11-1998) 
Col. 52-53 

Assam 
Action Plan for Orphaned 

(Deb. 7, Vol. VI, 08-12·1998) 
Col. 406 

Assistance to Assam under NLM 
(Deb. 6, Vol. VI, 07·12·1998) 
Col. 270-71 

Bomb Blasts in Assam (St.) 
(Deb. J7, Vol. VII, 22-12-1998) 
Col. 360-66 

Bore Wells 
(Deb. 18, Vol. V II, 23-12-1998) 
Col. 122-23 

Deteriorating Law and Order in Assam 
(Deb. 2, Vol. VI, 01.12.1998) 
Col. 359 

Drilling Work at Madhupur 
(Deb. 7, Vol. VI, 08-12·1998) 
('.01. 452-53 

Externally Funded Schemes 
(Deb. 3, Vol. VI, 02-12·1998) 
Col. 51-53 

Fire in IOC Depot in Assam 
(Deb. 12, Vol. VII, 15-12·1998) 
Col. 264-65 

Flood Control in Assam 
(Deb. 8, Vol. VI, 09-12·1998) 
Col. 257 

Housing Construction Schema for Assam 
(Deb. 14, Vol. VII, 17-12·1998) 
Col. 202·03 

HUDCO Package for Assam 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 145 

Insurgent Groups in Assam 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 423 
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Kaziranga National Park 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 260-61 

M.A.R.R. System in Assam 
(Deb. 18, Vol. VIJ, 23-12-1998) 
Col. 148-49 

Malnutrition in Children in Assam 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 164 

Need for regular payment of salary to 
municipality employees in Assam 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 361 

Need to commission the All India Radio 
station at Tezpur in Assam (MUR 377) 
(D'eb. 17, Vol. VII, 22-12-1998) 
Col. 389-90 

Outfits in Assam 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 156-57 

Scheme for Scheduled Areas of Assam 
(Deb. 7, Vol. VI, 08-12"1998) 
Col. 450-S1 

Setting up of Cotton Yam Bank in Assam 
(Deb. 5, Vol. VI, 04-12-1998) 
Pll. 308-09 

Stagnation in Coal Survey Laboratory, 
lorhat 

(Deb. IS, Vol. VII; 18-12-1998) 
Col. 110 

Terrorist Activities ofULFA 
(Deb. 17, Vol. VlI, 22-12--(998) 
Col. 135-36 

Upgradation of Guwahati Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 73 

Yatri Niwas in Assam 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 244 

Austerity Measures 
Austerity Measures 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 202-03 

Australia 
Exotic Weed Seeds 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 626-27 

Import of Wheat from Australia 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 475 

Automated Teller Machine 
ATM Centres ofCanara Bank in 8anglore 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 305-06 

Automobile (s) 
Auto Industry 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 311 

Bilateral Negotiation on Automobile 
Policy 
(Deb. 15, Vol. VII, IS- 12-1998) 
Col. 378-79 

Diesel Car 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 367-68 

Performance of Automobile Units 
(Deb. 5, Vol. VI, 04-12-1998) 

Transfer of Assets of ATDC to ITDC Col. 268-69 
(De~·. S, Vol. VI, 04-12-1998) Pollution by Two and Three Wheelers 
Col. 87 (Deb. II, Vol. VII, 14-12-1998) 

Transmission Relay Station/Centre in Col. 323 
Assam 
(Deb. 3, Vol. 
Col. 95-97 

Small Car Projects 
VI, 02-12-1998) (Deb. II, Vol. VII, 14-12-1998) 

Col. 321 



SUBJECT INDEX 19 

Aviation Thrbine Fuel 
Sales Tax on Aviation Turbine Fuel 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 62 

Backward Arn(.) 
Scheme for Development of Backward 

Districts 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 109-10 

BaUb Samridhl Vojana 
Balika Samridhi Yojana 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 292-93 

Girls benefited from B.S. Y. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 80 

Bangladesh 
Area of Border with Bangladesh 

(Deb. 2, Vol. VI; 01-12-1998) 
Col. 408-09 

Deportation of Refugees 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 2:tQ-40 

Farakka Barrage 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 151-52 

Hiding of Militants in Bangladesh 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 218-19 

Indian Enclaves in Bangladesh 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 89 

Indo-Bangia Talks 
(Deb. )8, Vol. 'VII, 23-12-1998) 
Col. 16-17 

Indj)-Bangladesh Joint Working Group 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 261-62 

Inland Water Transit and Trade between 
India and Bangladesh 
(D~b. 6, Vol. VI, 07-12-1998) 
Col. 223-24 

Opening of New Route for Export to 
Bangladesh 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 230 

Passenger Train to Bangladesh 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 161 

Persons Migrated from Bangladesh 
(Deb. 17, Vol. VII, 22-12-1998) 
Col.l~7 

Pillars installed at Border 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 65 

Relation with Neighbouring Countries 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 132-33 

Repatriation of Bangladeshi Infiltrators 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 20-22 

Setting up of Power Project in Bangladesh 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 179 

Smuggling of Cattle to Bangladesh 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 217 

Trade with Bangladesh 
(Deb. 13, Vol. VII, 16-12-(998) 
Col. 118-19 

Visit of Naval Chief to Bangladesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 59-60 

Bank(s) 
Accounts of Bogus Firms in Banks 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 302 

Infiltration by Bangladeshis Amount of Banks Locked in Litigation 
(Deb. 2, Vol. VI, 01-12-1998) I (Deb. 11, Vol. VII, 14-12-1998) 
Col. 373-74 Col. 357-58 



20 LOK SABHA 

ATM Centres ofCanara Bank in Banglore Disbursement of Loan by Banks 
(Deb. II, Vol. VII, 14-12-1998) (Deb. S, Vol. VI, 04-12-(998) 
Col. 30S.()6 Col. I ~7 

Bank Loan to Farmers 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 104.()6 

Banking Licence to Co-operative Bank of 
India 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 247 

Board of Nationalised Banks 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 365 

Border-Trade Mechanism by Nationalised 
Banks 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 340-41 

Cases pending before Debts Recovery 
Tribunal 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 187 

Clerical Grade Examinations in Local 
Language 
(Deb. I I, Vol. VII, 14-12-1998) 
CoI.3S7 

Computerisation of Banks 

Drawbacks of Banking Service 
Recruitment Boards 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 398-99 

Electronic Clearance Scheme 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 92 

Entry of Private Sector Bank in Capital 
Market 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 279 

Filling up Reserved Posts of OBCs in 
Nationalised Banks 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 372-73 

Financial Assistance from Banks to Textile 
Industry 
(Deb. 5, Vol. VI. 04-12-1998) 
Col. 276 

Financial Crisis in Public Sector Banks 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 291 

Foreign Banks 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 271-73 (Deb. S, Vol. VI, 04-12-1998) 

Col. ISO-51 Fraud in Allahabad Bank 

Corruption in Banks 
(Deb. 5 j Vol. VI, 04-12-1998) 
Col. 290 

Credit to S.S.ls by ScheduledfNon-
Scheduled Banks 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 342 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 354 

Fraud in Banks 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 268-69 

FraudinPNB 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 64 

Decrease in Bank Credit Fraud in Vijaya Bank 
(Deb. S, Vol. VI, 04-12-1998) (Deb. IS, Vol. VII, 18-12-1998) 
Col. 297-300 Col. 323-24 

Directive to Central Bank ofIndia 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 16 

Frauds in Banks in Rajasthan 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 238-39 
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Gold Deposits in Banks 
(Deb. S, Vol. VI, 04·12·1998) 
Col. 2W.22 

!mplementation of Fifth Pay Commission 
Report in Regional Rural Banks 
(Deb. 1 S, Vol. VII, 18- ) 2-1998) 
Co1.63~ . 

Increase in Losses of Banks 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 244-45 

Indian Banks Abroad 
(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 296-97 

Indian Overseas Bank 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 39S-96 

Inspection of Private Sector and Good 
Rated Bank by RBI 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 318-19 

L.C.Fraud 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 249-50 

Letters from MPs on Bank Affairs 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 98 

Loans to Farmers by Nationalised Banks 
inKeraJa 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 343 

Merger of Nationalised Banks 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 80.81 

National Co-operative Bank 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 369-70 

Nationalised Banks 
(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 331-343 

Net Banking ofiCICI 
(Deb. 1 S, Vol. VII, 18-12·1998) 
Col. 261~3 

Opening of Bank Accounts of Pensioners 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 174-7S 

Pension Scheme in State Bank of 
Hyderabad 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 89·90 

, Protit/Loss ofRegionaJ Banks 
(Deb. II, Vol. VII, ) 4-12-1998) 
Col. 257-70 

Punjab National Bank 
(Deb. 15. Vol. VII, )8- ) 2-1998) 
Col. 315 

Resur8ent India Bonds 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 271 

Sanctioning of Loans by State Bank of 
India 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 72 

Scam in Indian Bank 
(Deb. S, Vol. VI .. o4-i2·L998) 
Col. 223-24 

Security of Banks 
(Deb. 5, Vol. VI, 04-12·1998) 
Col. 220 

Service Charges for Cancellation of 
Demand Drafts 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 231-32 

Shortage of Staff in Banks 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 81·82 

Target for Recovery/ Reduction ofNPA 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 239-43 

Technical Committees 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 230-31 

Termination of SC/ST Officials of State 
Bank of Mysore 
(Deb. II, Vol. VII, 14·12·1998) 
Col. 229 
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Use of Bank Loans 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 391-92 

Use of Hindi in Bank Examination 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 270-71 

Withdrawal ofSlR to PSU Bonds 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 370-71 

Writing off the Loan by Banks 
(Deb. S,Vol. VI, 04-12-1998) 
Col. 203-04 

Basie Minimum Services Programme 
Fund for Basic Needs 

(Deb. 18, Vol. VII, 23- I 2- I 998) 
Col. 194-95 

Deedi 
Beedi Industry 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 75-77 

Beed) Workers 
Hospital for Beedi Workers 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 84-85 

Need to clear the proposal ofGovemment 
of Maharashtra for construction of 
dwelling units for Beedi workers in 
Solapur(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 279 

Welfare ofBeedi Workers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 372-74 

Bela1um 
Agreement with Belgium 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 201-02 

Bharat Aluminium Company Umlted 

Shares ofBALCO 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 87 

Bharat Coking Coal Umlted 
Appointment in NCLlBCCl 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 442-43 

Community Development 
(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 193-95 

Gastlitand Enquiry 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 231-32 

land occupied by Shalimar Tar Plant 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 299-300 

Posting in BCCl 
(Deb. I I, Vol. VII, 14-12- I 998) 
Col. 334-36 

Railway Siding and Despatch Posts in 
BO:L 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 374-75 

Removal of Workers in BCCl 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 93-94 

Shortage of Coal in BCCl and CCl 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 357-59 

Bharat Gold Mines Umited 
Manufacturing of Railway Coach by 
BGML 

(Deb. 4, Vol. VI. 03-12-1998) 
Col. 281-82 

Utilisation of Area in BGMl 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 173-74 

Bhakra Deas Management Board Bharat Heavy Electrical! Umited 
Share ofChandigarh from BBMB Award of Contract to BHEl by Railways 

(Deb. 16, Vol. VII, 21-12-1998) I (Deb. 9, Vol. VI, 10-12-1998) 
Col. 84-85 Col. 99 
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GraJUity to BHEL Employees I Bihar 
(Deb. II, Vol. VII, 14-12-1998) 15-PointsProgrammes 
CoL 229-30 (Deb. 2, Vol. VI, 01-12-1998) 

Need to ensure facilities to the workers Col. 67 
by Contractors in Bharat Heavy Accordina Status of Central University 
Electricals .Limited at par with (Deb. II, Vol. VII, 14-12-1998) 
permanent workers of the company Col. 99 
(MUR377) Achievements of Bihar Shiksha 
(Deb. 12, Vol. VII, 15-12-1998) Pariyojana 
Col. 359 (Deb. 16, Vol. VII, 21-12-1998) 

Bbant Petroleum CorpontioD Urnited 
Supply ofM.T.O. and Solvent 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 202~3 

BbopalGa.lraeedY 
Bhopal Gas Tragedy 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 235-16 

Homes Constructed for Bhopal Gas 
VICtims 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 65-66 

Bbure"l Committee 

Col. 70-72 
AtTorestation and Beautification ofPatora 

Lake 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 64 

AtTorestation Programme ofS.E.C.L. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 249 

Air Station at Sitamarhi in Bihar 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 44 

Army Cantonments in Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 219 

Shurelal Committee on Pollution Assistance to Bihar by NABARD 
(Deb. II, Vol. VII, 14-12-1998) (Deb. 5, Vol. VI, 04-12-1998) 
q>1. 121-22 Col. 267-68 

Bhutan 
Circulation of Bhutanese Currency in 

North Bengal 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 122-23 

India's Investment in Joint Venture 
Abroad 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 379 

Relation with Neighbouring Countries 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 132·33 

Trade with Bhutan 
(Deb. 18, Vol. VII, 23-12-1998) 
Co\. 176 

Bank Loans to Farmers in Bihar 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 300-02 

Bateshwar and Sultanganj Pump Canal 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 141 

Below Poverty Line 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 52-53 

Capacity of Pama Doordarshan Kendra 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 257-58 

Cargo Facility at Pama 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 165 
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Construction of Bridge Qyer River Ganga 
at Mungher 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 178-79 

Construction of Luxury Hotels in South 
Bihar 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 200-01 

Construction of Over Bridges at Railway 
Stations in Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. Ill-}) 

Construction of Railway Bridge and NH-2 
in Bihar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 106 

Construction of Terminal Facility at Gaya 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 102 

Construction of Yatri Niwas in Bihar 
(Deb. 5, Vol. VI, 04-12-1998) 
CAlI. 224-25 

Development of Handloom Industries in 
Bihar 
(Deb. 11, Vol. VB, 14-12-1998) 
Col. 223-25 

Dilapidated Condition of Roads in Bihar 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 65-66 

Doordarshan Centre at Chhapra in Bihar 
(Deb. 18, Vol. Vl1, 23-12-1998) 
Col. 101 

Doordarshan Kendras in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 320-21 

Drought in Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 129-30 

Employment to Affected People of 
Bhagalpur 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 253-54 

Engagement of Labour in Stone Quarries 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 267-68 Construction Work of School Building 

(Deb. 9, Vol. VI, 10-12-1998) Fair of Bhagalpur, Bihar 
Col. 99 (Deb. IS, Vol. VII, 18-12-1998) 

Col. 326 
Dakra Nala Pump Project· 

(Deb. 18, Vol. VII, 23-12-1998) FarnilyWelfareProgramme 
Col. 160 (Deb. 12, Vol. VII. 15-12-1998) 

Col. 225-31 
Deputation ofPMF in Bihar 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 324-25 

Development of Civil Aviation in Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 66-67 

Development of Forests in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 70 

Development of Forests In U.P., Gujarat 
and Bihar 
(Deb. IJ, Vol. VII, 14-12-1998) 
Col. 118-20 

Female Literacy in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 195-96 

Finance Assistance to Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 2-7 

FinancialAssistance for Curbing Extremist 
Activities 
(Deb. 11, Vol. VII, 22-12-1998) 
Col. 126-27 

Foreign Assistance to Bihar 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 71-72 



fruit Procl.:»llIj Indu,lri~s inl3ih;lr 
(Deb. IJ. Vol. VI. OIj-12-19(8) ! 

Col. 5~-55 . 

FunJ 10 l3ihar llllJ.:r ~~lPLADS 
(Deb. 13. Vol. VII. 16-12-1(98) 
Col. 82-IJJ 
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Loans by NABARD in Bihar for Roads 
anli "ridges 
(Deb. II. Vol. VII. 14-12-1998) 
Col. 298 

LPG Distributorship 
(Deb. 12. Vol. VII. 15-12-1998) 

GP.O. /0 Bihar Col. 62 
Web. 8. Vol. V I. 04- I 2-1 Q'.: 8) , LPTs in Bihar 
Col. 68 (Deb. 18. Vol. VII, 23-12-199R) 

GayaAirport Col. 250-51 
(Deb. 14. Vol. VII, 17-12-1998) , 
Col. 220-21 M.A.R.R. System 

(Deb. 3. Vol. VI. 02-12-(998) 
Godowns in Bihar 

(Deb. 2, Vol. VI. 01-12-1998) 
Col. 55-56 

Gold Deposits 
(Deb. 4. Vol. VI. 03-12-(998) 

Col. 113-14 

National Highways in Bihar 
(Deb. II. Vol. VII. 14-12-1998) 
Col. 105 

Col. 118 National Human Rights Commission 
IDSMT Proposals received from Bihar (Deb. 17, Vol. VII, 22-12-1998) 

(Deb. 4, Vol. VI. 03-12-1998) I Col. 151 
Col. 350-5 I , Need for completion of Nab ina gar S6per 

Irrigation Scheme of Bihar Thermal Power Project in Aurangabad. 
(Deb. 18, Vol. VII, 23-12-1998) Bihar during Ninth Year Plan (MUR 
~.IW 3m 

JawaharRojgarYojana (Deb. 17. Vol. VII, 22-12.1998) 
(Deb. 4, Vol. VI. 03-12-1998) Col. 391 
Col. 207-08 Need for speedy implementation of rural 

Kesho and Panchkhero Reservoirs I 
(D~b. 13. Vol. VII. 16-12-1998) I 
Col. 122-23 

Konar Irrigation Project in Bihar 
(Deb. 3. Vol. VI. 02-12-1998) 

electrification programme in Begusarai 
Parliamentary constituency in Bihar 
(MUR377) 
(Deb. 13, Vol. VII, 18-12-1998) 
Col. 462 

Col. 236 Need to approve the amendments made 
Land occupied by Shalimar Tar Plant by Bihar Govemmel}t to Boddh-Gaya 

(Deb. 15, Vol. VII, 18-12-199~) Temple Act. 1949 (MUR 377) 
('..n1.299-300 (Deb. 4, Vol. VI, 03-12-(998) 

Ligtt and Sound Programme ofBodh Gaya Col. 428 
(Deb. 15, Vol. VII, 18-12-1998) Need to change the name of Vidyapati 
Col. 281-82 I Nagar Railway Station in Samastipur 

Linking of Goods Train Statiom with I district of Bihar as Vidyapati Dham 
Passenger Railway Stations I railway station (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) I (Deb. 13, Vol. VII. 16-12-(998) 
Col. 19 Col. 461 
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Need to direct State Government of'Bihar . 
for _Iy eleetion to Panchayats in the 
swe (MUR 377) 
(Deb. 12. Vol. VII; lS-12-1998) 
C"f. 360 

Heed to provide Central Assistanee for 
Modetniutlon of Su,ar Mills in 
Ncmh 81har (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 352 

Need to provide sufticient staff to the 
ornee of General Manager, 
Telecommunication in Darbhanga 
r.rJiamentary Constituency, Bihar 
~377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 310-11 

Need to provide Technical know-how and 
adequate Funds to Government of' 
BlhIt to check severe erosion caused 
by the Oan,es in Samastipur and 
Val.hall districts of Bihar (MUR. 377) 
(Deb. I. Vol. VI, 09-12:-1991) 
Col. 3'0 

Need to Send a Central Team to Khapria 
Plrilimentary Conltituency in Bihar to 
chalk out a plan to check recurring 
Floods (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 315-16 

New Airports in M.P., U.P. &. Bihar 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 21' 

OECF Aulstance to Bihar and M.P. 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 356 

Openin, of New Post Offices and 
Tele-Density 
(Dd. 3, Vol. VI, 02-12-1998) 
Col. *.51 

Plnchaya1 Elections in Bihar 
(Deb. 14, Vol. vn, 17-12-1991) 
. Col. 17 ... 

Pending Central Assistance to Bihar 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 163 

Pendinslrription Projects of Bihar 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 91 

Pension Disbursement Office in Bihar 
(Deb. 14, Vol. VII, 11-12-1991) 
Col. 12S 

Petrol Pumps on Hiahways in Bihar . 
(Deb. 17, Vol. VII. 22-12-1991) 
Col. lo59~ 

Plan Allocation for Bihar 
(Deb. 16, Vol. VII, 21-12-19~1) 
Col. 202 

Power Generation of Power Station In 
Bihar 
(Deb. 11. Vol. VII, J 4-12- J 991) 
Col. 124-2S 

Power Projects in Bihar 
(Deb. 16, Vol. VII, 21-12-1998) 
Cot 2J4-lS 

R.C.C. Terminal at Patna 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 171 

Railway Projects received from Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 114-1S 

Recovery of Loan from SSIs in Bihar 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 299 

Regularisation of Casual Staff in Patna 
Doordarshan Kendra 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 124-205 

Reported burning of some T .. ibal Women 
and Children in Pumia DistricfofBihar 
(CA) 
(Deb. 16, Vol. 'ilJ. 2:I-tl-1998) 
Col. 297-304 

Research Cenlit for Fossils 
(Deb. 16, Vol. VII, 21·12-1998) 
cot. 102 
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Ruinous Growth in Nalanda 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 117-18 

Rural Electrification in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 273-76 

Setting up ofa Planetarium in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 141-42 

Setting up of Ail' News Unit in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 146 

Setting up of AIR Stations in Bihar 
(Deb. 13, Vol. VII; 16-12-1998) 
C',ol. 80 

Setting up of Arms and Ammunition Unit 
in Bihar 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 280-81 

Setting up of Branches ofNABARD 
(Deb. tl, Vol. VII, 14-12-1998) 
Col. 233-35 

Setting up of Doordarshan Production 
• Centre at Shekbpura 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 170 

Setting up of Postal Divisions 
(Deb. 18, Vol. VII, 23-i2-1998) 
Col. 147 

Setting up of Radio Station in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 341-42 

Shortage of Power in Bihar 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 72-73 

Sick PSUs in -Bihar 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 94-95 

Social Afforestation Projects in Bihar 
(Deb. I, Vol. VI, 30-JI-1998) 
Col. 219 

Special Economic Package 
(Deb. 13, Vol. VII, 16-12-1998) 
9>1. 289-90 . 

SIDIISDIPCOs in Bihar 
(Deb. 1,3, Vol. VII, 16-12-1998) 
Col. 75-71 

Sugar Mills in Bihar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 385-86 

Sugar Mills in Bihar 
(Deb. 7, Vot VI, 08-12-1998) 
Col. 189-90 

Sugarcane Research Centres 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 156-57 

Supply of Instruments 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 62-63 

T. V. Transmitter at lhanjharpur 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 86 

Telephone Exchanges in Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 235-40 

Telephone Exchanges, Post Offices in 
Bihar 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 153 

Telephone Tower Service in Bihar 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 110 

Tourist Spots of Munger, Bihar 
(Deb. IS, Vol. VII, 13-12-1998) 
Col. 325 

Training and Employment Programme for 
Women 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 62 

Trees affected by Shukha Disease . 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 327-28 



28 LOK SABHA 

Ln.rrigeted Land in Bihar I BatkwardAreas Developmem Board Rill 
(Deh. II, V'll. VII, 23-12-1998) I' byShri BachiSingh RawatBachda-···lnt. 
Cc!.277-79 Web. ~. Vol. VI, 04- 1 2-1998) 

lIr;g/Id&!:an of Patnll and Oaya Airports I Col. 361-62 
(r)ct;. 9, Vol. VJ, 10.'2·199.): BiharReorganisatlon8i11---lnt. 
Cd. 176 I (Deb. /8. Vol. VII, 23-12-1998) 

Upii!lmtnt "fSClST I Lol. 3/8·23 
I{}ttJ. 'I, Vol. VI, 0'· 12-199') : Bill on Bio-Dlversity .. 
enJ. 618-20 ! (Deb. II. Vol. VII, 14-12-1998) 

Utilisation ofFunds under MPLADS : Col. 89·90 
(Deb. 13, Vol. VII, 16-12-1998) I Broadc8stingBill 
Clli. 217 I (Deb. 18, Vol. VII, 23-12-1998) 

Wllitlftg List for Telephone Connections! Col. 213·14 . 
in Bihar j Central Vigilance Commission BiII--lnt. 
(Dcb. 8, Vol. VI, 09-12.19(8) I (Deb. 6, Vol. VI. 07-12-1998) 
Col. 15-98 Col. 347-48 

.elfare Scheme!! Code of Criminal Procedure (Amendment) 
(Deb. 12, Vol. VII, 1$.12-1998) I Bill (Amendment of section 167 etc.) 
Col. 223-24 by Shrimati Jayanti Patnalk-Int. 

Working OirllHoIcellIn Sk (Deb. ~. Vol. VI. 04-12-1991) 
(D.b. II, Vo •. VII, 14-12.1998) Col. 367 
Col. I ~2 Coffee (Amendment) Bill, 1998-Int. 

World ......... ."Power Projects 
loB .. 
{D.b. 11, Vol. VII. 14-12-1991) 
Col. 66 

(Deb. 6, Vol. VI, 07-12-J998) 
Col. 341-49 

Coffee (Amendment) BIII-Consid. 
(Deb. t I, Vol. VlI, 14-12-1991) 
Col. 464 

aOI(I) 
Aataililion ofMylore Plllee Bill, 1998 Coffee (Amendment) BiII-·Co~sid. and 

PI151 
(De'. t. Vol. VI, 30-11-1991) I (Deb. 13, Vol. VII. 16-12-1991) 
Col. 15-16 , Col. 462-85 

AlternatiYe Fuel RelOurcel Board Bill by I C dltl B--.... d De I Shri AMuaheb M k Patll-Int ommo tS uw-uS an ve opment 
(Deb. ~, Vol. VI~ 04-12-i998) :~:~:~~"emption from Income-
Col. 368 (Deb. 16, Vol. VII, 21-12.1991) • 

Appropriation (lila. 4) BiU-CORSid. I: Col. 30S 
Pass 
(Deb. 16, Vol. VII, 21·12-1991) 
Co.~. 377-84 

Appropriation (Railways) No. 4 
BIlI-Jnt., Con~ld.lnd Pass 
(Det. B. Vol. Vlt, 1I-U-1998) 
Col. ~fS0.62 

Communication Laws (Amendment) Bill 
by Shri Vaiko-Int. 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 369 

Comranies (Amendment) Bill-lnt. 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 380·13 
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Constitution (Amendment) Bill 
(Amendment of Article 324) by Shri R. 
Sambas iva Rao-Int. 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.3S""9 

Constitution (Amendment) Bill (lnNrtlon 
A of new article 51 B) by ShriPrlbhunadl 

Sinsh-Int. 
(Deb. S, Vol. VI, 04.-12-1998) 
Col. 377 

Constitution (Amendment) Bill 
(Amendment ofnle 15, etc.) by Shri 
G. M. Banatwall.~Consid. and 
Withdrawn 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 370-73 

Constitution (Am.nlt .. ,nt) 8ill 
(Amendment of artK:" 14 1I1e1173) by 
Shri Chandrasckhar Sab.\.t-Int. 
(Deb. 5, Vol. VI, 04-12-199') 
Col. 365 . 

Constitution (Amendment) Bill (Insertion 
of new article 330A etc.) by Shri Mohln 

'Sin,h-Int, 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 364 

Constitulion(Amcndment) Bill-Insertion 
of New artiet.. UIA to ISIC by 
Shrimati Lakshmi Pnblb-lnt. 
(Deb. 15, Vol. VII, 11-12-1991) 
Col. 465 

Constitution (Amendment) Bill 
, (Substitution of new article for article 

198) by Shri K.C. Kondaiah-Jnt. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 467 • 

Constitution (Eishty-fourth Amendment) 
Bill (Amendment of Articles 239AA, 331 
and 333 and Insertion of new Articles 
331A, 332A and 334A}-lnt. 
(Deb. II. Vol. VII. 14-12-1998) II 

Col. 463 

Constitution (ScIledulcd Castes) Order 
(Amendment) Bill (Amendment of tilt 
Schedule) by Shri Vaiko--Int. 
(Deb. 5, Vol. VI, 04-12-1991) 
CoJ. 363 

Constitution (S,Wuled Tribes) Order 
(Amendment) BUI (Amendment of .. 
Schedule) . by Shri Madhiab 
Rajbanshi-Int. 
(Deb. S. Vol. VI, 04-12-1991) 
Col. 364 

Contract Labour (Reautltiol and 
Abolition) (Amendm.nt) Bill 
(Amendment of section I ••. ) by Stlri 
Basu Deb Acharia- ··-Int. 
(Deb. S, Vol. VI, 04-12-199') 
o,t. l61 

Cotton Ginnin, and Pr'II~in, fllCtories 
(JlepeeI) Bill. 1998-consid. 
(Deb. 4, Vol. 'II, 03-12- i 99.) 
Col. 434-39 

Cotton GiMin, and ProccMin. 'act:or~ 
(lepeal) BiU-Cansid. and PIN 
(Deb. 7. Vol. VI, O'-12-tY~8) 

Col. 612-1. 
Council for Environment Protection Bill 

by Shri Baclli Sinp ltawat Bachda-
Int. 
(Deb. ~, Vol. VI. 04-12-199') 
Col. 366 

Customs (Amendment.) Bill-Colliid. & 
Pas. 
(Deb. 11, Vol. VII. 22-12-1991) 
Col. 393-96 

Customs (Amendment) Bill-lnt. 
(Deb. 16, Vol. VII,.21-12-199.) 
Col. 306 

Delhi DevelopmentAuthority (Validation 
of Disciplinary Power») BiI~sid. 
&. Pass 
(Deb. 17, Vol. VII, 22-12-1991) 
Col 483-84 
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Disapproval of Companies (Amendment) 
Ordinance, 1998 'and Companies 
(Amendment) Bill-Consid. 
(Deb. 17, Vol. VJl, 22-12-1998) 
Col. 485-500 

Disapproval ofOiltieJds (Regulation and 
Development) Amendment Ordinance 
and Oilfields (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 3]8-49 

Education Bank of India Bill by Shri Bachi 
Singh Rawat Bachda-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.3~7 

Election [;aws (Amendment) Bill-lnt. 
(Deb. 17, Vol. VII, 22- I 2- I 998) 
Col. 378-80 

Electricity (Priority Supply to Rural Areas 
and Agriculture Sector) Bill by Shri R. 
Sambas iva Rao-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 358 

Eradication of Unemployment Bill by Shri 
GM. Banatwalla-Int. 
(Deb. 5, Vol. VI, 04~12-1998) 
Col. 36] 

Explosive Substances (Amendment) 
Bill-Consid. &: Pass 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 3]5-42 

Explosive Substances (Amendment) 
Bill-lot 
(Deb. 7. V,,1. VI, 08-12-1998) 
Col. 634 

Export-Import Bank of India (Amendment) 
Bill-Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 349-66 

Fanners (Removal of Indebtedness) Bill 
by Shri Vaiko-1nt. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col 369 

Foreign aid Fund of India Bill by Dr. T. 
Subbarami Reddy-Int. 
(Deb. .5, Vol. VI, 04-12-) 998) 
Col. 3.59 

Hea,lth Insurance Scheme Bill by Dr. 
UJhas Vasudeo PatH-Int. 
(Deb. IS, Vol. VJl, 18-12-1998) 
Col. 470 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
(Amendment) Bill, 1998-Consid. &. 
Pass 
(Deb. 14, Vol. VIJ, ]7-12-]998) 
Col. 286-315 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 486-9 I, 513-22 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Int. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 277 

High Court at Allahabad (Establishment I 

of a Pennanent Bench at Meerut) Bill 
by Shri Virendra Verma-Int. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 363 

High Denomination Bank Notes 
(Demonetisation) Amendment BiII-
Consid. &. Pass 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 352-75 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 294-306 

High Denomination Bank Notes 
{Demonetisation)Amendment Bill-lot. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 291 

Hoarding and Profiteering Prevention Bill 
by Shri E. Ahamed-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 471-72 
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Income· Tax (Second Amendment) BiIJ-1 Madhya Pradesh Reorganisation Bill-
Consid. &. Pass Int 
(Deb. 17, Vol. VII, 22-12-1998) (Dcb. 17, Vol. VIl, 22-12-199') 
Col. 397-401 . Col. 414 

IAcome-Tax (SecondAmendment) BilJ.-.Jnr. Narcotics Drujl and Psychotropic 
(Deb. 16, Vol. VII. 21-12-199.) Substances (Amendment) Bill 
Col. 306 (Amendment of section 2 etc.) by Or. 

Indian Citizens Abroad (Voting Ript at Laxminarayan Pandey-Int. 
Elcctions) Bill byShri E.Ahamed-Int. (Deb., S, ~J. VI, 04·12-199,) 
(Deb. IS. Vol. VII, 11-12-1998) Col. 364-65 
C.ol. 471 National Conunillion for Children BiU by 

Insurance Regulatory Authority Bill-Int. 
(Deb. 12, Vol. vn, IS-12-1991) 
Col. 331 

Insurance Regulatory Authority Bill-lot. 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 284-86 

Jamia Millia Islamia (Amendment) Bill 
(Amendment of the Long Title etc.) by 
Shri aM. Banatwalla-lnt. 
(Deb. S, Vol. VI. 04-12-1991) 
Col. 36().61 

Land Acquisition (Amendment) Bill by 
Shri Bhagwan Shankar Rawat-
COllsid. 
(Deb. S, Vol. VI, 04·12·1998) 
Col. 377-406 

Land Acquisition (Amendment) Bill 
(Substitution of New Section for 
Section 16, etc.) by Shri Bhaawan 
Shankar Rawat-Consid. and 
Withdrawal 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 472·88 

Leaders and Chief Whips of Recoanised 
Parties and Groups in Parliament 
(Facilities) BiI~ I 998-Consid. and Pass 
(Deb. 15, Vol. VII, 18·12-199.) 
CoI.4SS-64 

Leaders and Chief Whips of Recognised 
Parties and Groups in Parliament 
(Facilities) Bill-lot 
(Deb. 14, Vol. VII, 17·12-1998) 
Col. 283 

Shrirnati Jayanti Patnaik-Im. 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 361 

National Parks Bill by Dr. UlhN Vuudlo 
PatiJ:-lnt. 
(Deb. IS, Vol. VII, 1.-12-199,) 
Col. 469 

Nationalisation ofJnter·State livers Bill 
by Dr. U Ih .. Vasudeo Patil-lGl. 
(Deb. IS, Vol. VII, 11-12·199.) 
Col. 470 

Pend ina Bill. 
(Deb. 17. Vol. VII, 22-12·19"8) 
Col. 81-12 

Population Control (Special Provisions) 
Bill by Shri Satya Pal Jain-Int. 
(Deb. IS. Vol. VIl, 18-12-199') 
Col. SII 

Population Control BUI by ShrinJatj Sukhda 
Misra-Int. 
(Deb. 15, Vol.'VlI, II-U·'".) 
Col. 469 ' 

PreventioJ:1 of BOlUS AdvertillCrrwm~ and 
Publicity Bill by ShFr Mohan Sinab----
lnt. 
(Deb. 5, Vol. VI, 04·12·j99., 
Col. 367 

Prevention ofInsults to National Honour 
(Amendment) Bill Onsertiop of new 
section 4) byShri R.. SambaiMb>--IIl. 
(Deb. S, Vol. VI, 04.12-199.) 
Col. 359 

, 
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Price Control Bill by Shrimati Lakshmi 
Panabaka-Inl. 
(Deb. 15, Vo/. VII, 18-12-1998) 
Col. 465-66 

Private Schools (Regulation) Bill by 
Shrimati Laishmi Panabaka~lnt. 
(Deb. IS, Vol. VlI. 18-12-1998) 
Col. 466 

Prohibition of Extra vag lilt Expenditure on 
Marriages Bill by Shri R. Sambas iva 
Ra~lnt.· 

(Deb. 5. Vol. VI, 04-12-1998) 
Col. 359 

Protection of Civil Rights (Amendment) 
Bill (Amendment ofsection 2 etc.) by 
Shri Mohan Singh-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 370 

Protection '4>f Property Rights of Women 
Bill by Shrimati Lakshnii Panabaka-lnt. 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 467 

Railway Claims Tribunal (Amendment) 
Bill, I 998--Consid. & Pass 
(Deb. 6. Vol. VI. 07-12-1998) 
Col. 388-411 

Railway Claims Tribunal (Amendment) 
Bill-lnt. 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 291-92 

Registration of Marriages Bill by Shri Bachi 
Singh Rawat Bachda-lnt. 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 366 

Slums and Jhuggi-Jhonpri Areas Clearance 
B:1I by Dr. T. Subbarami Reddy-Int. 
(Deb. S. Vol. VI. 04-12-1998) 
Col. 360 

Small Family (Motivation) Bill by Dr. T. 
Subbarami Reddy-Int. 
(Deb. 5, Vol. VI. 04-12-1998) I 
Col. 360 

Sp~l:ial Courts for Women e ill by ~:,hr;/ll"ti 
Jayanti Patnaik-Int. 
(Deb. 5. Vol. VI. 04-J2-1~98) 

Col. 369 
SpecIal Educatloll"1 Facilities (For Children 

of Parents Living Below Poverty Lme) . 
Bill by Dr. T. Subbarami Reddy-Int. 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 358 

Special Protection Group (Amendment) 
Bill (Amendment of the Long Title etc.) 
by Shri Mohan Singh-Int. 
IDeb. 5. Vol. VI. 04-12-1998) 
Col. 365 

State of Vidarbha Bill by Shri Vilas 
Muttemwar-Int. 
(Deb. 5, Vol. VI. 04-12-1998) 
Col. 363-64 

The Ban on Cows Slaughter Bill by Yogi 
Aditya Nath-Int. 
(Deb. 15. Vol. VII, 18-12-1998) 
CoJ, 466 

The Beedi Workers Welfare Cess 
(Amendment) Bill. 1998 assented 
(Deb. 3. Vol. VI. 02-12-J998) 
Col. 284 

The Constitution (Amendment) Bill 
(Amendment of Preamble etc.) by Shri 
Harpal Singh Sathi-Int. 
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 468 

The Constitution (Amendment) Bill 
(Insertion of new Article 29A etc.) by 
Shri Mohan Singh--Consid. 
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 490-511 

The Constitution Amendment Bill 
(Amendment of Article 85) by Shri 
Raghuvansh Prasad Singh-Int.-
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 489 

The Election Law (Amendment) Bill by 
Shri Krishan Lal Sharma-Int. 
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 489 
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The Electricity Laws (Amendment) Bill, 
1998 assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Electricity Regulatory Commission 
Bill, 1998 assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Finance (No.2) Bill, 1998 assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Governors (Emoluments, Allowances 
and Privileges)(Amendment) Bill, 1998 
assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Interest of Delayed Payments of Small 
Scale and Ancillary Industrial 
Undertakings (Amendment) Bill, 1998 
assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Lotteries (Regulation) Bill, 1998 
assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Maintenance of National Register of 
Citizen Bill by Shri Krishan Lal 
Sharma-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 488 

The National Institute of Pharmaceutical 
Education and Research Bill, 1990 
assented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The President's Emoluments and Pension 
(Amendment) Bill, 1998 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 284 

The Salaries and Allowances of Officers 
of Parliament (Amendment) Bill, 1998 
assented 
(Deh 3, Vol. VI, 02-12-1998) 
Col. 284 

The Salary, Allowance'! and Pension of 
Members of Parliament (Amendment) 
Bill, J 998 assented 
(Deb. 3, Vol. VI, 02 .. 12-1998) 
Col. 284 

Tourism Promotion Bill by Dr. Ulhas 
Vasudeo Patil--Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 469 

Unorganised Labour Welfare Fund Bill by 
Shri E. Ahamed--Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 471 

Urban Land (Ceiling and Regulation) 
Amendment Bill (Amendment of 
section 10) by Shri Bhagwan Shankar 
Rawat-Int. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 362 

Use of Indian Languages in Commercial 
Advertisements and on Packages of 
Consumer Goods Bill by Dr. 
Laxminarayan Pandey-Int. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 362-63 

Uttar Pradesh Reorganisation Bill-Int. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 401-14 

Women Development Bank Bill by Shrimati 
Jayanti Patnaik-Int. 
(Deb. " Vol. VI, 04-12-1998) 
Col. 368 

Women Reservation Bill 
(Deb. I, Vol. VI, 30-tl-1998) 
Col. 329 

Blo Villages Schemes 
Bio Villages Schemes 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 1-' 

Bio-Dlvenity 
Bill on Bio-Diversity 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 89-90 
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Project on Biological Diversity I Board for Industrial and Financial 
(Dcb. J, VA/. VI, 30-11-1998) I Reconstruction 
Col. 73-74 / BJFR 

Resources for Bio-T)iversityConservation I (Deb. II, Vol. VII, 14-12-1998) 
(Deb. 6, Vol. VI, 07-12-1998) Col. 47-48 
Col. 265-68 . Winding up ofN.T.C. Mills by BIFR 

Rio-Technology (Deb. II, Vol. VII, 14-12-1998) 

Rio-Technology Projects Col. 339-40 

{Deb. 6, Vol. VI, 07-12-1998) I Book 
Col. 166-67 

Development of Bio-Tech. Industry 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 91-92 

Promotion ofBio-Technology Unlts 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 177 

Setting up of Biotechnology Centre 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 180 

Biosphere 

Biosphere Conservation Programme 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 66-67 

Black Money 

Funds from VDIS 
(Deb. S, Vol. VI, 04-12-1998) 
COI.3~S 

Blackmarketing 

B/ackmarketingIHoarding of Commodities 
(Deb. 12, WI. VII, IS-12-1998) 
Col. 83-90 

BloodB.oks 

BloodBanks 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 436-40 

Shortage of Blood in Blood Banks 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 297-98 

Lifting of Ban from Book 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 100 

Border Area(s) 

Area of Border with Bangladesh 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 408-09 

Border Area Development Programme 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 329-30 

Firing on Indo-Pak Border 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 45 

Length of India's Borders 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 589 

Migration from Border Areas 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 620-21 

Brain-Drain 

Brain-Drain 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 142 

Bridle(·) 
Approval for Fly-Overs in Chandigarh 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 244-45 

Bridge at River Ravl 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 274·75 
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Construction of Bridge over River Ganga 
at,Mungher 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 178--,q 

Construction of Flyover it Faridabad 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 163 

Construction of Foot Over Bridges in 
Kerala 
(Deb. 14, Vol. Vii, 17-12-1998) 
Col. 148 

Construction oflnter-State RoadslBridges 
(Deb. 16, Vol. VII; 21-12-1998) 
Col. 176-77 

Construction of New Over Bridge at 
Ghatkopar Railway Station 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 115 

Construction of Over Bridge Near 
Ramanagaram 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

Construction of Over Bridges in Andhra 
Pradesh 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 74 

Construction of Over Bridges in 
Maharashtra 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 357·59 

Construction of Over Bridge at Basanti 
Colony 
(Deb. 9, Vol. VI, 10-12-1998) 
Cal. 71 

Construction of Over Bridge Near 
Nanjangud Railway Station 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 158 

Construction of Over B~idges in U .P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 122-24 

Construction of Railway Bridge and NH-2 
in Bihar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 106 

Construction of Road Over Bridge at 
Le58 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 105 

Construction of Under/Over Bridges in 
Kerala 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 75 

Damage to National HighwayslBridges by 
Cyclone 
(Deb. 6, Vol. Vi, 07-12-1998) 
Col. 271-72 

Loans to Maharashtra for New National 
HighwayslBridges 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 248-49 

Need for construction of a flyover Bridge 
on Railway level crossing between 
Peddapalli and Manthani, Andhra 
Pradesh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 391 

Need for Construction of a Railway Over 
Bridge at Chandauli-Sakaldiha Station 
Rolld, U.P.(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 

Need for construction of a railway over-
bridge near U1undurpet in Tamil Nadu 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331-32 

Need for reconstruction of the railway 
bridge at Kachhilaghat on Kasganj-
Badaun Road (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 308 
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Nced to construction ofa bridge on River I Call1dll 
Chambal at Udaighat in Morena 
passing through Uttar Pradesh and 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. VB, 17-12-1998) 
Col. 278 

Assistance fro", Canada 
(Deb. II. Vol. VB, 14-12-199') 
Col. 319-20 

C.shewnut Boanl 
Need to provide financial assistance to Cashewnut Board in Matlarashtra 

State Govemment of Himachal Pradesh (Deb. IS, Vol. VII, 11-12-199.) 
for construction of five over briqes Col. 203.()4 
on lakes between Bhakhra DIm, Aulw, CatOe 
Hatla and Mandura (MUR 371) 
(Deb. 17, Vol. VII, 22-12~1998) I MikhAnimals 
Col. 387 (Deb. 13, Vol. VII, 16-'2-199.) 

Proposal for Over Bridge at Tindivanam 
(Deb. I, Vol. VI; 30-11-199') 
Col. 173 

Replacement of Old Bridge on NH-47 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 228-29 I 

Burma 
Military Hard wares to Bunna 

(Deb. 4, Vol. VI. 03-12-1998) 
Col. 274-75 

Burn Standard Company Ud. 
Burn Standard Company Ltd. 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 307-08 

Calling Attention 
Deteriorating condition of internal 

security in the country especially the 
recent killings in North-East and Jammu 
and Kashmir (CA) 
(Deb. 17. Vol. VIl. 22-12-1998) 
Col. 348-77 

I 

Col. 34 
Patent Rights cfVechur Cow 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 12S 

Protection of COWl 
(Deb. 2, Vol. VI, 01-12-199') 
Col. 71-72 

Slaughter of Butfatoes Calves 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 174 

Cement 
Demand and Supply of Cement 

(Deb. 5, Vo\. VI, 04-12-1998) 
Col. 217-18 

Use ofJute Bags by Cement Manufacturers 
(Deb. 1 \, Vo\. VII, 14-12-1998) 
Col. 275 

Cement Corporation onndil 
Modernisation ofCCI 

(Deb. IS, Vol. VII. 18-12-1998) 
Col. 74-7S 

Import of Sugar (CA) 
(Deb. 18, Vol. VII, 23-12-1998) Central Board or Film Certlfteatlo. 
Col. 31 a I Constitution ofCBFC 

Reported Buming of some Tribal Women (Deb. 13, Yol. VB. 16-12-199,) 
and Children in Pumia District of Bihar Col. 366-67 
(CA) Films for Clearance 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 13, Vol. VII. 16-)2-1991) 
Col. 297-304 Col. 124-25 
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Cenlral Board orSecondal')' Education I Central Forensic Science Laboratory 
Non-use of Approved Technical Central Forensic Science Laboratory 

Terminology (Deb. 17, Vol. VII, 22-12-1998) 
(D~b. I. Vol. VI, 30-11-1998)' Col. 73 
Cot. 77-78 Central Fuel Research Institute 

Centtal Burelu ortnve!t1aatlon 
CBI Enquiry against IPS 

(Deb. 12, Vol. VII. IS-12-1991) 
Col. 20S-06 

CBllnquiry agaln!t M.S. of AIIMS 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. S2 

CBllnvestigation against MS Group 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 171 

Permission to CBI for Prosecution 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 1 .... 89 

Transfer of Case to CBI 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 89-90 

Vacancies In CBI 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 116-17 

Ceatl'll. Coalfields Limited 
Amount Paid to Railway by CCl 

(Deb. " Vol. VI, 04-12-1998) 
Col. 119-20 

Disposal of Cases relating to Displaced 
Persons 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 2.7 

Need to look into the functioning of civil 
and E&M Department of Central . 
Coalfields Limited (MUR 377) 
(Deb'. 4, Vol. VI, 03-12-1998) 
Col. 427 

Shortage orCoal in BCCL and CCL 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 3"-59 

Purchase of Equipments 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 206-09 

Central Government Health Scheme 
CGHS Ayurvedic Dispensary in Rohini, 

Delhi 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 212 

CGHS Dispensaries in Rented Buildings 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 160-66 

CGHS Dispensaries in Southern States 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 46-47 

CGHS Facilities to Beneficiaries at 
Chandigarh 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 1'2-53 

Complaints against CGHS Dispensaries 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 296-306 

Differenu between CGHS and ISM&H 
(Deb. 12, Vol. VII, 1'-12-1998) 
Col. 236 

Increase in CGHS Subscription 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 216 

Inspection Committee on CGHS Unani 
Medical Store Depots 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 65 

Medical Facilities in Trivandrum 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 73-74 

Medical SpecialistsIPhysicians ofCGHS 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 170-74 
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Opening ofCGHS Dispensaries 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 2S7-60 

Opening of CGHS Dispensary in 
Chandi,arh 
(Deb. 2. Vol. VI, 01-'2-1998) 
Col. 474 

Quality Control and Supply of Medicines 
to CGHS Dispensaries 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 52-54 

Setting up of CGHS Homoeopathic 
Dispensary 
(Deb. 7. Vol. VI. 08-12-1998) 
CoL 4S7-58 

Specialists Deputed in CGHS Dispensary 
(Deb. 12. Vol. VII. IS-12-1998) 
Col. 246-S0 

Supply of Ayurvedic Medicines i!lstead 
of Allopathic in CGHS 
(Deb. 7, Vol. VI, 08-12-1998) 
("nl. 378 

Supply of Medicine 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 164 

Supply of poor quality Unani Medicines 
by CGHS Dispensary 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 4~52 

Supply of Substitutes aplnst Indented 
Medicines to CGHS Beneficiaries 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 207~8 

Vacancies in CGHS Dispensaries 
(Deb. 7, Vol. YI, 08-12-1998) 
Col. 146-50 

CeDtrallDdUltrial Security Foree 

CBI Enquiry against CISP Ofticen 
(Deb. 2, Vol.· VI, 01-12-1998) 
Col. 45. 

Corrupt and Illegal Activities by DO of 
CISF 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 217-18 

Resentment ofClSF 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 352-53 

Central Mlnlna ReHireh Institute 
Purchase ofEquipments 

(Deb. 6, Vol. VI, 07-12-1998) 
Co1.2~ 

Central Reserve Police Foree 

CRPF Centres 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 14044 

Deployment of Central Reserve Forces 
(Deb. 17, Vol. VII, 22-12-1998) 
Col.2S8 

NewCRPFWil18 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 64 

Centnl Road Fund 

Construction Works in Goa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 217 

System of Financial Assistance fi'om C.R.F. 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 86-87 

Central Road Researeb IlIItItute 
Consultancy Services ofCRRJ 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 184-8' 

Centrally Sponsored Selleme(.) 
APMC 

(Deb. 4, Vol. VI, 03-12-1998) 
CQI. 115 

Centrally Sponsored Schemes 
(Deb. 3, Vol. VI. 02-12-1991) 
Col. 7 .... 0 
(Deb. S, Vol. VI, 04·12-1991) 
CoL 2'I-S7 
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Implementation of Traditional Professions . Telephone Exchanges in Chandigarh 
(Deb. 4, Vol. VI., 03-12-1998) (Deb. 8, Vol. VI, 09-12-1998) 
Col. 86-87 Col. 56-57 

Chandiprb 
Agreemem between Management and 

Employees of POI, Chandigarh 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 453-56 

Approval for Fly-Overs in Chandigarh 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 244-45 

Construction orOver Bridge at Manimajra 
in Chandigarh 
(Deb. 9, Vol. VI, 10-12-1998) 
Co/. 60 

Demand of Employees ofChandigarh, UT 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 272 

Chemica II 

Ban on the Import of Caustic Soda' and 
Soda Ash 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 97 

Hazardous Chemicals and Materials 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 208 

Cbbattisearh 

Need to bring Legislation for Creation of 
three New States of Chhattisgarh, 
Uttaranchal and Vananchal (MUR 377) 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 348-49 

Demolition in Chandigarh Child Labour 
(Deb. 12, Vol. VII, 15-12-1998) Child Labour 
Col. 60-61 D b 2 ( e. , Vol. VI, 01-12-1998) 

Doordarshan Relay Centre at Chandigarh 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 69-70 

Col. 30-31 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 500, 50 I -02 

Extension ofLaI Dora Child Labour in Andhra Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 102 

Need to take steps to solve the power 
problems ofChandigarh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Co/. 389 

Opening' of CGHS Dispensary in 
Chandigarh 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 474 

Setting up of Power Plant in Chandigarh 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 60 

Share ofChandigarh from BBMB 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 84-85 

Col. 353 

Child Workers 
(Deb. 12, Vol. VII. 15.12-1998) 
Col. 124 

Contribution of Child Labour jn Gross 
National Products 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 297 

Domestic Servants 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 64 

Service Conduct Rules 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 181-82 
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Children 

Allocation of Funds under the Child Care! 
Sate Motherhood Programme 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 552-56 

Child Health Centres 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 466-72 

Child Marriage 
. (Deb. 16, Vol. VII~ 21-12-1998) 

Col. 227 

Child Mortality 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 265-66 

Child Prostitution 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. S51 

Education for Marginalised and 
Disadvantaged Children 
(Deb. 16, Vol. VII, 21-12-1998) 
Cot. 169-70 

Ed;f:ation to Blind Children 
(Deb. 2, Vol. VI, 01-12'-1998) 
Col. 69 

Educational Requirements of PlOs 
Children 
(Deb. 6, Vol. VI, 07-12-199'8) 
Col. 63 

Employment ofM inor Children 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 454 

Healthy and Educational Films for 
Children and Youths 
(Deb. 1, Vol. VI, 02-12-1998) 
Col. 101-109 

Infant Milk Substitutes 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 91 

Malnutrition in Children 
(Deb. 17, Vol. VII, 22-12-1998) 

, Col. 112-22 I 

Malnutrition in Children in Assam 
(Deb. 6. Vol. VI. 07-12-ltJ98) 
Col. 164 

National Phone Emergency Programllle for 
Children 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 357-58 

Number of Children not Attending School 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 128 

Population of Children 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 188 

Regarding Action Plan for Orphans 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 411 

Reported Burning of some Tribal Women 
and Children in Purnia Distrkt of Bihar 
(CA) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 297-304 

Separate Passport to Children 
(Deb. 3, V~1. VI, 02-12-1998) 
Col. 222 

Sex Crimes with Children 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 44-4S 

Welfare Scht:mes for Women, Children and 
Youth 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 302-23 

China 
China Delegation for Birth Control 

Programmes 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 41'-'15 

Indo-China Relations 
(Deb. 13, Vol. VII, 16-12-1998) 
Cot. 181-82 

Kailash Mansarovar Yatra 
(Deb, 3. Vol. VI, 02-12-1998) 
Col. 15t-S2 
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Oil Exploration Contract bctween India 
and China 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 280-81 

Sino-India =rradc 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 397-98 

Sino-Pale Nuclear Axis 
(Deb. 3, Vol. VI, 02-12-1998) I 
Col. 235 

Threat Pcrception from China 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 214-15 

Cargo facility at Patna 
(Deb. 14, Vol. VII, 17-12·199.) 
Col. 165 

CarlO Services 
(Deb.J,_ Vol"VI, 03-12-199.) 
CoI.I6W9 

DcmulTlle Charges for CII'JO 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 183-86 

Development of Civil Aviation in Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 66-67 

Flights Diverted from Calicut 
Chlon>-F1uroC.rbons (Dcb. 14, Vol. VII, 17-12-199') 
Phase out ofCFC Col. 21 I 

(Deb. 11, Vol. VII, 14-12-1998) FlyinglG I iding Clubs 
Col. 109' (Deb. 4, Vol. VI, 03-12-199') 

Cigarette Col 261-70 
FD I in Cigarctte F oreiJn Investment in Civil Aviation 

(Deb. 1 I, Vol. VII, 14-12-1998) (Deb. 4, Vol. VI, 03·12·199.) 
Col. 416-17 Col 237-38 

Import of Cigarettes 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 97 

Revenue earned from Re-Export of 
Cigarettes 
(Deb. S, Vol. VI. 04-12-1998) 
('..01. 296-97 

Citizenship 

Dual Citizenship 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 187-88 

Civil Aviation 
Air Traffic Control Tower 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 117 

Bigger Aircraft on Delhi Aurangabad 
Sector 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 211 

Guidelines for ReducinlAir Fares 
(Deb. 9, Vol. VI, 10-12·199.) 
Col. ISO-51 

Hijacking of Aircrafts 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 181-82 

Incidents of Air Miss -
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 209-10 

Induction ofSmaJlAeroplanes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 171 

Installation of Radar. , , 

(Deb. 14, Vol. VII, 17-12-19'1) 
Col. 203-04 

Licences under the New Civil Aviation ., 
Policy 
(Dob. 4, Vol. VI, 03-12-1991) 
Col. 159-60 .. 
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Measures to Liberalise Civil Aviation 
Sector 
(Deb. 4, Vol. VI, 03-12-]998) 
Col. Jf7 

Plan to Meet Increasing Air Traffic 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 129-30 

Promotion of Air Travel in Andhra 
Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 210 

Safety in Air Travel 

Coal HAndling Plants 
(Deb. I J ".vol. VII, 14-12-J 998) 
Col. 414:-]5 

Coal in Jammu Region 
(Deb. JJ, Vol. VII, 14-12-1998) 
CoL 250-51 

Coal Projects 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 90-100 

Coal Reserves in North-Eastern Reaion 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 191 

(Deb. 14, Vol. VII, 17-12-1998) CoalSupplyLinhege 
Col. 80-81 (Deb. 16, Vol. VII, 21-12-1998) 

Scheme for Development of Civil Aviation 
Works 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 67-69 

Sub-Standard Services of IA 
(Deb. 4, Vol. VI,'03-12-1998) 
Col. 237 

Suspension of Flights by Private 
Operators 
(Deb. ~, Vol. VI, 10-12-1998) 
Col. 119 

ClvU Defence Oralnuation 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 288 

Coal 
Allocation for Research and Development 

Activities 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 118-19 

Appointments in JKD Colliery 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 112-13 

Col. 275-n 
Conditions of Mines in Lal Matia 

(Deb. I1,Vol. VII, 14-12-1998) 
Col. 393-94 

Delivery Orders of Coal to Displaced 
Persons by MCL 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 252 

Development ofLaI Matia 
(Deb. 11, Vol. VII, 14-12-1998) • 
Col. 411 

Identification or Coal Mines 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 225-26 

Import of Coal 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 312 

Infrastructure Status for Coal Industry 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 237-38 

Investment in Coal Sector 
(Deb. 15, Vol. VII. 18-12-1998) 
Col. 47 

~udgetary Allocation for Coal Sector JoiIJt Sampling of Coal 
(Deb. 5, Vol. VI, 04-12-1998) I (Deb. 5, Vol. VI. 04-12-1998) 
Col. 155-56 Col. 269-70 

Closure of CoalM ines Lal-Matia Colliery 
(Deb. 11, Vol. VII. 14-12-1'98) (Deb.~, Vol. VI, 04-12-1998) 
Col. 40-42 Col. 157-58 
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Loss due to Fire 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 430-31 

Outstanding dues of Coal Company 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 176-85 

Prices of Coal 

Coastal Transport and Ports 
(Deb. 16, Vol. VIi, 11-12-1998) 
Col. 69 

Regional and Development Plan of 
Maharashtra under CZMP 
(Deb. II, Vol. VII. 14~12 .. 1998) 
Col. 143 

(Deb. IS, Vol. VII, 18.12-1998) SeaWall 
Col. 282-83 (Deb. I, Vol. VI, 09-12-199.) 

Production of Coal 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 73-7S 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 337-38 

R.N. Committee on Coal Production 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 239-40 

Royalty on Coal 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 1S9-60 

Supply of Sub·standard Coal 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 432-33 

Coal India Udltted 
Amount Owed By CIL 

(Deb. II, Vol. VII, 14-12-1998) 
Cat.29S 

Community Development Scheme ofCCL 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 433-34 

Purchase of Gas Masks 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 54 

Voluntary Retirement Scheme 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 437 

World Bank Loan to CIL 
(Deb. IS, Vol. VIl, 18-12-1998) 
Col. 49-53 

Coastal Area(s) 
Coastal Trade 

(Deb. II, Vol. VII. 14-12-1998) 
Col. 58 

Col. SS 
Transportation ofOit to Coastal States 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 118-19 . 

Coastal Atla. 
Coastal Atlas 

(Deb. 6, Vol. 
Col. 177-78 

VI, 07-12-1991) 

Co •• tal ..... tton z..e 
Clearance under CRZ 

(Deb. 6, Vol. VI, 07-12- I 998) 
Col. 4243 

Implementation of CRZ NotiflCat_.in 
Kerala ~ 
(Deb. ]6, Vol. VII, 2].12.]*> 
Col. 1 ]2-]3 

Coffee '. ' ... " 
Import of Coffee from Indo.... , 

(Deb. ]1, Vol. VII, 14-12-' .... ) 
Col. 395 'f' 

• a.~ ... ", 

International Coffee Or, ....... ' ~~~iii, 
(Deb. I I, Vol. VII, ]4·"--
Col. 245 .. .. . 

Reduction/Waiving off Penal ~ 011 
Loans to Coffee Farmers . . 
(Deb. 5, Vol. VI, 04-12-1,.9.) 
Col. 91 

Tea and Coffee Plantation ., 
(Deb. IS, Vol. VII, 18.]2-1.) 
Col. 343-45 . 

Coffee Board 
New Branches of Coffee Board 

(Deb. IS, Vol. VII, 18-12-1"') 
Col. 261 
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Coir ... d Colr Produdl 

Coir Technology Park! 
(Deb. II, Vo/. VII, 14-12-1998) 
CoI,342-43 

Central Quota for MBBS Courses in State 
Medical Colleaes 
(Deb. 17, Vo/. VII, 22-12-1998) 
Col. 204-15 

Grant to Coir Industry Workers ofKerala Engineerina Colleges . 
(Deb. 15, Vol. VII, 18-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 293-95 Col. 152-54 

Rebate on Coir Product 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 343 

Cold Stonle 
Shortage of Cold Storage for Onion 

(-Deb. 7, Vol. VI, 08-12-1998) 
CoI,491-96 

Collele(s) 

Admission in CoUeges on Forged 
Marksheets 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 30 

Establishment ofCoUeges 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 55 

Finance Assistance for the Development 
of Medical Colleges 
(Deb. '7, Vo/. VI, 08-12-199B) 
CoI,209 

Homoeopathy Colleges 
(Deb. 17, Vol. VIJ,22-12-1998) 
Col. 230-33 

No-Qbjection Certificates 
(Deb. 16, Vol. VII, 21-12-199B) 
Col. 69-70 • 

Ayurvedic Colleae, Rewa (M.P.) 
,(Deb. 12, Vol. VII, 15-12.1998) Opening of Medical Colleges 
Col. 94.95 (Deb. 17, Vol. VII, 22-12-1998) 

Col. 280-84 
Ayurved ic Medical Colleges and 

Hospitals 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 515-26 

RE. Colleges 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 115-16 . 

Ban on Admission in Medical'College 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 64-65 

Cancellation of Recognition of Medical 
Colleges 

. (Deb. 12, Vol. VII, 15-12-1998) 
Col. 127-30 

Capitation Fees Charged from_ Medical 
Students 
(Deb. 12, Vol. VII, IS-12-1998) I 
Col. 166 

Private Medical Colleges 
(Deb. 7, VO/. VI, 08-12-1998) 
Col. 313-14 

Recognised and Non-Recognised Medical 
and Dental Colleges 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 385-95 

Recognition of Medical College, Kota 
(Rajasthan) 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 463-64 

Registration of Colleges with UGC 
(Deb. 16, Vol. VII, 21-12-199B) 
Col. 10344 

Setting up of Engineering Colleses 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 27. . 
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Settin& up of New Medical Collega at 
Cilngtok 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 179 

Upgradation of Shyamshah Medical 
College, Rewa (M.P.) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 411-12 

Veterinary College 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 364-65 

ColllllUlndArea Development .............. 
Command Area Developmem Programme 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 144 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 102-12 

eo..e.ontive Sta.p 
Releases of &stage Stamps 

(Deb. 13, Vol. VII, 16-12-1998) 
Col20~ 

Co •• a .. lon for Ad.lna.tratlve and 
PneedunJ Laws 
Commission for Administrative and 

Procedural Laws 
(Deb. 16, Vol. VII, 21- 1 2-1998) 
Col. 56-57 

CO ... InIOD for AI~tural COlts and 
Prices 
Board/Committee for Agricultural 

Products 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 384-85 

Commission ror ScleDtlftc aDd Tecbnical 
n .... noJoay 
Adaptation of Glossaries 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 87-88 

Pub I ication of Glossaries 
(Deb. lJ, Vol. VII, 14-12-1998) 
Col. 107 

Commialoa OD Rm&w orAd_lItridve 
I..awt 
Review of Old Laws 

(Deb. 13. Vol. VII, 16-12-1998) 
Col. 276 

Commlttee(.) 
All India Council for Technical Education-

Election 
(Deb. 3. Vol. VI. 02-12-1998) 
CoL 290 

Central Coordinldon CommJaee h Equal 
Opportunities for Dlaabled Persons-
Election 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 325 

Committee ofPrivile. __ First Report-
Presented 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 345 

Committee on Abaence of Members from 
the Sittings of the House-F.irst 
)leport-Presented 
(Deb. 17, Vol. VH. 22-12-1998) 
Col. 345 

Committee on Agriculture-Twelfth 
Report-Presented 
(Deb. 4, Vol. VI, 03-12-(998) 
Col. 405 

Committee on Defence-Third Report-
Presented 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 292 

Committee on Food, Civil Supplies and 
Public Distributiclm-Fifth, Sixth and. 
Seventh Reports on Action Taken-
Presented 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 292 

Committee on GovemmentAssur~ 
First Report-Presented 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 633 
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Conn_ on Government Assurances-
Second and Third Reports-Presented 
(Deb. 14, Vol. VII, ) 7-) 2-) 998) 
Col. 239 

CommittKon Papers Laid on the Table-
First, Second and Third Reports and 
Minutes-Presented 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 239 

Coawnittee on Petitions-First Report and 
Mmutn-Preaented 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 346 

Committee on Public Undertakings-First 
Report-Presented 
(Deb. 14, Vol. VII, 17~12-1998) 
Col 239 

CommiUN on Subordinate Lesislation-
First and Second Reports-Presented 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 633 

Committee on the Welfare of Scheduled 
Cute. and Scheduled Tribes-Eighth 
Report-Presented 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 291-92 

Commiuee on the Welfare of Scheduled 
Cutes and Scheduled Tribes-Sixth 
and Seventh Reports on Action Taken 
and Minutes-Presented 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 323-24 

Committee on Urban and Rural 
Deve)opment-Twelfth Report-
Presented 
(Deb. 16, Vol. VII, 21-12-1998) 
Col .. 292-93 

Committee on Welfare of Scheduled 
Cutes and· Scheduled Tribes Action 
raken Reports and Reports on 
a.trvation-Laid 
(peb. S, Vol. VI, 04-12-1998) 

.J&Il·320 

Elections to Committee-National 
Welfare Board for Seafarers (Elect.) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 325 

Estimates Committee-Action Taken 
Statements-Laid 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 238 

Estimates Committee-First Report-
Presented 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 323 

Estimates Committee-Fourth Report-
Presented 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 291 

Estimates Committee-Second Report-
Presented 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 275 

Estimates Committee-Third Report-
Presented 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 328 

General Council of the Indian School of 
Mines, Dhanbad-Election 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 290-291 

Joint Committee on Office of Profit-First 
Report-Presented 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 275 

Joint Committee on Offices of Profit-
Third Report-Laid 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 285 

Joint Committee Report on Essential 
Commodities Act (Amendment) Bill-
Presented 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 324 
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Marine P~oducts E~port Development I Standing Committee on Energy-Tenth 
Authority-Election Report and Action Taken Statements-
(Deb.S, Vol. VI, 04-12-1998) Presented 
Col. 325 (Deb. II, Vol. VIl, 14-12-1998) 

Public Accounts Comm.ittee-Action Col. 460-62 
Taken Statements-laid 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 410 

Public Accounts Committee-First and 
Second Reports-Presented 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 633 

Public Accounts Committee-Third I 
Report and Statements-Presented I 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 344 

Railway Convention Committee-First 
Report-Presented 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 405 

~ghat Samadhi Committee (Elect.) 
(Deb. 8, Vol. VI,09-12-1998) 
Col. 325 

Standing Committee on Commerce-
Thirty Fifth and Thirty Sixth Reports-
Laid 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 321 . 

Stand ina Committee on Commerce-
Thirty-Seventh Report-Laid 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 293 

Standinl Committee on 
Commun ications-S ixth Report-
Presented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 285 

Standina Committee on 
Conununications -Seventh Report-
PrelORted 
(Deb. 15, Vol. VII, 11-12-199') 
Col. 443 

Stand in, Committee on Defence-
Statements-Laid 
(Deb. 9, VOl. VI, 10-12-199') 
Col. 275 

Standing Committee on External Affairs-
Second Report-Presented 
(Deb. 3, Vat VI, 02-12-1998) 
Col. 285 

Standing Committee on External Affairs-
Third Report-Presented 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 325 

Standing Committee on Finance--Tenth 
Report and M ilultes-Presented 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 285 

Standing Committee on Finance-
Eleventh Report and Minutes-
Presented 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 325 

Stand ina Committee on Home Affairs-
Evidenl»-Laid 

.(Deb. 3, Vol. VI, 02-12-199') 
Col. 286 

Standing ComminJe on Home Affairs-
Forty-sixth, Fol1y-seventh and Forty-
eiJhth Reports-Laid 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 216 

Standing Committee on Home Affairs-
Forty-ninth Report-:-Laid 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 240 

Stand in, Committee on Human Resou~e 
Development-Seventy-first. to 
Seventy-sixth Reports-Laid 
(Deb. 7, Vol. VI, 08-12- J 99'8) 
Col. 634 
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Standina Committee on HW11In Resource 
Development-Seventy~seventh, 
Seventy-eighth, Seventy-ninth and 
Eightieth Reports-Laid 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 324 

Arrears ofFerriaae against Firms 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 193 

Assistance to Essar Group of Companies 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 204-0S 

Standing Committee 011 Industry - Blacklisting oflndian Firms 
Twenty-sixth to Twenty-ninth i (Deb.', Vol. VI. 09-12- 1998) 
Reports-Laid I Col. 121-22 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 276 Cheating of Share Holders by ACC. Ltd., 

Standing Conunittee on Railways-Action 
Taken Statement-Laid 
(Deb. 18, Vol. VIJ, 23-12-1998) 
CoL 3~27 

Standing Committee on Science and 
• Technology, Environment and 

Forests-Sixtieth., Sixty-tina Ind Sixty-

Kanpur 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 308 

Companies Registered under Companies 
Act 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 173-7S 

second Reports-Laid ConsultMCy Finns 
(Deb. 17, Vol. VII, 22-12-199') (Deb. 6, Vol. VI, 07-12-1998) 
Col. 346 Col. 28S-16 

Standing Committee on Transport and I Dunlop India Lsd. 
Tourism-Thirty Fourth Report and (Deb. 12. Vol. VII, IS-12-1998) 
Evidence-Laid • Col. 242 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 321 

Standing Committee on Urban and Rural 
Development-Eleventh Report-
Presented 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 286 I 

Commodity Board 
Commodities Boards 

(Deb. 8, Vol. VI. 09-12··1998) 
Col. 179-80 

Scheme for the Scientists of Commodity 
Board 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 411-12 

Com .. oy(s) 
Agreement between IOC and Reliance 

Petroleum Ltd. 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 307-08 

Equity in Foreign Investment 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 373~74 

Export Defaulter Companies ofChennai 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 324-25 

I. T. Raids on Multinational Companies 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 269 

Inter Corporate Investment 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 204 

Investments by Multi-National 
Companies 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 352 

Licences to Multinational Companies 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 316 
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Multinatiohal Companies eo ....... 
(Deb. 12, Vol. VII, 15-12-1991) BreakdownofComputeria2000 
CoL 276-17 (Deb. 4, Vol. VI, 03-12-1991) 

Nomination ofDircctors on Shaw Wallace Col. 62 
Company Board 
(Deb. 6, Vol. 'VI, 07-12-1998) 
Col. 299-300 

Plantation Companies 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 170-72 

Raids on Reliance Industries 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 100 

Reliance Industries Limited 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 313-14 

Revival of Dunlop India Limited 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 375-76 

Setting up of IBM Institute 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 244 

Uniform Interest Rates on Inter-Corporate 
Investments 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 83-14 

Violation of Trade Agreements by 
Companies 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 293-94 

Working Plan for Companies to Buy-Back 
Shares 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 141-43 

Comprebensive Test Bin Treaty 
CfBT 

(Deb 3, Vol. VI, 02-12-1998) 
Col. 45 
(Deb. 18, Vol. VII, 23-12- ftJ98) 
Col. 73 

Computer EdllCation 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 183-14 
(Dcb. II, Vol. VII, 23-12-1991) 
Col. '7-88 

Computcr Education in Kcndriya 
Vidyalayas 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 250-52 

Computer Education in Schools 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 263-65 

Computer Hardware Technology 
(Dcb. 13, Vol. VII, 16-12-1991) 
Col. 119 

Computerisation 
(Dcb. 4, Vol. VI, 03-12-1991) 
CoL 397-98 -

DOEACC Ceare 
(Dcb. I. Vol. VI, 09-12-1991) 
Col. 204-05 

ExportofComputerSo~ 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 330-31 

Inclusion of Computcr Applications u a 
Subject 
(Deb. II, Vol. VII, 23-12-199,1) 
Col. 187 ... 

Purchase ofBi-linlllal Computer 
(Deb. 2, Vol. VI, 01-12-1"1) 
Col. 394 

Sanskrit on Computers 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 360 

Un utilisation of Computer Fun:!! 
(Deb. 1. Vol. VI. 30-11-199') 
CoL 140-41 
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Computerlsatlo. 
Computerisation ofROCs Office 

(Deb. J, Vol. VI, 30-II-J998) 
Col. 64-65 

Conrerence&mlnar 
Conference 

(Deb. II, Vol. VII, 14-12-1991) 
Col. 19.-

Conference ofStIte Forestry Officials 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 260-61 

Education Minister'. Conference 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 39-42 

International Conference on Population 
(Deb. 7, Vol. VI, 0&-12-1998) 
Col. 588-89 

Mayors Conference 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. IS7-58 

Seminar on Lower Judiciiry 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 87-88 

State Information Minister's Conference 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 191-194 

World ~ Confnnce 
(Deb. 16. Vol. VII, 21·12-1991) 
Col. 265-66 

World Conference on DIms 
(Deb. 3, Vol. VI. 02-12-1991) 
Col. 116 

Co..utaUon 
Agriculture in the Concurrent List 

(Deb. 18. Vol. VII. 23-12-1998) 
CoL3~ 

Committee Oil Fundamental Duties 
(De~. I, Vol. VI. 30-11-1998) 
Col. 290-91 

National Debate on Article 356 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 31 

Need to sanction necessary funds for 
translation of the Constitution oflndia into 
Kashmiri languq, (MUR 377) 

(Deb. 17. Vol. VII, 22-12-1998) 
Col. 392 

Notification of Constitutional 
Amendments 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 66 

Review of Constitution 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 9-10 

Reviewing of Constitution 
(Deb. 2. Vol. VI. 01-12-1998) 
Col. 361. 

Cons_mer Advisory Committees 
Consumer Advisory Committees 

(Deb. 15, Vol. VII, 18-12-1998) 
Col. 199-200 

COIIMI.er(s) 
Consumer Information Centres 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. II. 

Disposal of Cases by Consumer Courts 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 1-20 

C ........ CerponUOnof'tncUa 
PeaaJty imIosed on CON COR 

(Deb. 14, Vol. VII, 17·12-1998) 
Col. 195 

Copra 
Need to declare support price for Copra at 

rupees four thousan4 per quintal(MUR 
3TT) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Corrupdon 
Bogus Transfer Vouchers 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 309-12 
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CBI Enquiry against IPS 
(Deb. 12, Vol. VI'l, 15-12-1991) 
Col. 20$-06 

Charaes a,ainst Managina Director of 
Hotel Corporation oflndia 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 59 

Check on Corruption 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 273 

Corruption Cue_ 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 205-12 

Corruption in Banks 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 290 

CornIption in CAPART 
(Deb .• ". Vol. VII, 17-12-1991) 
Col. 105 

Corruption in Implementation 01 .... 
Development Schemel 
(Deb. 9, Vol. VI, 10-12-1991) 
0,1.261-69 

Reward to Officers involved in Fraud 
Cases 
(Deb. IS. Vol. VII, 11-12-1998) 
Col. 58-59 

Cottage Industry 
'Purchase of Goods from Cottage 

IRdustries 
(Deb. 14. Vol. VII, 17-12-1991) 
Col. 117 

Cotton 
Cotton Production 

(Deb. 13, Vol. VII. 16-12-1998) 
Col. 19-94 

Extension of Monopoly Cotton 
Procurement Scheme 
(Deb. I S, Vol. VII, 18-12-1998) 
Col. 179 

Fall in Production ofCotlOn 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 113 

Field Trials of Transgenic Hybrid Cotton 
Seeds 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 199 

Corruption in Judiciary 
(Deb. 16, Vol. VII, 21-12-1991) Leaf-Curl Disease in Cotton 
Col. 132 (Deb. 13, Vol. VII, 16·12-1998) 

Col. 382-13 
Financial Irregularity in RGSM 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 90 

Fraud in Doordarshan Ma.unbai 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 110-11 

NAFED 
(D.b. 13, Vol. VII, 16-12-1991) 
CoL· I 13-14 

Official Lqa .. 
(D.b. 17, Vol. VII, 22-12-1991) 
Col. 257·51 

Property on.T./ExetWCuItDInI OfRclals 
(DeW. II. Vol. VII, J 4-12-1998) 
OJI. "J-,. 

Procurement of Cotton 
(Deb. II, Vol. VII. 14-12-1991) 
Col. 426-27 

Procurement of Cotton by NTC 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 245-46 

Procurement Policy of Cotton 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 49-50 

Settina up of Cotton Yam Bank in Assam 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 308-09 

Support Prices of Cotton 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 83 
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eoa.aa.nI 
Cotton Board 

(Deb. " Vol. VI, 09-12-199') 
Col. 123 

Cotton1iellaolol)' Mislio. 
Cotton Technolol)' Mission 

(Deb. I, Vtl. yr, 09-12-1998) 
Col.., J I ;' 

CMneY for Adv •• ee.e.t of People. 
ActIoII.1Id Runl 'lHll1IOIoIY 
Assistance to VOs through CAPART 

(Deb. 4, Vol. VI, 03-12-1998) 
CoL 1!I-S9 

Corruption in CAPART 
(Deb. 14, Voi. VII, 17-12-1998) 
Col. lOS 

CO.Dell 0' Selentltle •• d Ind •• trlal 
"'nll 
CSIR 

Ceurt(.) 
AdvocIte Involvement in Filthy LanpIae 

(Deb. 7, Vol. VI, 0'-12-199.) 
Col. 429 

Bench ofGujarat High Court at Vadodara 
and Kamataka Hip Court Bench at 
Hubli 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 192-93 

Bench ofHiah Court at Trivandrum 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 167 

Campaign against Consumer CoW1l 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.2SO 

Cues Pend ina in Courts 
(Deb. 1, Vol. VI, 30-11-1991) 
CoL 330 

(Deb. 6, Vol. 
Col. 164-65 

Disposal of c... by Consumer Courts 
VI, 07-12-1998) (Deb. 7, Vol. VI, 01-12-199.) 

Funds ofCSm 
(Deb. 6, Vol. VI,. 07-12-1991) 
Col 73 

MocIemilltioll of taorllOriei 
(Deb. II, Vol. VII, 14-12-1991) 
Col 191-99 

Col. 1-20 
Disposal of Pend ina Cues in Courtl 

(Deb. II. Vol. VII. 14-12-1991) 
Col. II 

Envlronmenral Courts 
(Deb. t. Vol. VI, 30-11-1991) 
Col. 174-" 

Permanent Appointment in CSIR. 
(Deb. II, Vol. VII, 14-12-1991) Fake Affidavits 
Col. 200 (Deb. I, Vol. vi,' 30-11-1998) 

CoL 269-70 Regularisation of Service in CSIR 
(Deb. II, Vol. VII, 14-12-1998) High Courts inStates 
Col. 135 (Deb. II, Vol. VII, 14-12-1991) 

Targets set for CSIR Col. 96-97 
(Deb. 11, Vol. VII, 14-12-1991) IndustrialTribunaicumLabourCouru 
Col 203 (Deb. 17, Vol. VII. 22-12-1998) 

- Technologies Developed by CSIR 
(Deb. II, Vol. VII. 14-12-i991) 
Col. 197 

Withdrawal of BeDefit from SC/ST 
Cladidates in CSIR. 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 65 

Col. 169-71 
Illfiutructure in Con 

(Deb. 6, Vol. VI, 07-12-1991) 
o,ll57-58 

LokAdalab 
(Deb. I, Vol. VI, 30-11-1998) 
Col 176-79' 
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N~ to set up a Bench of Gujarat High Creeltet 
Coon at Rajkot (MUR 377) Availability of Creches 
(Deb. 17, Vol. VII, 22-12-1991) (Deb. 17, Vol. VII, 22-12-1991) 
Col. 311 Col. 123-26 

Pending Cues in Labour Courts CrI_e(s) 
(Deb. 12. Vol. VII. 15-12-1991) ArrestofCriminais 
Col. 2S2-S3 (Deb. 17. Vol. VII, 22-12-1991) 

Pendlnl Cases in TADA Courts Col. IS2-S3 
(Deb. 7. Vol. VI. 08-12-1998) Capital Punishment for Rapists 

. Col. 573-74 (Deb. 2. Vol. VI, 01-12-1991) 
Col. 68-69 

Religious Courts 
Crimes (Deb. 6, Vol. VI, 07-12-1991) 

Col. 222-23 (Deb. 12. Vol. VII, ·1 S-12-1998) 
Col. 31-42 

Resentment amona Judges of Mumbai 
High Court 
(Deb. 16. Vol. VII. 21-12-199') 
Col. 175-76 

Crimes against Women 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 21-24 

Crimes in Delhi 
Settin&upofBench of Mid I'll High Court (Deb. 7, Vol. VI. 08-12-1991) 

(Deb. 6, Vol. VI. 07-12-1991) Col. 212-16 
Col. 162-63 

Setting up of Courts at Tehsil Level 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 173 

Setting up of Special Courts 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 180 

Setting up Reconciliation Centres. . 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 61-62 

Submission of Affidavit 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 320 

Vacancies of Judges in High Courts/ 
Supreme Court 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 24042 

Cow SIa_,hter 

Ban on Cow Slaughter 
(Deb. I, Vol. VI, 
Col. 42 

09-12-1998) 

Crimes in Mumbai 
(Deb. 12. Vol. VII, 1'-12-1991) 
CoL 219-90 

Deaths due to Poverty and Dowry 
(Deb. 17, Vol. VII. 22-12-1991) 
Col. 28-34 

Extortion of Money by Mafia Ganas 
(Deb. 2, Vol. VI. 01-12-1991) 
Col. 37-38 

Extortion of Money from Businessmen 
(Deb. 17. Vol. VII, 22-12-1991) 
Col. 38-39 

Fake Marksheets 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 261 

Flesh Trade 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 253-54 .' 

Foreigners Che~ed by Custom Officials 
and Travel A.Oftti . 
(Deb. 12. Vol. VII. 15-12-1991) 
Col. 201-09 
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Investigation conducted against Romesh Crude 011 
Sharma Import of Crude 
(Deb. 7, Vol. VI, 01-12-1998) (Deb. 12, VL 
Col. 613-14 I Col. 124-25 

Involvement oflnternational Criminals in ! It ... · I P . 

'S-12-1998) 

C . t M b' , n erncnlona rices 01 rtmes a urn al I 
(Deb. 2. Vol. VI. 01-12-1991) (Deb. 17, Vol. Vi 

, 
-1998) 

Col. 391-9'2 Col. 3S-36 

Involvement of Pol ice in Crimes 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. S29 

Money ExtoJ1ina Gangs 
(Deb. 7, Vol. VI, 01-12-1998) 
CoI.3~· 

Murden ofYIPI and Common Persons 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 29S~ 

Purchase of Crude Oil 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 220-22 

Transition Loss of Crude Oil 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 298-99 

Currency 

Convenion of Rupee in Capital Account 
(Deb. II, Vol. VII, 14-12-1998) 

Pending FERA Cases Col. 321 
(Deb. I, Vol. VI, 30-11-1991) Demand and ~upply of Notes and Coins 
Col. 323-24 (Deb. II, Vol. VII, 14-12-1998) 

Persons Convicted for Jieinous Crimes Col. 252-53 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 3S2-70 

Rape Cases .. ainst Women of Poorer 
Sections 
(Deb. 2. Vol. VI, 01-12-1991) 
Col. 62 It_ in inew.. of CrImes 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 530-46 

Sex Crimes wittl Children 
(Deb. 2, Vol. VI, 01-12-]991) 
Col. 44-45 

Theft of Artifacts 
(Deb. l~, Vol. VII, 21-! 2-1998) 
Col. 182-,3 

Theft of Red Light Controller 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. S17. 

Criminal Justice Commission 
Criminal Justice Commission 

(Deb. 6, Vol. VI, 07-12-1998) 
Col 228 

Downaradin, of Foreign Currency Rating 
ofindia 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 293-94 

FIkeCurrency 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 193-99.5S8 

Import of Coins/Notes 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 47 

Shortage of Coins in M. P. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 202-03 

Value of Rupee 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 272-73 

Cut Motion 
Demands for Supplementary Grants-

(GeneraI}--1998-1999 
(Deb. 16, Vol. VII; 21-12-1998) 
Col. 311-77 
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Dadn and Napr HaveD 
Roads in Dadra and Nagar Haveli 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 88-89 

Telephone Facility in Dadra and Nagar 
Haveli 
(Deb. S, Vol. VI, 09-12-1998) 
Col. 208-09 

Dairy 
Development of Animal Husbandry and 

Dairy Industry . 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 145 

Harmful Substances in Dairy and 
Agricultural Products 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 459 

National Dairy Development Corporation 
(Deb. 13, Vol. VII, 16-12-199') 
Col. 261-66 

Dams and Reservoln 
BargiDarn 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 179 

BargiDAM 
(Deb. " Vol. VI, 09-12-1998) 
Col. 258 

B isalpur Darn 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 127-28 

Construction of a Dam 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 33,275 

Kesho and Panchkhero Reservoirs 
(Deb. 13, Vol. VII, 16-12-199') 
Col. 122-23 

Mulla Periyar Dam 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 157-51 

Need to Provide Central Fundi (or 
Construction of Dam on Ganaa at 
Kanpur in Uttar Pradesh (M U R 317) 
(Deb. 3, Vol. VI, 02-12-199.) 
Col. 316-17 

Oustees ofTalaiya Dam 
(Deb. ., Vol. VI, 09-12-1991) 
CoI.1U7 

Rehabilitation of Displaced Persons of 
BhakraDlm 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 90-91 

ReMrVoin 
(Deb. 18, Vol. VII, 23-12-1991) 
Cot. 111-11 

Sardar Sarov. DIm 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 152-53 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 130-31,362-63 

Teesta Barrage 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 361-62 

Tehri Dam Project 
(Deb. 11, Vol. VII, 14-12-199') 
Col. 202-03 

Dam Cross Koshi River I Tipaimukh Darn 
(Deb. 18, Vol. VII, 23-12-1998) I (Deb. 13, Vol. VII, 16-12-1998) 
Col. 207-08 Col. 205 ... 

Desiiting ofSalal Dam 
.(Deb. 16, Vol. VII, 21-12-1998) 
Cd 240-41 

World Conference on Dams 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 116 .' 

,~ 

Hirakud Darn 
(Deb. te. Vol. VI, 
Col. 68 

Yamuna Ramge . 
09-12-1998) I (Deb. 18, Vol. VII, 23-12-1998) 

I Col. 48 
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Davea..aa. 
DIVe CornmIUee 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 72 

De-Addktloa Ctatres 
De-Addiction Centres 

(Deb. 12, Vol. VII, 15-12-1998) 
Co1.43~5 

Drua Counselling Centres 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 410 

DereKe 
Acquisition of Land on Bhopal-Sanchi 

R.oad for Defence Use 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 72·73 

Defence rem to Russia 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 258-59 

Development Work in Cantonment Areas 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 103 

Employment Generation in Defence 
Services 
(Oeb. 9, Vol. VI, 10-12-1998) 
Col. 133-34 

Establishment ofMahila Sainik School 
(Deb. 9, Vol. 'VI, 10-12-1998) 
Col. 79 

Expenditure on Spare Parts of Defence 
Helicopters 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 185-86 

Anny Unhappy with Bureaucrats 
(Deb. 4, Vol. VI, 03-12-1998) Food for Siachin Guards 
CoL 197-91 (Deb. 4, Vol. VI, 03-12-1998) 

Anny Vehicie FlCtory,lIbalpur 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 277-71 

Ban on Recruitment in GCF, Jabalpur 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 206 

Bonus to Workers of Defence 
Establishments 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 373 

Cheating in MES 
(Deb. 14, Vo\. VII, 17-12-1998) 
Col. 170 

. Col. 287-90 
Funds for Defence Projects 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 228-29 

Investigation against Top Defence 
Personnel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 139-40 

Jobs to Apprentices Trained in' Defence 
Institutes 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 163-64 

Loss in Procurement of Trolleys from HAL 
Defence Cooperation with France (Deb. 4, Vol. VI, 03-12-1998) 

(Deb. 4, Vol. VI, 03-12-1998) Col. 351-52 
Col. 275 I Malpractices in Anny Recruitment Centre, 

Defence Deal with Israel I V.P. 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 114-15 Col. 282 

Defence Land to MIs Sahara India 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.7h72 

Manufacturing of War Ships 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 159 
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Memorial ofl.N.S. Khukari in Daman 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 71 

Military Exercise on Indo-Pak Border 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 149 

Military Hardwares to Bunna 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 274-75 

Missile Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 370-71 

National Maritime Policy 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 347 

Need to take stringent security steps to 
safeguard the sea coast in Gujarat 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Co\. 287 

Pak attempt to Capture Indian Army Post 
in Siachin 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 19?--91' 

4 Pak Hand in Hijacking Defence Website 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 181 

Pension Cases of Civilian Defence 
Personnel 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 63-64 

Personnel Po lie)' ofNaV)' 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 81 

Petition from Discharged Armymen 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 147 

Production in Ordnance Factories 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 116-17 

Purchase of Stationery and other Items 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 261-62 

Recruitment in Defence Dt'partment, 
Srinagar 
(Deb. 14, Vol. VlI, 17-12-1998) 
Col. 62 

Replacement of Vir at and Vikrant Aircraft 
Carriers 
(Deb. 9, Vol. VI, 10-12-1998) 
C.ol. 205-06 

Revamping of Defence Services 
(Deb. 4, Vol. VI, 03-12-1(98) 
Col. 227 

Revival of Defence InteUigence Agency 
(Deb. 9, Vol. VI·, 10-\2-1998) 
Col. 139 

Risk of Life to Civilians due to Firing Range 
in Rewa 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 347 

Setting up of Arms and Ammunition Unit 
in Bihar 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 280-81 

Setting up of Cantonments in HP 
(Deb. 4, Vol. VI, 03·12-1998) 
Col. 137-39 

Setting up of Procurement Planning 
Boards 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 190-91 

Shortage of Officers in Defence Services 
(Deb. 4, Vol. VI, 03-12-19(8) 
Col. 172-73 

Shortage of Parachutes 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 39 

Strategic Defence Review 
·(Deb. 9, Vol. VI, 10-12-1998) 
Col. lIS 

Thirty-Year Submarine Plan 
(Deb. 14, Vol VrI. 17-12-1998) 
Col. 114·15 
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UPlfldatian ofD.a.D.o. Bale AmtnJdeI III Shoppilrc CempIa. 
(Deb. 14, Vel. VII. 17-12-199') VMInIVhr 
OIl 35-36 (D.b. 4, Vol. VI, 03-12-199.) 

Upgrldation ofMtlliIt ... 0tI. m 
(Deb. 9, Vol. VI, 10.'''2-1''1) IopIKt.lVlCllhlnainDlid 
Col. 244 (De". 5, Vol. VI, 84-12-1991) 

Vtkrant MUIUD PlIO 001. A 
(Deb. 4, Vol. VI, 'J-12-1"1) CollI Opw'" PubUc Telepbone 800dIa 
CoL 346-47 III DelhI 

Writ Petitions filed I»y HI ............ 
(Deb. 14, Vol. VII, 17-12-199.) 
Col. 48-50 • 

Year or1he J.w. , 
(Dcb. 14, v.I. VII, 17~12-1"1) 
CoL 77 

Delo, ....... 

Ban on Tree ' .... 
(Deb. 16, \101. VII, 21-12-1"1) 
Col. 126 

Blanket Ban on ' .. 11 ............ H.P. 
(Deb. 6, Vol. VI, 07-12.1991) 

• Col. 200 

Deforestalie. IIOIIIB hr ill OrIlla 
(Deb. I, Vel. VI, ll-II-I"I) 
CoL 172-7) 

Nceclto • ..,........ ,. 
in Sunderbans ... ill Well ...... 
(MUIt317) 
(Deb. 7, Vol. VI, ••• 12-1"1) 
Col. 681 

Deihl 

Admission A.ainat ~ ..... fa 
Delhi University 

(Deb. I, Vol. VI, 30·11-1991) 
Col. 2" . 

Appoin1mellt in N.O.M.e. 
(Deb. 17, Vol. VII, 22-12-1"') 
Col. 242-43 

(Deb. I', Vol. VII. 23-12-1"1) 
Col. 175 

CoMiliea of Arambqh Government 
Colony 
<De'. 14, Vol. VII, 17-12-1991) 
OIL I .... 

Coopea_ive HoUlinl Societies in Delhi 
(Deb. 14, Vol. VII, 17-12-1998) 
ODL6Ut 

c....1D Hip TlCbDoloaY 
(De". " Vol. VI, 07-12-.1991) 

Col. " 
~tnDIIU 

(Deb. 7, Vol. VI, 01-12-1998) 
a.L 212-16 

DeIH MIll Scheme 
(Deb. 13, Vol. VII, 16-12-1998) 
CoLlI-29 

DeIbJ Special Pol~ EltMliIbment Act, 
ItJ6 . 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 381 

Asthama due to Pollution • DeIU end DHlpidilod Condition of a T. Road &om 
other MetropolitM Cities Delhi 10 KhuIja -
(Deb. 2, Vol. VI, 01-12-1991) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 400401 Col. 119 
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Employment Exchanges in Delhi 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 429 

Employment in Foreign Countries 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 58-59 

Lok Adalats for DVB 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 192-93 

LPG Connections in Delhi 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.324-2S 

Encroachment in Delhi Maintenance of Go Ie Market Park 
(Deb. 14, Vol. VII, 17-12-1998) I (Deb. 12, Vol. VII, 15-12-1998) 
Col. 229 Col. 105 

Expert Committee for Law and Order 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 105 

Master Plan for Delhi 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 262-64 

Extortion of Money from Businessmen I Misuse of Park 
(Deb. 17, Vol. VII, 22-12-1998). (Deb. 14, Vol. VII, 17-12-1998) 
Col. 38-39 Col. 164-65 

Fake Cases Registered by Delhi Police 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 396 

Fly Ash Hazard. 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 219-20 

Grants by UGC to Delhi University 
(Deb. 6, Vol. VI, 07-12-1998) 
Col2Sa..S9 

Hazardous Waste in M~or Cities 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 24-25 

Illegal Construction by NDMC 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 194-95 , 

Muslim Families in Delhi 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.·90-91 

NOMC ElecaicitylWater Bill 
(Deb. 17. Vol. VII, 22-12-1998) 
CoL 103-04 

Need for eatablltbment of Dr. AmbedUr 
NIIionIIMllcLlnry ........ New 
DeI1i(MUJl371) 
(Deb. 16. Yol. VII, 21-12-1991) 
Col. 3e9-10 

Need te ,rovide more halts of trains 
running in East Delbi (MUlt 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 383-84 

International Cargo Hubs at New Delhi New Delhi Municipal Corporation 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
CoL 57-sa Col. 405 

ISDlSrolPCO Booths in Delhi New Delhi Municipal Council 
(Deb. 13, Vol. VII, 16-12-1998) I (Deb. 17, Vol. VII, 22-12-1998) 
Col. 2S4-5S CoL 194-95 

Jhulliel in Shahjee Sarai 
(Deb. 16. Vol. VII, 21-12-1998) 
Col., 124 

Pollution in Delhi and Other Cities 
(Deb. 1, Vol. VI, 30-))-1998) 
Col. 13-16 

Law and Order in Delhi Prices of Quarters of Slum 
(Deb. 2, Vol. VI, OJ-12-J998~ I (Deb. 4, Vol. VI. 03-12-1998) 
(',ol. 7-12 Col. 222-23 
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Promotioll in Delhi Police . 

(Deb. 17. Vol. VII: ~2-J2-1998) 
Col. 179-80 

Public Distribution System in Delhi 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 383 

Punctuality by Staff in Dr. R.M.L. Hospital, 
New Delhi 
(Deb. 7, Vol. VI, 08-12-1998) 
Co!. 303-04 

Purchase of V chicle Tracking System 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 189-90 

(.luota of Wht~at/Rice in Delhi 
(Deb 12, Vol. VII. 15-12-1998) 
Col. 268-69 

I<ccn:itlllcnt illlklhi Poi ice 
. (Deb. 12, Vol. VII, 15-12-1998) i 

Col. 2X8-89 

R i'gulansatiol1 of Sale of Plots/Houses 
(Deb. 14. Vol. VII. 17-12-1998) : 

I 

I SpcciaJistsAvai/ab/e in Dr. R.M.L. Hospital 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 43942 

Status of Delhi 
(Deb. 7, Vol. VI, 08-12-t998) 
Col. 157 

Terrorists Arrested by Delhi Police 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 161-62 

Tourism Counter at IGIA 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 144 

Use of Basements 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 182-83 

Vacant Posts in Delhi Police 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 476-77 

War Museum in Delhi 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 86 

Col. 55-56 I Water Blockage in Greater Kailash-I 
/{t'plyto the Letters ofMPs . (Deb. 9, Vol. VI, 10-12-1998) 

(Deb. 17. Vol. VII, 22-12-1998) Col. 75 
Col. 241-42 

f{ cl irenlcnt Age 
(Dt.'b. 7, Vol. VI, 08-12-1998) 
Col. 625 

f{ 1I11nHlg of Fun and Food Village without 
Licen'.c 
(Deb 12. Vol: VII, 15-12-1998) 
Col. 159 

School Buildings 
(Deb. I. Vol. VI. 30-11-1998) 
Col. 182 

~.:'lpping Complex, Vasan! Vihar 
(Dcb. 9, Vol. VI, 10-12-1998) 
Col. 119-20 

Sound and Light Programme in Teenmurti 
(Deb. II, Vol. VII, 14-12-1998) 
Col. .l~.f 

White Paper on Pollution in Delhi 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 137 

Delhi Development Authority 
Acquisition qf Plots by DDA 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 60 

Allotment of Janata DDA Flats 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 234-36 

Allotment of Plots 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 177 

Cancellatiol1 of Lease Deed of 
Institutional Plots 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 134-35 



SUBJECT INDEX fil 

Constitution of Panel by DDA Demands for Supplementary Gran[.' 
(Deb. 4, Vol. VI, 03-12-1998) (GeneraI)-l998-1999 
Col. 175 (Deb. 16, Vol. VII. 21-12-1998 

Conversion of Industrial Plots I CoI.311·77 
(Deb. 9, Vol. VI, 10-12-1998) .DevelopinlCountries 
Col. 144 Economic Problems of Dcyc!\)ping 

Delay in Construction & Allotment of MIG Countries 
Flats I (Deb. 5, Vol. VI, 04-12-1998) 
(Deb. 4, Vol. VI, ,03-12-1998) Col. 186-87 
Col. 115-16 I Disabled 

Guidelines for Allotment of DO A Flats 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 149 

Lease Agreement of DDA Plots 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 70-71 

Out of Tum Allotment of DDA Flats 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 118-19 

Artificial Limbs for Disabled 
(Deb. 12, Vol. VII, 15-12-19(8) 
Col. 106 

Blinds Cases 
(Deb. 7, Vol. VI, 08-12 .. 1"'I!q 
Col. 451-52 

Committee on Disabilities Act. 1955 
(Deb. 2, Vol. VI, 01-12·19(::\1 
Col. 301 

Quota for SC/ST 
(Deb. 9, Vol. VI, 
Col. 115-16 

10-12-1998) I Construction of Vocational Rehabilitation 
Centre 

Sale of Land by DDA 
(Deb. 14, Vol. VfI, 17-12-1998) 
Col. 180 

Scandals in DDA 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 180 

Demands for Supplementary Grants 
(Rallways)-1998.99 

(Deb. 12, Vol. VII. 15-12-1(98) 
Col. 283 

Disabled Persons 
(Deb. 17, Vol. VII. 22-12-199S) 
Col. 15-16 

Education to Bliud Childlcn 
(Deb. 2. Vol. VI. 01-12-19(8) 
Col. 69 

D d &" SIt G t Employment Exchanges for Hal\dicapp~d eman S lor upp emen ary ran S . "")' \ 
(Railways}-1998-99 (Deb. 2, Vol. VI. 01-1_-1998, 
(Deb. 12, Vol. VII, 15-12-1998) I Col. 48-54 
Col. 330 Employment to Disabk:d 
(Deb. 15, \'01. 'Ill, 18-12-1998)' (Deb. 12, Vol. VII. IS-I:'-!')';))) 
Col. 528-60 Col. 5-9 

Demands for Supplementary Grants 
(General)-1998-) 999 
Demands for Supplementary Grants 

(General)-1998-99--Presented 
(Deb. 11. Vol. VII. 14-12-1998) 
Col. 463 

Institute of Physically Ilandicaplwd 
(Deb. 2, Vol. VI. 01-12-19(8) 
Col. 69-71 

Institutes for Disablt.:J 
(Deb. 7, Vol. VI, OKI.:-J\H)8) 
Col. 406 
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National Handicapped Welfare Fund r Bilateral Talks with United States 
(Deb. 2, Vol. VI, 01-12-1998) (OUR 193) 
Col. 489-90 (Deb. 17, Vol. VII, 22-12-1991) 

Plight of Blind Women 
(Deb. 1,2, Vol. VII,. 15-12-1998) 
Col. 2n-7' 

Reservation for Handicapped 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 424 

Reservation for Handicapped in Port , 
Trusts 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 123 

Training to Mentally Retarded Children 
(Deb. 17, Vol. VII, 22-12-1998) , 
Col. 295-97 

Unemployed Disabled Persons 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. Sao-SOl 

Col. 414-24,426-82 
Damage to Crops due to Natural Calamities 

such as Floods, Cyclones, etc. 
(OUR 193) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 384-19 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. VI. 03·12-1998) 
Col. 442-S31 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 412-72 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 688-727 

Disease(s) 
Assistance forT.B. Eradication Programme 

(Deb. )2, Vol. VII, 15-12-1998) 
Vocational Centres for Handicapped I Col. 190-91 

(Deb. 12, Vo I. V II, I S -12 -I 998) i Asthama due to Pollution in Delhi and 
Col. 212 I other Metropolitan Cities 

WelfpreoftheMentallyRetardedPersons I (Deb. 2, Vol. VI, 01-12-1998) 
(De~. 12, Vol. VII. 15-12-1998) Col. 400-401 . 
Q,I, 165-66 I Cancer Patients 

Disarmament I (Deb. 2, Vol. VI, 01-12-1998) 

Conference on Disarmament Col. 346-47 

(Deb. 8, Vol. VI, 09- 1 2-1998) Cerebral Malaria 
Col. 276-77 (Deb. 7, Vol. VI, 01-12-1998) 

DiscussioD Under Rule 193 CoL 129-32 
. . . .... Costly Treatment for Cardiac Patients 

Atrocl~les Committed on Mmorltles In (Deb. 7, Vol. VI, 01-12-1998) 
Various Parts of the Country (OUR 193) i Col. 528-29 
(Deb. 7, Vol. VI. 01-12-1998), 
Co\. 727-741 I Deniue Epidemic . 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 12, Vol. VII, 15-12-1991) 
Col. 375-83 Col. 215-16 
(Deb. 9, Vol. VI, 10-12-1998) Dental Disease 
CoI.350-424. (Deb. 7, Vol. VI, 01-12-1998) 
(Deb. 12, Vol. VII, 15-12-1998) CoL 371-79 
Col. 369-434 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 491-513 

Diabetes Patients 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 379 



Dileuel Spread due to Plooda 
(Deb. 2. Vol. VI. 01-12-1"1) 
CoL31~ 

EndIttIIi~ orPoUo 
(Oft. 17. Vol. VII. 22-12-1991) 
Clall" 

Fn4 .... ofYlrious D __ 
(Deb. 2. Vol. VI, 01-12-1991) 
CoI.30S-IO 

Oastro-EatertdI Cull 
(Deb. 17, Vol. VII, 22-12-199') 
CoL 1&64 

OobnCues 
(DO. 7, Vol. VI. 01-12-1991) 
Col. 167 ... 

mew.eeafT.B. in M ..... 
(Deb. 17, Vol. VII, 22-12-'''') 
CoL 234 

Kall-Azir Cues 
(Dob. 2, Vol. VI, 01-12-1991) 
CoL 417-11 

Leprosy Cues 
(Deb. 7, Vol. VI, 0'-12-199') 
Col. 153-54 

Malaria CIIe. 
(Deb. 17, Vol. VII, 22-12-199') 
Col 297-91 

Meulcs Cues 
(Deb. 7, Vol. VI, 01-12-1991) 
Col 119-24 

Medicine for AIDS, TB and Cancer 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 262~3 

Meninlids Disease 
(Deb. 7, Vol. VI, 08·12·1991) 
Col. 43)·32 

National Goitre Control Prop"amme 
(Deb. 17, Vol. VII, 22-12·199') 
Cot 236-42 

New Technique for Trearin8 Diseases 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 121 
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..... CIacJ 
(Deb. 1, Vol. VI, 08-12-1998) 
Ott. 451-59 

T.B.eu. 
(Dob. 1, Vol. VI, 08-12-1"') 
001. 57·71 

T.B.I*eMe 
(OH. 17, Vot VII, 22-12-1991) 
001.174-10 

v.-. for Leprosy 
(D.b. 2, Vol. VI. 01-12-1998) 
Col. 61 

W.H.O. AIIistance for Kala-Az.ar Disease 
(Dob. 2, Vol. VI, 01-12-1998) 
001. ... 1 

D .... WII .... t 

Dfaln~ Commission 
(Dob. II, Vol. VII. 14-12-1998) 
Col 301-02 

Dilinvestment in FACf 
(Deb. 2, Vol. VI" 01-12-1998) 
CoL 369-70 

~~tofPSUs 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 36U7 . 

DiIJDwstment Proposals for A.I .• I.A. & 
Kc.L 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 52·54 

SUllestions of Disinvestment 
Commission 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 253·54 

Dlltrietllllral Development Agency 
Funds to DRDAs 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 259 

Salaries to DRDA Workers 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 76 
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Doctor Completion of work OD T. V. Tower in 
Pay Scales of Doctors Rajasthan 

(Dcb. 12, Vol. VII, 15-12-1998) (Deb. 18, Vol. VII, 23-12-1998) 
Col. 15-20 j Col. 151 

. . . Discontinuation ofT. V. Serials 
Scrvl~es of PUb.11C Doctors Available to (Deb. 3, Vol. VI, 02-12-1998) 

PrIVate Hospitals Col. 83 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 102 

Doordanhan 

AIR and DD in West Bengal 
(Deb. 3. Vol. VI, 02·12-1998) 
Col. 137 

A ir Time Cost for Film Based Programmes 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 212 

Allotment of prime time slots by 
Doordarshan 

Disturbance of DO Signals in Jammu and 
Kashmir 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 225 

Dogri News Bulletin from Jammu 
Doordarshan Kendra . 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 90 

Doordarshan Centre At Chhapra in Bihar 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 101 

(Deb. 8, Vol. VI, 09-12-1998) Doordarshan Centre at Mehar. Satna in 
Col. 124-25 Madhya Pradesh 

B d Q )'ty R t' fTV t D k (Deb. 18, Vol. VII, 23-12-1998) 
a ua I. ecep Ion 0 a war al Col. 117 . 

and Bhu) 
(Deb. 3, Vol. VI, 02-12.1998) DoordarshanCoverageinMaharashtra 
Col. 264-65 (Deb. 8, Vol. VI. 09-12-1998) 

Col. 201 
Cancellation of Programmes . 

(Deb. 18, Vol. VII, 23-12-1998) DoordarshanKendrasinBihar 
Col. 118 (Deb. 13, Vol. VII, 16-12-1998) 

Col. 320-21 
Capacity of Patna Doordarshan Kendra 

(Deb. U, Vol. VII, 16-12-1998) 
Col. 257-58 .. 

Casual Workers in Various Doordarshan 
Kendra!. 
(Deb. 18. Vol. VII, 23-12-1998) 
Col. 78 

Clcar!\nce of Commercial Serials on 
Doordarshan 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 335 

C h:arctnce () f Doordarshan Programmes 
(Dcb. 18, Vol. VII, 23-12-1998) 
Col. 125-26 

Doordarshan Kendras in Madhya Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col.20S 

Doordarshan Relay Centre at Chandiprh 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 69-70 

Establishment of AIR/Doordarshan 
Kendras 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 281-309 

Expansion of Doordarshan Network in 
Aurangabad, Maharashtra 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 232·33 
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Expansion ofDoordarshan Network in U .P. 
(Deb. 3; Vol. VI, 02-12-1998) 
Col. 219-20 

Expenditure on Doordarshanl AIR Projects 
in Kerala 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 165-66 

Fraud in Doordarshan, Mumbai 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 110-11 

HPT at Warangal in Andhra Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 116-17 

HPTslLPTs in the Country 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 349-58 

Indian Broadcasting Network 
(Deb. 13, Vol. VH. 16-12-1998) 
Col. 259 

Installation of LPT at Madurai in Tamil 
Nadu 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 254 . . - .. 

LPTs in Bihar 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 250-51 

LPTslVLPTs in Himachal Pradesh 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 125-26 

LPTslVLPTs in Oriua 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 131-32 . 

Micro Waves Linkage by Local DDKs 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 256 

Need to establish a relay centre of Delhi 
Doordarshan at Agarmalwa in Madhya 
Pradesh (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 329 

Need to increase the relay capacity of 
Doordarshan at Urai, U .P. (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 278-79 

New Advertising Policy for AJR and DO 
(Deb. 3, Vol. VI, 02-12-1998)-

Installation ofT. V. Tower in H.P. Col. 119-21 
(Deb. 18, Vol. VII, 23-12-1998) North East Mirror Prograrnme in NagaIand 
Col. 166-67 (Deb. 13, Vol. VII, 16-12-1998) 

Installation of TV and Communication Col. 113-14 
Tower 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 248 

Lack of Staff for T. V. Tower in Sunder Nagar 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 84 

LPT at Bhadrak, Orissa 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 136 

LPT at Koppal 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 203-04 

LPT ~tation at Kendrapara 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 153-54 

Performance of Doordarshan Kendras in 
Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 147 

Policy for Installation ofLPTs 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 215-218 

Poor Visibility ofDoordarshan Programme 
at Urai in Uttar Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 209-10 

Programmes Allotted to Producers 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 53·70 
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Recruitmen\ of Staff for DDI AIR 
(Deb. I, Vol. VI, 09-12-1998) 
Col 166-67 

Relienal Centres of Films Division 
(Deb. II, Vol. VII, 23-12-1998) 
Coll01-G2 

ItepIIriuaiu of Casual Staff in Pabla 
Doat_ .. K.tMra 
(Deb .• 1, Vel. VII. 23-12-1991) 
Qll.124-25 

IbWIIUI __ by o. ..... W'ADl ..... 
(Oft. t, Vol. VI, 09-12-1"') 
Col.~57 

Satellite Television Relay Network in the 
c.u.u, 
(DR. 11, Vol. VII, 23-12-1998) 
OIll31 

Status ofT.V. RelayCentrc.24 Parpnas 
(Deb. 18,Vol. VII. 23-12-1991) 
Col .... 

Study on the Workin, of AIR! 
Doordarshan 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 250 

Survey Report on Coverale of 
Doordarshan Network 
(Deb. 8. Vol. VI. 09-12-1"') 
Col249-SO • 

T. V. Serials on Tamil Saints 
(Deb. 3. Vol. VI. 02-12-1991) 
Col. 165 

T. V. Transmitter at Jhanjharpur 
(Deb. 13. Vol. VII. 16-12-1991) 
Col. 86 

seca Chlmel fi'om Asansol T. V. Centre T. V. Transmitters in H.P. 
(De, ... , Vol VII, 23-12-1998) (Deb. 18. Vol. VII. 23-12-.998) 
Col 133-34 ~. Col. 226-27 ... 

Separate Aaro Qannel for Kamataka 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 114 

Senina up of Doordarshan Production 
Centre at Shekhpura 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 170 

Settinl up of New TV Relay Centres in 
Maharashtra 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 169-I7~ 

Settilll up of TV Tower. at KInnaud and 
KbaIepon Tehait in Madhya Pradesh 
(Delt. I, Vol. VI, 09-12-1998) 
Col. 31. 

SeUinl up of TV Transmitter in Janunu 
IIIdlMhmir 
(00 •.• 1, Vol. VII, 23-12-1998) 
Col SO-SI 

Silc::barT.V.1M Radio Station 
(Delt. II, Vol. VII. 23-12-1991) 
Col. J5~ I 

Telecast of Regional Lan,nles 
Programme on Doordarshan 
(Deb. II, Vol. VII, 23-12-1"1) 
CoL 106-07 

Telecast ofTclugu Films 
(Deb. n, Vol. VII, 23-12-1991) 
Col. 117 

Time Slots to State Governments 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 163-64 

Transmission Relay Station/Centre In 
Assam 
(Deb. 3, Vol. VI. 02-12-1"') 
Col. 95-97 

TV Transmitters in Orissa 
(Deb. 3, Vol. VI, 02-12-1"1) 
CoL IS3-56 

TV Transmitter& in Hilly "'- of Uttar 
Pnde.h 
(Deb. II, Vol. VII. 23-12-1991) 
Col. 186-87 
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TV Tr~mitters in Kerala 
(!)d. 1, Vol. VI, 02-12-1"1) 
Col. '70-11 . 

Up,radaUon of AIIIDD K ....... 
Andhra PndeIIt 
(Deb. II, Vol. VII. 2).12-."') 
CoL 150-51 

Up,radatl .. of L'T ... HPT Ie 
Na6ya PndaIt 
COft. II. Yol. VII, 2J.12~1,") 
Col. 'I . 

VLPT at WananCb4Hly lAd HPT It 
CannIRore in KeraIa 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 167 

VLPTs/LPTs in Himachal Pradesh 
(Deb. 13, Vol VII, 16-12-1998) 
CoL 21. 

Dr.A."A" Nadoul Public Ubnry 
Need for establishment orDr. Ambedkar 

National Public Library at Janpath, 
NewDelbi (MUR 317) 
(D.b. 16. Vol. VII, 21-12·1998) 
Col. 319-10 

Dr. • .,. 51Mb·' noA.). 
\" 

Need to ct.p .......... I Ou 
be ... o ........ ,.,lrnlr d 
Day" with • view .......... GM 
Annual death cerellllDll1 01 Dr ..... 
Saheb BIWnraoAmllI'C(MU&J17) 
(Deb. 4, Vol. VI, Ol-12-1"1) 
Col. 431 

Dr. P. R. Meyak eo.iIIIidtM 
Dr. P.It. NI)'Ik CcIrnIniIIo CorSSI 

(Deb. II. Yol. VII, 14-12-1991) 
CoL UI-33 

DrinkiRI Water 
Assistance for Water Supply and 

Sewerage by LIt and OIC 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 253-51 

Drinkin& Water Scheme for M.P. 
(De". 4, Vol. VI, 03-12-1998) 
CoL 191-204 

Drink!n, Water Schemes 
(Dott. 4, Vol. VI, 03-12-199') 
Col. 16 

Drinking Water Supply and Sewer.,e 
. Projects 

(Do". 9, Vol. VI, 10-12.199.) 
CoL 156-57 

Drinkinl Water Supply in MaharIIbtn 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 4-17 

Handing Over of Water Supply Operation 
to Gram Panchayats 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 125 

Hoganekkal Drinking Water Scheme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 113 

Loan by L1C for Water and Sewerage 
Projects 
(Deb. 11, Vol. VII, 14-12-1998) 
Q)L 314-15 

OEC' Assistance for Water Supply ,... 
(~. 14, Vol. VII. 17-12-1998) 
Cd. 33-35 

PipeJiMI for Safe Drinking Warer 
(Deb. 4, Vol. VI, 03-12-1998) OIL ._ 

PotaWew.r in U.P. 
(D ••. " Vol. VI, 10-12-1998) 
Col. 211-19 

Rural Water SUpply " 
(Deb. 14, Vol. VII, 17-12-1991) 
Col 136,230-31 

Safe Drinking Water 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 22-31 

Safe Drinking Water Supply 
(Deb. 8, Vol. VI, ~9-12-1991) 
Col. 2S1 
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Sale of contaminated Mineral Water at 
Railway Stations 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 61-62 

Supply of Drinking Water 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 224-25 -

Supply ofOzonised Water to Passengers 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ. 28J 

Supply of Safe Drinking Water 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 32-33 

Water Augmentation Schemes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 92-98 

Water Supply and Sanitation Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 114 

Water Supply in Andhra Pradesh 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 76-77 

. Water Supply Scheme 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 133-34 

Water Testing Laboratoriell 
(Deb. 16, Vol. VII, 21-12-t998) 
Col. 168-69 

DruaAcldiction 
Drug Addiction 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 392-94 

Drua-Tramddng 
Need to Check the Menace of Drug-

trafficking in North-East Region, 
particularly in M anipur(MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 317-11 

Drugs aDd Medicines 
Anti-T.B. Drugs 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 78-79 

Availability of Drugs and Medicines 
(Deb. 2, Vol. VI, Ot-t2-1998) 
Col. 466 

Ban on use of Oxytocin 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 328-29 

Co-ordination Programme between 
Modern and Conventional System of 
Medicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 424-2~ 

Contamination off. V. Fluids 
(Deb. ,2, Vol. VI, 01-12-1998) 
Col. 62-63 

Drug Price Ctmtrol Order 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 64-6S, 476 

(-Deb. 17, Vol. VII, 22-12-1998) 
Col. 102 

Export of Antibiotics 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 262-63 

Fake Medicines 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 324-30 

Import and Production of Cancer 
Medicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 367-68 

Import of Life Saving Drugs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 3S1 

Medicine for AIDS, TB and Cancer 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 262-63 

Non-Availability of Essential Medicines 
in Dr. R.M.L. Hospital 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 572-73 
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Permission for Combination of Anti-T.B. 
Drugs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 348-49 

Permission for Marketing Anti-Impotency 
DrugViagra 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 199-200 

Pilferage of Ayurvedic Products and 
Services 
(Deb. 2, Vol. VI, 0 J - J 2-1998) 
CoI.3~1 

Price of Medicine 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 25-26 

Production Cost of Drugs 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 108 

Protection of Traditional System of 
Medicines 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 158-60 

Spurious Medicines 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 57-58 

Supply of Ayurvedic Medicines instead 
of Allopathic in CGHS 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 378 

Dry Fruits 
Production of Cashew 

(Deb. 15, Vol. VII, 18-12-1998) 
Col. 178-79 

Earth Sciences 
Rainfall 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 93 

Study of Weather 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 90-91 

Eastem Coalfields Limited 
Appointment in ECL 

(Deb. 15, Vol. VII, 18-12-1998) 
Purchase of Medicines from KSDP, Kerala Col. 184-85 

(Deb. 7, Vol. VI, 08-12-1998) Purchase of Drilling Machine 
Col. 180-82 (Deb. 11, Vol. VII, 14-12-1998) 

Quality Control and Supply of Medicines 
to CGHS Dispensaries 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 52-54 

Rackets Involved in Adulterated 
Medicines 
(Deb. 17, Vol VII, 22-12-1998) 
Col. 276-78 

Research on Anti Cancer Drug 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 162 

Research on Plant-Based Drugs/Herbal 
Drugs 
(Deb. 11, Vol. VII; 14-12-1998) 
Col. 106 

Shortage of Life Saving Drugs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 458 

Col. 402-03 
RevivalofECL 

(Deb. 5, Vol. 
Col. 275-76 

Ecology 

VI, 04-12-1998) 

UNDP's Report on Ecological Devastation 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 49-52 

Economic Advisory Council 
Committee on Economic Matters 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 127-28 

Economk Development 
Delayed Mega Projects 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 169-70 "': ':- . 
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(Deb. 2, Vol. VI. 01-12-1998) 
Economic RelorlRl 
Economic Reforms 

(Deb. S, Vol. VI, 
Col. 292-93 

I Import of Pal mole in 

04-12-1998) I Col. lSS.56 

Economic Reforms Programme 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 252-57 

I Industrial Toxicoloaical ReseMdl Centre 
(Deb. 17, Vol. VII .. 22-12·1998) 
Col. 55 

Lic:ence for Import of Edible Oil 
EcHo .. IcSa..... (De~. 17. Vol. VII, 22·12·1998) 
Economic Sanctions Col 57 

(Deb. 5. Vol. VI, 04-12-1998) I MarketingofVanaspati/Edible Oils 
CoI.I8U9 ! (Deb. 2. Vol. VI, 01-12-1998) 

Economic Sanctions apinst India I Col. 368-69 
(Deb. S. Vol. V I. 04-12-1998) Mustard Oil 
CoL205..()6 (Deb. 3, Vol. VI. 02-12-1998) 

r.ea.-y Col. 54 
GrowrhRat8 

(Deb. 8, Vol. VI, 09·12·1998) 
CoL 231-32 

URlleOl(I) 
Adulteration ill Edible Oils 

(Deb. 2, Vol. VI, 01·12·1998) 
Col 15-19 

A ........ oI ...... dOil 
(Dtit. 2 • .e. VI, 01.12·1998) 
ODI. .. 

o..a, 11."OOs.. 
(DiIt. 2, V.I. VI. 01-12-1991) CoI._ 

DiIpcI .... oil' n1 00 inlo River 
(De~. 2, .... 1. VI, 01-12-1998) 
Cot. 4. 

Seizure of Stock or Edible Oil 
(Deb. 2, Vot. VI. 01-12·1998) 
Col. 28-30 

StockISIII ofPalmolein 
(De,. 7. Vol. VI, 08-12-1998) 
Col. 410-11 

1'1 •• 
Achievements of. Bihar Shiksha ".1 1 

(Deb. 16, \'oJ. VII. 21-12-1998) 
Col 10-12 

Achie¥ements of Operation Blackboard 
SchIIDe 
(Deb. 6, Vol. VI, 07RI2-1998) 
Cal 211·17 

EdibIIOWhIIa Addllioul Allocalion for Elementary 
(o.. 3, Vol. VI, 02.12·1998) I e_cl!lioa 
Cal. 122-124 I (Deb. 6, Vol. VI, 07-12-1998) 

Ex ....... of IWible Oil seea from Col 196 
s.,...0dr0l Order Adult Eacatioa ~ 
(Deb. 17, Vol. VII, 22.12.1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 63 Col. &3-84 

Impart of'EdibIoOil Adult Literacy Programme 
(Deb. 7, Vol. VI, 0.-12-1998) I (Deb. 16, Vol. VII, .21-12·1991) 

. Col. 51 R 52 . Q,l 117 .. 
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~1WUCltiOft 
(De,. 11, Vol. VII, •• -12 .. 1991) 
c.a. ,.. 

A(~ hIB ......... ApDcI. for H""._" (0.. II, v.1. VII •••• 12-1".) 
CoLU 

Allocation ofFuada for 1Jtcncy Projects 
(On. t, Vol. VI. )0.11-1991) 
Col27 ......... 

ApprOfti to Technical/Engineering 
IMtitute. 
(Deb. 11, Vol. VII, 14-12-1998) 
C'4L 114-16 

CIIIIp .1IIdy MIIIrW 
(DR. It, Vol. VII. 21 .. 12·199.) 
CelII7 
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Col. 62-63 

Vocational Training Institutes in 
Uttar Pradesh 
(Deb. 17, Vol. VII, 22-12-1998) 
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Col. 48-S4 

(Deb. 16, Vol. VII, 21-12-1998) 
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0>1. 190-91 

Import/Export Licences 
(Dcb. 15, Vol. VII, 18-12-1998) 
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Col. 193 

Problems Faced by Exporters 
(Deb. 5, Vol. VI, 04-12-1998) 
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(Deb. 5, Vol. VI, 04-12-1998) 
Col. 296-97 

ExportlImport of Electronics Items Sea Food Export 
(Deb. 11, Vol. VII, 14-12-1998) (Deb. IS, Vol. VII, 18-12-1998) 
Col. 319 Col .64-66 

Facilities to the Exporters 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 271 

fall in Export of Cardamom 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 312 

State Government in Export Promotion 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 262~ 

Subsidies on Export Credit 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 2:.7 
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Target and Achievements for Expons of 
Cotton Products 

(Deb. S, Vol. VI, 04-12-1998) 
Col. 291-92 

Textiles Export Quota 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 314 

Tobacco Export 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 238 

EyeBaaks 
Eye Banks 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 145-46 

Farmer(l) 
Agro Business Consortium 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 192 

Arrears due to Sugarcane Growers 
(Deb. 2, Vol. VI. 01-12-1998) 
Col 327-4S 

Assistance to Onion Growers 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 361 

Farmers Look to Other Crops 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 127 

Indian Farmers 
(Deb. 8,_ Vol. VI, 09-12-1998) 
Col. 277-79 

Landless Fanners 
(Deb. 18, Vol. VII •. 23-12-1998) 
Col. 44-46 

Loans to Fanners 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 176 

Loans to Farmers by Nationalised Banks 
in Kerala 
(Deb. II, Vol. VII, 14-i2-1998) 
Col. 343 

Lower Bhawani Projects Farmers 
Association 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 233-34 

Ne~d to compensate farmers of Punjab 
whose crops have been damaged due 
to unseasonal rains (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Assistance to Paddy and Cotton Growers 
(Deb. 3, Vol. VI, 02-12-1998) Problem of Cotton Growers 
Col. 48-49 (Deb. 13, Vol. VII, 16-12-1998) 

Bank Loan to Farmers 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 104-06 

Bank Loans to Fanners in Bihar 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 300-302 

Condition of Fanners 
(peb. 13, Vol. VII, 16-12-1998) 
Col. 182 

Creation of Awareness among Fanners 
(Deb. 16, Vol.·VII, 21-12-1998) 
Col. 209 

Credit to Fanners 
(Deb. IS, Vol. VII. 18-12-1998) 
CoL 187-88 

Col. 394-95 
ReductionlWaiving off PenaJ Interest on 

Loans to Coffee Farmers 
(Deb. 5, Vol. VI, 0'4-12-1998) 
Col. 91 

Small and Marginal Farmers 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 212-16 

Technical Committees 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL 230-31 

Waiving off Loans of Farmers and 
Unemployed 10uth 
(Deb. S, Vol. VI. 04-12-199') 
Col. 222 
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FaJ MacbiueI 
Fax Machines in U .P. 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 206 

Fe,ielutlons to Deputy Speaker 
Felicitations to Deputy Speaker 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 244~ 

FertUiser(s) 
Allotment ofNaptba 

(Deb. 7, Vol. VI, 08-12-1998) 
CoL S02~3 

Availability of Fertilizer 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 5-6 

Ban on Use ofNaptba 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 485 

Consumption of Chemical Fertilizer 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 374 

Cost of Production of Urea 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 421-23 

Cost-Effective Technology 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 4344 

Demand and Production ofFertilizen 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 448-50 

Demand of Fertilizer 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 332-36 

Diarnmonium Phosphate 
(Deb. 8, Vol. VI, 09- 1 2-1998) 
Col. 219 

Eco-Friendly Fertilizers and Pesticides 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 123-24 

Excessive Use of Chemical Fertilizen 
(Deb. 3, Vol VI, 02-12-1998) 
CoL 24344 

Export and Import Policy for Fertilizen 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 165 

Fertiliser Supplied 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 109-11 

Fertilizer poll ~. 
(Deb. 2,. Vol. VI, 01-12-1998) 
Col. 445-46 
(De~.·12, Ir'ol. VII, 15-12-1998) 
Col. 172-73 

Gorakhpur Fertilizer Plant 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 384 

Handling Charges on Imported Urea 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 358-59 

Import ofFertifizcr 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 345-46 

Import of Potash 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 92 

Import ofUrea from Libya 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 281 

Increase in Fertilizer Production 
(Deb. 2. Vol. VI. 01-12-1998) 
CoL 455-57 

Initiatives taken for Improving the 
Availability of Fertilisers during Rlbi 
1998-99(St) 
(Deb. 9, Vol. VI.. 10-12-1998) 
CoL402~ 

Misbranded Products 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 15S 

Policy for Production ofFertilisen 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 164-65 
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Price of Fertilizer Fertilisen and Chemicals TrlVanc". e 
(Deb. 8, Vol. VI, 09-12-1998) Umlted 
Col. 222-23 Disinvestment in FACT 

Price of Urea (Deb. 2, Vol. VI, 01-12-1998) 
Col. 369-70 (Deb. 7, Vol. VI, 08-12-1998) 

Col. 431 

Production of Fertiliser 
(Deb. 12, Vol. VII, 1 S- J 2-1998) 
Col. IS2-S8 

Production of Urea 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 33-36 

Reopening of Closed Units 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 293-96 

Revenue earned by Fertilizer Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 261-62 

Review of Fertilizer Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 2S9-60 

Scrap Subsidy on Fertilisers 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 279 

Setting of Fertilizer Plant 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 4S2-S4 

Shortage of Fertilizer 
(Deb. 2, Vol. VI, 0 )-12-1998) 
Col. 418-20 

Shortage ofNPK 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 275-76 

Subsidy on Fertilizers 
. (Deb. 3, Vol. VI, 02-12-1998} 

CoL 239-41 
Supply ofFertilizera 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 2SS-56 

Fertilisers and Chemicals Travancore 
Limited 
(Deb. 12, Vol. VII, lS-12-1998) 
Col. 2SS-S6 

Fertilizers and Chemicals Travancore 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 462-63 

Reduction of Customs Duty 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 217-18 

Fifth Pay CommillJon 
Fifth Pay Commission 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 173-74 

Fifth Pay Commission Report 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 222-23 

Implementation of Fifth Pay Commission 
inJ&K 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 267. 

Implementation of Fifth Pay Commission 
Report in Regional ~ural Banks 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 63-64 

Need to sanction adequate' Central 
Assistance to State Government of 
Orissa to implement the 
recommendations of Fifth Pay 
Commission (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 679-80 

Nursing Allowance 
(Deb. 17, Vol. VII, 22-1 2-1998) 
Col. 83-84 

Rec:ommendation ofFifth Pay Commission 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 110 ~ 

• 
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Reaning Fifth Pay Commission I Import ofFHms and Documentaries 
(Deb. IS, Vol. VII. 18-12-1998) I (Deb. 13, Vol. VII, 1~-12-1998) 
Col. 180 Col. 392-93 

Revision of Pension 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 137-38 

Revision of Recruitment Rules 
(Deb. II, Vol. VII, 23-12-1998) 
Col24S-% 

'0111(5) 
Constitution ofCBFC 

(Deb. 13, VC?1. VII, 16-12-1998) 
Col. 3~7 

Depiction ofHwniliating Scenes in Cinema 
and T.V. Serials 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 210 

Documentaries on Rivers 
(Deb. 3, Vol. VI, 02-12~1998) 
Col. 115-16 

Industry Status to Film Production 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 143 

Production of Documentary Films 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 231 

Production of Hindi Films 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 158 

Setting up of Film and Television Institute 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 172 

Setting up of Film Museum 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.IU 

Video Piracy 
(Deb. 13. Vol. VII, 16-12-1998) 
CoL 221-23 Effect of Obscenity and Vulgarity in Films 

(Deb. 13, Vol. VII, 16-12-1998) Flnanc:eCommlssion 
Col. 227-31 

FilmMusewn 
(Deb. 13, Vol. VII, 16-12-l998) 
CoL 36S 

Financial Assistance by NFDC 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 259 

Funds for Production of Films 
(Deb. I, Vol. VI, 09-12-199') 
CoL 120-21 

Healthy and Educational Films for 
Children and Youths 
(Deb. 3, Vol. VI. 02-12-199') 
CoI.I07~ 

Hike in Fee for Film Shootinp atASI 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 267~ 

Hindi FIm rotemd to Home Ministry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 137 

Formula for Devolut~n of Funds 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 77-78 

Flseal Deneit 
Fiscal Deficit 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 187-88 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 114 

Fishery(s) 

Allocation offuncts for Schemes 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 131-36 

Development of Fisheries and Horticulture 
(Deb. 13, Vol. VII, 16.12-1991) 
Col. 267·74 

Employment in Fisheries 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 224 ;-
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Fishennen Jetty at Mangalore Port Food Adultention 
~~bi6~6, Vol. VII, 21-12-1998) Adulteration in Food Items 

(Deb. ]2, Vol. VII, 15-12-1998) 
CoI.~S4 Fishing Harbour 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 57 Food Adulteration' 

(Deb. 17, Vol. VII, 22-12-1998) 
Fishing Infonnation Centres 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 52 

Inland Fisheries 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 219 

Loss of Lives ofFishennen 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 125 

Col. 36-38 
Leaching of Aluminium in Food Items 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 211-12 

White Paper on Adulterated Food 
(Deb. 7, VoJ. VI, 08-12-199') 
Col. 495 

Food Corpontion oflndia 
Release ofFishennen Base Depot ofFCI 

(Deb. 18, Vol. VII, 23-12-1998) (Deb. 12, Vol. VII, 15-12-1998) 
Col. 215-16 Col. 168-69 

Trawlers Confiscated 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 271 

Diversion of Wheat by FCI 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 275-76 

Upliftment ofFishennen 
(Deb. 13, Vol. VII, 16-12-1998) ExportofRicebyFCI 
Col. 45-64 (Deb. 17, Vol. VII, 22-12-1998) 

World Bank Assistance for Fisheries {'..ol. 234-35 
(Deb. 18, Vol. VII, 23-12-1998) FCIGodowns 
Col. 247-50 (Deb. 17, Vol. VII, 22-12-1998) 

Floriculture CoL 9-14 

Export of Flowers 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 251-52 

Fly Ash 
Use of Fly Ash in Road Construction 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 89 

Fodder . 

Availability of Fodder 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 38-40 

DI')' and Green Fodder 
(Deb. 13, Vot. VII, 16-12-1998) 
Col. 78-79 

FCI OwnedlHired Godowns 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 386-88 

Food Corporation ofIndia 
(Deb. J 7, Vol. VII, 22-12-1998) 
Col. 72 

Losses in F.C'!. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 101 

Need to direct Food Corporation oflndia 
to purchase Paddy from Fanners of 
Andhra Pradesh (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 314-15 
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Privatisation ofFCI 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. J45-46 

Raids on FCI Godowns 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 246 

Sale of Food grains in Open Market by FCI 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 218-22 

Shortage of Storage for Paddy 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 223 

Food Craft Institute 
Food Craft Institute 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 340 

Food Proc:eulnllndustry(.) 
Allocation for "'ood Processing Industries 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 170 

Annual Growth ofFPI 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 180 

Channelisation ofFood Items 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 139 
" 

Colossal Waste of Fruits and Vegetables 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 249-50 

Export of Processed Food 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 304-05 

Export of Processed Foods and Fruits 
(Deb. 13, Vot. VII, 16-12-1998) 
Col. 65-66 

Financial Assistance to Food Processing 
Industries in V.P. 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 62-63 

Fiscal Incentives 
(Deb. )8, Vol. VII, 23-12-1998) 
Col. 136-37 . 

Food Processing Industries in Coop. 
Sector 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 391-92 

Food Processing Industries in the country 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 318-19 

Foreign Investment 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 261 

FPI Units in the Country 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 12-13,91-92 

Fruit Processing Industries in Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 54-55 

Fruits and Vegetables used in Food 
Processing Units 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 112 

Growth Rate of Food Processing 
Industries 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 211-12 

Industrial Estate for Food Processing in 
A.P. 
(Deb. 18. Vol. VII, 23-12-1998) 
Col. 136 

Infrastructure Fund 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 288-89 

Investment made for FPI 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 100-101 

Meat and Poultry Processing Industry 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 272 

Need for setting up of a Amla based 
industry in Pratapgarh Region, 
Uttar Pradesh (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 328-29 
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Pendin, Schemes 
(Deb. 3, Vol. VI, 02-12-1998) 
Cot 262 

Rural Youth for Self-Emplo)'ll1ent 
(Deb. 13, Vol. VII, '16-12-1998) 
Col. 326-21 

Scheme for Food Proceninllndustries 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 140-41 

Tropical Fruits Drinks 
(Deb. 18, Vol. VII, 23 -12-1998) 
Col. 18 

Food Security 

World Food ProJl'll1llll' 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 263-'4 

FoodlJ"lln(.) 
Action Plan 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 126 

Action Plan on Core Sector 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 11 1-12 

Committee for handling ofFoodgraiDs 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 95-96 

Cultivation of Paddy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 21S 

Discrepancy over Foodgrains Stock 
(Deb, 2, Vol. VI, 01-12-1998) 
Col. 6C-61 

Expert Views on Food Security 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 356 

Export ofFann Goods 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 359~ 

Export of Rice 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 336-31 

Export of Rice by FCI 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 234-35 

Foodgraln Development Prosramme 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 18-20 

Foodgrains 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 44-45 

Foodgrains Output 
(Deb. 13. Vol. VII, 16-12-1998) 
CoL 258-59 

Growth Rate of Cereals 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 258-59 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 228-30 

Import of Wheat by Millers 
(Deb. 7, Vol. VI. 08-12-1998) 
CoL 429-31 

Import of Wheat from Australia 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 475 

Levy Price on RiceIWheat 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 32-34 

Non-Procurement of Rice by Govt. 
Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 232-33 

Norms for Export/Import of Food grains 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.I02"()5 

Procurement of Foodgrains 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 563-68 
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Procurement of Rice 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 172-73 

Production of Foodgrains 
(Deb. 3, Vol. VI, 02·12-1998) 
Col. 45-46 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 239-40 

Equity in Foreign Investment 
(Deb. II, Vol. VII, 14·12-1998) 
Col. 373·74 

FOI for Housing Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 16-18 

For in Cigarette 
(Deb. 11, Vol. VII, 14-12-1998) 

Production of Rice Col. 41~17 
(Deb. 12, Vol. VII, 15-12-1998) FDIinInsuranceSector 
Col. 189 (Deb. II, Vol. VII, 14-12-1998) 

Recovery Fixed for Rice Mills I Cd!. 383-84 
(Deb. 2, Vol. V I, 01-12-1998) Foreign Direct Investment 
Col. 373 (Deb. 9, Vol. VI, 10-12-1998) 

Relaxation in Procurement of Paddy Col. 213 
(Deb. 12, Vol. VII, 15-12-1998) Foreign Equity Participation in Electronicl 
Col. 63-64 Print Media 

Release of Wheat and Rice (Deb. 3, Vol. VI, 02-12-1998) 
(Deb. 2, Vol. VI, 01-12-1998) Col. 170-71 
Col. 489 

Restriction on Movement of Wheat 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 490-91 

Stock of Old Foodgrains 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 419-28 

Stock Procurement of Food grains 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 287-96 . 

Supply of Foodgrains 
(Deb. 2, Vol. VI, 01-12-1998) 
Co\. 323-24 

Support Price of JawarlMaize 
(Deb. 8, Vol. VI, 09-12-1998) I 

Col. 67 

Foreign Investment in Agriculture 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 171-72 

Inter-Ministerial Committees for FDI 
(Deb. I J, Vol. VII, 14-12-1998) 
Col. 237-38 

Investment by France 
(Deb: II, Vol. VII, 14-12-1998) 
Col. 396-97 

New Broadcasting Policy 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 142 

Private/Foreign Direct Investment in 
National Highways 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 220-26 

Varieties of Rice Foreign Ex(hange 
(Deb. 13, Vol. VII, 16-12-1998) , Forl!ignExchange 
Col. 218-22 (Deb. S, Vol. VI, 04-12-1998) 

Forclen Dired Investment 
~lineinFDI 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 128-38 

Col. 172-73 
Acceptance of Foreign Currency 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 343..44 
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Exchange Value of Rupee 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 359 

Fall in Foreign Exchange Rc=serves 
(Deb. 11; Vol. VII, 14-!2-1998) 
Col. 301 

Foreign Exchange earned by Shipping 
Corporation oflndia 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 266 

OS)'s Programme to generate more Foreign 
Exchange 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 363.{)4 

Pending FERA Cases 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 323-24 

Foreign Investment 
Foreign Investment 

(Deb. 15, Vol. VII, 18-1~-1998) 
Col. 280-81 

Foreign Investment in Soft Drinks 
(Deb. 8, Vo I. VI, 09-12-1998) 

. Col. 49 
Foreign Investment in Telecom Sector 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 165 

Target for Foreign Investment 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 84-85 

Foreign Investment Promotion Board 

Foreign Poliey 
New Foreign Policy 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 182-83 

Forelp Trade 

Anti-Subsidy and Anti-Dumping CeU 
(Deb. 5, VoL VI, 04-12-1998) 
Col. 309 

B Hateral Agreements 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 151 

Expansion of Trade with Foreign 
Countries 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 282-84 

Foreign Trade 
(Deb. 11,Vol. VII, 14-12-1998) 
Col. 311-12 

High Powered Committee for Exim Policy 
(Deb. 5, Vol.. VI, 04-12-1998) 
Col. 156-57 

Quantitative Restrictions 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 228-29 

Trade Deficit 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 287-88 

Trade with Foreign Countries 
(Deb. ll, Vol. VII, 14-12-1998) 
Col. 351-54,384-91 Foreign Invesbnent Promotion Board 

(Deb. 5, Vol. VI,. 04-12-1998) 
Col. 31~1 Forelen Visits 

Joint Ventures Approved by FIPD 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 105-12 

Procedure followed in FIPB 
(Deb. I-S, Vol. VII, 18-12-1998) 
Col. 252-53 I 

Foreign Tour 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 247-48 

Foreign Visits 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 124-25 
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Indian Delegation to Israel 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 267~8 

Infonnation of Tour 
(Deb. 17, Vol. VII, 22-(2 .. 1998) 
Col 57-58 

PM's VISit to US 
(Deb. 8, Vol. VI, 09-12-1998) 

. Col. 290-91 

Visit oflndian Delegation Abroad 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 400 

Visit of Naval Chief to Bangladesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 59~ 

Visit of Sikh Scholars 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 99-100 

Visit to Rome 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 174-76 

VlSits ofOfticersAbroad 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 139 

'orestes) 
Allotment of Forest Land for Development 

(Deb. 16. Vol. VII, 21-12-1998) 
. Col. 240 
Conservation of Forest in Manipur 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 135 

Denotified Areas in Reserve Forests 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 105-06 

Destruction of Forests in Gujarat 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 195 

Development of Forest Resources 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 249-52 

Development of Forests 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 295-98 

Development of Forests in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 70 

Development of Forests in Rajasthan 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 58-59 

Development of Forests in Sikkim 
(Deb. II, Vol. VII, 14-12-(998) 
Col. 71-72 

Development of Forests in U.P., Gujarat 
and Bihar 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 118-20 

Diverting of Forest Land to Non-Forest 
Purposes 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 268.09 

Forest Security Council 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 27-29 

Forest Wasteland for Captive Plantation ' .. 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 242 

Forestry Development in Orissa· 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 207-()8 

Forests in J&K 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 85-86 

Involvement of Locals in Forest 
Management 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 34-35 

Irregularities in Plantation 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 277-78 

Losses due to Forest Fires 
(Deb~ 6, Vol. VI. 07-12-1998) 
Col. 251-54 . 
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Mansrove Forests in Kerala 
(Deb. 6, Vol. VI, 01-12-1998) 
Col. 17S 

Modem Forest Fire Controlling System 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 180-81 

Ownership Rights of Minor Forest 
Produce 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 67-69 

Reserve Forest in Maharashtra 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 171 

Scheme for Forest Guards and Employees 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 269 

Trees affected by Shukha Disease 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 327-28 

Utilisation of Denuded IDe graded Forests 
(Deb. 16, VoL VII, 21-]2-1998) 
Col. ]73-1S 

White Paper on Environment and Forests 
(Deb. I, Vol. VI, 30-11-] 998) 
Col. 209-]0 

France 
Compensation from Ft:ench Firm 

(Deb. II, Vol. VII, 14-12-1998) 
CoI.404-oS 

Defence Cooperation with France 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 275 

Lifting of Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 38 

Procurement of French Products 
(Deb. 3, Vol. VI, 02-12-(998) 
Col. 106-07 

Sale of Military Equipment by France 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 164 

Talks with France 
(Deb. 13, Vol. VII, 16-]2-(998) 
Col. 385-86 

Freedom Filhter 

Freedom Fighters Pension 
(Deb. 12, Vol. VII, 1 S-12-1998) 
Col. 170-71 
(Deb. 17, Vol. VII, 22-12-]998) 
Col. 168-69 

Freedom Fighters Pension to Journalists 
(Deb. 2, Vol. VI, 0]-]2-1998) 
Col. 453-54 

Special Audit Team for Freedom Fighters 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 474-75 

Freedom Strugle 

Freedom Struggle 
(Deb. 7, Vol. VI. 08-12-1998) 
Col 157-58 

Fruits and Vegetables 

Ban on Export of Potatoes 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 247-48 

French Aid to Kamataka Ban on Export of Vegetables 
(Deb. S, Vol. VI, 04-12-(998) (Deb. II, Vol. VII, 14-12-199'8) 
Col. 90 Col. 283-84 

Indo-French Cooperation in Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 273 

Chemical CIPC 
(Deb. 8, Vol. VI, 09-12-1998). 
Col. 317 

Investment by France Colossal Waste of Fruits and Vegetables 
(Deb. II, Vol. VII. 14-12-1998) (Deb. 3, Vol. VI. 02-12-1998) 
Col. 396-91 Col. 249-50 
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Demand and Supply of Potatoes and 
Onions 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 43-44 

Export of Fruits and Vegetables 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 191-93 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 171-72 

Fall in Mango 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 85-86 

Import orOnion 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 276-78 

Import or Onion throuah NAFED 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 87 

Production of Vegetables 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 246-47 

Production ofVec_blcs and Pulses 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 97-98 

Protein in Potatoes 
(Deb. I, Vol. VI, 09-12-1"') 
Col. 185-16 

Role ofNAFED in Controlling the Price of 
Onions 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 139 

Sale of Onion 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 225-26 

Shortage and Damage to Onions 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 287-18 

Import Onion Shortage of Cold Storage for Onion 
(Deb. II, Vol. VJl, 14-12-1998) (Deb. 7, Vol. VI, 01-12-1998) 
Col. 373 Col 491-96 

Non Availability of Packing Material Shortale of Onions 
(Deb. 18, Vol. VII, 23-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 189·90 Col. 61~2 

Onion 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 197 

Onion Contribution by States 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 217-18 

Production of Fruits 
{Deb. 8, Vol. VI, 09-12-1998) 
Col. 101 

Production of Fruits and Vegetables 
(Deb. " Vol. VI, 09-12-1998) 
CoI.S4 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 198-99 

Subsidy on Onion 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 266-67 

Vegetable Cultivation 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 314 

Vegetable Seeds 
(Deb. 8, Vol. VI, 09-12-1998) 
Col 241-42 

Fund(s) 
Utilisation of Funds 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 82-83 

GadsJl-Mukherjee Formula 
Production of MlIl80es in the Country Gadgil-Mukbcrjce Formula 

(Deb. 3. Vol. VI, 02-12-1998) (Deb. S, Vol. VI, 04-12-1998) 
Col 47 ~.' . Col. 261 . 
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Glnp Action Plln 
GangaAction Plan 

(Deb. 1, Vol. VI, 30-11-1998) 
CoL 151-59 

Need to defer release of amount for Ganga 
Action Plan Phase II at Varanasi till the 
matter is fully agreed to by the 
concerned organisations (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 458-S9 

GastUtand Enquiry 
Gastlitand Enquiry 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 231-32 

Gems and JeweUery 
Export of Gold Jewellery 

(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 279 

Need to Evolve Plans for Development of 
Diamond Industry in the Country 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 348 

General Insurance Corporation of India 
Assistance for Water Supply and 

Sewerage by L1C and GIC 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 253-S8 

Employees ofGIC 
(Deb. 5, Vol. VI,04-12-1998) 
Col. 114-16 

Settin, up of Zonal Advisory Committee 
ofOIC 
(Dcb. 5, Vol. VI, 04-12-1998) 
Col. 99 

Gennany 
Economic Sanctions 

(Deb. 15, Vol. V.lI, 18-12-1998) 
Col. 31 

Extradition Treaty 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 135-36 

Indo-German Agreement 
(Deb. II, Vol. VlI, 14-12-1998) 
Col. 313-14 

List Released by Germany 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 188-89 

Girls 
Remand Home for Girls 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 457 

GcIl 

Construction Works in Goa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 217 

Granite Mining Projects in Goa 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 278-79 

Modern Telephone Facilities in Goa 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 98 

Power Allocation to Goa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 207-08 

Power Projects in Goa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 181-82 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. lSI 

Prawn Cultivation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 145-46. 

Privatisation of National Highways in Goa 
(Deb. 6, Vol. VI. 07-12-'1998) 
Col. 229-30 

Setting up of an Energy Management 
Centre in Goa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 199 

Setting up of Mining Industries 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 186 
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Gokul Gram \oJana 
Goleul Gram Yojana 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 164 

GokI 

Availability of Gold 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 265 

Extraction of Gold from the Dumps 
(Deb., 9, Vol. VI, 10-12-1998) 
Col. 171-72 

Gold Deposits 
(Deb. 4, Vol. Vi, 03·12-1998) 
Col. 118 

Gold from Kunder Kocha Gold Mine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 177 

Import of Gold 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 3~7 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 345 

Demolition of Govt. Quarters at Aliganj, 
New Delhi 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 84-85 

Expenditure Incurred on Maintenance of 
MP Flats 
(Deb. 14, Vol. VlI, 17-12-1998) 
Col. 168 

Government Accommodation 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 165 

Maintenance of Government Quarters 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 265-67 

Separate Pool of Accommodation for 
Secretaries 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 113-14 

Shortage of Accommodation for Govt. 
Employees 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 189-90 

Scheme to Unearth Hidden Gold Subletting of Government Accommodation 
(Deb. 15, Vol. VII, 18-12-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. S8 ' Col. 8S 

GovemmentAccommodaUon Unauthorised Constructions in 
Allotment of Government Government Accommodations 

Accommodation (Deb. 14, Vol. VII, 17-12-1998) 
Col. 36-39 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 186 I Withdrawal of 
(Deb. 14, Vol. VII, 17-12-1998) I Accommodation 

Government 

Col. 160-61. (Deb. 14, Vol. VII, 17-12-1998) 

Ch fi Add" / I' Col. 187 arges or Itlons A ternatlons in 
GovemmentAccommodation Government Dtpartment(s) 
(Deb. 14, VoL VII, 17-12-1998) 
Col. 67-68 

Condition of Ar'ambaah Government 
Colony 
(Deb. 14, Vol. VII, 17-12-1998) 
C.ol. 163-64 

Complaints against CPWD Enquiries 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 230-31 

Conversion of DoT into Corporation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 226 
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Correspondence in Bilingual Language 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 217 

Creation of Separate DepartmentlMinistry 
for Migrants 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 91-92 

Demands of Extra Departmental 
Employees 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 21-23 

Enforcement of Code of Disciplines on the 
Contractors 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 73-82 

GSISurvey 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 364-68 

GS!'s Programme to generate more Foreign 
Exchange 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 363~ 

Purchase by CPWD 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 63 

Setting Up of Postal Divisions 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 147 

Govemment Employee(.) 
Air Journeys by Ministry Personnel 

(Deb. 2, Vol. VI, 01-12-1998) 
CoL 444-46 

Central Government Employees 
(Deb. 8, Vol. VI,. 09-12-1998) 
Col. 193-95 

Demand of Postal Employees 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 242 

Government Employees 
(Deb. 3, Vol. VI. 02-12- t 998) 
CoL 139-40 

Holidays for Employees 
(Deb. 11, Vol. VII, 23-12-1998) 
Col. 219 

IFS Officers 
(Deb. 11, Vol. VII, 23-12-1998) 
Col. 119 

IRS Officers on Deputation 
(Deb. 15. Vol. VII, 18-12-1998) 
Col. 186-87 

Medical Facilities for Retired Government 
Employees 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 238-39 

Need to ensure that State Government do 
not use ESMA frequently against 
Government Employees (MUR 377) 
(Deb. 11, Vol. vn, 23-12-1998) 
Col. 335 

Need to provide B-2 category Status to 
Jamnagar town for payment of house 
rent allowance to Government 
employees (MUR 377) 
.(Deb. 18, Vol. VII, 23-12-1998) 
Col. 327 

Government Service 
Abolishing of Posts in North-Eastern 

Region 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 71-72 

Advertisement for lR.lSR. Research 
Fellow by C.C.ltH. 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 59~ 

Appointment of Class-IV Staff 
. (Deb. 17, Vol. VII, 22-12-1998) 

Col. 198-99 
Central Secretariat Service 

(Deb. 8, Vol. VI, 09- t 2-1998) 
Col. 183 

Chsss IV Employees 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 211 
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Coaching Institutes for SCslSTs 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 236 

CSS Officers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 274, 319 

Departmental Exams 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 395 

Norms for Transfers 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 118-19 

Officers on Training 
(Deb. 8. Vol. VI, 09-12-1998) 
C.oL 245-48 

Panels ofCSS Officers 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 355-56 

Pay Scale ofUDCs 

Gross Domestic Product 
Gross Domestic Product 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 202-03 

Gross National Product 
Contribution of Child Labour in Gross 

National Product 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 297 

Ground Water 
Central Ground Water Board 

(Deb. 8. Vol. VI. 09-12-1998) 
Col. 311-13 

Ground Water 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 105-06.149-51 

Pollution in Underground Water 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 35-37 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 313 Under Ground Water 

. (Deb. 13, Vol. VII, 16-12-1998) 
Promotions I Col. 331-34 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 218-19 Underground Water 

(Deb. 18, Vol. VII, 23-12-1998) 
Retirement Age 

(Deb. 7, Vol. VI. 08-12-1998) 
Col. 625 

Rotational Transfers in DOT 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL207~8 

Service Conditions ofP&T' Officers 

Col. 3-5 
Ground Water Board 
Central Ground Water Board 

(Deb. 8, Vol. VI. 09-12-1998) 
Col. 99 . 

GrO,vtb Rate 
(Deb. 13, Vol. VII, 16-12-1998) GrawthRate 
Col. 335-36 (Deb. 8, Vol. VI, 09-12-1998) 

Goveraon Col. 309-12 

Appointment of Governors Gujarat 
(Deb. 17. Vol. VII, 22-12-1998) Action Plan for Kandla Port Trust 
Col. 188 (Deb. 1, Vol. VI, 30-11-1998) 

Greece 
Indians in Greece 

(Deb. 18. Vol. VII. 23-12-1998) 
Col. 233 

Col. 210-11 
APMC 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 115 



SUBJECT INDEX 97 

Assistance Sought from NRF 
(Deb. 11, Vol. VII, 14-12-1998) 
Col 413-14 

Assistance to Voluntary Organisations 'in 
Gujarat 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. ~7-59 

Assistance under IDSMT 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 290-92 

Bad Quality Reception of TV at Dwarka 
{llld Bhuj 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 264-65 

Bakrollrrigation Project 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126 

Banni Grasslands 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 121 

Bench ofGujarat High Court at Vadodara 
and Kamataka High Court Bench at 
Hubli 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 192-93 

Border Area Development Programme in 
Kutch 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 275-77 

Casual Workers in Various Doordarshan 
Kendras 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 78 

Central Quota for MBBS Courses in State 
Medical Colleges 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 204-1S 

Central Road Fund for Gujarat and M.P. 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 162-63 

Centrally Sr(msored Schemes 
(Dc:b. 3, Vol. VI, 02-12-1998) 
CoL 78-80 

Coconut Farming 
(Deb. 3, Vol. VI, 02-12-(998) 
Col. 125-26 

Conservation of Ancient Remains in 
Kachchh 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 139-40 

Creation of Ministry for Border Security 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 104 

Cyclone in Gujarat 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 143-44 

Damage Caused by Cyclone in Kutch 
Region 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 229-30 

Destruction of Forests in Gujarat 
(Deb. 1, Vol. VI, 30-11.1998) 
Col. 19S 

Development of Forests in V.P" Gujarat 
and Bihar 
(Deb, 11, Vol. VII, 14-12-1998) 
Col. 118-20 

Development of Growth Centre 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 2S-27 

. Development ofSabarmati Itailway Station 
(Deb. 4, Vol. VI; 03-12-1998) 
Col. 313-14 

Development ofSab&rmati River Front 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 195 

Development of Sanctuaries and National 
Parks in Gujarat 
(Deb. 6, Vol. "'" 07-12-1998) 
Col. 166 , ... " 

Development ofSanctdal'ies in Gujarat 
(Deb. 6, Vol. VI, 07-12-199" 
Col. 71 
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Duty Evasion by Export Oriented Units in 
Gujarat 
(Deb. 15, Vol.. VII, 18-12-1998) 
Col. 56-57 

Earnings from Airports in GuJarat 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 121-23 

Establishment ofMahiia Sainik School 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 79 

. Expansion and Upgtadation of T. V. 
Network In Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 170-73 

Expansion of National Highways in 
Gujarat 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 119-20 

Expansion ofNH-8-A 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 91-92 

Expansion ofRajkot-Ahmedabad National 
Highway 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 211 

Gokul Gram Yojana 
(Deb. 8, Vol. VIi 09-12-1998) 
Col. 164 

Hazardous Industries 
(Deb. 17, Vol. VII,22-12-1998) 
Col. 268 

Herbal Resources In Dang 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 248 

Impact ofKandla Port Cyclone on Import! 
Export 
(Deb. 5, Vol. VI, 04-12-1998) 
Co\. 303~ 

Infrastructural Facilities at Kandla Port 
(Deb. 1, Vol. VI, 30-11-1998) 
Co). 68 

Insurance Scheme for Sick SSIs 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 19-23 

Irrigation Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 336-42 

Loans to Unemployed Youths in Gujarat 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. I1S-18 

Extraction oflnvaluable Mineral in Gujarat LPG Cylinders for Gujarat 
·(Deb. 14, Vol. VII, 17-12-1998) (Deb. 7, Vol. VI, 08-12-1998) 
Col. 223-24 Col. 165.67 

Family Welfare Centres in Gujarat LPG Recovery Pllnt 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 370-71 Col. 412 

Fund under MPLADS 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 98-106 

Funds for Primary Health Centres in 
Guj.v '. 
(D~. 7, Vol. VI, 08-12-1998) 
CoL 305~ 

Gauge Convenlon of Ankleshwar-
~pipla Rail Uno 
(Deb. 14, Vol. VII, 17-12-1998) 
COl. 186 

Microwave Facility to Rewa 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. IS8 

Modernisation and D-evelopment of 
Major/Minor Ports 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 27()'71 

National Highways Affected by Natural 
Calamitie8 in Gujarat 
(Deb. I, Vol. VI, 30-11-1998) 
Col. l8S 
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National Highways in Gujarat 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 195-96 

Need to bring out early on up-to-date 
telephone directory of Jamnagar 
District, Gujarat (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 286 

Need to bring Regulation and development 
of coal, lignite and methane materials 
under the jurisdiction of State 
Oovernments (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 425 

Need to clear waiting list for domestic LPG 
in OuJarat (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 679 

Need to ensure early functioning of 
Ahmedabad Railway Division (MUR 3m 
(Deb. 12, Vol. VII, 1 S-12-1998) 
Col. 3S4 

Need to ensure proper functioning of 
telephones In Jamnagar District to 
OUjarat (MUR 377) 
(Deb. 13, Vol. VII, 16-12·1998) 
CoI.4S8 

Need to set up a Bench of Gujarat High 
Court at ~kot (MUR 377) 
(Deb. 17, Vol. VII, 22-12·1998) 

. Col. 388 
Need to take concrete steps for early 

uparadatlon of Ahmedabad Airport in 
Oujarat(MUR377) . 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 677-78 

Need to take stringent security steps to 
safe8uard the sea coast In Oujarat 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

Pending Development Projects 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 130-31 

Pending Scheme ofGujarat Plan 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 9S 

Performance of Doordarshan Kendras in 
Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 147. 

Permission for Borrowings from Market 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 312 

Power Generation Project 
(Deb. 7, Vol. VI, 08-12·1998) 
Col. 309 

Production of Sugarcane in Oujarat 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 77·80 

Project proposal from Oujal3t 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 436 

Projects for Approval 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 224 

Promotion of Handicrafts In Oujarat 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 16~2 

Public Utility Services at Ahmedabad 
Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 167 

Rehabilitation of Cyclone Victims in 
Gujarat 
(Deb. 3,Vol. VI, 02-12-1998) 
Col. 201-02 

Renaming Ahmedabad as Kamavatl 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 207 

Rural Development Scheme 
(Dob. 14, Vol. VII, 17-12-1998) 
Col. 20S-06 
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Sabarmati ~O'er Cleaning Project 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 74 

Sale of As.'Iets of Sick Companies in GujaraJ 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 273 

Sardar Sarovcr Dam 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 130-31 

Satellite Port at Porband" 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 116-17 

Satellite Television Relay Network in the 
Country 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 137 

Terrorist Activities in Kutch, Gujarat 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 589-90 

Tourists in Gujarat 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 436-37 

Upgradation of Baroda Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 120 

Use of Civil Airport for Defence purpose 
(Deb. 4 j Vol. VI, 03-12-1998) 
Col. 371 

Village Grain Banks 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 67-68 

Scheme for Gujarat Waiting List for Telephone Connections 
(Deb. 13, Vol. VII, 16-12-1998) I in Gujarat 
COI.I4..aS (Deb. 3, Vol. VI, 02-12-1998) 

S 'IE . . G . Col. 19-20 
01 roslon m uJarat 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 114 

Special Packqe to Gujarat 

Wastage of Gas in Gujarat 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 163 

(Deb. 18, Vol. VII, 23-12-1991) Winding up ofNTC Mills in Gujarat 
Col. 17S-76 (Deb. S, Vol. VI, 04-12-199.) 

Status to A.I.R. Station at Vadodara Col. 140-41 
(Deb. 18, Vol. VII, 23-12-1998) World BankLoantoOujarat 
Col. 208-09 (Deb. 11, Vol. VII, 14-12-1991) 

STD Facility in Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 7S 

SmlISDIPCOs in Gujarat 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 131-32 

Suburban Rail Service in Gujarat 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 127 

Tatkal Reservation from Jamnagar Station 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 270-71 

Tax Holiday Facility to Industrial Units 
(Deb. J S, Vol. VII, 18-12-1998) 
Col. 197-98 

Col. 79 
GuJral Doetriae 
Gujral Doctrine 

(Deb. 18, Vol. VII, 23-12- J 998) 
Col. 25 

GulrCountria 
Rehabilitation Schemes For Gulf 

Returnees 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 131 

RaJ 
Haj Pilgrimage 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 104 



SUBJECT INDEX 101 

Haj Subsidy 
(Deb. 13, Vol. VII, 16-12-1998) 
Coi.' 121-22 

Need for early reconstitution of Haj 
eommtaee(MUR 377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 360 -

Reconstitution ofHaj Committee 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 259-60 

Half-an-Hour Dlleusslon 

Hike in Impon Duty on Sugar (HAH Dis) 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 512-27 

Revival NTC Mills (HAH Dis) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 389-98 

Handitraft 
Hampen to Handicrafts Expons 

(Deb. IS, Vol. VII. 11-12-1998) 
Col. 190-91 

Promotion ofHandierafts bt Gujarat 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 1~2 

Promotion of Handicrafts in V.P. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 371-72 

HancBoom 
Assistance to Handloom Sector for 

Quality Design 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 216-87 

Assistance to Handloom Weavers 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 189-91 

Centrally Sponsored Schemes for 
Development of Hand looms 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 36-46 

Development of Handloom Industries in 
Bihar 
(Deb. 11, Vol. VII, ]4-12-1998) 
CoI..22J..25 

Development ofHandloom Varieties . 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 224 

Handloom Industry Hank Yam Production 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 237-38 

Insurance Scheme for Handloom Weavers 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 98 

Items Reserved for liandloom Weavers 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 249-50 

National Handloom Policy 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 310-11 

Plight of Handloom Weavers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 2.,3-44 

Haryana 
Anaanbadi Centres in Haryan •. 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 93 

Construction of Canals 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 55-S6 

Construction of Dam 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 100-01 

Construction of Fly over at Faridabad 
(Deb. 14, Vol. VII, 17-1.2-1998) 
Col. 163 

Involvement onSI in Bomb Blast 
(Deb. 17, Vol. VII, 22-12-1998) 
·Col. 152 

Laying of Rail Line between Gurgaon and 
Rewari 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 73 
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Loans to STs/Backward Classes by Banks 
in Haryana 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 210-11 

Need to evolve a plan for channelisation 
of water of small rivers in Haryana 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 387-88 

Ongoing Projects in UPlHaryana 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 124-25 

Artificial Limb Equipment 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 182 

Ban on Pan Masala 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 213 

Blinds Cases 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 4SI-S2 

Centrally Sponsored Health Scheme in 
Kerala 
(Deb. 7, Vol. VI, 08-12-1998) 

Package to Haryana Col. 4S9-88 
(Deb. 11, Vol. VII, 14-12-1998) Child Health Centres 
Col. 432 (Deb. 2. Vol. VI, 01-12-1998) 

Post and Telegraph Offices in Faridabad 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 97-98 

Problems ofSSIs 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 78 

Telephone Exchange in Gurgaon 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. IS2-53 

Health 

!bnormal Deliveries 
(Deb. 2, Vol. VI, 01-]2-1998) 
Col. 477 

Allocation of Fund for ISM & H 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 245-46 

Allocation of Funds to National Family 
Welfare Programmes 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 77-J 16 

Allocation of Funds under the Child Carel 

Col. 466-72 
Contraceptive Injection 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 137-38 

Coronary Angiography Cases in 
Dr. R.M.L. Hospital, New Delhi 
(Deb. 7, Vol. VI, 08-12~1998) 
Col. 432-33 

Criticism on Draft National Blood Policy 
(Deb. 12, Vol. VII, 15-12- t 998) 
Col. 55-57 

Development of Health System in Kerala 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 231-32 

Development ofPanchakarma Institute of 
Ayurvedic Medicine in Kerala 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 88-89 

Duty ofRougb Ophthalmic Blanks 
(Deb. IS. Vol.·VII, 18-12-1998) 
Col. 379-80 

Safe Motherhood Programme Eye Banks 
(Deb. 7, Vol. VI, 08-12-1998) I (Deb. 17, Vol. VJI,.22-12-1998) 
Col. SS2-56 Col. 145-46 

Allowance for Family Norms 
(Deb. 7, Vol. VI, 88-12-1998) 
Col. 131 

Family Counselling Centres 
(Deb. II. Vol. VII, 14-12-1998) 
CoL 144-48 
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family PlaMing Programmes I Information to Acupuncture Therapy 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 12, Vol. VII, 15-12-1998) 
Col. 41-42 Col. 274 

Family Welfare Centres in Gujarat 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 370-71 

Family Welfare Programme 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 225-31 

Family Welfare Workers in NGO 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 191-92 

Funds for Primary Health Centres in 
.Oujarat 
(Deb. 7; Vol. VI, 08-12-1998) 
Col. 305-06 

Health and Massage Centres 
(Deb. 17, Vol. VII, 22- I 2-1998) 
Col. 228 

Hcelth Centres 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 268-74 

Health Schemes and Programmes in J&K 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 417-18 

Hearing Aid to· Poor People 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 80-81 

Heart Disease Awareness through Camps 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 411 

Implementation of Family Welfare· 
Programme 
(Deb. 12, Vol. VII~ IS-12-1998) 
Col. 22-23 

Import of Modern Machines and 
Equipments 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 66-70 . 

Import of Rough Ophthalmic Blanks 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 299 

Malnutrition in Children 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 112-22 

Malnutrition in Children in Assam . 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 164 

Maternal Child Health Schemes 
(Deb. 12, Vol. VII, I S-12-1998) 
Col. 286-87 

Medical Facilities 
(Deb. 12, Vol. VII, 1 S-12-1998) 
Col: 58-59 

Medical Facilities to the Rural Population 
(Deb. 7, Vol. V!, 08-12-1998) 
Col. 300-03 

Medical Practice without Degree 
(Deb. 7, Vol. VI, 08-12-199'8) 
Col. 615-16 

Misutilisation of assistance provided for 
Cobalt Therapy 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 314-22 

. Mosquito Mats 
(D~b. 8, Vol. VI. 09-12-1998) 
Col. 319-20 

National Blood Transfusion Council 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 350-51 . 

National Family Welfare Programme 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 451-52 

National Policy on Blood Transfusion 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 557-58 

Opening of Health Insurance Sector 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 463 

Oral Contraceptive Pills 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 33-35 
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Pending Applications for p.a Courses in 
Dentistry 
(Deb. 2, Vol. VI, 01-12-1998) 
Col 319-24 

Per-Capita Expenditure on Medical 
Fecilities 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 16-24 

Polio Vaccine 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 232-34 

Pollution Due to Medical Waste 
Generation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 200 

Population Control 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 53-55 

Qualifications of Foreign Doctors 
(Deb. 7, Vo!. .vI, 08-12-1998) 
Col. 173-80 • , 

Remedial Meaures-tor Health Care 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 449-50 

Resetting of Priorities in National Health 
Policy 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 314-15 

Review of National Blood Policy 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 362-63 

Review ofNatiO'QafHealth Policy 
(Deb. 17, ~ol... VII, 22-12-1998) 
Col. 219-22 

Revival of Ayurved System of Medicine 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 72 

Population Control Policies Rough Ophthalmic Blanks 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 15, Vol. VII, 18-12-1998) 
Col. 285-86 Col. 284-85 ' 

Premature Death Rate 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 308-09 

Primary Health Centres 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 76-300 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 201 

Primary Health Centres in Rural Areas 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 240-92 

Priorities for Health 
(Deb. 17, Vol. VII, 22- 1 2-1998) 
Col. 16S~ 

Production of Condoms 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 112-13 

Public Health Guide Scheme 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 290-95 

Scheme to Basic Primary Services 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 547-4~, 

Seats in TB Health Visitor Training in TR 
Centre 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 160-61 

Small Pox Cases 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.6MJ7 

Smile for All National Oral Health 
Programme 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. '195-96 

Strike by Resident Doctors 
(Deb. 17, Vol. VII, 22-12-1991) 
CoI.2~4 

Study Conducted by Community Health 
Research Fl)undation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 583 
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Supply ofD.D.T. 
(Deb. 2, Vol. VI, 01-12-1998) 
Col36J.64 

T. B. and other Diseases 
(Deb. 11, Vol. VII. 22-12.1998) 
Col. 64-66 

Dealer Selection Boards 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 302-03 

Development of Temples of Himachal 
Pradesh ' 
(Deb. ' II, Vol. VII, 14d 2-1998) 
Col. 427·28 

Thyroid Cases 
(Deb. 12, Vol. VII, 15.12.199&) Expansion of Airports in Himachal Pradesh 
CoI.I07.()& (Deb. 9, Vol. VI, 10.12-1998) 

Col. 143-44 
Treatment of MPS and Ministers Abroad 

(Deb. 12, Vol. VII, 15-12.199&) Great National Himalayan Part at H.P. 
Col. 234 (Deb. I, Vol. VI, 30-11-1998) 

CoL 159-60 
UNICEF for Health and Welfare Sector 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 377 

Installation ofT.V. Tower in H.P. 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 166-67 

Vegetarian Nutrition LPTslVLPTs in Himachal Pradesh 
(Deb. 17, Vol. VII. 22-12-1998) (Deb. 13. Vol. VII. 16-12-1998) 
Col. 71 Col. 125-26 

Welfare Scheme executed by ICMR 
(Deb. 2. Vol. VI. 01-12-1998) 
Col. 441-42 

Heavy Engineering CorpontJon 
• Ueavy Engineering Corporation 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 352-53 

Helicopter 
Westland Helicopters 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 131-32 

Heritage 
National Heritage Regulation Policy 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 274 

Ruinous Growth in Nalanda 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 1I7-18 

Himachal Pndesb 

Blanket Ban on FellingTrees in H.P. 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 200 

Need to declare Sinnor area of Himachal 
Pradesh as Scheduled Tribe Area 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 288 

Need to provide financial assistance to 
State Goverrunent ofHimachaJ Pradesh 
for construction offive overbridges on 
lakes between Bhakhra Dam, Auhar, 
Halla and Mandura (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 387 

Petrol Pumps in H.P. 
(Oeb. 2, Vol. VI, 01-12-1998) 
Col. 4n-78 

Recruitment of Youths in Anny from H.P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 177-79 

Setting up of Cantonments in HP 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 137-39 

Survey for Rail Line if) Himachal Pradesh 
(Deb. 14. Vol. VII. 17-12-19911) 
Col. 91-92 
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T.V. Trmsminers in H.P. I Need to Shih Administrative Control of 
(C:b. IS. VOl!. VII. 13-12·1998) I HiilJustan. Cables.Llmite~ from 
Col. 226-27 , Inuust!") ~ !n!stry to C ommlllllcationS 

. . I M !Ui!llrv to Facilitate its revival 
TclcphoncAdvlsory Committee II (MUR377) 

(Deb. a, Vol. VI, 09-12-1998) (Ocb. 18. Vol. VII. 23-1:!-1998) 
Col. 22. ! Col. 328 

Telephone Exchanges in H.P. I Hlndustan Fertilizers Corporation 
(Deb. II, Vol. VII, 23-12-) 998) I Limited 
Cot. 95-98 '1' 

Vacancies in Hindustan Fertl Izers VLPTa/LPTs in Himachal Pradesh 
(Deb. 13, Vol. VII. 16·12-1998) I 
Col. 21. I 

Corporation Limited 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 1;0-87 I I Hindustan Insecticides Limited 

HI • ..,... 
Danger to HimalilYas 

(Deb. II, Vol. VI1. 
Col. 177 

I Hindustan Insecticides Limited 
14-12-1998) I (Deb. 17, Vol. VII,. 22-12-1998) 

Ht.dl Sabitya Academy 
Hindi SahityaAcademy 

(Deb. 16, Vol. VU, 21-12-1998) 
CoL 171-72 

I Col. 131-33 
I Hindustan Machine Tools Limited 

Closure ofHMT Showroom 
(Deb. 15,IVol. VII, 18-12-)998) 
Col. 101 

IIbtdI Sallhar S.mlti Hiodustan Paper Corporation 
Hindi Consultati~e Committee I Payment of Service Charges by HPC 

lDcb. 2, Vol. VI, 01-12-1998) i (Deb. 15, Vol. VII, 18-12-1998) 
Col. 376 ! C\lJ. 281 

Hindi Salahkar Samiti Hindustan Petroleum Corporation 
(Dt:b. 4, Vol. VI, 03-12-1998) Limited 
Col. 288 , Purchase and Sale of Oil 

I 
HilldUltaDAeronautic:sLimited I (Deb.) 2, Vol. VII, 15-) 2 -1998) 
Noise Emitting from Labs (\fHAL I Col. 263-64 

(Dcb. 4, Vo!. VI, 03-12-1998) HindustanShipyardUmited 

Col. 187 I Need for Revival of Hindustan Shipyard 
Upgradation work of Planes at H.A.L. i Limited (MUR 377) 

(D~b. 14, Vol. VII, 17-12-1(98)! (i.h·b J, Vol. VI, 02-12-1998) 
Col. 182-83 ~~ol ~; 7 

Hindustan Cables Ltd. 

Expansion of ~OT's Jurisdiction 
(Deb. 13, Vol. VII, 16-12-199.8) 
Col. 392 

Hindustan Steel Constructions Umited 
Work Orders tq H.S.C.L. 

(Dcb. 9. Vol. VI, 10-12-1998) 
Col. 188 
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Hindustan Steel Works Construction 
UmIted 
Hindustan Steel Works Construction 

Limited 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 132-33 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 238 

Hindustan Veaetable 011 Corporation 
Umited 
Hindustan Vegetable Oil Corporation 

Limited 
(Deb. 12, Vol. VII; 15-12-1998) 
Col. 256 

HlV/AIDS 
AIDS Affected Women 

HIV/AIDS Awareness and Control 
Programme 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.·397405 

National AIDS Prevention and Control 
Policy 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 132-51 

Spread of AIDS 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 54 

Vaccine for AIDS Cases 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 222-32 

Home Guanll 
(Deb. 7, Vol. VI, 08-12-1998) Daily Wages Payment to Home Guards 
Col. 125-27 (Deb. 7, Vol. VI, 08-12-1998) 

AIDS among Prisoners Col. 44748 
(Deb. 7, Vol. VI, 08-12-1998) Horticulture 
Col. 169-70 

AIDS Cases 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 425-29 

AIDS Cases in N .E. Region 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 326-27 

Allocation of funds for Schemes 
(Deb. 8, Vol. VI. 09-12-1998) 
CoL 131-36 

Conference on Horticulture 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 15-16 

AIDS Control Programme \IkVelopment of Fisheries and Horticulture 
(Dcb. 7, Vol. VI, 08-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
Col. 168-69 I Col. 267-74 

AIDS Control Programme ill U .P. : Export of Horticulture Pr"dl.lc(" 
(D~b_ 2. Vol. VI. 01-12-19(8)! (D~b_ 15, Vol. VII. is-J2-\49Si 
Col. 361-62 I Col. 67 

I AIDS Vaccine 
(Deb. 7, Vol. 
Col. 408 

: Proje,,1 for Horticulture 
VI,. 08-12-1998): (Deb. 8, Vol. VI. 09-12-1998) 

I Col. 60 
Financial Assistance for AIDS Control 

Programme 
(Deb. 7, Vol. VI, 08-12-199'8) 
Col. 335-51 

HIVCases 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 298·307 

Hospital(s) 
Agreement between Management and 

Employees ofPGI, Chandigarh 
(Deb. 7, Vol. VI, 08-12-\9<)8) 
Col. 453-~6 

'I· Ayurvedic Medical Colleges and 
Hospitals HIV Infected Women 

(Deb. 2, Vol. VI, 
Col. 24-26 

01-12-1998) I (Deb. 7. Vol. VI, 08-12-1998) 
Col. 5J5-26 
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U~of'HoIpICII'8uildinl 
~Pc:b. 11. Vol. VII. 22-12-1991) 
C~.64 

C('I(·~D.~)' ;~a.io.,.,b)' C.... in 
~}?, •• M-L. ~. Jl.dwDtlhi 
(Deb. 1. Vol. VI. 01-12-19'.) 
CoI..fn.·n 

Ditftk:t HoIpItaIIn lIIIJmIr Valley 
(Of 1-. 7. val. VI, 0.-12-199.) 

• Col. 312 
FacllldeJofBums Pldenllin (lovemment 

Hospitals 
(Deb. 7, Vol. VI, 01-12-1998) 
CoL~ 

Fillina up'~ VICIIIC PoIra In Hospitals 
(D.b. ~" Vol. VI, 01-12-1991) 
('4611-13 

FiNDclal A .. n.c. ... Hospital Projects 
inknla 
(Deb. 2, Vol. VI, 01-12-199.) 
Q,L~ 

German Project tor Improvlna Hospitals 
InM.P. 
(Deb. 7, Vol. VI, 01-12-1991) 
COl. 379 

Government HOIpitaJa IIId Dispensaries 
for Middle Class 
(Deb. 2. Vol. VI, 01-12-1991) 
Col. 396-97 

Hoapital for Deedi Workers 
(Deb. 11, Vol. VII. 22-12-1998) 
Col. 84-85 

Hospital Waste 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 201 . 

Hospitals in Rural Areas 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 39-41 

leprosy Hospitals 
(D.b. )2, Vol. VII. 1~-12-199a) 
f.~')J. ~ lOi-20t' 

Lidlotripsy in Govemment Hospitals 
(Deb. 1" Vol. VII, 22-12-1998) 
CoL lIMO 

Need 10 upande J.K. Cancer ~ in 
KInpur as RqionaJ Cancer Institute 
and provide Modem Facilities there 
(MUR371) 
(Deb. I, Vol. VI. 0,,"12 .. 1998) 
CoL W-d 

Non-Avlilabllity of Essential Medicines 
In Dr. R.M.L. Hospital 
(Deb. 7, Vol. VI, 01-12-1991) 
Col 572-73 

PuncWaJity by Staffin Dr. RM.L. Hospital, 
New Delhi 
(Deb. 7. Vol. VI. 01-12-1998) 
CoL 303.04 

Recycltna of Disposable Syrlnaes 
(Deb. 7. Vol. VI, 01-12-1991) 
Col. ~30 

Slfdarjun. Ho.pltal Wute Returna to 
M.trket 
(Deb. 7, Vol. VI, 01-12-199.) 
CoL 614-15 

Services of Public Doctors Available to 
Private Hospitals 
(Deb. 12. Vol. VII. 15-12-1991) 
Col. 102 

Settina up of Cancer Centre in Kerala 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 40~-06 

SpecialistsAvailab1e in Dr. R.M.L. Hospital 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 43942 

lipgradation of ESI Hospitals and 
Dispensaries 
(Oeb. 2. Vol. VI. 01-12 1991) 
Col. 436 

Usage of Incinerators 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 214-1' 
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1IoReI(1) 

HOSIe" for SC Olrls 
(Deb. 12, Vol. VII, J S-12-199.) 
Qt41~3 

Holte" for Workins Women 
(Deb. I. Vol. VI, 30-11-199.) 
CoL 137-31 

Schools IIICI Hosee" for SClST Studentl 
(Deb. 2, Vol. VI, 01-12-199.) 
Col 397-91 

Working Oir .. Hostels in BIhIr 
(Deb. 11., Vol. VII. 14-12-199.) 
Col.1S2 

... Cerporadoa01 ..... 
Chara" apinJt· MInIIinI Director of 

Hotel Corpondon of Ind. 
(Deb. 9. Vol. VI. 10·12-1991) 
CoLS9 

1IoCeI(1) 
CcaInI Auistlnce for Dtvelopiq 80IIII 

in KII'IIIIIka 
(Deb. ,. Vol. VI, 04-12-19") 
Col. "1 

'Cheaper Acc:ommodItioft 
(Deb. 15, Vol. VII, 1.-12-199.) 
CoL 267" 

Collectloa of~ 
(Deb. 9. VokVI. 10-12 .. 199.) 
Col.SI-" 

Construction 01 Low C. HouIa 
(Deb. 4, Vol. VI. 03-12-199.) 
Col 272-74 

Cooperative HouIiftt Societi. inpc,lhi 
(Deb. 14. Vol. VII, 17·12-199.) 
Col. 6U9 

Developmut oflloulinl Sec:tar In Urban 
AreeI 
(D.b. 4, Vol. VI, Ol-n-199.) 
Col. 167 

PDI for HOUIiaa SecIor 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 16-1. 

HoUIeI fbr EWI 
(D.b. 14, Vol. VII. 17-11 .. 199.) 
Col. III 

HouIeI tor W ... SectioM 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 243-44 

ConItnK:don of Luxury Mote .. In Soudl HOUIeI in RanI Are. 
Sa. (D.b. 9. Vol. VI, 10·12-1991) 
(Deb. 15, Vol. VII, 1.-12 .. 199.) CoL 40-0t2 
Col. 2C)C).41 

Conllnldion oN.' Ni"" in Bi ..... 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 224-25 

Housina IIld Commertial Dewlopmcnt 
.'onpith H .... WIt)' 
(Deb. I. Vol. VI, 30-11-1991) 
Col. 167 

IfoteIJ IIId Mote" in Kerala HOUIm, ConIIruction Schemes for Asse."1 
(D~b. 15, Vol. VII, 18-12·199.) (D.b. 14, Vol. VII, 1'-11-199t, 
CoL 3OS.()6 CoI.202.()3 

T~ Hotel in Naprahole National Park 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 185-86 

Low Cost Constn,lCtion 
(Deb. 4, Vol. VI, 03 .. 12-1998) 
CoL 314-22 

Yatri Niwu inAssam NationaJ Rent Control Legislation 
(Deb. S, Vol. VI, 04-12-1998) (Deb. 14, Vol. VII, 11-12-1998, 
Col. 244 Col. 177 
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Nee~ to clear the proposal ofGovemment 
of MaharaShtra for construction of 
dwelling units for Beedi workers in 
Solapur (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 279 

Regularisation of Sale of PlotslHouses 
(Deb. 14, Vol. VII. 17':12-1998) 
Col. 55-56 

Relaxation of Housing By-Rules 

National Police Commission 
(Deb. ]1, Vol. VII. 22-12-1998) 
Col. JOS-06 

Reference to Fiftieth, Anniversary of the 
Universal Declaration ofHw:nan Rjghts 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 1 

State Human Rights Commission 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 229-30 

(Deb. 4. Vol. VI. 03-12-]998) I HydrogcnBomb 
Col. 150·57 I Hydrogen Bomb 

Right to Housing : (Deb. 18, Vol. VII, 23-12-1998) 
(Deb. 4, Vol. VI. 03-12-1998): Col. 17·18 
Col. 342 : Identin Card, ! • 

State Le\'el Regulatory Bodies for: 
Housing Sectl) , ' 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 144-50 

Jdentl~r Curds lor Cni7ens 
(ud) 7, Vol. VI, 08-12-1998) 
Col. 53-56 

immigration 
Urban Housing and Employment in the Immigration Racket 

Country (Deb. 18, Vol. VII. 23-12-1998) 
(Deb. 4, Vol. VI, 03-12-1998) I Col. 198 
CoL 388 , Ilmport(S) 

HOUSIng and Urban Development I Bacteria and Viruses in Imported 
Corporation I Soyabean 
Building Centres i (Deb. II, Vol. VII, 14-12-1998) 

(CJ{'b 9, Vol. VI, 10-12.199&)! Col 244 
Col 141-42 Ban on Import of Silk 

i-cr)(:~-i (Deb. 5, Vol. VI, 04-12-1998) 
!i.j~l~ 9. \\d. VI. 10.)2.1998, Col. 231-32 

; i 1_ ~, ,;' ;t •• ;.:l:?<' for A:.~am 
( U \: ~, '.I, VI'. i. V!. I 0 ·12 -1 998 ) 
0,:. j 45 

! H.·DeO Projects for Andhra Pradesh 
fDdc 4. Vol. VL 03-12·1998) 
Co, . '.',:.' 

.,','-. 'G'-,:.;·:I' Hum~L Righl.~ Cnurfies 
,,)c;~, l vn/. \,':1, ~4'i;";Y)c) 

:,1 t',~' :..7(1 

: Cess on Import of Technology 
(Del:l ! 1 .. Vol. Vii, 14-12-1998) 
Col. 172-73 

Change". in the Export-Import Policy 
(Deb. II, Vol. VII. 14-12-1998) 
Col: 227 

Dem~rrage Cost for Diesel Import 
(Peb. 7, Vol. Vi, 08-]2-1998) 
Col ;95-% 

Dern ... .-r:;rf:- Lr nil'se! lmport<; 
\:;f~: ; ,~, V('~. VII. 15-12-1998) 
Cel.49-50 
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Export'hnport of Electronics Items ! Import ofFiims lind Documentaries 
(Dcb. 11. Vol. VII, 14·12·1998) I (Deb. 13, Vol. VIl. 11)·!1-!9911) 
Col. 319 Col. 392·9:; 

Gas based Projects on Imported Liquefied : Import of Food It~ms 
Natural Gas I' (0(:0 ~ i. Vol. VII, 14-12-1998) 
(Deb. II, Vol VIl. 14-12-1998) Col 429 
Col. 29-30 I Import of Gold 

Handling Charges on Imported Urea I (Deb. S, Vol. VI, 04-12-1998) 
(Dt'b. 2, Vol. VI. 01-12-1998) Col. 306-07 
Col. 358·59 ! I import orLlft: Saving Drugs 

ImportorABBLocos I (Deb. 2, Vol. VI. 01-12-1998) 
(Deb 14, Vol. VII. l1-1:-: "Q8) i Col. 351 

Col. 97. i Import of Modern Machinl"~ lind 
1ll1port f),' ,\grlculturnl Prodtlcr~ irom: Equipments 

Amt't<~' I (Deb. 11, Vol. VII, 14·12-1998) 
;D'..L. i:·. Vol. VII, 18-12-1998)! Col. 66-70 
Col. 180-81 

Impon of Agro and Non-Agro Products 
(Deb. 11, Vol. VII, 14-12-1998) 
Co\. 397 

Import of Asbestos 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 166-67 

• Import of Cigarettes 
(Deb. 5, Vol. VI, 04-12.1'998) 
CoL 97 

Import of Coffee from Indonesia 
(Deb. 11. Vol. VII. 14.·12-1998) 
Col. )9~· 

InlDort ofCoins!Notes 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 47 

Import of Edible Oil 
(Deb. 7. Vol. VI, 08- t:: ; ')9~) , 
Col. 51-52 

Import \1fEssentiai Commodities 
tDe:.1. 2. VOl. V!. (l1-1':·19!;~;'· 

Col 1CO.~r, 

l!npOI1 0: i·C:-r1liizer 
(f).:!:. :2. \.'0 i. 
Cal. ~45-46 

Import of Oil Seeds 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 243 

Import of Onion 
(Deb. 11, Vol. VII, 14-12·1998' 
Col. 276-78,373 

Import of Onion Seeds 
(Deb. II, Vol. VII. 14-12·1998) 
Col. 244 

Import of Onion through NAFED 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 87 

Import of Palm olein 
(Deb. 2 '/01. VI, 01-12-1998) 
Col. 3~5·56 

!mrort ;)fPaper 
(Deb 5, Vol. VI, 04-12-1991) 
CuI. 20i-02 

Imo0rt ofRuhbt~r 
iiit't' ~. VOl. VI, 04-12-1998) 
CoL 222·23 

". ,-'" ~ , , 
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l"iport of Silk Wonn 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 100 

'tnport of Soya beans and Sunflower 
(Deb. S, Vol. VI, 04-12-1991) 
CoL 131-39 

import of Tea 
(Deb. IS, Vol. VII. 11-12-1991) 
Col. I04-OS 

Import ofTextile Products 
(Deb. S, Vol. VI. 04-12-199') 
Col. 196 

Import ofTonners 

Polio Immunisation Vaccine 
(Deb. ]7, Vol. VII. 22~J2-1998) 
CoL S-6 

Quantitative Restrictions 
(Deb. S, Vol. VI. 04~12-1998) 

Col 221-29 
Relaxation in Export and Import 

Remittances 
(Deb. S, Vol. VI, 04-12-1998) 
Col 143-44 

Withdrawl of Ban on Import of Raw Silk 
(Deb. -11. Vol. VII. 14·12-1998) 
CoI.S4-SS 

India InDdEqulty ..... 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 89 India Brand Equity Fund 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 295 importofVrtaminBI BulkDnwUnderOOL 

(Deb. IS. Vol. VII. 11-12-1998) 
Col. 376-77 IIIdIa 'I'oIIrtsIa DeveIopaIeat Corporation 

Import of Wheat by Millen 
(Deb. 7, Vol. VI. 08-12-1991) 
CoL 429-31 

!mport of Wheat from Australia 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 47S 

:.,tpOrtIExport Licences 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 315 

;;~temational Trade Policy 
(Deb. iI, Vol. VII, 14-12-1998) 
('01. 226-27 

i...i·. ~ralisation ofimportPoUQy 
(Deb. 15, Vol. VII, 11·12-199.) 
Cot. 204·34 

J .ist oflJnrcstricted Imports 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 12()"70 

Norms for Export/lmport ofFoodgrains 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 102-05 

Expansion oflTDC 
(Deb. IS, Vol. VII, 18-12~1998) 
Col. 197 

Health Club 
(Deb. 11, Vol. VII, 14·12-1~98) 
Col. 440-42 

Investment made lTDC in U .P. 
(Deb. 11. Vol. VII, 14-12-1998) 
Col 2,..." 

rroc 
(Deb. IS, Vol. VII, 11-12-)998) 
CoL 261 

Scholarships to Trainees oflTDC 
(Deb. 11, Vol. VII, 14-12-1998) 
011. 403.()4 

Transfer of Assets of ATDC to fTDC 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 17 

ladla Tnde ProaIodon Orpa_doD 
Trade & Exhibition Premises 

(Dcb. 11, Vol. VII, 14-12-1991) 
Col. 211 
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(ndian Alrlhle5 
Additions to Fleet 

(Deb. J 4, Vol. VII, 17-12-1991) 
Col. 176 

Agents forAlliance Airlines 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 194 

AUlmentation. off I. ofl:A. 
(Deb. 14, Vol. VII, 11·12.~~99.) 
Col. 208 

Bomb Explosion . 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 172-73 

Closing of Booking Offices of Indian 
Airlines 
(Deb. 9,. Vol. VI, 10-12-1998) 
Col. 193-95 

Kelker Comrnittet- Report 
(Dcb. 9, Vol. VI, 10-12-199') 
Col. 264-65 

Leasing of Aircrafts by I.A. 
(Deb. 9, Vol. VI, 10~'2~199a) 

Col. 159 
Losses incurred by Indian Airlines and 

Air India 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL2'~ 

Reservation OffICe at Kanpur 
(Dcb. 4, Vol. VI, 03-12-1991) 
Col. 161 

Services provided to Passenpn by AI .t 
IA 
(Deb. 4, Vol. VI, 03-12-1991) 
CoL 174-75 

Staff Strensth of AI 
Decline in Air Traffic Carried and Cargo (Deb. 4, Vol. VI, 03-12-1998) 

Handled by Airlines CoL 367·70 
(Deb. 4, Vol. VI, 03-12-1998)' Staff Strength ofindianAirlines 
Col. 372-73 (Deb. 4, Vol. VI, 03-12-1991) 

Diversion of Flights to Ahmedabad Col. 91-93 
(Deb. 14, Vol. VII, 17-12-1998) Strikc!:bylndianAirlinesStaft' 
Col. 178-79 (Deb. 14, Vol. VII, 17-12-1998) 

Excess StafT in Air India and'rfldian Col. ~8 
Airlines Wage Agreement by lDdian Airlines 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 208-09 Col. 171·72 

Flights on Calicut-GulfSector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 63-65 

Incidents of Safety Violations by Indian 
Airlines 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 198 

Indian Airlines Employees Cases of ALC, 
Mumbai 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 377-12 

International FIiJhts of Indian Airlines 
(Deb. '4, Vol. VI, 03-12-199.) 
("1)1. 345-46 

India. ConneD lor Ctlltunl Reledob. 
Assistance to Dance, Drama and Musk: 

Groups. . 
(Deb. 13, Vol. VII, 16-12-199') 
Col. 107 

Indl.n CoaDdl ofAllte .... unl R..mt 
ICAR 

(Deb. " Vol. VI, 09-12.1998) 
Col. 69-12 

Indian Coalldl ... ,.ol'llf .... reh •• d 
FAucatlen 
New Technology by fCFRE 

(Deb. 6, Vol. VI, 07-12-1998\ 
Col. 132·34 
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Indian Council of Medical Research I Jndian'nstituteofAdnnred Study 

Welfare Scheme Executed by ICMR I Scrapping of Lecture 
(Deb. 2, Vol. VI, 01-12-1998), (Deb. 16, Vol. VII, 21-12-1998) 
Col. 441-42 Col. 181-82 

I 
I Indian Council or Sod.1 Science I Indian InstltuteofManleement 

Research i Increasing the Intake of Students 
RcconstitutionoflCSSR I (Deb. 16, Vol. VIl t 21-12-1998) 

(Deb. 6, Vol. VI, 07-12- J 998) Col. '03 
Col. 286 I Setting up of liT and IIMs 

Indlln CouneilofVeterlnary Researeh (Deb. I I, Vol. VII, 14-12-1998) , 
Indian Council of Veterinary Research I Col. J 52 

(Deb. 18, Vol. VII, 23-12-1998) : IndianlnstituteofTechnology 
Col. 18S ! Closure ofa Fclculty in liT, Kanpur 

IndianCultunl Centres (~(·b. ! j. Vol. VB, J 4- J2-199~) 

Indian Cultural Centres , Col. lOll 
(Deb. 18, Vol. VII, 23-12-1998) I Restructuring ofTuit!t'n Fees 
Col. 127-28 (Deb. 16, Vol. VII, 21-12-1998) 

Indian .Drugs and Pharmaceuticals 
Umlted 
Indian Drugs anc!. Pharmaceuticals Ltd. 

(Dob. 7, Vol. VI, 08-12-1998) 
Col. 297 

Noed to revive IDPL and bring it under 
administrative control of Ministry of 
Health and Family Welfare (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col: 280 

Col. 211·12 

Setting up of liT and IIMs. 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. )52 

Indian Investment Centre 
Indian Investment Centre 

(Deb. S, Vol. VI,' 04-12-1998) 
Col. 8S 

Indian Oil Corporation Umlted 
I Agreement between IOC and Reliance 
I Petroleum Ltd. Sick Units oflDPL 

(Deb. 7, Vol. VI, 
Col. 2)) 

08-12-1998) i (Deb. 7, Vol. VI. 08-12-)998) 
Co!. 307-08 

Indian Eeonomy Crude Pipeline contract between IOC and 
Decline in Growth Rate , SAIL 

(Deb. II, Vol. VII, 14-12-1998) ,I (Deb. 7, Vol. VI. 08-12-i998) 
(01. 4547 Col. 3iO-12 

Indian Economy ! Enquiry against IOC's Offk,f.r~ 
(Deb. 15. Vol. VII, 18-12-)998); (Deb. 17, Vol. VII. 22-12·1998) 
Col. 1 1'8 Col. 264 

Recession of Economy 
(Deb. 15, Vol. Vii, 18-J2 .. 1(98) 
Col. 4849 

Fire in loe Depot in!\."S~H'l'1 
fDeb. 12, Vol. Vll. 15·i~-:4\1ic; 

Col. 264-65 
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Implementation of Labour Ministry's Indian Renewable Eneray Development 
Notification by IOC Agency 
(Deb. 17, Vol. VII, 22-12-1998) I.R.E.D.A. 
Col. 52-53 (Deb. 3, Vol. VI, 02-12-1998) 

Performance oflOC Col. 263-64 
(Deb. 17, Vol. VII, 22-12-1998) IndilnSpac:e Researc.b Orglnisltion 
Col. 134-35 

Petrochemical Complex 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 287 

Projects oflndian Oil Corporation 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 416 

Purchase and Sale of Oil 
(Deb, 12, Vol. VII, 15-12-1998) 
Col. 263-64 

Supply of Pipes to IOC 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 105 

Transportation orOil to Coastal States 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 118-19 

Indian Penal Code 
Indian Penal Code 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 315-16 

Liquid Propulsion Centre 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 117-18 

Indian Telephone Industry Ltd. 
Suggestions of Disinvestment 

Commission 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 253-54 

Indin Awas Vojana 
Indira Awas Yojana 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 27-42 

Indira Gandhi National Centre for Arts 
Indira Gandhi National Centre for Arts 

(Deb. 6, Vol. VI, 07-12-1998) 
Col 188-89 

Indira MabHa Yojana 
Indira Mahila Yojana 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 59-60 

Indonesia Indian Railway Catering Corporation 
UT ric' fI R C C I Import of Coffee from Indonesia 
nO tngo .. '. . 2 998) 

(Deb. 16. Vol. VII. 21-12-1998} I (Deb. 11, Vol. VII. 14-1 -J 
Col. 190-91 I Col. 395 

F C . I Industrial Developmenf Bank orlndla 
Indian Rail,,'av inanl't: orporation 

• j Assistance by lOBI 
Loan taken by Indian Railway Finance I (Deb. 11, Vol. VII. 14-12-1998) 

Corporation Col. 376-80 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 205 

Indian Red Cross Society 
Indian Red Cross Socie-t'y 

(Deb 12 Vol. VII. 15-12-1(198) 
C{l1. 238-39 

Assistance by IDBI to Industrial Houses 
(Deb. II:. Vol. \,11,14-12-1998) 
Col. 36-37 

Oclinking ofSIDH! from IDRI 
(D~~b :5. V('I Vl~. :g·12·1Q( 8) 
('0 1 '?h 
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Loans onDl1 
(Deb. U. Vol. VII. 18-12-199') 
Col. 314 

RecruibneRt in IDBIIIFCI 
(Det.. 15, Vol. VII, 11-12-199') 
Col. J02~ 

,lief ............ Corpondo. oIlndla 
Convefllio. of Indultrial Finance 

CofoponIdGIt of India 
(Delt. 5, Vol. VI, 04-12-199') 
eeL un 

............... corpomloaonadl. 
tal. 
...".,inbMnt In IFCI 

(D.b, 15, Vol. VII, 11-12-199') 
CoL 124-25 
R~in IDBVIPCl 

(0 .... 15, Vol. VII; 11-12-199') 
Col. 102-t3 

Funds for Sick Industries 
(Deb, II. Vol. VII. 14-12-199') 
Col. 281 

Hazardous Industries 
(Deb. 2. Vol. VI. 01-12-199.) 
CoL 325-26 

Hydro-Coatinp Industry 
(Deb. II. Vol. VII. 14-12-199.) 
Col. 214 

Indigenous Industry 
(Deb. 5, Vol. VI, 04-12-199') 
Col 277-7' 

Industrial Licence 
(Deb. 5. Vol. VI. 04-12-199.) 
Col. 263 
(Deb. II. Vol. VII. 14-12-199') 
Col. 412. 

Industrial Park 
(Deb. 11, Vol. VII, 14- J 2-1991) 
CoL 219-21 

Deve ...... or. Kit by ITRC Indularial Policy 
(De". 6, Vol. VI, 07-12-1991) (Deb. U, Vol. VII. 11-12-1991) 
Col " CoL 251 ."'.)(1' 

Advisory Ceunc:1I on Trade and Industry 
(D • .,. 11, Vol. VII. 14-12-199') 
CoL145-t6 

Acro Based Industry 
(Deb. II. Vol. VII. 14-12-1991) 
CoI.3S4 

CleartUICe of'ladustriaJ Unitl 
(D.". 11. Vol. VII, 14-12-1991) 
CoL 1l-17 

Decline illMultrial Orowth 
(D • .,. 11, Vol. VII. 14-12-199') 
CoL 3 ... ·11 

Ec:onomic~ 
(D • .,. II, Vol. VII. 14-12-1991) 
Col 43?-3' 

Employment in IndUllrial Sector 
(Deb. 15. Vol. VII. 11-12-1991) 
Col. 31-33 

Industrial Sickncu 
(D.b. S, Vol. VI. 04-12-199.) 
Col. 21-11 

New Industrial Policy for Western Reaion 
(D.b. 11, Vol. VII, 14-12-1991) 
Col. 284-85 

Pending Development Projects 
(Deb. 16, Vol. VII, 21-12-1991) 
Col 40-,' 

PendinalndustriaJ Licence 
(Deb. '. Vol. VI, 04-12-1991) 
CoL 211-90 

Perfonnance oflndustries 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 241-42 

Revival of Sick Units 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 246-47 
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Setting up of Industries 
(Deb. II, Vol. VII, 14-12-1998) 
0>1. '227-21 

. Voluntary Retirement Scheme 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 26' 

IafJItndoD 
Foref&ners Living in India 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 93-96 

Infiltration 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 31-40, 623-24 

Infiltration by Bangladeshis 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 373-74 

Infiltration by Militants 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 460 

InllltioD 

India Information TechnoJocy Milltion 
(Deb. 13, Vol. VII, 16-11-199') 
Col. 133-34 

Information TeduIolOJY InMIr,v 
(Deb. 13, Vol. VII, 16-12-199.) 
Col. III 

Trainfna Centres 
(Deb. I, Vol. VI, 30.11·199.) 
CoL 169-10 
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Infrastructure Projects 

(Deb. I, Vol. VI, 09-U-IH') 
Col. 276 

Open in, of Inlurance Sector (or 
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(D.b. 15, Vol. VII, 11-12-1991) 
Col. 2]-24 
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Projects 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 310 
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(Deb. 7, Vol. VI, 01-12-1991) inft'astructure Critical Salence Scheme 
Col 591-94 (Deb. " Vol. VI, 04-12-1998) 

Difference of Opinions on Price Rise Col 201-09 
(Deb. 12, Vol. VII, 15.12-1998) laIud"'ays 
Col. 90-91 

InOation Rate 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 16-23 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-.2-1991) 
CoL 412-72 
(Deb. 7, Vol. VI, 08-12-1998) 
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CyberLaws 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 24-25 

Del.,lopment of Indian Water Transport 
(Deb. II, Vol. VII, .4-12-1998) 
Col. 205 

Development of National Waterway 
No.3 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 121-22 

Development Project for Kotti 
Kottapuram Inland Waterway 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 123 

Dredging Work in National WaterwIy-3 
(Deb. II, Vol. VII. 14-12-1991) 
Col. IS4-SS 
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Establishment of National Waterway in 
Kerala 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 130 

Funds for Inland Waterways in Kerala 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 117-18 

National Status to Four Waterways 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 170 

National Waterway No.3 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 210 

Navigable Inland Waterways 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 97-98 
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Col. 217-18 

Private Participation in Inland Waterways 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 293 

Proposal for Sea and River Transport 
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Col. 62~3 

Institute of Mas! Comniunication 
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Orissa 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 366 

Institute orRural Management 

Rural Management Institute 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 220 

Insurance 

Benefits to Family Members of New India 
Assurance Company 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 57-58 

Crop Insurance 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 4041 

Crop Insurance Scheme 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 76,157 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 199-200 

Entry of Banks in Insurance Sector 
(Deb. 15, Vol. VII. 18-12-1998) 
Col. 201 

FDI in Insurance Sector. 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 383-84 

Insurance for Natural Calamities 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 323-24 

Insurance Scheme for Handloom Weavers 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 98 . 

Insurance Scheme for Sick SSb 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 19-23 

Insurance Sector 
(Deb. 15. Vol. VII, 18-12-1998) 
Col. 73-74 

Introduction of Comprehensive Health 
Insurance Scheme 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 549-51 . 

Opening of Health Insurance Sector 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 463 

Appointment of Lokpal in Insurance I Opening of Insurance Sector for 
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(Deb. 5, Vol. VI. 04-12-1998) I (Deb. 15, Vol.Vn, 18.-12-1998) 
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Raj Rajeshwari and Bhagyashri Schemes 
for Women 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 141-43 

Victims ofTrade Union Functionaries 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 76 

Integrated Child Development Services 

ICDS . 
(Deb. 16, Vol. Vll, 21-12-1998) 
Col. 21-24 

International Border 

Border Area Development Programme in 
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(Deb. 18, Vol. VII, 23-12-1998) 
Col. 27S·n 

Construction of Border Roads 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 245-46 

Sealing ofIndo-Pak Border 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 26-27 

Integrated Child Development Schemes 
(Deb. 6, Vol. VI, 07-12-1998) International Criminal Court 
Col. 261 International Criminal Court 

Misappropriation of Funds by ICDS I (Deb. 3, Vol. VI, 02-12-1998) 
(Deb. 6, Vol. VI, 07-12-1998) I Col. 250-51 
Col. 179-80 International Development Association 
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Assistance under IDSMT Col. 27-28 
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Col. 290-92 
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(Deb. 4, Vol. VI, 03-12-1998) Col. 292-96 
Col. 350-51 

IDSMT Scheme 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 219-43 

Intelligence Agencies 
Review of Working of Intelligence 

Agencies 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 106-07 

Inter State Council 

Inter State Council 

Internet 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 46-47 

Internet Facility 
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Col.9S 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 13-15 

Internet Facility in Kerala 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 141-42 
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Col. 403 Internet Facility in M.P. 
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Col. 242 I Col. 173~ . 

National Debate on Article 356 I Internet Facility In Schools 
lOeb. 2, Vol. VI, 01-12-1998) I (Deb. II, Vol. VIr, 14-12-1998) 
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Internet roltey 
(Deb. S, Vol. VI, 09-12-1998) 
't'.ol. 20~ 

Internet Service to Cable Television 
Operaton 
(Deb. 13. Vol. VII, 16-12-1991) 
CoL 319-90 

Intemet~ 
(Deb. I, Vol. VI, 
Col. 166 

Internet S)'IIem 
(Dcb. 13, Vol. VII, 16-12-1998) 
CoL 192-93 

Milusc of Internet by Terrorists 
(Deb. 7, Vol. VI. 01-12-1998) 
Col. 447 

New IIarnIc Polic:)' 
(Oeb. 3. Vol. VI, 02-12-1991) 
CoI.4J.44 

09-12-1998) 

Poor Internet Savice 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 133 
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Shri luwant Singh. Shri Japnoban and 
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Col. 1 
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Col. 240-41 

Investment by NRis 
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CoL 295-96 

Investment in Coal Sector 
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Investment in Railway Sector 
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Iran 
Chemical Weapons 
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Col. 80 

Pact with Iran 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 214-15 
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Sanctions in Iraq 

(Deb. 13, Vol. VII, 16-12-(998) 
Col. 178 

US Military Attack on Iraq 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. I 

Irritation 
Accelerated Irrigation Benefit Programme 

(Deb. 8, Vol. VI, 09-12.1998) 
CoL 13840 

Almati Irrigation Project 
. (Deb. 8, Vol. VI, 09-12-1998) 

Col. 127-29 
Badanalla and Kolab Irrigation Projects 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 161 

Bakrol Irrigation Project 
(Deb. 13, Vol. VII, 16-12-] 998) 
Col. 126 

Ban OD Irrigation Schemes 
(Deb. 3, Vol. VI. 02-12-1998) 
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Bansapr Inter-State Project 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 117-1. 

Bateshwar and Sultanlanj Pump Ca,nal 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 141 

Irription Capacity 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 227-30 

Irrip&ien Equipments Manufacturing 
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(Deb. 1~, Vol. VII, 18-12-1998) 
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(Deb. 3, Vol. VI, 02-12-1991) IrripIionPlCilities 
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(Deb. 11, Vol. VII, 23-12-1998) 
Col. 122-23 
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Col. 72-74 
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Col 102-12 

Construction of CIIIIIs 
(Deb. " Vol. VI, 09-12-1"') 
Col'5-" 
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(De". I', Vol. VII, ~3-12-1"') 
CoI.11G 
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(Deb. I, Vol. VI, 09-12-1991) 
Col. 272 

Drip IITilation System 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 74 
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(Deb. 6, Vol. VI, 07-12-1998) 
Col. 236-31 

FieldDlain 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 62 

Fund for Upper Krishna Project 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 83-14 

Funds for Drip lITigation Scheme 
(Deb. 3, Vol. VI, 02-12-"1998) 
Col. 136 

CoL 110-12 
hription Facilities in Hilly Areas 

(Deb. II, Vol. VII, 23-12-1998) 
CoL 217-19 

IITiptian Menaaement 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 221 

ImptionPlOject 
(Deb. 13, Vol. VII, 16-12-1998) 
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.......... Projects in J.tK 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 152 

IrriJltion Projoc:ts in Kersla 
(Deb. " Vol. VI, 09-12-1998) 
Col. 21~19 

Imption Sdbeme of Bihar 
(Deb. II, Vol. VII, 23-12-(998) 
Col. 120 

. '. 
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(Deb. I, Vol. VI, 30-11-1991) 
Col. 191 
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(Deb. 3, Vol. VI, 02-t.2-1991) 
Col. 236 

Krislma Vaney Project 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 238 
(Deb. 18, Vol. VII, 23-12-1998) 
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Maheshwar fnilation Project 
(Deb. 11. Vol. VII, 23-12-1998) 
Col. 51-52 

MiIIlOft Weils Scheme 
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(Deb. 8, Vol. VI, 09-12-1998) 
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CoI.308-09 
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Col. 459 
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Government of Punjab for early 
completion ofThetn ~ Project (MUR 
317) 
(Deb. 14, Vol. VII, 17-12-1998) 
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Col. 356 
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(Deb. 8, Vol. VI, 09-12-1991) 
Col. 317 

Sankosh Water Canal 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 76-77 

Solar Pumping System 
(Deb. It Vol. VI, 09-12-1991) 
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(Deb. 13, Vol. VII, 16-12-1998) 
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Projects 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 119 
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(Deb. kJ, Vol. VII, 16-12-1998) 
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Unirrlpted Land in Bihar 
(Deb. 11, Vol. VII, 23-12-1998) 
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(Deb. 1"3, Vol. VII, 16-12-1998) 
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Upper Tunga Irrigation Project 
(Deb. ta, Vol. VII, 23-12-1998) 
Col. 36-37 

Water Manalement ProlJ'lllllllll 
(Deb. U, Vol. VII, 23-12-1998) 
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Ispat Vrja L1d. 
Show Cause Notice to Ispat Urja Ltd. 

(Deb. IS, Vol. VII, 18-12~1998) 
CoL S3-SS 

Isnel 
Defence Deal with Israel 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 114-1S 

Indian Delegation to Israel 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 267-68 
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Prison Reforms 

(Deb. 12,. Vol. VII, 15-12-1998) 
Col. 213-14 . 

Jain Commission 
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Commission Report 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 2S2 
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• Assistance to JlcK 

(Deb. 8, Vol. VI, 09-12-) 998) 
Col. 207 

Bridge at River Ravi 
(Deb . .17, Vol. VII, 22-12-1998) 
Col. 274-7S 
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Deployment of Additional Forces in J&K 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. S6 
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(Deb. 17, Vol. VII, 22-12-1998) 
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(Deb. 6, Vol. VI, 07-12-1998) 
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,(Deb. 16, Vol. VII, 21-12-1998) 
Col. 66 

Financial Crisis in JIcK 
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Firm, by hk Troopi I Industries in J & K 
(D.b. 2, Vol. VI, 01-12-]991) I (Deb. S, Vol. VI, 04-12-1998) 
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Infrastructure Development in J4K' 
(Deb. 16, Vol. VII, 21-J2-199.) 
Col. 201 

International Line of Control 
(Deb. 17, Vol. VII, 22-12- I 998) 
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Intemationalisation of Kashmir Issue 
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Col. 86 
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Col. 434-35 
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Minority status 
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Col. 74 
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(Deb. Il, Vol. VII, 15-1:2 .. 1991) 
CoI.l36-37 
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CoL" 

SaJal_ Uri ~I Power Proj_ 
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(Deb. 11, Vol. VIl, 14-12-199') Seizureof ExplolivninlWhmlr 
Col. 240 (Deb. 7, Vol. VI, 0'-12-199') Coll..,. 
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Shahtoosh Trade in J&K 
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Col. 330-36 
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Col. 166 
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Japanese Collaboration in RoadIBridges 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 101-02 

(Deb. 13, Vol. VIl. 16-12-1998) Japanese Investment in India 
CoL279-86 (Deb. 11. Vol. VII. 14-12-1998) 

Terrorist Activities in J&K Col. 4849 
(Deb. 2, Vol. VI, 01-12-1998) Political Dialogue with Japan 
Col. 309 (Deb. 13, Vol. VII, 16-12-199-8) 

Tourists in Jammu and Kashmir Col. 291-92 
(Deb. S, Vol. VI, 04-12-1998) JawaharRoJprYojana 
Col. 86 

Tulbul Navigation Project 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 239 

UN Convention on Refugees 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. d6-87 

Upgradation of Jammu Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 236 

Violence in J & K 
(Deb. 12, Vol. VII, IS-12-1998) 
Col.7S-76 

Visit of J&K by Team of Officers 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 24748 

Financial Performance ofJRY 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 42-51 

Fund to DRDAS under JRY 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. J JO-I J 

Jawahar Rojgar Yojana 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 207-08, 221 

Loans under JRY 
(Deb. 5, Vol. VI, 04-1.2-19-98) 
Col. 307-08 

Misuse of Funds under JRY 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 28-30 

Japan Reserved Fund orJRY for SCIST/OBC 

I (Deb. 9, Vol. VI, 10-12-1998) 
Assistance from Japan to AP Thermal Col. 116-17 

Plants 
(Deb. I, Vol. VI, 30-11-1 ~98) Journalists 
Col. 161~ Wage Board for Journalists 

Economic Sanctions 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 31 

(Deb. 7. Vol. VI, 08-12-1998) 
Col. 381-82 

Judklary 
Japan Aid to Sericuhure Industry Cases against Additional Session Judges 

(Deb. S, Vol. VI,. 04-12-1998)· (Deb. 6, Vol. VI, 07-12-1998) 
CoL 194-95 Col. 296-97 
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Code of Conduct for Hip Judiciary 
(Deb. 16. Vol. VII, 21-12-199.) 
Col. 248-49 

Corruption in Judiciary 

Use of Jute Bill \ by Cement 
Manufacturers 
(Deb. II, Vol. VII •• 4-11-1998) 
Col. 275 

(Deb. 16. Vol. VII, 21-12-199.) JateC ......... oI .... 
Col. 132 

Financial Autonomy to Judiciary 
(Deb. 6. Vol. VI. 07-12-1991) 
Col. 55-56 

Judsementl in Various LanJUIpi 
(Deb. 16. Vol. VII. 21-12-1998) 
. CoL 257-58 

IleIIrement Ale of Judpl 
(Deb. I, Vol. VI, 30-11-199') 
Col. 291 

Closure ofPurc::huina Centres of JCI 
(Deb. S, Vol. VI, 04·12·1991) 
Col. 153 .. 55 

Procurement made by ICI 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 157 

JaveaUeHoma 
Juvenile Homes 

(Deb. 12, Vol. VII. 15-12-1991) 
Col. 245 

Seminar on Lower Judiciary kalJuh MI.rovarYlaa 
(Deb. 16. Vol. VII. 21-12-1998) Kailuh MansarovarV.,. 
Col. 87-88 (Deb. 3, Vol. VI. 02-12.1998) 

Separation of Judiciary from Executive Col. 151-52 
(Deb. 1, Vol. VI, 30-11.1998) Karnataka 
Col. 203 

Service Conditions of Lower JudiciIII")' 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 202'()3 

AIR Rela)' Station at Koppal and Salem in 
Kamataka and Tamil Nadu 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 249 

Speed)' Disposal ofLitiption Amount Sanctioned b)' World Bank 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 7. Vol. VI, 08-12-1998) 
Col. 56 Col. 240 

Streamlining of Judicial System 
(Deb. ), Vol. VI, 30-11-1998) 
Col. 328-29 

Justice DblDUb Committee 
Justice Dhanuka Committee 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 191 

Jute 
Export ofJule 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 281-82 

Jute Mill at Katihar 
(Deb. IS, Vol. VII, 18-12-199') 
Col. 377 

ATM Centres ofCanara Bank in Ban&lore 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 30S..()6 

Bench ofGujarat High Court It Vadodara 
and K.arnataka High Court Bench at 
Hubli 
(Deb. 16,.Vol. VII. 21-12-1998) 
Col. 192-93 

Black Head Worm 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 4346 

Central AssiSlMCe for Developing Hotels 
inKarnarab 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 163 
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Cor.structioll of Over Bridle Near Lilierlcy RMe in KImataka 
P ..... ram (Deb. 16. Vol. VII. 21-12-1998) 
(Deb. 9. Vol. VI, 10-12-1"1) CeI.264-65 
Col. 196. LoMteK......ubyNABARD 

ControversyOveraReliBiousShrineN_ (Deb. 5. Vol. VI, 04-12 .. 1991) 
Chikkmaplur (KamatIkaXSt) Col. 2l.S 
(Deb. 4. Vol. VI. 03-12-1991) LPTItKo,.-l 
Col. 439 (Deb. 11. Vol. VII. 23-12-1991) 

. CRPf Centres Col. le3-G4 
(Deb. 17, 'tIDt. VII. 22-12-1991) M.S.K.MiIl.Gul .... Kamataka 
Col. 140-44 (Deb. 15. Vol. VII. 11-12-1991) 

Debt Recovery Tribunal 
(Deb. 11. Vol. VII. 14-12-1998) 
Col. 274 

E.L.R. T.S. Project for Banplore City 
(Deb. 14. Vol. VII. 17-12-1991) 
Col. 112 .' 

French Aid to Karnataka 

Col. 327-21 
M ...... Plan ofKamataka 

(Deb. II. Vol. VII. 14-12-1998) 
Col. 431 

Mohile POlt Officel in Kamataka 
(D.a.. 13. Vol. VII. 16-12-1998) 
Col. 191 

(Deb. 5. Vol. VI. 04-12-1991) Mod.misldonofCCI 
Col. 90 (Deb. 15. Vol. VII. 18-12-1991) 

Fund for Agriculture and Allied Activities Col. 74-75 
(Deb. 13. Vol. VII. 16-12-1998) MysoreAirpol1 
Col. 359-60 (Deb. 9. Vol. VI. 10-12-1998) 

Fund For Upper Krishna Project . 
(Deb. 18. Vol. VII. 23-12-1991) 
Col. 83-84 

Funds for Vocational CourN. in 
Kamataka 
(Deb. 11. Vol. VII. 14-12-1991) 
CoI.6~ 

Hydel Powor Project 
(Deb. 1.6. Vol. VII. 21-12-1991) 
Col. 207 

lSI Activities in Kamataka 
(Deb. 7. Vol. VI. 01-12-1991) 
Col. 433-34 

Jog Falls 
(Deb. II. Vol. Vllr 14-12-199') 
Col. 231 

Krishna Valley ProjeclS 
(Deb. 11. Vol. VII. 23-12-1998) 
Col. 228-29 

Col. 92 
Need to Provide Financial Assistance to ' 

the State Government of Kamataka for 
deliltina the Water Tanks in Kolar in 
KnItIka(MUR 377) 
(Deb. 11. Vol. VII. 23-12-1991) 
Col. 329-30 

Need to release two thousand' crores of 
rupees to the State Government of 
Klrnataka to meet the damage caused 
due to h~.vy rains in the State (MUR 
317) 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 360 

New CRPF Wing 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 64 

Pendina Bills ofMysore Palace 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 131 
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Pipeline from Mangalore to BangaloreTelephone Connection in Karnataka 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
Col. 101 Col. lSI-52 

Power Production in Kamataka 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.~S 

Power Projects in Karnataka 
(Deb. 6, Vol. VI" 07-12-1998) 
Col. 92 

Printing of Telephone Directories in 
. Kannada 
. (Deb. 18, Vol. VII, 23-12-1998) 
Col. 86-87 

Rehabilitation ofTribals of Nagar hole and 
Bhadra Sanctuaries 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 86 

Resurvey of Land 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 333-35 

Separate Agro Channel for Kamataka 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 114 

Setting up ofNew STC Centre in Kamataka 
(Deb. 15, Vol. VII, 18-12-1998) 
0)1. 77-" 

Setting up of Space Gallery 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 93-94 

Shortage of Power in Karnataka 
(Deb. J, Vol. VI. 30-11-1998) 
Col. 157 

Sports Activities in Kamataka 
(Deb. 1'1, Vol. VII, 14-12-1998) 
Col. 167 

Support Price for Tobacco 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 71 

Taj Hotel in Nagarahole National Park 
(Deb. 16, Vol. VII, 21-12-1998) 
CJI. 185-86 

Thermal Power Plant in Kamataka 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 80 

Upper Krishna Project 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 187 

Upper Tunga Irrigation Project 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 36-37 

Urban Infrastructure Development 
Projects. '. 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 21~1 1 

Kelker Committee 
Kelker Committee Report 

(Deb. 9, Vol. VI. 10-12-1998) 
Col. 264-65 

Kendriya Bhandar 
Vigilance Department of Kendriya 

Bhandar 
(Deb. 18, Vol. VII,' 23-12-1998) 
Col. 34-35 

Kendriya VId,y~. 
Ban on Admission in KVs 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 134-35 

Computer Education in Kendriya 
Vidyalayas 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 250-52 

Enrolment in KV 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 159-60 

Establishment ofKendriya Vidyalayas 
(Deb. I, Vol. VI, 30-11-1998) 
Col, 175-76 

Filing of an Appeal 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 218 



130 LOK SABHA 

Increase ira Age of Retirement 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 92 

Pension Benefit 
(Deb. 6, Vol. VI, C7-12-1998) 
Col. 131 

Public Participation in KVslNV. 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 93-131 

School Buildings 
(Deb. I, Vol. VI, 30~11-1998) 
Col. 182 

Standard of Education in Kendriya 
Vidyalayas 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 77-78 

Yoga Teachers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 197-98 

Kendrlya Vidyalaya SaDlfbaa 

Probe into Alleged Corruption in K VS 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 83-8S 

Ken .. 
Assistance sought by Kerala 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 234-46 

Bench of High Court at Trivandrum 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 167 

Beypore-Kallani Canal 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 47-48 

Cargo Complex at Calicut 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 161 

Centrally Sponsored Health Scheme in 
Kerala 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 4S9-88 

Computerisation 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 397-98 

Construction of Foot Over Bridaes in 
Kera1a 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 148 

Construction of UnderlOver Bridaes in 
Kerala 
(Oeb. 14, Vol. VII, 17-12-1998) 
Col. 75 

Development of Ashan Memorial 
Trivandrum 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 259 

Development of Health System in Kerala 
(Deb. 12, Vol. VII, I S-12-1998') 
Col. 231-32 

Development of International Airport at 
Trivandrum 
(Oeb. 4, Vol. VI, 03-12-1998) 
Col.28S 

Development of Malabar Reaion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 129 

Development 'afPanchakarma Institute of 
Ayurvedic Medicine in Kerala 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 88-89 

Development of Tourism in Kerala 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 91-92 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 413 

Development Projects under CRZ Act 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.S4 

Disease in Arecanuts 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 175-76 
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Doubling of Railway Line in Kerala I Grant to Coir Industry Workers ofKerala 
(Deb. 14, Vol. VII, 17-12-1998) (Deb. IS, Vol. VII, 18-12-1998) 
Col. 99-100 Col. 293-95 

Eco-Tourism 
(Deb. I S, Vol. VII, 18-12-1998) 
Col. 305 

ESI Hospitals in Kerala 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 257 

Establishment of National Waterway in 
Kerala 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 130 

Expansion of Ship Repair Facilities at 
Cochin Shipyard 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 145-46 

Expenditure on Doordarshanl AIR Projects 
in Kerala 
(Deb. 18, Vol. VJI, 23-12-1998) 
Col. 165-66 

Field Drain 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 62 

Financial Assistance for Hospital Projects 
in Kerala 
(Deb. 2, Vol. VI,'.OJ-12-1998) 
Col. 4()6..()7 

Flights from Nedumbassery Airport 
(Kerala) 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 162-63 . 

Food Parks 
{Deb. 3, Vol. VI, 02-12-1998) 
Col. 114-15 

fund for Ship Building and Repair 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 237-38 

Hindustan Insecticides Limited 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 131-33 

Hotel to Start in Cochin 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 377-78 

Hotels and Motels in Kerala 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 305-06 

Hydel Power Station at Mananthavady 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 210-11 

Hydro Electric Project in Kcrala 
(Deb. 6, Vol. VI, 07-12-1998) 

.' Col. 222 

I.R.E.D.A. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 263-64 

Implementation of Career Advancement 
Scheme 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 61 

Implementation of CRZ Notitication in 
Kerala 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 112-13 

Improvement of Telephone Facility in 
Kerala 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 387-88 

International Flight from Tri"andrum 
(Deb. 9, Vol: VI, 10-12-1998) 
Col. 136-37 

Internet Facility in Kerala 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 141-42 

Funds for Inland Waterways in Kerala Irrigation Projects in Kerala 
(Deb. 11, Vol. VII, 14-12-1998) I (Deb. 8, Vol. VI, 09-12-1998) 
Col. 117-18 I Col. 218-19 



132 LOK SABHA 

Joint Venture Power Pr..;e. of~ 
(Deb. I. Vol. VI. 30-11-1"') 
Col. 252 

Kaymculam ThennaI Poww ...... --. 
(Deb. II. Vol. VII. 14-12-IMI) 
Col. 62 

Loans to Farmers by N_n __ IIIks 
in Kerala 
(Deb. 11. Vol. VII. 14-12-1"') 
Col. 343 

Malabar Tourism Circuit 
(Deb. IS, Vol. VII. 1'-12-ltt') 
Col. 56 

Mangrove Forests in K ... 

Need to include Kerala in the Express 
Highway between North and South 
(MUR377) 
(Deb. IS. Vol. VII. 23-12-1998) 
Col. 334 

Need to initiate appropriate measures to 
itftplementtheAvariCommittee Jleport .,,4 increase the quantum of loan 
ficllities to KeraJa (MUR 377) 
(Deb. 6. Vol. VI. 07-12-199') 
Col. 316-17 

N cht Landin. Facility at Trlvandrum 
Airport 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 120 

(Deb. 6. Vol. VI. 07-12-1'911) 
Col. 175 Peddy Cultivation 

(Deb. Il, Vol. VII. 16-12-1998) 
Col. 143-44 Medical Facilities in Tn" t_ 

(Deb. 17. Vol. VII. 22-12-1"') 
Col. 73-74 P.ol Pumps 

(Deb. 17. Vol. VII, 22-12-1998) 
CoI.2l0 Mid-Day Meal in Ker" 

(Deb. 16. Vol. VII, 21-12-1991) 
Col. 216 

National Literacy Mission 

Production of Cashew 
(Deb. IS, Vol. VII. 11-12-1991) 
Col. 178-79 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 2 16-17 'Proposal for Wldenin. ofNH-17 

Navodaya Vidyalayas in K .. ta (Deb. l. Vol. VI, 30-11-1991) 
Col. 2117 

(Deb. 16, Vol. VII, 21-12-1'") 
Col. 169 PurchaN of Medicines fi'om KSDP, Kerala 

(Deb. 7, Vol. VI. 0'-12-1998) 
CoL 110-12 Need for early completion of electrification 

work of the Shoranur-Kochi Railway 
line in Kerala (MUR 377) 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 390 

Need to allocate adequue fUnds to take 
up anti-sea erosion WORS in Kerala 
(MUR377) 
(Deb. 7, Vol. VI .. 01-12-1991) 
Col. 678-79 

Need to extend Sabary railway line upto 
Punalur via Sabarimal. in Kerala 
(MUR377) 
(Pcb. 9. Vol. VI, 10-12-19M) 
CoL21U9 

Rebate on Coir Product 
(Deb. II, Vol. VII. 14-12-199') 
Col. 343 

Rehabilitation Schemes For Gulf 
Returnees 
(Deb. II, Vol. VII. 23-12-199') 
Col. 131 

Rel_ of'O% Central Share for Sc/sT 
(Deb. 7, Vol. VI, 0'-12-1991) 
Col. 167 

Release ofCentr&1 Shire 
(D.b. 17, Vol. vn, 22-12-1991) 
Col. I<4S 
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Sea Erosion in Kerala 
(Deb. 8, Vol. VI, 09-12-199') 
Col. 186-87 

Setting up of Cancer Centre in Ker .. a 

Upgradation of Thiruvananthapuram 
Airport 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 184 

(Deb. 2. Vol. VI, 01-12-1991) V.I.P.LounaeatCalicutAirport 
Col. 405-06 (Deb. 14, Vol. VII, 17-12-1998) 

Settin. up of Satellite Earth Station at 
Trivandrum 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. S7-S8 

Stay Granted on the Quota of LPG 
Connections by the High Court of 
Kerala 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 635 

Telephone connections in Kerala 
(Deb. 8, Vol. VI, 09-12-.998) 
Col. 122 

Telephone Exehan •• 
(Deb. 13, Vol. VII, 16-12-199') 
Col. 231-46 

Telephone Exchanges under S.D.C.A.ln 
Kerala 
(Deb. 3, Vol. VI.. 02-12-1991) 
Col. 63-69 

Col. 147 
VLPT at Mananthody and HPT at 

Cannanore in Kerala 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 167 

Vocational Courses 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 617-1' 

K,,....e 
Allocation of Kerosene OillLiaht Diesel 

Oil 
(Deb. 2, Vol. VI, 01.12·1998) 
Col. 311 

Distribution Control on Industrial 
Kerosene 
(Deb. 2, Vol. VI, 01·12-1998) 
Col. 65-66 

SKOILOO DeIIers 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 314-15 

Tellichery Mahe by Pus Khadi lid Villale Industries 
(Deb. 6, Vol. VI, 07-12-1991) Co_ .... 
Col. 261-62 

!hennal Power Plant In Kerala 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 242-43 

Transmitters! Air Stations in Kerala 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 51-52 

Tunnel Across Calicut 
(Deb. 4, Vol. VI, 03-12-1998) 
COl. 221 

TV Transmitters in Ketala 
(Del'!. J, Vol. Vl, 02-12-1998) 
COl. 70-71 

Khadl and Village Industries Commission 
(Deb. 5, Vol. VI, 04.-12-1998) 
Col 260-61 

Khadi Industry 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 151-52 

Stock of Khadi Gramodyog 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 309 

KIa. Credit Card 

Klsan Credit Card 
(Deb. 11, Vol. VII. 14-12-1991) 
Col. 347 .. 1 
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Kutir Jyoti Prolramme I Expon of Labour 
KutirJyotiProgramme I (Deb. 7, Vol. VI, 08-12~1998) 

(Deb. 16. Vol. VII, 21-12-1998) Col. 489-90 
Col. 193-94 Fixation of Labour Material Ratio 

KUWIit (Deb. 9, Vol. VI, 10-12-1998) 
Col. 39 

Compensation to Kuwait Returnees Guarantee Board for Agricultural Labour 
(Deb. 3, Vol. VI, 02-12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Col. 253 Col. 140 

Economic Assurance to Gulf War 
Returnees 
(Deb. 13, Vol. VII, 16-12-1998) I 
Col. 393-94 

Kuwait Returnees 
(Deb. 18, Vol. ",n, 23-i2·1998) 
Col. 3~31 

Labour(s) 
Absorption of Casual Labourers 

(Deb. 9, Vol. VI, 10-12·1998) 
Col. 271 

Agricultural Labour 
(D~b. 2, Vol. VI, 01-12-1998) 
Cal. 347-41 

High Powered Committees 
(Deb. 2, Vol. VI, 01·12-1998) 
Col. 398 

Identification of Bonded Labour 
(Deb. 12, Vol. VII, 15·12-1998) 
Col. 253·54 

Improvement of Un organised Labour 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 27-28 

Industrial Tribunal·cum Labour Courts 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 169-71 

National Commission for Rural Labour 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 323 

Agricultural Labourers 
(Deb. 7, Vol. VI, 
Col. 127-29 

08-12-1998) I Need to look into the grievances of the 
employees of the Tannery and 
Footwear Corporation ofIndia (TIFCO) 

Amendment in Labour Laws and textile mills under N.T.C. in Kanpur 
(Deb. 2, Vol. VI, 01-12-1998) (MUR377) 
Col. 304 (Deb. 4, Vol. VI, 03-12-1998) 

Availability of Creches 
(Deb. 17, Vol. VII, 22·12-1998) 
Col. 123-26 

Bonded Labour in Carpet Industry 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 38~81 

Compensat4on to Agricultural Labour 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 186-87 

Col. 427 
Occupational Classitication of Workers 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 81-84 

Pensionary Benefrts to Casual Labourers 
(Deb. 9, Vol. VI, -10·12.1998) 
Col. 269-70 

Rural Labour Commission 
(Deb. 7, Vol. VI, 08·12·1998) 
Col. 558-62 

Exploitation of Women Workers Skilled and Unskilled Emigrants 
(Deb: '2, Vol. VI, 01-12-1998) (Deb. 2, Vol. VI, 01.12.1998) 
Col. 6-7 Col. 446-47 
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Subsidy to Workers Problems ofChilka Lake 
(Deb. II, Vol. VII, 14-12-1998) (Deb. 15. Vol. VII, 18-]2-1991) 
Col. 38-39 ' Col ~.s-S6 

Survey on Workers La"t IUIaAbdem. 
(Deb. 2, Vol. VI; 01-12-1998) 
CoL 481-84 Mismanagement in Lalit KaJaAkadetni 

(Deb. 16. Vol. VII, 21-12-1998) 
TukForce 

(Deb. 2. Vol. VI, 01-12-1998) 
Col. 433-34 

Trade Union 
(Deb. 17. Vol. VII, 22-12-1998) 
Col; 66 

Trainlnj for Labourm 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 66-71 

Violation of Labour Laws 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 269-70 

Violation of Labour Laws in Industries 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 277 

Voluntary RetirerneRI Scheme 
(Deb. 5, Vol. VI. 04-12.1998) 
Col. 265 

Waps to the Workers 

CoL 34-36 
Land Reforms 
Computerisation of Land Record 

(Dob. 14, Vol. VII, 17-12-1998) 
Col. 41-43 

Land Reclamation 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 65-66 

Land Record 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 139-40 

Land Reforms 
(Deb. 9, Vol. VI, 
CoL 80-11,188-89 

LaDpaae(l) 
Chhattisprhl Lanau1ge 

(Deb. 7, Vol. VI, 
Col. 221 

10-12-1998) 

01-12-1998) 

(Deb. 7, Vol. VI, 01-12·1991) 
CoL 3n-7I Hindi as National Lanpage 

(Deb. 12, Vol. VII, 15-12-1998) 
Welfare Fund for Emiannt Workers 

(Deb. 2, Vol. VI, 01-12-1998) 
CoI.3n-78 

Welfare Scheme for Rural Labourers 
(o-cb. 7, Vol. VI, 08-12-1998) 
Col. 597-612 

Col. 91 
Need to sanction necessary funds for 

translation of the Constitution ofindia 
into Kuhmiri language (MUR 377) 
(Deb. 17, Vol. VII, 22 .. 12-1991) 
Col. 392 

Women Labourers 
(Deb. 12, Vol. VII, 15-12-1998) PublicCodeMlNllliD,llk •• , 
Col. 278 . (Deb. 17. Vol. YH,' " .. 12-1998) 

Workers in Unorganised Sector 
(Deb. 2, Vol. VI. 0]-12-1998) 
Col. 409-11 

Lake 
Conservation orDaI Lake 

(Deb. 16, Vol. VII, 21-12-]998) 
Col. 66 

Col. 167 
Regional Language 

(Deb. 17. Vol. VII, 22-12-1998) 
Col. 160-61 

Teaching of Indian Languaces 
(Deb. 8, Vol. VI. 69-]2-1998) 
Col. 242 
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Law and Order 

Expenditure incurred for Controlling Law 
and Order 

L1C Mutual Fund 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 230-:31 

(Deb. 17, Vol. VII, 22-12-1998) Loan by LlC for Water and Sewera.e 
Col. 147 I Projects 

I (Deb. II, Vol. VII, 14-12-1998) 
Expert Committee for Law and Order . Col. 314-15 

(Deb. 17, Vol. VII. 22-12-1998) 
Col. 105 Uquefled Natural Go 

Integrated Policy on Law and Order 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 275 

Review of Law and Order 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 270-72 

Leatber 

Leather Industry 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 78-79 

Ubrlry 

Rural libraries 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 126.27 

Ubya 

Import of Urea from Libya 
. (Deb. 12, Vol. VII, 1'-12-1998) 

Col. 281 

Life Insurance Corporation oflndia 
Agitation by LlC Employees 

(Deb. 5, Vol. VI, 04-12-] 998) 
Col. 265-«; 

Assistance for Water Supply and 
Sewerage by L1C and OIC 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 253-58 

Entrance ofLlC in Commercial Banking 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 279 

Gas based Projects on Imported Liquefied 
Natural Gas 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 29-30 

LNG Projects 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 485-86 

Supply of Liquefied Natural Gas 
(Deb. 17. Vol. VII. 22-12-199.) 
Col. 78,171-72 

Uquefled Petroleum Gal 
Black Marketing ofCyUnders 

(Deb. 12, Vol. VII, 15-12-199.) 
Col. 76-77 

Bogus Transfer Vouchers 
(Deb. 2. Vol. VI. 01-12-199.) 
Col. 309-12 

Domestic LPG in Motor Cars 
(Deb. 2, Vol. VI. 01-12-199.) 
Col. 464-65 

Earning from Security Deposits 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 389-90 

Implementation ofNewCentral Guidelines 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 165 

Installation Charges 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 45-46 

LPG Bottling Plants 
(Deb. 17. Vol. VH, 22-12-199') 
Co1.2~ 
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LPG Connections 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 44244 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. S03.()4 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 83 

LPG Connections in Delhi 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 324-25 

Price_~LPG and Petroleum Products 
(Deb. 7, Vol. VI, 08-12-1998) 

, Col. 237-38 

Refilling Plant in U .P. 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 108 

Registration Fees for Booking Gas 
Connections 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 206-07 

LPG Connections in Rajasthan 
(Deb. 17, Vol. VII, 22~12-1998) Special Quota of LPG 
Col. 74-75 (Deb. 7, Vol. VI, 08-12-1998) 

LPG Coupons to MPs 
(Deb. 12, Vol. VlI j 15-12-1998) 
Col. 104-05 

LPG Cylinders for Gujarat 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 165~7 

L~G Outlets and Petrol Pumps 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 235-36 

LPG Recovery Plant 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 412 

LPG Supply 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 167~8 

Manufacturing of Illegal Cylinders 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 127-28 

Col. 308 . 

Stay Granted on the Quota of LPG 
Connections by the High Court of 
Kerala 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 635 

Supply of LPG 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 217 

Supply of LPG through Pipelines 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 196 

Supply of LPG to Tea Garden 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 197 

Supply of Pipeline Gas in Mumbai 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 408-09 

Marketing of LPG by Private Entrepreneurs Temper ProofSoal Cylinders 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 2,Vol. VI, 01-12-1998) 
Col. 465 Col. 398 

Need to clear waiting list for domestic LPG 
in Gujarat(MUR37) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 679 

Need to include Ranchi as Hill area for 
marketing ofLPG (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 384 

Uquefted Petroleum GuApnc:y(s) 

Allotment of LPG Agencies 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 347 

Allotment of LPG Agencies and Petrol 
Pumps 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 251 
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Au.... 01 'farol P...,. ad LPO 
Aflss'" 
(tHb. 12 ..... VI~ 1~-12-199') 
Collf,·!2 .. 

__ Ie. iD lIIbaIUllid ICIIhmir 
(0.. '2, \1bI. VD, 15 .. 12-1998) 
~ ... 

LPC ~utOflftip 
(Deb. 12, Vol. VII, 15-12-1998) 
('.01.62 

a..lervatiol1 for Petrol Pumps/LPG 
A,eoeie. 
(Deb. 7, VCJI. VI, 01-12-1991) 
Col lSI 

Revival ofPeb'Ol PwnpaILPG Apnc;ica 
(Deb. 2, Vol. VI, OI-12-1991) 
Col. 391 

Uqaor 
Liquor Factories 

(Deb. 11, Vol. VH, 23.12.199') 
Col. 197 

Separate Cell for LIqIor and Tobacco 
(Deb. II, Vol. VII, 1 .. ·12·1991) 
~. 346 • 

U.ency Mission 
Perforrnanu of Literacy Mission 

(Deb. 1, Vol. VI, 30-11-1998) 
Col. 7~·76 

Uvrstock 

Advance Paymeat 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 232 

AmOU.1t of Central Loan 
(Deb. II, Vol. VII, 14-12-1998) 
Co13~28 

Ban on the Term Loan to the Mlnorttlea 
(Deb. 2, Vol. VI, 01-12-199.) 
CoL 313-14 

Committee to Waive ofTLOIIlI 
(Deb. J 5, Vol. VII, 18-12-1998) 
Col. 34-35 

Credit PoHc:y 
(Deb. II, Vol. VII. 14-12-1991) 
Col 32S·26 

External Commercial Borrowings 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 310-11 

Financial Assistance to Weavers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 338 

Increllin. the Limit of Loan for 
Agricultural Sector 
(Deb. S. Vol. VI, 04-12-1991) 
Col. 2.59-60 

Internal Debt 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 2S1 

International LoIns to Agricultural Sector 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 13 

Export of Livestock and Animal Products Loan from Steel Development Fund 
(Deb. 13, Vol. VII, 16-12-1991) (Deb. 4, Vol. VI, 03-12-1991) 
Col. 273-" CoL 155-57 

Livestocks 
(Deb. I, Vol. 'VI, 09-12-1991) 
CoL 211-16 

lAaIlIId AdYaIIm 
AbolitloD of Compound Interest on 

Agricu1Iure Loan. 
(D.b. 11. Vol. VII, 14-12·1991) 
~1. n~3S 

Loan Relief Scheme 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 109-10 

Loans by IDBI and S81 to NTPC 
'(Deb. S, Vol. VI, 04-12-1998) 
Col. Jf4 

Loans from Domestic Market 
(Deb. 11, Vol. VII, 14-12~1998) 
Col. 361 

t. 
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Loans to Defaulters 
(Deb. .s, Vol. VI, 04-12-1998) 
CoL 309-11 

Loans to Engineering and Medical 
Students in Rajasthan 

Lok"dalats for DVB 
(Deb. 6, Vol. VI, 
Col. 192-93 

Lobyukta 

07-12-1991\) 

(Deb. II, Vol. VII, 14-12-1998) Lokayukta in States 
Col. 212-17 (Deb. 18, Vol. VII, 23-12-1998 1 

Loans to Sugar Mills Col. IS4-SS 
(Deb. II, Vol. VII, 14-12-1998) Lottery 
Col. 275-76 

Loans/advance to MIs Padmini Polymers 
Ltd. 
(Deb. IS, Vol. VII~ 18-12-1998) 
Col. 292-93 

RecQvery of Loans 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 201 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 315 

Ban on Lotteries 
(Deb. 12, Vol. VII, 15-12-199X) 
Col. 278-79 

MIKIanu 

Modernisation of Madarsas 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 61-63 

MadhyII Pradesh 

Recovery of Loans from Industrial Houses Acquisition of Land on Bhopal-Sandi i 
(Deb. S, Vol. VI, 04-12-1998) Road for Defence Use 
Col. 92-93 (Deb. 9, Vol. VI, 10-12-1998) 

Sanctioning of Loans by State Bank oflndia Col. 72-73 
(Deb. IS, Vol. VII, 18-12-1998) AppointmentsinJKDColliery 
Col. 72 (Deb. IS, Vol. VII, IS-12-1I)fj>() 

Special Term Loan to Punjab 
(Deb. IS, Vol. VII,. 18-12-1998) 
CoL 60-61 

Use of Bank Loans 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 391-92 

Waiving of Loans 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 113-14 

Writing off the Loan by Banks 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.20)4t 

LokAda .... 
LokAdalats 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 200 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 263 

Col. 112-13 

Approval of Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 161-62 

Ayurvedic Col/ege Rewa(M.P.) 
(Deb. 12, Vol. VII, 15-12-'1998) 
Col. 94-95 

Bhander Power Plant 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 294 

Capacity of Rewa Relay Center 
(Deb. 8, Vol. VI. 09-12-1998; 
Col. 280-81 

Central Road Fund for Gujarat and M, p, 
(Deb. I, Vol. VI, 30-11-1998' 
Col. 162-63 
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Change in Departing T~ of Passenger 
Tr:dn • Jabalpur, 
(0"0. 9, Vol. VI; 010-12-1998) 
C{)l. 271-72 

C0nr.erva'don and Growth of Medicinal 
Plants 
(Deb. ll, Vol. VII, 14-12-1991) 
,,'01. 74--75 

ConmuctioD of Hospital Building 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 64 

Creation of Districts 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 354 

Crop of Soyabean 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 26-28 

Financial Irregularity in RGSM 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 90 

PM Transmitter at Jabalpur 
(Deb. a, Vol. VI, 09- t 2-1998) 
Col. 137-3. 

Oerman Project for Improvin& Hospitals 
in M.P. 
(Deb. 7, Vol. VI, 0'-12-1998) 
Col. 379 

OSI'I Survey to Assess Iron-Ore Deposits 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 163-64 

Institution of Organic Product 
(Deb. " Vol. VI, 09-]2-]998) 
Col. 27]-72 

Internet Facility in M.P. 
Declaration of ROld from DeVis to (Deb. 3, Vol. VI, 02-12-1998) 
NemavaruN.H. Col. 173-90 

(Deb. 16, Vol. VII, 21-12-1991) IrreaularltiesinP.C.O.CentresinM.P. 
Col. SS.56 (Deb. 13, Vol. VII, 16-12-1991) 

Development Scheme for Betel Leaf Col. 162-64 
(Deb. 3, Vol. VI, 02-12-1991) KhajurahoTemplea 
Col. 126-27 I 9 

Doordarslwt Centre 1& Mohar, Saini in 
l Madhya Pradeah 

(Deb. 18, Vol. VII, 23-12-1991) 
Col. 117 

Doordarshan Kendru in Mldhya Pradesh 
(Deb. 11, Vol. VII, 23-12-1991) 
Coi. 205 

Drinking Water Scbeme for M.P. 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 198-204 

Drip lrriJalion S)'Item 
(Deb. II, Vol.' VII, 23-12-1998) 
Col. 74 

Expansion of Indore Airpon 
(Deb. 14, Vol. VII, 17-12-1998) 
~89 

Expenditure on Expreu Hipway in M.P. 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 63 

(Deb. 6, Vo. VI, 07-12-1 91) 
Col. 264-65 

Land for Indore Airport 
(Deb. 14,Vol. VII, 17-12-]998) 
Col. 62-63 

LinkslnCl Bues ofTenorists in Madhya 
Pl'Idelh 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 30S 

Loss caused to the Crop of Soyabean by 
Rea disease in Madhya Pradeah (MUR 
377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

Mahelhwar Hydel Project in M.P. 
(Deb. 16, Vol. .VIl, 21-12-1998) 
Col. 265 

NCDC 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 327 
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Need for construction ofa bridge on River 
Chambal at Udaighat in Morena 
passing through Uttar Pradesh and 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 278 

Need to ensure early completion of the 
bypass on National Hishway No.7 at 
Jabalpur in Madhya Pradesh 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.3S1 

Need to ensure that funds sanctioned for 
the welfare of STs are used for their 
welfart only particularly in Madhya 
Pradesh (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 271 

Need to ensure that Namoshudra Bengalis 
are recognised as Scheduled Castes in 
Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 286-87 

Need to establish a relay centre of Delhi 
Doordarshan at Agannalwa in Madhya 
Pradesh (MUR 377) 
(Deb. IB, Vol. VII, 23-12-1998) 
Col. 329 

Need to Open Sugar mill at IIInderia Tehsil 
in Madhya Pradesh (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 347 

Need to sanction Maisajhar and Arpa 
irrigation projects of Bilaspur district. 
Madhya Pradesh and release adequate 
funds for the purpose (MUR 377) 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 461-62 

New Airports in M.P., U.P. &. Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 215 

OECF Assistance to Bihar and M.P. 
(Deb. II, Vol. VII, 14-12-1998) 
Col.3S6 I 

Opening of Telephone Exchanges 
(Deb. 3, Vol. VI, 02-1:'·19") 
Col. IS8·59 

Policy for Installation ofLPTs 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 215-18 

Power Generadon Units in M.P. 
(Deb. 16,' Vol. VII, 21-12-1998) 
Col. 242-43 

Public Telephone in M.dhya Pradesh 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 204 

Rai-Mustard Research Centre 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 131 

Sardar Sarover Dam 
(Deb. 13, Vol. VII. 16·12-1998) 
Col. 130-31 

Setting up of TV Towers at Kannaucl and 
Khategaon Tehsil in Madhya Prndesh 
(Deb. 8, Vol. VI, 09·12-1998) 
Col. 318 

Shortage of Coins in M. P. 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 202-03 

Soap Industry 
(Deb. 15, Vol. VII. 18-12-1998} 
Col. 115 

Sports in Rural Areas of Madhya Prade~h 
(Deb. 6, Vol. VI, 07-IZ-[QQfP 
Col. 160 

Strength of Teachers 
(Deb. I, Vol. VI, 30-11-1 '1Q8) 
Col. 179-81 

Tons Lift Irrigation Project 
(Deb. 13, Vol. VII, 16-12-1998) 
C..ol. 247-48 

Training Research and Rehabilitation 
Centre 
(Deb. p, Vol. VII, 22-12-1998) 
Col. 226-27 
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Upgradation ofLPT intoHPT in Madhya 
Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 91 

Upgradation of Shyamshah Medical 
College, Rewa (M.P.) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 411-12 

Mahajan CommissJon 
Mahajan Commission 

(Deb. ]7, Vol. VII, 22-J2·1998) 
Col. ]67-68 

Mahanadl C9alftelds Umited 
Accident in Mahanadi Coalfield Limited 

(Deb. 5, Vol. vi; 04-12-1998) 
Col. 300-01 

Deliyery Orders of Coal to Displaced 
Persons by MCL 
(Oeb. II, Vol. VII, 14-12-1998) 
Col. 252 

Diversion of Fund 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 75-76 

f'erfonnance ofMCL 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 70 

T~mporary Workers in MCL 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 403 

Treatment in AIIMS of Employees of 
Mahanadi Coalfields LUi. 
(Dcb. 11. Vol. VII. 14-12-1998) 
Col. 371 

M :.thBnll~:1r Thlepbc lle NLc:am Umited 
Extension of Operational Jurisdiction of 

MTNL 

Metropolitan Cities Telephones Under 
MTNL 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 146-47 

New Billing System by MTNL 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 167 

New Office ofGM (EAST) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 199-200 

Redressal of Grievances in MTNL 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 24849 

Mahlrash~ 

AIR Station at Parbhani in Maharashtra 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 38-39 

Annual Plan Outlay for Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 241 

Archaeological Sites in Solapur 
(Deb. II, Vol. VII, 14- I 2-1998) 
Col. 14748 

Cashewnut Board in Maharashtra 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 203-04 

Central Quota for MBBS Courses in State 
Medical Colleges 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 204-1S 

Chocking of Matheran Hills by Plastic 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 290-91 

Clearance to Water Supply and Sewerage 
Project 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI.84-8S 

(Deb. 3, Vol. 
Col. 94 

Clearance to Worli-Bandra Sea Link 
VI, 02-12-1998) (Deb. II, Vol. VII, 14-12-1998) 

Col. 82-83 
LQSS to MTNL Condition of National Highway No.4 

(Deb. 18, Vol. VII, 23-12-1998) (Deb. 1, Vol. VI. 30-Jl-1998) 
Col. 135 CoL I~S 
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Construction of Air Strip it Pbahan I Encroachmenl of Land in Mumbai . 
(Mabarashtra) I (Deb. 14. Vol. VII. 17-12-199" 
(Deb. I., Vol. VII, 17-12-1998) ~.16-17 
Col. 166 

Construction of Individual Latrine 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 173 

Construction of Over Bridaes in 
Maharashtra 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 357-59 

Construction of Railway Lines In 
Maharuhtra 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 209-21 

Construction/Maintenance of National 
Hiahways in Maharaabtra 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 105-06 

Crimes in Mumbai 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 289·90 

Development Corporation of Backward 
Classes 
(Deb. 17, Vol. VII. 22-12-1998) 
CoL 198 

Development ofOrowth Cen1I'e 
(Deb. IS. Vol. VII. 11·12·1998) 
Col. 2'·27 

Development of Land belonaina to Salt 
Commissioner 
(Deb. II. Vol. VII, 14·12-199.) 
Col. 394-95 . 

Doordanhan Cover.,e in Mahll'Uhtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 201 

Enerpin, of Pump_ in Rural Area 
(Deb. 6, Vol. VI, 01-12·1991) 
Col. 236-38 

Expansion of Doordll1lhan Network in 
Auranpbad, Mlharashtr. 
(Deb. II, Vol. VII. 23-12-199') 
Col. 232-33 

Expansion ofTelephone Exchqcs 
(Deb. 11. Vol. VII. 23-12-199')" 
Col. 129-30 

Fax Facilities in Maharllhtra 
(Deb. 3, Vol. VI, 02-12-1998) . 
Col. 269-71 

Food Parks 
(Deb. 3, Vol. VI. 02-12-1991) 
Col. 114-15 

Fund for Agricullure and AlliedActivities 
(Deb. 13. Vol. VII. 16-12-1998) 
COI.3S~ 

Irregularities in Allotment of S'fD,PCO 
Bootha 
(Deb. II. Vol. VII. 23-12-1998) 
Col. 74-75 

Krishn • ..()odavari Action Plan 
(Deb. II. Vol. VII. 14-12-19,.) 
C.oJ. J 22·23 

Mahar.shtra Infrastructure Finll1ce 
Corporation 
(Deb. 4, Vol. VI, 03· J 2-1991) 
Col. 233 

Maharashtra Mudd of Tribal 
Development 
(Deb. 7, Vol. VI. O'-12-1V98) 
Col. 499 

Drinkins Water Supply in Maharulttra Mini Telephone Exchan,es 
(Deb. 14, Vol. Vll, 17-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
Col. 4-17 Col. 271 

Economic Crisisln Maharubtra ModomiA&ion of Jalpon Airport 
(Deb. 5, V~1. VI. 04-12-1991) (Deb. 4, Vol. VI, 03-12-1998) 
CoL 168-69 Col. 279 
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Mumbai Sub-Urban Railway 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 399-402 

Museum of Natllral History in 
Maharashtra 
(Deb. ll, Vol. VII, 14-12-1998) 
Col. 165 

National Highways for Vadharbha Region 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.8S 

N<DC 
(Deb. 13, Vol. VlI, 16-12-1998) 
Col. 1S3~,327 

Need for early fimctioning of telephone 
ex-changes in Pune district, 
Maharashtra (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 280-81 

Need to clear the proposal of Government 
of Maharashtra for construction of 
dwelling units for Beedi workers iJ:! 
Solapur(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 279 

Need to enhance procurement price of 
cotton to at least Rs. 3,000/- per quintal 
in Maharashtra (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
.Col. 384-85 

Need to ensure that regional Central 
Government Offices use Marathi 
language for correspondence with local 
people in Maharashtra (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 385-86 

Need to provide adequate funds to 
Government of Maharashtra to 
compensate people affected by cyclone 
in Raigarh district (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.~1 

Maharashtra State Co-operative 
Cotton Grower's Marketing Federation 
(MUR3n) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 334 

New Airport at Navi Mumbai 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 217-18 

New Railway Lines 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 171 

Pauranic Temple in Maharashtra 
(Deb. I I, Vol. VII, 14-12-1998) 
Col. 57-58 

Power Stations in Maharashtra 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 96-98 

Proposal for New Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 216-17 

Provision for Divider on NH-3 and'NH-6 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 246-47 

Railway Police Commissionerate 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 134 

Regional and Development Plan of 
Maharashtra under CZMP 
(Deb. II, Vol. VII, 14-12-1998) 
Cot. 143 

Removal ofMaharashtra from World Bank 
Loan List 
(Deb. IS, Vol. VII, 18-12-1998) 
-Col. 191 

Reserve Forest in Maharashtra 
(Deb. I, Vol. VI, 30-1i-1998) 
Col. 171 

Revival of Sick Mills 
(Deb. IS, Vol. VII, 18-12-1998) 
Cot. 80 

R~ck Sliding on Railway Line 
Need tO,sanction the export quota of (Deb. 14, Vol. VII, 17-12-1998) 

cotton of at least five lakh bales to the Col. 172-73 
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Rural Development Scheme 
(Deb. ~ 4, Vol. VII,17-12-1998) 
Col. 20.s.06 

Rural Development Schemes in 
Maharashtra 
(Deb. 9, Vol. VI, IO-12-1998) 
Col. 126 

Mahatma Gandhi 
Memorial of Mahatma Gandhi 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 193-94 

Statue of Gandhi 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 132 

Sardar Sarover Dam 
(Deb. 13, Vol. VII, 16-12-1998) MahilaSamriddhlYojana 
Col. 130-31 Mahila Samriddhi Yojana 

Setting up of New TV Relay Centres in (Deb. II, Vol. VII, 14-12-1998) 
Maharashtra Col. ~2 
(Deb. 3, Vol. VI, 02-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
Col. 169-70 Col. 118-19 

STD Facility in Maharashtra 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 198-99 

Maldives 
Indian Assistance to Maldives 

(Deb. 8, Vol. VI, 09-12-1998) 
Sugar Zones in Maharashtra Col. 56 

(Deb. 17, Vol. VII, 22-12-1998) Maogolia 
Col. 227-28 

Supply of Pipeline Gas in Mumbai 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 408-09 

Telecom Facilities in Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 91-95 

Upliftment of Weaker Sections in 
Maharashtra 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 60-62 

Urban Infrastructure Projects 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 186 

Utilisation of Fund by Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 218 

Waiting List for Telephone Connection in 
Maharashtra 
(Deb. 13, Vol. VII, 16-12-1998) 
Col.j34-42 

World Bank Ties with MEB 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 210 

Welcome to Parliamentary Delegation from 
MangoJia 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 4 

Manipur 
Condition ofManipur National Highway 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 85 

Conservation of Forest in Manipur 
(Deb. 6, Vol. VI, 07-12- 1998) 
Col. 135 

Development of Tourist Infrastructure in 
Manipur 
(Deb. 15, Vol. VII, 18-b-1998) 
Col. 326-27 

Imposition of Armed Forces Special Power 
Act in Manipur 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 396-97 

Inclusion of Territorial Boundary of 
Manipur in Cease-Fire 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 210 
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Need to Check the Menace of Drug-

trafficking in North-East Region. 
particularly in Manipur (MLJR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 317-18 

Supply of Essential Commodities to 
Manipur 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 214 

Telecommunication Facilities 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 116-20 

Manuscripts 

Neglect of Manuscripts 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 81 

MarineLlfe 

Sea Turtles in Orissa 
(Deb. I, Vol. VI .. 30-11.1998) 
Col. 324-25 

Marine Product(s) 

Degradation of Marine Resources 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 90 

Export of Marine Products 
(Deb. II, Vol. VlI, 14-12-1998) 
Col. 210-11 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 316-21 

Prawn Cultivation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 145-45 

Sea Food Export 
(Deb. IS, Vol. VII, 18·12-1998) 
Col. 64~6 

Matten Under Rule 377 
Loss caused to the Crop of Soyabecn by 

Rect disease in Madhya Pradesh 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

Need for completion of Nab in agar Super 
Thennal Power Project in Auranaabad. 
Bihar during Ninth Year Plan 
(MUR377) . 
(Deb. 17, Vol. VII, 22·12-1998) 
Col. 391 

Need for construction ofa fly over-bridge 
on Railway level crossing between 
PeddapaJli and Manthani, Andhra 
Pradesh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 391 

Need for Construction of a Railway Over· 
bridge at ChandauJi-Salcaldiha Station 
Road U .P. (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 

Need for construction of a railway over-
bridge near Ulundurpet in Tamil Nadu 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331-32 

Need for early completion of electrification 
work of the Shoranur-Kochi Railway 
line in Kerala (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 390 

Need for early Completion ofwork of sugar 
mill at Jahangirpur in Khurja 
Parliamentary constituency (U.P.) 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 426 

Need for early constitution of East Coast 
Zonal Railway Ulers Consultative 
Committee with headquarters at 
Bhubaneswar, Orissa (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 680-81 

Need for early creation of separate 
Bodoland State (MUll 3 77) 
(Deb. 16, Vol. VII, 21-12·1998) 
Col. 311 
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Need for early functioning of telephone I Need for Revival of Hindustan Shipyard 
exchanges in Pune .district, Limited {MUR 377) 
Maharashtra{MUR377) (Deb. 3, Vol. VI, 02-12-1998) 
(Deb. 14, Vol. VII, 17-12-1998) Col. 317 . 
Col. 280-81 

Need for early reconstitution of Haj 
Committee (MUR 377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 360 • Need for establishment of Dr. Ambedkar 
National Public Library at Janpath, 
New Delhi (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 309-10 

Need for exploration of oil blocks at 
Sunderbans and adjoining areas in 
West Bengal (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 33S 

Need for Immediate Repair and 
Maintenance of the Tamil Nadu part of 
the Thiruvananthapuram-
Kanyakumari National Highway No. 47 
(MUR377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 318 

Need' for implementation of 
reconunendations of Backward Classes 
Commission for inclusion of certain 
Castes in Backward Class list 
(MUR377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 390-91 

Need for reconstruction of the railway 
bridge at Kachhilaghat on Kasganj-
Badaun road (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 308 

Need for regular payment of salary to 
municipality employees in Assam 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 361 

Need for setting up of a Amla based 
industry in Pratapgarh Region, Uttar 
Pradesh (MUR 377) 
(Deb. I~, Vol. VII, 23-12-1998) 
Col. 328-29 

Need for speedy implementation of rural 
electrification programme in Begusarai 
Parliamentary constituency in Bihar 
(MUR377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 462 

Need to allocate adequate funds to take 
up anti-sea erosion works in Kerals 
(MUR377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 678-79 

Need to Allow Tibetan Refugees to Sell 
Woollen Garments for their Livelihood 
(MUR371) 
(Deb .. 3, Vol. VI, 02-12-1998) 
Col. 314 

Need to approve the amendments made 
by Bihar Government to Boudha-Gaya 
TempleAct, 1949 (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 428 

Need to bring Legislation for creation "f 
three New Stales of Chhattisgarh, 
Uttaranchal and Vanarchal (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 348-49 

Need to bring out early on up-to-date 
telephone directory of Jamnagar 
District, Gujarat (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Cal. 286 
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Need to bring Regulation and 
development of coal, lignite and 
methane materials under the 
jurisdiction of State Governments 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 42S 

Need to chalk out a Centrally sponsored 
programme to save Paradeep Port, 
Hukitola Island and Lamp House in 
Orissa fi'om sea erosion (MUR 377) 
(Deb. 4, Vol. VI, Ol-12-1998) 
Col. 428 

Need to change the name of Vidyapati 
Nagar Railway Station in Samastipur 
district of Bihar as Vidyapati Dham 
railway station (MUR l77) 
(Deb. Il, Vol. VII, 16-12-1998) 
Col. 461 

Need to Check the Menace of Drug-
trafficking in North-East Region, 
particularlY in Manipur (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 317-18 

Need to clear irrigation projects of 
Hamirpur Mahoba, Uttar Pradesh and 
sanction adequate funds· for the 
purpose (MUR 377) 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. lO~ 

Need to clear the proposal ofGovemment 
of Maharashtra for construction of 
dwelling units for 8eedi workers in 
Solapur (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 279 

Need to clear waiting list for domestic LPG 
in Gujarat(MUR 377) 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 679 

Need for commission the All India Radio 
station at Tezpur in Assam (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 389-90 

Need for construction of a bridge on River 
Chambal at Udaighat in Morena 
passing through Uttar Pradesh and 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 278 

Need for construction of by passe. on 
National Hi.hway in Aliaarh 
Parliamentary Constituency, U .P. 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 3" 

Need to Decllre 'PIriyIr' in U..., DtIaict 
of U .P. u a Touriat Retort IIId ·1ake 
Steps for ita Dnelopment (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 313 

Need todecln 'Puri' in Orisaa 8-2 class 
city (MUR 377) 
(Deb. 13, Vol. vn, 16-12-1998) 
Col. 462 

Need to declare Sinnor area of Himachal 
Pradesh as Scheduled Tribe Area 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 288 

Need to Declare Suppon Price for Natural 
Rubber (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 313-14 

Need to defer releae of amount for Ganga 
Action Plan Phase n at VlUlIIWi till the 
matter is fully I.reed to by the 
concerned organisations (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 458-59 

Need to direct Food Corporation oflndia 
to Purchase Paddy from Fannen of 
Andhn Pradesh (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 314-lS 

Need to direct State Government of Bihar 
for early election to Panchlyats in the 
State (MUR 377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 360 
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Need to enhance procurement price of 
cotton to at least Rs. 3,000/- per quintal 
in Maharashtra (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 384-8' 

Need to enhance quota of essential 
commodities for the State of Orissa 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Need to Ensure Basic Amenities to Tribals 
at Kolli Hills in Tamil Nadu (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 3'0 

Need to ensure early completion of 
proposed Unchahar power project in 
Fatehpur District, Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 387 

Need to ensure early completion of the 
bypass on National Hipw.y No.7 at 
Jabalpur In Madhya Pradesh 
(MUR377) 
(Deb. 12, Vol. VII, 1'-12-199.) 
Col. 358 

Need to ensure early function in, of 
Ahmedabad Railway Division 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-199') 
Col. 354 

Need to ensure facilities to the workers 
by Contractors in Bharat Heavy 
Electricals Limited at par with 
permanent workers of the company 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-199') 
Col. 359 

Need to ensure proper. functioning of 
telephones in Jamna,ar District to 
Gujarat(MUR377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 458 

Need to ensure proper maintenance and 
modernisation of canals of Chambal 
irrigated areas (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 459 

Need to ensure that funds sanctioned for 
the welfare of STs are used for 
their welfare only particularly in 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 278 

Need to ensure that Namoshudra Bengalis 
are recognised as Scheduled Castes in 
Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 286-87 

Need to ensure that regional Central 
Government Offices use Marathi 
language for correspondence with local 
people in Maharashtra (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 315-86 

Need to ensure that State Government do 
not use ESMA frequently against 
Government Employees (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 335 

Need to establish a relay centre of 
Delhi Doordarshan at Agarmalwa in 
Madhya Pradesh (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 329 

Need to evolve a plan for channelisation 
of water of small rivers in Haryana 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 387-88 

Need to evolve Plans for Development of 
Diamond Industry in the Country 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. ~41 
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Need to expedite electrification work of 
the railway line., in Ranaghat-Gede and 
Ranaghat-Songaon sections in 
West Bengal (MUR 377) 
(Deb. 13, Vo!. VII, 16-12-1998) 
Col. 460 

Need to extend Kal)advanj-Nadiad train 
up to AIlInd in Cujarat and also attach 
more bOlies to it (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 671 

Need to extend Sabary railway line upto 
Punalur via Sabarimala in Kerala 
(MUR3n) 
(Deb. t, Vol. VI, 10-12-1998) 
Col. 28W9 

Need to include Kerala in the Express 
Highwa, between North and South 
(MUR.377) 
(Deb .• 1, Vol. VII, 23-12-1998) 
Col. 334 

Need to in"ude Ranchi as Hill area for 
mvketirt ofL.P.G (MUR 377) 
(Deb. I. Vol. VI. 07-12-1998) 
Col. J84 

Need to inarease duty on imported sugar 
(MUR317) 
(Deb .• , Vol. VI, 03-12-1998) 
Col. 431 

Need to increase the relay capacity of 
Doordanhan at Urai, U.P. (MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 27&.79 

Need to initiate appropriate measures to 
implement theAvari Committee Report 
and increase the quantum of loan 
facilities to Kerala (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 386-87 

Need to Introduce a Direct Train between 
Delhi and Kotdwar (MpR 377-) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 3]2-13 

Need to introduce a fast passenger train 
between Asansol and Rampurhat via 
Andal-Sainthia-Suri in West Bengal 
(MUR377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 680 

Need to introduce air service on Delhi-
Kota-Mumbai and Delhi-Kola-Indore 
route (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 330 

Need to involve local representatives in 
development activities for removal of 
poverty in KBK diltricts of Orissa 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 359 

Need to lay a new railway line between 
Tindivanam and Cuddalore via 
Pondicherry (MUR 377) 
(Deb. 14, Vol. VII, 17-12 .. 1998) 
Col. 281-82 

Need to lay broad gauge Railway Line 
between Bandikui andAgra (MUR 317) 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 279 

Need to look into the functioning of civil 
and E & M Department of Central 
CoaIf1elds Limited (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 427 

Need to look into the grievances of land 
oustees of Ramagundam Super 
Thennal Power Station of NTPC in 
Andhra Pradesh (MUR 377) . 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 288 

Need to look into the grievances of the 
employees of the Tannery and 
Footwew"Corporation of India (fIFCO) 

. and textile mills Wider N. T.C. in Kanpur 
(MUR377) 
(Deb. 4, Vol. VI, 03-12~ 1998) 
Col. 427 



SUBJECT lNDEX 151 

Need to look into the Problems being faced 
by Textiles Industry (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 351 

Need to open Sugar mill at Panderia Tehsil 
In Madhya Pradesh (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 347 

Need to provide adequate funds to 
Government of Andhra Pradesh to 
assist the people affected by recent 
cyclone (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 316 . 

Need to provide adequate funds to 
Government of Maharashtra to 
compensate people affe<:ted by cyclone 
in Raigarh district (MUR 377) 
(Deb. 13, Vol. VII; 16-12-1998) 
Col. 460-61 

Need to provide adequate funds to State 
Government of Uttar Pradesh for 
providing relief to the people affected 
by floods in Saflpur and Unnao Teh.iI, 
U.P. (MUR3n) 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 313 

Need to provide B-2 category Status to 
Jamnalar town for payment of house 
rent allowance to Government 
employees (MUR 377) 
(Deb·. 18, Vol. VII, 23-12-1998) 
Col. 327 

Need to provide better communication 
facilities to Javvathu hill region in Tamil 
N~u(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 430 

Need to provide better facilities at 
Chandouli Railway Station in U.P. 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Co\. 348 

Need to provide better facilities at Pune 
Railway Zone (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 393 

Need to provide Central Assistance for 
Modernisation of Sugar Mills in North 
Bihar(MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 3'2 

Need to Provide Central Funds for 
Construction of Dam on Ganga at 
Kanpur in Uttar Pradesh(MlJR 377) 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 316-17 

Need to provide financial assistance to 
State Government of Himachal Pradesh 
for construction offive overbridges on 
lakes between Bhakhra Dam, Auhar, 
Ha1la and Mandura (MUR 377) 
(Deb. 17, Vol. VII, 22-12- t 991) 
Col. 387 

Need to provide financial assistance to 
the State Government to Kamataka for 
desiltlna the Water Tanks in Kolar in 
Kamataka (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 329-30 

Need to provide financial help for proper 
maintenance of canals/nullabs in 
Calcutta (MUR 377) 
(Deb. 18, Vol. YII, 23-12-1998) 
Col. 332 . 

\ 
!!Need to provide more air facilities at 

Kanpur Airport, U.P. (MUR:377) 
(Deb. 17, Vol. YII, 22-12-1998) 
Col. 388 

Need to provide more halts of trains 
running in East Delhi (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 383-84 

Need to provide reservation facilities to 
the members of Muslim Community 
doing similar vocation as being done 
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by SCS and STs in Hindu community 
(MUR317) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 459-60 

Need to provide sufficient staff to the 
office of General Manager, 
Telecommunication in Darbhanga 
Parliamentary Constituency, Bihar 
(MUR3n) 
(Deb. 16, Vol. VII, 21-12-1998) i 
Col. 310-11 

Need to provide Technical know-how and 
adequate Funds to Government of 
Bihar to 'check Severe Erosion caused 
by the Ganges in Samastipur and 
Vaishali districts ofB ihar (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 350 

Need to re-start functioning of Ranipet 
Railway Station in Vellore district of 
Tamil Nadu (MUR 377) 
(JJeb. 6, Vol. VI, 07-12-1998) 
Col. 387 

Need to release more funds for 
development of Bateshwar a tourist 
resort at Shikohabad, U.P. (MUR 377) 
(Deb. 18, Vol. VII, 23-12- 1 998) 
Col. 333 

Need to release more funds to the State 
Government of Punjab for early 
completion of Thein Dam Project 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 282-83 

Need to release two thousand crores of 
rupees ·to the State Government of 
Kamataka to meet the damage caused 
due to heavy rains in the State 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 360 

Need to remove the burden of Jiabilities 
imposed on Pa/ghat Unit of 
Instrumentation Limited and allow its 
continuance as a Public Sector 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 281 . 

Need to restore the passenger facilities at 
Mettur railway station'(MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 392 

Need to retain Office of Provident Fund 
relating to Employees of Coal Mines at 
Jabalpur, Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 313 

Need to review the decision for setting up 
tanneries and paper mills at Cuddalore 
in Tamil Nadu to check environmental 
pollution in the area (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 681~82 

Need to revive IOPL and bring it under 
administrative control of Ministry of 
Health and Family Welfare (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 280 

Need to safeguard the sanctity of Buddhist 
monuments in the CountJy (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 

Need to sanction adequate Central 
Assistance to State Government of 
Orissa to implement the 
recommendations of Fifth ,Pay 
Commission(MUR377) , 
(Deb. 7, Vol. VI,' 0'8-12-1998) 
Col. 679-80 

Need to sanction Maisajhar and Arpa 
irrigation projects of Bilaspur district, 
Madhya Pradesh and release adequate 
funds for the p'urpose (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 461-62 
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Need to sanction Metro underground and 
Metro Electric Trains for Southern 
Railway ReJion (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 310 

Need to sanction necessary funds for 
translation of the Constitution oflndia 
into Kashmiri language (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 392 

Need to sanction the export quota of 
cotton of at least five lakh bales to the 
MaharashIra Slate Co-operative Cotton 
Grower's Marketing Federation 
(MUR377) 
(Deb. ra, Vol. VII, 23-12-1998) 
Col. 334 

Need to send a Central Team to Khagari. 
Parliamentary Constituency in Bihar to 
Chalk out a Plan to Check Recurring 
Floods(MUR 371) 
(Deb. 3, Vol. VI, 02-12-1998) 
('..at 315-16 

Nacd to set up a Bench of Oujarat High 
, Court at bjkot (MU1l371) 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 388 

Need to set up an LNG TenniDaI in Andhra 
Pradesh (MUR 377) 
(Dob. 6, Vol. VI, 07-12-1998) 
Col. 385 

Need to set up HoeV)' Industry in Lalpnj 
Parliamentary Constituency in Uttar 
Pradesh (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 349-50 

Need to shift Administrative Control of 
Hindustan Cables .Limited from 
Industry Ministry to Communications 
Ministry to Facilitate its revival 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Calm 

Need to start Air Service between Nasik 
and Delhi Via Aurangabad or Poona 
(Ml1R377) 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.3]U 

Need to start work at Vagaliyar and 
Sablakot Power projects in J&K 
(MUR377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 678 . 

Need to stop the telecast of the programme 
City Halehal on Television at district 
Khiri, Uttar Pradesh (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331 

Need to take concrete steps for early 
upgradation of Ahmedabad' Airport in 
Gujarat (MUR 371) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 677-78 

Need to take necessary steps for stopping 
cross-border movements of anti-
natiOlJ4l.l insurgents along the border 
ofTripura (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 330-31 

Need to take steps for Promotion of 
Tourism in Jammu and Kashmir 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.3S1-52 

Need to cake steps to check deforestation 
in Sunderbans area in West Bengal 
(MUR317) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 681 

Need to take steps to solve the power 
problems ofChandigarh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 389 

Need to take steps to solve the 
unemployment problem in the country 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 212 



154 LOK SABHA 

Need to take stringent action against the 
police personnel responsible for death 
in poJice lock-up (MUR 377) 
(D,b. 16. Vol. VII. 2/-/2-/998) 
Col. 309 

Need fO take stringent security. steps to 
safeguard the sea coast in Gujarat 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

Need to treat the calls between Hyderabad 
and sub-urban areas within a radius of 
100 kilometres of Hyderabad city, I 
Andhra Pradesh as local calls: 
(MUR377) 
(Deb. 18. Vol. VII. 23-12-1998) 
Col. 334 

Need to uplfade J.K. Cancer Institute in 
Kanpur 'as Regional Cancer Institute 
and Provide MOdem fau:i1ities there 
(MUR311) 
(Deb. I. Vol. VI, 09-12-1998) 
Col. 347-48 

Need to withdraw Decision for Closure of 
PSUs and Take Steps for their Revival 
(MUR377) 
(Deb. I, Vol. VI., OQ-12-1998) 

Member 01 Par1ia .. nt 
Abolition of Discretionary Quotas 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 83 

ImpunitylProtection Enjoyed by MP 
(Deb. 11, Vol. Vll, /4-12-1998) 
Col. 394 

Letters from MP 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 388-89 

Letters ·trom MPs on Bank Affairs 
{Deb. 5, Vol. VI, 04-12-1998) 
Col. 98 

LPG Coupons to MPs 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 104-05 

Reply to MPs Letters 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 47$-76 

Reply to the Letters of MPs 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 241-42 

Member 01 P .. rllament LOCiI Arel 
Development Scheme 

Col. 349 

Medicinal Plants 
Ban on Herbs 

Enhancement of Fund under MPLADS 
(Deb. 8, Vol. VI. 09-12-1998) 

: Col. 13S 

(Deb. I, Vol. VI. 30-11-1998) 
Col. 27 

Conservation and Growth of Medicinal 
Plants 
(Deb, 11, Vol. VII; 14-12-1998) 
Col. 74-75 

Financial Assistance for Schemes on 
Medical Plants 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 479-80 

Smualing orMediclnal Herbs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 31-40 

I Fund to Bihar under MPLADS 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 82-83 

Funds under MPLADS 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 160-65 • 
(Deb. 13, Vol:VlI, 16-12-1998) 
Col. 98·106 

Members of Parliament Local Area 
Development Scheme (51.) 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 33S-3ti 

MPLADS 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 196-200 



SUBJECf INDEX 155 

(Deb. 13, Vol. VII, 16-12-1998) 
~. 183~,1~87 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 190-91 

Review ofMPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 23~33 

Revision ofMPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 56-57 

Utilisation of Funds under MPLADS 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 217 

Menalul Pan,1 
Mehaka Panel 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 199-200 

Metal(s) 
Nikel Extraction Plant 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 208 

Metro Rail 
Calcutta Metro Railway 

(Deb. 9, Vol. VI, 10-12-1998) 
CoL 125-26 

Metro Rail Project 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 359 

Need to sanction Metro underground and 
Metro Electric Trains for Southern 
Railway Region (MUR 377) . 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 310 

Mia Paper 

Mid Day Meal in Kerala 
(Deb. 16, Vol. VII, 21-12-1998) 
Cot. 216 

Mid Day Meal Scheme 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 18-81.168-71 
(Deb. 1, Vol. VI. 08-12-1998) 
Col. 185-86 M 

Mid Day Meal Scheme in H.P. 
(Deb. I, Vol. VI, 30-11-1993) 
Col. 77 

Mignt."n 
Migration from Bordcr Areas 

(Deb. 7, Vol. VI. 08-12-1998) 
Col. 62~21 

Migration ofPeoplc 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 81 

Migration of Population 
(Deb. 3, Vol. VI, 02~12-1998) 

Col. 124 

Milk and Milk Products 
Delhi Milk Scheme 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 28-29 

Infant Milk Substitutes 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 91 

Support Price For Milk 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 256 

Synthetic Milk 
(Deb. 17, Vol. VII, 22-12 1998) 
Col. 71-72 

Mica Paper Plant Mine(s) 
(Deb. I J. Vol. VII, 14-12-1998) 
Col. 333 

Mid-Day Meal Scbeme 
Allocation of Funds for Literacy and Mid-

DaySchcmes 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 148-54 

Accidents in Coal Mines. 
(Deb. IS. Vol. VII, 18-12-1998) 
Col. 24 

Closure of Coal Mines 
lDcb. 11. Vol. VII. 14-12-1998) 
CoI.~1 
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Condition~ of Mines in Lal MItia 
(Dtb. 11, Vol. VII, 14-12-1998) 
Ctd. lJl.94 

Mukherjee Committee on MineAcc-idlncs 
(Deb. II, Vol. VII, 14-12-19'S) 
Col. 417-18 

l.leV."..1l ofLai Maria Powc(S to A lumina, Aluminium and 
(Dd. 11, Vul. VH, 14 .. 12-1998) BauxiteMlnes 
Col. 411 I (Deb. 14, Vol. VII, 11-12-1998) 

Engapn<mt ofUbour frJ Stone Quarries I Cnl. 208-09 
(D~b. 11. Vol. VIl, 22.'2.' 998) Production CllpllCityofltampuraAlfaUl:lJa 
Col. 2614 Mine Plant 

. FundsforSinprenJCollifriet (Deb. 4, Vol. VI, 03-12-1991) 
(Deb. 1 I, ,Vol. VII, 14-12-199') Col 342-43 
Col 442 • Setting up of Mining Industries 

Gold DepOsits (Deb. 4. Vol. VI, 03-12-1"') 

(Dab. 4, Vol. VI, 03-12-1998) Col. 186 
CoL III Minerai(.) 

Granite Mining Projects In 001 
(Deb. 4. Vol. VI, 03-12-199.) 
Col 271-79 

I1lep.1Mines 
(Deb .• 4, Vol. VII, 11-12-1991) 
CoL 112 

1ncicMnce ofT.B.ID", Seoeor 
(Deb. 11, Vol. VII, 22-12-1"1) 
Col. 2).4 

Invntmllt of ,..,. COIIIJ ... 1eI II 
Mbtina 
(Deb. 4, Vol. VI, 03-12-199') 
Col. ,.." 

1111_ ofPubUc Seceot U ........ ina 
inM .... 
(Deb. 9, Vol. VI, 10.12-199.) 
Cal. 112 

M", ill...,.... <11M 
(o-b. 14, Vol. VII. 17-12-1"1) 
Col. 196 

MiUle LIceaoea _I.-e ... 
(Dtb. '. Vol. VI, 10-12·1991) 
o.t ... 

MlIIIII"" for IIUD MIMI 
(Dt'. 4. Vol. VI. 03-12-199') 
at S1w5I 

Classitlcation of Minerals 
(Deb. 4, Vol. VI, 03-12-1"1) 
Col 337 

Development ofMlneraI Sector 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 160 

Export o(Minerais 
(Deb. U. Vol. VII, 11-12.1998) 
Col. .13-14 

8xtrlClMttofln\'alulblo Mmw ia~ 
(Deb. 14, Vol. VII, 11-12-1991) 
Col 223-24 

Extractien olSea M iaeraIs 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 93-94 

Import of Albatot 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 166-67· . 

Minerai Exploration Surwys 
(Deb. 4, Vol. VI, 03-12-1",) 
Col. 348-49 

Mineral Reserve 
(Deb. 14. Vol. Vii, 17-12-1'91) 
Col. 52·55 

Sand Minerals 
(Deb. 18, Vol. VII. 2).12-199.) 
CoL ao.I3 
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MiII8IMmNeodIProcramme I (Deb. 17, Vol. VII, 22-12-1998) 
Minimum Needs Programme i Col. 25 

(Peb, 6, Vol. VI, 07-12-1998) I Atrocities COIIlmilted on Minorities in 
CoL 2j6 \,ario"pMSo'tbeQ>Ul'1Dy{OUR 193) 

.............. Suppot1Ptice I (Deb. 7, Vol. VI, Oa-12-iQ98) 
Col. 72741 

Market Support Price I 
(Deb. lJ, Vol. VH, 16-J2-199.) I 
Col. 162 I 

NIcd to dodm support price for Copra at 
rupee. four thouI.rut per quintal 
(MURlTl) 
(Deb. 4, Vol. VI. 03-12-199') 
Cot. 429 

Noed to Dec:Jare s..pport Price for Natural 
lubber (MUtl377) 
(Deb. 3, Vol. VI, 02-12-1991) 
CoL 313-14 

Support Prk:e for Copra 
(Dob. 3. Vol. VI, 02-12-1991) 
Col. 132 

s.won Price For Shelac 
(Deb. 18. Vol. VH, 23-12-1998) 
Col49-SO 

Support Price of JawarlMaize 
(Deb. I, Vol. V I. 09·12-I 99.) 
Co&.67 

Support Price of Paddy and Wheat 
(Deb.- a, Vol. VI. 09-12-1991) 
Col. 24-25 

Support Price ofSuprcMe 
(Deb. 3. Vol. VI, 02·12·199.) 
Col. 17 

Support Prices of COUDD 
(~b. " Vol. VI, 09-12-1991) 
Col. 83 

MlRority(l) 
1 S-Points Programmes 

(Deb. 2. Vol. VI. 01-.2·1991) 
Col. 67 
(Dob. 7, Vol. VI, 01·12-1991) 
~""'4 

(Dob. '. Vol. VI. 09-12-1998) 
Col 3.".,3 
(Deb. 9, Vor. VI. 10-12-1998) 
Col. 3»424 
(Deb. 13, .vol. VII, 16-12-1998) 
Col. f91·51J 

Acroc_ on MiawidIJ 
(Dcb. 7, Vol. VI. 01-12-199.) 
CoL 1..,1 

A!rocltiol on Minoriliu in IJ,iasdIan 
(Deb. l. Vol. VI. 01-12-1998) 
Col. JIO.9I 

Ben Of! dw T_ LOll t9b Minoritifs 
(Dob. 2. Vo'. VI. 01-11-1998) 
CoL ..... 

ClIriIriIn Pap ', .. _ 
(Deb. 12, Vol. VII, 15-12·19)8) 
Col. 163 

Educatioa Schemls for Minorifies 
(Dob. 16, Vol. VII. 21-12-199.) 
Col. 101005 

lob for Women and Ninaritill in lural 
Ateu 
(Deb .... Vol. VI, 03-12-1998) 
CoI."312 

KiU .... ~ 
(OM. 1, Vot Yr, OI·I2·I~9!j 
Col. S71-'72 

Minority FiRlncili eo.r-... 
(Deb. 17, Vol. Vll t 22·12·191?I; 
Col. 110 

Minority Swua 
(Dcb. 11, Vol. VII. 22-12·199.) 
CoL 2S1-59 

Mualim FIIDiIieI in Delhi 
(0.. 11, V ... VII, 22.12.1998) 
0IlM1 
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Need to provide reservation facilities to 
the members of Muslim Community 
doing similar vocation as being done 
by SCs and STs in Hindu community 
(MUR377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 459-60 

Violent Attacks on Minorities 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 12-14 

Welfare of Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 584-88 

Mints 
Performance of Mints 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 239-40 

Mittal Committee 
Mittal Committee Report 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 73-74 

Mizoram 
Setting up of a Central University at Aizwal 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 189 

MMTCUmlted 
Export ofIron Ore by MMTC 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 238-39 

Steel Plant by MMTC in Orissa 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 321 

Global Mobile Personal Communication 
by Satellite 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 92-93 

Mobile Cellular Services under DOT 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 386 

Molasses 
Ban on Molasses 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. S72 

Monopolies and Restrictive Trade 
Practices CommluloD 
Cases pending in MRTP Commission 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 178-79 

Monument 
Closing down of Taj Mahal due to 

Pollution 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 399 

Dholavir as National Monument 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 264 

Monument, Temples and Masjids for 
Renovation 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 141-42 

Remains ofPuspagiri Vihara 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 244 

Sound and Light Programme in Teenmurtl 
Mobile Telepboae(s) (Deb. II, Vol. YII, 14-12-1998) 
Cellular Companies Col. 324 

(Deb. 13, Vol. VII. 16-12-1998) MukherjeeCommlttee 
Col. 178 

Cellular Telephone 
Mukherjee Committee 

(Deb. 18, Vol. VII, 23-12-1 '198) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 189-92 

Col. 187 
.. Mukherjee Committee on Mine Accidents 

CellularTelephoneCompanie.s. . I (Deb. II, Vol. VII, 14-12-1998) 
(Deb. 18, Vol. VII, 23-12-1998) Col. 417-18 
Col. 176-77 
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MuDldflllty I North East Mirror Programme in Nagaland 
Bonds Iisued by Local Bodies (Deb. 13, Vol. VII, 16-12-1998) 

(Deb. S, Vol. VI, 04-12-1998) Col. 113-14 
Col. 147 Public Telephonel in Napland 

M ...... m (Deb. 3, Vol. VI, 02-12-199') 
Col. 242-43 

MUleum of Natural History in 
Maharashtra 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 165 

Sellina up of Space Gallery 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 93-94 

War Museum in Delhi 
(Deb. 4, Vol. VI, 03-12- 1998) 
Col. 86 

Mutual Fund 

SEBI Suuestions on Mutual Funds 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 55 

M)'IIIIIIIr 
Border-Trade Mechanism by Nationalised 
Bankl 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 340-41 

Damayanti Hydro Electric Power Station 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 204 

N .... nd 
Activitiel ofNSCN(M) after Cease-Fire 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 191-92 

Agreement with Naga People 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 117-1' 

Deve40pment of Nap land 

Talks with Nap LCIde,.. 
(Deb. 7, Vol. VI, 0'-12-199') 
Col. 498 

Nalandl M .... vibar.ad SobIIa s. ...... a 
Assistance to Nalanda Mahavihar and 

Sobha Sansthan 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 237-38 

Narrotla 
Flow of Narcotics 

(Deb. S, Vol. VI, 0"-12-1998) 
Col. 123 

Narcotic Drup Trade 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 139 

Purchase of Opium by Narcotici 
Department 
(Deb. II, Vol. VII, 1"-12-1998) 
Col. 341-42 

Smuaalina ofDrup 
(Deb. 11, Vol. VII, 1 .. -12-199.) 
Col. 242 

Supply of Chemical by DruB Mafiu 
(Deb. 5, Vol. VI, 04-J2-199.) 
Col. 121-22 

Natioall AcereditatioD Board TeltlllI 
aDd C.llbradoa La .... to .... 

National Accreditation Board Teatina and 
Calibration Laboratories 
(Deb. 6, Vol. VI, 07-12-199') 
CoI.59~ 

(Deb. 5, Vol. VI, 04-12- I 998) Nationll Alrieulturll Cooper.Uve 
Col. 209-10 MarketlDI Federadon ofJadla Uaaltld 

Funds to Napland 
(Deb . .5, Vol. VI, 04-12-1998) 
Col. 307 

Import of Onion throuah NAFED 
(Deb. I, Vol. VI, 09-12-1998) 
CoLS7 
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NAFED 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 99 

Setting up of Branches ofNABAJU> 
(Deb. II, Vol. VII, 14-12-1998) 
0>1.233-35 

(Deb. 13, Vol. VII. 16-12-1998) NltioulBookTralt 
Col. 66-67, 113-14 Translation of Boob 

Role ofNAFED in Controllinl the Price (Deb. II, Vol. VII, 14-12-1991) 
of Orlions Col. 133-34 
(Deb. 8, Vol. VI, 09-12-1998) National Co-operltlve Co ••• ·men 
Col. 139 'ederadonoflndiaUm .... 

National Airport Authority oflndia 
Audit of National Airport Authority of 

India 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 178 

Dividends from National Airport 
Authority 
(Del't. 14, Vol. VII, 17-12-1998) 
Col. 84-85 

National Aluminium Co ..... y Lbalted 

Purchases by NCCF 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 383 

Supply ofttems by NCCF 
(Deb. 7, Vol. VI, 08-12-1998) 
Coi.616 

Violation ofNorms by N.C.C.F. 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 323 

National Co-operadve Policy 
Losses in National Aluminium Company 

(Deb. 9, Vol. VI, 10-12-1998) NationalCo-OpcrativePolicy 
Co( 180-81 (Deb. 11, Vol. VII, 23-12-1"1) 

National Antbe .. 
National Anthem- played 

(Deb. l, Vol. VI,. 30-11-1998) 
Col.I 

N.tion.1 Bank for Alrkulturt and Rural 
Development 
Assistance to Bihar by NABARD 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 267-68 

Col. 99-100 
Natlo.al Commission for Cblldrta 
National CommisSion for Children 

(Deb. I, Vol. VI, 30-11-19'8) 
Col. 271 

Natioaal Com ..... lon for Mtaoritlll 
National Commission for Minorities 

(Deb. 12, Vol. VII, 15-12-199') 
Col. 108-09 

:'·oan to Karnataka by NABARD National ComnUJllon for Sclaedaled 
(Deb. 5, Vpl. VI, 04-12-1998) Clstell.dSeheduledTa1ba 
Col. 225 

L.uans by NABARD in Bihar for Roads 
and Bridges 
(Deb. 11, Vol; VII, 14-12-1998) 
CoL 298 

Promotion in NABARD 
(Deb. 15, Vol. vn, 11-12-199') 
Col. 59-60 

C(lnunission for SCIST 
(Deb. 2, Vol. VI, 01-12-199') 
Col. 472 

N.tio.al Commlssloa for W ... " 
National Commiuioa for Womea 

(Deb. 16, Vol. VII, 21-12-1991) 
Col. lOS 
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Nation' Cooperative Develop.,nt Out of Court Sc1tJemonI in Urea SUpply 
CetpontCioIl (Deb. 17, Ven. VII. 22-12-199') 

Col. 323-24 

(Dcb. 3, Vol. VI, 02-12-1991) 
Col. 223-2" 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. I 53-60, 327 

Natle •• ' Counell of Educational 
Raearch .ad Trainiftl 

NdoIIIIFfIIa 1M ... , •• tc.pwld, , 
Allocation ofPvndl b)' NFDC 

(Deb. II, Vol. VII, 23-12-199') 
Col. IS 

Financial Assistance by NFDC 
(Deb. 13. Vol. VII, 16-12-1"') 
Col. 259 

Technical Tcrminolol)' 
(Deb 1 V I VI 30-11-1998) _ Natlo.a' FI.anee .ad Dev ........ _ . , o. , CorporMIon 
Col.~ 

Translation of Books 
(Deb. 1 I, Vol. VII. 14-12-1998) 
Col. 133-3 .. 

Natloul Dairy DewlepJDeat Board 
Audit ofNDDB 

(Deb. 3, Vol. VI, 02-12-1998) 
CoI.167~ 

Nation.1 Finance and DevetoptllCftt 
_ Corporation 
(Deb. 12, Vol. VII, 15-12-1"') 
CoL 120 

NI ........... IbrC .. ...., 

Assistance fi'oIII NPa 
(Deb. I, Vol. VI, 09-12-1"') 
CoL 119-92 

NDD.B. Nat1G-... J H ....... De ........ 
(Deb. 8, Vol. VI, 09-12-1991) Corptn .... 
Col. 260-61 ConetitutlOll of'NHDC 

NldoMIDai"'Devdopment'"'-..... n (Deb. S, Vol. VI, 04-12 ... "..) 
"' - ....... - Col. 301-02 

National Dairy Development Corporation 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 261-66 

NaUoHl EI,"-Htpway Aadaertty 
Establishment of National Express 

HiJhway Authority 
(Deb. 6, Vol. VI. 01-12-1991) 
Col. 299 

National FertiUzen IJwIIed 
Atrocities on Women 

(Deb. 17. Vol. VII, 22-12-1998) 
Col. 186-87 

Naticmal Pertiiisers Limited 
(Deb. p. Vol. VII, 15-12-1998) 
Col. lSI 

NadeI!Ia1 RIP.,.) 
A.D.B. Loan for Natioaal HilttWIIYI 

Project 
(o.b. II, Vo1. VII, .4-12 .. 1"8) 
CoL 112 

AHocation for NH Work. in AnAra 
PradeIbIOrIIIa 
(Deb. I, Vol. VI, 3 .. 11-1991) 
CoI._3IS 

Alternative Route forNH·3IA 
(Deb. I,' Vol. VI. ~O.lI.I99') 
CoI.76-n 

Condidon of DeIhf-Dehradun National 
RfPway 
(Deb. It, Vol. VII. 14-12-1991) 
COl. 139-40 
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Condition of Hiahways 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 205 

Condition ofManipur Natiolial Highway 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.8S 

Condition of National Highway No.4 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.I64-6S 

Condition of National Highway-7 
between Mangavan and Hanumana 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 221-22 

Construction of Alleppey Bypass on 
National Highway 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 144 

Construction of Bombay-Ahmedabad-
Baroda Express Highway 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 127-28 

Construction of Bridges on N.H.-36 
(Deb. II, Vol. VII, 14-12-1998) 
COl.S7 

Construction of Bypass on National 
Highway-31 
(Deb. II, Vol. VII, 14-12-199') 
Col. 63 

Construction of Bypasses on National 
Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 271-72 

Construction of Rai I way Bridge and NH-
2 in Billar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 106 

Construction of Two Lane Track on NH-8 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 123 

Construction/Maintenance of National 
Hiahways in Maharashtra 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 105-06 

Convorsion of State Hlahways Into 
National Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 220-27 

Damage to National HlahwaYI due to 
Flood and Cyclone 
(Deb. 6, Vol. VI, 07-12-199') 
Col.i76 

Damage to National HlahwaysIBrldael 
by Cyclone 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 271-72 

Declaration of Road from Devas to 
Nemavlr as N.H. 
(Deb. 16, Vol. VII, 21-12-1998) 
Col . .5.5-.56 

Declaration of Roads as National 
Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 196-97 

Development and Maintenance of 
National Hlahways In J&:K 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 196-97 

Development of National Hiahways 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 3. 

. DevelopmentIModernlsation of National 
Highways 
(Deb. 6, Vol. VI, 07-12-1998)' 
Col. 239 

DevelopmentlUpgradatlon of N.H •. in 
Country 
(Deb. 6, Vol. VI, 07-12-1998) 

• Col. 053-.5$ 
Dilapidated Condition orG T. Road from 

Delhi to Khurja 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 189 

Dilapidated Condition ofSlkkim National 
Hiahway 
(Deb. II, Vol. VII, 14-12-1998) 
Col. ISS 
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Expansion and Maintenance of National 
Highway-8 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 196-97 

Expansion of National Highways in 
Gujarat 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 119-20 

Expansion ofNH-8-A 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 91-92 

Expansion of Rajkot-Ahmedabad 
National Highway 
(Deb. 16. Vol. VII, 21-12-1998) 
CoI.21 I 

Expansion/Development ofNH in Orissa 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 197-98 

Expenditure on Express Highway in M.P. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 63 

Expenditure on N.H. in J&K 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 149-50 

Four Laning between Baripada and 
Berhampur 
(Deb. I. Vol. VI. 30-11-1998) 
Col. 173-74 

Four Laning of Bhubaf\cshwar-Plirl and 
Konark-Pipli Road 
(Deb. 16, Vol. VII. 21-12-1l)1)8) 
Col. 264 

Four Laning Work on NIf-5 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 267 

Funds for Highway Development Projects 
from Oil Cess 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 208 

Funds for National Highway-5 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 24 1-42 

Highway Projects with A.D.B. 
Collaboration 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 115-16 

Housing and Commercial Development 
alongwith Highway 
(Deb. I, Vol. VI, 30-11-1998) 

Express Highways Col. 167 
(Deb. 16. Vol. VII, 21-12-1998) Col. 121 I Increase in Length of National Highways 

f inNinthFiveYearPlan 
Extension of National Highway-7A I (Deb. 6. Vol. VI. 07-12-1998) 

(Deb. I, Vol. VI. 30-11-1998) i Col. 158-59 
Col. 246 Land for Expressways 

Financial Assistance for Bridges on 
National Highway in U .P. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 91-92 

Foreign Investment in Express Highway 
Project 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 133 

Four Lane National Highways from Pune 
to Satna 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 165-66 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 192 

Lapse of Funds 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 185 

Legislation to Cleanse National Highways 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 272-73 

Linking of NH-34 Via Jamtada-Dumka-
Pakudar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 167-68 
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I..oam to Maharashtra for New Nation" 
IltpwayllBridges 
(Deb. 1. Vot. VI, 30· 11-1991) 

. Cel.m ... , 

Modol Concession Aareement for Lar" 
Highway Projects 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 323 

National Express Way Projects to Link 
Major Ports 
(Deb. 16, Vol. VII, 21-12-1998) 
CoLl~7 

NationalBxpress~ 

(Deb. I, Vol. VI. 30-11-1998) 
CoL 20344 

National Hiaftway No.8 
(Deb. 11. Vol. VII. 14-12-199') 
001.102 

Nilionai Hiahway·2·7 
(Deb. '6. Vol. VI, 07-12-1998) 
CoI.2S9 

National HiJhways 
(Deb. I. Vol. VI, 30-11-1991) 
0lL23l-4l 
(Deb. '. Vo!. VI •. 07 .. 12-199.) 
CoL1J4.16 
(Deb. J I, Vol. VII, 14-12-1998) 
Col.93-9S . 

NatIonal Hipwayl Aff'ected by Natural 
CtJamftils In Oujarat 
(Deb. I, Vol. VI, 30-11-1991) 
CoL lIS 

National Highways for VIdharbha Rep;n 
(Dob. 6, Vol. VI, 07-12-1998) 
CoLIS 

Nidonal HiJhwayI in Bihar 
(Deb:' II, Vol. VII, 14-12-1998) 
CoJ.I0S 
~ Hipw&)'l ill Cities 

(Dob. I, Vol. VI. 30-11·1998) 
ColI. 

National HfpWI)'I in Gujltat 
(Oeb. II. Vol. VII, 14-12-'991) 
CoL 195-96 

Nationa' HipWlya in J&K 
(Deb. I, Vol. VI, 30-11-'99,) 
CoUI1-1' 

Need for Immediate Repair and 
Maintenance of the Tamil Nldu pert. 
of the Thiruvanaothapuram-
Kanyakumari National HfahwayNo. 47 
(MUR377) 
(Deb. 3, Vol. VI, 02-12-1991) 
CoLlII 

Noed for construaion of by penes on 
National Hishway in AUprb 
Parliamentary Conltituency, U .P. 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1991) 
('.oJ. 381 

Need to include Keral. in the Exprt:t5 
Highway between North ud South 
(MUIU77) 
(Deb. II, Vol. VII, 23-12-1"1) 
Col. 334 

Ph.iable ConditionofNltional Hipwa)'l 
. in West Benlal 
(Deb. II, Vol. VII, 14-12-199.) 
Col.Ill 

Private/Forei,D Dlroc:t Inveatment in 
National Hiahwaya 
(Deb. 16, Vol. VII. 21-12·1998) 
CoL 220-26 

Prlvadsatlon ofNllional HiahWIIYI in Goa 
(Deb. 6, Vol. VI, 07-12-199.) 
CoI.l29-lO 

Proposal for Croll Country Hipway 
Project 
(Deb. I, Vol. VI, 30-11·1998) 
Col. 261-62 

Proposal for Doublina ofNH-l7 
(Deb .. 16, Vol. VII, 21-12-199.) 
Col. 72·13 
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Proposal for Sub· Ways on National 
HiJhwaYs 
(Deb. I. Vol. vr, 30- J 1-199.) 
CoI.J~·26 

Proposal for Widenio, ofNH-11 
(o.b. I, Vol. VI. 30-11-199.) 
Col. 267 

Provition tbr Divider on NH-3 and NU. 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 246-47 

RepIaam1ent of Old Bridle on NH-47 
(Deb. HI. Vol. VII, 21-12-1998) 
CoI.na-29 

Rubberisatlon of National HJpways 
(Deb. 16, Vol. VII. 21-12-199') 
Col. 98-99 

Sensitive Hlpways 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 227-28 

System Plnancial AuiltlnCl tum C.IlF. 
(Deb. II, Vol. VII, ... -12-199.) 
CoJ.16-87 

Way-Side Amenities oa NadoRal 
Hipways 
(De". 16. Vol. VII, 21-12-.99') 
Col 171-10 

Wideninl and DevelopinJ of NH In the 
Four Lane 
(Deb. Ifi, Vol. VII, 21-12-1998) 
Col 258-64 

Widening ofCuttack Pad.., NH-5 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 76 

Loans from International Agencies to 
NHAI , 
(Deb .. 6, Vol. VI, 07-12-199') 
Col. 81-82 

. NatiOilal HouI1D1 Balik 
Jleaional Office ofNHB at Chennai 

(Deb. 11, Vol. VII, 14-12-1998) 
·CoI.399 

National Haman RiBbt. CO!IunlJSlo. 
National Human Rights Commission 

(Deb. 17. Vol. VII. 22-12 .. 1991) 
Col. 151,223 

NltIoJUlllutitute orReDewalJleEDetv 
National Institute of Renewable Eneqy 

(Deb. 13, Vol. VII, 16-12-1991) 
Co1.167~8 

NtUoaat Integrltion 

Funds Allocated for Promotion o.f 
Nationallntepltion 
(Deb. 17, Vol. VII, 2l .. 1l-19H) 
Co13J5-22 

NadoDat IlIteraal8eclartty l!IItCWedl. 
National1n1iemal Seeurit)' NehNdl 

(Oelt. 12, Vol. VII, ".12-f991) 
Col. 274-75 

N.donal Uttracy M .... 

DecentralisatioD ofLilerKy ....... -
(Deb. I, Vol. VI, 36 .. 11-1"') 
Col.32O-l1 

Widening ofN. H. in A. P. FIIIIfICiaI Aa"""" UntIar MLM 
(Deb. 11, Vol. VII, 14-12-199') (Deb. 16, \91. VII. 21.12-1911) 
Cot 107 CoL 170-71 

World Bank Loan to Gujarat 
(Deb. II, Vol. VII, 14-12-1991) National Literacy Mission 
Col. 79 (Deb. 16, Vol. VII, 21-12-1998) 

Nadonl HipaysAuthortty eflndla 
Appointment in NHAI 

(Det). 16, Vol. VII, 21-12-1"1) 
Col 127-28 

Col. 216-17 
National Literacy MttaioA in TuafI Hadu 

(Deb. 11. VoJ. VII. 14.12-1991) 
Col. "." 
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Nationa' Literacy Mission Authority 
Meeting ofCounciJ of National Literacy 

Mission Authority 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 170-71 

Nationa' Savings Scheme 

Amount collected under National Savings 
Scheme 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 83-89 

National Pharmaceutical Pricing I NationalSc:hoolorOrama 
Authority I Shifting of National School of Drama 
National Pharmaceutical Pricing (Deb. I, Vol. VI, 30-11-1998) 

Authority I Col. 67-68 
(Deb. 17. Vol. VII, 22-12-1998) National Security Council 
Col.8S 

National Planning 
National Planning 

(Deb. 18, Vol. V II, 23-12-1998) 
Col. 29-30 ' 

National Powerloom Development 
Corporation 

Setting up of National Powerloom 
Development Corporation 
(Deb. II, Vol. VII, 14-12-1998) 
Col.380-81 

National Real Estate Development 
Council 
NAREDCO 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 51 

National Reconstruction Corps 
Creation of National Reconstruction 

Corps 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 92-93 

National Renewal Fund 

Setting upofN.S.C. 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 165-66 

National Social Financial Assistance 
Scheme 
National Social Financial Assistance 

Scheme 
(Deb. 4, Vol. VI, 03-12-1998) 
Co). 94-100 

National Sonl 
National Song - Played 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 336 

National Textile Corporation 
Equal Pay for Equal Work Policy 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 72-73 

Funds to Shri Bharathi Mills 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 415 

Mismanagement in Mahe, Pondicherry 
(Deb. II, Vol. VII, 14-12-1998) 

Assistance Sought from NRF Col. 238 
(Deb. II, Vol. VII, 14-12-1998) PayScaleofNTC 
Col. 413-14 (Deb. IS, Vol. VII, 18-12-1998) 

National Renewal Fund Col. 198-99 
(Deb. II, Vol VII, 14-12-1998) 
Col. 56-57 

National Sample Survey Organisation 
Contradictory Economic Dates 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 114-17 

Procurement of Cotton by NTC 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 24S-46 

Revival ofNTC Mills (HAH Dis) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 389-98 
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Revival ofNTC Mills 
(Deb. S, Vol. VI, 04-12-)998) 
Col. 2-16 

Revival of Sick Mills 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 80 

Sick Mills ofN.T.C. 
(Deb. IS, Vol. VII. 11-12-1998) 
Col 195-97 

Subsidy Paid to Retired Employees 
(Deb. S. Vol. VI, 04-12-1998) 
Col. ISS 

Sugar Mills ofNTC 
(Deb. ) I. Vol. VII. 14-12-1998) 
Col. 313 

Winding up ofN.T.C. Mms by BIFR 
(Deb. JJ. Vol. VII. 14-12-1998) 
Col. 33940 

Winding up ofNTC Mills in Gujarat 
(Deb. S. Vol. VI. 04-12-1998) 
Col. 140-41 

National Thermal Power Corpontloa 
Loans by IDBI and SBI to NTPC 

(Deb. S, Vol. VI, 04-12-1998) 
Col. 1M 

Natunl CalalDlty(s) 
Aerial Survey of Floods by Prime 

Minister 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 253-54 , 

Anti Sea-Erosion Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 51 

Coastal Erosion 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI~280 

Cyclone in Gujarat 
(Deb. 3, Vol. V'I, 02-12-1998) 
Col. 14344 

Cyclone Victims Relief 
(Deb. ~, Vol. VI, 02-12-1998) 
Col ~97' 

Damage Caused by Cyclone in Kutch 
Region 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 229-30 

Damage to Crops due to Natural 
Calamities such as Floods, Cyclones. 
etc. (DUR 193) 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 384-89 

Damage to National Highways/Bridges 
by Cyclone 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 271-72 

Diseases Spread due to Floods 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 317-20 

Drought 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 103-05 
(Deb. 8. Vol. VI, 09-12-1998) 
CoI.4S-S0 

Drought in Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 129-30 

Earthquake 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 247 

Fear of Earthquakes in North-East 
(Deb. 6. Vol. VI. 07-12-1998) 
Col. 219-20 

Flood Control 

(D~b. 3, Vol. VI, 02-12-1998) 
Col. 149,245-46 
(Deb. 8, Vol. VI. 09-12-1998) 
C01.J3S-36 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 2-14 
(Dcb. 18, Vol. VII. 23-12-1998) 
Col. 118-19 
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, ... eo..-. iDA-. 
(DO. I, Vol. VI. 0'-12-1991) 
011.257 

Ptood Plane AroM 
(OM. II, ,Vol. VII, 23-12-1991) 
Col 11-22 

FONCIIt ofEarthqUlke 
(Deb. I. Vol. VI. 30-11-1991) 
Col. 212 

ImI*l ofK.d1a Part Cyclone on ImpottI --(Deb. 5, Vol. VI, 04-12-1998) 
Qt)83.Ol 

I--.e for N ... I CIlImJties 
(Deb. 11. Vol. VII. 14-12-1998) 
CoL 123-24 

l.I .... i ••• K .... lailwaya 
( ..... 9, Vol. VI, 10-12-1991) 
Call,.. 

..... ~llitI ofFllln •• 
(Deb. 3, Vol. VI. 02-12-199.) 
011.125 ,......o'.w. 
(Deb. 3, Vol. VI, 02-U-I998) 
Cal31-3S 
(Deb. II. Vol. VII, 23-12-1991) 
CeLll8-l5 

,... II allocate adequate. fUndi to take 
.. ___ M'OIioa worb in K .. 1a 
(.aun) 
(0.. 7, Vol. VI. 01-12·"91) 
CaL".." ICe. to Provide Adequate Funds to 
OoYlmment of Aftdhra Pradesh to 
AuilC the People Affected by Recent 
C)'IeIaM(MUR 377) 
(D .... 3, Vol. VI. 02.12-1'91) 
ODlJl6 

Need to provIde adequate' fund. to 
Government of Maharalhtra to 
comp.nsate people afrected by 
cyeIone in Raigarh district (MUll 3 n) 
(Deb. 13. Vol. VII. ]6-]2-19,.') 
CoI.~1 

Need to provide TechniQllknow-how Irld 
adequate Funds to Government of 
8lwto dtedt Severe EI'OIianOaaeed 
by tbe GUl," in Samulipur and 
VaiIbaII districD oflk (MUR 377) 
(Deb. I, Vol. VI. 09-]2-1998) 
CoI.3SO 

Need to tend a Central To.n to KhIpria 
Plrllamtntlry ConItiIuency iR Bihar to 
Chalk out a PlIl1 to Check Recurrina 
Floods (MUR 31T) 
(Dob. 3, Vol. VI, 02-12-1991) 
CoI.3is-16 

Railway Tracks claatapd by Floods 
(Deb. 4, Vol. VI, 03-12-1"1) 
CoLlII .... 

aehabili1atioa of Cyc10ne VicIt .. lit 
asv-
(Deb. 3, Vol. VI, 82-1l-1"') 
CoLlOJ.4l 

ReorpRilidon ofDiIImr MIn ...... 
Muhinery 
(Deb. 6, Vol. VI, 07-12-1991) 
CoI. 174-7S 

Il......ron ofP.lnblnklMnt 
(Deb. 9, Vol. VI. 10-]2-19 •• ) 
CoL 196 

Sanctuaries atrected by Floods 
(Deb. 6. Vol. VI, 07·12-ltM) 
CAll. 235-36 

Settia, Up of Meteorotopcal Centres 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 131 

Soil Erosion 
())d. II. Vol. VII, 23-12-1998) 
CaLfH3 
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SoU Erosion and Flood Control 
(Deb. 3, Vol. VI, 02-12·1998) 
Cot. 110·11 

Soil Erosion by Son and Ganga Riven 
(Deb. 8, Vol. VI, 09·12-1998) 
Col. 181-83 

Soil Erosion in Gujarat . 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 114 

Victims of Mansarovar Pilgrims 
(Deb. 13, Vol. VII, 16-12·1998) 
Col. 120·21 

Warning Against Earthquake 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 72 

Natural Rubber 
Need'to Declare Support Price for Natural 

Rubber(MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 313-14 

Navigation Policy 
Navigation Policy 

(Deb. 1, Vo\. VI, 30-11-1998) 
Col. 7·9 

Navodaya Vldyalaya 
Expenditure Incurred on Students of 

Navodaya Vidyalayas 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.l17-18 

Medium of Instruction in Navodaya 
Vidyalayas 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 14344 

Navodaya Vidyalayas in Kerala 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 169 

Pension Benefit 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 131 

Public Participation in KVslNVs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 93-131 

Status of Navodaya VidyaJaya 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 181-83 

Strength ~f Teachen 
(Deb. I, Vol. VI, 30-11-1998) 
Co1.l79-81 

Vacant Posts in NVS 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 85 

Ntny 
Funds for Ezhimala Naval Academy 

(Deb. 4, Vo\. VI, 03-12-1998) 
Col. 371-72 

Irregularities in Appointments in Navy 
(Deb. 4, Vo\. VI, 03-12-1998) 
Col. 352-53 

NauUam 
Bomb Blast by People's War Group 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 103-04 

Constitution of Co -ordination Committee 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 42-43 

Sanction of Battalions 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 243 

Nehru Yuva Kendra 
Nehru Yuva Kendra at Kendrapara 

(Deb. 1, Vol. VI, 30-1i-1998) 
Col. 257-58 

Nepal 
Dam Cross Koshi River 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 207-08 

Illegal Trade between India and Nepal 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 392-93 

India's Investment in Joint Venture 
Abroad 
(Deb. II, Vol. VII, 14-12-1998) 
Col.379 



170 LOK SABHA 

Pancheshwar Hydro Electric Power 
Project 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 171 

Relation with Neighbouring C01:ln~ies 
(Deb. 13, Vol. VII, 16-12-1998) 
Col 132-33 

NetaJI Subbub Chandra Bole 
Ashes ofNetaji Subhash Chandra Bose 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 487 

Exclusion of Netaji's name from War 
Monger's List 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.349 . 

New IDdlaAssurance Co. UtI. 

Fund for Current Year of Ninth Plan 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 359 

Increase in Length of National Highways 
in Ninth Five Year Plan 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 158-59 

Ninth Plan Outlay 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 68-70 

Reduction in Growth Rate 
(Deb. 5, Vol. VI, 04-) 2-) 998) 
('.al. 166 

Non-AIipId Movement 
Maintenance of Balance of Power 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 252 

Corruption in Assurance Company 
(Deb. IS, Vol. VII, 18-12-1998) NA(MD Mbeet3 U I VI, 02-12-1998) 
Col 309 10 e. , yO. 

. - Col. 53-54 
New Zealand 
Collaboration with New Zealand 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 105 

Newspapen and Periodlca .. 
Bhagirath Magazines 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 277-79 

Submission and Demand of INS 
(Deb. 13"Vol. VII,16-12-1998) 
COl. 247 

Neyveli Lignite Corporation 
Comract for New Power Plant by NLC 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 113-14 
, 

Nlntla Five Year Plan 
Allocation of Funds for Ninth Plan 

(Deb. 11, Vol. VII, 14-12-) 998) 
Col. 43S-40 

Finalisltion of Ninth Plan 
(Deb. 3, Vol. VI, 02-12-1998) 
Colo 227 

NAMSummit 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 113 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 25-26 

Non-.nldlll Fi .. acial Comp.ay(s) 
Amount Mobilised by Public Financial 

Institutions 
(Deb. '11, Vol. VII, 14-12-1998) 
C01.2S1 

Assistance by Fls 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 270-71 

Auditors Appointed to NBFC 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 14S-46 

Complaints against Non-Banking 
Financial Companies 
(Deb, 11, Vol. VII, 14-12-1998) 
CoI.S 

Investment by Fls in Industries 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 240-41 
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Non Banking Financial Company 
(Deb. S, Vol. VI, 04·12·1998) 
Col. 61-70 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 110-11, 2S3 

Non-Conventional Energy Sourees' 
Allocatjon for Promotion of Non-

Conventional Energy Sources 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 256-60 

Biagas Technology 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 224 

Bogus Non-Governmental Agencies 
(Deb. 4, Vol. VI, 03-12-1998) 
'Col. 321-22 

Family Welfare Workel1ln NGO 
(Deb. f2, Vol. VII, IS-12-1998) 
Col. 191-92 

Financial Assistance from Foreign 
Institutions 
(Deb; 12, Vol. VII, 15-12-1998) 
COl.203-OS 

Grant to Voluntary Organisations 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 203-04 

Biomass Gasifiers Grant-in-Aid to Voluntary Organisations 
(Deb. 8, Vol. .VI,. 09-12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Col. 271 Col. 273-74 

Generation of Power ttOlll Cow Urinel 
Dung 

. (Deb. 13, Vol. VII, 16-12-1998) 
Col. 119-20 

Solar Energy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 244 

Solar EMrIY in Hilly Areas 
(De~. II. Vol. VII, 23-12-1998) 
Col. 71-73 

Grants to Voluntary Organisations 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 313-14 

Grants to Voluntary Organisations for 
Tribal Women 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 37 

Projects Undertaken by NGO 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 419-20 

Soler B..-IY PIlat 
(D.~. I, Vol. VI, 09-12-1991) 'Non-ProliferationTreaty 
Col. 90-91 

Solar Wind Diesel Hybrid System 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 132 

Wind Energy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 36-31 

Non-Goverame.taIOrpnilatlon(s) 
Aid to NGOs 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 73 

Assistance to Voluntary Organisations in 
Gujarat 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 57-59 

India-US Talks 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 113-24 

Non-Resident Indian 
Economic Assurance to Gulf War 

Returnees 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 393-94 

Educational Requirements of PIOs 
Children 
(Deb. 6, Vol. VI, 07·12-1998) 
Col. 63 

Incentive to NRIs 
(Deb: S, Vol. VI, 04-12-1998) 
Col. 232-33 
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Investment by NRIs 
tDeb. IS, Vol. VII, 18-12-1998) 
CoL 295-96 

Non-Resident Indian Forum 
(Deb. 11. Vol. VII. 14-12-1998) 
0,1.244-45 

NRI Deposits 
(Deb. IS. Vol. VII. 18~12-1998) 

CoL 361 
NRllnvestment 

(Deb. IS. Vol. VII, 18-12-1998) 
Co1.3~ 

Taking over of the sick textile by NRI 
(Deb. S. Vol. VI, 04-12-1998) 
Col. 249 

Voting ri&ht to Indian Citizens Working 
Abroad 
(Deb. 16. VOl. VII, 21-12-1998) 
Coi.I72-73 

N.D-Tbaber FORlt ProdueeScbeme 
Non-Tin. Forest Produce Scheme 

(Deb. 1. Vol. VI, 38-11-1998) 
CoLJl9-20 

MortII Eutera Coaifleids 
CoeI Stock in NEe 

(Deb. IS, "01. VII, 18-12-1998) 
CoL 270 

Nor1la Korea 
Sophisticated Weapons to Pakistan by 

North Korea , 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 82-83 

North-Eatera Council 
Inclusion of Sikkim in North-Eastern 

Council 
(Deb. 12, Vol. VII. 15-12-1998) 
CoL 75 

NenIl-.... JteaIoa 
Aboliabing of Posts In North-Eastern 

Region . 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 71-72 

AIDS Cases in N.E. ilesion 
(Deb. 2, Vol. VI, 01-12-1998) 
CoJ.326-27 

Centrally Sponsored Scheme 
(Deb .• , Vol. VI. "-12-1998) 
Col. 3940 

Coal Reserves in North-Eastern Region 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 191 

Conversion of Religion 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 233 

Coordinated Security Action Plan for 
North·East 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 406-08 

Deteriorating condition of Internal 
security in the country especially the 
recent killings in North-East and 
Jarruau .. Kllhmir (CA) 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 348-77 

Development ofTourism in North-Eastern 
Area 
(Deb. 15, Vol. VII, ]8-12-1998) 
Col. 10-15 

Fear of Earthquakes in North-East 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 219-20 

Fliahts from North Eastern States 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 77-80 

Inflow of Illicit Fire-Arms 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 107 

Insurgency in North-East 
(Deb. 17. Vol. VII, 22-12-1998) 
CoJ.256 

Missionaries Operating in North-Eastern 
States 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 169-70 
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Need for early creation of separate 
Bodoland State (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.3ll 

North-Eastern States 

Notary Stamps 
Shortage of Notary Stamps 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 253-54 

NTPC Limited 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 473 NTPC and Hydro-Power Generation 

(Deb. ), Vol. VI, 30-) )-)998) 
Postal Services 

(Deb. 13, Vol. VIl, 16-12-1998) 
Col. 324-25 

Power Production in North East 
(Deb. 16, Vol. VlJ, 21-12-1998) 
Col. 249-50 

Regional Pharmacy Institutes 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 455 

Registration of Unemployed Youths 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 144-45 

Smuggling in North-Eastern States 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 64 

Study Group on Essential Commodities 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 128-29 

Terrorist Outfits in N.E. Reaion 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 139 

Col. 258 
Outstanding dues to be recovered by 

NTPC from SEBs 
(Deb. II, Vol. VII, 14-12-)998) 
Col. 34 

Power Generation by NTPC 
(Deb. 16, Vol. VII, 21-12-1998)' 
Col. 267-68 

Power Plants Run by NTPC 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 265-66 

Power Projects set up by NTPC 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 215 

Suspension of Power Supply by NTPC to 
States 
(Deb. 6, Vol. VI, 07-12-] 998) 
Col. 4347 

Thermal Power Station Set Up By NTPC 
(Delt. 6, Vol. VI, 07-]2-19~8). 
Col. 139-41 

Villaae Defence Committees I World Bank Aided Power Projects under 
. NTPC 

(Deb. 2, Vol. VI, 0)-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
Co1.31-32 Col. 266-67 

North-Eastern Regional Aar1c:ultural 
Markedag Corporation 
NERAMAC 

(Deb. 4. Vol. VI, 03-12-1998) 
Col. 93 

Northern Coalfields Limited 
Reward to Officers involved in Fraud 

Cases 
(Deb. IS, Vol. VII, 18-12-1998) 
Co1.S8-59 

Nuclear Energy 
Atomic Research Centres 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 76-77 

Comprehensive Nuclear Power Policy 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 231 

Dangers of Pokhran Tests 
(Deb. 9, Vol. VI, 10-12-1998), 
Gol.137 
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Impact of Nuclear Tests on Literacy 
Projects 
(Deb. I, Vol. VI,. 30-11-1998) 
Col 273 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 

Moratorium on Nuclear Tests 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 229-30 

Nuclear Export Control Mechanism 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 274-75 

Nuclear Power Generation 
(Deb. 18, Vol. VII, 23-12-1991) 
C01.143-4S 

Nuclear Restraint 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 189 

Nuclear Tests 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 107-09 

Post-Shot Drilling Operation 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 252 

Production of Fissile Material 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 188-89 

RAPP 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 90 

Reduction o(Nuc!ear Danger 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 187 

Trade Relations 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 177 

U.N. Resolution on Nuclear Tests 
(Deb. 13, Vol. VII, 16-12~1998) 
Col. 224-26 

Obituary Referente(s) 

Sad demise ofShri Ghasi Ram Yadav 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. I ' 

Sad demise of Sarvashri Nikunja Behari 
Chowdhury, Dwaipan Sen, Narsingh 
Yadav, Lakhan Lal Gupta, Banmali 
Babu, J. Rameshwar Rao and T. Abdul 
Wahid 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 1-4 

Sad demise ofShri Abdul Hannan Ansari 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 1 

Sad demise ofShri Dasaratha Deb 
(Deb. 8, Vol. VI. 09-12-J 991) 
Col.I 

Sad demise ofShri Harinath Misra 
(Deb. 17, Vol. VII, 22~12-1998) 
Col. 1-2 

Sad demise ofShri L. V. Singh 
(Deb. 5, Vol. VI, 04-12-19~1) 
Col. 1-2 

Obscenity 
Effect of Obscenity and Vulprity in ,_ 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 227-3 I 

Obscenity Due to Internet Facility on 
Computers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 220-22 

Setting up of Broadcasting Tribunal 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 178-79 

Observation by the Speaker 
Felicitation to Prof. Amartya Sen on his 

winning Nobel Prize for Economics 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 287 

Ocean Development Programme 
Ocean Development Programme 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 25-32 
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omela. Lanlulle 
Official Language 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 26-27 

Oii Ind Natural GuCorporation Umlted 
Appointment of Chemists in ONGC 

(Deb. 7, Vol. VI, 08-12-1998) 
COl.S27 

Foreign Visits ofONGC's Officials 
(Deb. 17. Vol. VII, 22-12-1998) 
CoI.lU 

Illegal Deduction from Salary ofONGC's 
Employees 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 14647 

ONGC's Projects 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 190 

Operational activities ofONGC 
(Deb.. 17, Vol. VII, 22-12-1998) 
Col. 91-92 

OllCo_pany 
Joint Venture among Foreign Ports, Minor 

Ports & Public Sector Companies 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 191-93 

Oil Exploration 

Need for exploration of oil blocks at 
Sunderbans and adjoining areas in 
West Bengal (MUR 317) 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.33S 

Off-shore and On-shore Drillings 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 590-91 

Oil Exploration 
(Deb. 12, Vol. VII, 15-12,-1998) 
Col. 231 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.IS8-S9,203-04 

Oil Exploration Agreements 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 72-76 

Oil Exploration by Public Sector 
Companies 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 379-80 

Oil Exploration Contract Between India 
and China 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 280-11 

Oil Explontion Concrectl 
(D.b. 12, Vol. VII. IS-l2-1991) 
Col. 130-31 

\I 
Drilling Work at Madhupur 1 Oil Exploration in Barmer 

(Deb. 7, Vol. VI, 08~12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Co1.4S2-S3 Col. 191 

Exploration of Methane Gas 
(Deb. 2, Vol. VI" 01-12-1998) 
Col. 299-301 

Gandhar Oil and Gas Field at Ankaleswar 
(Deb. 12. Vol. VII, IS-12-1998~ 
Col. 281-82 

Indo-Russian Joint Ventures for Oil 
Exploration 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.4IS-16 

Oil Exploration in Krishna Godavari Basin 
(Deb. 7, Vol. VI; 08-12-1998) 
Col. 448-49 

Petroleum Exploration 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 192-93 

Ravva Oil Fields 
(Deb. 12, Vol. VII. 15-12-1998) 
CoJ.158 
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O'IJeed(.) 
Bacteria and Viruses in Imported 

Soyabean 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 244 

Crop of Soyabean 

Procurement of Oil seeds 
(Deb. 12, Vol. VII, J5-J2-J9~') 
CoI.M 

Production ofOilsecds 
(Deb. 3, Vol. VI, 02-12 .. 199.) 
Col. 212-14 

(Deb. 13, Vol. VII, 16-12-1998) Production of Soya bean 
Col. 26-28 (Deb. 3, Vol. VI, 02-12-1998) 

Cultivation ofOilsoeds Col. 81 
(Deb. II, Vol. VII, 23-12-1998) Production of Sun Flower 
Co1.l34 (Deb. 12, Vol. VII, 15-12-1998) 

Cultivation of Sunflower Col. 162-63 
(Deb. 8, Vol. VI, 09-12-1998) Rai-MustardResearchCentre 
Col. 233-34 (Deb. 13, Vol. VII. 16-12-1998) 

Import of Oil Seeds 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 243 

" 

Import of Soyabeans and Sunflower 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 138-39 

loiS caused to the Crop of Soyabean by 
Reet cSisease in Madhya Pradesh 
(MUR377) 
(Deb. 9; Vol. VI, 10-12-1998) 
Col. 287 

Col. 131 
Soyabean Cultivation 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 327-28 

Sunflower Production 
(Deb. 13. Vol. VII. 16-12-1998) 
CoI.I444S 

Oman 
Environmental Clearance for Oman 

Refinery Projcct 
(Deb. 12, Vol. VII, 15-12-1998) 

Oilseed Crushing Industry CoL 210-11 
(Deb. 17, Vol. VII, 22-12-1998) India-C>manProject 
Col. 111 (Deb. 7, Vol. VI, 08-12-1998) 

Oilseed Cultivation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 237 

Oilseeds· 

Col. 151 
Indo-Oman Pipeline Project 

(Deb. 7, Vel. .VI, 08-12-1998) 

(Deb. S, Vol. 
Col. 254-56 

I Co1.300 
VI, 09-12-1998) Ind 0 P' 

0- man rOJect 
(Deb. 12, Vol. VII, 15-12-1998) 

Oilseeds Production Col. 1-5 . 
(Deb. 8, Vol. VI, 09-12-1998) OnkirGoswamlCommittee 
CoL 185 

ProcunnnentofMusbud 
(Deb. I, Vol. VI, 09-12-1998) 
(".01.217 

Onkar Goswami Committee 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 309-10 
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Optical Fibre Cables 
Optical Fibre Cables 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 272-73 

Orintallnsurance Company Limited 
Relionai Office of Oriental Insurance 

Corporation 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 243-4S 

Orts,a 
A.D.B. Loan for Paradeep Port 

(Deb. 11, Vol. VII, 14-12-1991) 
Col. 194-95 

Allocation for NH Works in 
Andhra Pradesh/Orissa 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 298-3 15 

Allocation of RicelWheat to Orissa 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 180-84 

Badanalla and Kolab Irrigation Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 161 

Boundary Dispute Between Orissa and 
Adjacent States 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 307-08 

British Aided Project in Orissa 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 181-83 

Central Sector Power Stations in Orissa 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 247-48 

Coir Technology Parks 
(Deb. n, Vol. VII, 14-12-1998) 
Col. 342-43 

Construction of AIR Station in Orissa 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 69 

Construction of Over-Bridge at Basanti 
Colony 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 71 

Crocodile Sanctuary in Orissa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 324-25 

Damage of Pots 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 196-97 

~ Deforestation of Cas am ina in Orissa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. In-73 

Development of Jharsuguda Air Strips 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 147-48 

Development of Slums 
(Deb. 4, Vol. VI, 03·]2-1998) 
Col.3S2 

Development of Tourist Spots in Orissa 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 429-30 

Doubling of Railway Lines 
(Deh. 9, Vol. VI, 10-12-1998) 
Col. 130.31 

Employment Assurance Scheme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 22S-26 

Establishment of Universities 
(Deb. 6, Vol. VI; 07-12-199') 
Col. 220.21 

Expansion ofinfrastructure Network for 
Electronic Media 
(Dcb. 13, Vol. VII, 16-12-199') 
Col. 199 

ExpansionlDevelopment ofNHin Orissa 
(Deb. 16. Vol. VII, 21-12-1998} 
Col. 197-98 

Food Craft Institute 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 340 

Forestry Development in Orissa 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.207~8 
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Four Laning between Barip.d. and 
Berhampur 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 173-74 

Four Laning of Bhubaneshwar-Puri and 
Konark-Pipli Road 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 264 

Four Laning Work on NH-5 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 267 

Fund to ORDAs Under JRY 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 110-11 

Funds to. Orissa 
(Deb. S, Vol. VI, 04-12-1998) 
C01.2SO-51 

Jagannath Temple at Puri 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 169 

KBK Development Scheme 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 265 

Long Term Action Plan 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.l12-13 

LPT at Bhadrak, Orissa 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 136 

LPT Station at Kendrapara 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 153-54 

LPTslVLPTs in Orissa 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.l31-32 

Maintenance and Preservation of Famous 
Temples in Orissa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 199-200 

Need for early constitution of East Coast 
Zonal Railway Users Consultative 
Committee with headquarters at 
Bhubaneswar, Orissa (MUR 377) 

. (Deb. 7, Vol. VI, 08-12-1998) 
('..01. 680-31 

Need to chalk out a centrally sponsored 
programme to save Paradeep Port, 
Hukitola Island and Lamp House in 
Orissa from sea erosion (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 428 

Need to declare 'Puri' in Orissa as B-2 
class city (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 462 

Need to enhance quota of essential 
commodities for the State of Orissa 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Need to involve local representatives in 
development activities' for remova~ of 
poverty in KBK districts of Orissa 
(MUR377) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 359 

Need to sanction adequate Central 
Assistance to State Government of 
Orissa to implement the 
recommendations of Fifth Pay 
Commission (MUR 377) 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 679-10 

Nehru Yuva Kendra at Kendrapara 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 257-58 

New Post Offices in Orissa 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 212-14 

Micro-Projr.cts Nikel Extraction Plant 
(Deb. 12, Vol. VII, 15-12-1998) I (Deb. 9, Vol. VI. 10-12-1998) 
Col. 309-10 Col. 208 
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Oil Refinery in Orissa 
(Deb. 2, Vo/. VI, 01-12-1998) 
CoL316 

Ongoing Projects in Orissa 
(Deb .. I, Vol. VI, 30-11-1998) 
Col. 256-57 

Open ins of Mass Communication at 
Orissa 
(Deb. 13, Vo/. VIl, 16-12-1998) 
Col. 366 

Pearl Culture 
(Deb. 18, Vo/. VII. 23-12-1998) 
Col. 78-80 

Pollution on Ports 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 75 

Poor TeleCOMMunication Facilities in 
Orissa 
(Deb. 18, Vo/. VII, 23-12-1991) 
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Col. 300 

Annual Report. Audited ACCOUJItS and 
R.eview of the worklna of Centre for 
Development oITe ..... ica. New Delhi, 

. for the year 1997·91 
,(Deb. lB. Vol. VII, 23-12-1991) 
Col. 3" 

Annual Report, Audited Accounts and 
Review of the wortina fit Centre for 
the Development of Glass Industry 
Firozabad for the y..-l "'·91 
(Deb. IS, Vol'. VII. 23·12·1991) 
Col. 280 

Annual RepQrt, Audited Accounts and 
Review of the working ofExport Credit 
Guarantee Corporation Ud. for the year 
1997~ 

(Deb. 18~ Vol. VII, 23-12-1998) 
Col. 21) 

Annual Repol\ Au4ited Account. and 
Review 01., workin& of HinduMln 
Steel Works Construction Limited. 
Kolkata, for the year 1997-98 
(Deb. 18. Vol. VJI. 23·12-1998) 
Col.2IS 

Annual Report, Audited Accounts and 
Review of the working of Indian 
Nursing Council New Delhi. for the 
year 1997-98 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 299 

Annual Report, Audited Accounts and 
Review of the workins of National 
Building Construction Corporation 
Ltd. New Delhi, forthey .. 1997-91 
(Deb. 11, Vol. VII, 23-12·1991) 
Col. 2.1-12 

Annual Report, Audited Accounts ..... 
Review of the work in, of NltionaJ 
Council for Promotion of Urd, 
LaoJUage, Hew Delhi. for .... )'011' . 

1997-98 
(Deb. lB, Vol. VII, 23·12·1998) 
CoL 212 

Annual Report, Audited Accounts and 
Review of the wortlna ofltail Jadja 
Technical and Economic Servicea Ltd. 

. New Delhi, for the year 1997-98 
(Deb. 18, Vol. VII, 23-12-199') 
CoL 214 

Annual Report, Audited Accounts and 
Review of the work in. of Rural 
Electrification Corporation Ltd., New 
Delhi for the year 1997-91 
(Deb. is. Vol. VII, 23-12-199') 
CoLlI3 

Annual Report. Audited Accounts and 
Review of the work in. of the 
Aeronautical Development Agency, 
B ..... ,ore. for the year 1997·98 
(Deb. 14, Vol. VII. 17·12-1991) 
Col. 234 

Annual Report" Audited Accounts and 
Review of the working of the Air India 
Limited, New Delhi, for the year 1996-
VI 
(Deb. 14, Vol. VII, 17·12·1998) 
CoI..,233 

Annual Report, Audited Accounts ..,d 
Review of the workieg of the Airliae 
Allied Service Limited, New Delhi, for . 
the year 1996-97 
(Deb. 14, Vol. VII. 17·12-1991) 
Col. 233 
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Annual Report, Audited Accounts and 
Review of the workin, of the Animal 
Welfare Board of India, CheMai, for 
tbeyear 1997-98 . 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 333 

AnnUlI Report. Audited Accounts and 
R.view of the working of the 
Automotive Research Association of 
India, PUM for the year 1997-98 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 313 

ADaual Report. Audited Acco.nts and 
Review of tho worklna of the Bharat 
Aluminium Comp_y Limited, New 
Delhi. for the year 1997-9' 
(Deb. 1", Vol. VII, 17-12-1998) 
Col. 216 

Annual Report, Audited Accounts and 
Review of the work in, of the Bharat 
Dynamics Limited, Hyderabad, for the 
year 1997-9' 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 210 

Annuli Report, Audited Accounts and 
~vlew of the workiDa of the Bharat 
Electronics Limield, BMplore, (or the 
yew 1997-98 . 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 210 

A.nnuII Report. Audited Accounts and 
Review af the workln, of the Bharat 
Gold Min .. Limited. borgawn, for the 
y.-1997-91 
(Deb. 1", Vol. VII, 17-12.1991) 
CoL 236 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
Petroleum. Corporation Limit-.,d, 
~umbai, for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 343 

Annual Report, Audited AccolJnts and 
Review of the working of the Bieceo 
Lawrie Limited, K'oJkata, for the year 
1997-98 
(Deb. J 7, Vol. VII, 22-12-1998) 
Col. 342 

Annual Report, Audited Accounts aad 
Review of the working of the Broadcut 
Engineering Consultants Indi. 
Limited, Noida, for the year 1997-98 
(Deb. 8, Vol. VI, 09- I 2-1998) 
CoL 321 

Annual Report, Audited Accounts and 
Review of the working of the Building 
Materials and Technology Promotion 
Council, New Delhi, for the year 1997-
91 
(Deb~ 17, Vol. VII, 22 .. 12-1998) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Civil Services Cultural and Sports 
Board, New DIIl~ for the year 1997-98 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 322-23 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Elec:tronica Limited. New Delhi, for the 
year 1997-98 
~eb. 16, Vol. VII, 21-12-1998) 
o,L28S 
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Annual R~port, Audited Accounts and 
Review of the working of the Central 
Government Employees Welfare 
Housing Organisation, New Delhi, for 
the year 1997-98 
(Deb. 17, Vol. VII, 22-12~1998) 
Col. 340 

AnnuaJ Report, Audited Accounts "and 
Review of~ wotkins of the C"'tra' 
Power Research Institute, Banaalore, 
for the year 1997-98 
(Deb. 16, Vo'i. VII, 21-12-1998) 
Col.2S7 . 

Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the working of the Central 

Review of the workIng of the Central • Pulp and Paper Research Institute, 
Inland Water Transport Corporation Saharanpurfortheyear 1997-98 
Limited, Kolkata, for the year 1996-97 (Deb. 5, Vol. VI. 04-12-1998) 
(Deb. 16. Vol. VII, 21-12-1998) CoUI3 
CoJ.288 Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and Review of the working of the Central 
Review of the working of the Central Tool Room and Training Centre, 
Institute of Higher Tibetan Studies, Bhubaneshwar for the year 1997-98 
Sarnath, for the year 1993-94 (Deb. 5, Vo I. VI, 04 -12- 1 991) 
(Deb. 16, Vol. VII, 21-12-1998) CoUI2 
Col. 282-83 I Annual Report, Audited Accounts and 

Annual Report, A~dited Aeceunts and I Review of the working. o~ the Central 
Review of the working ofthf Central Tool Room and ,Training Centre, 
Institute of Higher Tibetan Studies, (KDol~ata !ortheV lyear 11997-,. 
Samath,fortheyear1993-94 J e .~, o. V, 04-12-1991) 
(Deb. 16, Vol. VII, 21-12-1998) I Col. 312 
Col. 283 I Annual Report, Audited Accounts and 

. I Review of the working of the Central 
Annual Report, Audited Accounts and I T 1 R L·· dh' # h .. 00 oom, u lana lor t t 

Rev.lew of the worklD~ of the Central year 1997-98 
Institute of Tool Design, Hyderabad (Deb. 5, Vol. VI, 04~12-1998) 
for the ycar 1997-98 CoJ.313 .' 
(Deb. 5, Vol. VI, 04-12-1998) 
Co1.311-12 

Annual Report, Audited Accounts an~ I 
Review of the working of the Central I 
Pollution Control Board for the year 
1~~8 I 
(Deb. 16, Vol. VII, 21-12-1998) 
Cot. 290 

Annual Report, Audited Accounts and 
Review of'the working of the Central 
Pollution Control Board, Delhi, for the 
year 1996-97 1 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 344 

Annual Report, Audited Xccounts and 
Review of the working of the Cenare 
for DNA Fingerprilltin, anti 
Diagnostics, Hyderabad, for the year 
1996-97 
(Deb. 6, Vol. VI, 07-12-19'8) 
Col. 338 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for DNA Fingerprinting and 
Diagno,tlcs, Hydcrabad, fQr the year 
1997-98 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 284 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Centre Review of the \vorkina of the G.B. Pant 
for Railway Information System, New Institute of Himalayan EaviroMtent 
Delhi, for the year 1996-97 and Development, AInaora, (or",.at 
(Deb. 14, Vol. VII, 17-12-1998) 1996-97 
CoI.23S (Deb. 16, Vol. VII, 21-12-1998) 

A.nINaI Report, Audited Accounts and 
lteview of the workiac of die Coc:b.in 
ltefinns Limited, for the year 1997-

(Deb. 17, Vol. VII, 22-12-1998) 
Col 343 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
ShiP)'ll'd Limited. Koehl, for the year 
1997-91 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 2M 

Annual Report, Audited Accounts and 
Review of the working of the 
Coa.ultancy Development Centre, 
New Delh~ for the year 1997-98 
(Deb. 16, Vol. VII, 21-12-1998) 
Co" 213 

Col. 289-90 
Annual Report, Audited Accounts and 

Review o( die worki.., of the Gandhi 
Smriti and DarshM S1mid, New Delhi, 
for the year 1995-96 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 293 

Annual Report, Audited Ace ... and 
Review of the workin. of the Garde. 
Reach ShipbuilderlMd Eniineers Ltd. 
Kolkata, for the ,..-1997-91 
(Dob. 17, Vol. VII, 22-12-1998) 
Col. 328 

Annual Report, Audited Accounts and 
Review of the work,na of the Gas 
Authority oflndia Limited, New Delhi, 
for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 341-42 

Annual Report, Al1dited Accounts and Annua' Report, Audited Accounts and 
Review of the working of the Review of the work in, of the Goa 
Electronics Service and· Training Shipyard Limited, Goa, for the year 
Centre, Nainital for the year 1998 1997 ... 
(Deb. ~, V91. VI, 04-12-1991) (Deb. 16, Vol. VII, 21-12-1991) 
CoUll 1 Col. 210 .-;' 

Annual Report, Audited Accounts and Annual. Report, Audi~d Accovnts. au ,... 
Review of the working of the Engineers Review of the work .. ~fthe ?"Jarat 
India Limited New Delhi for the year State Seeds Corporation Limited, 
1997-98" Gandhin .... b .. ycar 1996-97 
(Deb. 17, Vol. VII, 22-12-1998) ~~~6aIl, Vol. VII, 14-12-1998) 
Col. 341 . 

Annual Report, Audited Accounts and 
Review of the working of the Fertilizer 
Corporation oflndia Ltd., New Delhi 
for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.329 

Annual Report, Audited Accounts and 
Review of the working ofth. Haryana 
Prathmik Shiksba Pariyojana Pariahld, 
Chandiaarh. for die year 1997-9' 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 284 
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Annual Report, Audited Accounts and 
-Review of the working of the 
Himalayan Mountaineering Institute, 
DarJeeling, for the year J 997-98 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 329 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Aeronautics Limited, 
Banglore, for the year 1997-98 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.2l4 

Annual ~."..., Audited Accounts and 
Review of the working of the 
Hindustan Fertilizer Corporation 
Limited, New Delhi, for the year 1997-
98 
(Deb. 17. Vol. VII, 22-12-1998) 
Co.l329 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Latex Limited, 
Thiruvananthapuram, for the year I 
1997-98 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 335 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustsn Petroleum Corporation 
Limited, Mumbai, for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 342 

Annual· Report, Audited Accounts and 
Review of the working of the 
Hindustan Prefab Limited, New Delhi, 
for the year' 997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 340 

Annual Report, Audited Accounts and 
Review ·of the working of the 
Hind!Jstan Shipyard Limited, 
V~atnam, for the year 1997-98 
(Deb. 16, Vol. VII, 21-12-1998) 
CoJ.290 

Annual Report, Audited Accounts· and 
Review of the 'Workin, 01 the 
Hindustan Zinc Limited, Udaipur, for 
the year ~7-98 . 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 235-36 

Annual Report, Audited Accou8U and 
Review of~e world", of the Hoepital 
Services ConsultaJlltl Corporation (I) 
Limited, New Delhi, for the year 1997-
98 
(Deb. 17. Vol. VII. 22-12-1998) 
Col.33S 

Annual Report. Audited Accounts and 
Review of the working of the IBP 
Company Limited. Kolkata, for the year 
1997-98 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
IDstitute of Astrophysics, Bangalore, 
for the year 1997-98 
(Deb. 16. Vol. VII, 21-12-1998) 
Col.21S 

Annual Report, Audited Accounts and 
Review of the workin, of the Indian 
Institute ofManaaement, Ahmedabad, 
for the year 1996-97 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 337 

Ann~1 Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Mass Communication, 
New Delhi, for the year 1997-98 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 321 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Oll Corporation Ltd., Mumbai, for the 
year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 340-4t 
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Annual Report, Audited Accounts and 
Review of the workin, of the.lndian 
Petrochemicafs Corporation Ltd., 
Vadodara, for the year I 997-9' 
(Deb. 17, Vol. VII, 22- I 2- 1998) 
Col. 343 

AIWiaI bport, Audited AccOWlu and 
Review of the wortina of the Indian 
Vaccin.. Corporation Limited, 
GUllIOn, fbr the yell' 1997-91 
(Deb. 16, Vol. VII, 21-12--l99.) 
Col. 215 

Annual Report, Audited Accounts and 
Review of the working of the Indo-
Dani. Tool Room, Jamshedpur for the 
year 1997-98 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 312 

Annual Report, A.died Accounts and 
Review of the working of the Indo-
German Tool Room, Ahamedabad for 
the year 1997-'8 
(De~. 5, Vol. VI, 04-12-1998) 
Col.312 

Annual Report, Audited Accounts and 
Review of the working of the Indo-
German Tool Room, Aurangabad for 
the year 1997-98 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 311 

Annual Report, Audited Accounts altd 
Review of the working of the Indo-
Gennan Tool Room, Indore for the year 
1997-98 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 313 

Annual Report, Audited Accounts and 
Review of the working of the Inland 
Waterway Authority of India, Noida, 
for the year 1996-97 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 343 

Annual Report, Audited Accounts and 
Review of the working of the Institute 

for Design of Electrical Measuring 
Instruments, Mumbai for the year 
1997-91 
(Deb. S, Vol. VI, 04-12-199') 
CoI.313 

Annual Iteport, Audited Accounts and 
Review of the working of the Institute 
of Hotel Manaaem,nt, Catering 
Technolo&)' and Applied Nutrition, 
Chennal for the year 1997-91 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working ofthe Institute 
of Hotel Management, Catering and 
Nutrition, Gurdaspur, for the year 
1997-91 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Hotel Man_aement, Catering and 
Nutrition, Ahmedabad, for the ye~r 
1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 33' 

Annual Report, Audited Accounts and 
Review of the workina of the Institute 
of Pesticide Formyiali. Technology, 
Gurpon, fOr dIe)'ell' 1"7-98 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.JJO 

Annual ~eport, Audited Accounts and 
Review of the working of the 
International Advanced Research 
Centre for Powder Metallurgy and New 
Materials, Hyderabad, for the year 
1997-98 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 281 

Annual Report, Audited Accounts and 
Review of the working of the 
International Institute for Population 
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~,MUmllai,fortheyearI997-981 Annual Report, Auditod AccollDtl.and 
(Deb. 11, Vol. VII, 22-12- J 998) Review ofltte wor1c.in& orlbe Lala Ram 
Col. 334 I Sarup IRStitute of Tuberculosis ud 

Annual Report, Audited Accounts and 
Review of the working of the lawahar 
Institute of Mountaineering and 
Winter Sports, Aru, for the year 
1997-91 
(Deb. 16. Vol. VII. 21-12-1"') 
Col. 281 

Ann .. 1 Report, Audited Accounts and 
Review of the working of the I 
JawaharlaJ Nehru Aluminium Research 
Development and Ollila Cefttre, 
N*IPW, b-theyear 1997·91 
(Deb. I", Vol. VII, 17.12·1991) 
Col. 237 

"-I Report, Audiud Accounts and 
Review of the work ina of tlte 
JIWIbIrIaI Nehru CenIrC for AdvIaced 
SciIIIdftc R.~ a.pJore. for die 

)1111' I"'''' (Deb. 16, Vol. VII, 2!-12-J99')'~ 
Col. 212 

Allied Dil4W8s. New Defhi, for die 
year 1996-97 
(Deb. 1, Vol. VI, 01-12·1'98) 
CaI.6l1 

Annual ft.,n. AudltM AecOtlllb 1M 
R.view ofdte wortd", of •• l.AIIher 
ElCpOftI. a-t AK1heyw 1"7-91, 
Federation of Indian Export 
Organisation, New Delhi fer .... y.-
1"' .... "lid Electronics and colDfI'IkIC 
SoftwIN Export 

Promotional Council, New Delhi for the 
year 1997·98 
(Deb. ) I," Vol. VII, 1 .. -12-1991) 
Col.~ 

Annual Repen, Audited Accounts and 
Review of the working ofttle LubrizoJ 
India Limited, Mumbai, for the year 
1997-98 
(Deb. 17, Vol. YII, 22.12.(991) 
Col. 341 

AIInul Report, Audited AccotlAts and I 
Review of the working of the Annual Report, AuditM Ac:count .... 
Kalakslwtra Foundation Chennai r... . Review oftbe working of tile Madra 
the year 1997.91 ' , Perrilizer Limited, a-nai, fbr the yoar 
(Deb. 16, Vol. VII, 21.12.1991) I"'" 
CoUll (Deb. 17, yol. VII, 22-12-1991) 

• Col. 330 Annual Report, Audited Accounts and 
a.view of the world,. of the K.mataka 
R..,io.al Engineering, College, 
Surathkal, for the year 1991·98 
(Dtb. 16, Vol. VII, 21·12-1"1) 
CeI.lIl 

A.nual Rep0"t, Adittd Accounts and 
Jhv.iew of the working of the 
Kudremukh Iron Ore Company 
Limited, Bang_lore, for the year 
1997'-
(Deb. I.~ Vol. VII. 17-12.1998) 
Co1.2J6-37 

Annual Report, Audited AccoUDts and 
Review of the world", of" Madru 
Refineries.Li~it"" ChenMi, for the 
year 19~7·9' 
(Deb. 11, Vol. VII, 22-12.1998) 
Col. 342 

Annual Report, Audited Ac:counts and 
Review of the work ina of Q. 
Manaanese Ore (India) Limited, 
Nagpur, for the yell' 1991-91 
(Deb. 14, Vol. VJ.I, 11·12.1"1) 
Col. 236 
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Annual Report, Audited Accounts and: Aluminium Company Limited, 
Review olthe working of the Maulana Bhubanctwlr. for the year 1 997.ga 
Azad Education Foundation, New (Deb. l4l Vol. VII, 17-12-1998) 
Delhi, for the year 1997-'. Col. 236 
(Deb. 17, Vol. VII, 22-12-1993) I 
Col. 333 . I Annual Report, Audilld Accounts and 

Review of the working of the National 
Annual Report, Audited Accounts and I Centre for Cell Science Pune for the 

Rtview of the workina of the Mazagon! year t 997-98 " 
Dock Limited, Mlllnbai, for the year I (Deb. 16, Vol. VII, 21-12-1998) 
1997-98 Col. 284 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 274 Annual Report, Audited Accounts and 

Review of the WCJIIIdItt of the National 
Annual Report, Audited Accounts and Cooperative Consumers, Federation of 

Review of the working of the India Limited, NewDelhi,fortheyear 
Metallurgical and Engineering 1997-98 
Collsultants (India) LilTlited. Ranchi. tor"),earl997-98 (Deb. 7, Vol. VI, 08-12-1"1) 
(Deb. 17, Vol. VII, 22-12-1998) I Col. 628 
Col. 332 I Annual Report. Audi&ed Aeeoots and 

Adnua1 Report, Audited Accounts and I Review~ workil1l of tile N~i_ 
Review of the working of the Mineral Co~peratfve H~u.in. PtderatIO. of 
Exploration Corporation LiMited Jndra, N~w Deihl, for the y.- ."7-91 
Naapur, for the year 1997-9' ' (Deb. 17, Vol. VII, 22-12-1991) 
(Deb. 14, Vol. VII, 17-12.1998) Col. 33' 
Col. 237 I Annual Report, Audited Ae<:ollftts and 

Alnual Repott, Audited Accounts· and I Review of the workin, of the Natiaall 
Review of the workin, of the Mishra Co,*i1 for Coopera&iw r_in, of 
DhMu Nigam limited; Hyderabad, for Nltional Cooporative U.ion of India, 
theyelf' 1997-98 New Delhi, fertiley ... 1996-97 
(Deb. t; Vol. VI, 10-12-1998) (Deb. II, Vol. VII, 14-12-1998) 
ca 2'N Col. 269 

AnnUli Jleport, Audited Accounts Met 
Review of .. workin. of the Modem 
F~ Industria (I") Limited, New 
Delhi, for the year 1997-9. I 
(Deb. II, Vol. VII, 23-12-1998) 
Col 311 

AnUlI Report, Audited Accounts and 
Ileview Qf the working of the MSTC 
Limited, Calcutta, forthe)'eat 1997-91 
(Deb. 14,. Vol. VII, 17-12-1998) 
CoL 237 

Annual Report, Audited Accounts and 
Review of the working of the National 

Annual Report, Audited Accounts IfKI 
Review ofdae working of the Natio .. 1 
Hydroelectric Power Corporation 
Limited, Faridabad, for the year 
1997 ... 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 286-87 

Annual Report, Audited Accounts and 
Review of the warkinc of the Nadonal 
Informatics Centre Service Inc., 
New Delhi, for the year 1997·9. 
(Deb. 14, Vol. VII, 17-12-199') 
Col.238 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Immunology, New Delhi, 
for the year 1997-98 
(D.b. 16, Vol. VII, 21-12-1998) I 
Col. 2M 

AM.I a..port, Audited Accounts and 
J.tyiew of tile work ina .fthe National 
... itutc of Mental Health and Neuro 
Sciences, Bangalore, for the year 
1996-97 
(Deb. 17, Vol. VII. 22-12-1998) 
COl.33S 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Rock Mechanics, for the 
year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 332 

Annual Report, Audited Accolmts and 
Review of the working of the National 
Mineral Development Corporation 
Limited, Hyderabad, for the ,.ear 
1997-91 
(Deb. 17, Vol. VII, 22-12-1998) 
Cot33~ 

Annual Report, Audited Accounts and 
Review of the working of the National 
Oilseeds and Vegetable Oils 
Development Board, Gurgaon. for the 
year 1996-97 
(Deb. 11, Vol. V II. 14-12-1998) 
Col. 268-69 

Annual Report, Audited Accounts and 
Review of the working of the National 
power Training Institute, Faridabad, 
for the year 1997·98 
(Deb. 16. Vol. VII, 21-12-1998) 
.Col. 287 ·88 

Annual'Report. Audited Accounts and 
Review of the working of the National 
Research Development Corporation, 
New Delhi, for the year 1997 _. ·8 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.2IS 

Annual Report, Audited Ac,ountl and 
Review of the working of the Nehru 
Institute of Mountaineering, 
Uttarkashi, for the year 1997·98 
(Deb. 16, Vol. VII, 21-12-1998) 
CoJ.280 

Annual Report, Audited Accounts and 
Review of tile worldna oflhe New Delhi 
Tuberculosis Centre, New Delhi, for 
the year 1996-97 
(Deb. 11, Vol. VII, 22-12-1998) 
Col. 334-3S 

Annual Report, Audited Accounts and 
Review of the working of the North 
Eastern Electric Power Corporation 
limited. Shillong, for the year 1997-98 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 217 

Annual Report, Audited Accounts and 
Review of the work., of the North-
Eastern Hifl University, Shillona, for 
'the y.,.. 1997-91 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 216 

Annual Report, Audited Accounts and 
Review of the work!na of the Oil and 
Natural G •• Corporation Limited, 
New Delhi, for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 343 

AMual Report, Audited Accounts and 
Review of the workinl of tile Oil India 
Limited, Dibrugarh, for the year 
1997-98 
(Deb. i7, Vol. VII, 22-12-1998) 
Col. 343 

Annual Report, Audited Accounts and 
Review of the working qfthe Pasteur 
Institute of India, Coonoor, for the 
year 1997-98 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the workina of the 
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Population Research Centre, 
BlII&alore, for the year 1997-98 
(Deb, 7, Vol. VI,08-12-1998) 
Col. 621-29 

Annual Report, Au4It.d Accounts and 
Review of the workina of the 
Population Iles,arch Centre, 
Bhubanelwlr, fOrlhe)'elr '991-91 
(Deb. 7, Vol. VI, 01-11-1991) 
Col. 629 

Annual Report, Audited Accounts and 
Review of the working of the 
Population Rcsearc:II Centn, Cera4re for 
Retlarch in Rural and Indu.trial 
Development, a..I~ .... year 
1997-98 
(Deb. 7, Vol. VI, 01-12-1 ft.) 
Col. 629 

Annual Report, Audited Accounts and 
Review of the wortin. of the 
Population ReHarch Centre, 
Chandip1t, for the year 1997-91 
(D.b. 'I, Vol. VI, 0'-12-1998) 
Col. 6'29 

Annual Report, Audited Accounts and 
Review of the work ins of the 
lopulation Research Centre, Dharwad, 
for the year 1997-98 
(Deb. 7, Vol. VI, 01-12-1 "1) 
Col. 630 

Annual Report, Audited Aeocllma IDCI 
Review of the working of the 
Population Research Centre, 
Gandhiaram Institute of Rural Health 
and Family Welfare Trust, Tamil Nadu, 
for the year 1997-98 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 630 

Annua' Report, Audited Accounts and 
Review of the workin, of the 
Population Research Centre. Guwahati, 
for the year 1997-98 . 
(Deh. 7, Vol. VI, 08-12-1998) 
Col. 630 

Annual Report, Audited Accounts and 
Rev}ew of the workinl of the 
Population Research Centre, Lucknow, 
for the year 1997-98 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 630 

Annuall.eport, A .... itecl AooGI.II .. 
~evle_ of the work i •• of the 
Population ae ••• rch entre, 
New Delhi, ilrthe,..,.I997-91 
(Deb. 17, Vol. VII. 22-12-1991) 
CoI.3~ 

Annual Report, Audited Accounts and 
Review of the work in, of the 
Popu_ion Re ••• d\ Centre, Patna, fbr 
the)'lti'I997-9I 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. '30-31 

Annual Report, Audit.cl Accounts and 
Review of the ..... kin. .f dI. 
POl)ulation Research Centre, Pune, for 
the year 1997-9' 
(Deb. 7, Vol. VI, 81-12-1 "I) 
Col. 631 

Annual ~eport,Au.ited Accounts .n4 
Revi.w of tlte workiRI of the 
Population IeIean:h C ........ MIlia, 
"' .. year 1997..,. 
(Deb. 7, Vol. VI, 01-12-1998) 
CoL 01 

Annual Report, Audited Accounts.and 
Review of the work ina. of the 
Population Research Centre, ~rin .. ar, 
for1hey .. 1997-98 
(Deb. 7. Vol. VI. 01-12-1991) 
Col. 631 

Annu.l Report, Audited Accounts and 
Review of the workiRI of the 
Population Research Centre. 
Thiruvananthapuram, for the ye.r 
1997-91 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 631 
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Anaual bport, Audited Accounts and Aanual Ilepon, Au4ited AootUMI ad 
Review of the, working df the Rev_of'" - .. of .... haioaal 
Population Research Centre, Udaipur, Ca.puter c..re, a...iPrh.'" tbe 
fortbeyear 1997·" year 1997..,. 
(D.b. 7, Vol. VI. Oa-12-1998) (Deb. 14, Vol. VII, 11-12-1"1) 
Col. 63 J Cot. 231 

Annual R~rt, AMited Accounts and ! Annua~ Report, A ... Ii~d Accou8ts. IIMI 
Review of the workin, of the RevlcwoftheworkUllofthebalonil 
hplelldon R~h Centre, Vadodara Engineering College, Kurubbetra, for 
tbrtheyear 1997 .. '. the year 1997-98 
(D.~. 7, Vol. VI, 01-12-1998) I ~~~8616, Vol. VII, 21·12-199.) 
Col. 629 I . I Annual Report, Audited Accounts and 

Annual. Report, AudIted A~counts and Review of the workina of lb. 
RevIew of the workll\l of the! Rehabilitation Plantationa LimRH, 
Population Rese.rch Centr •• I PuneJur, for the yw 1997-98 
V'lIIkhapIuwn, for the year 1997-98 (Deb. 17, Vol. VII, 22-12-1998) 
(Deb. " Vol. VI, 0'-12-1991) Col.321 
CoL 631 

Annual Report, AuditH Accounts and 
, "view of the working of tM Power 
Grid Corporation of India Limited, 
New Delhi, for the year 1997-98 
(Deb. 16, Vol. VII, 21-12-1998) ! 
Col.2i7 

.. .Y' 

Annual Report, A_heel Accounts and 
Review of tbe work in, of the 
RepaSriam Coopativc Finace. and 
Development BaIlIe Llmi .. , Cbeonai 
for the year 1997-98 
(Deb. 17, Vol. VII, 22-12-1991) 
Co!. 327 " 

Annual Report, Audited Accounts and Annual Report, Audited,Accounts and' 
Review of the working of the Projects Rev iew of the working of the 
and Development India Limited, Semiconductor Complex Uai-' 
Dhanbad for the year 1997-98 S.A.S. Nagar, for the yeai' 1997-91 
(Deb. 1'7, Vol. VlJ, 22-12-1998) I (Deb. 8, Vol. 'II, 09~12-1991) 
Col. 330 I Col. 323 

.' .' Annual Report, Audited Accouats and 
Annual Report, AudIted Accounts lind R' r°l..- rk' l'th Sh' La) . ' .' . eVlew 0 11K' wo mg 0 e rt 

Revle,:, oftne workltl&.o.ttM ~ya i Bahadut Shastri Rashtriya Sanskrit 
Chemicals and Fertlltzer Limited,' Vidyapeetha New Delhi for the year 
Mumbai, for the year 1997-98 1997-98' , 
(Deb. 17, Vol. VII, 22-12-1998) tOeb. 16, Vol. VII, 21-12-1998) 
Col. 330 Col. 282 

Annual Report, Auoited Accounts and Allnual Roport. Audited Accounts and 
Review of the working of the Rashtriya Review of the working of the Sponge 
Ispat N isam Limited, Visakhtpa"""D. Iron India Limited, Hydtrabad, for the 
forbyell' 1997-98 y.-1997-98 
(De ... 14, Vel. VII, 17·12-1998) I (Deb. 17, VoI,_ VII, 22-12-l998) 
0)1. 23S Col. 332 



SUBJEcr INDEX 199 

Allftual Report, Audited Accounts and 
-.m.w of the worki. of the Sports 
AudtoriCy oflndia, New Delhi, for che 
)"SIll' 1996-97' 
(Deb. 6, Vol. VI, 07-J2-1991) 
Col. 343-44 

Annual Report, Audited Accounts of the 
Delhi Urban Art CommiSlion, 
New Delhi, for the year 1997-98 
(Deb. 14, Vot. VII, 17.12-19'8.) 
Col. 234 

Annual Reports aJ01I,with Au4it ... 
Annual Rcpon. Audited Accounts and Accounts ofMMTC Ltd., New Delhi 

Review of the working of the Sree occ. and review of their working etc. 
Chitta Tirunallllltituce, for Medical fortheyear 1997-98 
Sciences Ind TechnoloiY, (Deb. 1 S. Vol. VII, 18·12-1998) 
Thiruvananthapuram. for the year I Cot. 382 

:~:.e16 Vol. VII 21-12-1991) Annual Reports alongwith Audit.d 
Col 282 ,. Accounts of the NUional S",all 

. Industries Corpor1Ition Ltd., New Ddli 
Annual Repon, AlldMd Ac:counu and etc. and review of ...... workin,lIC. 

l.tYiIW of1he workina of the Steel (Deb. I'. Vol. VII, 18.12-1991) 
Authority of India Limited, New Oclhi, Col. 380 
for the year 1997-98 
(Deb. 17, VOl. VII, 22·12-1998) 
Col. 331 

Annual Repon, Audltod AccolPlts .and 
Review of the workinl of tht: 
Technolo&y Information, Porecastfna 
ind Assessment CouncU, New Delhi, 
for the year 1997-98 
(D'eb. 16. Vo," VII, 21-12-1998) 
Q)l.281 I 

Annual Report. Audited Accounu and I 
Review of che working of che Tehri 
Hydro Development Corporation 
Limited; Tehri Garhwal, for the year 
1997-98 
(Deb. 16; Vol. VII, 21-12-1998) 
Col. 217 

Annual Report, Audited Accounts and 
Review of the working of the Vigyan 
PraSar, New Delhi, for the year 1997-98 
(Deb. 16, Vol. VII, 21-12·1998) 
CoJ.2I2 ' 

Annuai Report, Audited Accounts and 
Review of the working of che Wadla 
Institute of Himalayan Geology, 
Dehradun. for the year 1997-98 
(Dt,;b. 16, Vol. VII, 21~12-1998) 
Col. 211 

Annual Reports alongwith Audited 
. Accounts of the Neyveli Lilnite 
Corporation Ltd., Neyveli eCC. and 
review of their workiftl etc. 
(Deb. IS. Vol. VII, 11-12·1991) 
C61.406 

Annual Reports alongwith Audited 
Accounts of the Pondicherry Ashok 
Hotel Corporation Ltd., and review of 
their working etc. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 407 

Annual Reports alongwith Audited 
Accounts of the Rehabilitation 
Corporation Ltd., Calcutt.for che year 
1997-98 etc. and 'review: of their 
working etc. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 408 

Annual Reports alongwith Audited 
Report of Illdian National Science 
Academy, New Delhi for the year 
1997 -98, Indian Institute of Tropical 
Meteorology, PWle etc. and review of 
their working etc. 
(Deb. 11, Vol. VII. 14-12-1991) 
Col. 445 
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Annual kepor •• alonlwith Audited I Copies of Notifications under Bankina 
Reports of Power Filllftct Corporation Calnpanies (Acquisition II1d Transfer of 
Ltd., New Delhi for the year 1997-9' Undertlkinp)Act. 1970 and 1980 etc. 
etc. and rev.w of their working etc. (Deb. I S, Vol. VII, 18-12- t 998) 
(Deb. 11, Vol. VII, 14-12-1998) Col. 386 
Col. 441 

Copy of Employees State Insurance 
~l Reports ofelle S~lt.ucI Art SiI~ (Central)AmendmentRules,I991 

MlIlsResan:hAlloclatlOn.M~mbal (Deb. 12 Vol. VII 15-12-1998) 
for the year t9t7-98 etc. and review of C 32' , 
their work .. etc. I 01. 5 
(Deb. 11, Vol. VII, 14-12-1998) Copy of Notification regarding 
Col. 449 i Environment (Protection) Act, 1986 

Annual Reports, Audited Accounts and (Deb. 12, Vol. VII, IS-12-1998) 
aeview of National Handloom Col. 327 
Development Corporation Ltd., Copy of the Minister's (Allowance, 
Lucknowfortheyearl997-98etc.and I Medic,,1 Treatment and other 
review of'" worltine etc. I Privileees) (Amendment) Rules, 1998 
(Deb. 15, Vol. VII, 11-12-1998) (Deb. 12, Vol. VII, 15-12-1998) 
CoI.·3M Col. 323 

Audited Accounts and Audit Report 
thereon of the North-Eastern Hill 
Uaiwnity, ShtIIoni. fbl'the y.- 1996-

" (Ddt. 6, Vol. VI, 07-12-1998) 

Corrilendum to Action Tlken Report on 
Jain Commission final Report •. 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 274 

Col 33' Explanatory Statement regardinl Oil 
Audited Account. of the Assam Fields (Regulation and Development) 

University, Ilk_, for the year 1996- Ordinance, 1998 
" (Deb. 3, Vol. VI, 02·12-1991) 
(Deb. 6, Vol. VI, 07-12-1991) Col. 279 
CoI.33!! Forty-Seventh ADnual I..port of ... 

Audited Accounts of the National I Union Public Service COIft8tilltoa ... 
Council of Educational ~esearch and the y..- 1996-97 
Training, NewDelh~ for the year \996- (Deb. 11, Vol. VII, 14-1l-1991) 
fJ7 Col. 270 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 311 MeIIlOC'UICbIm txptainu. reaona for non-

Audited Accounts of the National Open acceptance of the advice of the Union 
School, New Delhi, for the )WI' I 99S-96 Public Service Comminion in respect 
(Deb. 6, Vol. VI, 07.12-1991) of the cues referred to in Chapter VIII 
Col.331 of the Ileport. 

(Deb. II, Vol. VII, 14-1'2-1998) Audited Accounts of the National Open Col. 270 
Schoo~ New Delhi, for the yar 1996-97 
(Deb. 6, Vol. VI, 07-12-199&) MealrandulRofUnderstanding between 
Col. 331 the Educational Consultants India 
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Limited and the Ministry of Human 
Resource Development for the year 
1998-99 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 285 

Memorandum of Understanding betWeen 
the Hindustan Latex Limited and the 
Department of Family Welfare, 
Ministry of Health and Family Welfare, 
for the year 1998-99 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 6jI 

Memorandum of Understanding between 
Videsh Sanchar Nigam Limited and the 
Department of Telecommunications, 
Ministry of Communications for the 
year 1998-99 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 322 

Memorandum of Understanding between 
Water and Power Consultancy 
Services (I) Limited and the Ministry 
of Water Resources for the year 1997-
98 
(Det.. &. Vol. VI, 09-12-1998) 
<:01.322 

Notification of the National Zoo Policy, 
1998 . 
(Deb. 16, Vol. VU, 21-12-1998) 
Col. 289 

Notification under sub-section (5) of 
section 7 of the Indian Telegraph Act, 
188S 
(Deb. I, Vol. VI, 09-12-1998) 
Col.321 

Notification wuler Aircraft Act, 1934 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 279 

Notification under All India Services Act, 
19S1 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 282-84 

Notification under Arms Act, 1959 and 
Border Security Force Act, 1968 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 627-21 

Notification under Central WaltfCouncil 
Rules, 1998 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 279-80 .. 

Notification under Companies Act, 1956 
(Dt.b. 3, Vol. VI, 02-12-1998) 
Col. 279 

Notification under Indian Administrative 
ServicesAct,1951 
(Deb. 18, Vol. VII, 23-12-1998) 
COl.31S 

Notification under section 23 of the 
Environment (protection) Act, 1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 289 

Notification under section 26 of the 
Environment (Protection) Act, 1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 288-89 

Notification under section 3 of the All 
India Services Act, 1951 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 322 

Notification under section 3 of the 
Environment (Protection) Act, 1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 289 

Notification under section 31 of the 
Lakshadweep Building Development 
Board Regulations, 1997 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 275 

Notification under section 33 of the 
Kalakshetra Foundation Act, 1993 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 286 

Notification under section 33 of the 
National Council for Teacher 
Education Act, 1993 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 286 
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Notif:::ation under section 4 of the 
Environment (Protection) Act, 1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 289 

Notification under section 6 of the 
Environment (Protection) Act, 1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 289 

Notification under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 19S4 
(D~b. 17. Vol. VII, 22-12-1998) 
Col. 333 

Notification under sub-section (2) of 
Section 7 of the Intelligence 
Organisation (Restriction of Rights) 
Act, 1985 
(Deb. 17, Vol. VII, 22- t 2- t 998) 
CoI.n7 

Notification under sub-section (2) of 
section 9 of the Navy Act, 1957 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 233-34 

Notification under sub-section (3) of 
Section 139 of the National Security 
Guard Act, 1986 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 327 

Notification under sub-section (3) of 
section 15 of the Notaries Act, 1952 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 288 

Notification under sub-section (3) of 
section 46 of the Urban Land (Ceiling 
and Regulation) Act, 1976 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 234 

Notification under tUb-section (3) of 
flection 62 of the Building and Other 
ConsB'Uction Workers (Regulation of 
Employment and Conditions of 
Service) Act, 1996 
(Deb. 17, Vol. VII, 22-12-1998) 
COU31 

Notification under sub-section (4) of 
section 15 of the Oil Industry 
(Development) Act, 1974 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 292 

Notification under sub-section (S) of 
section 396 of the CompanieaAct, 1956 
(Deb. 6, Vol. VI, 07-12-1~98) 
Col. 343 

Notification under sub-section (6) of 
section 3 of the Essential Commodities 
Act, t9SS 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 314 

Notification under sub-section (8) of 
section 18 of the Explosives Act, 1884 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 314 

Notification under the Apprenticeship 
(Amendment) Rules, 1998 etc. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 274-75 

Notification under Weights and Measures 
Act, 1976 
(Deb. 3, VoJ. VI, 02-12-1998) 
Col. 282 

Notifications issued under sub-section (3) 
of section 9 of the National Highways 
Act, 1956 
(Deb. 11, Vol. VII. 14-12-1998) 
COl.4S9 

Notifications under Central Excise Act, 
1994; Customs Act, 1962; Income Tax 
Act, 1961 etc. 
(Deb. S, Vol. VI, 04-12-1998) 
Col.3IS 

Notifications under Customs Act, t 962 
(Deb. 18, Vol. VII, 23-12-1"998) 
Col. 286 

Notifications under Jute Packaging 
Materials (Compulsory Use in 
Packing) Commodities Act, 1987 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 28S-86 
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NoIfftcations under Port Trust Act, 1963 I 
·(Deb. II, Vol. VfI; 23-12-1991)-
CII.* 

NodftaldoM .... HCtioII I" of the 
Or_.Act. 1962 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 31. 

Notifications under section 296 of the 
IncomcTaxAct, 1961 
(Deb. II, Vol. VII, 14-12-1998) 
CoL4SO 

NotifICations under Bub-section (2) of 
section 13 of the c.at Sales Tax Act, I"' (0.11. ~, Vol. VI, 04-12-1998) 
CoL319 

Notlftcations under sub-section (2) of 
section 3 of the All India Services Act, 
1951 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 269-70 

Notiftcations under Bub-section (2) of 
_Ion 31 of the Central Excise Act, 
'9M 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL3U-89 

NotifICations un~r sub-section (3) of 
Section 642 of the CornpaniesAct, 1956 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 338-43 

Notifications under sub-sectioll (6) of 
section 3 of the Essential Commoditie!! 
Act, 1955 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 322 

R~ew of the workina of the Institute of 
Hotel Manalement, Catering 
Technology and Applied Nutrition, 
Mumbai, Chennai, Goa, Calcutta, 
Guwahati, Ban.alore, Lucknow, 
Hyderabad, Ahmedabad, Jaipur, 
Bbopal, Gwalior, Chandigarh, 

Gurdaspur and -.monal Council for 
.Hotel Man~ at Patna and Delhi 
for the year 1991 .... 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 339 

Statement of action taken on the 
International Labour Organisation 
Convention No. 177 and 
Recommendation No. 184 concerning 
Home Work adopted at the 83rd 
Session of the International Labour 
Conference 
(Deb. 17, Vol. VII. 22-12-1998) 
Col 331 

The Railway Claims Tribunal (Salaries and 
Allowances and Conditions of Service 
of Chairman, Vice Chairman and 
Members) Amendment Rules, 19~8 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.404-OS 

Twenty-Sixth AlRlual Report of the 
Controller-Gencral of Patents, Designs 
and Trade Marks for the year 1997-98 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 314 

Paramilitary Forces 
Creation ofIndia Reserve Battalions 

(Deb. 12, Vol. VII, IS-12-1998) 
Col. 266-67 

Death oflTBP Jawans 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 192-93 

Deputation ofPMF in Bihar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 324-25 

Mismanagement of Manpower in ITBP 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 379-80 

Tamil Nadu's Quota in PM Forces 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 284 

Vacant Posts in Para Military Forces 
(Deb. 12, Vol. VII, 15-12-1998) 
CoJ.285 
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Paapor1 

Fake Passpert 
(Deb. 2, Vol. VI, 01-12-1998) 
Co1.394-9S 

Issue of Passport 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 261-62 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 220 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 179-80 

Passport Applications 

PatelAyol 
Patel ~og 

(Deb. 3, Vol. VI, 02-12.1998) 
Col. 211 

Patent 
Patent based on Research • .Ad 

Technology 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 198-99 

Patent for Coir-Jeo-textiles 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 75-76 

Patent of Pepper 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. II, Vol. VII, 14-12-1998) 
Col 263-70 Col. 346-47 
(Deb. 13, Vol. VII, 16-12-1998) Patent of Rice 
Col. 363-64 (Deb. 15, Vol. VII, 18-12-1998) 

Passport Complex Col. 378 
(Deb. 8, Vol. VI, 09-12-1998) PatentRightsfi'om WTO 
Col. 59-60 (Deb. IS, Vol. VII, 18-12-1998) 

Passport Office Col. 312 

(Deb. ]8, Vol. VII, 23-12-1998) PatentRightsofVechurCow 
Col. 26-28 (Deb. 5, VOl., VI, 04-12-1998) 

Recovery of Blank Passports 
(Deb: 8, Vol. VI, 09-'2-1998) 
Col. 116 

Regional Passport Office 
(Deb. 8,. Vol. VI, 09-12-1998) 
Col. 223-24 

(Deb. 13, Vol. VII, 16-12-1991) 
Col. ]93-96 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 145-46 

Selling of Stolen Passports 
(Deb: 7, Vol. VI, 08-12-1998) 
Col. 595 

Separate Passport to Children 
(Deb. 3, Vol. VI, 02-12-19~8) 
Col. 222 

Col. 125 
Patent to Indian Plants 

(Deb. 15, Vol. VII, 18-12-1998) 
Col. 293 

Protection of Indian Patent 
(Deb. ]5, Vol. VII, 18-]2-1998) 
Col.24S 

..... n lIIu H'''.,Ite.n Umlted 
Helicopter Service 

(Deb. 9, Vol. VI, 10-12-1991) 
Col. 79 

Helicopter Service to Vaishno Devi Shrine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 173 

Request of Paw an Hans Helicopters Ltd. 
for Waiving 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 182 
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Pension 

Commuted Pension 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 29 

Exemption from the Central Government 
Pension Scheme 
(Deb. 12, Vol. VII. 15-12-1998) 
Co1.37-38 .. 

Freedom Fighters Pension 
(Deb. 12, Vol. VII; 15-12-1998) 
Col. 170-71 
(Deb. 17, Vol. VII, 22-12-1998) 
Co1.168~9 

Freedom Fighters Pension to Journalists 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 453-54 

Opening of Bank Accounts of Pensioners 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 174-75 

Pending Pension Cues 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 172-76 

Pension Cases of Civilian Defence 
Personnel 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 63-64 

Revision of Pension 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 137-138 

. Pestidde(s) 

Biological Control of Pests 
(Deh. 3, Vol. VI, 02-12-1998) 
Col. 244-245 

Chemical Pesticides in ~rops 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 182-83 

Eco-Friendly Fertilizers and Pesticides 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 123-24 

Registration of Pesticides 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 372-81 

Use ofNeem ..raticide 
(De~. J, Vol. VI, 02-12-1998) 
Gol.lS7 

Petition(s) 

Presentation of Petition 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 286 . 

PetreIJs Co-operative Umjted 
Petrofils Co-operative Limited 

(Deb. 17, Vol. VII, 22-12-1998) 
Pension Disbursement Office in Bihar Col. 84 

(Deb. 14, Vol. VII, 17-12-1998) .. rol Pump(s) 
Col. 125 

Pension Scheme in Statt Bank of 
Hyderabad 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 89-90 

Pen.ioMry Benoflts to C~bourers 
(Deb. 9, Vol. VI, 1"'12-1991) 

CoL .. " 
Pf Pension Sd • 

(Deb. 12, Vol. VII, 15-12-1991) 
Col. 171-72 I 

AIotment of LPG Agencies and Petrol 
Pumps 
(Deb. 17, Vol. VII, 22-12-1998) , . I 
Col. 251 . 

Allotment of Petrol Pumps and LPG 
Agencies 
(Deb. 12, Vol. VII, 15-12-1998) • 
Col. 251-52 

AU~t ofPmol Pumps to Tribals 
(Deb: 7, Vol. VI, 0,8-12-1998) 
Col. 209-10 

" 

• 
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A\Jction oCP"euol Pumps 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 483-84 

Complaints against Distributors 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 47 

Dealer Selection Boards 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 302-03 

Demand for Natural Gas 
(Deb. 12, Vol. VII, 15-12-19'98) 
Col. 113-15 

Exploration ofNatural Gas 
(Deb. 2, Vol. VI, 01-12'-1998) 
Col. 378 

Hydro Carbon Deposits 
(Deb. 12, Vol. VII, 15-12-1991) 
CoI.l~7 

Irregularities in Allotment of Petrol Pumps Liberalisation of Petroleum Industry 
(Deb. 1, Vol. VI, 08-12-1998) (Deb. 12, Vol. VII, 1S-12-1998) 
Col. 207-09 . Col. 23 

LPG Outlets and Petrol Pumps Natural Gas Resorves 
(Deb. 12. Vol. VII, 15-12-1998) (Deb. 7, Vol. VI. 08-12.1998) 
Col. 235-36 Col. 377 

Petrol Outlets 
(Deb. '2, Vol. VI, 01-12-1998) 
Col. 304-05 

Petrol Pumps 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 583-84 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI,230 

Petrol Pumps in H.P. 
(Deb. 2, Vol. VI; 01-12-1998) 
Col. 477-78 

Petrol Pumps in Rajasthan 
(Deb. 7, Vol. VI, 0'-12-1998) 
Col. lSI-52 

Petrol Pumps on Highways in Bihar 
. (Deb. 17, Vol. VII, 22-12-1998) 
Col. 159-60 

Reservation for Petrol Pumps/LPG 
Agencies 
(Deb. 7, Vol., VI, 08-12-1998) 
Col. lSI 

Oil Conservation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 434-46 

Petroleum Projects 
(Deb. 17, Vol. VII, 22-12-1998) 
CoLJ08.16 

Publication of Rules and Manuals 
(Deb. 17, Vol. VII, 22-12~199.) 
Col. 55-56 

Repair ofBombaJMilb Wells 
(Det.. 17, Vol. VII, 22.12-1998) 
Col. 183-16 

Royalty on Natural Gu 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 1-2 

Supply ofM.T.O. and Solvent 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 202-03 

Tapti Gas to Pipavav Project 
(Deb. 12, Vol. VII, 15-12-1998) 

Revival of Petrol PumpsILPG Agencies Col. 307 
(Deb. 2, Vol. VI, 01-12-1998) Targete for Oil Reserves 
Co1.391 (Deb. 17, Vol. VII, 22-12-1998) 

Petroleum and Natural Gas Col. 252-53 
Dealer Selection Board 

(Deb. 17. Vol. VII, 22-12-1998) 
Co1.121-23 

Wastaae of Gas in Gujarat 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 163 
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Petroleum Prodact(l) 
Adulter"'n in PetrollDiesel 

(Deb. 12, Vol. VIl, 15-12-1998) 
Col. 111-12 

Ban on ManufactureefD.D.L. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 236 

Cess on Diesel 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 460-61 

Crude Proftgtjon 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 164-68 

Dealenhips for Petroleum Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 151-59 

Delicencina of Alcohol/Tobacco/ 
Petroleum Products 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 331 . 

Demurrage Cost for Diesel Import 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 395-96 

Demurraae for Diesel Imports 
,(Deb. 12, Vol. VII, 15-12-1998) 
CoI.49-SO 

Infrutructure of Indian Sector 
(Deb. 12, Vol. VII, 15-12-1998) 

. Col.1I5 
Lead Free Petrol . 

(Deb. 2, Vol.. VI, 01-12-199.~ 
COl.37S 

Oil Conservation 
(Deb. 7, Vol. VI, 08-12-1998) 

Prices ofDi_1 
(Deb. 12, Vol. VlI, 15-12-1998) 
Co1.1l9-20 

Prices of LPG aad Petroleum Products 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 237-38 

Production and Demand of Petroleum 
Products 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 548-49 

Quality of Diesel 
(Deb. 12, Vol. VII, 1'5-12-1998) 
Cot. 256-57 

Revision in Prices of Decontro.lled 
Products 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 413-14 

Revision of Commission for Petrol Dealers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 4344 

Sale ofDimetbyl Fuel 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 123-24 

Subsidy on Petroleum Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 261-64 

Supply of Petroleum Products 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 302 

Technology for Pefi'oleum Products 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 76 

Col. 434-46 ~ Unleaded Petrol 
VI,08-12-1998)' Petroleum Products 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 133-34 

Pilferage of Oil 
(Deb. 12, Vol. VII, IS-12-'I998) 
Col. 117 

(Deb. 7, Vol. 
CoI.331 

Petroleum Reftneryge,) 
Bhatinda Oil Refinery 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 195 
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Environmental Clearance for Oman 
Refinery Project 
(Deb. 12, Vol. VIr, 15-12-1998) 
CoI.2JO-J J 

Expansion of Visakhapatnam Refinery 
Project 
(Deb. 2, Vol. VI, 01-12-WJ98) 
Col. 38-39 

Oil Refineries 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 129-31 

Oil Refinery in Orissa 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 316 

Oil Refinery Project 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 107 

Panipat Public Sector Oil Refinery 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 89-90 

Pharmaceutical(s) 
Pharmaceutical Companies 

(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.13840 

Pharmaceutical Manufacturers Association 
(Deb. 17, Vol. VII, 22-12 .. 1998)' 
CoJ.92-93 

Pharmaceutical Research 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 19-21 . 

Regional Pharmacy Institutes 
(Deb. 7, Vol. VI, 08-12-1998) 
COl.45S 

Photo Identity Cards 
Photo Identity Cards 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 146 

Pilarim. 
Haj Pilgrims 

(Deb. 8, Vol. VI, 09-12-1998) 
Co1.316-17 

Pilot(s) 
Defects in Training for Pilots 

(Deb. 14, Vol. VII, 17-12-1998) 
Col.I~1 

Planetarium 
Setting Up ofa Planetarium in Bihar 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 14142 

Planninl Commission 
Jurisdiction of Planning Commission 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 238 

Plan Out/ays 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 210-13 

Review of Plan Panel 
(Deb. 3, Vol. VI, 02-12-1998) 
<;:01. 136-37 

Plastic .. 
Ban on use of Plastic Carry 8a8s 

. (Deb. I, Vol. VI, 30-11-1998) 
Col. 19 

Ban on use of Plastic Items 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 102-03 

Export ofPlastic 
(Deb. 5, Vol. VI, '()4-12-.1998) 
Col. 14748 

Plutonium 
Production qfPlutonium 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 192 

Pollee 
Delhi Special Police Establishment 

Act, 1956 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 381 . 

Fake Cases Registered by Delhi Police 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 396 
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Invowement of Police in Crimes 
(Deb. 7. Vol. VI, 08-12-1998) 
Col.S29 

Political Parties 
De-recognition of Parties 

(Deb. I, Vol. VI, 30-11-1998) 
National Police Commission Col. 272-73 

(Deb. 7, Vol. VI, 08-12-1998) PollutioD 
Co/. 569-70 

National PolK:e Commission 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 105-06 

Need to take stringent action against the 
police personnel responsible for death 
in police lock-up (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 309 

Police Medals 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 411-12 

Police Wireless Organisation 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 221 

Police/Judicial Custody 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 103 

Promotion in Delhi Police 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 179-80 

R8tion Allowance to Police Personnel 
(Dob. 12, Vol. VII, 15-12-1998) 
Col. 120-21 

Recruitment in Delhi Police 
(Deb. 12. Vol. VII, 15-12-1998) 
Co1.-288-89 

Asthama due to Pollution in Delhi and 
other Metropolitan Cities 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 400-0 I 

Shurelal Committee on Pollution 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 121-22 

Chocking of Matheran Hills by Plastic 
(Dob. 6, Vol. VI, 07-12-1998) 
Col. 290-91 

Closing down of Taj MIMI due to 
Pollution 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 399 

Conference on Emission Level 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 22 

Decrease of Lead in Pollution 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 133 

Development of Secton with the 
Assistance of S " T Science A 
Technology 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.7S 

Disposing of Mustard Oil into River 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 41 

Reply to the Letters ofMPs Fly Ash Hazards 
(Deb. 17, Vol. VII, 22-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
Col. 241-42 Col. 219-20 

Vacant Posts in Delhi Police 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 476-77 

Vigilance Enquiry 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 323-24 

Inspection by CSPC 
(Deb. II, Vol. VII, 14-12-1998) . 
Col. 187-88 

Need to review the decision for setting 
up tanneries and paper mills at 
Cuddalore in Tamil NBdu to check 
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environmental pollution in the area 
(MUR377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 681-82 

Noise Emitting from Labs of HAL 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 187 

Ozono Depleting Substances 

Toxic Waste of Union Carbide Plant 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 206 

White Piper on Pollution in Delhi 
(Deb. 6, Vol. VI, .07-12-1998) 
Col. 137 

Workina Group to Monitor Pollution 
(Deb. I, Vol. VI, 07-12-1998) 
Col. 297 (Deb. 6, Vol. VI, 07-12-1998) 

CoI.IS9~ . Poadlcberry 
Pollution by Two and Three Wheelers 

(Deb. II, Vol. VII, 14-12-1998) Closure of Sale Centre at Pondicherry 
Col. 323 (Deb. 14, Vol. VII, 17-12-1998) 

CoI.IS3 
Pollution due to Medical Waste 

Generation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 200 

Pollution in Damodar River 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 20 

Mismana8em~nt in Mabe, Pondicherry 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 238 

Need to lay a new railway line between 
Tindivanam and Cuddalore via 
Poadicherry (MUR 377) 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 211-82 Pollution in Delhi and Other Cities 

(Deb. 1. Vol. VI, 30-11-1998) 
Col. 13-16 Survival ofA.F.T. Mills,Pondicherry 

Pollution in M ...... 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 224-25 

Pollution in NIrMIda 
(Deb. I, Vol. VI, 30-11-1991) 
COI.1S6-S7 

Pollution in UncI.rlro_ Wiler 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 35-37 

Pollution on Ports 
(Deb. 16, Vot. VII, 21-12-1998) 
CoI.7S 

Recycling of Disposable Syrinlft 
(Deb· .. 7, Vol. VI, 01-12-199') 
Col.S30 

Stat. Pollution Control Board. 
(Deb. II, Vol. VIl, 14-12-1998) 
Col. ISO 

(Deb. 15, Vol. VII, 18-12-1991) 
Col. 12 

Use of Aerodrome at Pondicherry 
(D.b. 14, Vol. VII, 17-12-1991) 
Col. 66 

Populatioa 
Increase in Population 

(Deb. 7, Vol. VI, 0'-12-1991) 
Col. 26-30 

International Conference on Population 
(Deb. 7, Vol. VI, 08-12-1998) 
COI.S18-89 

Population 
(Deb. 2, Vo.!. VI, 01-12-1998) 
Col. l' 

Population Control 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.S3-SS 
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Population Control Programme 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.2JO 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 119-90 

Population Growth 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 375-76 

Separate Department to Control 
Population 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 221-22 

Port(l) 
A.D.B. Loan for Pandeep Port 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 194-95 

Action Plan for'Kandla Port Trust 
(Deb. I, Vbl. VI, 30-11-1998) 
Col. 210-11 

Coch!n Shipyard 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 60-61 

Construction of Liquid Cargo Berth at 
Jawahar Lal Nehru Port 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 270-72 

Conversion of Major Ports into Corporate 
Entities 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 203-04 

Development ofKakinada Port 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.SS 

Development of Major Ports 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.2S-27 

Development of Minor Port into Major 
Port 
(Deb. II, Vol. VII, '4-12-]998) 
CoL 149 ADB Loan b Road and Port Projectl 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 294-95 Devel~ ofMumb.i, Kandla Ports 

(Deb. 16, Vol. VII, 21-12-1998) 
Additional ClplCity in Ports Col. 99-100 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 37 Development ofPol1It Ganpvaram 

(Deb. I, Vol. VI, 30-11-1998) 
Arrears of Fer ria" &pinst Firms 

(Deb. 11, Vol. VII; 14-12-1998) 
Col. 193 

Basic Amenities at M~or Ports 
(Deb. I, veil. VI, 30-11-1998) 
Col. 163-64 

Capacity. of Ports 
(Deb. 6, Vol. VI, 07-12-199') 
Col. 137 .. 39 

Cltrio, Oil, Coal berths at Paradeep Port 
(Deb. 16, Vol. VII, 2]-12-1998) 
Col. 239-40 

Coastal Transport and Ports 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 69 

CoL~O 

n,velopmeM of Portl and Build 
Container T_u.. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 207-08 

European Commission Assistance in Ports 
Development 
(Deb. 11, Vol. VII, 14-12.1991) 
Col. ]42-43 

Farakka Barrage 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.1S]-S2 

Fishermen Jetty at Mangalore Port 
(Deb, ]6, Vol. VII, 21-12-1998) 
CoI.~7 
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Fishing Harbour 
(Deb. 8, Vol. VI, 09-12·1998) 
Col.S7 

Giving Assets of Ports on Lease 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 263-64 

Impact ofKandla Port Cyclone on Import! 
Export 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 303-04 

Infrastructural Facilities at Kandla Port 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 61 

Investment in Indian Ports 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 128-29 

Jawaharlal Nehru Port 
(Deb. 16, Vol. VIl~ 21-12-1998) 
COl.6S 

Joint Venture among Foreign Ports, Minor 
Ports" Public Sector Companies 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 191-93 

Kulpi Port Project 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 171 

Land for Constructioa of Warehouaes/ 
Stake Yards 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 279 

Linkaae of Road Network with Ports 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 2-3 

Major Port Modernisation Projects 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 196 

Manpower in Major Port Trusts 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 101 

Modernisation and Development of 
..... 1Minor Ports 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 270-71 

Mormugao P"ort Trust 
(Deb. 16, Vol. VII, 21-t2-1~98) 
Col. 92-93 

Mumbai Port Trust Regulations 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 286-.87 

NatiOMI Express Way Projects to Link 
Major Ports 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 166-67 

Obsolete Equipment at Major Ports 
(Deb. 6, Vol. VI, 01--12-1998) 
CoI.I44-4S 

Plan Outlay for Major Ports 
(Deb. 6, Vol. VI, 07-12-1998) 
Co1.210-1I 

Pollution on Ports 
. (Deb. 16, Vol. VII, 21-12-1998) 

Col.7S 
Port at Dhamara in Orissa 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 200 

Port Operatioll Facilities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 1-8 

Private Sector Projects 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 162-66 

Privatisation of Kakinanda Deep Water 
Port 
(Deb. I, Vot VI, 30-11-1998) 
Col.S6 

Problem at Ports in Handling Imported 
Urea and Fertiliser 
(Deb. 12, Vol VII,15-12-1998)' 
Col. 98-99 . 

Proposal to Link Carao ReI ..... Tariffs 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 272 

Ileplacem •• t of Port Trult.by 
CorpontioM 
(Deb. 16, Vol. VII, 21-12-1"991) 
Col. 133-34 
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Reservation for Handicapped in Port 
Trusts 
(Deb. 16, Vol. VII, 21-12-1998) 
Gol.123 

Satellite Port at Porbandar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 116-17 

Setting up Committee to Existing 
Legislation Government·Ports 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 205-07 

Sharp Decline in Traffic at Major Ports 
(Deb. I, Vol. VI, 30-11-1998) 
ClDLM 

T8rtft'Rates for Major Ports 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 143-44 

Training Programme to Boost 
Productivity of Port Workers 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 31-32 

Water Transport Facility to 'aradip Port 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 198 

World Bank Assistance for Major Ports 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 195 

Portugal 
Welcome to Parliamentary Delegation 

from Portugal 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. I 

Post Office(s) 
Bogus Kisan Vikas Patras in Delhi 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 88 

Branch Post Office 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 48-49 

Bungling in rost Office 
(Deb. 8, Vol. VI, 09·12-1998) 
Col. 114-15 

Construction of Post Office Building 
(Deb. 3, Vol. vI', 02-12-1998) 
Col. 241-42 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 242-43 
(Deb. 13, Vol. VII, 16-12-1991) 
Co1.321·23 

Extra Departmental Employees 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.60~1 

UP.O. in Bihar 
(Deb. 8, Vol. VI, 09-12-199') 
Col. 68 

Mobile Post Offices in Kamataka 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. J91 

Modernisation of Postal Services 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 168 

Modernisation of Postal System 
(Deb. 3, Vol. VI, 02-12-1998) 
Col.215 

National Postal Policy 
(Deb. 8, Vol. VI, 09- I 2-1998) 
Col. 163-64 . 

New Post Offices in Orissa 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 212-14 

Night Post Offices 
(Deb. 3, Vol. VI, 02-U-1998) 
Col. 82-83 

Opening of New POlt Offices and 
Tele-Density 
(Deb. 3, Vol. VI, '02-12-1998) 
Col. 50-51 

Pi Iferage of Postal Articles 
(Deb. 13, Vol. VII, 16-12·1998) 
CoI.31-33,390-91 

Post and Telegraph Offices in Faridabad 
(Deb. 13, Vol. vn. 16-12-1998) 
Col. 97-98 
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Post Offices in Rural Areas of Rajasthan 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 78 

Post Offices in U.P. 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 69-70 

Postal Facilities 

Poverty 
Anti-Poverty Schemes 

(Deb. 8, Vol. VI, 09·12-1991) 
Col. 35-36 
(Deb. 13, Vol. VII, 16·12·199.) 
Col. 147-50 

(Deb. 13, Vol. VII, 16-12-1998) Below Poverty Line 
Col. 165-67 (Deb. 3, Vol. VI, 02.12-'998) 

Postal Services 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.316 
(Deb. 13, Vol. VII, 16-12-1998) 
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India's Anti-Poverty Programmes 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 121 

People Living Below Poverty Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.31-33 

PMl-UPEP 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 107.01 

Poverty Alleviation ProgImme 
(Deb. 4, Vol. VI, 03-12-199') 
Col. 183-84 

Poverty Alleviation Scheme 
(Deb. 14, Vol. VII, 17·12-1998) 
Col. 209-10 



SUBJECT INDEX 215 

Poverty Alleviation Scheme under UNDP 
(Deb. 4, Vol. VI, 03-12-1998) 
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U.N. Aid for Poverty Alleviation 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 152 

Upliftment of People below Poverty Line 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 238-43 

Urban Basic Services for the Poor 
(Deb. 9, Vol. VI •. 10-12-1998) 
Col. 246-51 

Utilisation of Fund by Maharashtra 
(Deb. 8. Vol. VI, 09-12-1998) 
Col.218 

World Bank to Study Poverty Alleviation 
Programmes in A.P. 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 399 

Power 
Anta Gas Thermal Power Station 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 94-95 

Arrears Outstanding against Industries 
and Offices ofSEBs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 257-58 

Assistance from Japan to AP Thermal 
Plants 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 161-62 

Assistance to Hydro Power Projects 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.~ 

Bagasse-Based Power Plants 
(Deb. 8, Vol. VI. 09-12-1998) 
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Col. 183-84 . 

Purchase of Power from Pakistan 
(Deb. 1, Vol. VI, 30-11-1998) 
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Col. '9-90 

Setting up of an Energy Management 
Centd:.ilOoa 
(Deb. 1, ,Vol. VI, 30-11-1998) 
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Col. 226' 

. President's Rule 

Imposition of President's Rule 
(Deb. 17, Vol. VH, 22-12-1998) 
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Di.lnvntment arpsu. Col. 379-80 

(Deb. JJ, Vol. VII, 14-12-1"1) PeDdiR&UnsottledClaims 
CoL49-53,U6-67 (Deb. II, Vol. VII, 14-12-1998) 

Financial Crisis in PSUs CoI.222-23 
(Deb. 4, Vol. VI, 03-12-1998) PetformanceofNavratnas 
Col. 205-07 (Deb. tt, Vol. VII, 14-12-1998) 

Pund. for PUblic Sector Undert.lkinp CoL 320-21 
(Deb. 7, Val. VI, 08-12-1998) PerformInce ofPSUs 
CollA (Deb. 11, Vol. VII, 14-12-1998) 

Filld. for bvival of Sick PSUs 0>1.306 
(Deb. IS, Vol. VII, 18-12-1998) ProIaodeeofHindiOfticers 
CoL 329-l0 (Deb. 2, Vol. VI, 01-12-1998) 

HiedUlllrl Copper ltd.. CoL417 
(Deb. 9, Vol. VI; 10-12·1998) PropotalsforRevivalofSickPSUs 
Col. 1St-52 (Deb. IS, Vol. VH, 18-12-1998) 

• Hindustan Salta Ud. Col. 33-34 
(Deb.'. Vol. VI, 04-12-1998) RevitaiisationofPSUs 
CoJ.llO-21 (Deb. II, Vol. VII, 14-12-1998) 

joiIIt .......... 'oreip Ports, Miaor Col. 320 
.... Public Sedor Compaaiea Revival oflnstrumentation Ltd. 
(Deb. 11, Vol. VII, 14-12-199') (Dcb. 5, Vol. VI, 04-12-1998) 
Col. 191-93 Col. 118 

LollIS bited by PSUs -
(Deb. S, Vol. VI, 04-12-1998) 
00l.14S 

S. Mohan Committee on Revision ofPa), 
(Deb. J], Vol. VII, 14-12-1998) 
CoL 374 

NItional ShIreholdinl Trwt SCslSTs in PSUs 
(Deb. II, Vol. VII, 14-12-1998) (Dcb. IS, Vol. VII, 18-12-1998) 
Col. 316-11 Col.ln-78 

Need &0 remove the burden of liabilities 
imposed on Palshal Unit of 
I~ Limited and allow its 
continuance as a Public Sector 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 211 

Sick PSlJos in Bihar 
(Deb. 5, Vol. VI, 04-12-\998) 
Col. 94-95 

Time and Cost Overrun of Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.64~5 
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Voluntary Retirement Scheme 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 212-13 

VRS in Profit Making PSUs 
(Deb. IS, Vol. VII. 11-12-1998) 
Col. 23~-36 

Public Servant 
Assets of Council of Ministers 

(Deb.' 2. Vol. VI. 01-12-1998) 
COl.3S? 

Pulse(s) 
Availability of Pulses 

(Deb. 7. Vol. VI. 08-12-1998) 
Col. 596-'97. 

Ban on Export of Pulses 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 380 

Edible OillPulses 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 122-124 

Import Duty on Pulses 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.46J 

Import of Pulses 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 243-44 

Loss caused to the Crop of Soyabeen by 
Rect disease in Madhya Pradesh (~UR 
371) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

New Schemes for Pulses 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 290 

Sale of Pulses . I 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 21-2S 

Soyabeen Crop 
(Deb. 8. Vol. VI. 09-12-1998) 
COl.27S 

Punjab 

Need to compensate farm'ers of Punjab 
whOle crops have been damased due 
to UlllClSonal rains (MOR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Need to release more funds to the State 
Government of Punjab for early 
completion of Thein Dam Project 
(MUR3?7) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 282-83 

Purchase of Paddy from Punjab 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 238-39 

Speciral Term Loan to Punjab 
(Deb. 15, Vol. VII, 18-)2-1998) 
Col. 60-61 

'R.N. Committee 
R.N. Committee on Coal Production 

(Deb. II, Vol. VII. 14-12-1998) 
Col. 239-40 

Radio 
FM Services in the Country 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 205-06 

FM Transmitter at Jabalpur 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 137-38 

Production of Pulses M.A.R.R. System 
(Deb. 13, Vol. VII, 16-12-1998) I (Deb. 3, Vol. VI, 02-12-1998) 
Col. 368-70 Col. 73-7S 

Production of Vegetables and Pulses 
(Deb. 3, Vol. VI, 02-12-1998) 
C.oI.97-98 

Settin, up of Radio Station in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
CoJ.341-42 
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Rail Ac:c:ldent(s) 
Accident in Hyderabad-Bibinagar-

Nadikudi-Guntur Line 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 73-74 

Accident of East Coast Express 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 188 

Accident of Patna-Gaya Passenger and 
~dhani Express 
(Deb. 14, Vol. VII, 17-12-1998) 
Col.20N'8 

Derailment of200 On: Passenger Train 
(Deb. 9, Vol. VI, 10·12·1998) 
Co1.165~6 

Derailment of Goods Train at Harda 
(Deb. 9, Vol. VI, 10·12·1998) 
Col. 90-91 

Derailment of Goods Trains 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.17·22 

Derailment of Man gala Express 
(Deb. 14, Vol. VII, 17·12·1998) 
CoI.6S~ 

Derailments 
(Deb. 14, Vol. VII, 17·12·1998) 
Col. 176-77 

Disruption of Rail Traffic due to 
Derailment 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 173 

Fire in Gomati Express 
(Deb. 14, Vol. VII, 17·12·1998) 
Col.21S 

Rail Gauge Convenlon 
Allocation for-Gauge Conversion 

(Deb. 14, Vol. VII, 17-12-1998) 
CoJ.SO-S2 

Completion of Gauge Conversion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 219-20 

Conversion of Aurihar and launpur Rail 
Line 
(Deb. 9, Vol. VI, 10-12·1998) 
Col. 61 

Gauge Conversion 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 243-S8 
(Deb. 14, Vol. VII, 17·12-1998) 
Col. 39-41,99-100 

Gauge Conversion between Madurai and 
Rameshwaram 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 103-04 

Gauge Conversion of Ankleshwar-
Rajpipla Rail Line 
(Deb. 14, Vol. VII, 17·12-1998) 
Col. 186 

Gauge Conversion ofBarsoi-Radhikapur 
Rail Line 
(Deb. 14, Vol. VII, 17·12-1998) 
Col.212 

Gauge Conversion of Bharuch-Samni· 
Jambusar· Vishvamitri 
(Deb. 4, Vol. VI, 03·12-1998) 
Col. 176·77 

Gauge Conversion ofBhuj-Nalia Rail Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 114 

Gauge Conversion of Darbhanga-
Jayanagar Rail Line 

Rail Bus Accident at Level Crossings (Deb. 9; Vol. VI, 10-12-1998) 
(Deb. 4, Vol. VI, 03-12-1998) I Col. 140-41 . 
Col. 83-84 Gauge Conversion of Dharangadhara-

Train Accidents I Kuda Rail Line . 
(Deb. 4, Vol. VI. 03·12-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 123-26,3S3·S4,374-7S Col. 219 

I 
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Gauge Conversion ofHospel-Hubli-Goa 
Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 113 

Gauge Conversion of Khagaria-
Samastipur Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.17S-76 

Gau,l Conversion or Lun ... 8armer-
Munablo Railway Line 
(Deb. t, Vol. VI, 10-12-1991) 
Col. 110 

Gaule Conversion of Naghbhir-NlIPur 
Ral1Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 201 

Gau,e Conversion of Pathankot-
Josender Nagar Rail Line 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 361 

Gauge Conwrsion of Raipur-G"--i 
Rail Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 167-68 

o...,Conwnionof~1aH 
LIne 
(Deb. 14., Vol. VII. 11-12 .. 1,") 
Cell...., 

Gau,. Convlniol) of Rupia· 
Banairipolbj RJiI Liae 
(DU. 14, Vol. VII, 17-12-1998) 
Q,t.69 

Gall,1 Conversion of Shanhpur-
Nabadwipshat Rail Line 
(Deb. 14, Vol. VIl, 17 .. 12-199.) 
CoI:93.094 

aaUle Conversion of Velah.aka-
",rpetllULD 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 90-91 

RaOway Statlon(s) 
Cleuing of Railway Stations 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 66-67 

Construction of Over Bridges at Railway 
Stations in Bihar 
(Deb. 9, Vol. VI, 10-12-1991) 
CGJ.ltl-13 

Devcloprqent of Sabarmad Railway 
lkalton 
(Deb. 4, Vol. VI. 03- 12-1998) 
CoI.·313-14 

Kada Gola Station 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.III 

Need to chance the name of Vidyapati 
Nagar Railway Station in Samastipur 
district of Bihar as Vidyapati Oham 
railway station (MUR 377) 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 461 

NMd 10 ...... the ,.....- facilities 
at Mettw nitway.tatIon (MUR 377) 
(Deb. 17. Vol. VII. 22-12-1991) 
Col. 392 

lenantlna ofRaiJ'M8)' SlatiaM 
(De,,' 2. Vol. VI. II-IZ-1M.) 
CGl.SS 
(Dcb .. 17, Vol. VIt. 22-12-199') 
CoI.22S46 

Sale of contaminated mineral Wlter at 
Railway Stations 

. (Deb. 4, Vol. VI, 03-12-1991) 
Col. 61-62 

RaIlways 

Absorption of Casual LabourtJ'l 
(D.b. 9, Vol. VI. 10-12-1991) 
Col. 271 

AJjtation at Chaleshar Station 
(Deb. 14. Vol. VU, 17-12-1991) 
CoJ.I66-67 
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Allocation for Lalitpur-Singrauli Rail Line 
(Dcb. 9. Vol. VI, 10-12-1998) 
Cot. 113 

Alllount Paid to Railway by CCL 
(Deb. S. Vol. VI. 04-12-1998) 
Col. 119-20 

Amount Spent on Chamllajanagar-
Mettuplbwn Project 
(o.b. 14. Vol. VII, 17-12-199.) 
OIlI2J 

Appofntmut of LUllaae Booki ... 
A.CltCy 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 77-78 

Appointment of Retired 0ftIe.1s 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 10 

Appointrnlnt 011 COI .... te • , Qround 
(Deb. t. Vol. Vi, 10-12-1991) 
CoI.1A 

,..mtment to Former Boxina Chmnpton 
in Railways . 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 94 

Change in Departing Time of Passenger 
Train at Jabalpur 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 271-72 

Clellnliness in Trains/Stations 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 101-02 . 

aoear.otc.cme Sleeper factory 
(Deb. 14, VoL VII, 17-12-199.) 
Col.l6t.Q 

Coac:hes Reserved for WOIIIR 
(Deb. 9, Vol. VI, 10-12.199.) 
Col. 100 

Completion of New Railway Lines 
(Qlb. 9, Vol. VI, 10-12-1998) 
Col. lOt 

Computer Reservation Counter at 
Chhapra Station 
(Deb. 14, Vol. VII, 17-12-1991) 
·CoI.131 

Computerised Reservation Counter at 
Katra 
(Deb. 14, Vol. VII, t 7-12-1998) 
Col. 210 

Appointments for Group '0' Posts Construction ofChennal-Kanniyalwmari 
(Deb. 9, Vol. VI, 10-12-1998) Rail Line 
Col. 71 (Deb. 9, Vol. VI, 10-12-1991) 

AttlChment of Coach Col. 119 
(Deb. 14, Vol. VII, 17-12-1998) ConstructionofFIyo¥- . 
Cot. 161-63 (Deb. 14, Vol. VII, 17-12-1991) 

Attending of Complaints by Enquiry Cot. 229-30 
Office, Punjabi Sagh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 76 

Automatic: Warning System 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 35S-57 

Award of Contract to SHEL by Railways 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 99 

Backlog of Reserved Posts 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 142-44 

Construc:tion of Gulbarsa-Qidar Railway 
Line 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 92 

Construction of Level Crouinp 
(Deb. 4. Vol. VI, 03 -12-199') 

. Col. 13-14 
Construction of New Build In, at Mysore 

Railway Workshop 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 212-13 
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Construe. ion of Rai Iway Lines in I Direct Train between Delhi-Madurai 
MaharashUa (Deb. 9, Vol. VI, 10-12-1998) 

I 

(Deb. 4, Vol. VI. 03-12-1998) I Col. 176-77 
Col. 209-21 D' ! fT' IverSlon 0 rams 

Con~truction ofStafTQuaners (Deb. 4, Vol. VI. 03-12-1998) 
(Deb. 4, Vol. VI, 03-12-1998) Col. 193-94 
Col. 67·78 

Construction ofTerrnmal Facility at Gaya 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 102 

Cost Cutting Measures 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 376 

Curtailment of Expenditure 
(Deb. 14, Vol. VII, 17-12-1998) 
C.ol. 179-80 

Doubling and Electrification of Railway 
Tracks 
(Deb. 14, Vol. VII, 17-12-1998) 
Col.114 

Doubling ofGuntur-Nadikudi Rail Line 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 204-05 

Doubling of Jammu and JalJandhar Rail 
Line 
(Deb. 14, Vol. VII, 17-12-1998) 

Demurrage Imposed by Railways .' Col. 14S 
(Deb. 4, Vol. VI, 03-12-1998) I . . .. 

, Col. 340-42 I Doubhng of Jhansi-Kanpur Railway Line 
. (Deb. 9, Vol. VI, 10-12-1998) 

Departure Time of Saurashtra Janata Col. 89-90 
Express I 
(Deb. 9, Vol. VI, 10-12-1998) DoublingofRliJwayLine from Emakulam-
Col. 143 Kottayam to Kayamkulam 

Deputation Period of Inspectors in 
Vigilance Department 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.8S-86 

Detention of Wagons 

(Deb. 9, Vol. VI, 10-12-1998) 
CoI.2S9 

Doubling of Rail way Line in Kerala 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 99-100 

(Deb. 14, Vol. VIl, 17-12-1998) Doubling of Railway Lines 
Col. 181-82 (Deb. ~, Vol. VI, 10-12-1998) 

Developm'ent of Freight' Electric Col. 130-31 
Locomotives at Chittrajan Locomotive I Doublil\& ofSambalpur-Titlagarh Railway 
Workshop ,I Line 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 135 Col. 10344 

Development of Guntakal Railway 
Divis.ion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 104.05 

Diphu-Karong Rail Line 
(Deb. 9, Vol. VI, 10 .. 12-1998) : 
Col. 71-72 ~ 

E.L.R.T.S. Project for Bangalore City 
(Deb. 14, Vo\. VII, 17-12-1998) 
Col. 112 

Electrification of Ranaghat-G~de and 
Ranaghat-Bongaon Railway Tracks 
(Deb. 9, Vol. VI. IO-1219'i1n 
Col ~·IOO 
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Employment in Railway Coach Factory, 
Bhopal 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 148 

Encroachment of Land in Mumbai 
(Deb. ] 4, Vol. VII, 17-] 2-] 998) 
Col. 86-87 

Expansion and Upgradation of 
Technolou in Hubli Railway 
Workshop 
(Deb. 9, Vol. VI, 10~I2-1998) 

Col. 75-76 
Expenditure on Publicity 

(Deb. 9, Vol. VI, 10-]2-1998) 
Col. a-I] 

Extension of Konkan Railway upto 
Mangalore 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 37S-76 

Extension ofMRTS in Chennai 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 73 

Extension ofTrain 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 212 

Freight Traffic 
(Deb. 4. Vol. VI, 03-12-1998) 
Co1.17~ 

Frequency of Nizamuddin-Tirvandrum 
Rajdhani Express 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 84-85 

Frequency ofPorbandar-Delhi Express 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 7S-76 

Grievances of Travellers 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 43-44 

Guidelines for Issuing Tickets to Senior 
Citizens 
(De!'>. 9" Vol. VI. ! 0-12-1.998) 
Col 244-4~ 

ImportofABB Locos 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 97 

Improvement of Railway Services in 
Madurai 
(Deb. 9, VOl!. V,I, 10-12-1998) 
Col. 260-61 ,. t 

Inclusion of Railway Division in East 
Coast Railway 
(Deb. 4, Vol. VI, 03-]2-1998) 
Col. 140-41 

Increase of Coaches 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 170-71 

Interactive Voice Response System 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 147 

Introduction of New Trains 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 231-32 

Introduction ofSabari Express 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 60 

Investigation by Railway Vigilance 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 191-92 

Investment in Railway Sector 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 179-80 

Involvement of Private Parties in 
Construction oiRail Lines 
(Deb. 9, Vol. VI, 10-~2-1998) 

Col. 52 
Irregularity in Railway Stores , 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 171-72 

Konkan Rail Service 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 59-60 

Land for Salem-Karur Rail Line 
(Deb, 9. Vol. VI, 10-12-1998) 
Col. 176 
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Late Rur:ning of Trains 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 118-22,181 

Linking of No ida with Rail Network 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 143 

a...e. ofNellore-Cuddapeh Rail Line Linking of State Capitals with Delhi and 
(Deb. 14, Vol. VII, 17-12-1998) other Metropolitan Cities 
CoI.14!S-46 (Deb. 4, Vol. VI, 03-12.1998) 

La~in& of New RailwaY Line between Col. 119-20 
Dharampuri and Mor.pur Linkins.ofTonk with Railway Network 
(Deb. 4, Vol. VI. 03-12-1998) (Deb. 9, Vol. VI, 10-12-t998) 
Col. 279-10 , Col. 142-43 

Laying of New Railway Lines I Losses Suffered by Railways 
(Deb. 4, Vol. VI, 03·12-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 373 . Col. 174-7S 

Laying of Rail Line between Gurgaon and 
Rewari 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 73 

Leasing out ofllailway Land 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.I69-71 

Life of AbdulWIri RaiJBridge 
(Deb. 9, Vol. VI, 10-12-1998) 
CoJ.67 

Light Rail Transit System in Andhra 
Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col.1l1 

Link Failure at Bhagalpur and JamaJpur 

Manufacturing of Coaches 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 6'-66 

Manufacturing of Railway CQaeh by 
BGML 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 281.;a2 

Modernisation aflntegral Coach Factory 
at Chennai 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 129-30 " 

Mumbai Rail Vikas Corporation 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 166-61 

Station I Mumbai Sub-Urban Railway 
(Deb. 14, Vol. VII, 17-12-1998) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 1 09-10 CoL399~ 

Linking of District Headquarter. with Need for early completion of electrification 
Capital by Doubled Rail Line in U.P. work of the Shoranw--Kochi Railway 
(Deb. 9, Vol. VI, 10-12-1998) I line in Kerala(MUR377) 
Col.109 (Deb. 17. Vol. VII, 22-12-1998) 

Linking of Goods Trainitations with Col 390 
Passenger Railway Stations Need for early cOlUltitution ofE .. Coat 
(Deb. 14, Vol. VII, 17-12-1998) I Zonal Railway Users Consultative 
Col. 89 I Committee with headquarters at 

Linking ofMahebalipuram with Chennai I Bhubaneswlf, Orissa (MUR 377) 
(Deb. 4, Vol. VI, Ol-12-1991) (Deb. " Vol. VI, 0'-12·1991) 
Co1162 Col. ... ) 
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Need to expedite electrification work of New Railway Lines 
the railway lines in Ranaghat-Gede and (Deb. 14, Vo I. V II, I 7 -12 -199 8) 
Ranaghat-Bongaon sections in West Col. 171 
BenpJ (MUR 377) , New Railway Projects 
(Deb. 13, Vol. VII, 16-12-1991) (Deb. 14, Vol. VII, 11-12-',") 
Col. 460 Col.'"'' 

Need to extend Kapldvlftj-Nldild Irain 
up to Anad in Oujarat and also attach 
man boc* to k (MUR 317) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 677 

Need to extend Sabary railway line upto 
Punalur via Sabarimala in Kerala 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 288-89 

Need to introduce a Direct Train between 
Delhi and Kotdwar (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 312-13 

Need to introduce a fut passenger train 
between AIInsoI and Rampurhat WG 
Andal-Saintbia-Suri in Welt Bengal 
(MUR377) 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 680 . 

Need to lay a new railway line betwlen 
Tiadivanam and Cuddalore via 
Pondic:herry (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 281-82 

Need to Jay broad gaule Railway Line 
betweenBandikui andAgra (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1991) 
Col 279 • 

Need to Provide Bettcr Facilities at 
Chandouli Railway Station in V.P. 
~377) 
(Deb. 8" Vol. VI, 09·12-1991) 
Col. 341 ~ 

Need to provide better f.cilities at PUIUl 
Railwlly 7.or., (MUR 377) 
(IHb. 17, Vol. \011,22-12-1998) 
Col. 393 . 

New Trains between Delhi· ..... 
(Deb. 14, Vol. VII, 17-12·1"') 
Co1.61~2 

Newly-Built Sleeper Coachel 
(Deb. 14, Vol. VII, 17-12-1998) 
CoLI 17-18 

Occupation of Seats by Coolies 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 19'-96 

Open in, of Computerised Reservation 
Counters 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 184-8' 

Outstandin. Dues 
(Deb. 14. Vol. VII, 17.12-1998) 
Col. 56-57 

Passengers' Amenities Committees 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.~1 

Pendina Railway Projects in U .P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 169-70 

Perfo~ of Duties 
(Deb. 14, Vol. VII. 17-12-1998) 
COl. 1" 

Performance ofindian Railways 
(Deb. 4, Vol. VI, 03-12-1991) 
'Col. 213 

Performance of Konbn Railway 
Corporation 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.2Jl·12 

Periodical Overhaulina of Airoonditioncd 
Coaches at Mysore Railway Workshop 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 11'-16 

" 
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Pilferage of Goods 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 46-47 

Rail Service between Vasco and Londa 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 73-74 

Plan for Second Terminal at Tambaram I Railway Link to Gola with Farrukhabad 
(Deb. 9, Vol. VI, 10-12-1998) I via Shahjahanpur 

I 

Co1.245 . I (Deb. 9, Vol. VI, 10-12-1991) 
Planning of Railway Siding Col. 1.3 

(Deb. 9, Vol. VI, 10-12-1998) I Railwl"yPoliceCommissionerate 
Col. 58 I (Deb. 9, Vol. VI. 10-12-1998) 

Point Machine on High Speed Routes Col. 134 
(Deb. 14, Vol. VII, 17-12-1998) Railway Projects 
Col. 69-70 (Deb. 4, Vol. VI, 03-12-1998) 

Production of Rail Lines 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 106-08 

Progress ofBarwadih-Peermiti Rail Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. Ito-II 

Progress of Electrifications 
(Deb;. 9, Vol. VI, 10-12-1998) 
Col. 195-96 

Publication of White Paper and Status 
Paper 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 190-92 

Purchase of Railway Tracks 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 201-02 

Col. 161-62 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 213-14 
(Deb. 14, Vol. VII, 17-12-1998)· 
Col. 123-25 

Railway Projects received from Bihar 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 114-15 

Railway Property Damaged by Rock 
Sliding 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 221-22 

Railway Reservation on Phone 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 217 

Railway Tracks damaged by Floods 
(Deb. 4, Vol. VI. 03-12-1998) 

Quadrupling of Mumbai-Ahmedabad I Co1.381-88 
Railway Tracks I 
(0 b 4 V I VI 03 -12-1998)' Recruitment of Sports persons e. • o. . 
Co 1.1 80 (Deb. 4,' Vol. VI, 03-12-1998) 

• Col. 222 Quality of Catering Service in Trains 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 156-60 

Racket of Fake Railway rIckets 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 104-05 

Rail Link hetween Madanappally and 
Chikkaballapura 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 110 

Redemption of Bonds by KRC 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 56-'i7 .. 

RI:guui11saeion of Workers 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 283 

Repair of Damaged Tracks 
(D~. 14, Vol. VII, 17-12-1998) 
Col. 206-07 
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Replacement of Outlived Railway Stocks Shortage of Staff' 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 344-45 Col. 221 

Reservation Quota from Mankapur and 
Gonda SWions 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 71 

Reservation Quota tom Pratij, Kapadwng 
and Dehgam Station 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 402-03 

Revenue Earned by Railway 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL 270 

Rock Sliding on Railway Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 172-73 

Smoking in Trains. 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 152-53 

Stoppage at Kokrajhar SWion 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 132 

Stoppa,e at Partur 
(Deb. 14, Vol. VII. 17-12-1991) 
Col. 145 

Stoppaae of Palace on Wheel at Bundi 
(Deb. 14, Vol. VII, 17-12-1991) 
Cot 13J 

Stoppaae of Trains 
RUMingofEnginewithoutDriver (Deb. 4, Vol. VI, 03-12-1991) 

(Deb. 9, Vol. VI, 10-12-1991) Co1.2~ 
Col. 164 (Deb. 14, Vol. VII, 17-12-199') 

Safety Measures in Railways CoL 111-94 
(Deb. 9, Vol. VI, 10-12-1991) SuburbanRaiIServic:eino.u-
Col. 35-40 (Deb. 14, Vol. VII. 17-12-1"') 

Sale of Bogus Railway Tickets Col. 127 
(Deb. 9, Vol. VI, 10-12-1998) SupcrFutTrainafromBayma 
Col. 272-73 (Deb. 14, Vol. VII, 17-12-199') 

Setting up of Divisional Office in Col. 72 
Ahmedabad 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 275 

Superfast Train between Cben •• i-
Jodhpur 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 125-26 Setting up of Wagon Repair Centre 

(Deb. 14, Vol. VII, 17-12-1998) 
CoL J 77-78 Supply of Wagons for Import of Sugar 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 167-68 Shifting of Headquarter 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 173-74 

Shifting of Zonal Office 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 183-84 

Shortage of Funds 
(Deb. 9, Vol. VI, 10-12-1998) I 
CoI.IS5 

Survey for Hazipur-Vaishali-Sugauli Rail 
Line 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 121 

Survey for Pune-Nasik Rail Line 
(Deb. 14, Vol. VIl, 17-12-1998) 
Col. 68 
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Sun'ey for Rail Line in Himachal Pradesh ' Unauthorised SaJe oflailWl)' Tick~ 
(Deb. H, Vol. VIl, 17-12-1998) (Deb. 9, Vol. VI, 10·12-199') 
Cot 9: "92 Col. 130 

1lIrb1 Raervation trom llU111lagSr Station Unprofitable Railway Routes 
(r" .1. 9. yo .. VI, )0-12-1998) (De~. 4, Vol. VI, 03-12-1998) 

. Col. 270·71 Col. 195 
Talka! :<e:.ervation in Su~rfsst Trains 

(Deb. 4, Vol. VI, 03~J 2-J 99B) 
Col 322-34 

TermiDa.I Service Charaes 
(Deb. '4. Vol. VII. 17-12·1998) 
CoLl21.· 

TobDIea S)stem for SonarpuroCanning 
l..iIe 
(Deb. 14. Vol. VII, 17-12-1998) 
ColI3<t 

Train betweeIl Delhi and Coimbatore 

UpgradJltion of Golden Rock Railway 
Workshop 
(Deb. 9, Vol. VI. 10-12-1998) 
CoI.IS7 

Use of Substandard Material in 
Constructiou 
(Deb. 4, Vol. VI, 03-12-1998) 
Col2S9 

Utilisation of Steam Loco Shed 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 202 

(Deb. 14, Vol. VII, 17-12-1998) Vacancy of Khalasi 
CoLIU9 (Deb. 14, Vol. VII, 17-12-1998) 

Train bItweeIl JaUaadbIr and JaijoD 
fDeb. l"~ Vol. VII, 11-12-1998) 
Col. 133 

Col. no 
Walon Makers Charges with Excise 

Evasion 
TninbetweenSoIipur-PuaI (Oe6. 14, Vol. VII, 17-)2-1998) 

(Deb. 14, Vol. VII. 11.12.1991) Col. 1" 
OILl46 • Withdrawal of2 ACSteeper Coach from 

TU hili Oonkhpurto Delhi Palamau Express . 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 9. Vol. VI, 10-12-)998) 
Col. 136 Col. 173 

TI'IftIfer otJtalJway Lina Withdrawal of Case 
(Deb. 9, Vol. VI. 10-12.1998) (Deb. 9, Vol. VI. 10-12-1998) 
CoL 121.22 CoJ.I4B049 

Traasportation of Goods. Rajastban 
(Deb. 14, Vol. VII, 17-12-1998) Airport at Ajmer 
CoL 134-3' (Deb. 4, Vol. VI. 03-12-1998) 

Uaauthorised Occupation at Nizamuddin Col. 117 
ltailway Station Atrocities on Minorities in Rajasthan 
(Deb. 4; Vol. VI, 03-12-1998) (Deb. 2, Vol. VI. 01-12-1998) 
Col. U1. C".o1.39()..91 

UnauCboriJod Occupation of Seats Bisalpur Dam 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 13, Vol, VII, J6-12-19q8) 
CoL 398-99 Co1.127-28 
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Completion of work on T.V. T.er in 
~athan 
(Deb. II, Vol. VII, 23-12-1991) 
Col lSI 

Deduction of Out.tandins dues of 
Central Sector Undertakinp 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 131-32 

Delay in Publication of Results 

Loans Enlineerins and Medical 
Students in Rajasthan 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 212-17 

LPG Connections in ~asthaa 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 74-75 

Misappropriation of Funds by ICDS 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 179-80 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 183 NCDC 

(Deb. 13, Vol. VII, 16-12-1991) 
Col. 327 Development of Forests in Rajasthan 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 58-59 NO:;r= Education Project. in 

DevelopmentofTharDesert (Deb. II, Vol. VII, 14-12-199') 
(Deb. 14, Vol. VII, 17-12-1998) Col. 124 
CoL 106 

Development Schemes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 62-63 

Financial Package for Rajuthan 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 200 

Frauds in Banks in Rajasthan 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 238-39 

Gauge Conversion of Luni-Barmer-
Munabao Railway Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 180 • 

Implementation of Traditional 
Professions 
(Deb. 4, Vol. VI,03-12-1998) 
Col. 86-87 

Improvement of Telephone Services in 
Western Rajasthan 
(Deb. 3, Vel. VI, 02-12-1998) 
Col. 99-100 

InstallaRon ofSTDIPCO in Rajasthan 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 39-42 

Oil Exploration in Barmer 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 191 

Petrol Pumps in ~asthan 
(Deb. 7. Vol. VI, 0.-12-199.) 
Col. 151-52 

Post Offices in Rural Areas of Rajasthan 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 78 

Production Capacity ofRampuraAagucha 
Mine Plant 
(Deb. 4, Vol. VI, 03-12-1998) • 
Col. 342-43 

RAPP 
(Deb. 18, Vol. VII, 23-12-1998) , 
CoL 90 

Recognition of Medical Collese, Kata 
(Rajasthan) 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 463-64 

Sardar Sarover Dam 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 130-31 

STD Facility in Rajasthan 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 39 
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$IqMr Pelt TfUtI ~ Sayan. 
" {Deb .• ..,. V.l~ VII, 11-12-t99l) 

Coi.n 
Displaced PerseM , 

T8ia .... ,1 .... ....". , 
(Deb. 12, Vol. Vll. 15-12-199') 
CoI.atl" 

{Deb. 6, Vol. Vt. .1.12~f·991) 
Q:d.11J 

RfAa~"'." " 
. '~;"":',. . ' 

OlSpOlai otat. ..... ,,_ .. * 
PtflOQl" ... ',. '. 

(Deb,' • 1I~ Vol. VII. 23-12-1998) I (.Deb.S~ VOJ.'VI. 04-1Z .. lftI) 
c.t .... t Col. 287 . 

TelcOODI·~m~ 

RajlrGuAtNatkmal DrWdqW..- 'I· ~OyMent in ~COlGh F"'*"Y, 
MIllIn Bhopal 
'_udlileCt~~OandhjNltional: lOeb. 9, Vol. VI, 10.12-1991) 

tidntlftJ'WfIIrer Miasiou I Col. 148 
(Oft .•• Vol. Vl,8l-.l2·1998) i Oustees ofTaJaiy. Dam 
CoI.6t-12 (Deb. I. V'll. VI, 09-12-1991) 

II1tjIvGudld ..... Ml8sia Col ~1 
FiIaleial Jm:aularity in RGSM Rehabilitation of Cycloae VICtims ia 

(Deb. 11. Vol. VI1, 14 .. 12-1993) I Gujarat 
COL 90 (Deb. 3, Vol. VI. 82-12·'99.) 

, Rakesh Mobil Committee Cot201~ 

lIkab Mohap Canunittee Rehabilitation of Displaced Pet1QDs of 
(Deb. 4, Vol. VI, 03.12.1998) BhakraDam 
011.25941' (Deb. I, Vol. ,VI, 30-11·1998) 

. Col,90-91 
~j"'" .,.. I Rehabltitation ofGuif1leturnllS 
Policeman. po_at Rashtrapati Bhawan I (Deb. 8, Vol. VI, 09-12·1998) 

(Deb. 17, Vol. VJl, 22-12-1998) CoI.259-60 
Cot.S4 !. . 
, 'I Rehabilitation ScbemOi for Gulf 

..... b f)'a MlWIa Kotb Returnees 
Rahlriya Mahila Kosh , (Deb. 18. Vol. VIr, 23~12~t998) 

(Deb. 6, Vol. VI. 07-12-1998) I Col. 131 
Cor. a:J9 Traini'lt;: R(;search. and Rehabilitation 
(Deb. l2. Vol. Vll, 15-12.t99&) i Centre 
Cot3 10· IJ4 I (Deb. 17. Vol. VII, 22-12·1998) 

Rallatriya PandIurra VUw YDj.... [COl. 226-27 
Rashttiya Pandhara Vikas Yojilna I Religion 

(Deb. 13, Vol. VII, 16-12·1998) I TricentenaryofBirthofKhataa 
Co1.l91·92 I (Dcb. 16. Vol. VII. 21·t2~19'93) 

Rastoci Commilliob I Col. 75-83 . 
ExemptiOA ttom UOC EhsWility Test I Use of ReligIOn fOT Political <lains 

(Deb.i, Vol. Vt., 30-) 1-1998)! (D1lb. 12, Vol. VII, JS-12-1998) 
.:Ct. 169' Col. 295 
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1leItIo .. PIaet(.) 1 Paunmic Temple in Mah ..... btra 
8ud8hist Sites (Dt:b. li, Vol. VII, 14~12-199') 

(Deb. 11, Vol. VlI, 14-12-1998) Col. 57~S8 
CoL 90 PUatims 110 Vailhno Devi 

CoonectinJofShirdiPilatimageCentJ'e (Deb. II, Vol. VII, J4-]2-1998) 
tty Air Servkea Col 240 
(Deb. 9, Vol. VI, 10-12-(991) PreserwtionofEc.o-S)'$lMtofCharl)_ 
Col. 151 . I (Deb. 6, V~l. VI. 01 .. 12·j ~9Sl 
~ Owl' a Rei.,.. Shrine Near ('.01. 257 

ChiIdrI 'phiI' (.K.inIIIIb)(St) I· . . .. 
(Dtb. 4, Vol. VI, 03-12-1998) ShrtnesUnder1'hrCiltofAttackfro.l,ISJ 
COL4l9 . (Deb. 2, Vol. VJ, 01-12-10)91) 

. Col.4SS 
Deftlopaem otHoly Cities . SUft Temple 

(Deb. 11. Vol. VJI~ .4-12-1991) I' (D b 1 V I CoI.ltS..e. , o. VI, 30-11-1998) 
Col. 326-27 

Developmellt of Temptea of Himachal 
Predellh ...... Home 
(neb. II, Vol. VII, 14-12-1991) RemastdHomeforQirla 

• cot. 427-21 (Deb. 7, Vol. VI, 0'-12-1993) 
lleticeplerService I'om DartJ. Ma1a CoL 451 

VHIIIIo om Shrine IteIuwation 
(Deb. 4, Vol. VI, 03-12-1991) Adm" . t R d S ..... i Col 120 IlSlon agams eseI'Ve . ell,,, D . I Delhi University 

Helkopt«SerW:otoVaistllloDoviSlD'ine (Deb. I, Vol. VI, 30-11-1998) 
(Deb. 9, Vol. VI, 10.12-J991) I Col.2S5 
Cot.I7l 

JepnnaIh Temple at Purl 
(Deb. 11, Vol. VII, 14~12-1998) 
CoL 169 

Implementatitmof Reaorvatlon 
(Deb. 3, Vol. VI, 02~J2-1991) 
Col. 226 

, Judgement of Reservation 
~~andOr~reservationofFamous 1 (Deb. 13, Vol. VII, 16-12·1t98) __ ...--In .... I 

(Deb. I, Vol. VI, 30-11-1C)98) Col. 279 
Col 1*"200 Need to provide reservation facilities to 

MOQ'Umnt, Temple. IDCI Masjids for the members of MusUm Community 
Ilenovatlon doin, similar vocation as being do .. 
(Deb. II, Vol. VlI, J 4-12-1998) I by SCs and STs in Hindu community 
CoL 141""2 I (MUR3n) 

. I (Deb. 13 Vol. VII, 16- ) 2~ 1991) 
Need to .•• foluard th~ s/tQC;llty of I CoI.4S~ 

Buddhist monuments In the Country 
(MOl. 371)' Post Based Rostor System 
(Deb. 18, Vel. vn, 13-12-J99S) I (Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 r Col. 173 
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Ratio of Resorvation 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 229 

Reservation Benefit 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 228-29 

Reservation for Handicapped in Port 
Trusts 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 123 

Raolutlon{l) 

Approval of Draft Ministers (Allowances, 
Medical Treatment and Other 
Privileges) Amendment Rules (Rei.) 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 424-26 

Resul'lcnt India Bonds 
Resurgent India Bonds 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 36 

Reservation for OBC Rlver(.) 
(Deb. 17, Vol. VII, 22-12-1998) 
CoLIS 

Reservation for SCIST/OBC 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 209-10 

Relervllion Roaster in CPWD 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 127-28 

Reservation to SCslSTs 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.S71 

Reserve Bank orlnd .. 
Bank Rate 

(Deb. 11, Vol. VII, 14 .. 12-1998) 
CoL 221-29 

Coin Counter. at RBI, Banaalore 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL3S3-S4 

Committee to Waive oft'Loans 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 34-3S 

Inspection of Private Sector and Good 
Rated Bank by RBI 
(Deb. 11, "01. VII, 14-12-1998) 
CoLll8-19 

RBI auidelines on ALMS 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.1l1-12 

Withdraw! ofSLR to PSU Bonds 
(Deb. J I, Vol. VII, 14-12-1998) 
CoL 370-71 

Development ofSabarmati River Front 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.19S 

Development of Sectors with the 
Assistance of S&:T Science ~ 
Technology 
(Deb. II, Vol. VII, 14-12-199') 
Col. 75 

Disposing of Mustard Oil into River 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 41 

Documentaries on Rivers • 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 11,..116 

Krishna-Godavari Action Plan 
(Deb. ll, Vol. VII, 14-12-1998) 
Col. 122-23 

Linking of Rivers 
(Deb. 13, Vol. VII, 16-12-]998) 
Col. 360-61 

National River Conservation Plan 
(Deb. ll, Vol. VII, 14-12-1998) 
Co1.167~9 

Need to evolve a plan for ehannelisation 
of water of small rivers in Haryana 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 387-88 

Pollution in Mahanadi 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 224-25 
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Pollution in Narmada 
(Deb. 1, Vol. VI, 30-11-1998) 
Col.IS6-S7 

Regeneration of Saraswati 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 27S·79 

Development of RoadS 
(Deb. 9, Vol. VI, 10-12"J~") 
Col. 161.03 

Dilapidated Condition of Roads in Bihar 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 65-66 

• Renovation and Modernisation of 
MshaDadi Delta 

Foreign Investment in Road Sector 
(Deb. II, Vol. VII, 14 .. 12-1991) 
Col. It ()"II 

• 

(Deb. 3, Vol. VI. 02-12-1998) 
CoI.S4 

Restoration of Embankment 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

Sabarmati River CIeanin8 Project 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 74 

Road Transport COrporadon 
Contribution to Road Transport 

Corporatiom 
(Deb. 16, Vol. VII, 21-12·1998) 
CoL 13-84 

RoId(t) 
• ADD Loan for Road and Port Projects 

(Deb. 6, Vol. VI, 07-12-1998) 
CoL294-9S 

Central Road Ftmd for Gqjam and M.P. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 162-63 

Investment from Private Sector and 
BudgetarY, Support 
(Deb. 6, Vol. VI. 07·}1-1998) 
Col. 298-99 

Link Roads 
(Deb. 4, Vol. VI, 03-12 .. 1998) 
0>1.180-82 

On going Projects in UPIHatyana 
(Deb. 16, Vol. VII, 21-12-1991) 
Col.l24-2S 

Present Size of Central Road Fund 
(Deb, I, Vol. VI. 30-11-1998) 
CoI.I444S 

Private Sector Projects 
(Deb. 16, Vol. VII. 21.12-1991) 
C.ol.162-66 

Proposal for Road Development Projects 
inU.P. 
(Dcb. 1, Vol. VI, 30-11-1991) 
CoI.212-13 

Collection of Road Revenue 
(Deb. 6, Vol. VI, 07-12-1998) I Research and Development in Road 
Col. 142 I Sector 

. (Deb. II, Vol. VII, 14-12-1998) 
Construction of Border Roads Col. 23-29 . 

(Deb. 1, Vol. VI, 30-11-1998) I d k' theC 
CoL 24546 I Rna Networ m ountry 

(Deb. 16. Vol. VII, 21-12-1991) 
Construction of lrater-State Roads/ Col. 95 -

Bridges 
(Deb. 16, Vol. 'VII, 21-12-1998) 
Col. 176-77 

Development of Construction 
Technology by CRR! 
(Deb. 11, Vol. VII, 14-12·1998) 
Col. 147 

Roads in,Dadra and Nagar Haveli 
(Deb. L.6. Vol. VII, 21-12·1991) 
Col. 88-89 

Small Road Projects to Private Companies 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 51 
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Use ofFJy.Ash in Road Construction 
(Deb. II, Vol. VII, 14-12-1998) 
CoU9 

JlaIDr 
BencIunatk Price for Natural Rubber 

(Deb. 5, Vol. VI, 04-12-1998) 
Col. 165 

Import of Rubber 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL 222-23 

Production ofRubbcr 
(Dob. 5, Vol. VI, 04-12-1991) 
CoL 70-73 

Rubber JDdumy 
(Dob. 5, Vol. VI, 04-12-1991) 
CoL 293 

RaraIAra(I) 
Allocation of Funds for SCslSTs under 

Rural Development Schemes 
(Deb. 4, Vol. VI, 03-12-1991) 
Col 205 

Anilfanee under Rural Development 
Schemes 
(Dob. 9, Vol. VI, 10-12-1991) 
CoL 91 

Corruption in Imp~entation of Rural 
Development Schemes 
(Dob. 9, Vol. VI, 10-12-1991) 
CoL261-69 

Development of Rural Areas 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL216 

Energising of Pumpsets in Rural Areas 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 236-38 

Expansion ofInfrastructure Network for 
Electronic Media 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL199 

HospitaIJ in Rural Areas 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 39-41 

Houses in Rural Areas 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 40-42 

lob for Women and Minorities in Rural 
Areas 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 292-3 12 

Link Roads 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 110-82 

M.A.R.R. System 
(Deb. 3, Vol. VI, 02-12-1991) 
CoL 73-75 

Medical Facilities to the Rural Population 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 300-03 

Non-implementation ofRural Programmes 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 140 

Pilot Projects of Convergent Services 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 136-44 

Primary Health Centres in Rural Areas 
(Deb. 7, Vol. VI, 08~12-1998) 
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Col. 196-97 . 

Prices of Salt 
(Deb. 7. Vol. VI, 01-12-1998) 
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Col. 137·38 

Tiger Reserves 
(Deb. I, Vol. VI, 3.0-11-1998) 
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Col. 83-84 

Schollrship 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 311-19 

Scholarships for Studyinl Abroad 
(Deb. I. Vol. VI, 30-11-1991) 
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(Deb. 13, Vol. VII, 16-12-1998) NumberofChiidrennotAttendqSchooI 
CoI.365~ (Deb. 16, Vol. VII, 21-12-1991) 
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CoI.IS~' 

Electronic Technology Parks 
(Deb. 3, Vo\. VI, 02-12-1991) 
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Co1.21~ 

• 
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(Deb. 7. Vol. VI, 01-12-1998) TribalVitlaps 
Co1331-32 (Deb. 7, Vol. VI, 0'-12-199') 
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Withdrawal of Benefit from SC/ST 
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Col. 187-88 

Fund for Ship Building and Repair 
(Deb. 3, Vol. VI, 02-12-1998) 
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(Deb. 8, Vol. VI, 09-12-1998) 
Col. 61-62 . 
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Council 
(Deb. 12, Vol. VII, 15-12-1998) 
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CoL 167-68 

ImfJOltofSilk W-
(Deb. '-, Vo~ VI, 04-12·1"') 
Col IOU 

Smug! .. elsa YInt 
(D~ •. '. Vol. VI, 04.12-1tt1) 
Colt6w7 

WithdmrtofBu on ~or-._ 
(Dell. 11. Vol. VII, l4-12-199.) 

Col.""" 
Sia· .......... 

..... "",. I. 
St. .. , ur •• s _ 

(Deb. 14. Vol. VII, 17·12-1".) 
CGL6446 .......................... , 
~ 

Dr, haCllllla ... 1DBI 
(OM. n, Vol. VII, 11-12-1991) 
CaL. 

.... aIIID8l 
(Oft. n. Vol. VII, 1I~12-J99') 
<¥ ... 

......... ft 

s.u ........ 
(Deb .• ,. Vol. VII, 11-12-1".) 
CoI,2t'7-t1 

-. ..... I i(') 
endit to I.S." ~ ScW.lHINOIt* .. , ......... 

(DR. II. Vel. VII, 14-12-1991) 
0II..M2 

DeniO, 1.0. 1'11111 ....... 
(.,.. IS. VII. VII, .1.12·IMI) 
ODlm-JI 

Dr.P ....... : 'I."'. 
(Deit. II .... VD •• 4.12-1".) 
CoL3ll"]] 

,......,. tna...,..sa .. 
(Deb. '. Vol. VI. N·12·1".) 
CoLI"'" 

___ kt .klick.1a 
(DH. 15, v.t. VD. 11·12·4",) 
CoLIN) . 

LoIniJrS-Uk' • ill 
(Deb. 5, vet. VI. 04-12-19") 
CoLI'" • 

S~&.HouIoa LMIIb ........ t sill 
(Deb U. '11. VII. 16-12-1991) (Oft. u ..... VII. 11-12-1"') Col. CoL272.1I . 



SUBJELI INDEX 251 

Pharmaceutical Manufacturers i Smuggling of Drugs 
Association I (Deb. 11, Vol. VII, 14-12-1998) 
(Deb. 17, Vol. VII, 22-12-199S) i Col. 242 
Col. 92-93 I 

Problems ofSSls Smuggling ofGoldlGoods 
(Deb. IS, Vol. VII, 18-12-1998) I ~~~Cn~ Vol. VII, 14-12-1998) 
Col. 78 

Recovery of Loan from SSIs in Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 299 

Setting up ofSSI based on Silica Sand 
(Deb. 5, Vol. VI, 04-12-1998) 
Col 214 

SmokiDI 
Smoking in Trains 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 152-53 

SmulllIDI 
Arrest of Smugglersfferrorists 

(Deb. 11, Vol. VII, 22-12-1998) 
Col. 147 

Goods seized by Calcutta Customs 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.107-oS 

Smuuling ofMcdicinal Herb.s 
(Deb. 6, Vol. VI, 07::h-1998) 
CoL 31-40 

Smugglina of Sandalwood 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 273 

Smuggling of Silk Yam 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 266-67 

Smuggling of Skins of Rare Animals 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 196 

Social Sector 
New Appraisal System 

(Deb. ta, Vol. vn, 23-12-1998) 
Col. 89 

Soft Drinb 
Illegal Trade between India and Nepal 

(Deb. 11, Vol. VII, 14-12-1998) Export of Soft Drinks 
Col. 392-93 • (Deb. 5, Vol. VI, 04-12-1998) 

Inflow oflllicit Fire-Arms • Col. 139-40 
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Smuggling of Cattle to Bangladesh 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 217 

Smuggling of Crops 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 63-64 

Indo-South Africa Ties 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 115-86 

Teaching of Indian Languages 
(Deb. 8, Vol. VI, 09-12-1998) 
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So.tII A" •• AIIoe'atloD lor Regloal' Sports in Runl Areas of Madhya Pradesh 
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Afforestation ProIfllDlM ofS.B.C.L. 

(Deb. 1 It Vol. VII, 14-12-1998) 
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Fall in Export ofClrdamom 
(Deb. 11. Vol. VII, 14-12-1998) 
CoL 312 

Patent of Pepper 
(Deb. 11. Vol. VII. 14-12-1998) 
CoL 346-47 

Sport(I) 

Facilities to Residential Sports Schools 
by SAl 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 23S-37 
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Development of Spons 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 199-201 

Setting up of Sports Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 119 

SPDAScheme 
(Deb. 11, Vol. ViI, 14-12-1998) 
Co1.201~2 

Special Area Gamci Scheme 
(Deb: 16, Vol. VII, 21-12-1998) 
CoL 217-18 

Sports Activities in KIrnataka 
(Deb. II, Vol. VII, 14-12-1998) 
CoL 167 

Col. 7'5-76 
Youth in Spons and Games 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 63 

Sri LinD 
Bombing by Srilankan Forces on India 

Cargo 
(Deb. 4, Vol. VI, 03-12-1998) 

. Col. 226-27 

Detention of Fishermen 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 122 

Indo-Sri LankaAccord 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 370 

Srlkrlshnl Commlsllon 
Srikrishna Commission Report 

(Deb. 17, Vol. VII, 22-12-1998) 
CoL 249-'50 

SIadIum 
Maintenance of Spons Stadium 

(Deb. 14, Vol. VII, 17-12-1998) 
CoLS7 

Stadia in the Country 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 108-09 

Stadia in U.P. 
(Deb. 1, Vol. VI, 30-11-1998) 
.Col. 72 

Stlte Eleetrldty Bolrd 
Losses to SEBs 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 292-93 
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Outstanding dues to be Recovered by 
NTPC from SEBs 
(Deb, II, Vol. VII, 14-12-1998) 
Col. 3-4 

Transfer of Assets of Incomplete Power 
Projects by SEBs 
(Deb. 11, Vol. VII, 14-12-1998.) 
Col. 197 

State Road Transport Undertakings 
Performance of State Road Transport 

Undertakings 
(Deb. 1 I, Vol. VII, 14-12-199'8) 
Col. 11-12 

State Trading Corporation 

Export by STC . 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 247-S0 

Foreign Tour by Director, STC 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 306-07 

State(s) 
Amount of Central Loan 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 326-28 

Special Category States 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 164-65 

Special Central Assistance to States 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 371-76 

Special Status to States 
(Deb. 3, Vcrl. VI; 02-12-1998) 
Col. 262-63 

Subsidy to State Government 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.216 

Suspension of Power Supply by NTPC to 
States 
(Deb. 6, Vol. VI,. 07-12-1998) 
Col. 43-47 

Utilisation of Funds 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 237 

Statement(s) 

Bilateral Talks with UnitedStates(St.J 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 318-22 

Loans to State Governments 
(Deb. S, Vol. VI. 04-i2-1998) Bomb Blasts inAssarn(St.) 
Col. 233-34 (Deb. 17, Vol. VII, 22-12-1998) 

Col. 360-66 
Loans to States 

(Deb. S, Vol. VI, 04-12-1998) 
Col. 148-50 

Per Capita Cenb'allnvesUllent in States 
(Deb. 5. Vol. VI. 04-12-1998) 
Col. 88-90 

Reorganisation of States 
(Deb. 12. Vol. VII, IS-12-1998) 
CoOl. 117-18 

Review of Utilisation of Fund 
(Deb. 3, Vol. V~. 02-12-1998) 
Col. 260-61 

Separate State 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.218-19 

Controversy Over a Religious Shrine Near 
Chikkmagalur (Kamataka)(St) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 439 

Derailment ofKurla-Howarah in Manmad-
Jalgaon Section ofBhusawal Division 
of Central Railway(St.) 
(Deb. S, Vol. VI, 04-12-I'Il';J) 
Col. 382-83 

Derailment of Kurla-Howrah Express in 
Manmad-lalgaon Section of Central 
Railway's Bhusaval DiYision(St.) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 483-8S 
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G-ant cf aut-turn allotment of Oasl I Side Collision of Jammu Tawi-Sealclah 
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ofParliament(Sl) Golden Temple MaiI(St.) 
(Deb. 12, Vol. VII, 1'-12-1998) ~~~i.!:o Vol. VI. 02-12-1~98) 
Col. 328 

Incident related to the screening of the 
film 'Fire'CSt.) 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.36S 

Incidents relating to Aligarh Muslim 
University (St.) 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 388-94 

Initiatives Taken for Improving the 
Availability ofPertiUsen durina Rabi 
1998-99 (St.) 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 402-04 

Members of Parliament Local Area 
Development Scheme (St.) 
(Deb. 11. Vol. VII. 23-12-1998) 
Col. 335-36 

Official Visit to India by Chairman efthe • 
Government oldie Ruaian Federation-
Laid(St.) 
(Deb. 17. Vol. VII~ 22-12-1998) 
Col 384-86 

~ostal Extra DepIl1melda1Agents (St.) 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 268-78 

Price Policy fof'lRabi Crops of 1998-99 to 
be Marketed in 1999-2000(Sl) 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 480-89 

P.ald on the Ancestral HOUle of Eminent 
Writer ShriAIi Mian (St.) 
(Deb. S. Vol. VI, 04-12-1998) 
i <)1. 386-88 

Strikes on Iraq by United Kingdom and 
United States of America (St.) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 232 

Stationery 
Purehae of Stationeiy 

(Deb ... , Vol. VII. 23-12-1998) 
CoI.II4-IS 

Steel 
Additional Funds to Steel Companies 

(Deb. 4. Vol. VI, 03-12-1998) 
CoL 141-42 

Case Apinst Stainless Steel BrJaht Bars 
(Deb. 14, Vol. VII, 17-12-1998) 
Col 161-70 

Closure of Mini Steel Plants 
(Deb. 9, Vol. VI. 10-12-1991) 
Col. 14-1' 

Construction of Blast PUI'IIIICe Plant in 
B.S.P' 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 92-93 
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(Deb. 5, Vol. VI, 04-12-1998) 
Col 276-77 

Elec1ric Sheet Mills in R.S.P. 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 140 

Export of Steel &om B.S.P. 
(Deb. 4, Vol. VI, 03-12-1'991) 
Col. lIS 

Import Licences 
(Deb. 9, Vol. VI. 10-12-1998) 
Col 273 

Import ofS.1 at Low Price 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 217-.8 
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Unec.,nomic Units of SAIL 
(Deb. 4, Vol. Vl, 03-12-1998) 
CoLS1 

Working Groups 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 346 

Stoek Market 
Bombay Stock ExcJtanae Index 

(Deb. IS, Vol. VII, 18-12-1998) 
CoL 326 

Buy Back of Shares by Companies 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL207'()8 

Purchue of Shares of Reliance Industries 
by UTI and PSFIs 
(Deb. 5, Vol .. VI, 04-12-1998) 
Col. 23-28 

StrikelLoc:k Out 

Strikes in Cochin Shipyard 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 289-90 

Withdrawal of Cue 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 148-49 

Student(s) 
Hardships Faced by Indian Students 

(Deb. 15, Vol. VII, 18-12-1998) 
Col. 351 

Loans to Engineering and Medical 
Students in Rajasthan 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI.212-17 

Quota of Foreign Students in Universities 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 203 

Schools and Hostels for SClST Students 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 397-98 

Ban on Bandhs Subsidy (Deb. 7, Vol. VI, 08-12-1998) 
Col. 562-63 Providing Capital Subsidy 

(Deb. 6, Vol. VI, 07-12-1998) 
Corporatisation of DOT Col. 295-96 

(Deb. 8, Vol. VI. 09-12-1 998) S b 'd' Creel u Sl les on Export it 
Col. 206-07 (Deb. 5. Vol. VI, 04-12-1998) 

Strike by Crew at Chennai Port CoL 237 
(Deb. 6. Vol. VI •. 07-12-1998) Subsidy on Fertilizers 
CoI.l88 (Deb. 3, Vol. VI, 02-12-1998) 

Strike by Officials ofl. T., Contral Excise Col 239-41 
and Customs Subsidy to Workers 
(Deb. IS,Vol. VII. 18-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 15-19 Col 38-39 

Strike by Postal ~ployeei Sudaa 
(Deb. II. Vol. VII. 23-12-1998) Food Aid to Sudan 
Col. 7 (Deb. 3. Vol. VI. 02-12-1998) 

Strike by Resident Doctors 
(D.eb. 17~ Vol. VII. 22-12-1998) 
CoL2S4 

Strikes by Indian Airlines Staff 
(Deb. 14, Vol. VII. 17-12-1998) 
CoL 46-48 

Col 122 
SUlar 
Abolition of Levy System in Sugar 

Industry 
(Deb. 17. Vol. VII. 22-12-1998) 
Col 11()'11 
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Decontrol of Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 479 

Delicencing of Sugar Industry 
(Deb. 2, Vol. VI, 01-12-1998) 
Co1.412-13 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 211-12 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 497 

Demand/Supply of Sugar 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 67-68 

Exemption of Tax on Sugarcane 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 224 

Financial Assistance to Sugar Mills 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 315-16 

Free Sale Quota of Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 39S-96 

Hike in Import Duty on Sugar (HAH Dis) 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 512-27 

Licences to Sugar Mills during Ninth Plan 
(Deb. II, Vol. VII, 14-12-1998) 
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Loans to Sugar Mills 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 275-76 
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(U.P.)(MuR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 426 

Need to increase duty on imported sugar 
(MUR377) 
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Col. 431 

Need to open Sugar mill at Panderia Tehsil 
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Col. 347 

Need to provide Central Assistance for 
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Col. 43 
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Sick Sugar Mills 
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Sugar Development Fund 
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Sugar Industry 
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Col. 50-51 
(Deb. 17, Vol. VII, 22-12-1998) 
Co1.11l-12 

Sugar Mills in Bihar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 385-86 
(Deb. 7, Vol. VI, 08-12-1998) 
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Sugar Mills ofNTC 
(Deb. 1 t. Vol. VII, 14-12-1998) 
Col.313 

Sugar Zones in Maharashtra 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 227-28 

Support Price of Sugarcane 
(Deb. 3, Vol. VI, 02-12-1998) . 
Col. 87 
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HydeI Power Project 
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Col. 162 

Liquid Propulsion cea.n 
(Deb. II, Vol. VII, 23-12-1991) 
Col 117-1' 

___ ueer.cy ttl_ion In nuntl Nidu 
(Deat. 11. Vol. VII. 14-12-(991) 
CeI. 7,." 

Need for cotIltnlc:tion of a r.Uway 
cwtHridp ... Uluadulpet in Tail 
NtIIIu~371) 
(Deb. II. Vol. VII •. 23-12-1991) 
Col331-l2 . 

Need for Immedl.te .., •• , and 
Maintenlnce of .... Tlmil N8du pill 
of tbe Tbiruv.n.ntb.,.r .... 
Kanyakumarl N.tlonal Hi,bwlY 
No. 47 (MUR 371) 
(Deb. 3, Vol. VI, 02-12-1991) 
CoLlII 
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Need to Ensure Basic Amenities to Tn"bals I Revival of Mills It Mettur in TIIIIIl Nldu 
atKoIliHillsinTIII1i1Nadu(MUR377) (Deb. 15, Vol. VII, 11-12-1998) 
(Deb. I, Vol. VI, 09-12-1991) Col. 111-19 
Col. 350 Shelter to Accused Persona 

Need to provide better communication (Deb. 17, Vol. VII, 22-12-1998) 
facilities to JaVVlllhu hillle8ion in Tamil Col. 131 
Nadu(MUR 377) . . STDIISDIPCO in Tamil Nadu 
(Deb. 4, Vol. VI, 03-12-1998) I (Deb. 13, Vol. VII, 16-12-1998) 
Col. 430 Col. 370-71 

Need to rc-start functioning of Ranipet 
Railway Station in Vellore district of 
Tamil Nadu (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 317 

Need to restore the 1I •• enpr facilities 
at Mettur railway ... ion (MtJR 377) 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 392 

Need to review. the decision for letting 
up tanneries and paper mUll at 
Cuddalore in Tamil Nadu to check 
environmental pollution in the area 
(MUR377) 
(Deb. 7; Vol. VI, 01-12-1998) 
CoL681-1l 

New Telephone ExcbIntea iIIlimll N8IIu 
(Deb. l, Vol. VI, 02-12-1991) 
CoL20J.04 

Tamil Nadu's Quota in PM Fon:es 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 214 

1a .. ry 
CIOlUR of1ianeriel 

(Deb. 5, Vol. VI. 04-12-1991) 
CoI.J05.06 

Ta ... ry alld 'ootw .. r Cerponfto. 
u.IIIII 
TAFCO 

(Deb. 15, Vol. VII, 11-12-1991) 
CoI.344-t5 

'JUab 
Abolition oflmpon Duty 

(Deb. 6, Vol. VI. 07-12-1991) 
Q)l229 

Anti-~Duty 
(Deb. U, Vol. VII, 11-12-1991) 

Pendinl Schemes in Tall NMu Col. 3.59 
(Deb. 12, Vol. VII, 15-12-1"1) Anti-DumpiD,aDuly ofPontip Steel 
CoL 75 (Deb. 9, Vol. VI, 10-12-1991) 

PliaJrt ofHlIlCI1oom Weavers Q)l131-32 
(Deb. 11. Vol. VII, 14-12-1"1) 
CoI.24~ 

Production Colt ofDnlp 
(Deb. 17, Vol. VII. 22-12-199') 
CoL 101 

Proposal for Overbridp at Tindiv..n 
(Deb. I, Vol. VI. 30-11-1991) 
Col 173 

Ileaional Oft'lcc ofNHB at Chennai 
(Deb. II, Vol. VII, 14-12-1991) 
CoLl99 

AVliIibiIity of I. T. Snl FOftIIIIn MoftIIiI 
CenIra 
(Deb. II, Vol. VII. 14-12-1991) 
CoL 250 . 

CIIes Pendina in IJICOIM Tax Appel .. 
Tribunal 
(Deb. I. Vol. VI, 30-11-1991) 
CoL2S4-" 

Cess on Diesel 
(Deb. 2, Vol. VI, 01-12-1991) 
CoI.4Q).6) 



260 LOK SABHA 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 6 

Cess on Import of Technology 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 172-73 

Collection of Central Taxes from States 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 286-90 

Collection oflndirect Taxes 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 248 

Collection of Revenue from Cigarette 
Industry 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 80-11 

Collection of Tax 
(Deb. II, Vol. VII, 14-12-1998) 
COI.40S-11 

Committee of Chief Ministers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 221-22 

Corporate Tax Incentives t" Shipping 
Industry 
(D~b. 16, Vol. VII, 21-12-1998) 
Col. 227-28 

Customs Duty Structure 

. Exemption Of Excise Duty on Mouth 
Freshner 
(Deb. 1 I, Vol. VII, 14-12-1998) 
Col. 35-36 

Exemption of Tax on Sugarcane 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 224 

Fonnulation of Scheme by C.B.E.C. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 310 

Funds for Highway Developritent Projects 
from Oil Cess 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 208 

Goods Entry Tax 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 113 

Goods Recovered by Customs Officials 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 248 

Hike in Import Duty on Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 27-28 

Hike in Import Duty on Sugar (HAH Dis) 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 512-27 

(Deb. 5, Vol. VI, 04-12-1998) HydroCessonElectricityConsumers 
Col. 285-86 (Deb. 6, Vol. VI, 07-12-1998) 

Duty Evasion by Export Oriented Units 
inGujarat 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 56-57 

Duty Exemption to Educational 
Institutions 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 167 

Duty of Rough Ophthalmic Blanks 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 379-80 

Education Cess Taxon Companies 
(lieb. 1, Vol. VI, 30-11-1998) 
Col. 193-94 

Col. 324 

I. T. Evasion in J&K 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 296 

I. T. Exemption to Cooperative Banks and 
Societies 
(Deb. S, Vol. VI, 04-12~ 1998) 
Col. 24546 

I. T. Raids on Multinational Companies 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 269 

I.T.Payers 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 68-69 
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Import buty on Pulses 
(Deb. 2, Vol. VI, 01-12-]998) 
Col. 46] 

Income Tax Assessees 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 303-04 

Income Tax on Newspapers 
(Deb. S, Vol. VI, 04-12-1998) 
Col.218 

Income lax Payers 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 82-83 

Income Tax Returns 
(Dc-b. IS, Vol. VII, 18-12-]998) 
Col. 76-n 

Income Tax Settlement Commission 
(Deb. S, Vol. VI, 04-]2-1998) 
CoL 111-13 

Income TaxlExcisc Duty Dues against 
Reliance Industries 
(Deb. ] S, Vol. VII, 18-] 2- 1 998) 
COl.28S 

List ofVDIS leaked to Under-World 
(Deb. 17. Vol. VII. 22-] 2-] 998) 
Col. 172 

Need to increase duty on imported sugar 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col.431 

Outstanding Income Tax 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 213-14 

PAN 
(Deb. S, Vol. VI, 04-12- J 998) 
Col. 274 

Pending Income Tax Cases 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 246-47 

Pennanent Account Number 
(Deb. 11, Vol. VII, 14-12-1998) 
CoJ.361~ 

Power Development Cess 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 273-74 

Properties seized by LT. Department 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. lIS 

Property ofI.T.lExcise/Customs Officials 
(Deb. 11, Vol. VII, 14-12-1998) 
Cot 333-34 

Reduction of Customs Duty 
(Deb.p, Vol. Vll. 22-] 2- 1 998) 
Col. 217-18 

Refund oflncome Tax 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.9S-96 

Reward to Informer 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 375 

Sales Tax on Aviation Turbine Fuel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 62 

Soap Industry 
(Deb. 1 S, Vol. VII, 18-12-1998) 
CoI.liS 

Survey of Offices of Japanese Airlines by 
I. T. Department 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 246 

Target Fixed for Tax Collections 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 345-47 

Tax Evasion 
(Deb. II, Vol. VII, 14-12-1998) 
Co1.42-44 

tax Exemption for Research and 
Development 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 175-76 

Tax Holiday Facility to Industrial Units 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 197-98 
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TbtoOOPRM 
(Deb. 5, Vol. VI, 04-12-1998) 
Col21S-1' 

. 
~tunt.y DiIc&olure oflDcome Sehemo 

(Deb. 1'. Vol. VII, 11-12-1991) 
Col254-S' 

Wason Makerl Charles with Excise 
EVilion 
(Deb. 14, Vol. VII, 17-12-1998) 
CollS5 

'IiII 

1iIeeom Replatory Authority onncU.-
Recommendations ofTRAI for Increasing 

Telephone Charaes 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 22·31 

Telecom Reaulatory Authority ofindia 
(D.b. 13, Vol. VII, 16-12-1991) 
Col. 34I-.i9 

Telecam s.w:. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 127-132 

NIeMI ............. ) 
Agreement with Foreign Countries 

(Deb. I~ Vol. VII, 16-12-1998) 
Col.31J6..11 

Availability of Creches Cues ofTel~m Service Licences 
(Deb. 17, Vol. VII, 22-12-1991) (Deb. 8, Vol. VI, 09-12-1998) 
Col 123-26 Col. 191-94 

Hike in T .. Prices 
(Deb. 11, Vol. VII, 14-12-1991) 
Col 317 

Import ofT .. 
(Deb. 15, ..... VII, 18-12-1998) 
CoI.I04-Q( 

Production ofT .. 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 347 

Supply ofL~ to Tea Garden 
(Deb. n. Vol. VII, 22-12~ 1998) 
CoI.I97 -

Tea and Coffee Plantation 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 343-4S 

Tell Industry 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 274 

Teac:ber(l) 

Extra Benefits. to M.Phil and Ph.D Holders 
(Deb. 1, Vol. VI, 30-11-1998) 
CoI.2S7 

Communication, Postal and Telepph 
FacUity 
(Deb. II, Vol. VII, 23-12-1998) 
CoL 13 .... 3 

Complaint Cell 
(Deb. II, Vol. VH, 23-12-1998) 
CoL 230-31 

Developlllalt p~ _ Telecom Sector in 
JIIIIIftU IIId Kllbmir 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 95-97 

Expansion of Communications Network 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 272-73 

Expansion ofTelecommunication Services 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 259-7S 

Export of Telecom Equipments 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 94-95 

Fax Facilitie; in Maharashtra 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 269-71 
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Financial ,-.'nlnce 
(Dclt. II, Vol. VII, 23-12-1991) 
eua.. 

Fen. Invtltmalt ia Telecom SIc:tor 
(Deb. I, VOl.' VI •. 09-12.1991) 
Qale ' 

Fundi for Deve'op..nt of TeleCOIB 
S,--iIIU.P. 
(Deb. II, Vol. VII, 23-12-1991) 
Col 158-59 

........ ofTeIecoIR F.:ilitiel 
(Deb. Il. Vol. VII, 16-12-1991) 
Col 121-30 

1 ..... I ... ion of TV and Communication 
Tower 
(Deb. 13, Vol. VII, 16-12-1991) 
Col 241 

ISP Licences 

Need 10 provide .... COIIImunicllion 
fKiliti .. to , ...... u hill rqioa in 
1iaIiI NIdu(MUIll77) 
(OH ... , Vol. VI, 03-12·1998) 
Cal. 430 

New NIdonII Telec:olllmunicltion Policy 
(Delt. 13. Vol. VII. 16-12.1991) 
Col 176.77 

NnT.-c.Po&icy 
(Deb. I. Vol. VI. 09-12-1991) 
CoUI2 

0ptk:aI FAIn CabIeI 
(Deb. I, Vol. VI, 09-12-1998) 
Cul272·73 

Poor Teloc:ommunuion Fuilities in 
Ori_ 
(Deb. 18, Vol. VII, 23-12-1998) 
Col 114 

a.p ___ ofCabIa 
(Deb. 18, Vol. VII. 23-12-199.) (Deb. 3, Vol. VI, 02-12-1991) 
Col. 120-22 CoL 221·22 

Licence Fea S1nIC&UreI 
(Deb. 18. Vol. VII, 23-12-1991) 
CoL 132-33 

Report of Expert Group on Licence for 
SIructure 
(Deb. 13, Vol. VII, 16·12-1991) 

Louea Suffered by DoT Col. 323-24 
(Deb. 3, Vol. VI. 02-12-1 "I, Rotational Transfen in DoT 
CoLl7 (Deb. 13, Vol. VII. 16-12-1991) 

Modcmisation II1d Expansion of Postal 
Network 
(Deb. 11, Vol. VII, 23-12-1998) 
CoI.20~7 

Modernisation of Telecommunication 
System • 
(Deb. l4, Vol. VII, 17-12-1998) 
Col. "3-54 -

CoI.207~1 

Setting Up of Divisional Office 
(Deb. 18. Vol. VII, 23-12-1991) 
CoI.22S 

Supply of Optical Fibers 
(Deb. 13, Vol. VII, 16-12-1991) 
CoI.J4.3S 

Surrenderina of AmCMIII' Earmarked for 
Improvement ofTelec:om 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 146-50 

NIlionaI Telecommunication Conference Task Forc:e for Private Investon 
(Deb. II, Vol. VII, 23-12-1998) (Deb. 3,' Vol. VI, 02-12-1998) 
CoI.l57 CoL 117 
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Telecom Facilities in Sikkim 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 24647 

Telecom Service in Rajasthan 
(Deb. 18, Vol. VII, 23- 1 2- 1998) 
Col. 240-41 

Telecommunication Network 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 179 

Electronic Telephone Exchanges 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 250-52 
(Oeb. 18, V~1. VII, 23-12-1998) 
Col. 9-12 

Electronic Telephone Exchanges with STD 
Facility in U .P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 248-S0 

Telegraph Offices Expansion ofTeJephone Exchanges 
(Deb. 3, Vol. VI, 02-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
Col. 269 Col. 268-70 

Telegraph Offices Linked with FTC 
System 
(Deb. 3, Vol. VI,. 02-12-1998) 
Col. 114 . 

Utilisation of Transponders 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 164-6S 

Value Added Services 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 2444S 

Telepbone 
Appointment ofField Staff 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 185-16 

Coin Operated Public Telephone Booths 
in Delhi 
(Deb. IS, Vol. VII, 23-12-1998) 
Col.17S 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 129-30 

Expansion of Telephone Lines 
(Deb. 8, Vol. VI, 09-12-1998) 
Conl3 

Expansion of Ultra High Frequency 
System 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 249 

Free Telephone Facility 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 168-69 . 

Functioning ofI!legal PCOs 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 196 

Illegal International Call Back Phone Calls 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 29-31 Communication Facility in flilly Areas 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 58-59 Illegal SrolISD Facilities 

Concessional Telephone Facility 
.(Deb. 18, Vol. VII, 23-12-1998) 
Col. 47 

Customer Service Centres 
(Deb. 18, Vol. VII, 23-12-1998) 
COl.20S 

Direct Local Call Facility 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.81-84 

(Deb. 3, Vol. VI, 02-12- 1 998) 
Col. 193-9S 

Import Duty Burden on Cellular Operators 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.2S3 

Improvement of Telephone Facility in 
Kerala 

. (Deb. 13, Vol. VII, 16-12-1998) 
Col. 387-88 
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IntpI'OVIIMIIt of Telephone Services in "'.18 RajIIltbaa 
~. 3, Vol. VI, 02-12-1991) 
'CoLft.IOO 

M.A.B..R. System InAsum 
(Deb. II, Vol. VII, ~3-12-1998) 
CoL 141-49 

M.A.IlR. Telephone System 
....... lItitm ofRunl SlteDite Telepllonei (Deb. I', Vol. VII, 23.] 2·1998) 

(Deb: 3, Vol. VI, 02-12·1998) Col. 241 
CoL 233·34 

Installation ofSTDIPCO in Rajasthan 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 39-42 

Instalillion of Telephone in RurallUrban, 
Areu' 
(Deb. I, Vol. VI, 09-] 2-] 998) 
CoL 115':16 

International Telephone Service 
(Deb. 13, Vol. VII, 16-12-]998) 
CoL 70 

Irregularities in Allotment of M.A.R.R. 
Telephone 
(Deb. " Vol. VI, 09-12-1998) 
Col.97JJ9 

Irrqullritiea in Allotment of STDIPCO 
Booths 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 74-75 

Irregularities in P.C.O. Centres in M.P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col162~ 

ISD/STDIPCO Booths in Delhi 
(Deb. 13, Vol. VIl, 16-12-1998) 
Col. 2 S4-S 5 

Issuing of Telephone Directories 
(Deb. 11, Vol. VII, 23-12-1998) 
Col. 38 ~ 

Local Gall Facility 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 225-26 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 79-80 

M.A.R.R. System 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 113-14 

Mini Telephone Exchlnges 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 271 

Modem Telephone Facilities in Ooa 
(Deb. 11, Vol. VII, 23-12-1991) 
Col 98 

Need for early functioning of telephone 
exchanges in Pune district, 
Maharashtra (MUR 377) 
(Deb. 14, Vol. VII,'17-12-]998) 
Col. 280-8] 

Need to bring out early on up-to-date 
telephone directory of Jamnagar 
District, Oujarat (MUR 377) 
(Deb. 9, Vol. VI, ]0-12-1991) 
CoJ.286 

Need to ensure proper functioning of 
telephones in Jamnagar District to 
Gujarat (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 458 

Need to provide sufficient staff to the 
office of General Manager, 
Telecommunication in Darbhanga 
Parliamentary Constituency, Bihar 
(MUR377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 310-11 

Noed to treat the calls between Hfderabad 
and sub-urban Ire .. within a radius of 
100 kilometres of Hyderabad city, 
Andhra Pradesh as local calls 
(MUR377) 
(Deb. 18, Vol, VII. 23-12-1998) 
Col. 334 
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New 'Nephone Ex.dJanBes in Tamil Nadu Public Telephones and Post Offices 
(Ceb. 3, . Vol. VI, 02-12-1998) (Deb. 8, Vol. VI, 09-12-1998) 
Co[20J..204 Col. 227-32 

Non-·FlInc:tionina ofSatc.llite Telephones Public Telephones in Nagaland 
(O~b. 3, Vol. VI, 02-12-.1998) (Deb. 3, Vol. VI, 02-12-1998) 
Q)l254-55 Cot242-43 

Open ... of Telephone Exchanges 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 1.51-59 

Out of orcJ.ar Telephone Instrument 

Rules for Transfer of Telephone 
Connections 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 287 

(Deb. 3, Vol. VI, 02-12-1998) Rural Telephone Exchanges 
<.:01.59-60 (Deb. 18, Vol. VII, 23-12-1998) 

Patriotic Tone on Telephones 
(Deb. 13, Vol. VII, 16-12-1998) 
Col 174 

Payment of Licence Fee 
(Deb. 8, Vol. VI, 09-12-1998) 
Col 7-13 

PCOISTDIISD and Fax Facility 
(Deb. II, Vol. VII, 23-12~1998) 
CoL 171-12 

Printing of Telephone Directories in 
Kannada 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 86-17 

Col. 93-94 
Satellite Telephone Policy 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 13-18 

Setting up of a Telephone Exchange 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 71-72 

Setting up of Telephone Exchanges in 
Private Sector 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 319 

srD Facility 
(Deb. 18, VOl. VII, 23-12-1998) 

Profit ofTeJecom Department, Madras Col. 234-37 
(Deb. II, Vol. VII, 23-12-1998) STD Facility in Gujarat 
CoL 130-31 (Deb. 13, Vol. VII, 16-12-1998) 

Public Telephone Facilities Col. 75 
(Deb. 13, Vol. VlJ, 16-12-1998) STD Facility in Maharashtra 
CoL 342-46 (Deb. 13, Vol. VII, 16-12-1998) 

Public Telephone in Madhya Pradesh Col. 198.099' 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 204 STD Facility in Rajasthan 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 39 Public Telephone in Villages 

(Deb. 8, Vol. VI. 09-12-1998) 
Col. 208 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 242-4S 

Public Telephones 
(J>eb. 18, Vol. VII, 23-12-1998) 
CoI.I83~ 

STD Facility in U.P. 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 319-20 

STDIISD Booths 
(Dob. 18, Vol. VII, 23-12-1998) 
Col. 258-S9 
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STDIISDIPCO Booths in A.P. 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 239-4 1 

STDIISDIPCO in Tamil Nadu 

Telephone and Telephone Exchanges Out 
of Order 
(Deb. 18. Vol. VII. 23-12-1998) 
Col.231 

(Deb. 13, Vol. VII. 16-12-1998) TelephoneBiIIArrears 
CoL 370-71 (Deb. 3. Vol. VI, 02-12-1998) 

• STDIISDIPCOs in Bihar .1 .' Col. 133 
(Deb. 13, Vol. VII, 16-12-1998) Telephone COMcttion in Karnataka 
Col. 75-77 (Deb. 13, Vol. VII, 16-12-1998) 

CoL lSI-52 
STDIISDIPCOs in Gujarat 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 131-32 

Supply of Instruments 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 62-63 

Supply of Telephone Instruments 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 290-91 

Telecom Fac:i1ities in Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 91-95 

Telecom Fac:i1ity in J&K 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 279-86 

Telecommunication Facilities 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 116-20 

Telephone Adalat 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 100 

• Telephone Adalats 
(Deb. Il, Vol. VII, 16-12~199B) 
Col. 176 

Telephone Advisory Committee 
(Deb. B, Vol. VI, 09-12-1998) 
Col. 221 

Telephone Advisory Committee in 
Jamnagar 
(Deb. IB, Vol. VII. 23-12-1998) 
Co 1.40 I 

,!felephone Connections 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 55-S6 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 134-35 

Telephone coMections in Kerala 
(Deb. 8, Vol. VI, 09-12-199B) 
Col. 122 

Telephone Dues 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 89-90 

Telephone Exchange in Gurgaon 
(Deb. 18, Vol. VII, 23-12-1998) 
Col.IS2-S3 

Telephone Exchanges 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 288 
(Deb. 13, Vol. VII, 16-11-1998) 
Col. 184-8S,231-46 . 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 35-36,238-39 

Telephone Exchanges in H.P. 
(Deb. 18, Vol. VII, 23-12-199B) 
CoI.9S-98 

Telephone Exchanges Under S.D.C.A. in 
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(Deb. 3, Vol. VI, 02-12-1998) 
Col. 63-69 

Telephone Exchanges, Post Offices in 
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(Deb. 18, Vol. VII, 23-12-1998) 
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Telephone Facility for Panchayat 
Headquarters 
(Deb. 3, Vol. VI, 02-'2-'998) 
Col 265-66 

Telephone Facility in Dadra and Nagar 
HawU 
(Deb. 8, Vol. VJ., 09-12-1998) 
CoL 208-09 

Waiting List for Telephone Connections 
inGl(jarat 
(Deb. 3, VoJ. VI, 02-12-1998) 
CoL 19-20 

Waldna Lilt tor 1elephone Connections 
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(Deb. 18, Vol. VII, 23- 1 2-1998) 
CoJ.42-44 • 

Telephone out of Order Telephone Exehanp 
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~1.287 SIdcin 
(Deb. 18, Vol. VII, 23-12-1998) (Deb.', Vol. VI, 09-]2-]998) 
Col. 126-27 Col. 61-62 

Telephone Out of Order in U.P. . 
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(Deb. 3, Vol. VI, 02-12-1991) 
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(Deb. 13, Vol. VII, 16-12-1998) 
Cot. 68-70 
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(Deb. 13, Vol. VII, 16-12-1998) 
Col. 134-42 .• 
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(Deb. 3, Vol. VI, 02-12-1995) 
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(D.b. 8, Vol. VI, 09-12-1998) 
Col. 96-98 
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(Deb. 8, Vol. VI, 09-12-1998) 
Col. 24S-46 
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(Deb. 13, Vol. VIl, 16-12-1998) 
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(Deb. 8, Vol. VI, 09-12-1998) 
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Internet Service to Cable Television Arrest ofKhalistanl Terrorists 
Operat6rs (Deb. 17, Vol. VII, 22-12-1998) 
(Deb. 13, Vol. VII: 16-12-1998) CoI.56-S7 
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,.. V. Serials t~ Counter Anti India Coconut Bomb in 1hJDdewalan Temple 
Propaganda (Deb. 12, Vol. VII, 1S-12-1998) 
(Deb. 13, Vol. VII, J6-12-1998) CollS7 
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Financial Assistance for Curbing 
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(Deb. 17, Vol. VII, 22-12-1998) 
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For.elgn Terrorists 
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(Deb. 2, Vol. VI, 01-12-1998) 
Co1.3S4 
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Pakistan 
(Deb. 12, Vol. VII, 15-12-1998) 
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Infiltration bX Militants 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 460 

International Terrorism 
(Deb. 8, Vol. VI, 09-12-1998) 
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(Deb. 17, Vol. VII, 22-12-1998) 
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(Deb. 2) Vol. VI, 01-12-1998) 
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Killings of Terrorists 
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CoI.S47 
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• (Deb. 12, Vol. VII, 15-12-1998) MilitancyinJ&K 
Col. 23-26 (Deb. 2, Vol. VI, 01-12-1998) 

Insurgent Groups in Assam 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 423 

Intensive Development In Insurgency 
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(Deb. 17, Vol. VII, 22-12-1998) 
CoL 193 

Col. 408 
Militants Activities in J &. K 

(Deb. 2, Vol. VI, 01-12-1998) 
CoL 434-3S 

Misuse of Internet by Terrorists 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 447 
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Monetary Support to Terrorist Outfits I Shelter to lSI Agents and Milibtms 
(Dcb. 2, Vol. VI, 01-12-1998) . (Deb. 17, Vol. VII, 22-12-199,) 
CoI.492 Col. 196-97 

Need to take necessary steps for stopping 
cross-border movements of anti-
mttional insurgents along the border 
ofTripura (MUR 377) 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 330-31 

Outfits in Assam 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 156-57 

Pak Sponsored Insurgency 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 239-41 

Pakistan's Proxy War in J&K 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 123-2~ -" _ .... 

Pending Cases in TADA Courts 
(Deb. 7, Vol. VI, 08-1271998) 
Col. 573-74 

Proxy War 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 54-55 

Proxy War in J&K 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 236-37 

Relation with Neighbouring Countries 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 132-33 

Seizure ofRDX from Terrorists 
(Deb. 4, Vol. VI, 03-12-] 998) 
Col. 171 

Setting up of Anti-lSI Squads 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 125-26 

Seven-Point Programme for Combating 
Terrorism 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 202 

Shelter to Accused Persons 
(Deb. 17, Vol. VII, 22-12-1998) 
CoU31 

Shrines Under Threat ot Attack from lSI 
(Deb. 2, Vol. VI, 01-12-19~a) 
Col. 455 

Special Fund. to Terrorism Atrecald 
States 
(Deb. 12, Vol. VH, IS-12-'''', 
Col. 126-27 

Talks with Naga Lr.aders 
(Deb. 7, yol. VI, 08-)2-1998) 
Col. 498 

Terrorist Activities in J&K 
(Deb. 2, Vol. VI, 01-11-199') 
Co1.309 . 

Terrorist Activities in Kutch, Oujarlt 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 589-90 

Terrorist Activities ofULFA . 
(Deb. 17, Vol. VII, 22-12-1~98) 
Col. J3S-36 

I Terrorist Organisations 
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(Deb. 4, Vol. VI, 03-12-l998) 
Col. 139 
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(Deb. 17, Vol. VII, 22-12-1998) 
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Threat From Taliban Movement 
(Deb. 18, Vol. VII, 23-12- I 998) 
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(Deb. 18, Vol. VII, 23-12-1998) 
Col. 147-48 

Traioing for Anti-Sabotage Operations 
(Deb. 17, Vol. VII, 22-12-1991) 
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Use of NCR by MilitanlS 
(Deb. 2. Vol. vi. 01-12-1998) 
Cot 4SO-S 1 

'JextBooklP ..... 
Text BoobPreu, BhublftClhwlr 

(Deb. 14, Vol. VII. 17-12-1".) 
Col. 76-77 

TeJtlle 
Comprehensive Chan.e. in 

, Manufacturilll System 
(Deb. IS, Vol. VII. 18-12-199') 
Col.118 

Demand and Supp,ly of Cloth 
(Deb. IS. Vol. VII. 18-12-1998) 
CoL 108-09 

Effect ofObaolete Technology on Export 
of Garments 
(Deb. S. Vol. VI, 04-12-1998) 
CoLaS . 

Import of Textile ProducII 
(Deb. S. Vol. VI, 04-12-1991) 
CoL 196 

Import ofYn Fibric 
(Deb. IS, Vol. VII. 18.12-1991) 
CaL 279 

Need to look into die Prob ..... beina 
fIced by TatU_1ndustry (MUR 371) 
(Deb. '. Vol. VI. 09-12-199') 
Col3S1 

New TextIle Policy 
(Deb. 11. Vol. VII. 14-12-199') 
CoL 349-S1 

Patent for Colr-po-textilll 
(Deb. S. Vol. VI. 04-12-1998) 
Col. 75-76 

Proauction of Cloth 
lDeb. 11, Vol. VII. 14-12-1998) 
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• (Deb. IS, Vol. VII, 18- I 2-1998) 
CoI.46-C1 Expenditure on Cloaed Textile Mills 

(Deb. S. Vol. VI, 04-12-1998) Production of Cotton 
CoLlS8-S9 (Deb. II, Vol. VII, 14-12-1998) 

Export of Cloth 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 322-23 
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(Deb. 15. Vol. VII. 18-12-1998) 
CoL 261-62 

CoL 325 
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(Deb. 15, Vol. VII, 18 .. 12-199.) 
CoL 272 

Revamping ofExport Promotion Councili 
(Deb. 11, Vol. VII, 14-12-199') 
Col. 33. 

Export of Textile Mac:binery Revenue Earned from Textiles 
(Deb. 11, Vet VII. 14-12-1998) (Deb. IS, VoL VII, 18-12-199') 
CoL 279-11 CoL269-70 

Export Target ofTemles 
(Deb. II, Vol. VII. 14-12-1998) 
CoL294-9S 

Fashion Design InatilUte 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 96 

Financial Assistance (rom ·Buks to 
Textile IndUlby 
(Deb. !. Vat. VI. ·04-12-1991) 
Col. 276 

Revival of Mills at Mettur in Tamil Nadu 
(Deb. 15. Vol. VII, 18-12-1'98) 
CoL 118-19 

Revival of Sick Textile Mills 
(Deb. 15. Vol. VII, 1'-12-199') 
Col. 1-10 

Strike by Officials off. T •• Central &ct. 
IIId Customs • 
(Deb. IS. Vol. VII. 11·12-19") 
CoLIS-it . 
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surVival ofA.F.T. Mills, Pondicherry 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 12 

Forelsn Companies in lad ian Tobacco 
Business 
(Deb. II, Vol. VII. 14-12-1998) 
Ce1236-37 Taking over of the Sick Textile by NRJ 

(Deb. 5; Vol. VI. 04-12-1'98) ForeisnTobac:<:oCompanleslnCigarette 
Col. 249 Sector 

(Deb. 15, Vol. VII. 18-12-1998) 
Col. 68 Textile Debt Recovery Fund 
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Col. 349-50 Production Capacity ofCipreUe Indasary 

(Deb. 15, Vol. VII, 18-12-1991) 
Texdle Units ofR¥tsthan and Gujarat Col. 280 
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Textil. Export Quota Col. 225-26 
(Deb. II, Vol. VII, 14-12-1991) 
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V.R.S. ofBlC Col. 346 
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1baUand Col. 236 

Interception of Thai VnJCI in Indian 
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(Deb. t. Vol. VI, 10-12-1991) 
CoL1S4 

'I'IIIet 
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Woollen 0armen1s for their Livelihood 
(MUR377) 
(Dob. 3, Vol. VI, 02-12-1998) 
Col 314 ....... 

Ciprette Industry by U.K. in India 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 71-19 

D.licODcht, of AlcohotlTobaceol 
Pe1rOIeaa PredacII 
(De.,. U, Vol. VII, 11-12·1991) 
CaLl31 
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(Deb. II, Vol. VII, 23-12-1"1) 
Col 192 

Support Price for Tobacco 
(Deb. 15, Vol. VII, 11-12-1998) 
Col. 71 

Tobacco Cuklvatlon 
(Deb. II, Vol. VII, 14-12-1991) 
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(Deb. 11, Vol. VII, 14-1~-1991) 
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'lb ...... 
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(Deb. II, Vol. VII, 14-12-199') 
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(Dob. 15. Vol. VII, 11-12-1".) 
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Ilecreae in f:>reiP' Tourists I Jog Falls 
(Deb. IS, Vol. VII, 18-12-1998) (Deb. I I, Vol. VII, 14-12-1998) 
Col. 355-56 Col. 231 
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(Deb. S, Vol. VI, 04-12-1998) I (Deb. 6, Vol. VI, 07-12-1998) 
Col. 2 I 8-19 Col. 264-65 . 

Development of Tourism in Kerala 
(Deb. 5, Vol. VI, 04- J 2-1998) 
Col. 91-92 
(Deb. 11, Vol. VII, 14-12- I 998) 
Col.413 

Development ofTourism in North-Eastern 
Area 
(Deb. IS, Vol. VB, )8-12-1998) 
CoI.IO-IS 

Development of Tourism in U.P. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 236-37 

Development of Tourist Spots in Bihar 
(Deb. II, Vol. VII, 14-12·1998) 
COJ.3SS 

Development of Tourist Spots in Orissa 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 429-30 

Eco-Tourism 
(Deb. IS, Vol. VII, 18-12-1998) 
Co\. 305 

Export Industry Status to Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
Col2S8-S9 

ForeiP' Tourists detained in Plane at 101 
Airport 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 275 

Funds for Development of Tourism 
(Deb. 11, Vol. V II, 14-12-1998) 
Col. 329-3 I 
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(Deb. S, Vol. VI, 04-12-1998) 
Col. 87 

Indian Ocean Rim for Tourism 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.7S 
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(Deb. IS, Vol. VII, 18-12-1998) 
COl.S6 
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(Deb. 14, Vol. VII, 17-12-1998) 
Col. 213-14 
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(Deb. S, Vol. VI, 04-12-1998) 
Col. 169-70 
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of U .P. as a Tourist Resort and take 
Steps for its Development (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.3J3 

Need to release more funds for 
development of Bateshwar a tourist 
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(Deb. 18, Vol. VII. 23-12-1998) 
Col. 333 

Need to take Steps for Promotion of 
Tourism in Jammu and K.ashmir (MUR 
377) 
(Deb. 8, Vol. VI, 09-12-1998) 
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New Tourism Policy 
(Deb. IS. Vol. VII, 18-12-1991) 
Col. 192-93 

New Tourism PoHcy to attract more 
Foreigner 
(Deb. ,5, Vol. VI, 04-12-1998) 
Cot.261~2 

Offices ofTourism Department in Foreign 
Countries 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 216-17 
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Tourism Circuit in Orissa 
(Deb. S, Vol. VI, 04.12-1998) 
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Tourism Counter at lOlA 
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-Col. 144 
Tourism Projects 

(Deb. II, Vol. VII, 14-12-1998) 
CoL317-18 
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Trade Union 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 66 

Training of Rural Youth for Self 
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TRYSEM 
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Col. 232-3S 
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(Deb. S, Vol. VI, 04-12-1998) 
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Col. 308-09 
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(Deb. S, Vol. VI. 04-12-1998) 
Col.117 

Yoga for Foreign Tourists 
(Deb. S, Vol. VI, 04-12-1998) 
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Cases Pending in Income Tax Appellate 
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Debt Recovery i'ribunaJ 
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Encounters Made By Security Forces 

(Deb. 12, Vol. VII, 15-12-1998) 
CoL 216 
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cross-border movements of anti-
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CoL2U 
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Textile Workers 
(Deb. S, Vol. VI, 04-12-1991) 
Col. IS3 

Unemployed Disabled Persons 
(Deb. 7, Vol. VI, 08-12-1998) 
Col5~l 

Unemployment 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 40-49 

Unemployment Problem 
(Deb. 12, Vol. VII, I S-12-1998) 
Col. 163-64 

Union Government 
Savings by Ministries 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 39-40 

Union of Soviet Soc:laHst Republics 
Devaluation of Rouble 

(Deb. S, Vol. VI, 04-12-1998) 
Col. 97-98 

Medical Degrees from Erstwhile USSR 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.4S-SO 

UBlt TraIt oflndla 

CndlttoUTI 
(Deb." 5, Vol. VI, 04-12-1998) 
Col. 96-97 

Non-Payment ofbeneftts to Unit Holden 
of UTI 
(Deb. IS, Vol. VII, 18-12-1991) 
CoL 322 

Performance of UTI 
(Deb. S, Vol. VI, 04-12-1"8) 
CoL 232 . 
(Deb. I t, Vol. VII, 14-12-1"1) 
Col. 39 

Print.fUTI Forms iD HiDdi 
(Deb. S, Vol. VI, 04-12-1991) 
CaL 295 
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V ..... Arab ElDlrates 
Ex1radition of Criminals 

(De ... 13, Vot: VII, 16--11-19 .. ) 
Col 17 .... 

Ua ..... NrieM 
Eco.omic Assurance to Gulf War 

Returnees 
(Deb. 13, Vol. VII, 16-12-199.) 
CoL 393-94 

Hwnan Poverty Index 

UNDP', Report OD Ecololical 
Devastation . 
(De". I, Vel. VI. 07-12-'"1) 
CoL 49-52 .,... ................ ...... 

United Natiou Population Fund 
(Deb. 3, Vol. VI, 02-12-1991) 

. Q)l135 
Ualted Slates of America 
Ap-eement between India and America 

(Deb. 3, Vol. VI, 02-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
Col. 109-10 Col 143 

U.N. Resolution on Nuclear Tests 
(Deb. 13, Vol. VII, 16-12-1998) AgreementwithNASAandNOAA 
Col. 224-26 (Deb. 8, Vol. VI, 09-12-1991) 

COl.21S 
UN Aid for Primary Education 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 223 

UN Convention on Refugees 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 86-87 

UN Owes to India 
(Deb. 3, Vol. VI,. 02-12-1998) 
Col. 204 

Usc of Hindi 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 8 

United Nations Cblldrens Fund 
UNICEF for Health and Welfare Sector 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 377 

United Nations Development Programme 
Financial Assistance from United Nations 

for Energy Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 285-86 

Poverty Alleviation Scheme under UNOP 
(Deb. 4, Vol. VI, 03-12-1998) 
Col3S9 

UNOP Repnrt on HRD 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 8-13 

Ban by \JSA on Indian Companies 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 28S-93 

Bilateral Talks with United States (OUR 
193) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 414-24,426-82 

Bilateral Talks with United States (St.) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 318-22 

Blacklisting oflndian Companies 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 18 

CibaVlSion 
(Deb. 17, Vol. VII, 22:-12-1998) 
Col. 251-52 

Economic Sanctions 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 400-02 

Import of Agricultural Products from 
America 
(Deb. IS, Vol. VII, 18-12-1998)· 
Col. 180-81 

India-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
('.01.123-24 
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Indo-US Forum on S&:T 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 295 

Indo-US MoU on Essential Commodities 
and Tedlnolo,ies 
'(Deb. IS, Vol. VII, 18-12-1998) 
CoL347~1 

Indo-US Talk 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 142 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 

Issuance of Work Permits 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 399 

Lifting of Economic Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 100 

Lifting of Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 38,195 . 
(Deb. 8, Vol. VI, 09-12-1998) 
Cc1254 

Memorial ofMahabna Gandhi 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 193-94 

Non-Delivery ofEquipments to Scientific 
Academies/Centres 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 245 

Patent of Indian Plants by USA 
(Pcb. II, Vol. VII, 14-12-1998) 
Col. 56 

Strikes on Iraq by United Kinsdom and 
United States of America (St.) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 232 

Supply of US Technolol)' 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 207 

US Ban on Technolol)' Items 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 7S-76 

US Military Attack on lnIq 
(Deb. 14, Vol. VII, 17-12-1998) 
Coli 

US President Visit to India 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 229 

Unlvenlty GraD" Commission 
Amendment to UGC Act 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 96 

Annual Report ofUGC 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 30-31 

Control ofUGC over Universities 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 85 

Exemption frorr. UGC Eligibility Test 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 169 

Family Planning National Acceptability 
Test 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 267 

PM's Visit to US 
(Deb. 8, Vol. VI, 
0,1.290-91 

09-12-1998) Grants by UGC to Delhi University 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 258-59 

Relaxation in Sanctions 
(Deb. 5, Vol. VI, 
Col 185-86 

04-12-1 ~98) I Registration of Colleges with UGC 
(Deb. 16, Vol. VII. 21-12-1998) 

Safeguarding India's Interesti 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 383-84 

Col. 103-04 
Shifting ofUGC Southern Regional Office 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 136 
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UOC Grant to Universities 
(Deb. 1. Vol. VI. 30-11-1998) 
Col." 

UDivenlty(l) 
Accordilll Recopition to Universities 

(Deb. 11, Vol. VII, 14-12-1998) 
CoLS9 . 

Accordil1l Status of Central University 
(Deb. II, Vol. VII, 14-12-1998) 
CoJ.99 

Admission against Reserved Seats in 
Delhi University 

Dubious Foreign Universities 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 128-29 

Establishment of Private Univenitiel 
(Deb. I, Vol. VI, 30-11-1991) 
CoJ.191 

Establishment ofUniversitics 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 220-21 

Excavation Work by Allahabad University 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 165 

(Deb. 1, Vol. VI; 30-11-1.998) I Extra Benefits to M.Phii and Ph.D Holders 
Col. 255 (Deb. 1, Vol. VI, 30-11-1998) 

Allahabad University I Col. 257 
(Deb. I, Vol. VI, 30-11-1998) FacilitiesattheRegionalOfficesoflGNOU 
Col. 71 (Deb. 6, Vol. VI. 07-12-1998) 

Sharati Dasan University Col. 287-88 

(Deb. 11, Vol. VII, 14-12-1998) FacultiesRunbyMOGV 
CoJ.137-38 (Deb. 6, Vol. VI, 07-12-1998) 

Central Agriculture University 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 37 . 

Central University for Agriculture 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 132 

Classification of University Funds 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 300 

Control ofUGC over Universities 
(Deb. II, Vol. VII, 14-12-1998) 
ColIS 

Delay in Publication of Results 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 183 

Demands of Lab Assistants 
(Deb. 1, Vol. VI, 30-] 1-1998) 
CoJ.246 

Development of Universities 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 9r. 

Col. 64 
Financial Crunch Afflicting Tezpur 

University 
(Deb. I, Vol. VI, 30-11-1998) 
CoLS4 

Implementation of Career Advancement 
Scheme 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 61 

Loss of Test Papers 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. ]61 

Mandatory Days of Teaching 
(Deb. 16, Vol. VII, 21·12-1998) 
Col. 168 

More Funds to Universities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 225 

Naming ofa University 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 129 
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Pay hcklp to Uniwnity Teachers 
(Dett. 6. Vol. VI. 07-12-1998) 
0II.27J..7J 

PromotIoa to Seaior Grade 

Un ......... Sedar 
Trainins for Labourers 

(Deb. 12, Vol. VII. 15-12-1"1) 
CoL 66-71 

(De ... I. Vol. VI. 30-11-1998) 
ColI" Workers in Unorganised Scetor 

Quota ofForeip Students in UnMrsities 
(Deb. 16. Vol. VII. 21-12-1998) 
CoL 203 

(Deb. 2. Vol. VI. 01-12-1998) 
Q)1.409-11 

Urban Area(s) 
~ ... ition to New Universities Buildinp on Agriculture Land 

(Deb. 16. Vol. VII. 21-12-1991) (Deb. 4. Vol. VI, 03-12-199') 
Col. 6U4 CoL 233-34 

Scleec:e ... TedmololY Univenit)' ill 
orissa 
(De.,. 6~ Vol. VI. 07-12-1991) 
Col 189 

Settina up of a Central University at 
Aizwal 
(Deb. 11, Vol. VII, 14-12-1991) 
Col 119 

Settin, up of Software Technology 
Unmrsity 
(Deb. 11, Vol. VII, 14-12-199') 
CoL 124 

Setting up of Universities for Women 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 52 

Teaching In Indian Languages 
(Deb. 1, Vol. VI, 30·11-1998) 
CoL ISS 

Technology University . 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.I88-91 

Upgradation ofKannada University 
. (Deb. 6, Vol. VI, 07-12-1998) 

CoL 2()()'o 1 
Utilisation of Grants by Universities 

(Deb. I, Vol. VI, 30-11-1998) 
CoL 30-39 

Veterinary University 
(Deb. 8, Vol. VI, 09-12-1998) 
Co1.219-20 

Development ofHouaina Sector in Urban 
Areas 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 167 

Development ofSIUIIIJ 
(Deb. 4, Vol. VI, 03-12-1"') 
Col.3S2 

Scheme of Urban Micro EnterpriMs 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 227-30 

Setting up Nationaf Urban Transport 
Development Fund 
(Deb. I, Vol. VI; 30-H-1998) 
Col. 74-7S 

Tax Free Municipal Bonds 
(Dob. 14, Vol. VII, 17-12-1998) 
Col. SO 

Transparency 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.S6 

Urban infrastructure Development 
Projects 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 21G-ll 

Urban Local Bodies 
(Deb. 14, Vol. VII. 17·12-1998) 
Col. 94-97 
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UtIIIr PnIdtIII 
Afforestation Proarammes in Uttar 

Pl'Idesh 
(Deb. 16, Vol. VII, 21-12-1998) 
t.ol.2S-26 

Aaitation at Chaleshar Station 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 166-67 

AIDS Control Propamme in U .P. 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.361~2 

Allahabad University 
(Deb. I, Vol. VI, 30-11-1991) 
CoL 71 

Allocation of funds for Schemes 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 131-36 

Beuars Remand Home in Uttar Pl'Idesh 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 311-13 

Cancellation ofProgrunmes 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.1I8 

Cheatina of Share Holders by ACC. Ltd., 
Kanpur 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 308 

Closing down of Taj Mahal due to 
Pollution 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 399 

Closure of Tanneries 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 30S.()6 

Condition of Surface Transport in Uttar 
Pradesh 
(Deb. 1, Vol. VI, 30-11-1998) 
CoI.5S 

Construction of Over-Bridges in UP 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 122-24 

Cultural Centre/Radio Station at 
Kaushambi in Uttar Pradesh 
(Qeb. 18, Vol. VII,' 23-12-1998) 
Col. 137 

Developme.:ttofEastem U.P. 
(Deb. 1, Vol. VI, 02-12-1998) 
Col. 121-122 

Development of Forests in U.P., Oujarat 
and Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 118-20 

Development of Tourism in U .P. 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 236-37 

DhauJiganga Hydel Power Project 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 72 

Dilapidated Condition ofa T. Road from 
Delhi to Khurja 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 189 

Electronic Telephone Exchanges with sm 
Facility in U.P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 248-50 

Expansion of Doordarshan Network in 
U.P. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 219-20 

Fax Machines in Agra 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 143 

Fax Machines in U.P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 206 

Financial Assistance for Bridges on 
National Highway in U .P. 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 91-92 

Financial Assistance to Food Processing 
Industries in U .P. 
(Deb. 8, Vol. VI, 09-12-1998) 
Co1.62~3 
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Funds for Development of Telecom 
System in U.P. 
(Deb. 11, Vol. VII, 23-12-1998) 
Cd. lSI-59 

OSISwvey 
(Deb. 4, Vol. VI, 03-12-1998) 
o,L36U8 

InveJOnent maITDC in U.P. 
(Deb. II, Vol. VH, 14-12-199') 
o,L21I-79 

lSf Activides jn A,... 
(Deb. ] 2, Vol. VII, 15-12-1998) 
Col. 119 

Linkina of District Headquarters with 
Capital by Doubled Rail Line in U .P. 
(Deb. 9, Vol. VI. 10-12-1991) 
Col. 109 

Linkina of No ida with Rail Network 
(Deb. 4, Vol. VI, 03-12-1991) 
CoL 143 

Loan ReliefSc:heme 
(Deb. 15, Vol. VII, 11-12-199') 
CoL 109-10 

Loss Incurred by UPSEB 
(Deb. 6, Vol. VI, 01-12-1998) 
Cot9I-92 

Malpracticea in Anny Recruitment Centre, 
U.P. 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 282 

Mid Day Meal Scheme in H.P. 
(Deb. I, Vol. VI, 30-11-1998) 
Coln 

Natural Gas for China Clay Complex 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 61-62 

NCDC 
(Deb. 13, Vol. vn, 16-12-1991) 
Col. 327 

Need for Construction ofa Railway Over-
bridge at Chll1dauli-Sakaldiha Station 
Road U .P. (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1991) 
Col 333 

Need for early Completion of work of 
sugar mill at Jahangirpur in Khurja 
Parliamentary Constituency (U. P.) 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-199') 
C.ol.426 

Need for settin, up of a Amla based 
lndustly in Prltappril KeJlon, Uttar 
Pradesh (MUR 371) 
(Deb. 18, Vol. VII, 2.3-12-199') 
Col. 321-29 

Need to clear irri,ation projects of 
Hamirpur Maboba, U ..... Pride. IftCf 
sanction adequate fundi for the 
purpose (MUR 377) 
(Deb. 16, Vol. VII, 21-12-199') 
Col 308-09 

Need to construction of a bridle on River 
Chambal at Udai,hat in Morena 
passin, throup Uttar Pradesh and 
Madhya Pradesh (MUR 317) 
(Deb. 14. Vol. VII, 11-12-199') 
Col. 278 

Need to construction of by pastel Oft 
National Hl,hway in AII.arh 
Parliamentary Constituency, U .P. 
(MUR377) 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 311 

Need to Declare' Pariyar' in Urmao DisIrict 
of U.P. as a Tourist Resort and take 
Steps for its Development (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1991) 
CoI.313 

Need to defer release of amount for Ganga 
Action Plan Phase II at Varanasi till 
the matter is fully agreed to by the 
concerned organisations (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 458-59 

Need to ensure early completion of 
proposed Unchahar power project in 
Fatchpur District, Uttar Pradesh (MUR 
371) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 317 
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Need to ensure protection of SCs and 
Backward class peopre particularly in 
Ajamgarh and adjoining areas in U.P. 
(MUR377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.310 

Need to increase the relay capacity of 
Doordarshan at Urai, U .P. (MUR 377) 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 278-79 

Need to lay broad-gauge Railway Line 
between Bandikui andAgra (MUR 377) 
(Deb. 14, Vol. vn, 17-12-1998) 
Co:. 279 

Need to look into the grievances of the 
employees of the Tannery and 
Footwear Corporation of India 
(TIFCO) and textile mills underN.T.C. 
in Kanpur (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 427 

Need to provide adequate funds to State 
Government of Uttar Pradesh for 
providing relief to the people affected 
by flood'! in Satipur and Unnao Tehsil, 
U.P.(MlR377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 383 

Need to Provide better Facilities at 
Chandouli Railway Station in U.P. 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 348 

Need to Provide Central Funds for 
Construction of Dam on Ganga at 
Kanpur in Uttar Pradesh (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI,316-17 

Need to provide more air facilities at 
Kanpur Airport, U.P. (MUR 377) 
(Deb. 17, Vol. VII, 2~-12-1998) 
Col. 388 

Need to release more funds for 
development of Bateshwar a tourist 
reSort at Shikohabad, U.P. (MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 

Need to set up Heavy Industry in Lalganj 
Parliamentary Constituency in Uttar 
Pradesh (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 349-50 

Need to stop the telecast of the 
programme City Halchal on Television 
at district Khiri, Uttar Pradesh (MUR 
377) 
.(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331 

Need to upgrade J.K. Cancer Institute in 
Kanpur as Regional Cancer Institute 
and Provide Modern Facilities there 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 347-48 

New Airports in M.P., U.P. & Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 215 

Non Banking Financial Company 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 110-11 

On-going Projects in UPlHaryana 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 124-25 

Outstanding Dues 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 56-57 

Patel Ayog 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 211 

Pending Railway Projects in U.P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 169-70 

Poor Visibility ofOoordarshan Programme 
at Urai in Uttar Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 209-10 



214 LOK SABHA 

POR Offices in D.P. 
(Deb. 3. Vol. 
Cc)i.~·10 

I Reply to MPs Letters 
VI, 09-12-1998) (Deb. 2, Vol. VI, 01-12-199.) 

I CoJ.475-76 
Poaab'" Witer jq V.P. I Research Centres 

(D.b.'. Vol. VI, 10-12-199') (Deb. B. Vol. VI, 09-12·'991) 
Co:. 211-'9 Col. 167-79 

Power trom 0.." in V.P. Scheme for Aari~ Development 
(Deb. a, Vol. VI, 09.12-199.) (Deb. 3, Vol. VI, 02.12-1991) 
CoL 202-04 CoL 160 

Power SilDation in U. P. 
(Dob. 11, Vol. VlI, 14-12-1991) 
CoL 1449 

Powwloom IDduatry in E1aWa 
(Deb. 1~. Vol. VII. 18-12-1998) 
Col. 3'1-'2 

Setting up of BiotedIDololY Centre 
(Deb. 11, Vol. VII, 14-12-199') 
Col. ISO 

Shelter to lSI A,ents lOCI Nilielnts 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 196-97 

ProblemsofSSls r Stadia in U.P. 
(Deb. 1'. Vol. VII, )8-12-1998) (Deb. 1. Vol. VI, 30-11-1991) 
Col 71 ' Col. Tl 

Production of SUprcaDe I State Human Rights Commission 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 17, Vol. VII, 22.12-1991) 
CoL 43 CoL 229-30 

Promotion ofHadicrds ID U.P. sm Facility in U.P. 
(Deb. 11, Vol. VII, 14-12-1998) (Deb. 13, Vol. VII. 16-12-1991) 
CoL 371-Tl Col. 319-20 

Proposal for)load Development Projects Storage Capacity of Oil Depots 
inU.P. I (Deb. 17, Vol. VII, 22-12-199') 
(Deb. 1, Vol. VI, 30-11-1998) Col. 68-70 
CoL 212-13 Stud)' Group on Essential Commodities 

Railway Lb\k to Gola widJ Farrukhabad 
via Shahjahanpur 
(Deb. 9, Vol. VI, 10-12·1998) 
CoI.IOl 

Rasldriya Mabile Kolh 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 310-14 

(Deb. 17, Vol. VII. 22-12-199') 
Col. 128-29 

System Financial Assistance from C.R.F. 
(Deb. "II, Vol. VII, 14-12-1998) 
Col. 86-87 

Telegraph Offices in U .P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 87 

IlefiliinJ Plant ill U .P. . 
(Deb. 12, Vol. VII, IS-12-1998) I TelephoncExchanges 
'ColIOS i (Deb. 18, Vol. VII, 23-12-1991) 

I Col 238-39 a.a-.1 Publkity UBitJ in Utw Pradesh I 
(Deb. 11. Vol. VII. 23-12-1998) Telephone Out of Order in U.P. 
CoL 23?·38 , (Deb. 3, Vol. VI, 02-12-1998) 

. Col. IS 
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(Deb. U, Vol. VlI. 23~12~1998) 1 VlCIIlCiesinCGHSDispen.-ies 
CoL 41 I (Deb. 7. Vol. VI, 01-12-1998) 

Tons Lift Imption Project I CoI.I46-S0 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 247 .... 

TV Transmitters in Hilly Areas of Uttar 
Pradesh 
(Deb. 11. Vol. VII, 23-12-1998) 
CoL 186-17 

Uparadltion of Post Offices 
(Deb. II. Vol. VII, 23-12-1998) 
CoI.I02"'()3 

Veterinary Col. 
(Deb. )3, Vol. VII, 16-12-1998) 
CoI.364~S 

Vacancies in Intelli,ence Bureau 
(Deb. 12, Vol. VII, 1S-12-199.) 
Col. 92-93 

Vacancies of Jud," in Hip Courttl 
Supreme CoGrt 
(Deb. 6, Vol. VI, 07-12-)998) 
Col. 240-42 

Vacancy ofKbalasi 
(Deb. 14, Vol. VII, 17-\2-1991) 
CoOL 230 

Vacant Posts in Delhi Police 
Vocational Training Institutes in Uttar I (Deb. 2. Vol. VI. 01-12-1998) 

Pradesh I Col. 476-77 
(Deb. 17, Vol. VII, 22-12-1998) \l P f D' AIRfFM Col. I 48-S2 "acant osts 0 .recton at 

Water Testing Laboratories 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.I68~9 

Station 
(Deb. 8, Vol. VI, 09-12-!991) 
Col. 209-10 

Women Welfare Orienled Schemes in II Vacant Technical Posts . 
Uttar Pradesh (Deb. 13, Vol. VIl, 16·12-1998) 
(Deb. 6, Vol. VI, 07-12-1998) i Col. 393 
Col. 20 I j Vacclae 

Yamuna Barrage i Polio Immunisation Vaccine 
(Deb. lB. Vol. VII, 23-12-1998)', (Deb. 17. Vol. VII, 22-12-1998) 
CoL 41 i Col. S-6 . 

UttiraacbaJ Is' P I' ':'--' . punous 0 10 ".-ute 
Need to Bring Legislation for Creation of I (Deb. 7, Vol. VI. 08- J 2-1993) 

three New States of Chhattil8arh. Col 1S4-S6 
Uttaranchal and Vanancbal (MUR 377) I . 
(Deb. 8, Vol. VI, 09-12-1998) VaccineApplicationProgrIIItIIM 
Col. 348-49 I (Deb. II, Vol vn, 14-12·19911) 

Vaeant POIt(l) ! Col. 200 
Filling up of Vacancies . I Vaccine for AIDS C.uea 

(Deb. 8, Vol. VI. 09.12-1998) (Deb. 7, Vol. VI, 08-12-1991) 
Col. 234-35 Col. 222·32 

Filling up the Vacant Posts in Hospitals I· Vaccine for Leprosy 
(Deb. 7. Vol. .vI, 08-12-1998) (Dcb. 2, Vol. VI, 01-12-1998) 
Col. 611-13 I Col. 61 
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V .... ncb.1 

Need to Bring Legislation for Creation of 
three New States of Chhattisgarh, 
Uttaranchal and Vananchal (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 34849 

Vande M.taram 
Recitation of Saraswati Vandana and 

Vande Mataram 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 29-30 

Vis. 
Liberalisation in Visa to Foreigners 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 117 

Visas to Indians 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. ]22 

Vohra Committee 
Vohra Committee Report 

(Deb. 12, Vol. VII, IS-12-1998) 
Col. ]61~2 

Voter Identity Cants 
Photo Identity Cards 

(Deb. 6, Vol. VI, 07-12"1998) 
Col. 202'()S 

Wakf Boa rd 

Wasteland 

Wasteland Development Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 109-13 

Wasteland Development 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 214-17 

Water Dispute 
Cauvery Water Dispute 

(Deb. 3, Vol. VI, 02-12-1998) 
Col.2S9 

Inter-State River Water Disputes 
(Deb. 8, Vol. V], 09-12-1998) 
Col. 13-17 

Krishna Water Tribunal 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 132-33 

Water Resouree. 

Brahmputra Board 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 77-78 

Conference 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 194 

National Water Management Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 287 

Appointment of Non-Muslim in Wakf New Water Policy 
(Deb. 12, Vol. VII, IS-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
Col. 160 Col. 204-0S 

Chainnan Delhi WAKF Board 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.IS4 

Property ofWAKF 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 170 

Warehouses 

Land for Construction of Warehouses! 
Stake Yards 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 279 

Water Manaaement 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 27S-76 
(Dcb. 18, Vol. VII, 23-12-1998) 
Col. 216-17 

Water Management Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.t02 

WWF Combined Study 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 73 
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W •• rSbed 
Wiler Shed Development 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 64-65 

W .... n 
Financial Aslistance to Weavers 

(Deb. ) I, Vol. VII, 14-12-1991) 
CoI.)3' 

Plipt of Hand loom Weavers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 24344 

Upliftment of Weavers 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 242-43 

Welt Beapl 
AIllllld DD in Welt Bengal 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 137 

Calcutta Metro Railway 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 125-26 

Community Development 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 193-95 

Development Works in W.B. 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 177-7' 

Food Parka 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.114-IIS 

International Airport 
• (Deb. 9, Vol. VI, 10-12-1998) 

Col. 141-42 
Need for exploration of oil blocks at 

Sunderbans and adjoining areas in 
West Bengal (MUR 377) 
(Deb. 18, Vol. VII, 23-) 2-1998) 
Col. 335 

West Bengal (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 460 

Need to introduce a fast passenger train 
between Asansol and Rampurhat via 
Ahdal-Sainthia-Suri in West Be"ngal 
(MUR377) 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 680 

Need to provide financial help for proper 
maintenance of canals/nullahs ia 
Calcutta (MUR 377) 
(Deb. 18, Vol. VII, 23-12-199') 
Col. 332 

Need to take steps to check deforestation 
in Sunderbans area in West Bengal 
(MUR377) 
(Deb. 7, VOl. VI, 08-12-1998) 
Col. 681 

Nigha Aerodrome 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 197 

Non-Functioning of Satellite Telephones 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.2S4-SS 

Opening of New Post Offices and Tele-
Density 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 50-51 

Pitiable Condition of National Highways 
in West Bengal 
(Deb. II, Vol. VII, 14-12-1998) 
CoUll 

Probe into Affairs of Institute of Modem 
Management, Calcu~ 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 227-29 

Restoration of Embankment 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

Need to expedite electrification work of Royal Benpl Tigers in Sunderban 
the railway lines in Jtanaghat-Oede (Deb. 16, Vol. VII, 21-12-1998) 
and Ranllhat-Bongaon sections in Col 129-30 
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Sankosh Wilier Canal 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 76-77 

Killing of Endangered Animals 
(Deb. I, Vol. VI, 30-11-199') 
CoI.201-G3 

Setting up of Shipyard at Haldia by A.D.B. Killing ofWlld Animals 
(Deb. I, Vol. VI, 30-11-1998) (Deb. II, Vol. VII, 14-12-1998) 
CoL 328 Col. 76 

Shi~ing of Office of Raj Mihal Project 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 266-67 

Melli of Wild Animals 
(Deb. 16, Vol. VII, 21-12.,199.) 
CoL 231-32 

Status ofT. V. Relay Centre at 24 Parpnu Poaching ofTigen for Medicines 
(Deb. 18, Vol. VII, 23-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
Col. 44 Col. 26-27 

Waiting List for Telephone Connections 
in West Bengal 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 42-44 

Royal Benpl Tigers in Suncierban 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 129-30 

Silver Jubilee of Tiger Project 
Westen Coalflelds Ltd. (Deb. 16, Vol. VII, 21-12-1991) 
Filling up of Vacancies in WCL CoL 195-96 

(Deb. IS, Vol. VII, 11-12-1998) Smuggling of Skins of Rare Animals 
Col. 322-23 (Deb. 16, Vol. VII. 21-12-1991) 

Westen heltle Naval Symposium 
Observer Status to India 

(Deb. 3, Vol. VI, 02-12.-1998) 
CoL 236 

WlldUre 
Elephant Poaching 

(Deb. I, Vol. VI, 30-11-1991) 
Col. 82-13 

Extinction ofDeers 
(Deb. 11, Vol. VII, 14-12-1991) 
CoI.64-6S 

Illegal Trade'ofWildlife Products 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. I 93-9S 

Increase in Wild Animals 
(Deb. II, Vol. VII, 14-12-1991) 
CoL 102~S 

'lldian Rhino 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 219-90 

Col. 196 
Starvation of Animals in Deer Park 

(Deb. 16, Vol. VII, 21-12-1991) 
Col. 14-21 

TB in Sariska Tiger Reserve 
(Deb. 6, Vol. VI. 07-12-1991) 
CoL 173 

Threat to Swamp Deer 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. lSI 

Tiger Populltion in Orissa 
(Deb. 6, Vol. VI, 07-12-1991) 
CoI.2II-1' 

Wildlife Trade Control Bureau 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 1M 

w.. 
AIDS Aft'ec:ted Women 

(Deb. 7, Vol. VI, 01-12-1991) 
CoL 125-27 
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Allotment of Surplus Land to Women 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 317-11 

Assault on Women 
(Deb. 7, Vol. VI, 08-12-1998) 
Cot. 622-23 

Atrocities on Women 

Harassment to Indian Women 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 166 

HIV Infected Women 
(Deb. 2. Vol. VI, 01-12-1991) 
Col. 24-26 

Hostels for Working Women 
(Deb. 17, Vol. VII, 22-12-1998) (Deb. I, Vol. VI, 30-11-1998) 
Col. 22ft Col. 137-38 

Coaches Raerved for Women 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 100 

Commissioner for Women's Rights 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 39-40 

Crimes apinst Women 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 21-24 

Employment to Widows 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 71-72 

Eradication of Illiteracy amongst Tribal 
Women 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 247-48 

Exploitation of Women Workers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 6-7 

Female Literacy in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 19S-96 

Female Prisoners in Tihar Jail 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 376-77 

Financial Assistance to Women 
(pcb. 12, Vol. VII, 15-12-1998) 
Col. 61 

Flesh Trade 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.2S3-54 

Grants to Voluntary Organisations for 
lh'balWomen 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 37 

Job for Women and Minorities in Rural 
Areas 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 292-312 

National Action Plan for Women 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.316 

Plight of Blind Women 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 277-78 

Raj Rajeshwari and Bbagyashri Schemes 
for Women 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 141-43 

Rape cases againlt Women of Poorer 
Sections 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 62 

Reported Burning of some Tribal Women 
and Children in Pumia District of Bihar 
(CA) 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 297-304 

Scheme to empower the Women in Jammu 
and Kashmir 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 82 

Setting up of Universities for Women 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 52 

Sexual Harassment 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 227 
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Socio-Economic Status of Women 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 3 1-32 

Special Education Pro,ramme for ST 
Women 
(Deb. 7, Vol. VI, 01-12-199') 
Col. 56 

Training and Employment Propamme for 
Women 
(Del1. 1, Vol. VI, 30-11-1991) 
Co\. 62 

Training to Women under NORAD 
(Deb. 6, Vol. VI, 07·12-1991) 
Col.S7 

Utilisation of Funds 
(Deb. 1, Vol. VI, 30-11-199') 
Col. 219 

Welfare Schemes for Women, Children 
and Youth 

Comments of World Bank 
(Deb. II, Vol. VII, 14-12-199') 
QlI.301-09 

Interest on Foreip Debt 
(Deb. 15, Vol. VII, 1.-12-199.) 
Col. 27-21 

LoII'I AIsittInce tom World Bank and 
odIer IRtemltionai Aaencin 
(Deb. 15, Vol. VII, 11-12-1"1) 
Col. 361-74 

LoID to PFe from Foreip IIIItitutionI 
(Deb. II, Vol. VII, 14-12-199,) 
Col. 17-18 

Removal ofMahnlhlra fi'om World Bank 
Loan Lilt 
(Deb. IS, Vol. VIJ, 11-12-199.) 
Col. 191 

U ..... Infi'utructure Projectl 
(Deb. 9, Vol. VI. 10-12-199.) 
Col 116 

(Deb. 6, Vol. 
Col. 302·23 

UtililMion ofloen 
VI, 07-12-1991) (Deb. 6, Vol. VI, 07-12-1991) 

Col2SS-56 
Widow Marria,e W.8. l.port on Environmental 

(Deb. 17, Vol. VII, 22-12-1991) Dearadation 
CoI.l87-8~ (D.b. I, Vol. VI. 30-11-1991) 

Women Labourers Col. 231-32 
(Dcb. 12, Vol. VII, 15-J2-1991) ".8. AuiltlnCe for die Construction of 
Col 278 Scbool8uildi ... 

(D.b. II, Vol. VII, 14-12-199') Women Literacy CoL 6iO 
(Deb. II, Vol. VII, J4-12-199') WBl..oMforHRD 
Col.140 (Deb. 6, Vol. VI, 07-12-1"') 

Women Welfare Oriented Scheme. in CoUiI-62 
Uttar Pradesh 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 201 

World Bank 
Amount Sanctioned by World Bank 

(Deb. 7, Vol. VI, 01-12-1991) 
Col. 240 

Assistance by World Bank 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 347 

World Bank Aided Power Projects under 
N1PC 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 266-67 

'World Bank AsliJtance 
(Deb. 3, Vol. VI, 02-12-199') 
Col. lSI 
(Deb. I, Vol. VI, 09-12-1991) 
CoL 143-46 
(Deb. 13, Vol. VII, 16-12-1991) 
CoL2S1-S3 
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World Bank Assistance for Fisheries 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 247-S0 

World Bank Assistance for Infrastructural 
Projects 
(Deb. 11, Vol. VII, 14-12-1998) 
Col.310 

World Bank Assistance for Major Ports 
(Deb. 6, Vol. VI, 07-12-1998) 
Coll9S 

World Bank Assistance for Power Projects 
to Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 66 

World Bank/ADB Funds to PFC 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 291-92 

World Food Programme 
World Food Programme 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 263-64 

World Health Organisation 

W.H.O. Assistance for Health Services 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.414 

W.H.O. Assistance for Kala-Azar Disease 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 480-81 

World Bank Assistance to APSEB WHO Fellowships· 
(Deb. 1, Vol. VI, 30- 11-1998) (Deb. 12, Vol. VII, 1 S-12-1998) 
Col. 293-94 Col. 254-55 

World Bank Assisted Projects 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.76-n 

World Bank Conference 

World Trade Organisation 

Commercial Transactions 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 264·6S 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 116 Patent Rights from WTO 

(Deb. I S, Vol. VII, 
Col.312 

18-12-1998) 
World Bank Loan to Andhra Pradesh for 

Development 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 246 

World Bank Loan to CIL 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 49-S3 

World Bank Loan to Gujarat 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 79 

World Bank Ties with MEB 
(Deb. I, Vol. VI, 30-11-1998) 
Cot. 210 

World Bank to Study Poverty Alleviation 
Programmes in A.P. 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 399 

Protective Law under WTO 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 356 

YolK Problem 
Y-2K Problem 

(Deb. 18, Vol. VII, 23-12-1998) 
Cot. 22-23 

Yashpal Comntittee 
Yashpal Committee 

(Deb. 16. Vol. VII. 21-12-1998) 
Col. I 14-15 

Yoga 
Scrapping of Yoga Education 

(Deb. 16. Vol. VII, 21-12-1998) 
Col. 70 
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AWaIa.., s.1i 0Iur 
Closure ofHMT Showroom 

(Dcb. I ~. Vol. VII. 18-12-199') 
CoL 101 

eo...,.4daa orOat (,a, 
(Deb. 16. Vol. VII. 21-12-1991) 
Col. 66 

Need to take Steps for Promotion of 
Tourism In Jammu .n~ kuhmir 
(MUa371) 
(Deb. I. Vol. VI. 09-12-1991) 
Col 351-52 

Scheme to empower she Women in Jammu 
and Kashmir 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 12 

VioIeRce • J.iK 
(Dcb. 12, Vol. VII, 15-12-199') 
CoI.7S-76 

MMrta. art ... DeIt 

Contract Labour (regu lation and 
abolition) (Amendment) Bill 
(Amendment of section I, ctc.) by 
SIIri Buu Deb Acharia-Int. 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 361 

Crimes 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 31-42 

Demands of Extra Departmental 
Employees 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 21-23 

Employment to Disabled 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. I'" 

Ealablishment of Colleges 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 55 

Exceaive Uee of Chemical Fertilizers 
(Deb. 3. Vol. VI. 02-12-1998) 

AppoArJbneat In NCUBCCL Col. ~3-t4 
(Deb. II. Vol. VII. 1~-12-1'91) ExpJorationofMethaneGas 
CoI.442~3 (Deb. 2. Vol. VI, 01-12-1998) 

Appolnlmeat lID ForIIIIr .... ~ CoLl99-301 
In ItaUwaya POlin Iuunnce Sector 
(De". 4. Vol. VI. 03-12-199') (Deb. 11. Vol. VII. 14-12-1998) 
CoL 94 Col. 3.3-14 

Availability of Creches 
(Deb. 17. Vol. VII, 22-12-199.) 
Col. 123-26 

BIn on Bandhs 
(Deb. 7, Vol. VI, 0'-12-199') 
Col.S62~3 

B Ibar Reorganisation Bill-Int. 
(Dcb. 18. Vol. VII, 23-12-1998) 
Col. 320 

Closure of Mini Steel Plants 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 15-16 

Committee to Waive off Loans 
(Deb IS, Vol. VII, 18-12-1998) 
Col. 34-35 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 241-49 

Gastlitand Enquiry 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 231-32 

Goitre Cases 
(Deb. 7, Vol. VI, 08-12~1998) 
Co1.167~8 

Hindustan Copper Ltd. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. lSI-52 

IDSMT Scheme 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 219-43 



296 LOK SABHA 

Insurance Scheme for Sick SSls 
(Deb. I S. Vol. VII. 18- 1 2-1998) 
Col. 21-22 

Land Occupied by Shalimar Tar Plant 
(Deb. IS, Vol. VII. 11-12-1998) 
Col. 299-300 

Livestocks 

Revival ofECL 
(Deb. 5, Vol. VI. 04-12-1998) 
Col 27S-'6 

ReVival ofHSCL 
(Deb. 4, Vol. VI. 03-12-1991) 
CoJ.341 

(Deb. 8. Vol. 
Col. 281-86 

I Reviv.1 ofNTC Mills 
VI. 09-12-1998) (Deb. S, Vol. VI, 04-12-1998) 

CoLIS 
Urban Buic Services for the Poor M.A.R.R. System 

(Deb. 3. Vol. 
Col. 73-75 

VI, 02-12-1998) (Deb. 9, Vol. VI, 10-12-1998) 
Col. 246-58 

National Planning 
(Deb. II, Vol. VII, 23 -12-1998) 
Col. 29-30 

New Textile Policy 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 349-51 

Nomination ofDircctors OD Shaw Wallace 
Company Board 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 299-300 

Opening of New Post Offices and Tele-
Density 
(Deb. 3, Vol. VI, 02.12-1998) 
CoI.SO-51 

Posting in BCCL 
(Deb. II, Vol. VII, 14-12-1998) 
CoL 334-36 

Presentation of Petition 
(Deb. 3, Vol. VI, 02-12·1998) 
Col. 286 

Victims ofMansarovar Pilsrims 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 120-21 

Violation of Labour Laws 
(Deb. 12, Vol. VII, IS-12-1998) 
Col 269-70 

Wage Agreement by Indian Airlines 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 171-72 

Adity .... ' Shrt 
Assistance by Pakistan to Terrorists 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 109 

Cancer Patients 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 346-47 

Construction of Over-Bridges in UP 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 122-24 

Production in Bokaro Steel Plant Extinction of Cow Species 
(Deb. 14, Vol. VII, 17-12.1998) I (Deb. 13, Vol. VII, 16-12-1998) 
Col. 59 I Col. 186 

Provident Fund Scheme in Air India Killing of Endangered Animals 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. I, Vol. VI, 30-11-1998) 
Col. 65 Col. 201'()3 

Removal of Workers in BCCL 
(Deb. 5, Vol. VI, 04·12·1998) 
Col. 93-94 

Land Acquisition (Amendment) Bill 
(Substitution of New Section for 
Section. 16, etc.) by Shri Bhagwan 
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Shankar Ra.at~Consid. and I Bomb Blasts in Assam (St.) 
Withdrawal (Deb. 17, Vol. VII; 22-12-1998) 
(Deb. IS, Vol. VII, 18-12·1998) cb1.360-66 
Col. 474-75 

Licences to Sugar Mills durina Ninth Plan 
(Deb. II, Vol. VII, 14·12-1998) 
Col. 241-42 

National Family Welfare,Programme 
(Deb. 2, Vol. VI, 01-12.1998) 
Co1.4SI-52 

Non-Use of Approved Technical 
Tenninology 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 77-78 

Police Wireless <>reanisation 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 221 

Re-opening of Closed Units 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.293~96 

Si~k Units ofIDPL 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.2ll 

The Ban on Cows laughter Bill by Yogi 
Aditya Na~lnt. 
(Deb. IS, Vol. VII, 18-12·1998) 
Col. 466 

White Paper on lSI Activities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 25 

Advani, Shri L.K. 
Approval of Draft Ministers (Allowances, 

Medical Treatment and Other 
Privileges) Amendment Rules (Res.) 
(Deb. 17, Vol. VII, 22-,12-1998) 
Col. 425 

Controversy Over a Religious Shrine Near 
Chikkmagalur (Karnataka)(St.) 
(Deb. 4. Vol. VI. 03-12-1998) 
Col. 439 

Deteriorating condition of Internal 
security in the country especially the 
recent killings in North-East and 
Jammu and Kashmir (CA) 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 348-77 

Explosive Substances (Amendment) 
BitI--Consid. & Passed 
(Deb. 14. Vol. VII,.17-J2-199S) 
Col. 315-17.336-39 

Explosive Substances (Amendment) 
Bm-Int. 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 634 .. 

Incident related to the screening of the 
Film 'Fire'(St.) 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 365 

Madhya Pradesh Re-organisation Bill-Int. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col.414 

Repatriation of Bangladeshi Infiltrators 
(Deb. 12, Vol. VII. 15-12-1998) 
Co1.21-22 

Reported Burning of some Tribal Women 
and Children in Purnia District of Bihar 
(CA) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 297,?03..()4 

Uttar Pradesh Re-organisation Bill-Int. 
Atrocitiera Committed on Minorities in (Deb. 17, Vol. VlI, 22-12-1998) 

VarioosPartsoftheCountry(DUR 193) I Col. 408-09,41 3 
(Deb. 13, Vol. VII, 16-12-1998) II 

Col. 493-513 I Agarwal, Shri Dhitendra 

Bihar Reorganisation BiIllnt. 
(Deb. 18, Vol. VII, 23-1'2!·1998) 
CoU18 

Migration of People 
(Deb. 18. Vol. VII. 23-12-1998) 
Col. 87 
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Pancbayat ~Ieedoftl in Bihar 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 17-88 

Power Generation 
(Deb. 16, Vol. VII, 21;.12-1998) 
Col. 63 

\ 

Settin. up of AIR Stations in Bihar 
(Deb. 13, Vol. VII, 16-"]2-1998) 
CoI.to . 

ApOaetri, SIMi IbJeacira 
Abolitioll of Compound Interest on 

AJriculture Loans 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 37-38 

AJreement between India and America 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 143 

Global Mobile Personal Communication 
by SatelUte 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 92-93 

Helicopter Service 
(Dob. 9, Vol. VI, 10-12-1998) 
Col 79 

Indo-Ruslian 10int Ventures for Oil 
Exploration 
(Deb. 2, Vol. VI. 01-12-1991) 
Col. 415-16 

Investment of Public Sector Undertaking 
in Mining 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 172 

Kanllh Mansarovar Yatra 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 151-152 

Ban on Smokina iA Air India Flights Killing of Endangered Animals 
(Deb. 4. Vol. VI, 03-12-1998) (Deb. I, Vol. VI, 30-11-1998) 
Colt 7 Col. 20 1-03 

Bond. Issued by Local Bodies Liberalisation of Petroleum Industry 
(Dob. 5, Vol. VI, 04-12-1998) (Deb. 12, Vol. VII, 15-12-1998) 
Col 147 COL 23 

Ce. on Diesel' List Released by Germany 
(Dob. 1:, Vol. VII, 14-12-1998) (Deb. IS, Vol. VII, 18-12-1998) 
Col 6 Col. 188-89 

Change in Study Material 
(Deb. 16, Vol. VII, 21-12-1998) 
COL 181 

Development of Mineral Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 160 

Entry of Banks in Insurance Sector 
(Dob. IS, ¥ol. VII~ 18-12-1998) 
Col. 201 

Expolt ladustry Status tQ Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. lSI-59 

Foreign Investment in E"press Highway 
Project 
(Deb. II, Vol. VII, 14-12-1998) 
Col 133 

Loan for Power Station 
(Deb. 16, Vol. VII, 21-12-1998) 
Cal. 238 

Money Extorting Gangs 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 304-05 

Most Favoured Nation Status tQ India 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 184-85 

Need to ensure facilities to the workers 
by Contractors in Bharat Hea,vy 
Electricals Limited at par With 
permanent workers of the company 
(MUR377) • 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 359 
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New Aariculture Policy 
(Deb. I, Vot VI, 09-12-1991) 
Col. 226-27 

Subsidy on Petroleum Products 
(Deb. 12, Vol. VII, '15-12-1998/ 
CoI.26I~ 

Oil Reftneriel Theft of Red Light Controller l 
(Deb. 1~, Vol. VII, 22-12-1998) (Deb. 7, Vol. VI, 08-12-1998f 
CoL 129-31 Col. 587 / 

• PhlU'lll8Ceuti~1 Rcaeuch 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 19-21 

,. 
Waste Land Development Programme 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 109-13 

Prices of Diesel Ahamcd, Sbri E. 
(Deb. 12, Vol. VII, IS-12-1998) 1 S-Point Programme 
Col. 119-20 (Deb. 17~ Vol. VII, 22-12-1998) 

Production of Major Crops Col. 25 
(Deb. 3, Vol. VI, 02-12-1998) Anti-Diunping Duty by EU 
Col. 222-23 (Deb. IS, Vol. VII,. 18-12-1998 ) 

Purchase of Power from Pakistan Col. 28-30 
(Deb. 1, Vol. VI, 30-11-1998) 
CoI.I94-9S 

Remote Controlled Plane 
(Deb. 3, Vol. VI, .02-12-1991) 
Col. 16 

Sale ofBoJUS Railway Tickets 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 272-73 

Scheme for Forest Guards and Employees 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 269 

Scrap Subsidy on Fertilisers 
(Deb. 12, Vol. VII, IS-12-199&) 
Col. 279 

Separate Pauport to Children 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 222 

Seven-Point ProlJ'lll1me for Combating 
Terrorism 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL 202 

Sub-Standard Educational Institutions! 
Business Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
Col.t83 

Bilateral Talks with United States 
(DURI93) 
(Deb. 17, Vol. VII, 22-12-1998) • Col. 4434S 

Committee on Government Assurances--
First Report-Presented 
(Deb. 7, Vol. VJ, 08-12-1998) 
Col. 633 

Committee on Government Assurances--· 
Second and Third Reports-Presented 
,(Deb. 14, Vol. VII, 17-12-1998) 
Col. 239 

Development of Malabar Region 
(Deb. 14, Vol. VII, 17-12-19«:18) 
Col. 129 

Felicitations to DeputY Speaker 
(Deb. 14~Vol. VII, 17-12-1998) 
Col. 256-57 

Houding and Profiteering Prevention Bill 
by Shri E. Ahamed-I nt. 
(Deb. IS, Vol. VII, 18-12-199!H 
Col. 471-72 

Hydrogen Bomb 
(Deb. 18, Vol. VII, 23··12-19';" 
Col. 17-18 
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lndilJ' Citizens Abroad (Voting Right at 
Elections) Bill by Shri E. Ahamed-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
<;41.471 

Relation with Central Asian Republics 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 198 

Release ofFishennen 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 215-16 

R.ise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 454-57 

T..- Fixed for Tax Collections 
(Deb. IS,Vol. VII, 18-12-1998) 
Col. 345-47 

Unorpnised Labour Welfare Fund Bill by 
Shri E.Ah~Jnt. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 471 

Aba...., Sbrl Moinu. H .... n 

Acquisition of Plots by DDA 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 60 

Anti-Poverty Schemes . 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 147-S0 

Area of Border with Bangladesh 
(Deb. 2', Vol. VI, 01-12-1998) 
CoL 408-09 

Child Prostitution 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 551 

Closure of Coal Mines 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 40-42 

Demand and Availability of Essentinl 
Items . 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 103 

Dengue Epidemic 
(Deb. 12, Vol. VII, I S-12-1998) 
CoI.2IS-16 . 

District Primary Education Programme 
(Deb. II, Vol. VII, 14-12-1998) 
Co1.129~32 

Employme!'t Exchanges for Handicapped 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 48-S4 

Export of Ships 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 131 

Export Target 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 291 

Flooe! Control 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 13S-36 

Gap between Installed Capacity.and 
Production of Power 
(Dei. I, Vol. VI, 30-11-1991) 
COI.S6-60 

Gold Deposits 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. tl8 

Implementation of Labour Ministry's 
Notification by IOC 
(Deb. 17, Vol. VII, 22-12-1998) 
Col :;2-53 

Import of Onion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 276-78 

ISP Licences 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 120-22 

Non-Formal Education Centres 
(Deb. t, Vol. VI, 30-11-1998) 
Col. 187-91 

Problem ofeotton Growers 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 394-95 
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Rerease 0(50% Central Share for SC/ST 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 167 

Scavengers in the States 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 384-85 

.Scrapping of Lecture 
(Deb. 16, Vol. VII, 21-]2-]998) 
Col. 181-82 

Setting up ofN.S.C. 
(Deb. 14, Vol. VII. 17-12-1998) 
Co1.165~ 

Speedy Disposal of Litigation 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 56 

Urban Housing and Employment in the 
Country 

Approval to. Technical/Engineering 
Institutes 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 184·86 

Ban by USA on Indian Companies 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 28S-93 

Bilateral NegoJiation on Automobile 
Policy 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 378-79 

Builders Conference 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 149-53 

Bunglings in Prasar Bharati Board 
(Deb. 13, Vol. VII, ]6-12-1991) 
CoL 27S-77 

(Deb. 4, Vol. VI, 03-12-1998) Child Marriage 
Col. 388 

Ahlre, Shrl D.S. 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 227 

Acc;ident of Patna-Gaya Passenger and I Computerisation in Employment 
Rajdhani Express I Exchanges 
(Deb. 14, Vol. VII, 17-12-1998) I (Deb. 2, Vol. VI, 01-12-1998) 
Col. 207-08 Col. 429 

Additional Funds to Steel Companies 
(Deb. 4; Vol. VI, 03-12-1998) 
CoL 141-42 

Agreement with Belgium 
(Deb. 18, Vol. VII •. 23-12-1998) 
Col. 20 I -02 . 

Allocation of Essential Commodities 
(Deb. 12, Vol. VII, ]5-]2-1998) 
Col. 26-38 

Allocation of Funds to Voluntary 
Agencies ,1-
(Deb. I, Vol. VI, 30-11-1998) 
Col. 95-132 

Allotment of Naptha 
(Deb. 7, Vol. VI, 08-]2-1998) 
Col. 502-03 

Annual Plan Outlay for Maharashtra 
(Deb. 8, Vo,," VI, 09-12-1998) 
Col. 241 • 

Construction of Inter-State Rl)ads/ 
Bridges 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 176-77 

Crash of Army Helicopter near Simla 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 363 

Crash ofIAF Plane near Calcutta 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 258-59 

Decline in Growth Rate 
(Deb. I I, Vol. fIl, 14-12-1998) 
CoI.45-47 

Demand for Natural Gas 
(Deb. 12, Vol. VII, 15-12-1-991) 
Col. 1 I3-1S 

Devaluation of Rouble 
(Deb. S, VoL VI, 04-12-1998) 
CoI.97~8 
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Development Corporation of Backward 
Classes 
(Deb, 17, Vol. VII. 22-12-1998) 
Col,198 

Drinking Water Supply in Maharuhtra 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 4-17 

Dumping of Steel 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 276-n 

Dunlop India Ltd. 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 242 

EConomic Crisis in Maharasbtra 
(Deb. S, Vol. VI. 04-12-1998) 
Co1.l68-69 

Fall in Production orCoUon 
'(Deb. 8, Vol. VI, 09-12-1998) 
Col.113 

Foreign Investment in Power Sector 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 43-49 

Foreign Tour 
(Deb. 3, Vol. VI, ,02-12-1998) 
Col. 247-48 

GrowthRatc 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 23 1-32 

Import of Edible Oil 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 51-52 

Import of Onion 
(Deb. 11, Vol. VII, 14-12-1998) 
Co1.276-78 ' 

Import of Wheat by Millen 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 429-31 

Increase in Activities ofiSI and Foreian 
Jntclligence Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
COI.201-OS 

Indian Delelation to lanel 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL267.a 

Indllll8 in Greece 
(Deb. 11, Vol. VII, 23-12-1998) 
CoI.23~ 

Industrial Sicknen 
(Deb. S, Vol. VI, 04 .. 12-1998) 
Col. 2 ... 1 

Internet Facility in Schools 
(Deb. 11, Vol. VIl. 14-12-1998) 
Col. 153 

Licence ofRevolven 
(Deb. 12, Vol. VII, 1$-12-1998) 
CoL 239 

Lou of Lives of Fithennen 
(Deb. 3, Vol. VI, 02-12-1998) 
COl.12S 

LPG BoUlina Plants 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL260W6 

Mabarashtra Infrastructure Finance 
Corporation 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 233 

Misuse of Funds Under lRY 
(Deb. 9, Vol. VI. 10-12-1991) 
Col. 28-30 

Modem Forest Fire Controlllni System 
(Deb. 6, Vol. VI. 07-12-1998) 
Col; 180-81 

MPLADS 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 196-200 

. National Environment Awarene •• 
CIInpIip 
(Deb. ~. Vol. VI, 07-12-1991) 
Col. 1,.,...7 

New Telephone ExcbanJ .. 
(Deb. I, Vol. VI, 09-12-1991) 
CoL 147-62 
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Non-Ban.king Financial Company Regional pftice of Oriedtal In •• ance 
(Deb. IS, Vol. VII, 18-12-1998) Corporation 
Col. 253 (Deb. IS, Vol. VII, 18-12-1998) 

Oil Refmeries Col. 24345 
(Deb. 17, Vol. VII, 22-12-1998) RelcaseofFishermen 
CoL129-31 (Deb. 18, Vol. VII, 23-12-1998) 

Pak attempt to Capture Indian Army POlt 
in Siachin 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 197-98 

Passport Applications 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 263-70 

Pending Industrial Licence 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 2.1-90 

Primary Health Centres 
(Dob. 2, Vol. VI, 01-12-1991) 
CoL 76-300 

Private Airlm.,s 
(Dob. 9, Vol. VI, 10-12-1998) 
Col. 198-204 

Private participation in Power Generation 
(Dob. 6, Vol. VI, 07-12-1991) 
Col. 218-19 

Production o!Plutonium 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 192 

Provision for Divider on NH-3 and NH-6 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 24647 

Public Participation in KVslNV. 
(Dob. 6, V91. VI, 07-12-1998) 
Col. 93-131 

Raids on FCI Godowns 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 246 . 

Regional and Development Plan of 
Maharashtra under CZMP 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 143 

CoJ.21~-16 

Report of Expert Group on Licenu for 
Structure 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 323-24 

R.esearch and Development in Road 
Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 23-29 

Revival of Sick Mills 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. SO 

Setting up of N.S.C. 
(Deb. 14, Vol. VII, 17-12-.1998) 
Col. 165-66 

Sharp Decline in Traffic at ~or Ports 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 86 

~hortaae of Cold Stor .. e for Onion 
'(Deb. 7, Vol. VI, 01-12-1991) 

Col. 491-96 
Smuggling ofGoldlOoodl 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 302-04 

Srinagar Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 166 . 

Starvation of Animals in Deer I'ark 
(Deb. 16, Vol. VIl t 21-12-1998) 
Col. 14-21 

Strike by Resident Doctors 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 254 

Striking PoweroflAF 
(Deb. 9, Vol. VI, '10"-12-199.) 
CoI.ISS-56 
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Telephone' Exchanges 
(Deb. 18. Vol. Vll. 23-12-1998) 
C01.3S-36 

Trade with Foreign Countries 
(Deb. II. Vol. VI1. 14-12-1998) 
Col. 384-91 

Train Accidents 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 353-S4 

Upliftment of Weaker Sections in 
Maharashtra 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 60-62 

Utilisation ofDenudedJDegraded Forests 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 173-75 . 

Victims ofMansarovar Pilgrims 
(Deb. 13, V~l. VII, 16-12-1998) 
Col. 120-21 

Visit to Rome 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 174-76· 

Visits of Officers Abroad 
(Deb. 6, Vol. VI, 01-12-1998) 
Col. 139 • .. 

Waitina List for Telephone COM'ection 
in MahlU'ashtra. 
(Deb. 13, Vol~lI, 16-12-1998) 
Col. 134-42 

Abmad. Dr. Shakeel 
Ban on Foreigners 

(Deb. 17. Vol. VII. 22-12-1998) 
QlI.I08-09 

Exotic Weed Seeds 
(Deb. 1, Vol. VI, 08-12-1998) 
Col. 626-27 

Export-Import Bank of India (Amendment) 
Bill-Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 360-61 

Fraud in Doordarshan Mumbai 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 110-11 

Land Acquisition (Amendment) Bill by 
Shri BhagwanShankar~. 
(Deb. S, Vol. VI, 04-12-1991) 
eol.404 

Need to provi~e Central Assistance for 
Modernisation of Sugar Mills in North 
Bihar (MUR 377) 
(Deb; I, Vol. VI, 09-12-1998) 
Col.3S2 

Need to provide reservation facilities to 
the members of Muslim Community 
doing similar vocation as being done 
by SCs and STs in Hindu community 
(MUR377)' 
(Deb. 13, Vol. VII, 16-12-1991) 
CoI.4S9-60 

New Tourism Policy to attract more 
Foreianers 
(Deb. S, Vol. VI, 04.12-1998) 
CoI.261~2 

Rise in incidents of Crimes 
(Deb. 7, Vol. VI, 01-12-199i) 
CoI.SJ0-46 

Death oflTBP. Jawans 
(Deb. 7, Vol. VI, 0.-12-1998) Ahmad,ShriAkblr 
Col. 192-93 

Disapproval of Oil fields (Regulation and 
Development) Amendment Ordinance 
And Oil fields (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 33l-J4 

F oreipl ToUr by Director, STC 
(Deb. 15, Vol. VII, 11-12-1998) 
CoI.3~· 

AjlYI Kamlr, Shrl S. 
Computeriution 

(Deb. 4, Vol. VI, 03-12-1998) 
CoI.J97-98 
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Construction of UnderlOver Bridges in 
Kerala 
(Deb . .14, Vol. Vll, 17-12-1998) 
Col. 75 

Development ofPanchakarma Institute of 
Ayurvedic Medicine in Kerala . 
(Deb. 17, Vol. VII, 22-12-199S) 
Col. 18-89 

Kayamkulam Thermal Power Plant in 
Kerala 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 62 

Natural Calamities 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 220-25 

Need for early completion of electrifICation 
work of tile Shoranur-Kochi Railway 
line in Kerala (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 390 

Need to initiate appropriate measures to 
implement theAvari Committee Report 
and increase the quantum of loan 
facilities to Kerala (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 386-87 

Project for Horticulture 
(Deb. I, Vol. VI, 09-12-1998) 
CoI.60 . 

Ajmeera, Shri Chandu .... 1 
Excess Staff in Air India and Indian 

Airlines 
(Deb. 9, Vol. VI, )0-)2-)998) 
Co1.201~ 

Housing and Commercial Development 
alongwith Highway 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 167 

Import ofTextile Products 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 196 

Losses Incurred by Air India 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 270-72 

Wreckage of Ships in Coastal Waters 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.n 

Ambedkar, Shrl Prakash Vishwant 
Completion of Gauge Conversion 

(Deb. 14, Vol. VII, 17-12-199S) 
Col. 219-20 

Consultants Appointed by Election 
Commission 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.8S 

Dealerships for Petroleum Products 
(Deb. 12, Vol. VII, 1 '-12-1998) 
Col. ISS-59 

District Primary Education Programme 
(Deb. II, Vol. VII, 14~12-1991) 
Col. 129-32 

Expenditure Incurred on Maintenance of 
MPFlats 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 168 

Express Highways 
(Deb. 16. Vol. VII •. 21-12-199S) 
Col. )21 

ExtremistAttacks on People in Tripura 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 13-14 

National Open School 
(Deb. 16. Vol. VII, 21-12-1998) 
C01.20S"()7 

Pay Scale ofNTe 
(Deb. )5, Vol. VII, 18-12-1998) 
Col. 198-99 

People Living Below Poverty Line 
(Deb. 14, Vol. VII. 17-12-199S) 
Col. 31-33 

Pollution by Two and Three Wheelers 
(Dob. II, Vol. VII, 14-12-1998) 
Col. 323 

Telephone Adalats 
(Deb. 13. Vol. VII, 16-12-1991) 
Col. 176 



306 LOK SABHA 

Wailins Lilt for Telephone Connection 
in Maharuhtra 
(Deb. 13, Vol. VII, 16-12-199') 
Col 13442 

Anwar, Slari .... rtq 
Adulterated Salt 

(Deb. II. Vol. VII, 14-12-1998) 
CoL 322 

FIoatin& of Anti-Indian Mapzlne in J4K 
(Dob. 7, Vol. VI, 0'-12-1991) 
CoLG-IO 

Funds for.Production of Filma 
(Deb. I, Vol. VI, 09-12-199') 
Col. 120-21 

Immigration Racket 
(Deb. II, Vol. VII, 23-12-1991) 

Aircraft Securiay Col J 91 
(Deb. 14, Vol. VII, 17-12-199.) Import of Onion 
CoLl96 • (Dob. II, Vol. VII, 14-12-19") 

Anti-Subsidy and Anti-Dumpin, Cell 
(Deb. $, Vol. VI, 04-12-1998) 
Col. 309 

Army Unhappy with Bureaucrats 
(Dob. 4, Vol. VI, 03-12-1998) 
Col. 197-91 

Assistance by Fls 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 270-71 

Atrocities on Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 190-91 

Ban on Tree Fellina 
(Deb. 16, Vol. VII, 21-12-1998) 
ORI~ . 

Bun,linp in Pruar Bhlrati Board 
(Deb. 13, Vol. VII. 16-12-199') 
Col 27,.n 

Col. 276-71 

India '. Demand for GeItina 1'errorim tom 
Pakistan 
(Deb. 12. Vol. VII, 1$-12-1991) 
Col 13 

Induction of Armymon in Subverlive 
Activities by I.S.I. 
(Deb. 9, Vol. VI, 10-12-1991) 
CoI.n8-39 

Inter State Council 
(Deb. 12, Vol. VII, 1$-12-1991) 
Col. 242 

Intcmational Coffee Orpnw.lon 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 245 

Invelti,ltion 1,linlt Top Defence 
Personnel 
(Deb. 4, Vol. VI, 03-12-199.) 
CoL 139-40 

Closin& of Bookin, Officel of Indian 
Airlines Involvement of Police in Crimes 
(Deb. 9. Vol. VI, 10-12-1998) (Deb., 7. Vot VI, 01-12-199.8) 
Col. 193-95 Col. 529 

Creation of Separate Departmentl 
Miniltry for Mpta 
(Deb. 12, Vol. VII, 15-12-1 991) 
Col 91-92 

Crimea ApinIt Women 
(Deb. 2, Vol. VI, 01-il-1991) 
CoL 21-24 

Dc-rocopitlon of Parties 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 272-73 

lSI Actlvitica 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 201 

Liftins of Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 31 . 

Losses incurred by Indian Airlines and 
Air India 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 259-60 
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Military Hardware. to Burma 
(Deb. 4, Vol. VI. 03-12-1998) 
0>1. 274-7S 

National Human Riahtl Commission 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. lSI 

Non-Delivery ofEquipmenfl to Scientific 
Academies/Centre. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 245 

Non-Resident Indian Forum 
(Deb. II, Vol. VII, 14-12-1998) 
Col 24445 

NRI Depo.its 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 361 

Official SecretAct, 1923 
(Deb. 12, Vol. VII. 15-12-1998) 
CoI.m-n 

Operational activities ofONOC 
(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.91-92 

Payment of Service CharlCl by "PC 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 281 

Photo Identity Card. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 146 

Power Projects by Foreian Companies 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 208-09 

Sophisticated Weapons to Pakistan by 
North Korca 
(Deb. I. Vol. VI. 09-12-1998) 
CoL 82-83 

Striking Power ofIAF 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. ISS-5(; 

Train Accidents 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 123-26 

Vocational Education 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 163 

Voluntary Retirement Scheme 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.212-13 

Arpl, Shri Albok 
Need to construction of a bridge on River 

Chambal at Udaighat in Morena 
passing through Uttar Pradesh and 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 27. 

Aru .. ul ..... Sbrl S. 
Closure of Sale Centre at Pondicherry 

(Deb. 14, Vol. VII, 17-12-1998) 
CoL 1S3 

Fundi to Shri Bharathi Mills 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.41S 

Mismanagement in Mahe, Pondicherry 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 238 Rc .... ding Action Plan tor Orphans 

(Deb. 2, Vol. VI, 01-12-1998) 
CoL 411 Survival of A.F. T. Mills, Pondicherry 

Revival of Defence Intellipnc:e A.ency 
(Deb. ~. Vol. VI. 10-12-199.) 
Col. 139 

Security in AndImIn and Nicobar III'" 
(Deb. 12. Vol. VII, 15-12-1991) 
CoL 99 

Seizure of Weapon I In JAK 
(Deb. 17, Vol. VII. 22-12-1998) 
CoL 106 

(Deb. H, Vol. VII. 18-12-1998) 
Col. 12 . 

Use or Atrodrome II Pondicherry 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 66 

Athawale. Sbri Ramd •• 
Aircraft Security 

(Deb. 14, Vol. VII, 17-12-1998) 
CoL 196 
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Cashewnut Board in Maharashtra 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 203..()4 

Demands for Supplementary Grants-
(General) 1998-1999 
(Deb. J 6, Vol. VII, 2 J - J 2-1998) 
CoJ.363 

Export-Import Bank oflndia (Amendment) 
Bill-Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.362~3 

Hiah Denomination Bank Notes 
(Demonetisation) Amendment BiII-
Consid. and Pass 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 370-71 

IFS Officers 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 119 

Mineral Reserve 
(Deb. 14, Vol. VII, 17-12-1998) 

. Col. S2-SS 
Need to change the date of 6th December 

being observed as" Polio Eradication 
Day" with a view to observe 42nd 
Annual death ceremony of Dr. Baba 
Saheb BhimraoAmbedkar (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 431 

Out of Court Settlement in Urea Supply 
(Deb. 17, Vol. VII, 22-12-1991) 
(."p!. 323-24 

Power Stations in Maharashtra 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 96-9. 

STD Facility in Maharashtra 
(Deb. 13, Vol. Vir, 16-12-1998) 
Coi.198-99 

Awade, Sbri Kallappl 
Doordarshan Coverqe in MaharNhtra 

(Deb. 8, Vol. VI. 09-12-1991) 
Col 201 

NCDC 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 1.53-60 

Telecom Facilities in Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 91-9.5 

Textiles Export Quota 
(Deb. 11, Vol. VII, 14-12-1998) 
CoJ.3J4 

Blllu, Shri T.R. 
AIR Relay Station at Koppal and Salem 

in Kamataka and Tamil Nadu 
(Deb. 8, Vol. VI, 09-12- 1 998) 
Col. 249 

Atrocities Committed on Minorities in 
various parts of the Country(DUR J 93) 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 383 

Ban on Molasses 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 572 

Clearance of Land to Salt Commissioner 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 373 

Consideration of the Report of Erstwhile 
Commissioner for Scheduled Casta 
and Scheduled Tribes 
(Dcb. 9, Vol. VI, 10-12-1998) 
Co1.312-14 . 

Demands for Supplementary Grants-
(General) 1998-1999 
(Deb. 16, Vol. VII, 21.-12-1998) 
Col. 351-53 

Disapproval of Oil fields (Regulation and 
Development) Amendment Ordinance 
and Oilfields. (itegulation and 
Development) Amendment BiII-
Consid. and Pus 
(Deb. 3, Vol. VI, 02-12-1998) 
CoJ.32B-31 

Draft Legialation on Socurity of Airports 
(Deb. 4, Vol. VI, 03-12-1~91) 
Col. 26 
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Extension ofOperatiohaJ Jurisdiction of 
MTNL 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 94 

Flood Control 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. II 

Gauge Conversion 
(Deb. 14, Vol. VII, 1,7-12-1998) 
Co1.39-4J 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment BilJ-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.~ 

Hydro Carbon Deposits 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 166-67 

Indian Drugs and Pharmaceutical Ltd. 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 297 

Inter-State River Water Disputes 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. IS 

Involvement oflntemational Criminals in 
Crimes at Mumbai 
(Deb. 2, Vol. VI,. 01-12-1998) 
Col. 391-92 . 

Job Oriented Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 9 

Linking ofMahabalipuram with Chennai 
(Deb. 4, Vol. VI, 03- 12-1998) 
Col. 162 

Merger of Nationalised Danks 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 80-81 

Metropolitan Cities Telephones Under 
MTNL 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 146-47 

Modernisation ofIntegraJ Coach FactoI}' 
at Chennai 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 129-30 

National Maritime Policy 
(Deb. 4, Vol. VI, 03- 12- 1 998) 
Col. 347 

Plan for Second Terminal at Tambaram 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 245 

Port Operation Facilities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 5-6 

Production of Cloth 
(Deb. IS, Vol. VII, 18-12-1~98) 
Col. 46-47 

Proposal for Cross Country Highway 
Project 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 261-62 

Proposal for Overbridge at Tindivanam 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 173 

Repair of Bombay High Wells 
(Deb. 17, Vol. VII, 22-12-1998) 

LNG Projects Col. 183-86 . 
(Deb. 2, Vol. VI, 01-12-1998) Revival of Sick Textile Mills 
Col. 485-86 (Deb. IS, Vol. VII, 18-12-1998) 

Losses Incurred by Air India Col. 10 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 270-72 

LPG Connecti(lns 
(Oeh. 7, Vol. VI, 08-12-1998) 
Col 503-04 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 412-13 
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Rise in prices of Essential Conunodities 
ODtnRJ93) . 
(Deb. 4, Vol. VI, 03-12-199') 
CoL 5ll-l2 

Salem Steel Rolling Mills 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 206 

Scheme for Food 'PracelSinllndustries 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 140-141 

Status to IPP Power Stations 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 4849 

Stu~y Group on Essential Commodities 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 128-29 

TIU11i1 Nadu's Quota in PM Forces 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 284 

Textile Debt Rec;overy Fund 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 349-S0 

Tulbul Naviptio~ Project 
(Deb. 3: Vol. V\t 02-12-1991) 
Col. 239 

Upgradation of Golden Rock Railway 
Workshop 
(Deb. 9, Vol. VI~ 10-12-1998) 
Col. 187 

Use of Jute Bags by Cement 
Manufacturers 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 275 

Violation of Labour Laws 
(Deb. 12. Vol. VII, 15-12-1998) 
Co1.269·7i 

'Baebda', Sht'i nadd Singh Rawat 
Backward ArCOlS Development Board Bill • 

by Shri Bachi Singh RaWlt Bachda-Inl 
(Deb. S, Vol. VI, 04-12-199.) 
Col. 361.Q 

COIIICU for Bnvlronment Protection Bill by 
Sbrf,Bldli Sinah RaWllt Bachda-Int. 
(Deb: '. Vol. VI. 04-.12-1998) 
CoL 366 

Dhauliaanp Hydel Power Project 
(Deb. 16, Vol. VII, 21-12-199') 
CoL 72 

EdUCIdon Bank ottndia Bill by Slui Bachi 
Sinp Rawat Bachda-Int. 
(D~b. S, Vol. VI, 04-12-1998) 
cd1.366-67 . 

Panchc!ihwar }lydro Electric Power 
Project 
(Deb. 16, Vol. VII, 21-12-1998) 
COl 171 , 

Resistration of Marriases Bill by Shri 
Bachi Sinlh Rawat Bachda-Int. 
(Deb. 5, Vol. VI, 04·12-1991) 
Col. 366 

Revamped Public Distribution System 
(Deb. 17. Vol. VII, 22-12·.1991) 
CoI,97 .. 100 

Solar Enel'lY in Hilly Areas 
(Deb. 11. Vol. VII, 23·12-1998) 
Col. 71-73 

TV Transmitten in Hilly Areas of Uttar 
P .... eth 
(Deb. 18, Vol. VII, 23·12-1998) 
Col. 186-17 

Baladl, Shrt a.mclaaadn 
Harmful Substances in Dairy and 

Agricultural Products 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 459 

Telegraph Offices Linked with FTC 
System 
(Deb. 3, Vol. VI, 02-12-1998) 
CoJ.114 

Bal,.,..8, Shrt Dowarka Panbad 
Bisalpur Dam 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 127·28 
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Linki .. ofTonk with Railway Network 
(Deb. 9, Vol. VI, 10-12-1991) 
Col 142 ... 3 

"II, Dr. All. 
Amendment in Patent Act 

(Deb. 15, Vol. VII, 18-12-1991) 
CoL 235 

A •• ilt,nce to Hlndloom S'ector fot 
Quality Detlan 
(Deb . .s, Vol. VI, 04-12-199') 
Col 216-17 

Avail.Uity ofCreehes 
(Deb. 17, Vol. VII, 22-12-1991) 
Col 123-26 

Ban on Bandhl 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 562-63 

Charles &pinst Manl,inl Director of 
Hotel Corporation oflndll 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 59 

Eco-Friendly Fertilizers and Pesticides 
(Deb. II, Vol. VII, 23-12-1998) 
Col 123-24 

Ele,ctrificltioD of Rana,hat-Gede and 
Ranagbat-BoDpon Railway Tracks 
(Deb. 9, Vol. VI, 10-12-r998) 
Col 99-100 

Essential Commodities under O.UL. 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 96 

Export Growth 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 48 

FDt in Insurance Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 383-84 

Gauge Conversion of Santipur-
Nabadwipghat Rail Line 
(Deb. 14, Vol. VII. 17-12-1998) 
CoI.93-M 

HIV Infected Women 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 24-26 

Kulpi Port Project 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 17. 

Minimum Waaes Act 
(D.b. 7, Vol. VI, 08-12-1998) 
cOl. 234-35 

New Textile Policy 
.(Deb. 11, Vol. VII, 14-12-1998) 
Col 349-51 

Nomination of Directors on Shaw Wallace 
Company Board 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 299-300 

Non-implemelltation ofJtural Programmes 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 140 

NRI Deposits 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.361 

Passenger Train to Bangladesh 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 161 

PerlbnnenceofNa~ 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 320-21 

Port Operation Facilities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 1-8 

Projects oflndian Oil Corporarion 
(Deb. 2, Vol. VI, 0 1-12-1 ~98) 
Col. 416 

Revitalisation ofPSUs 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 320 

Tax Exemption for Research and 
Development 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 1'15-76 
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UNDP Report on HRD I Disinvestment Commission 
(Deb. 6, Vol. VI, 07-12-1998) (Deb. II, Vol. VIl, 14-12-1998) 
Col. 12 Col.30 1-02 

Victims ofMansarovar Pilgrims I Disinvestment in FACT 
(Deb. 13, Vol. Vll, 16-12-1998) (Deb. 2. Vol. VI. 01-12-1998) 
Col. 120-21 Co1.369-70 

Banatwilla, Sbri G M. Draft Legislation on Security of Airports 
15-PointProgramme (Deb. 4, Vol. VI. 03-12-1998) 

(Deb. 7. Vol. VI. 08-12-1998) Col. 25 
Col. 504-14 I Drop out Rate amona the SC/ST Students 

Airport at Ajmer (Deb. 2. Vol. VI. 01-12-1998) 
(Deb. 4, Vol. VI, 03-12-1998) Col. 407-08 
Col. 117 

Assistance sought by Kerala 
(Deb. S, Vol. VI, 04- 12- I 998) 
Col. 234-46 

Eradication of Unemployment Bill by 
Shri G.M. Banatwalla-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col.361 

Atrocities Committed on Minorities in Expansion of Ship Repair Facilities at 
various parts of the Country(DUR 193) eochin Shipyard 
(Deb. 12, Vol. VII. 15-12-1998) (Deb. I. Vol. VI. 30-11-1998) 
Col. 401 Col. 145-46 

Atrocities on Minorities Export of Ships 
(Deb. 7, Vol. VI, 08-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
Col. 190-9 J Col. 131 

Coastal Erosion Fishing Harbour 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 8, Vol. VI. 09-12-1998) 
Col. 280 Col. 57 

Constitution (Amendment) B iI/Fund for Ship Building and Repair 
(Amendment of article 15. etc.) by (Deb. 3, Vol. VI, 02-12-1998) 
Shri G. M. Banatwalla--Consid. and Col. 237-238 
Withdrawn 
(Deb. 5, Vol. VI, 04-12-1998) GranttoCoirlndustryWorkersofKerala 
Col.372 (Deb. 15, Vol. VII, 18-12-1998) 

Col. 293-95 
Conversion of Major Ports into Corporate: . 

Entities High Denomination Bank Notes 
(Deb. 11, Vol. VII, 14-12-1998) (Demonetisation) Amendment BiII-· 
Col. 203-04 Consid. and Pass 

Cieation of SC's/STs Development (Deb. 8, Vol. VI, 09-12-1998) 
Corporation Col. 368-70 
(Deb. 2, Vol. VI, 01-12-1998) Jmpunity/ProtectionEnjoyedbyMP 
Col. 47-48 (Deb. 11, Vol. VII, 14-12-1998) 

Demands for Supplementary Grants- C<>1. 394 
(General) 1998-1999 Indo-Bangia Talks 
(Deb. 16, Vol. VII, 21-12-1998) I· (Deb. Ig, Vol. VII, 23-12-1998) 
Co1.345-47 Col. 16-17 
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Investment of Funds 
(Deb. 17, Vol. VII, 22-12-) 998) 
Col. 23-25 

Jamia Millia Islamia (Amendment) Bill 
(Amendment of the Long Title etc.) by 
Shri G.M. Banatwalla--Int. 
(Deb. 5,. Vol. VI, 04-12-1998) 
CoI.3~1 

Konkan Rail Service 
(Deb. 4, Vol. VI. 03-12-1991) 
CoU9-60 

Leaders and Chief Whips ofRecopiHd 
Partie. and Oroup. in Parliament 
(F.:ilitios) Bill, 1991--Con1id.1nd Pa 
(Deb. 15, Vol. VII. 11-12-1991) 
Col. 456 

Muslim Families in Delhi 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 90-91 

National Commission for Minorities 
(Deb. 12, Vol. VII, 15-'l2-1991) 
Col. 108.09 

Obsolete Equipment at Major Ports 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 14445 

Patent for Coir-Ieo-textiles 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 75-76 

Pilferage of Postal Articles 
(Deb. 13, Vol. VII~ 16-12-1998) 
Col. 390-91 . 

Plan Outlay for Major Ports 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 210-11 

Sea Erosion in Kerala 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 186-17 

Shortqe and Daml8e to Onions 
(Deb. 12, Vol. VII, 15-12-1991) 
Co1.2S,...8 

State Hwnan RiaJ1ts Commission 
(Deb. 17, Vol. VII, 22-12·1998) 
Col. 229-30 

Submission and Demand of INS 
(Deb. 13, Vol. VII, 16-12-1998) 
Coi.247 

TV Transmitters in Kerala 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 70-71 

Vacancies of Judges in High Courtsl 
Supreme Court 
(Deb. 6, Vol. VI, 07·12-1998) 
CoI.24()..42 

Vocational Courses 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 617-JI 

aaadyopldhyay, SllI't SucUp . 
Development ofTourism in North-Elstem 

Area 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 13-14 

Need to tike steps to loin the 
unemploYl1lent problem in the country 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 212 

Port Operation Facilities 
(Deb. 6, Vol. VI, 07-)2-1998) 
Col.S 

Rise in prices of Essential 
Commodities(DUR 193) 
(Deb. 4, Vol. VI. 03-12-) 998) 
Col. 476-79 

White Paper on lSI Activities 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 23 

a.aerjee. Kumari Mamata 
Consideration of the Report of Erstwhile 

Commissioner for Scheduled Castes 
and Scheduled Tribes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 325·30 

Demands for Supplementary Grants-
(General) 1998-1999 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 324-29 
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Expenditure on R&D 
(Deb. 6, Vol. VI, 07- 1 2-1998) 
Col. 16-17 

High Denomination Bank Notes 
(Demonetisation) Amendrmnt BiIl-
Consid. and Pass 
(Deb. S, Yol. VI, 09-12-1998) 
CoL 365-67 

Standing Committee on Railways-
Action Taken Statement-Laid 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 32S-27 

Uttar Pradtsh Reorganisation Bill-Int. 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL409-11 

BapinJu, Sbrt K. 
High Court IUld Supreme Court Judge~ 

Salaries and Conditions of Service 
t.lmendment) Bill, 1998-<onsid. and 
PUI 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 296-98 

Barn ..... Sardar SurJlt SllIIb 
Rise in prices ofEssentiaJ Commodities 

(DUR193) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.701-18 

Barq, Dr. Sbaftqur RablDa. 
Atrocities CoMmitted on Minorities in 

~oU\J\.n. of the Country (OUR 193) 
(r;>eb. 9, Vol. VI, 10-12-1998) 
Co1.3S9-62 

Standing Committee on Urban and Rural 
Development-Eleventh Report-
Ptesented 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 286 

Basla, Sbri Joaeblm 
Atrocities Committed on Minorities In 

various parts of the Country(DUR 193) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 419 

Import of Rough Ophthalmic BJanb 
(Deb. 1 S, Yol. VII, 18-12-1998) 
Col. 299 

Jhuggis in Shahjee Sarai 
(Deb. 16, Vol. VII, 21 -1 2- 1998) 
eol.124 

Programmes AlJotted to Producers 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 53-70 

Deben, Sbri Padma Nava 
Drugs and Cosmetics Act, 1940 

(Deb. 12, Vol. VII, 1 S- J 2-1998) 
Col. 72-73 

Bhakta, Shri MaDonnjan 
Appropriation (No.4) Bill-Consid. and 

Pass 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.3BO-II 

Bio Villages Schemes 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 3 

Comprehensive Nuclear Power Policy 
(Deb. IS, Vol. VII, 23-] 2-1998) 
Col. 231 

Public Accounts Committee-Action 
Taken Statement5-Laid 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 410 

Public Accounts Committee-First and 
Second Reports-Presented 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 633. 

Public Accounts Committee-Third 
Report and Statements-Presented 
(Deb. ]7, Vol. VII, 22-12-]998) 
Col. 344 

Safety Record of Power Plants 
(Deb. 18, Vol. VII, 23 -12-] 998) 
Col. 128-29 

Uttar Pradesh Reorganisation pill-lnt. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 402-03 
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BUrpYa, SIan Glrdh.n Ltl 
Anta Gas Thermal Power Station 

(Deb. 16, Vol. VII, 21-12-199.). 
Col. 94-95 -. 

Deduction of Outstandins dues of 
Central Sector Undertakings . 
(Deb. 6. Vol. VI, 07-12-1998) 
CoI.Ill-32 

DispUlfi Regardina Power Projects 
(Dcb. 6, Vol. VI, 07-12-1991) 
Col. 201-02 

Fixation of Labour Material Ratio 
(Deb. 9, 'Vol. YI. 10-12-1998) 
Col. 39 

OadgU-Mukherjce Formula 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 261 • 

Loans to States 
(Deb. 5. Vol. VI, 04-12-~ 998) 
ColI4'-SO 

Maharashtra Model 
Development 
(Deb. 7. Vol. VI. 
Col. 499 

of Tribal • 
O'-1~-1998) 

Mining Plans for Small Mines 
(Deb. 4, Vol. VI,. 03-12-1998) 
Col. 51-S8 

Motor Vehicles Act 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 294-9S 

Need to lay broad sauae Railway Line 
6etween 8andikui andAsra (MUR 377) 
(DOb. 14, Vol. VII, 17-12-1998) 
Col. 279 

RAPP 
(Deb. II. Vol. VII, 23-12-1998) 
CoL 90 

Recognltim of Medical College, KOla 

Supply ofD.D.T. 
(-Deb. 2, Vol. VI; 01-12-1998) 
CoI.363~ 

Utilisation:ef Funds for Tribals 
(Deb. 7. Vol. VI. 08-12-1998) 
CoI.49-50 

Bhonsle, Shri Abhayslnh S. 

Allotment of Petrol Pumps and LPG 
Agencies 
(Deb. 12. Vol. VII, 1~-12-t998) 
Col. 251-52 

Authorities under Environment 
(Protection) Act, .1986 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 225-27 

Ban by uSA on Indian Companies 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 285-93 

Bunglings in Prasar Bharati Board 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.27S~n 

Child Marriage 
(Deb. 16. Vol. VII. 21-12-(998) 
Col. 227 

Clearance of Commercial Serials on 
Doordarshan 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 335 

CI~ance to Water Supply and Sewerage 
Project 
(De". II, Vol. VII, 14-1 :2-(998) 
eor.84-85 

Condition of National Highway No.4 
(Deb. I, Vol. VI, 30-11-(998) 
C01.1~S 

Delicencing of Sugar Industry 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 412-13 

(Rajasthan) • Demand for Natural Gas 
(Deb. 2, Vol. VI, 01-12-(998) (Deb. 12, Vol. VII, 15-12-1998) 
Col. 463-64 Col. 1 13-15 
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Development Corporation of Backward 
Clules 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL 191 

OevelopmentIModemisation 6fNational 
Hiahways 
(Deb. 6, Vol. VI, 07·12-1998) 
CoL 239 

JIleaal Trade of Wild life Products 
(Deb. 6, Vol. VI, 07.12-1991) 
Col. 193-95 

Import of Onion 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 276-78 

Import of Wheat by Millers 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.429-31 Disruption of Rail Traffic due to 

Derailment 
(Deb. '4, Vol. VII, 17-12-1998) Increase inActivitiesofJSI and Foreign 
CoL 173 Intelligence Agencies 

1\'eIttnC of Forest Land to Non-Forest Col. 201'()8 O· . I (Deb. 7, Vol. VI, 08-J2-1991) 

Purposes 
(Deb. 6, Vol. VI, 07-12-1998) Industrial Sickness 
CoI.26U9 (Deb. ~, Vol. VI, 04-12-1991) 

Dumpm, of Steel 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 276-77 

Economic Crisis in Maharuhtra 
(Deb. 5, Vol. VI, 04-12-1991) 
CoLt6W9 

Entry of Banks in Insurance Sector 
(Deb, 1', Vol. VII, 11-12-1998) 
CoI.lOI 

Export Ind\!!1Ty Status to Tourism 
(Deb. 3, Vol. VI, 04-12-1998) 
CollSI-S9 

Export Target 
(Deb. ~S, Vol. VII, U-12-1998) 
Col. 291 

Export Target ofTextilea 
(Deb. 11, Vol. YII, 14-12-1998) 
Col. 294-9, 

Fall in Production ofCottOll 
(Deb, 8, Vol. VI, 09-12-1998) 
Col.113 

Free MIl Compulsory Edaacatioll 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 262-63 

Kej Sublidy 
(D.b. 13, Vol. VII, 16-12-1998) 
Col. 121.:zl 

Col. 28-BJ 
Licence of Revolvers 

(Deb. 12, Vol. VlJ, 15-12-1991) 
Col, 239 

Loue. Incurred by Air India 
(Deb. 4, Vol. VI, 03-12-1~91) 
Col 270-72 . 

Maharashtra Infristruetore Finane. 
Corporation 
(Deb. 4, Vol. VI, 03-12-1998) 
Cot. 233 

Maintenance of Standard fn Distance 
Education 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 181-82 

Meat of Wild Animals 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 23 1-32 

Medical Degrees from Erstwhile USSR 
(Deb. 12, Vol. VII, 15-12-1991) 
C01.4S-50 

Mid-Day Meal Scheme 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 78-81 

MPLADS 
(Deb.' 3, Vol. VI, 02-12-1991) 
Col. 1!J6.200 
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Need to ensure that regional Centr.1 
(Jovernment Offices use Mar.tbi 
language for. correspondence with 
local people in Maharashtra (MUR 371) 
(Deb. 6, Vol. VI,- 07-12-1998) 
COJ.38S-16 

Need to sanction the export quota of 
cotton of at least five lakh bales to the 
Maharashtra State Co-operative 
Cotton Grower's Marketing Federation 
(MUR377) 
(Deb. 18, Vol. VIJ, 23-12-1998) 
Col. 334 

Passengers Hold up at Mumbai Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 70 

Patent of Pepper 
(Deb. lJ, Vol. VII, 14-12-199') 
Col. 346-47 -

Prices ofEuential Commodities 
(Deb. 2, Vol. VI, 01-12-199') 
CoL 2-6 

Private Power Projects 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 209 

Rackets Involved in Adulterated 
Medicines 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 276-78 

Removal ofMaharashtra fi'orn World Bank 
Loan List 
(Oeb. IS. Vol. VIl, 18-12-1998) 
Col. 191 

Rural Water Supply 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 230-31 

Sharp Decline In Traffic at Major Ports 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 86 

Shortaae of Accommodation for Govt. 
Employees 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 189-90 

Sho .... of Cold Storlp fOr 0aiGa, 
(Dob. 1, Vot. VI, 08-12 .. 1998) 
Col. 49t-96 

Sj'kMiUsofN.T.C. 
(Deb. IS, Vol. VII, ill;12-1998)' 
CoL 195-97 . : ; ;, 

\~ 'J. ~ w·. ~ 

State PolJ.ution Control Boards . ' .. , " 
(Deb. II, Vol. VII, 1.-1~-1998) 
Col. ISO 

Subsidy on Onion 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 266-67 

Talks with France 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 385-86 . 

Trade & Exhibition Premises 
(Deb. II, Vol. VII. 1"-12-1998) 
Col. 21 1 

Value Added Services 
(Oeb. ., Vol. VI, 09- J f- 1 998) 
COJ.244-4S 

Victims ofMansarovar Pi IgrimJ! 
(Deb. 13, Vol. vn. 16-12-1998) 
CoJ.120-2J 

Wagon Makers Charaes with Excise 
Evasion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. ISS 

Water Management Proirammes 
(Deb. 18, Vol. VII, 23-12-]998) 
Col. 160-64 . 

Bhuria, Sit ... KaDtll8i 
Approval ,of Projects 

(Deb. 13, Vol. VU,. 16-12-1998) 
CoJ.161-62 

Development Scheme for Betel Leaf 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 126-127 ' 

Drip Irription System 
(Deb. 18, Vol. VII, 23-12-199') 
Col. 74 
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Essential Commodities Act, 1981 
{Deb. 7, Vol. VI, 08·12-1998) 
C~I.527 

Indo-US Forum on SclT 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 295 

Dma Nala Pump Project 
(Deb. 18, Vol. VII, 23-J2-199.) 
Col. 160 

Development orRico 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 325-26 

Institution of Organic Product • Fake Currency \, 
(Deb. 8, Vol. VI, 09.12-1998) (Deb. 7, WI. VJ. 0.· .. 2-1998) 
Col. 271-72 Co1.19l-99 

Land for Construction of Warehouses! 
Stake Yards 
(Deb. 16, Vol. VII, 21-12-1998) 
CoJ.279 

Muhakhuri Fee charged from Farmer 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 164-6S 

Pakistan's Proxy War in J&K 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.123-2S • 

Per-Capita Expenditure on Medical 
Facilities t 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 16·24 

Power Development Cess 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 27l-74 

Ku ... rSbri Bljoy 

Gauge Conversion of Khagaria-
Samastipur Rail Une 

. (Dob. 14, Vol. VII, 17·12-199.) 
C01.17S-76 

High Powered Committees 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 398 

Link Failure at Bhagalpur and Jamalpur 
Station 
(Deb.,.14,~yol. VII, 17-12-1998) 

, Col.I09-JO .. 
Lithotripsy In Government Hospitals 

(Dob. 17, Vol. VII, 22-12-1991) 
CoL 189-90 

Protein in Potatoes "-
(Deb. I, Vol. VI. 09-12·1998) 
Col.l1S-86 

Quality of Caterina Service in Trains 
(Deb. 14. Vol. VII, 17·12-1991) 

Accidents in Coal Mines Col.l~ 

(Deb. IS. Vol. VII, 11-12-1998) SettingupRcconc:iliationCentres 
Col. 24 (Deb. I, Vol. VI. 30-11-1998) 

Assistance to Handloom Weaven CoL 61-62 
(Deb. 5, Vol. VI, 04-12-1991) Tourist Spots of Munger, Bihar 
Col. 189-91 . ~ 

Construction ofBridBe over River Gan .. 
at Mungher 
(Deb. 4, Vol. VI, Ol-12-1998) 
CoJ.l78-79 

Construction of Over Bridges at Railway 
Stations in Bihar 
(D~b.9, Vol. VI, 10-12-1991) 
("..01.111·13 

(Deb. 15, Vol. VH, 18-12-1998) 
CoLl2S 

Vacant Posts in Delhi Police 
(Deb. 2, Vol. VI, 01·12·1991) 
Col. 476-77 

Bilwal, Shrl RanJlb 
A.D.B. Loan tor Paradeep Pon 

(Deb. 1 I, Vol. VII; 14-12-1998) 
Col. 194-95 
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Air Intrusion 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 66-72 

Bus Service Between In4ia and Pakistan 

Disinvestment Proposals for A.I.. J.A « 
H.C.I. 
(Deb. 9, Vol. VI, 10-12-1998) 
COI.S2-54 

(Deb. 18, Vol. VII, 23-12-1998) Drought 
VI~ 02-12-1998) Col. 47 (Deb. 3, Vol. 

Cargo, Oil, Coal berths at Paradeep Port Col. 103-05 

(Deb. 16, Vol. VII, 2) -) 2-1998) Education to Blind Children 
Col. 239-40 (Deb. 2, Vol. VI, 01-12-1998) 

Col. 69 
Central Forensic Science Laboratory 

(Deb. 17, Vol. VII, 22-12-1998) Expansion/DevclopmentofNH in Orissa 
Col. 73 (Deb. 16, Vol. VII, 21-12-1998) 

Centrally Sponsored Projects for 
Sericulture 
(Deb. 11, Vol. VII, 14-12-1998) 
Co1.218-19 

Child Mortality 
(Deb. 12, Vol. VII, 15-12-1998) 
('.oj. 265~ 

Delicensing of Sugar Industry . 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 497 

Demand for Natural Gas 
(De". 12, Vol. VII, 15-12-1998) 
Col. 113-15 

Col. 197-98 

Export of Computer Software 
(Deb. IS, Vol. VII, 18-12-1998) 
Co1.330-31 

Export ofTyres 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 79-80 

Fake Marbheets 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 261 

Gauge CODvOBion ofR .... Banairiposbi 
Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 69 

Deportation of Scientists Guidelines for Allotment ofODA Flats 
(Deb. 6, Vol. VI, 07-12-1998) (Deb. 9, Vol. VI, 10-12-1998) 
Col.30l-Ol Col. 149 

Development afForest Resources 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 249-52 

Development of Major Ports 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.2S-27 -

Development of Slums 
(Deb. 4; Vol. VI, 03-12~1998) 

Col. 352 
Diesel Car 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 367-68 

HIVCases 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 298-307 

HUDCO 
. (Deb. 9, Vol. VI, 10-12-1998) 

Col. 7. 
Indo-Sri Lanka Accord 

(Deb. 13, Vol. VII, 16-12-1998) 
CoL 370 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 
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Leprosy Cases 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 153-54 

LokAdalats 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 263 

MBA Course for Army Officers 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 208 

Mini Air Services for Tourist Places 

Pollution on Pol1l 
(Deb. 16, Vol. VII, 21-12-1191) 
Col. 75 

Poor Telecommunication Facilities in 
Orissa 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 184 

Primary Health Centres 
(Deb. 2, Vol. VI, 01-12'-1998) 
Col. 76-300 

(Deb. 14, Vol. VII, 17-12-1998) ProcurementofFood8l'ains 
Col213-14 (Deb. 7, Vol. VI, 08-12-1998) 

Modernisation of Telecommunication 
System 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. I 53-S4 

National Goitre Control Programme 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 236-42 

National River Conservation Plan 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 167-69 

Nationalised Banks 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 331-43 

Need to chalk out a centrally sponsored 
programme to save Paradeep Port, 
Hukitola Island and Lamp House in 
Orissa from sea erosion(MUR 377) 
(Deb, 4, Vol. VI, 03-12-1998) 
CoL 428 

Oil Exploration Contracts 
(Deb. 12, Vol. VII, 15-12-1991) 

• CoL 130-31 
Oil Refinery in Orissa 

(Deb. 2, Vol. VI" 01-12-1991) 
Col. 316 

Pending FERA Cases 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 323-24 

Performance of Automobile Units 
(Deb. 5, Vol. VI, 04-12-1998) 
Co1.26U9 

COI.S63~8 

Procurement of Mustard 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 217 

Progress on Universalisation of 
Elementary Education 
(Deb. 11, Vol. VIl, 14-12-1991) 
CoI.Sl-59 

ReorpniJation of States 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 117-1' 

Revision ofMPLADS. 
(Deb. 3, Vol. VI, 02-12-1998) 
COI.S6-S7 

Royalty on Coal 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 159-60 

Science and TechnololY University in 
Orissa ' 
(Deb. 6, Vol. VI, 07-12-1991) ., 
CoI.I.9 

SeaWall 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.SS 

Settina of Fertilizer Plant 
(Deb. 2, Vol. VI, 01-12-1991) 
Col.4S2-54 

Settina up of Software Technology 
University 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 124 
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Sick Steel Plants 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 9. 

Slurnlmprovement 
(Deb. 14, Vol. VII, 17-12-1991) 
CoI.~ 

SPDAScheme 
(Deb. II, VOI..¥II, 14-12-199') 
Col. 201-02 ( 

Special Status to States 
(Deb. 3, Vol. VI, .02-12-1998) 
Col. 262-63 

Tea and Coffee Plantation 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 343-4S 

Upgradation of Missile Range 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 244 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII, 17-12-199.) 
Col.2S0 

Need to provide financial help for proper 
maintenance of canals/nul ..... in 
Calcutta (MUR 377) 
(Deb. I', Vol. VII, 23-12-1991) 
Col. 332 

Pay Scales of Doctors 
(Deb. 12, Vol. VII, 15-12-1991) 
CollI 

Reduction in Budget for Maintenance of 
Aircraft 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 128 

Secretary Level Talks with Pakistan 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 12S-26 

Standing Committee on Human Resource 
UpJiftment of Fishermen Development-Seventy-first to 

(Deb. 13, Vol. VII, 16-12-1991) Seventy-sixth Repo~Laid 
Col. 45--64 (Deb. 7, Vol. VI, 08-12-199') 

Water Transport Facility to Paradip Port Col. 634 
(Deb. 1, Vol. VI, 30-11-199') Use of Correct Names ofAlrport(s) 
CoI.l91 (Deb. 9, Vol. VI, 10-12-1991) 

Widen in, ofCuttack Paradeep NH-5 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 76 

Bolt, Shrimatl Krishna 
Bilateral Talks with United States (DUR 

193) 
(Deb. 17, Vol. VII, 22-12-1998) 
COI.4S9-Q 

Col. 137-31 
BadaaJa, Slart NareDdra 
Allocation of Funds under die Child Carel 

Safe Motherhood Proanmme 
(Deb. 7, Vol. VI, 01-12-1991) 
COl.SS2-S6 

Arrests Under FERA 
(Deb. S, Vol. VI, 04-12-199') 
Col. 264 

~reakdown of Computer in 2000 
(Deb. 4, Vol. VI, 03-12-1998) CommllldAreaDevelopment Proaramme 
CoI.& (Deb. 3, Vol., VI, 02-12-1998) 

DangCrJ of Pokhran Tests 
(Deb. 9. Vol. VI. 10-12-1998) 
'Col. 137 

Draft legislation on Security of Airports 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 24 

Col. 144 
Conversion of Rupee In Capital Account 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 321 

Crude Production 
(Deb. 2, Vol. VI, 01-12-199') 
Col. 364-68 
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Electronic Technology Parks 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 202-203 

Foreign Banks 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 271-73 

Gas Based Power Stations 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.24S 

Handing Over of Water Supply Operation 
to Gram Panchayats 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 125 

Implementation of Family Welfare 
Programme 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 22-23 

Installation ofSTDIPCO in Rajasthan 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 39-42 

Investment of Foreign Companies in 
Mining 
(Deb. 4, Vol. VI, 03-12-1998) 
COl.SB-S9 

Nationalised Banks 
(Deb. 15, Vol. VII, 18-12-1998) 
Co\. 331-41' 

Oil Exploration by Public Sector 
Companies 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 379-80 

Opening of Insurance Sector for 
Infrastructural Sector 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 23-24 

Petrol P,umps in Rajasthan 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 151-52 

Supply of Liquetied Natural Gas 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.I7I-n 

Target for Foreign Investment 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 84-8S 

Upliftment of People below Poverty Line 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.238-43 

Bwiswmuthlary, Sbri Sansuma Khunaur . 
Central Agriculture University 

(Deb. 18, Vol. VII, 23-12-1998) 
Col.37 

Income-Tax (Second Amendment) BitI-
Consid. & Pass 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 399 

Need for early creation of separate 
Bodoland State(MUR 377) 
(Deb. 16, Vol. VII, 21-12-1991) 
CoI.311 

Opening of Medical Colleges 
(Deb. 17, Vol. VII, 22-12-1998) 
Co\. 280-84 

Smaller Slate 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 63 

Trade with Bhutan 
(Deb. 18, Vol. VII, 23 -12-1998) 
Col. 176 

Uttar Pradesh Reorganisation Bill-Int. 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.4lO-11 

Chacko, Shri P.C. 
Bio Villages Schemes 

(Deb. 16, Vol. VII, 21-12-1998) 
Co\. 4-5 

Coffee (Amendment) Bill-Consid. and 
Pass . 
(Deb. 13, Vol. VII, 16-12-1998) 
C.o1.471-77 

High Denominetion Bank Notes 
(Demonetisation) Amendment BjII-
CORsida & Pass 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 354-S8 
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Land Acquisition (Amendment) Bill 
(Substitution of Ne.w ,Section for 
Section 16, etc.) by. Shri Bhagwan 

'Shankar Rawat-Consld. and 
Withdrawal 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.47S-79 . 

Leaders and Chief Whips of Recognised 
Parties and Groups in Parliament 
(Facilities) Bill, I 998-Consid. and Pass 
(Deb. IS, Vol. VII, 18-12~1998) 

Col. 460 
Port Operation Facilities 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 3-4 

Railway Claims Tribunal (Amendment) 
Bill, I 998-Consid. and Pass 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 389-94 

Standing Committee on Transport and 
Tourism-Thirty Fourth Report and 
Evidcnce-Laid 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 321 

Chaknborty, Shri Ajay 
Clerical Grade Examinations In Local 

Language 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 357 

Closure of Coal Mincs 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 40-42 

Cotton Ginning and Pressing Factories 
(Repeal) Bill, 1998-Consid. 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 438 . 

Demands for Supplementary Grants 
(Railways )-1998-99 
(Deb. I S, Vol. VII, 18-12-1998) 
Col. S~6-37 

. Enquiry into Aircraft Crash 
(Deb. 4, Vol. VI, 03-12-1998) 
Co1.362~3 

Excess Staff in Air India and Indian 
Airlines 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 208-09 

Foreign Visits 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 124-25 

Goods seized by Calcutta Customs 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 107-01 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 516-20 

Import of Onion through NAFED 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 87 

Investigation conducted against Romesh 
Sharma 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.613-14 

Justice Dhanuka Committee 
(De.b. 5, Vol. VI, 04-12-1998) 
Col. 198 

Lifting ofSanellons 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 195 

Maithon Right Bank Thennal Power Plant 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 197-98 

National Postal Policy 
(Deb. 8, Vol. VI, 09-12-1998) 
Co1.163~ 

Non-Availability of Essential Medicines 
in Dr. R.M.L. Hospital 
(Deb. 7, Vol. VI, 08-12-1998) 
COI.S72-73 

Power Generation Achieved by DVC 
(Deb. I, VOl. VI, 30-11-1998) 
Col. 21 7-19 
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Probe Into Affairs oflnstitute ~fModem 
Manapment, Calcutta 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 227-29 

Procurement made by lCI 
(Deb. S, Vol. VI, 04-12-1998) 
CoL IS7 

Allocation of Funds under the Child Carel 
Sare Motherhood Programme 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.SS2-S6 

Allowance for Family Nonns 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. III 

RefUnd ofIncome TIX Blanket Ban on Fellin, Trees in H.P. 
(Deb. S, Vol. VI, 04-12-1991) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 9S-96 Col. 200 . 

Revival of Petrol PumpsILPO Aaencies 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 391 

Development of a Kit by ITRC 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 69 

Reward to Informer Development of Temples of Himachal 
(Deb. 1 S, Vol. VII, 18-12-1998) Pradesh 
COl.37S (Deb. 1 I, Vol. VII, 14-12-1998) 

Sale of Onion , Col. 427-28 
(Deb. 3, Vol. VI, 02-12-1998) Electronic TechnololY Parks 
Col. 22S-26 (Deb. 3, Vol. VI, 02-12-1991) 

Separate State Col. 202~3 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 21 1-19 

Shortale of Blood in Blood Banks 
(Deb. 7, Vol. VI, 01-12-1998) 

Expansion of Airports in Himachal 
Pradesh 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 143-44 

Col. 297-91 Forecut of Earthquake 
T.B.Di .... · (Deb. I, Vol. VI, 30-11-1998) 

(Deb. 17, Vol. VII, 22-12-1998) Col. 212 
Co1.174-80 Foreign Bltflks 

Tours by Jndian Hockey Team (Deb. 11, Vol. VII, 14-12-1991) 
(Deb. I, Vol. VI, 30-11-1998) Col. 271-73 
Col. 67 . 

Gau,e Conversion of Pathankot-
Visa to Hockey Officials Jogender Nalar Rail Line 

(Deb. 6, Vol. VI, 07-12-1991) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 75-76 Col. 361 

e .... del, Sit." Surelh Health Centres 
AccelcratedlrriplionBenefltProaramme (Deb. 17, Vol. VII, 22-12-1998) 

(Deb. I, Vol. VI, 09-12-1998) Col. 268-74 •. 
Col. 131-40 . Implementation of Fifth Pay Commission 

. Allocation ofFuncb for Literac:y Projects Report in Re,ional Rural Banks • . 
(Deb. I, Vol. VI, 30-H-1991) (Deb. 15, Yolo VII, 11-12-1991) 
CoL 274-90 Col. 63~ .... 

. . 
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Industrial Toxicolo.ical Research Centre 
(Deb. 17, Vol. VII, 22-12-199') 
CoL55 . 

InataUation of TV and Communic.tion 

Rehabilitation of Displaced Persons of 
BhlkraDlm 
(Deb. I, Vol. VI, 30-11-199') 
Col. 90-91 

Tower Services of Public Doctors Available to 
(Deb. 13, Vol. VII, 16-12-1998) Private HOlpitall 
Col. 24. (Deb. 12, Vol. VII, 15-12-199.) 

Inltitute ofPhYlically Handicapped Col. 102 
(Deb. 2, Vol. VI, 01-12-1991) SettinlupofCantonmentsinHP 
CoL 69-71 (Deb. 4, Vol. VI, 03-12-199.) 

Investment of Foreiln Companies in Col. 137-39 
Mininl Scninl up of STDIPCO Booths 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. I, Vol: VI, 09-12-199') Col.,.." Col. 2.9-90 

Items bserved for Handloom Weavers 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 249-SO 

Need to provide financial usistance to 
St.te Government of Himachal 
Pradesb for construction of five 
overbridau 0Il11k11 between BbIkbra 

. bam, Auhar, Hatla and Mandura 
(MUk371) . 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 387 . 

On,oin, Irrigation Projects 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 40 

Petrol Pumps in H.P. 
(Deb. 2, Vol. VI, 01-12·1991) 
Co1.4n·78 

ProfitILoss of Regional Bank. 
(Deb. II, Vol. VII, 14·] 2-1998) 
Col. 257·70 

Streamlinin. ofludicial System 
(Deb. ], Vol. VI, 30-11-1991) 
Col. 321-29 

Sub-Standard Services of IA 
(Deb. 4, Vol. VI, 03-12-199') 
Col. 237 

SUlpenlion of Fli,htl by Private 
OperatOR 
(Deb. 9, Vol. VI, 10-12-199.) 
Col. 119 

Taraet for Foreipa Investment 
(Deb. 5, Vol. VI, 04-12-199.) 
CoI.I4-8S 

Telephone Exchanpi in H.P. 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 95-98 

C .. andra Sh.kIa.r, Slirt 
Fel~itationl to Deputy Spe.er 

(Deb. 14, Vol. VII, 17-12-1991) 
Promotion in NABARD Col. 245-46 

(Deb. IS, Vol. VII, }8-12-1998) C .... d .... jra,Prof.Pre.Sl .... 
CoJ.59-60 

Pubjab National Bank 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.31S 

Administrative Expenses of SAIL 
(Deb. 14, Vol. VII, 17-12-1998) 
Coi.l10 

Public Health Guide Scheme Anti-Poverty Schemes 
(Deb. 12, Vol. VII, 15-12-1991) I (Deb. 8, Vol. VI. 09-12-1998) 
Cot. 290-95 Col. 35-36 
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Atrocities Committed on Minorities in 
various Parts of the Courmy (OUR 193) 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 363-68 

Cess on Diesel 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 460-61 

Cess on Import of Technology . 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 172-73 

Closure of Sick PSUs 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.28-31 

Construction of Low Cost Houses 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 272-74 

Cost of Power Production 

Import of Crude Oil 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 124-2S 

Import of Onion throuah NAFED 
(Deb. 8. Vol. VI. 09-12-1998) 
CoI..7 

Inter-Zonal Transmission 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.l6U9 

International Line of Control 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.2S4-SS 

Irrigation Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 296-318 

(Deb. 6, Vol. V1,' 07-12-1998) Land Reforms 
Col. 262 (Deb. 9, Vol. VI, 10-12-1998) 

Curtailment of Expenditure Col. 80-81 
(Deb. 14, Vol. VII, 17-12-1998) Loan from Steel DevclopmentFund 
Col. 179-80 (Deb. 4. Vol. VI, 03-12-1998) 

Dereservation ofSS1 Items Col. 155-S7 
(Deb. S, Vol. VI, 04-12-1991) 
Col 263-64 

Employment throuah FPJ 
(Deb. II, Vol. VII, 23-12-1998) 
CoJ.6-7 

Expenditure on R&D 
(Deb. 6, Vol. VI, 01-12-1991) 
Col 13-20 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII. 17-12-1998) 
C01.2S3 

Forei," Visits 
(Deb. 5, Vol. VI, 04-12-1998) 
Co1.124-2S 

Growth Rate 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 231-32 

Hydro Cels on Electricity Consumen 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 324 '.: 

Loan taken by Indian Railway Finance 
Corporation 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.20S 

Loan to PFC from Foreign Institutions 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 17-1' 

Loans from Domestic Market 
(Deb. 11. Vol. VII, 14-12-19.98) 
Col. 367 

Motor Vehicles Act 
(Deb. I, Vol. VI, 30-11-1991) 
C01.294-9S 

I • 
Need to compensate fanners of Punjab 

whose crops have been damaged due 
to unseasonal rains(MUR 377) 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 429 
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Need to release more funas to the State 
Government of Punjab for early 
completion of Thein Dam Project 
(MUR377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 282-83 

Road Network in the Country 
(Deb. 16, Vol. VII, 2] -12-1998) 
CoI.9S 

Setting up of Sports Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 179 

New Internet Policy 
(Deb. 3, Vol. VI, 02-12-1998) StaffStrenathofAI 
CoL 43-44 .(Deb. 4, Vol. VI, 03-12-1998) 

Col. 367-70 New Water Policy 
(Deb. 3, Vol. VI, 02-12-199.8) Target Fixed for Tax Collections 
CoI.2OWS (Deb. IS, Vol. VII, 18-12-1998) 

Oilseed Crushing Industry Col. 34S-47 
(pcb. 17, Vol. VII, 22-12-1998) TargetforRecovery/ReductionofNPA 
CoJ.lll (Deb. S, Vol. VI, 04-12-1998) 

Ongoing Power Projects Col. 23943 
(Deb. 11, Vol. Vrl, 14-12-1998) Transportation of Goods 
Col.138 (Deb. 14, Vol. VII, 17-12-1998) 

OD~on Contribution by States Col. 134-3S 
(Deb. 7, Vol. VI, 08-12-1998) UN Owes to India 
Co1.217-18 (Deb. 3, Vol. VI, 02-12-1998) 

Patent of Indian Plants by USA " Col. 204 
(Deb. JJ, Vol. VII, 14-12-1991) Uttar Pradesh ReorpniSltionBiIJ-lnt. 
Co1.~ (Deb. 17, Vol. VII, 22-12-1998) 

Power Generation Col. 409 
(Deb. 11. Vol. VII, 14-12-1998) Vegetable Seeds 
Co1.l93-94 (Deb. 8, Vol. VI, 09-12-1998) 

Price of Medicine Col. 24142 
(Deb. 17, Vol. VII, 22-12-1998) 
Cot.2S-26 

Prices of Coal 
(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 282-83 

ProdUdion of Fruits and Vegetables 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.S4 

WB Report on Environmental 
Degradation 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 23 1-32 

Working of I.R.C.C. 
(Deb. 16, Vol. VII, 21-\2-1998) 
Col. 190-91 

(Deb. 18, Vol. VII, 23-12-1998) Cbaplot,Shrt Shand La. 
Col." 198-99 Point MactMtIe on High Speed Routes 

Proposal from Election Commission 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 228 

Rise in prices of Essential 
Commodities(DUR 193) 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.S02-07 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 69-70 

Chatterjee, Shrt Somaatb 
Standing Committee on Communications-

Sixth Report-Presented 
(Deb. 3, Vol. VI, 02-12-1998) 
COl.28S 
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c ..... bey, S"n Lal Mun! 
Job Oriented Education 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 12-13 

Oaudbari, Slart Maalbhal RamJibbl1 
Fake CWTency 

(Dcb. 7, Vol. VI, 01-12-1998) 
Col. 193-99 

Fake Marksheltl 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 261 

Protection of Cows 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 71-72 

Purchase of Power from Pakistan 
(Deb. I, Vol. VI, 30-11-1998) 
C01.194-9S 

Reservation for Handicapped 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 424 

Rise in incidents of Crimes 
(Deb. 7, Vol. VI, 01-12-1991) 
CoI.S30-46 Flit. Passport 

(Deb. 2, Vol. VI, 01-12-1998) SaleofBo8usRailwayTickets 
CoI.3M-95 (Deb. 9, Vol. VI, 10-12-1 ~98) 

Hampers to Hlftdicrafta Exporta 
(Deb. IS. Vol. VII, 18-12-1991) 
Col. 190-91 

Hearing Aid to Poor People 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 10-11 

IlIIport of Apieultural Products from 
~ 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 110-11 

Irrel'darities .. AppoinCmlnu in Navy 
(Deb. 4, Vol. VI, 03-12-1991) 
Col.3S2-S3 

Land ReclllMtion 
(Deb. 4, Vol. VI" 03-12-1991) 
Col. 224 

Meninaitil DiHue 
(Deb. 7, Vol. VI, 01-1'2-1991) 
Col. 43 1-32 

Opportunities for Hiaher Education 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 322 

Pend in, Irription ProjectJ 
(Deb. " Vol. VI, 09-12-1991) 
Col. 64-68 

Pollution in Delhi and Other Cities 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 13-16 

Col. 212-73 
Smulllina of Skins oCRare Animals 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 196 

Soil Erosion in Gujarat 
(Deb. 8, Vol. VI, 09-12-1998) 
CoUI4 

Supply of LPG throuah Pipelines 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 196 

a.. ..... I1, 5 ........ H .... A. 
Permission for Combination of Anti-T.B. 

Drugs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 348-49 

Cllaudllary, Shrt Hlribhll ' 
Assistance to Voluntary Organisations in 

Gujnt 
(Deb. 2, Vol. VI, 01-12-1991) 
COl.S7-S9 

Border Area Development Proaramme in 
Kutch 
(Deb. II, Vol. VII, 23-J2-1991) 
Col. 275-n 

Campaign ag~inst Consumer Courts 
(Deb. J7, Vol. VII, 22-12-1991) 
Col. 250 
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Centrally Sponsored Schemes 
(Deb. 3, Vol. VI, 02·12·1998) 
Col. 78-80 

Development of Forests in U.P., Gujarat 
and Bihar 
(Deb. 11, Vol. VII, 14.12·1998) 
Col. 118-20 

Hospitals in Rural Areas 
(Deb. 17, Vol. VII, 22·12.1998) 
Col. 39-41 

Houses in Rural Areas 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 40-42 

Indian Cultural Centres 
(Deb. 18, Vol. VU, 23·12·1998) 
Col. 127-28 

Industrial Policy 
(Deb. IS, Vol. VII, 18·12-1998) 
Col. 251 

Insurance for Natural Calamities 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 323-24 

Latest Technology 
(Deb. 13, Vol. VII, 16-12-1998) 
Col.2S6-S7 

Loans to Defaulters 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 309-1 I 

Loans to Medical and Engineering 
Students 
(Deb. 5, Vol. VI, 01-12-1998) 
Col. 100 • 

LPG Cylinders for Gujarat 
(Deb. 7, Vol. VI, ~8-12-199') 
Co1.165~7 

Need to Evolve Plans for Development of 
Diamond Industry in the Country 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 348 

One Family One Employment Scheme 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 266-67 

Poverty Alleviation Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 183-84 

STD Facility in Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 75 

Unused Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 164-65 

Cbaudhary, Sbri Ram Taba. 
Allotment of LPG Agencies 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 347 

Bank Loans to Farmers in Bihar 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 300-02 

Board/Committ~e for Agricultural 
Products 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 384-85 

Cleanliness in Trains/Stations 
(Deb. 14, Vol. VII, 17·12-1998) 
Co1.10H)2 

Correspondence in Bilingual Language 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 217 

Development of Forests in V.P., Gujarat 
and Bihar 
(Deb. II, Vol. VII, 14·12-1998) 
Co1.118-20 

Effect of Obsolete Technology on Export 
of Garments 
(Deb. S, Vol. VI, 04-12-1998) 
COl.8S 

Farming Methods 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.1-11 

FCIGodowns 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 9-14 

Gold from Kunder Kocha Gold Mine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. In 
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Increase in Losses of Banks 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.~5 

InIW8ll~ Scheme for Sick SSls 

Reservation for SCs/STs in Medi(.;a' 
Colleges 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 151-52 

(Deb. 1 S, Vol. VII, 18-12-1998) Supply of LPG 
'Co1.19-23 (Deb. 17, Vol. VII, 22-12-1998) 

Integrated Rural Energy Programme 
(Deb. 8, Vol. VI; «W-12-1998) 
CoI.216;I7 

.0 . '," 

Irrigation Scheme ofBibar 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 120 

LPG Connections 

Col. 217 
Unirrigated Land in Bihar 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 277-79. 

Unused Airports 
(Deb. 9, Vol. VI, 10-12-1998) 

, .' Col. I~S • 
(Deb. 2, Vol. VI, 
Col. 442-44 

01-12-1998) Violation of Trade Agreements by 
Companies 

•. (Deb. 11, Vol. VII, 14-12-1998) 
Col. 293-94 

Mukherjee Committee 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 189-92 

Multinational Companies 
(Deb. 12, Vol. V'U, 15-12-1998) 
CoL 276-77 ," 

Need to include Ranchl as Hill area for 
marketing ofL.P.G (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 384 

New Agricultural Technology 
(Deb. 8, Vol. VI, 09-12-1998) 
COl.S3 

New Tourism Policy 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 192-93 

Chaudhry, Sqa. Ldr. Kamal 
Committee on Defence-Third Report-

Presented 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 292 

Purchase of Shares of Reliance Industries 
by UTI and PSf.Is 
(Deb. S, ·Vol. VI, 04-12-1998) 
Col. 28 

Standing Committee on Def.nce-
Statements-Laid 
(Deb. 9, Vol. VI, 10~12-1998) 

«<)1.275 
Chauhan, Shri Chetan 

Official Language , Agricultural ~earch Projects 
(Oeb. 17, Vol. VII, 22-12-1998) (Deb. 18, Vol. VII, 23-12-1998) 
COl.2S7-S8 

Col. 14647 
Permission to Foreign Companies 

(D b 3 Y, I I 16 98) AIDSControIProgrammeinU.P. 
e . 1 , o. V I, -12-1.9 (Deb. 2, Vol. VI, 01-12-1998) 

Col. 223 
CoJ.361-62 

Purchase ofBi-lingual Computer 
. (Deb. 2, Vol. VI, 01-12-1998) Backlog of Reserved Posts 

0>1.394 (Deb. 4, Vol. VI, 03-12-1998) 

Racket.- Involved in Adulterated 
Medicine3 
(Deb. 17, Vol. VII, 22-12.1998) 
Col. 2'76-78 

Col. 142-44 
Conference on Emission Level 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 22 
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De~an,ds for Supplementary Grants-
(0eneraI)-1998-1999 .. 
(Deb. 16, Vol. VII, 21-12-1998) 
Col337-41 

Development of Mineral Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 160 

Export Industry Status to Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 258·59 

Export of Agricultural Products 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 123-24 

Export-Import Bank of India (Amendrnent) 
Bill-Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col351-53 

Foreign Investment in Civil Aviation 
(Deb. 4; Vol. VI, 03-12-1998) 
Col. 237-38 

Grant-in-Aid to Voluntary Organisations 
(Deb. 11, Vol. VII, 22-12-1998) 
Col. 273-74 . 

Grants to Voluntary Organisations 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL313-14 

Liftina of Sanctions 
(Deb. 3, Vol. VI~ 0.2-12-1998) 
CoL 195 

Loan for Power Station , 
(Deb. ~6, Vol. VII, 21-12-1998) 
Col. 238 

Mid Day Meal Scheme in H.P. 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.n . . 

Printing of UTI Forms in Hindi 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 295 

ProfitlLoss of Regional Banks 
(Deb. II, Vol. VII, 14-12-1998) 

. C01.2S7-10 
Recommendations ofTRAI for Increasing· 

Telephone Charges 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 22-31 

Seven-Point Programme for Combating 
Terrorism 
(Deb. 11, Vol. VII, 22-12-1998) 
CoL 202 

Special Funds to Terrorism Affected 
States 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 126-27 

Growth Rate 
(D b 8 "I VI 09 Subsidy on Petroleum Products e. ,vO. , -12-1998) 
CoL 231-32 (Deb. 12, Vol. VII, IS-12-1998) 

High Denomination Bank Notes 
(Demonetisation) Amendment Bill-
Consid. and Pass 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 358-62 

Institutes for Disabled 

Col. 261-64 
Supply of Fertilizers 

(Deb. 17, Vol. VII, 22-12-1998) 
C01.2SS-S6 

Terrorists Arrested by Delhi Police 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 161-62 

(Deb. 7, Vol. VI, 01-12-1998) 
Col. 406 CUu ... , Sbrl Jays1abJI 

Introduction of Comprehensive Health 
Insurance Scheme 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.. S49-S I 

Achievements of Operation Blackboard 
Scheme 
(Deb. 6, Vo!. VI, 07-12-1998) 
Col. 211-17 
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AIDS among Prisoners 
(Deb. 7, Vol. VI, 08-12-1998) 
Q>1.169-70 

Anti Tank Missile Developed by Pakistan 
(Deb. la, Vol. VII, 23-12-1998) 
Col. 24 

CuJtiVition of Sunflower 

Nationalised Banks 
(Deb. (S. Vol. VII, 18-12-1998) 
Co1.331-43 

Need to extend Kapadvanj-Nadiad train 
up to Anand in Gujarat and also attach 
more bogies to it (MUR 377) 
(Deb. 7, Vol. VI, 01-12-1998) 
CoL 677 (Deb. 8! Vol. VI, 09-12-1998) 

Col. 233-34 Pending Development Projects 

Dealerships for Petroleum Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col.lS8-S9 . 

Demand and Supply of Cloth 
(Deb. IS, Vol. VII, 1'-12-1998) 
CoLIGI-09 --

Development afForests 

(Deb. 14, Vol. VII, 17-1,2-1998) 
Col. 130-31 

Pending Scheme ofGujarat Plan 
(Deb. 3, Vol. VI. ()'2-12-1998) 
COl.9S 

Permission for Borrowings from Market 
(Deb. IS, Vol. VII, 18-12-1998) 
Cot312 

(Deb. I, Vol. VI. 30-11-1991) 
Col. 29S-98 Project proposal from Gujarat 

Qevclopment ofSanctulries and National 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.436 

Parks in Gujarat 
(Deb. 6, Vol. VI. 07-12-1998) Projects for Approval 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 224 

CoL 16t 
FClGodowns 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 9-14 

Homoeopatby Colleges 
(Dcb. 17, Vol. VIl, 22-12-1998) 
CoL 230-33 

Irrigation Projects 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 336-42 

Loans to Unemployed Youths in Gujarat 
(Deb. S, Vol. VI, 04-12-1998) 
Cot. t 15-18 

LPG Cylinders for Gujarat 
(Deb. 7, Vol. VI, 08-12-1998) 
Col165~7 

National Highways Affected by Natural 
Calamities in Gujarat 
(Deb. 1, Vol. VI, 30-11-1998) 
COl.18S 

Promotions 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.218-19 

Reservation Quota from Pratij. Kapadvang . 
and Dehgam Station 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.402~3 

Reservoirs 
(Deb. IS, Vol. VII, 23-12-1998) 

'("..01. 178-81 

Retirement Age 
" (Deb. 7, Vol. VI. 08-12-1998) 

COl.62S 

Review of Public Distribution System. 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 486-87 

Scheme for Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col.84-8S 
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Sex Crimes with Children 
(Deb. 2, Vol. VI, 01-12-1998) 
Col.~5 

Sound and Light Programme in Tcenmurti 
(Deb. II, Vol. VII, 14-12-J 998) 
Col. 324 

Special Patkage to Gujarat 
<t ." 

• 

(Deb. 18, Vol. VII, 23-12-1998) 
Col. 175-76 

STDIISDIPC4>. in Gujarat 
(Deb. II. Vol. VII, 23-12-1998) 
Col. 131-32 

UGC Grant to Universities 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 55 

Wind Energy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 36-38 

Chauhan, Shri M.R. 
Condition of Farmers 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 182 

Chauhan, Shri Sriram 
Amount of Banks Locked in Litigation 

(Deb. II, Vol. VII, 14-12-1998) 
Col. 357-58 

Circulation of Bhutanese Currency in 
North Bengal 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 122-23 

Collection of Money on Armed Forces 
Flag Day 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 287 

Construction of Embankments 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 100-01 

Consumer Information Centres 
(Deb. 12. Vol. VII, IS-12-1998) 
Col. 188 

Cost Cutting Measures 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 376 

Exclusion of Netaji's name from Wp 
Monger's List 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 349 

I. T. Raids on Mllitinational Companies 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.269 . 

Improvement ofTelec:om Facilities 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 128-30 

lSI Activities in Karnataka 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 433-34 

Kailash Mansarovar Vatra 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.ISl-S2 

New Touris~cy 
(Deb. IS, Yo I. VII, 18-12-1998) 
Col. 192-93 

Passengers' Amenities Committees 
(Deb. 4, Vol. VI, 03- 12- 1 998) 
Col.~1 

Separate Pool of Accommodation for 
Secretaries 
(Deb. 9, Vol. VI. 10-12-J998) 
Col. 113-14 

Shelter to lSI Agents and Militants 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 196-97 

Shrines Under Threat of Attack from lSI 
(Deb. ·2, Vol. VI, 0"1-}2-1998) 
Col.4S5 

• Tax Evasion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 42-44 

Teaching of Indian Languages 
. (Deb. 8, Vol. VI, 09-12-1998) 
Col. 242 
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UN Owes'to India 
(Deb, 3, Vol. VI, 02-12-1998) 
Col. 204 

National Power Development Fund. 
(Deb, II, Vol. VII, 14-12-1998) 
Col. 21-22 

Unused Airports Need to provide better facilities at Pune 
(Deb. 9, Vol. VI,. 10-12-1998) Railway Zone (MUR377) 
COJ.J64.6S (Deb. 17, Vol. VII, 22-12-1998) 

UpgradationofPost Offices Col.393 
(Deb. 18, Vol. VII, 23-12-1998) PopulationControlProcnunmes 
Co1102~3 (Deb. 7, Vol. VI, 08-12-1998) 

Cb.~.D, Sbri PritbvJraJ D. COl. 210 

Bombay Stock Exchange Index . 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 326 

CBI Investigation against MS Group 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 171 

Draft Legislation on Security of Airports 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL26-27 . 

FDI in Insurance Sector 
(Deb. 11, .yol. VII, 14-12-1998) 
Col3SJ.·84 • 

High Denomination Bank Notes 
(Oemonetisadon) Amendment Bill-
CQnsid. and Pass 
(Deb. 9, Vol. VI,· 10-12-1998) 
CoI.297.J)9 

Restructuring of Tuition Fees 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.211-12 

Sugar Development Fund 
(Deb. 12, Vol. "VII, 15-12-1998) 
Col. 174-88 

US Ban on Technology Items 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 75-76 

CbellameUa, Dr. SUluna Kumari 
Additional Plan Funds 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 118 

Adulteration in Food Items 
(Deb. 12, Vol. VII, lS-12-1998) 
Col.SO-54 

Hike in ImpOrt Duty on SUlar (HAH Dis) Almad Irrigation Project 
(Deb. IS. Vol. VII, 18-12-1998) (Deb. 8, Vol. VI, 09-12-1998) 
COl.S18-19 CoL 127-29 

. Inflation Rate 
\, (Deb. S, Vol. VI, 04-12-1998) 

Col.. 18-)1 
InvestipttDn C9nducted .. ainst Romesb 

Sharma· 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 613-14 , . •. 

List ofVDIS leak;:' to Under-World 
(Deb. 17, Vol. VII, 22-12-1991) 

. CoI.I72 

Atrocities Committed on Minoriti~s in 
Various Parts ol1he Country (OUR 193) 
(Deb. 9, Vol. VI. 10-12-1998)' 
Col. 386-87 

Ban on use of Plastic Carry Bap 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 19 

. Bogus Kisan Vikas Patras in Delhi 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 88 

Manpower in Maj9r Port Trusts Commiulonor for Women's RiJhts . 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 16, Vol. VII, 21:-12-1998) 
Col. lOS Col. 39-40 
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Elderly Persons in India 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 349-50 

Finan·cial Assistance from Banks to 
. Textile Industry 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 276 

Increase in Activities of lSI and Foreisn 
Intelligence Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 201-08 

Jagannatb Temple at Puri 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 169 

National Expressways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 203-04 

National Maritime·Policy 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 347 • 

Need for construction of a fly over-bridge 
on Railway level crossing 
between Peddapalli and Mantbani, 
Andhra Pradesh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL391 

Need &0 look into the grievances of land 
. oustees of Ramagundam Super 
Thermal Power Station of NTPC in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. VI, 10-12-1991) 
Col28S 

Privatisation of Postal Services 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.187-88 

Protection of Indian Patent 
(Deb. IS, Vol. VII, 18-12-1998) 

. CoL 245 

Sun TempJe 
. (Deb. I, Vo-!. VI, 30-11-1998) 

Col. 326-27 
White Paper on lSI Activities 

(Deb. 7, Vol. VI, OI-I~-1998) 
Col.20-2S 

World Bank Loan to Andhra Pradesh for 
DeveloplIICnt 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 246 

CbeD ..... Surend ... n, Sbri 
Collection of Revenue from Cigarette, .'" -

Industry . ,. 
(Deb. IS, Vol. VII, J8-12~1998) 
Col. 80-81 

Need to extend Sabary railway line upto 
Punalur via Sabarimala in Kerala 
(MUR377) 
(Deb.· 9, Vol. VI, 10-12-199') 
Col. 288-89 

Official Secret Act, 1923 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 134 : ........ . 

Releue of Central Share .... .., .... 
(Deb. 17, Vol. VII, 2~("2-1998) 
CoI.14S 

Non Availability of Packing Material Cbiclamb .... m, Sbri P. 
(Deb. 18, Vol. VII, 23-12-1998) 
Co1.189-90 

Passengers' Amenities Committees 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 60-61 . 

Passport Office 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 26-28 . 

Pension Benefit 
(Deb. 6, Vol. VI, 07.-12- t 991) 
Col 131 

Disapproval ofOilfi~lds (a.eaulation and 
Development) Amendment Ordin~ce 
And Oilfields (Regulation and 
Development) Amendment BiII-
Consid. and Pass • 
(Deb. 3. Vol. VI, 02-12-1998) 
Col.J48.49 

Rise in prices of Essential 
Conunodities(DUR 193) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 490-99 
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Cbikhalia, Shrimati Bhavna Devnjbhai 

15-PointPTo~e 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 504-14 

Central Adoption Agency 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. lIS-IS 

Central Ground Water Board 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 99 

Chairman Delhi WAKF Board 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.1S4 

Cocoa Production 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 150-51 

Conversion of State Highways into 
National Highways 
(Deb. I, Vol. VI, 30-11 -1998) 
Col. 220-27 

Crude Production 
(Deb. 2, Vol. VI, 01-12-1998) 
Co1.364~8 

Establishment ofMahiia Sainik School 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 79 

Free and Compulsory EdtK:8tion 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.262~3 

Gauge Conversion of Ankleshwar-
Rajpipla Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 186 

Linking of State Capitals with Delhi and 
other Metropolitan Cities 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 119-20 

Need to bring Regulation and 
development of coal, lignite and 
methane materials under the 
jurisdiction of State Governments 
(MUR377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col.42S 

Need to take strinaent security steps to 
safeguard the sea coast in Gujarat 
(MUR377) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 287 

Pension Cases of Civilian Defence 
Personnel 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 63-64 

Primary Education 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 138-39 

Project proposal from Oujarat 
(Deb. II. Vol. VII, 14-12-1991) 
Col. 436 

Promotion of Handicrafts in Gujam 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 160-62 

Rehabilitation of Ex -servicemen 
(Deb. 4, Vol. VI, 03-12-199') 
Col. 19 

Release of Fishermen 
(Deb. 11, Vol. VII, 23-12-1998) 
CoI:21S-16 

Hostels for SC Gn-II Sabarmati River Cleanina Project 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 16, Vol. VIl, 21-12-199') 
Col. 41-43 Col. 74 • 

Installation of Rural Satellite Telephones 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 233-234 

Joint Sampling of Coal 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 269-70 

Scavengers in the States 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.384-85 . 

Specialists Deputed in CGHS Dispensary 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 246-50 
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STDIISDIPCOs in Gujarat 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 131-32 

TRYSEM 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 106-10 

C .... Mobaa, Dr. 
Administrative Expenses of SAIL 

Expenditure on R&D 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 13-20 

Foreign Visits 
(Deb. S, Vol. VI, 04-12-1998) 
Col. I 24-2S 

FPI Units in the Country 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 12-13 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 110 Handloom Industry Hank Yam Production 

(Deb. 15, Vol. VII. 18-12-1998) 
Col. 237-38 AirCruhes . 

(Deb. 9, Vol. VI, 10-12-1991) 
Col. 2-8 

Assets of Council of Ministers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 357 . 

Hydro Cess on Electricity Consumers 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 324 

Import of Crude Oil 
(Deb. 12. Vol. VII, 15-12-1998) 

Assets of Ministers Col. 124-2S 
(Deb. 12, Vol. VII, )s-12-1991) Import of Onion 
CoL 252 (Deb. II, Vol. VII, 14-12-1998) 

c.. on Diesel Col. 27~ 71 
(Deb. 2, Vol. VI, 01-12-199') 
CoI.46Nl 

• 
COnunel'Cialiution of Educadon 

(Deb. I, Vol. VI, 30-11-1998) 
CoL 141 

Completion of Power Projectl 
(Deb. II, Vol. VII, 14-12-1991) 
CoL 135-36 

CoRd .. "MIIJa .. , 
(De~. 6, Vol. -VI, ''Ml.,''I) 
Col, 205 , .• ; .: _ .... 

ConupIiae in....... . .. of .... 
De ......... t Sc:IIanIia 
(Deb. 9, Vol. VI, ~"12-1991) 
Col .... 

Cost of Po wei' Productian 
(Deb. 6, Vol. VI, 07-12·1991) 
Col. 162 

Crimea in Delhi 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 212-16 

Inter-Zonal TransmissioR 
(Deb. I., Vol. VI, 30-11-1998) 
Col. 168-69 

International Line of Control 
(Deb. 17, Vol. VII, 22-12-1991) 
CoJ.254-55 

Irrigation Projects 
(Deb. 13, Vol. VII, 16-12-1991) 
CaL .. 311 

Land ...... 
(M. It Vol. VI., 1 .. 12-1.1) 

'OIL ... . 
Oil ... Crulhina IncIu*y 

(Deb. 17, Vot VII, 22-12-1991) 
CoUll 

OnlOin. Power Projec:ll 
(Deb. It. Vol. VII, 14·12-1991) 
CoL 131 

Pend in. Scheme. Relatin. to Wlter 
Manapment and Apk:ullure 
(Deb. 3, Yol. VI, 02-12-1991) 
Col. 40243 
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Pennanent Account Number 
,(Deb. II, Vol. VII, 14-J2-]998) 
Col.36 J -64 . 

Production of Fruits and Vegetables 
(Deb. 18, Vol. VII, 23- J 2-1998) 
Col. 198-99 

Road Network in the Country 
(Deb. 16, Vol. VII, 21-12-(998) 
Col. 95 

Safeguarding India's Interests 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 383-84 

Setting up of Sports Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 179 

Shortage of Funds 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. ISS 

Small and Marginal Farmers 
(Deb. 13, Vol. VII, 16-12-1998) 
Co1.212-16 

Smoking in Trains 
(Deb. 9, Vol. VI, 10-12-1998) 
Col.lS2-S3 

Staff Strength of AI 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 367-70 

Target for Recoveryl Reduction ofNPA 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 239-43 

Training Centres 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 169-70 . 

Transparency 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 56 

Transportation of Goods . 
(Deb. 14, Vol. VII, 17-12-(998) 
Col. 134-3S 

Vegetable Seeds 
(Deb. 8, Vol. VI. 09·12-1998) 
Col. 241-42 

Working ofI.R.C.C. 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 190-91 

Cboudhary, CoL· Sou Ram 
Agricultural Production 

(Deb. 13, Vol. VII. 16-12-1991) 
CoL 363 

Allocation of Funds for Literacy and Mid-
Day Meal Schemes 
(Deb. 1, Vol. VI. 30-11-(998) 
Col. 1 48-S4 

Atrocities on Minorities in Rajasthan 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 390-391 

Cash Crops 
(Deb. II, Vol. VII, 14-12-1998) 
Co1.242-43 

Construction of Border Roads 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 245-46 

Development ofThar Desert 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 106 

Education Schemes for Minorities 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.I04-0S 

Expansion and Maintenance of National 
Highway,..1 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.196JYl 

Expert Committee 
(Deb. 18, Vol. VII, 23-12-1998) 
Col.193-94 

Financial Package for Rajasthan 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 200 

UN Owes to India Frauds in Banks In Rajasthan 
(Deb. 3, V~1. VI, 02-12~1998) I (Deb. S, Vol. VI, 04-12-1991) 
CoL 2()4 Col. 238-39 
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freedom Fighters Pension 
. (Deb. 12, Vol. VII, 15-12-1998) 
Co1.l70-7J 

Gauge Conversion of Luni-Barmer-
Munabao Railway Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. ISO 

HIVCases 
(Deb. J 7, Vol. VII, 22-12-1998) 
Col. 298-307 

Improvement of Telephone Services in 
Western Rajasthan 
(Deb. 3, Vol. VI, 02-) 2-1998) 
Col. 99-100 

Indian Farmers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 277-79 

Involvement of Locals in Forest 
Manaaement 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 34-3S 

Losses in F.C.I. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 101 

Misappropriation of Funds by ICDS 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 179-80 

MPLADS 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 183-84 

Oilseeds 
(Dcb. 8, Vol. VI, 09-12-1998) 
CoL2S4-S6 

Pending Development Projects 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.40-SS 

Population Control Policies 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 285-86 

Poverty Alleviation Scheme 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 209-10 . 

Problems Faced by Exporters 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 79-80 

Railway Siding and Despatch Posts in 
BCCL 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 374-7S 

Rehabilitation of Ex-servicemen 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 19 

Supply of Drinking Water 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 224-25 

Textile Units of Rajasthan and Gujarat 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 255-60 

Underground Water 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.3-S 

Waste Land 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 81-90 

Water Supply and Sanitation Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 114 

Choudbary, Shri Krishna Kumar 
Achievements of Bihar Shiksha 

Pariyojana 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 70-72 

Construction of Terminal Facility at Gaya 
(Deb. J4, Vol. VII, 17-12-1998) 
Col. 102 

Intensive DeveJopment in Insurgency 
affected States 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 193 

Solar Energy Plant 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 90-91 
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Cltoudhll'Y, Sbri Shakuni 
Atrocities committed on Minorities in 

various parts of the country (OUR 193) 
(Deb. 12, Vol. VII, 15-]2-1998) 
Col. 426 

Construction of Over Bridges at Railway 
Stations in Bihar 
(Deb. 9, Vol. VI. 10-]2-1998) 
Col. 111·13 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 252-53 

Flood Control 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 2-14 

Indo-Oman Project 
(Deb. 12, Vol. V II, ,t 5-12·1998) 
Col. 4 

lSI Bases in the country 
(Deb. 17. Vol. VII. 22-12-1998) 
CoI.IOI~ 

Jute M ill at Katihar 
(Deb. IS. Vol. VII, 18-12-1998) 
Col.3n 

,Kada Gola Station 
(Deb. 9, Vol. VI, 10-12-1998) 
CollI. 

ManufKlUrina of Revolvers 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 412-13 

Need to direct State Government of Bihar 
for early election to Panchayats in the 
State (MUR 377) 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 360 

Need to Send a Central Team to Kbagaria 
Parliamentary Constituency in Bihar to 
Chalk out a Plan to check Recurring 
Floods (MUR377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col.31S-16 

Panchayat Elections in Bihar 
(Deb. 14, Vol. VII, 17- 1 2-1998) 
Col. 87-88 

Recovery of Loan from SSls in Bihar 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 299 

Revival Package for Steel Industry 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 25 

Selling of Steel at Cheap Rate in B.S.P. 
(Deb. 14. Vol. VII, 17.12-1998) 
Col. 183, 

Choudhary, Shrimatt Reena 
Banking Licence to Co-operative Bank of 

India 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 247 

Choudhry, Shri Pankaj 
Agreement between India and America. 

(Deb. 13, Vol. VII, 16-12-1998) 
Col.143 ' 

Agro based Industry 
(Deb. 11, Vol. VIl,'14-12-1998) 
Co1.3S4 

Annual Reports on Environment 
(Deb. 16. Vol. VII, 21-12-1998) 
Col 96 

Automatic Wamine System 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.3SS-S7 

Chanae in Study Material 
(Deb, 16, Vol. VII, 21-12-1998) 
Col. 187 

Co-ordination Programme between 
Modem and Conventional System of 
Medicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 424-2S 

Completion of New Railway Linn 
(Deb. 9, Vol. VI, 10.i2-1998) 
Col. 101 . 
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Conference on Emission Level I New Agrialkure Policy 
(Deb. 11, Vol. VII. 14-12-1998) (Deb. I, Vol. VI, 09-12-1991) 
Col. 22 Col. 21fJ...27 

Demand for Natural Gu NRJ Investrnem 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. J 13-15 I 

(Deb. 15, Vol. VII, 18-!2·1998) 
CalJ5 

Export Industry Status to Tourism 
(Deb. 5. Vol. VI, 04-12-1998) 
CoI~258-59 

FDI in Insurance Sector 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 383-84 

Fertiliser Policy 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 172-73 

Foreign Investment in Civil Aviation 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 237-38 

Indian Overseas Bank 
(Deb. I I, Vol. VII, 14-12-1998) 
Col. 395-96 

I 
Official SeaetAct, 1923 

(Deb. 17, Vol. VII, 22-12-1"1) 
COl. 134 
Oit~ 

(Deb. 17, Vol. VII, 22-12-1991) 
Col.l29-31 

Opening of Bank Accounts.ofPcnsioners 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 174-75 

Perfo~ ofPSU. 
(Deb. 11, Vol. VII, 14-12-1991) 
CoJ.306 

Prices of Diesel 
(Deb. 12, Vol. VII, 15-12-199') 
Col. 119-20 

Induction of Small Aeroplanes Private Participation in Inland Waterways 
(Deb. 9. Vol. VI, 10-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 171 Col. 293 

Investment in Power Sector through I Purchase of Power from Pakistan 
Resurgent Bonds (Deb. I, Vol. VI, 30-11-1998) 
(Deb. II, Vol. VII, 14-12-1998) Col.J94-95 
Col. 175 

lSI Agency of Pakistan 
(Deb. 7, Vo\. VI, 08-12-1998) 
Col. 308-09 

Kailash Mansarovar Vatra 
(Deb. 3, Vol. VI, 02-]2-1998) 
Col. 151-52 

Libt!rali!>ation in Visa to Foreigners 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 117 

Money Extorting Gangs 
(Deb. 7, Vol. VI, 08-]2-1998) 
Col. 304-05 

National Exp.essways 
(J); b. 1, Vo I. V I, 30-11-1 998) 
Col. 203-04 

Rail Link with Europe 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.4142 

Revival of Ayurved System of Medicine 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 72 

Right to Clean Environment 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 41-42 

Sale of Bogus Railway Tickets 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 272-73 

Sale of contaminated mineral water at 
Railway Stations 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 61-62 
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Scheme for Forest Guards and Employees Hiding of Militants in Bangladesh 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 17, Vol. VII, 22-12-1991) 
Col. 269 Col. 218-19 

Selling of Stolen Passports 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. S9S 

Separate Passport to Children 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 222 

Setting up of Agriculture Information 
Centre 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 128 

Stock Procuremer.lt of Food grains 
(Deb. 17, Vol. VII, 2Z-i2-1998) 
CoI.2t7-96 

Subsidy on Fertiiizers 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 23941 

Vegetable Seeds 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 241-42 

Choudhury, Sbrt Samar 
Atrocities on Minorities 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 190-91 

Brahmputra Board 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. n-78 

Diseases Spread due to Floods 
(Deb. 2, Vol. VI, 01-12-1998) 
Co1.317-20 

Encounters Made By Security Forces 
(Deb. 12, Vol. VII, 15-12-1998) 
Cot. 216 

Expansion ofPMRY 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 418-26 

Extremist Attack~ on People in Tripura 
(Deb. 12, Vol. VII~ 15-12-1998) 
Col. 14. 

Income Tax on Newspapers 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 211 

Land Reclamation 
(Dtb. 4, Vol. VI, 03-12-1998) 
CoI.65-66, 224 

Need to take necessary steps for stopping 
cross-border movements of anti-
national insurgents along the border 
ofTripura (MUR 371) 
(Deb. 18, Vol. VII, 23-12-1991) 
Col. 330-31 

Opening of New Post Offices. and Tele-
Density 
(Deb. 3, Vol. VI, 02-12-1998) 
Col.SO-51 

Per Capita Central Investment in States 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 88-90 

Projects undertaken by NOO 
(Deb. 2, Vol. VI, 01-12-1991) 

. Co1.419-20 
Promotion ofSCslSTI of A.!, 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 146 

Registration of Unemployed Youths 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 1444S 

Settlement oflssues by I.A. " A.I. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 60-61 

Workers in·Unorganised Sector 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.409-11 

Chouhln, Sbrt Shiv raJ Slnlb 
AIDS Cases in N.E. Region 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 326-27 
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AJlocations to Science Research Bodies 
(Deb. 6, Vol. VI, 07-12-]998) 
Col. 20-34 . 

)UnountofCenttalLoan 
(Deb. 11, Vol. VII, 14-12-1998) 
p,1.326-28 

Assistance to Dance, Drama and Music 
Groups 
(Deb. 13, Vol. VII~ 16-12-1998) 
Col. 107 

Bonded Labour in Carpet Industry 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 380-81 

Financial Assistance to Weavers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 338 

German Project for improving Hospitals 
in M.P. . 
(Deb. 7. Vol. VI, 08-]2-1998) 
Col. 379 

Girls Benefited from B.S.Y. 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 80 

Heart Disease Awareness through Camps 
(Deb. 7, Vol. VI, OB-12-1998) 

. Col. 41 I 
Import and Production of Cancer 

Medicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 367-6B 

Indian Airlines Employees Cases of ALC; 
Mumbai . 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.3n-B2 

Leprosy Hospitals 
(Deb. 12, Vol. VII, 15-12-199B) 
Col. 192-204 . 

Mining Licences on Lease Bases 
(Deb. 9, Vol. VI, 10-12·19?8) 
Col. 206-08 

New Airports in M.P .• U.P. & Bihar 
(Deb. 9, Vol. Vl. 10-12-1998) 
Col. 215 

OECF Assistance to Bihar and M.P. 
(Deb. 11, Vol. VII, ]4-12-199Sl 
Col. 356 

Policy for Installation ofLPTs 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 215-18 

Rural Labour Commission . 
(Deb. 7, Vol. VI, OB-12-199.B) 
Col. 558-62 

Setting up of Power Project in Bangladesh 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 179 . 

Stoppage of Trains 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 20S-09 

Survey of Offices of Japanese Airlines by 
I. T. Department 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 246 

Tours by Scouts and Guides 
(Deb. I, Vol. VI, 30-11-1998} 
Col. 79-80 

Chowdhury, Shrl Blush 
Availability of Creches 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 123-26 

Ban on Bandhs 
(Deb. 7, Vol. VI, OB-12-1998) 
Col. 562-63 

Burn Standard Company Ltd. 
(Deb. 11, Vol. VII, 14.:12-199B) 
Col. 307-08 

Charges against Managing Director of 
Hotel Corporation ofIndia 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 59 

Closure of Mini Steel Plants . 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 14-15 

Consultancy Firms 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 285-86 
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Discrepancy over Foodgrains Stock 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 6(MSJ 

FDI in Insurance Sector 
(Deb. 11, Vol. VII. 14-12·1998) 
Col. 383-84 

Income Tax SeItIement Commission 
(Deb. S, Vol. VI, 04-12-199') 
Col. 111-13 

Joint Ventures Ipproved by FIPB 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 105-12 

Leasing of Aircrafts by tA. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 159 

New Textile Policy 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 349-SI 

NighaAerodrome 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 197 

Nomination of Directors on Shaw Wallace 
Company Board 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 299-300 

Penalty imposed on CON COR 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 195 

Tenninal Service Charges 
(Deb. 14, Vol. VI~, 17-12-1998) 
Col. 128 

Victims ofMansarovar Pilgrims 

Dahll, Sbri Bhlm 

Appoint on Compassionate Grounds in 
New India Ass. Co. Ltd. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 226-27 

Benefits to Family Members ofNew India 
Auurance Company 
(Deb. 15. Vol. VII, 11-12-1998) 
CoI.S7-S' 

Developme!1t of Forests in Sikkim 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 71-72 

Development of Tourist Infrastructure in 
Manipur 
(Deb. IS, Vol. VII, 18-'12-1998) 

. Co1.326-27 
Dilapidated Condition ofSikkim National 

Highway 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 155 

Expansion of Telephone Exchanges in 
Si<kin 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 61-62 

Financial Assistance under NLM 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.170-71 

Inclusion of.$ikkim in North-Eastern 
Council 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 7S 

Natural Calamities 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 220-25 

(Deb. 13, Vol. VII, 16-12-1998) NERAMAC 
Col.l20-21 (Deb. 4, Vol. VI, 03-12-1998) 

I CoL 93 
Wage Agreement by Indian Airlines 

. '. North-Eastern States 
(Deb. 14, Vol. VII, 17-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 171-72 . Col. 473 

Working Groups I Pendins.BilIs . 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Col. 346 I Col. 81-82 
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Power Projects in Sikkim 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL 66-67 

Prices of Quarters of Slum 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 222-23 

Public Telephones in Villages 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 208 

Regional Pharmacy Institutes 
(Deb. 7, Vol. VI. 08-12-1998) 
CoI.4S' 

Service Charges for Cancellation of 
Demand Drafts 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 231-32 

Setting up of a Central University at 
Aizawl 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 189 

Setting up of New Medical College at 
Oangtok 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 179 

Smuggling in North-Eastern States 
(Deb. 2, Vol. VI, 01-12-1998) 

Appoinbnent of Retired Officials 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 80 

Committee for handling of Food grains 
(Deb. "t2, Vol. VII. 15-12-1998) 
CoI.9S-96 

Concessional Telephone Facility 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 47 

Discontinuation ofT. V. Serials 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 83 

Health Club 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 440-42 

Import of Cigarettes 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 97 

Marketing ofVanaspatilEdible Oils 
(Deb. 2, Vol. VI, 01-12-1998) 
CoJ.368-69 

Nursing Allowance 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 83-84 

Col. 64 Revenue earned from Re-Export of 
Technology Park Cigarettes 

(Deb. 18, Vol. VII, 23-12-1991) (Deb. S, Vol. VI, 04-12-1998) 
Col. IS7 I Col. 296-97 

Telecom Facilities in Sikkirn Rotational.Transfers in DOT 
(Deb. 11, Vol. VII, 23-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
Col. 246-47 Col. 207-08 

Visits ofTourists in Sikkim 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 117 . 

Naiting List for Telephone Connections 
(Deb. 3, Vol. VI. 02-12-1998) 
CoI.8S ' 

Damor, Shri SomJlbhal 

Appointment in N.D.M,C. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 24243 

Water Blockage in Greater Kailash-I 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 7S 

Das, Shri Nepal Chandra 

Need for regular payment of salary to 
municipality employees in Assam 
(MUR377) 
(Deb. 12. Vol. VII. 15-12-1998) 
Col.361 

, 
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DIft, ~. ViIfInu 

Atomic a.search Centres 
eJ)eb. 18, Vol. VII. 23-12-1998) 
Col 76-77 

CampIaintCeU 
(Deb. n, Vol. VII, 23-12-1998) 
CoI.2JO.31 

DeJllnd and Prodactlon of Salt 
(D.b. S, Vol. VI, 04-12-1998) 
Col 196-97 

DiltMrblrIte of DO Sipls in Jammu and 
KashmIr 
(Deb. -8, Vol. VI, 09-12-1998) 
CoI~22$ 

DOlri News Bulletin from Jammu 
Doordanhan Kendra 
(Deb. I, Vol. VI, 09-12-1998) 
CoL 90 

Irrilltion Projects irrJ4:K , 
. (Deb. 3, Vol. VI, 02-12-1998) 
Col. 152 

Migration from 1ammu 4: Kashmir 
(Deb-. 17, Vol. VII, 22-12-1998~ 
Col. 278-79 

Possibility of Aure •• ion from Pakilbln 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 96 

Preservation of water Bodies 
(Deb. 12, Vol. VII, 15-12-199') 
Col. 244 

Proxy War 
(Deb. 2, Vol. VI, 01-12-199') 
CoL 54-" 

Salal. Uri Power Projects in Jammu and 
Kashmir 
(Deb. 11, Vol. VII. 14-12-1998) 

Employment to Disabled CoL 101-02 
(Deb. 12, Vol. VII, 1S-12-I998) Starvation of Animals in Deer Park 
CoL 5-9 (Deb. 16. Vol. VII, 21-12-1998) 

8xpenditu..re on N.H. in J4K Col. 17 . 
(Deb. 11, Vol. VII, 14-12-1998) 
CoLI49-SO 

Helicopter Service trom Darbar Mata 
Vaisbae Devi Shrine 
(Deb. 4. Vol. VI, 03-12-1998) 
Col 120 

High Court and Supreme Court Judges 
(Salaries. and Conditions of Service) 
Amendment Bill--Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col 513-16 

I. T. EVilion in 1 4: K 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 296 

'lmplementation of Fifth Pay Commission 
in1&K . 
(Deb. 1 S. Vol. VII. 18-12-1998) 
Col. 267 

Introduction of New Trains 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 23 1-32 

Upgradatlon ofJarnmu Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 236 

Dave, Shrtmati Bhavna Kardam 
Atrocities Committed on Minorities in 

various parts of the country (OUR 193) 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 422 

Ban on the Import of Caustic Soda and 
Soda Ash 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 97 

Collection of Revenue from Cigarette 
Industry 
(Deb. 1·5, Vol. VII, 18-12-1998) 
Co1.80-tl 

Cotton Ginning and Pressing Factories 
(Repeal) Bil~ I 998-consid. 
(Deb. 4. Vol. VI, 03-12-1998) 
Col 436 
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• 

Hindustan Salts Ud. 
(Deb. 5, Vol. VI, 04-J2-1998) 
Col. 120-21 

I. T. Exemption to Cooperative Banks and 
Societies 
(Deb. S, Vol. VI, 04-12-1998) 
CoLl4S-46 

InftbrItion 
(Deb. 7, Vol. VI, 0'-12.199.) 
Col. 39, 623-24 

~rappin& o(Yop Eclucation 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 70 

DeDDII, start N. 
Air Service ftom Pondieheny, Tuticorin 

in Salem 
(Deb. I., Vol. VO. 17·12-1991) 

. CoL 113-14 

Aa.IIt on WOIDIII 
(Deb. 7, Vol. VI. 0.-12·1991) 
CoI.622-2J 

AIrOCftMt c:on.iIIId OR minorities in 
Y8riouI pII1I of1he COUIIIty (DUIt 193) 
(Deb. 12, Vol. VII, 105-12-1998) 
CoL 420 

CoUectioR ofClpkadon Fees 
(Deb. If. Vol. VII, 21-12-1991) 
Col. 2.53 

Commialee on Dltabilities Act, 1955 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 301 

t Construction of Cbennai-Kanyakumari 
RlilLine 
(Deb. 9, V(tl. -VI, 10-12-1991) 
CoL 119 . 

Decl .. ion of Old Ps'Iona VeiIr 
(Deb. 17, Vol. VII, 22·12-1991) 
Col. IS3-S4 . 

Detention ofFisbcnnen 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 122 

Dual Citizenship 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 187-88 

Export oITexti1e Items 
(Deb. 15, Vol. VII, 18-12-1998) 
CoJ.261-62 

Full Time Programme on LPTs 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 162-63 

Incentive to NRIs 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 232-33 

Liquid Propulsion Centre 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 117-18 

Mini Air Services for Tourist Places 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 213-14 

National Co-Operative Policy 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 99-100 

National Pharmaceutical Pricing 
Authority 
(Deb. 17, Vol. VII, 22-12-1998) 
C01.8S 

Need for Immediate Repair and 
Maintenance of the 1'IIlU1 Nadu part 
of the Thiruvanlnthapuram-
Kanyakumari National Highway 
No.47 (MUR 377) 
(Deb. 3, Vol. VI, 02-12.1998) 
Col. 311 

New Tomism Policy 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 192-93 

No-Objection Certificates 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 69-70 , 

ProdlolCtion of Rubber 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 70-73 
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Raaing in Educational institutioas 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL 18().81 

Replacement of Old Brielse on NH-47 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 228--29 .. 

Revision of Powers to the Penchayats 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 188 

Smuggling ofGoldlOoods 
(Deb. 11, Vol. VII, 14-12-1998) 
Col.302..()4 

Smuuling of Sandalwood 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 273 

Thermal Power Station set up by NTPC 
(Deb. 6, Vol. VI, 07 .. 12-199.) 
CoLI39-4l 

Unemployment Problem 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 16l-64 

Up,radation of Thiruvananthapuram 
Airport 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 184 

Upliftment of Weavers 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL242~3 

Deo, Sbrl Bikram Kahan 

Allocations to SCience Research Bodies 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 20-34 

Assistance to Hydro Power Projects 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.6U9 

Coffee (Amendment) Bill-Consid. and 
Pass 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 477-79 

Disapproval ofOiltieJds (Regulation and 
Development) Amendment Ordinance 
and Oilfields (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 334-35 

District Primary Education Programme -
(Deb. II, Vol. VII, 14-12-1998) 
CoL 129-32 

Grants to Voluntary Organisations 
(Deb. 2, Vol. VI, 01-12-1998) 
Co1.313-14 

Inland Fisheries 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 219 

Insurance Scheme for Sick SSIs 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 23 

LPTllVLPTa in Orissa 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 131-32 

Micro-Projects . 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 309-1 0 • 

Pearl Culture 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 78-80 

Pending Irrigation Projects 
(Deb. 8, Vol. VI, 09- 12-1998) 
Col. 31-35 

Deora, Shri Murli 
Air Crashes 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 6 

Il1Jurance Scheme for Sick SSIs 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 21 

Standina Committee on Finan~ Ten~ 
Report and Minutes-Presented . 
(Deb. 3, Vol. VI, 02·12-19~B) 

Col. 285 
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Devegowda, Sbri H.D. 
Rise in prices of Essential Commodities 

(OUR 193) 

C~mputer Hardware Technology 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 119 

(Deb. 7, Vol. VI, 08-12-1998) ·lndiraAwasYojana 
Col. 688-70 I 

Devi, Sbri ... tt Rama 
-Light and Sound Programme of Bodh 

Gaya 
(Deb. 15, Vol. VII, l8-12-1998) 
Col. 281-82 . 

Power Projects in Bihar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 214-15 

Setting up of MtaIOrological Centres 
(Deb. J6, Vol. VII, 21-12-1998) 
CQI.~1 

Telephone Exchanges, Post Offices in 
Bihar 
(Deb. 18, Vol. VII, 23-12.1998) 
Col. 153 

Db_mothanD, Shri M. C. 
IRS Officers on Deputation 

(Deb. IS. Vol. VII, 18-12-1998) 
Co1.186-87 

Need for construction of a railway over· 
bridge near Ulundurpet in Tamil Nadu 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331-32 

Need to lay a new railway line between 
Tindivanam and Cuddalore via 
Pondicherry (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 28i-82 

Dome, Dr. Ram Chandra 
IndiraAwas Yojana 

(Deb. 4. Vol. VI, 03-12-1998) 
Col. 39 

Collection of Central Taxes from States 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 286-90 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 2742 

Loans to State Governments 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 233-34 

. Nationalised Banks 
(Deb. IS, VoL VII, 18-12.1998) 
CoI.33143 

. Need to introduce a fast passenger train 
between Asansol and Rampurhat via 
Andal-Sainthia-Suri in West Bengal 
(MUR377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 680 

Occupational Classification of Workers 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 81-84 

Population ofChildrcn 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 188 

Production of Coal 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 73-75 

Srikrishna Commission Report . 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 249-50 

Tourism Projects 
(Deb. II, Vol. VII, 14-12-1998) 
Co1.317-18 

White Paper on Adulterated Food 
(Deb. 7, Vol. VI, 08-12-1998) 
COl.49S 

Drona, Shri Jilit Vir Singb 
Afforestation Programmes in 

Uttar Pradesh 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 25-26 
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Agitation against Closure ofPSUs 
(Deb. 11, Vol. VII, 14-12-1998) 
COl.3S 

Agitation at Chaleshar Station 

Inclusion ofRamaguihia Sikh in O.B.C. 
UIt 
(Deb. 7, Vol. VI, 08-12-1998) 
0,1.621 

(Deb. 14, Vol. VB, 17-12-1998) Infi'utructureCriticalBa1aneeScheme 
Col.l66-67 (Dob. !I, Vol. VI, 04~12-1998) 

Bungling in Post Office 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.II4-IS 

Closure of Tanneries 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 305.()6 

Conservation and Growth .of Medicinal 
Plants 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 74-75 

' .. 
Derailinent ~f200 On. Passenger Train 

(Deb. 9, Vol. VI, 10-12-1998) 
Col.I6S-66 

Derailment of Goods Trains . 
(Deb. 14, Vol. VIJ, J7-]2-1998) 
Col. 17-22 

Diseases spread due to Floods 
(Deb. 2, Vol. VI, 01-12-]998) 
Col. 317-20 

CoL 208-09 
lSI Activities in A&ra 

(Deb. ]2, Vol. VII, 15-12-1998) 
Col. 119 

Need to look into the grievances of the 
employees of the Tannery and 
Footwear Corporation of India 
(TIFCO) and textile mills under N.T.C. 
in Kanpur (MUR 377) 
(Deb. 4, Vol. VI, 03-] 2-1998) 
Col 427 

Need to provide more air facilities at 
Kanpur Airport, U.P. (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 388 

Need to uPJl'ade J.K. Cancer Institute in 
Kanpur as Regional Cancer Institute 
and provide Modem Facilities there 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 347-48 

Export ofTelecomEquipments ., 
(Deb. II, Vol. VII, 23-12-1998) New Schemes for Pulses 
CoL 94-95 (Deb. 13, Vol. VII, 16-12-1998) 

Col. 290 
Fire in Gomati Express . 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 218 

Fraud in Allahabad Bank 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.3S4 

Generation of Power aom Cow Urine! 
Dung 
(Deb. 13, Vol. VII, 16-]2-1998) 
CoL 119-20 

Non Banking Financial Company 
(Dob. IS, Vol. VII, 18-12-1998) 
Col.I ]()..11 

Power Purchase Alreement in Power 
Sedor 
(Deb. 6, Vol. VI, 07-12-1"998) 
Col. 17 .. 8 

Power Situation ill U. P. 
(Deb. II, Vol. VII, 14-12·1991) 
CoL 14 .... 9 

Illegal STDIISD Facilities Racket of Fake Railway Tickets 
(Deb. 3, Vol. VI, 02-12·199.) (Deb. 9, Vol. VI, 10-12-1991) 
CoL 193-9S Col 104-05 
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• 

Rackets involved in Adulterated 
Medicines 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL27~78 

Reservation Office at Kanpur 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 161 

Setting up of Biotechnolol)' Centre 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 180 

Telephone Out of Order in U.P. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. .. 

V.R.S. of BIC 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 348-49 

- Violation of Labour Laws 

• 

(Deb. 12, Vol. VII, 15- t 2-1998) 
Col. 269-70 

D'Souza, Dr. Beatm 
Atrocities committed on Minorities in 

various Parts of tile country (OUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.409-11 

Dural, Dr. M. nambl 
Companies (Amendment) Bill-Int. 

(Dob. 17, Vol. VII, 22-12-1998) 
CoL 380 

Constitution (Eishty-Fourth Amendment) 
Bill (Amendment ofAJticles 239AA,331 
and 313 and Insertion of new Articles 
338A, 332A and 334A-Int. 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 463 

Diaapproval of Companies (Amendmont) 
Ordinance, 1998 and Companies 
(Amendment) Bill-Consid 
(Deb. h, Vol. VII, 22-12-1998) 
Col. 492-9S 

Election Laws (Amendment) Bill-lnt. 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 378-80 

Elections to Committee-National 
Welfare Board for Seafarers (Elect) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col 325 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service 
(Amendment) Bill, 1 991-Conaid. ct 
Pass 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.305-1S 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 486-88 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-lnl 
(Deb. 9, Vol. VI, 10-12'-1998) 
CoJ.2n 

Dwivedi, Sbri Ramab Chandra 

Telephones Out of Order 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.107-J6 

Eden, Shri GeoI'Je 
Development of National Waterway 

No.3 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 121-22 

Dredging Work in National Waterway-3 
(Deb. II, Vol. VII, 14-12-199') 
Col.IS4-SS 

Funds for Inland Waterw~ in Kerala 
(Deb. II, Vol. VII, 14-12-1998)· 
Col. 117-18 

Hotel to Start in Cochin • 
(Deb. IS, Vol. VII, 18-1211998) 
Col. 377-78 

National Waterway No.3 
(Deb. 16, Vol. VII. 21-12.1998) 
Col. 210 



3S2 LOK SABHA 

Registration Fees for Booking Gas 
Connections 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 206-07 

Fatml. Sbri Mohammad ABAsbraf 
Bookings by Air India Agents 

Fillina up Reserved Pom of OBCs in 
NationaliNCI Banks 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 372-73 

Financial Allistance 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 19 (Deb. 9, Vol. VI, 10-12-1991) 

Col. 104 Fruit Proceulna Industries in Bihar 

Centrally Sponsored Schemel for 
Development of Hand looms 
(Deb. I S, Vol. VII, 11-12-1998) 
Col. 3646 

Child Labour 
(Deb. 7, Vol. VI, 08-12-199') 
Col. so 1..()2 

Constitution ofCo-ordinltion Committee 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 42-43 

(Deb. I, Vol. VI, 09-12-1991) 
CoI.S4-55 

GodoWIII in Bihar 
(Deb. 2. Vol. VI, 01-12-199.) 
CoI.,5-56 

Inc .... in Loa. of Banu 
(Deb, 5. Vol. VI, 04-12-1991) 
CoLl4+45 

IIItepIMd Rw'aI EneraY Propamme 
(Deb. I, Vol. VI, 09-12 .. 1998) 
Co1.216-17 

Conversion afOoT into Corporation Job Oriented EduCition 
(Deb. 3, Vol. VI, 02-12-19981 (Deb. 16, Vol. VII, 21-12-1991) 
Col. 226 CoI.S-14· 

Development of Handloom Industries in 
Bihar 
(Deb. II, Vol. VII, 14-1 2- 1 991) 
Col 223-2S 

Dilapidated Condition ofRo" in Bihar 
(Deb. I, Vol. VI, 30-11-1998) 
Col6s.66 

Export ofProceasod Foods and Fruits 
(Deb. 13, Vol. VII, 16-12-1991) 
CoL6S-66 

Export Oriented Units 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 99-100 

Export Target 
(Deb. 15, Vol. VII, 18-12-1991) 
C.ol.291 

Kala-Azar C_ 
(Deb. 2, Vol. VI;~I.12·1998) 
Col 417 ... 

MecliCII PlCiIitiea 
(D.b. 12, Vol. VII, 15·12.1991) 
CoL '8-59 

Need for early reconstitution of Haj 
Committee (MUR317) 
(Deb. 12. Vol. VII. 1'·12-1991) 
Col. 360 

Need to provide suffICient scaft' to the 
office of General Man~ler. 
Telecommunication in Darbhansa 
Parliamentary Constituency, Bihar 
(MUR317) 
(Deb. 16, Vol. VII. 21-"12-199.) 
CoL310-11 

Fake Cases Registered by Delhi Police Oc::cupation of Seau by Cooties 
(Deb. 7, Vol. VI, 01-12-1991) (Deb. 4. Vol. VI. 03-12-1998) 
Col 396 ColI9S-96 
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Pendiraa Irrilation ProjeCts of Bihar 
(Deb. 3, Vol. VI, 02-12-1998) 
Cot. 98 

Poverty Eradication Programmes 
(Deb. 14, Vol.'VlI, 17-12-1998) 
Col. 98-99 

Power Finance Corporation 
(Deb. II, Vol. VII, 14.12-1998) 
Col. 106 

Role of SIDBI 
(Deb. 15; Vol., VII, 11-12-1998) 
Col.307~8 

Shortage of Power in Bihar 
(Deb. 11, Vol. VII, 14-12-199,8) 
Col. 72-73 

Theft of Artifacts 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 182-13 

Welfare Schemes 
(Deb. 12, Vol. VlI, 15-12-1998) 
Col. 223-24 

GildhlVi, Shri P.S. 
Action Plan for Kandla Port Trust 

(Deb. I, Vol. VI, 30-11-1998) 
Col. 210-11 

Allocation of Funds by NFDC 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 85 

Assistance trom NFCR 
(Deb. 8, Vol. VI, 09-12-1998) 

, Col. 189-92 
Assistance sought by Kerala 

(Deb. 5, Vol. VI, 04-12-1998) 
Col 23446 

Border Area Development Programme 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 329-30 

Bus Service between Delhi and Lahore 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 213 

CheatM'r AccI)mmodation 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.267~8 

Closure of Purchasing Centres of lCI 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 153-55 

Coconut Fanning 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 125-26 

Criminal Justice Commission 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 228 

Damage to Crops due to Natural 
Calamities such as Floods, Cyclones, 
etc.(DUR 193) 
(Deb. 16, Vol. VII, 21-12-1998) 
CoJ.404-05 

Dues from Private Airlines 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 22S-27 

Expansion of National Highways in 
Gujarat 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 119-20 

Expansion ofNH-8-A 
(Deb. 11, Vol. VII, 14-]2-1998)' 
Col. 91-92 

Expenditure incurred for Controlling Law 
and Order 
(Deb. 17, Vol. VII, 22-]2-1998) 
Col. 147 

Export of Minerals 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. ]83-14 

Export Target 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 291 

Financial Grant for Higher Studies Abroad 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 24546 

Gauge Conversion ofBhuj-Nalia Rail Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 114 

Gauge Conversion of Dharangadhara-
Kuda Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 219 
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Insurgent Activities Skilled and Unskilled Emigrants 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 23-26 Col. 446-47 

ITDC 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 268 

New Industrial Policy for Western Region 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 284-85 

Pending Applications for p.a Counel in 
Dentistry 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 319-24 

Performance ofDoordarshan Kendra in 
Gujarat . 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 147 

Pilferage of Oil 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 117 

Power Generation Project 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 309 

Survey of Livestock 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 248 

Telephone Adalat 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 102 

Terrorist Activities in Kutch, Gqjarat 
(Deb. 7. Vol. VI, 08-12-1998) 
ColS89-90 

Transfer of Case to CBI • 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 89-90 

GamBnl, Sbrl Glrldbar 
Badanalla and Kolab lITigation Projects 

(Deb. 13. Vol. VII. 16-12-1998) 
Col. 161 

Boundary Dispute Between Orissa and 
Adjacent States . 
(Deb. 12, Vol. VII, 15-12-1998) 
Co1.307"()8 

Probe intoAlieled Corruption in KVS . Cases Pending in Courts 
(Deb. 1, Vol. VI, 30-11-1998) (Deb. I. Vol. VI, 30-11-1991) 
Col. 83-85 Col. 330 

Public Utility Services at Ahmedabad 
Airport 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 167 

Safe Drinking Water 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 22-31 

Setting up of Divisional Office in 
Ahmedabad 
(De~. 4, Vol. VI. 03-12-1998) 
Col. 275 

Setting up of National Powerloom 
Development Corporation 
(Deb. 11, Vol. VII, 14-12-1998) 
eoL380-81 

Damale of Pots 
(Deb. 4, Vol. VI. 03-12-1998) 
CoL 196-97 

Development of Minor Port into MiUor 
Port 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 149 

Establishment of Universities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 220-21 

Funds to ORDAs 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 259 

Hydel and Coal Based Power Projects 
(Deb. 6. Vol. VI. 07-12-1998.> 
Col. 161-62 
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Installation ofTelephonc in RurallUrban 
Areas 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.IIS-16 . 

Introduction ofSabari Express 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 60 

KBK Development Scheme 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL26S 

Land Acquisition Act 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 34344 

National Highways 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 93.9S 

Ownership Rights of Minor Forest 
Produce 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 67..fJ9 . 

Problems ofChilka Lake 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.SS-S6 

Publication of White Paper and Status 
Paper 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 190-92 

Glmit, Shri C.D. 
AIDS Affected Women 

(Deb. 7, Vol. VI, 08-12-1998) 
CoI.I2S-27 

Atrocities on Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 190-91 

\0. • 
Coin Oper.t~ Jublic Telephone Booths 

in Delhi 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 175 

Computerisation ofBanki 
(Deb. S, Vol. VI, 04-12-1998) 
Col. ISO-51 

Demand and Supply of Notes and Coins 
(Deb. 11, Vol. VII, 14-12-1998>" 
Co1.2S2-S3 

Education for Marginalised and 
Disadvantaged Children 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 169-70 

Electoral Reforms 
(Deb. 1, Vol. VI. 30-11-1998) 
Col. 21-2S 

Employment to Disabled 
(Deb. 12, Vol. VII. 15-12-1998) 

Recoanition of Unions/Associations Col. 5-9 
(Deb. 3, Vol. VI. 02-12-1998) Fire in IOCDepot in Assam 
Col. 77-78 (Deb. 12, Vol. VII, 15-12-1998) 

Special Category States CoL264..fJ5 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 164-65 Foreianm Livina in India 

(Deb. 17. Vol. VII, 22-12-1998) 
Survey Report on Coverage of 

Doordarshan NetwOrk 
(Deb. '8, Vol. VI, 09-12-1998) 
Col. 249-50 

Col. 93-96 
Free Telephone Facility 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 168-69 

Urban Loc;al Bodies 
(Deb. 14, Vol. VII, 17-12-1998) HerbalResourcesinDans 
Col. 94-97 . (Deb. 16, Vol. VII, 21-12-1998) 

Way-side Amenities on National 
Hlchways 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 177-80 

Col. 241 
HIVCases 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 298-307 
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Hurriyat Visi~ to U.N. 
(Deb. I, Vol. VI, 09-12-1991) 
Col. 12 

Import of Essential Commodities 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL3S~ 

'Involvemtrt of Police in Crimes 
(Deb, 7, Vol. VI, 01-12-1998) 
CoLS29 

ISlu1na of Telephone Directories 
(Deb. II, Vol. .VII, 23-12-1998) 
CoL 38 

Kaziranp National Park 
(Deb. 1, Vol. VI, 30-11-1991) 
CoL~1 • 

Modemilatfon of Postal ServIc .. 
(Dob. 3, Vol. VI, 02-12-1991) 
CoLlA 

Pak IUempt to CapIure Indian Ann)' POll 
in Siachin 
(Deb. 9, Vol. VI, 10-12-199') 

, CoI.I97--9J 
Power Projects 

(Deb. 16. Vol. VII, 21-12-1991) 
Col. 66 

Purebue of Power &om Plkistan 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 19445 

RetiremontAp inAnned Foreet 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 361 

Thirty-Year Submarine Plan 
(Deb. 14, Vol. VII, 17-12 .. 1991) 
CoL 114-1' 

Threat to Swamp Deer 
(Dob. 6, Vol. VI, 07-12-1991) 
CoL 151 

Visit ofSikb Scholll'l 
(Deb. I. Vol. VI, 09-12-1991) 
Col. 99-100 

G.1IdIIJ, ....... tt M •• ka 

c...a CaordinIdonCcmr "I. b EquIJ 
Opportudill for Dilabled PII'IOU-
EIIc:doa 
(Deb. 5, Vol. VI, 04-12-1991) 
CoL 325 

Colllideratioa of .... RIpon ofEnrwllile 
~for"'lIde.... 
IIId ScIIiduIed Tribel LIid 
(Deb. 7, VOl. VI, 01-12-1991) 
CoL 727 

Con.tltutioD (AlDendment) Bill 
(AaIeacIMIat of article 15, ere.) by 
Shri G. M. BInIdwaI~ .. id. and 
Withdrawn 
(Deb. S, Vol. VI. 04-12-1991) 
CoL 371 

Ga. ..... u6I, SlariA. 
AwiIIbIIIty on. T. SaraI Porma in Mollail 

Centnt 
(Deb. 11, Vol. VII, 14-12-1991) 
C41.lSO 

Scholanhipi to Trainees ofITDC Cellu .... Companies 
(Deb. 11, Vol. VII, 14-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
CoL 403-04 Col. 178 

Sick Mills of N .T.e. 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 195-97 

Special Area Games Scheme 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.217-11 . 

T.B. Disease . . 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 174-80 

Central Assistance to Tanneries in 
Chennai 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL 94 

Complaint. alainlt Non-Bankinl 
Financial Companill 
(Deb. 11, Vol. VII, 14-12-1991) 
CoLS 
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Constitution of Tourism Development 
Board 
(Deb: 1', Vol. VH, 11-12-1998) 
Col. 35' 

Environmental Clearance for Oman 
Refinery Project 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.21()"11 

Felicitations to Deputy Speaker 

Conservation of Forest in Manipur 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.I3S 

Crop Insurance Scheme 
(Deb. 3, Vol. VI, 02-12-1998) 
ColU7 

Flights from North Eastern States 
(D.eb. 14, Vol. VII, 17-12-1998) 
Col. n.ao 

(Deb. 14, Vol. VII, 17-12-1998) 
CoL 259 Freedom Fighters Pension 

Lower Bhawani Projects Farmers 
Association 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 233-34 

Need to look into the Problems being 
faced by Textiles Industry (MUR 371) 
(Deb. 8, Vol. VI, 09-12-1998) 
COl.3S1 

Profit oITelecom Department, Madras 
(Deb. 11, Vol. VII, 23-12-1998) 
CoL 13()"31 

Strike by Officials ofI. T., CeJttraI Excise 
and Customa 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 15-19 . 

G.n"""', Shrt S. 
Construction or'Road Over Bridge at 

LC" 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 10$ 

Rainfall 
(Deb. 16, Vot VII, 21-12-1998) 
Col 93 

G.ape,K ... rtKim 
Atrocttln Committed on Minorities in 

VIriauI PInIofd1e Country (OUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 411-21 

Condition ofManipur National Highway 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.S' 

(Deb. 12, Vol. VII, 15-12-1998) 
Col 11()"71 

Green Cards to People Living Below 
Poverty Line 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 490-91 

Imposition of Armed Forces Special Power 
Act in Manipur 
(Deb. 7, Vol. VI, 08-12-1998) 
Col 396-97 

Internet Facility 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 95 

Supply of Essential Commodities to 
Manipur 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 214 

Telecommunication Facilities 
(Deb. 8, Vol. VI, 09-12-1998) 
Col 116-20 

Temper Proof Seal Cylinders • 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 398 

G.opar, Sbri Santosb Kumar 
Disapproval of Oil fields (Reaulation and 

Development) Amendment Ordinance 
And Oilfields (Regulation and 
Development) Amendment Bill-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 339-41 
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a..talll, Sllrtmati SIIeeIa 
AIDount of Central Loan 

(Deb. 11, Vol. VII, 14.12.1998) 
Col. 326-21 

Availability ofDrup and Medicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 466 

CtMnt AdoPdoa Agency 
(OM. T. Vol. VI, 01-12-1998) 
CoLlIS-II 

Coaches Reserved for Women 
(Deb. 9, Vol. VI, ]O-12~1998) 

Col 100 

FDI in Insurance Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 383-84 

Foreigners Livia. in India 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 93-96 

Free and Compultory Educatioa 
(DeD. I. Vol. VI, 30-11-1998) 
Col 262-63 

Gauge Conversion ofR.ewari-Depna Rail 
Line 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 146-47 

Complaints _pilllt CPWD Enquiries Guarantee Board for Agricultural Labour 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 17, Vol. VII, 22-12-1991) 
CoL 23D-31 Col 140 

Construction of Level Crouinp 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 83-84 

DemInd and, Supply of Power 
(D". 6, Vol. VI. 01-12-199.) CeI.,...'7 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 118-90 

Development of Roads 
(Deb. 9, Vol. VI. 10-12-1991) 
Col. 161-63 

Development of Teehnole" 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI.1SS-65 

Development ofUniver.mea 
(Deb. 16, Vol. Vn,'21-12-1998) 
Col. 98 

Bxpon oflron Ore by MMTC 
(Deb. IS, Vol. VII, 18-12-1998) 
'CoL 238-39 

Export of Jute 
(Deb. 11, Vol. VII, 14-12-]998) 
Col. 281-82 

Facilities to Residential Sports Schools 
by, SAl 
(Deb. ]6, Vol. VII, 21-12-1998) 
Col. 23S-37 

Import and Production of Cancer 
MediciMa 
(Deb. 1. Vol. VI, 01-12-1998) 
CoI.367~ 

India Brand Equity Fund 
(Deb. 11. Vol. VII, 14-12-1998) 
COl.29S 

Installation of Rural SateHite Telephones 
(Deb. 3. Vol. VI, 02-12-1998) 
Col 233-34 

Irription Facilities in Hilly Arcaa 
(Deb. 18, Vol. VII, 23-12-1998) 
Col2J7-19 

Jurisdiction of Planning Commission 
(Deb. 3, Vol. VI, 02-12-1998) 
Cof.238 

Kailash Mansarovar Yatra 
(Oeb. 3, Vol. VI. 02-12-1998) 
CoI.IS1-S2 

Loans to Unemployed Bducated Yout!ts 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 144-45 

Maintenance of Sports Stadium 
(Deb. 14. Vol. VII, 17-]2-1998) 
CoI.S7 
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Nidonal Commiasion for Children 
(Deb. I, Vol. VI, 30-11-1998) 
Col, 271 

National Commission for Rural Labour 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL 323 

Need to construction of bypasses on 
N.tionll Hilhw.y in Aligarh 
Parliamentuy Constituency, U.P. 
(MUR317) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 311 

New Airports in M.P., U.P. 8r. Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col2IS 

011 Refinery Project 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 107 

Panipat Public Secf,r Oil Refinery 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 89-90 

Primary Education 
(Deb. I, Vol. VI, 30-11-1998) 
Co1.13a..39 

Regional Centres of Films Division 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 101-02 

Resistration of Pesticides 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 372-11 

Repllrisation of Workers 
(D.b. 4, Vol. VI. 03-12-1998) 
CoJ.283 

Seeds Varieties 

Technology for Petrolewn Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 76 

Tours by Scouts and 0uideI 
. (Deb. I, Vol. VI, 30-11,,1"') 
Col. 79-80 

Transfer of Technologies 
1Deb. II, Vol. VII, 14-12-1998) 
Q)t11M1 

C ..... ., sr.rt as. 
Additional AII~ation for Elementary 

Education 
(Deb. 6, lJ'ol. VI, 07-12-1998) 
Col. 196 

Agricultural Export 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 229 

Amendment of Multimodel Transport 
Goods Act, 1993 
(Deb. 1, Vol. VI. 30-11-199&) 
Col.2()().Ot 

Austerity Measures 
(Deb. 15, Vol. VII, 11-12-1998) 
Col. 202-03 

Ban by EU for Import ofFish 
(Deb. IS, Vol. VII, 11-12·1998) 
Col. III 

Bilateral Talks with United States (OUR 
193) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 476-77 

Central Secretariat Service 
(Deb. 8, Vol. VI, 09-1~-1998) 
Col. 183 

(Deb. 13, Vol. VII, 16-12-1998) Closure of Oxygen Bar 
Col 201-10 (Deb. 1, Vol. VI, 30-11-1998) 

study Conducted by Community Health 
Relelrch Foundation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 583 

Taking Over of tile Sick Textile by NRI 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 149 

Col. 145 
Commission for Denotified Tribes 

(Deb. 2, Vol. VI. 01-12-1998) 
Col. 455 

Committee on Economic Matten 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL 127-28 
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Consumer Movement 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 97-98 

Conuibution of Child Labour in Gross 
National Products 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. '297 

Creation of Awareness among Farmers 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 209 

CSS Officers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 274, 3 19 

CyberLaws 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 24-2S 

Defects in Training for Pilots 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 100-01 . 

Departmental Exams 
(Deb. 13, Vol. VII, 16-12-1998) 

. Col. 39S 
Diversion of River Water towards India 

by PakArmy 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 269-70 

Expert Group on Consumer Protection 
Act, 1986 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 136-37 

Illegal International CaJI Back Phone Calls 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 29-31 

Krishna Valley Project 
(Deb. 3, Vol. VI, 02-'2-1998) 
Col 238 

LPG Connections 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 442-44 

Maheshwar HydeJ Project in M.P. 
(Deb. 161 Vol. VII, 21-12-1998) 
COl.26S 

Mid-Day Meal Scheme 
(Deb. 6, Vol. VI, 07-12-1998) 
Co!. 78-81 

Modernisation of Laboratories 
(Deb. II, Vol. ViI, 14-12-1998) 
Col. 198-99 

NAMSummit 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 113 

National Blood Transfusion Council 
(Deb. 2, Vol. VI, 01-12-1998) 
COl.3SO-51 

National Highways for Vidharbha Region 
(Deb. 6, Vol. VI, 07-12-1998) 

. Col.8S 
National Police Commission 

(Deb. 7, Vol. VI, 01-12-1998) 
COI.S69-70 

Express Highways 
(Deb. 16, Vol. VII; 21-12-1998) NewTextilcPolicy 
Col. 121 (Deb. II, Vol. VII, 14-12-1998) 

Col. 349-S1 
FOI in Cigarette 

(Deb. 11, Vol. VII, 14-12-1998) PanelsofCSSOfficers 
Co1.416-17 (Deb. 13, Vol. VII, 16-12-1998) 

CoI.3SS-S6 
Felicitations to Deputy Speaker 

(Deb. 14, Vol. VII, 17~12-1998) Post Based Roster System 
CoL2SS (Deb. Ill, Vol. VII, 23-12-1998) 

Col. 173 
Forest Wasteland for Captive Plantation 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 242 

Prices of LPG and Petroleum Products 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 237-38 
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Productivity Linked Bonus to Air India 
AaentllEmployees 
(Dcb. 14, Vol. VII, 17-12-1991) 
CoL 109 

Propaty olWAKF 
(Deb. 12, Vol. VII, 15-12-1991) 
Col 170 

Vllboily of Power Trading Corporation 
(Deb. 16, Vol. VII,. 2'-12-199') 
~.2+1-4' 

Waivi.,. of LoIns 
(Deb. 1$, Vol. VII, 11-12-199') 
Coli 13-14 

Propotal to Set up Hydet Power Projects Water Shed Development 
(Deb. II, Vol. VII~ 14-12-199') (Deb. 4, Vol. VI, 03-12-1998) 
Col 113-14 Col 64-65 

Request of PI wan Hans Helic:opten Ltd. 
for Waivilll 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. III 

Research on Plant·bued DrupIHerbai 
Drup 
(Deb. II. Vol. VII, 14·12-1991) 
CoL 106 

Revamped Public Distribution System 
(Deb. 17, Vol. VII. 22-12-1991) 
CoL 97-100 

World Conlnnc:e on Hiaher Education 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 243-44 

Gavtt, SIui MaRlulo Hodlya 

S-Point Plan on Apiculture 
(Deb. I, Vol. VI, 09-12-1998) 
CoLlI3-14 

Accident of Paaaa-Oaya Peuenger and 
~iExprw 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 207-08 Revampina of Export Promotion Councils 

(Deb. 11, Vol. VII, 14-12-1991) Apement witb Belsium 
CoL 331 (Deb. II, Vol. VII, 23- 1 2-1998) 

Rural Development Schemes in 
Mlharuhtra 
(Dol,. 9, Vol. VI. 10-12-1998) 
CoL 126 

Scholarships to SCS/STs 
(Deb. II, Vol. VII, 14-12-1998) 
Col. lSI-52 . " 

CoL 20142 
Allocation of Fundi to Voluntary 

Agencies 
(Deb. I. Vol. VI, 30-11-1998) 
Col 95-132 

Apprl'vaJ to Technical/Engineering 
Institutes 

State Level Regulatory Bodies for (Deb. 11. Vol. VII. 14·12-1998) 
Housina Sector Col. 184-36 
(Deb. 4, Vol. VI, 01-12.1998) C F d" . C rts 
Col I44-S0 ases eo 109 m ou . I (Deb. 1. Vol. VI, 30·11-1998) 

Telecom Facilities in Maharashtra Col. 330 
(Deb. 8. Vol. VI, 09-12-1998) I .. 
Col. 91-9S Computeflsatlon in Employment 

Telecommunication Network 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 179 

Vacant Posts in Para Military Forces 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 215 

Exchanges 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 429 

Crash of Anny Helicopter near Simla 
(Deh. 4, Vol. VI, 03-12-1998) 
Col 36) 
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Cn~ otlAF Plane nell' Calcutta 
(Deb. 4, Vol. VI, 03-12- I 998) 
CoI.2S8-S' 

Prinldna Water Supply in Mahar.h.tra 

Pak auempt to Capture lndianArmy POll 
in Siachin 
(Deb. 9, Vol. VI, 10-l2·.".) 
Col.l97",8 

«('rb. '4, VoJ. VII, 17-12-.1998) Pas£rJ0n Application. 
':".oJ.~11 (Deb. " Vol. VI, O'·Jl-J9P.) 

JJCICU'Onic: Telophone ExcharJ8CS CoI.26,l..1O 
(Dob. II, Vol. VII, 23-12-1998) PondingJnduWialUconc. 
Col. 9-12 (Deb. S, Vol. VI,04 .. 12-J991) 

PoreipTour CoL 388-90 
(Deb. 3, Vol. VI, 02-12-1998) P~anentAc:countNumber 
Col. 247-248 (Dob. ll. Vol. VIl. 14-12-1,") 

Implementation of Official Lan&UI&e Act Col. 361-64 
(Dob. 12, Vol. VII, 15-12-1998) PrimaryHealtbCenlrot 
Col. 317-11 (Deb. 2. Vol. VI, 

Incidents of Air Mi .. 
(Dob. 9, Vol. VI. 10-12-1998) 
Col. 209-10 

In .... FICIUt)' in School. 

Col. 76-300 
Private Airline. 

(Deb. 9. Vol. VI, 10-12 .. 1998) 
Col. 198-204 

(Dob. 11. Vol. VII. 14-12-1998) ProcluctionofPlutonium 
Col. 153 (Deb. 18, Vol. VII, 23·1~-199') 

Lou 'of Lives of Fiahmnon Col. 192 
(Dob. 3, Vol. VI, 02 .. 12·199.) Publk: PaJtlcipation in KVsINV. 
Col.l2$ (Dob. 6, Vol. VI, 07.12-1991) 

Lo ... to SSBs 
(Dob. I. Vol. VI, 30-11-1998) 
Col, 292-93 

LPO BottIinl Planta 
(Dlb. 17, Vol. VII, 22-12-1998) 
Col. 264-66 

Misuae of Funds Under SRY 
(Dob. 9, Vol. VI, 10-12-1998, 
CoL 28-30 

Col 93-131 
Regional Office of Oriental luurance 

Corporation 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 243-45 

Report of Expert Group on Licence for 
Structure 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 323-24 

Nowfolephono Exchanps I Re'.iervation for SC/ST/OBC 
(D.b. I, Vol. VI, 09-12-1998) I (Deb. 6, Vol. VI, 07-12-19911) 
Col. 147062 I Col.209-1O 

Oil hfuwiea I Scholarships to Trainees of JTDC 
(Deb. 17, Vol. VII, 22 .. 12-1998) i (Deb. II. Vol. VII. 14-12-1998) 
Col. 129-31 I Col. 403-04 

Openinl of Medical Colleles 
(Deb. 17, Vol. VlI, 22 .. 12-1998) 
CoI.2JO.14 

Setting up ofN.S.C. 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 16'-66 
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Smuullna ofGoldlGoodl 
(Dob. 11. Vol. VII. 14-12-1998) 
CoLJ02-04 

Srinapr Airport 
(Deb. 14. Vol. VII. 17-12-1998) 
Col. 166 

Strike by Resident Doctors 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 254 

Strikina Power oflAF 
(Deb. 9. VQI. VI. 10·12-1998) 
Col. ISS-56 

Trade with Foreign Countries 
(Deb. 11, Vol. VII, 14.12·1998) 
Col. 384-91 

Train Accidents 
(Deb. 4. Vol. VI. 03-12·1998) 
C01.3S3-S4 

Utilisation of Funds 
(Deb. 1. Vol. VI. 30-11-1998) 
Col. 219 

Utilisation of Loan 
(Deb. 6, Vol. VI. 07-12-1998) 
CoI.2S5-56 

Visit to Rome 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 174-76 

Visits of Officers Abroad 
(Deb. 6. Vol. VI.' 07·12·1998) 
Col. 139 

Waldnl Li.t for Telephone Connection 
in Maharashtra 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 134-42 

Gttte,SbriAa •• t G ..... nm 
Amendment of Pollution Control Acta 

(Deb. I, Vol. VI, 30-11·1998) 
CoI.2S3 

Child Workers 
H~eb. 12. Vol. VII, 15-12-1998) 
Col. 124 

Disposal orCases by Consumer Courts 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 1-20 

Economic Sanctions 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 188-89 

Extortion of Money by Mafia Gangs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 37-38 

Healthy and Educational Films for 
Children and Youths 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 107-09 

Integrated Policy on Law and Order 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 275 

LPG Connections 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 503-04 

Ocean Development Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.2S-32 

Patent Based on Research and 
Technology 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 198-99 

Performance of UTI 
(Deb . .5, Vol. VI, 04-12-1998) 
Col. 232 

Policy on Crop PaUerns 
(Deb. 3, Vol. VI, 02-12-1998) 
COl.12S 

Public Telephones and Post Offices 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 227-32 

As.istance by lOBI to Industrial Housel Recession of Economy 
(Deb. 11, Vol. VII. 14-12-1998) (Deb. IS. Vol. VII. 18-12-1998) 
Col. 36-37 CoI.48-49 
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...... oIJ a I. 
(Df'~ 2, Vol. VI. 01-12-1998.) 
C'ftl ClJ.\W 

, II It r Ida ..... .wnioemat 
..... 4, Ytl. VI, 03-1~ .. I99'J .• .., 

............ fa MI!hnIIIItI. 
CDeIJ. I, \W. VI. " ... I1·'9M) 
fl1I.l1J 

H ish Denomination Bank Note.s 
(Demon~iMtion) Ame.ndmtnt DHt--
Con.dd. &. PIUS 
(Deb. &, vor. VI. 09·12 .. "9.) 
C"L313·?j 
(Deb. 9, Vol. VI, .t-12 .. '99I) 
OW. 294 

ImponofCoiDslN<*t 
(Deb. II, Vol. VII. 14-12 .. 1991) 
CoL 41 

JIICft'lIIe in PepdliaI 
(DR. 1, Vol. VI. 08-12 ... "') 

........... 0uatI1a Col 29 
tI'JrIa. II. Vol. Vii, 14-12·199.) Killinp of'Jloortorids 
.... (Deb. 17, Vol. VII, 2l-12-J9M) 

........ IR .. _tied CJdI4IID CoL ISS-sa 
(N .• f ..... m. 22-12·.991) Minimum W.,aAct 
OIL." (Dob. 7, Vol. VI, 08-12-19,.,) 

UNCI.U ......... . 
(Dd.S, Vol. VI. 02J-t2-1991) 
eet. ... 

G ...... ...".. ... a.t 
A. r. "1 . 13 ta TaIdt UIIJaa Act 

(""12, Vol. VU, 15.12-19t&) "' ...... 
A1Rssdrt= of'llrioul Acts 

(DR. 16, Vol. VIl. 21-12.1991) 
CoLIU7 

CcJsniniDlltlr SCIST 
(Dd. 2" Vot. VI, '0 t -12 .. 1998) 
CaLm 

... I • FBI of'_ UDdet MPLADS 
(Oft. I, Vol. VI, 09-12-1998) 
CIIrLW 

... WIt.tlle..,. 
.... II, -.. VII. 23· f2-1998) 
OIL .... • .......... ___ c.. Judtu 
Cld ", ... ec 1M l·ar ..... ) ... ', 1f. C'1IIid. 
... rl, 'lot VII •• 6-12-1991) 
CCI1.9S.J1 

Col. 234-l' 
Need to .ltabIitia a relay eenIro atDetbt 

DoordarIbanatAg .............. 
Prtdeata(MUll )71> 
(Deb. 18, Vol. YD, 23-11-1991) 
CoL 329 

...... at £tocOmat 
(Deb. 4, Vol.' VI, 03-12-1998) 
Col. 113-14 

Rural Labour Commisaion' 
(Deb. 7, Vol. VI. 08-12-1998) 
CoI.5S'U2 

Suggestion for Amending Acts 
(Deb. 2, Vol. VI, 01-12-1991) 
CCi.4S 

Tatkal Roaervation in &tperlUt 'trains 
(DU. 4, Vol. VI, 03-12-f"'J 
CoL32'W4 

T'rade BoIadona 
(Dob. IS. Vol. VII, 18-12·1998) 
CaL 177 

... ~S .... 
(Deb: ,. ~I. VI, 10 .. 12-199.) 
CoI.9l48 
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GIlatc,..,.r, Sbrt P.S, 
Cal Stock in NBC 

(Deb. 15, Vol. VB. 18-12.1998) 
CeI.m 

SoitBtMioa 
(Deb. 18, Vol. VII, 23.12-1991) 
Od.92-93 

EylremistAttMU01I ..... T ..... 
(Deb. 12, Vol. VII~ 1$.12 .. 1",) 
CoLlI·I2 •• 

Foreian V'lIiU 
(Deb. Sf Vo,l. VI, 04--12-1991) 
Col.l~ . 

Investlption CODdueIIIII ..... 1m_I. 
Sharma 
(Deb. 7 t V04, VI. "·12~1",) 

0Hnnaerclat TJ'BaCtioa o,t",.t4 
(Deb. U, Vol. Vn.ll·l,.1991) KtmnaofEndaapnldAailnlll 
Q)L264--6S . (Deb. I, Vol. VI, ,o-U-I99I) 

Jm1estmont made tor FPI Col 201.03 
(Deb. 18. Vol. Vn.23-11-1991) 
CbL t()().Ol 

'-ayat Elections in Bihar 
(Deb. 14, Vol. 'VU, t7-12 .. J998) 
CoL 3'7-88 

P\tb..Iie Telephone In VilJag~6 
(Deb. 18, Vol. VII, 23-12.(991) 
CoL 24245 

Railway Claims Tribunal (Amtmdment) 
Bin, t998-Oonsid. &. Pan 
(Dob. 6, Vol. VI, 07.12·1991) 
Qil197-403 

~inlnrq 
(Deb. 13, Vol. VU, 16-12-1998) 
CoLI7S ....... , ... 
(Deb. 14, Vol. VlI. 17·12-199') 
Col. . 

• GofJ,.8hrl VtJaY 
len on LoUerics 

(Deb. 12, Vol. VII, 15-12·1998) 
Cot278·79 

CMpF*ilure 
. (Deb. 13. Vel. VU, 16-12.1998) 
CaLm 

IicaItmIG Slmi)tielll 
(l)A. 11, Vol. VB. '4-12-1998) 
t'l:t.-.02 

1An&th of india·, BoI ... 
(Deb. 7, Vot VI. 0'-12-1"" 
('.oL519 

NAFED 
(Deb. 13, Vo~ VJl, 16-12·1,") 
Col 66-67 

Population 
(Deb. 2, Vol. VI.OI·12~"~") 
CoLIS 

Recitadon of8lnlwlSi Val_ 
(Deb. 16. Vel. VB. ll-II-'IN) 
CoL 17 

Settlna up of AMl-I8I.... . 
(Deb. ll. VoL VB~ 1f ... 2-.... ) 
CoLI2J-16 

status of Delhi 
(D.,b. 7. Vol. VI, •• 12·1,") 
CoL 157 

Strike by Ofticials ofl.T .. c..t ...... 
and Custom8 . 
(Deb. IS. Vol. VR, .... Uw, .. ) 
Col 19 

Submisaio:n of AffidavIt 
(Deb. I. VoL VI • .,-12·ltN) 

• Col.:J20 ... 
Touristl in JamMu lAd K k lit 

(Deb. '. Vot. VI.M-I2-1tH) 
Col .• 
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Vohra C~mittee Report 
(Dcb. 12, Vol. VII, 15-12-199') 
Co1.161~2 

War Museum in Delhi 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.M 

Gopa" Sbri C. 
Atrocities Committed on Minorities in 

Various Parts of the COUIdIy(DUR 193) 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 350-53 

Bilateral Talks with United States 
(OUR 193) 
(Deb. 17, Vol. VII, 22-12-199') 
CoI.4S2-56 

Dc,"ands for Supplementary Grants 
(RaiIwaysr-199l-99 

Ban on Herbs 
(Deb. I, Vol. VI, 30~11-1991) 
Col. 27 

Cheating of Forel.,. Tourists 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 326 

Counterfeit Currency by lSI 
(Deb. 5, Vol. VI, 04-12-199') 
Col. 81-12 

Demands of Extra Departmental 
Employees 
(Deb. I, Vol. VI, 09-12-,1991) 
Col. 21-23 

Demolition ofGovt. Quarten at Alipnj, 
New Delhi 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 84-15 

(Deb. IS, Vol. VII, 11-12-199') Deteriorating Law and Order in Assam 
Col. 538-39 (Deb. 2, Vol. VI, 01-12-1991) 

Disposal of Cases by Consumer Courts CoL 359 
(Deb. 7; Vol. VI, 08-12-1998) Drilling Work at Madhupur 
CoLI 7 (Deb. 7, Vol. VI, 01-12-1998) 

Need to rMtan functionina of bnipet 
Railway Station in Vollore district of 
Tamil Nadu (MUR 377) 
(Deb. 6, V91. VI, 07-12-t991) 
Col. 3.' 

Need to sanction Metro underaround and 
Metro Electric Trains for Southern 
Railway Region (MUll 377) 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 310 

Col. 452-53 
Drinkin, Water Supply and Sewe,a,e 

Projeetl 
(Deb. 9, Vol. VI, 10-12-1991) 
Col 156-57 

Dual Citizenship 
(Deb. 7, Vol. VI, 01-12-199') 
Col. 117-1. 

Expenditure onAnny 
(Deb. 12, Vol. VII, 15-12-199') 

Revival of Sick Textile Mills Col. 217 
(Deb. IS, Vol. VII, 18-12-1991) ExpenciltureonPubliclty 
CoJ.8 (b I 991) 

Gos"'ami, Sbri Nripen 
Assistance to Assam under NLM 

(Deb. 6, Vol. VI, 07-12-1991) 
Col. 270-71 

Assistance to vas tbroup CAPART 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 158-59 

De . 9, Vo. VI, 10-12 .. t 
Col. 1-11 

Fear ofEartllqUlkes in Nonh-Eut 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 219-20 

Punds for Public Sector UndertlkJnp 
(D.b. 7, Vol. VI, 01-12-1991) 
CoLlA 
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Orams by UGC to Delhi University I Recruitment of Sportspersonl 
(Deb. 6. Vol. VI, 07-\2-1998) (Deb. 4. Vol. VI, 03-12-1991) 
Col. 2~8·59 Col. 222 

Ground Water 
(Deb. 3, Vol. VI. 02~12-1998) 
Col. IOS.()6 

Yatri Niwu in Assam 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 244 

Indian Rhino Govtnd .... Sbri T. 
(Deb. 6, Vol. Vl, 07-12-1991) Agricultural Projects 
Col. 289·90 (Deb. 3, Vol. VI, 02·12-199.) 

Inatallltlon of Rural Satellite Telephones (,~1. 7S-76 
(Deb. 3, Vol. VI, 02-12-1998) 
(:01.233-34 

lSI Backed Terrorist Outfits 
(Deb. 2, Vol. VI, 01.12-1998) 
Col. 461-62 

tssuinl of Telephone Directories 
(Deb. 18, Vol. VII, 23-12-1991) 
Col. 38 

Loans/advance to M/s Padmini Polymers 
Ltd. 
(Deb. I~, Vol. VII, 18-12-1998) 
Col. 292-93 

Amount collected under National Savin .. 
Scheme 
(Deb. IS, Vol. VII, 18-12-199.) 
Col. 83-89 

Anti Sea-Erosion Proaramme 
(Deb. 8, Vol. VI. 09-12 .. 1998) 
('..ol SI 

Assistance lOught by Kerala 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 234-46 

Blacklistin8 ofIndiin firms 
(Deb. i, Vol. VI, 09·12-199.) 

Loss of Test Papers Col. 121-22 
(Deb. 6, Vol. VI, 07-12-1998) COHSDllpen .... i .. InSouabernStilel 
Col. 161 (Deb. 2. Vol. VI, 01-12·199.) 

New Delhi Municipal Council Col. 46-47 
(Deb. 17, Vol. VII, 22-12-1998) CommitteeonAbsencoofMemberafi'om 
Col. 194-95 the Slttin,s of the HouM-Plnt 

Out of Court Settlement In Urea Supply Roport-Preaemed 
(Deb. 17. Vol. VII, 22-12-1998) (Deb. 17. Vol. VII, 22-12·1991) 
~rn~ ~~ . 

Pay Scale of UDCs 
(Deb. 8, Vol. VI, 09-12-1998) 
Col313 

Pay Scales of UDCs/Stenographers 
Orade-D 
(Deb. 18. Vol. VII, 23-12-1998) 
CoL 'I 

PennanentAccount Number 
(Dob. 11, Vol. VU. 14-12-1998) 
Col. 361-64 

Construction of Foot Over Brld, •• In 
Keraia 
(Deb. 14. Vol. VII~ 11-12-1991) 
Col. 148 

Demand and Supply of Power 
(Deb. 1. Vol. VI. 30·11·1'9.) 
CoL 186 

Development of Hand loom V1uietleI 
(D'b. S, Vol. VI, 04-12-1991) 
Col 224 
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Development of Health System in Keraia 
(Deb'. 12. Vol. VII, IS-12-1991) 
Col 23 1-32 

Developmnt Projects under CRZ Act 
(Deb. I, Vol. VI, 30-11-1991) 
Col,.. 

Hotels mel MOIeII in Kerala 
(Deb. 15, Vol. VIl, 11-12-1991) 
C.oLJ05.G6 

Implemeatatioa of CIner AdvaDCIIDIIIt 
SchIaIe 
(Deb. 16, Vol. VII, 21-12-1991)' 
CoL'. Draft Leaillation on Security of AirporU 

(Dcb. 4, Vol. VI, 03-12-1991) InduItriaIPIdt 
CoL 24 (Deb. II, Vol. VII. 14-12-1991) 

Enhancement of Fund under MPLADS 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.13~ 

EX1remistAttacks on People in Tripura 
(Deb. 12, Vol. VII. 15-12-1991) 
Col. 9-)5 

Fifth Pay Commission 
(Deb. U, Vol. VII, 23-12-1991) 
CoL 173-74 

Col. 219-21 
Internet FlICility 

(Deb. 11, Vol. VII. 23-12-1991) 
CoL 13-15 

'Irripdon Projects in KeraIa 
(Deb. I, Vol. VI. 09-12-1991) 
CoI.21S-19 

Khldi InduIIry 
(Deb. 5, Vol. VI. 04-12-1991) 
CoL 151-52 

FinaciaJ AIIJttancc fOr HoIpiIal Projects in Iterala Licence "r Import orEdlbie 011 
(Deb. 2, Vol. VI, 01-12-1991) ~~~7 17, Vol. VII, 22-12-1991) 
CoI.4Q6.07 

Foreian Direct InvestmIIlt 
(Deb. 9, Vol. VI, 10-12-199') 
CoL 213 

Foreill' ~ in Apiculture 
(Deb. 3, Vol. VI, 02-12-1991) 
CoL 171-72 . 

Frequency of Nizamuddin-TirYlndrum 
Rajdhlni ExpIws 
(Deb. 4, Vol. VI, 03-12-1"1) 
CoL~S 

Funds for E2tlimala Naval AcIIdemy 
(Deb. 4. Vol. VI, 03-12-1991) 
Co!. 371-72 " ' " . 

Haj Pilgrims 
(Deb. I, Vol. VI, 09-12-1991) 
CoLll6-17 

Hostels for WorUl" Women 
(Deb. I, Vol. .VI, 30-11-1991.) 
CoL137..J1 

Loans to F.-men by Nationdled Blab 
inKerail 
(Dcb. 11, Vol. VII, 14-12-1991) 
Col. 343 

Losses Incurred by Air India 
(Deb. 4, Vol. VI, 03-12-1991) 
CoI.270-72 

LoIIeI iacurred by Indian Alrl_ and 
AirlDdia 
(Deb. 9. Vol. VI, 10-12-1991) 
Col. 2»60 

National Litency Million 
(Deb. 16, Vol. VII, 21-ll .. 199i) 
CoL 216-17 

Navodaya Vidyalayu in Korela 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL 169 

Need to Declare Support Price for NatunI 
1lubber(MUR.377) 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 313-14 ., 



NAME INDEX 

lWWn.IaI beN .. DeIh ... Kerata 
. (Oeb. 14, Vol. VII, 17-12-1998) 

Col. 61-62 
Ptdtien &om DiIchIrpd Arm)'fllen 

(Deb. 9, Vol. VI. 10-12-1998) 
Qd.147 

MoIPump1 
(Deb. 17, Vol. VII, 22 .. U-1991) 
Cel230 

PoMra.e,1doa 
(Deb. 11, Vol. VII, 14-12-1998) 
Cal. J9l.A)4 

...... forW'WlninsofNH-17 
(Deb. I, V... VI, 38·11-1991) 
OIL 26'7 

_ otAJt ladia 
(Deit. 14, Vol. VII, 17-12-199&) 
0.1.211-12 

.......... Development of Civil Aviation 
WodIII 
(Deb. 9. Vo': VI, 10·12-1991) 
Coltn .. 

... NIIIion 01 Animal, m Deer Park 
(Od. 16. Vol. VII. 21-12-1998) 
Col. t8 

..."." ofDlmlled Wheat to PDS 
(Dn. 12, Vol. VII, 15 .. J2-1998) 
0»I.2?NO 

T.B.DtIeue 
(Deb. 17, ~. VII, 22-12-1998) 
Col, 174-80 

Tniaiq for Labouren 
(Deb. 12, Vol. VII, lS-12-199S) 
CoI.66-?1 

'I'R\'SI!M 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL 106-10 

Tunnel Across CeJic:ut 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 22' 

Vlcanciea in caHS Dilperasaries 
(Deb. 7, Vol. VI, 08·12-1998) 
CoI.I46-SO 

W.B. Assistance for the: CoOlltrdQA of 
Scbool Bllildinp 
(Deb. II, Vol. VUJI~I:Z-1993) 
Col. 60 

Widening and Developing of NH in·tho 
Four Lane • 
(Deb. 16, Vol. vn. 21-12-199.) 
Co1.2SU4 

Gajnl, Shri f. K. 
8ilateral Talks with United States 

(DUR193) 
(Deb. 17, Vol. VII, 22-12·J 991) 
Col. 43243 . 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII. 17 .. 12-199&) 
Col. 246-47 

Standill& Conunltcoe on .BJdernIIAAfrI-
Second Report-Presented 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL28S 

Gupta, Sbri Chantan IAI 
Assistance to l&K 

(Deb. 8. Vol. VI. 09 .. 12-1998) 
Col. 207 

Bridge at Riwr ".vi 
(D •. 17. Vol. VII. :22 .. 12-J''') 
Col. 274-75 

CentJalGround Water Board 
(Deb. a, Vol. VI, 09 ... 12-1"8) 
Col. 311-13 

Coat in Jammu Region 
(Deb. 11. Vol. VII, 14 .. 12.1998) 
Col. 250-51 

Computerised Reservation o,untsr at 
. Katra 

(Deb. 14, Vol. VII, 17-J2-1998) 
Col 210 

Deptoymont of Additional Pcnees in ~ 
(Deb. J4, Vol. VH, 17.12-1991) 
Col.S6 
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Development and Maintenance of' 
National Hlpways In I&K 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 196-97 

Development Plan for Telecom Sector in 
Jammu and IC.ashmir 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 95-97 

DOlri News Bulletin from Jammu 
Doordanhan Kendra 
(Deb. 8, Vol.. VI. 09-12-1998) 
ClI.90 

Doublin. of Jammu and Jalandhar Rail 
Line 
(Deb. 14. Vol. VII. 17-12-1998) 
Col. 145 

Drlllkllll Water Supply in Maharuhtra 
(Deb. 14, Vol. VB, 17-12-1998) 
Col. 12 . 

Explosive Substances (Amendment) 
BiU-Consld. Ii Pus 
(Deb. 14, Vol. VII, 17-12-1998) 
Cl1.31&-19 

Grants to J &. K 
(Deb. 11. Vol. VII. 14-12-1998) 
Co1.41S·16 

Health Schemes and Proarammes in J.tK 
(Deb. 7, Vol. VI, 08-12·1998) 
Col. 417-18 

Hydel Power Projects in J&I( 
(Deb. 1. Vol. VI. 30-11·1991) 
ClI.2S3 

Indian Red Cross Society 
(Deb. 12, Vol. VH, 15-J2-1991) 
Cl1.238-39 

rndustrlal Package fur Jammu and Kashmir 
(Deb. II, Vol. VII, 14-'2-1998) 
Col. 368-69 

Indulb'ies in J A K 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 285 

Infrastructure Development in JclK 
(Deb. 16, Vo!. VII, 21-12-1998) 
Col. 201 

Insurance Scheme for Sick SSIs 
(Deb. IS. Vol. VII, 18.12-1998) 
CoI.n 

Bxport tom Jammu and Kuhmir IntroductiOll of New Trait'll 
(Deb. 15, Vol. VIl, 18-12-1998) (Deb. 4. Vol. VI, 03-12.1991) 
CoI.20I.(J2 Col. 23 1-32 

'inanclal Aatlstance from Porefan 
lnatitutlonl 
(Deb. 12, Vol. vn, 15-12-1998) 
Col203-OS 

Plrina by Pak Troops 
(Deb. 2, Vol. VI, 01.12-1991) 
CoJ.447-48 

Foreltlin J&K 
(Deb. 6, Vol. VI. 07-12-1998) 
CoI..s-16 

Pundl for Revival of Sick PSUs 
(Deb. U, Vol. VII, 18-12-1998) 
CoL329-~ 

GuAaencitsin Jammu and Kashmir 
(Deb. 12. Vol. VII. 15-12-1998) 
OoL~ 

KUUna ofEndangerod Animals 
(Deb. I, Vol. VI. JO-I1- J 99') 
Col. 201'()3 

Liquor Factories 
(Deb. IS, Vol. VII. 23-12-1998) 
CAl. 197 

Migration from Jammu & Kashmir 
(Deb. 17, Vol. VII; 22-12-1998) 
CoJ.27&-79 

National Highways in J4K 
(Deb. 1, Vol. VI, 30-11·1998) 
CoI.317-)8 

Need to start work at Vapfiyar and 
Sablakot Power Projectl In JAK 
(MUR377) 
(Deb. 7. Vol. VI, 01-12-1991) 
Col. 67. 
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Pend ina Cuel in TADA Courts 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.~73-74 

Pilgrims to Vaishnodevi 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 240 

Places oflnterest in J&~ 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 170 

Plantation Companiel 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 170-72 

Postina of Staff at S.S.A. Rajouri and 
Udhampur 
(Deb. 3. Vol. VI, 02-12-1998) 
CoI.2~1-~2 

Power Production in Jammu and Kashmir 
(Deb. 11. Vol. VII. 14-12-1998) 
Col. tOr 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 469-70 

Visit of J&K by Team ofOfticers 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 247-48 

Gupta, Shrt IndnJlt 
Allotment of Prime Time Slota by 

Doordarshan 
(Deb. 8, Vol. VI, 09-12-199') 
Col. 124-2S 

Atrocities Committed on Minorities in 
Various Parts ofdleCountry(OUR 193) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 410-20 

Buy Back of Shares by Companies 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 207-08 

Corruption CUll 
(Deb. 3, Vol. VI,. 02-12-199') 
Col. 2O~-212 

Counter Guarantee to Private Power 
Projects 
(Deb. 6, Vol. VI, 07-12-199') 
CoI.84-1S 

Decline in Industrial Growth 
(Deb. II, Vol. VII, 14-12-199') 
Col. 3')-13 Salal and Uri Hydel Power Projects 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 106-01 Disinvestment ofPSUa 

Settina up of TV Transmitter in Jammu 
and Kashmir 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.50-Sl 

(Deb. 11, Vol. VII, 104·12-1991) 
Col. 366-67 

Economic Reforms 
(Deb. 5, Vol. VI, 04.12·199.) 
Col. 292-93 

Supply of Foodsraint 
~~;:i3~ Vol. vi, 01-12-1998) F~~~~ Vol. VI, 01-12-1998) 

Col. 558 
Telecom Facility In lclK Felicitations to Deputy Speaker 

(Deb. 13, Vol. VII, 16-12-1998) (Deb. 14, Vol. VII, 17-12.1991) 
Col. 2~ Col. 24S 

Telephone Bill Arrears Law and Order in Delhi 
(Deb. 3, Vol. VI, 02-12-1998) (0 b 2 Vol VI 01-12-199') CoL 133 e., . , 

Col. 7·12 
Terrorists Arrested by Delhi Police Mlp"ltion ttom Border Arell of JaK 

(Deb. 17, Vol. VII, 22-]2-1998) (Deb. 7, Vol. VI, 01.12.199.) 
Col. 161~ Col. 192 



m 
"...... 0tdMrlCe Factorios . Ban by.IU for Import ofFish 

(Dolt. I., VOl. VII. 17-12 .. 19") , (Deb. l',VGl. VB, IS~J2·1,") 
OtUt-rl Col. 111 

...... IDPowerGetteration 
(D". 16. Vol. VlJ. 21·12~199J) 
C¥U3-M 

~ufJI'oX 
(Dolt. t. ~ Vl,· .... '2 ... m) 
Oot.2!)..SC 
WHO~ 

(Deb. 12, Vol W" .~·12·1.8) 
.Q1L254-S5 

Coaf .ae.erves in Nortb~Eastctn ~on 
(Deb. 5, Vol.· VI, 84-12 .. 1'98) 
Col.l91 

........ J1Q'I)r 'PrioritiCfi fur Uealth 
AtaIIsibrAJlialwe~ " (Deb. 11. Vol. \In. 22-1~-lm) 

, (Deb. 4. Vol. VI,.' .. '2 .. 1"') CoL 16U6 
CoLIN . RaHway ConventioD ~ 

AIDS v.cciM . keport-Pre8entod 
~, (ltd. :1, Vo" VI, 0'-12-1991) (Oeb~13, VOL VU, 16-12-1m) 
. Cal. _ Col. 40S 



NAME INDEX 313 

/~of'Priorhjq iaNatiomtf Health I HtUPi .... imaae 
Poky. (Deb. 14, Vol. ViI, 1?-U-I998) 
(Dfh. 2. Vol. VI, 01-12-19'8) Col. 104 
Qd.J: .... U mv ca. .... ~~.,,1fCy (Deb. 17, VDJ. VII, U-I2 .. J,") 

'" (8e. ''-VolVl. "-12 .. 1",) Cot~ 
QI. U-tl Hydt1 Power Plants 

..... - in Coal 'Sarwy 1Mor."", (,Deb. '4. v.tl VII, 21.12 ... 991) 
, I.. Col. 229-31 

(Dob. lS, \f()1. Vlt, ti.12-t991)lMpmtofPaptt 
CoL.) U) (Deb. 5, V~1. VI, ..... 2 .. '''') "fIf CoutWtacd Stud)' ~ Cot.201..(r2· 

~ g:~ I, Vo!. VI. 30-11-1998) I1rIQ~ency itt W .... 
(Deb. 17, Vol. VII. 224 12.lfIt) 

I . Q)L25f ....... SlutAuat.lC.lPnar 
~ in UIe PatutA~ 

(Deb. lS. Vol. VIt "-12-.1998) 
Col. •• 

MotIIIt Spent on l.esoarch Projects 
(Deb. U. Vol. VII, 14-12-1991) 
CoL tJl 

• VUtap.; Schemes 
(Deb. 16~ Vol. VH, 21-12~1998) 
Col.l-S . 

CoAvea'sion oflWUgion 

MiI*i.ht ... 01Iat 
(Deb. 14, Vot. VO, .7-12 .. 199.) 
CGI.196 

Mislioatitl Opal ... ~ .... 
(Deb. 12, Vol. vn. 15 .. 12.199.) 
Col. 169-')0 

Plan AHbcation 
(Deb. 3. Vol. VI. 02-12·1991) 
Col 101-103 

(Deb. 7, Vol. VI, 08-12-1998) Power Production in Nerth .. Eut 
Col. 233 (Deb. 16, Vol. VII, 21-12-1991) 

Cost-Bffecti~ Technolosy CoL 249-50 
(Deb. 1~. Vol. VII. 22·12-1998) RawMaterialforPaperMiJlI 
CoL~344 (Deb. S. Vol. VJ, 0.4-12w l99') 

Dcnotifsed Areas In ~ Forosts 
(o.b. 11. Vol. VU~ 14-12·1998) 
o,a.l~ 

BaviroIlmentBducatiaa 
(DR. 16, Vol. Vll. 21-12-1991) . ColJ82 .. , 

SxpIIIt of Flowers 

Col. 302.03 
Regeneration o(S .... 

(Deb. 13. Vol. Vll. 16-12,.1998) 
CoJ,27a..?9 . 

SmQatiea of Clops 
{Deb. 13. Vet VII. 16-t2-1",. 
Col 63-64 

(Deb. IS, Vol. VII. 1"8-12-1998) TobaccoCultivation 
Col. 251-52 (Deb. J I. Vol. VII. 14-12.1"') 

Firewood Consumption h' TobKco 
1Ild.uItrie.s . 
(DU. n. Vol. VII, 23-12·1998) 
.04192 

Col. 427 
Usage of Incinen1D.n. 

(Deb. U. Vol. VII. l.5~12-I"a) 
CoI.2~ \ 
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Y .. 2K Problem 
(Deb. II, Vol. VII, 23-12-1998) 
Col.·22·l3 

Hep., Sltri Ra8lakrilbaa 
Marine Products Export Development 

Authority-Election 
(Deb. 5, Vol. VI, 04 .. 12-1998) 
0,1.32' 

Roode, Slarl Bbapbadlr SlaP 
Duty of Rough Ophthalmic Blanks 

(Deb. IS, Vol. VII, 18 .. 12 .. 1998) 
CoL31NO 

Crimes in Delhi 
(Deb. 7, Vol. VI, 01·12-1998) 
CoJ.212-16 

Curtailment of Expenditure 
(Deb. 14, Vol. VII, 17-12-1991) 
0,1.179-10 

Demurrage for DieHl Imports 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.49-SO 

Development of Roads 
(Deb. 9, Vol. VI, 10-12·1991) 
Co1.161~3 

Import of Tanners Employment through FPI 
(Deb. IS, Vol. VII, 11-12 .. 1998) (Deb. 18, Vol. VII. 23-12.1991) 
Col 89 CoL 6-7 

Splclal Audit Team fot Freedom Fiahtcrs 
(Deb. 2, Vol. VI, 01 .. 12 .. 1991) 
Cot47.a.;75 

1_1'1, Ik SuhU 
Air Crash. 

(Deb. 9, Vol. VI, 10 .. 12 .. 1991) 
Cal 2 .. 

Anti-Poverty Schemes 
(D.b. I, Vol. VI, 09.12 .. 1991) 
CoL 3'·36 

Exccss Staff in Air India and Indian 
Airlines 
(Deb. 9, Vol. VI, 10 .. 12·1998) 
Co1.20~ 

FPI Units in the Country 
(Deb. 11, Vol. VII, 23-12·1998) 
Col. 12·13 

Growth Rate 
(Deb. 8, Vol. VI, 09-12 .. 1991) 
Col. 231-32 

AllOts of Council of Minute" Import of Onion 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. II. Vol. VII, 14 .. 12.~998) 
Col. 357 Col. 276-78 

Aueta of MlnlJters 
(Deb 12. Vol. VII, 15 .. 12-1998) 
Col2jl 

Cell on Import ofTocbnology 
(Deb. 11, Vol. VII, 14 .. 12-1998) 
CoL 172 .. 73 

Commercialisation ofEduCltion 
(Deb. I, Vol. VI, 30 .. 11 .. 1998) 
CoL 141 

Compitdon of Power Projects 
~Deb. 11, Vol. VII, 14 .. 12-1998) 
CoL 135 .. 36 

Condition of Highways 
(Deb. 6, Vol. VI, 07 .. 12 .. 1998) 
Col. 205 

Loan to PFC from Foreign Institutions 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI.)? .. 18 

Motor Vehicles Act 
(Deb. 1, Vol. VI, 30 .. 11-1991) 
Col. 294-9S 

Need to evolve a plan for channeliaation 
of water of small rivers in Haryan, 
(MUR377) 
(Deb. 6, Vol. VI, 07 .. 12 .. 1998) 
Col. 387.a8 

New Water Policy 
(Deb. 3, Vol. VI, 02 .. 12 .. 1991) 
Col. 204-205 
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Ooion Contr4butJon by States Target for Recoveryl R.td~tiOll ofNP4 

(D.b. 7, Vol. VI, 08-12-1998) (Deb. S, Vol. VI, 04-12-1991) 
CoLlI7-l' CoL239~3 

PermlDlIltA~ount Number 
(Deb. J I, Vol. VIl, 14-12-1998) 
Cal.36J-64 

Pormiuion to r::BI for'Prosecution 
(Deb. 18, Vol. VII, 23-12- 1998) 
CoLl8W9 

Power GeQeratjon 
(Deb. 11, Vol. VII, 14-12-1998) 

Trainina CentrOi 
(Deb. I, Vol. VI, 30-11--1991) 
Col. 169-70 

W" Report on Environmental 
Doaradation 

, (Deb. 1, Vol. VI, 30·11-J 99.) 
Col. 23 1-32 

Col. 193-94 Jaa Moha .. , Sbn 
Price of Medicine 

(Deb. 17, Vol. VII, 22·12-1998) 
CoL2>l6 

Prices of Coal 
(Deb. 1 S, Vol. VII, 18-12-1993) 
Col. 282-83 

Production of Fruita and Vescstables 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL,.. 

Proposal trom Eleetion CoauniJIion 
(D.b. 6, Vol. VI, 07-12-1998) 
Calm 

Rise in Price of ElIIOflciai Commoaiti.1i 
(OURJ93) 
(Deb. 6, Vol. VI,' 07·12-1998) 
Col. 44s..52 

Safeguarding Inclia's Interests 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 383-84 

Shortage of Funds 
(Deb. 9, Vol. VI, 10·12-1998) 
CollSS 

Small and Maraina! Fanners 
(Deb. 13, Vol. VII, 16·12·1998) 
Co1.212·16 

Smoking in Trains 
(Deb. 9, Vol. VI, 10-12.1998) 
CQl.lS2-S3 

Target Fixed for Tax Collections 
(Deb IS, Vol. VII, 18-12-1998) I 
Col 34S47 

Postal Extra Pepilrtmental A .... (St.) 
(Deb. 1-:, Vol. VH, 11-12-1991) 
Col 26S-78 

Jain, Sbri Satya P •• 
Asreement between Manll_eat Ind 

Employees of POI. Chandiprh 
(Dob. 7, Vol. VI, 08·12-1991) 
Col. 453-56 

Approval for Fly-Oven in Chandiprh 
(Dob. J, Vol. VI. 30 .. 11-1991) 
Col. 244-45 

Atrocities CommiCtod 00 Minoritin '" 
Various PII1I orebe Coun&ry (DUR 19J) 
(Deb. I, Vol VI, 09 .. 12·.".) 
Col. 397410 

Central Adminiltrative Tribunal 
(Deb. 18, Vo! VII, 23-12-1991) 
Co1.31-33 

CGHS Facilities 10 Boneficiaries It 
Chuldigarh 
(Deb. 7, Vol. VI, 01-12-1991) 
Col.lS2-S3 

Construction ot'Ovor-Bridp at MaDimIVra 
ill Cbandiaarh 
(Deb. 9, Vol. vr, 10-12-1991) 
Col. 60 

Demand of EmployOll ofChandiprh, UT 
(Deb. 12. Vol. VII, 15-12.1998) 
Col. 272 
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Domana for S.upplementary Grants 
(R»iJwsys)-1998-99 
(Deb. 15, Vol. VII, 18-12-1998) 
CoU»61 

De,aoIitbt itt Chandiaarh 
(M. 12, Vol. VII, 15-12-1998) 
CoI.6NJ 

DisapproYIJ ofOilfioJG (RtBufacion and 
Development) Amendmeat OrdiA8nce. 
ud Oilflelds (Reaulation and 
DewtaptMJtt) AmeadmeRt 8i1l-
Ceialld. ad Past 
(Deb. 3. Vol. Vl, 02-12-1991) 
CoI.3Ur26 

Need to take steps to solve the power 
problems ofChandiprh (MUR 377) 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL.l89 

One Rant One Pension for Anncd Forces 
(Oeb. 9, Vol. VI. 10-J2·"") 
Col. 192 .. 93 

Openin, of COHS DI.pen •• r)' in 
Chandlgarh 
(Oeb. 2, Vol. VI, 01-12-199') 
Col 474. 

Population CoIdroI (Special ProvilioB) 
Bill by Sbri SIt)'I PalJaiD-1IIt. 
(Deb. 15, Vol. VII, 11-12.1"1) 
CoUll 

DoordarshIn Relay Centre at C'bandiaarh Relation with No~ COUIIIrieI 
(Deb. 3, Vol. VI, 02-12-1998) (Deb. 13, Vol. VII. 16-12.199.) 
Co1.69-16' Co1.132-33 

Employment to Dis8bted 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL?-S 

Enhancement of Fund under MPLADS 
:P~b. a, Vol. VI. 09-12-1991) 
Col. 13S 

Eamlion ofLal Dora 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. )02 

Freedom fighters Pensions 
(Deb. 11. Vol. VII, 22-12-1998) 
Col. 163-69 

High Court and Supreme Court Judges 
(Salaries aad Conditions of Servi(:e) 
Amendment BiJl-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 542-44 

i~ of Ration Cards 

Retirement Aje. of JudpI 
(Deb. I, Vol. VI, 30.11.199.) 
Col 298 

Service Conditions of Lower Judiciary 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL 202-03 

Sectina up of Power PbIDt in a-diph 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 60 

Share ofChandi&arh from BBMB 
(Deb. 16. Vol. VII, 21-12-1991) 
Col. 84·15 

Telephone Excbanges in Chandiprh 
(Deb. I, Vol. VI,09-12-1991) 
Cot.~57 

Visit oflndian OeIeptionAbroad 
(Deb. 11, Vol. VII, 14-12-1"1) 
Col. 400 

JaJswal, Dr. Mada P ..... 
Agricultural Export 

(Deb. 2, Vol. VI, 01-12-1998) (Deb. S, Vol. VI, 04-12-1998) 
Col 45-46 Col. 229 

,Jol, Oriented Ed1llC8tion Ban on Cow Slaughter 
(Do". J6, Vol. VII, 21-12-1998) (Deb. 8, Vol. VI, 09-12-1991) 
~. 10 ~.42 
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Centrally· Sponsored Environmental 
Projects 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 230-31 

Child Labour 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.SOO 

Construction ofYatri Niwas in Bihar 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 224-25 

Conversion of DoT into Corporation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 226 

Drinking Water Schemes 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 86 

Drug Addiction 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 392-94 

Effect of Obsolete Technology on Export 
of Garments 
(Deb. 5, Vol. VI, 04-12-1998) 
Col.8S 

Electronic Telephone Exchanges 
(Deb. 8, Vol. VI,. 09~12-1998) 
Col. 250-52 

Environmental Courts 
(Deb. I, Vol. VI, 30-11-1998) 
Col. I 74-7S 

Food Processing Industries in the 
Country 
(Deb. 8, Vol. VI, 09-12-1998) 
Co1.318-19 

Gold from Kunder Kocha Gold Mine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. In 

Hospitals in Rural Areas 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 39-41 

Kala-Azar Cases 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 487-88 

Multinational Comp.anies 
(Deb. 12, Vol. VII. ·15-12-1998) 
Col. 276-77 

New Agricultural Technology 
(Deb. 8. Vol. VI. 09-12-1998) 
COl.S3 

Property of!. T.lExcise/Customs Officials 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 333-34 

Reser.vation for SCs/STs in Medical 
Colleges 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 151-52 . 

Sale of Pulses 
(Deb. 13, Vol. VII. 16-12-1998) 
C01.21-2S 

Self Employment 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 61-62 

Sugar Industry 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. SO-51 

Welfare of the Backward Classes 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 260-61 

Jalswal, Shrt Shanker Prasad 
Ban by USA on Indian Companies 

(Deb. II. Vol. VIl, 14-12-1998) 
Col. 28S-93 

Child Prostitution 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 551 

Dearness Allowance 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 234 

Declaration of Pakistan as Terrorist State 
(Deb. 13. Vol. VII, 16-12-1998) 
CoI.l5-17 

Decline in Industrial Growth 
(Deb. II. Vol. VII. 14-12-1998) 
Col. 381-S3 
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Environmental Clearance for Oman 
Refinery Project 
(Deb. 12, Vol. VII, 15-12-1998) 
~1.210-11 

I.T. Payers 
(Deb. IS, Vol. VIl, IS-12-1998) 
CoL6U9 

Reconstitution ofHaj Committee 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.25~ 

Reduction of Nuclear Danger 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.!87 

Import orOnion I Tricentenary of Birth of Khalsa 
(Deb. II, Vol. VII. 14-12-1998) I (Deb. 16, Vol. VII. 21-12-1998) 
Col. 276-78 Col. 75-83 

India-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 123-24 

Indian Ocean Rim for Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.7S 

Indo-US MoU on Essential Commodities 
and Technologies 
(Deb. IS, Voi. VII, 18-12-1998) 
Col. 34748 

Tulbul Navigation Project 
(Deb. 3, Vol. VI. 02-12-1998) 
CoJ.239 

Vaccine for AIDS Cases 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 222-J2 

Jakhar, Sbri Salram 

Air Crashes 
(Deb. 9, Vol. VI, 
Col. 3-4 

10-12-1998) 

Indo-USTaJk 
(Deb. 3, Vol. VI, 02-12-1998) Felicitations to ~puty Speaker 
Col.142 (Deb. 14, Vol. VII, 17-12-1998) 

International Line of Control 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 254-55 

Le3Se Agreement ofDDA Plots 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 70-71 

Nuclear Export Control Mechanism 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 274-7S 

CoJ.261 

Indo-Oman Project 
(Deb. 12. Vo!' VII. 15-12-1998) 
CoJ.34 

Safe Drinking Water 
(Deb. 14. Vol. VII. 17-12-1998) 
Col. 26-27 

Setting up of Rural Telephone Exchanges 
(Deb. 8. Vol. VI. 09-12-1998) 

Production of Hindi Films Col. 20 
. ~~~5818, Vol. VII. 23-12-1998) Janar1hanan,SbriM.R.Kadambor 

Properties seized by 1.1". Department 
(Deb. IS. Vol. VB, 18-12-1998) 
Col. ns 

Recommendations of K.P. Singh Deo 
Committee 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.I64 

Central Vigilance Commission Bill-Int. 
(Deb. 6, Vol. VI. 07-12-199~) 
Col. 34748 

Export-Import Bank oflndia (Amendment) 
BiIl--Consid. and Pass 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 349-50. 363-66 
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High Denomination Bank Notes 
(Demonetisation) Amendment Bill--Int 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 291 

Javlya, 51111 Gordbanbbal JadavbbaJ 
Agro Based Industry 

(Deb. 11, Vol. VII, 14-12-1998) 
Co1.3S4 

Assistance for T.B. Eradication 
Programme 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 190-91 

Assistance under JDSMT 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 290-92 

Availability of Fodder 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 38-40 

Blood Banks 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 436-40 

Central Quota for MBBS Courses in State 
Medical Colleges 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.204-1S 

Converted Agriculture Land 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 63 

Dealerships for Petroleum Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col.lS8-S9 

Development of Fisheries and 
Horticulture 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 267-74 

Development of Sanctuaries in Gujarat 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 71 

Eradication of various Diseases 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.30S-10 

Export of Fruits and Vegetables 
,<pcb. S, Vol. VI, 04-12-1998) 
. Col. 191-93 

Finance AS$istance for the Development 
of Medical Colleges 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 209 

Fishing Information Centres 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 52 

Gauge Conversion of Bharuch-Samni-
Jambusar-Vishvamitri 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 176-77 

Grant to Voluntary Organisations 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.203~ 

HIV/AIDS Awareness and Control 
Programme 
(Dcb. 7, Vol. VI, 08-12-1998) 
Col. 397-40S 

Import of Onion 
(Dcb. II, Vol. VII, 14-12-1998) 
Col. 276-78 

Inclusion ofRamagarihia Sikh in O.B.C. 
List 
(Deb. 7, Vol. VI. 08- 1 2-1998) 
Col. 621 

Infrastructural Facilities at Kandla Port 
(Dcb. I, Vol. VI, 30-11-1998) 
Col. 68 

Investment by Fis in Industries 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 24041 

Irrigation SchcmesAffected by Forest Act, 
1980 
(Deb. I, Vol. VI, 30-11-1998) 
Col.l91 

Losses due to Forest Fires 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 25 I-54 
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MiuchAr.;mals 
(Ihb. 13, Vol. VII, 16-12-1998) 
':Ol.34 

National Highways 
(Deb. 6, Vol. VI, 07-12-1998) 
('<-11&4-86 

Jogl, Sbrl Ajlt 
Companies Registered under Companies 

Act 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 173-" 

Compensatory Afforestation for 
Developmental Work Offi(;e1S on Training 

(Deb. 8, Vol. VI, 
CoL24S48 

09-12-1998) (Deb. 11, Vol. VII, 14-12';1998) 
I CoI.22-23 

PM.i.Y. I Concessions to Private J'owcr Oonerating 
(Deb. S, Vol. VI, 
Col 125-21 

04-12·1998) Companies 

Rehabilitation of Cyclone Victims in 
Gujarat 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 201-02 

Revitalisation ofPSUs 
(Deb. II, Vol. VII. 14-12-1998) 
Col 320 

Satellite Port at Porbandar 
(Dob. 16, Vol. VII, 21-12-1998) 
Col 116-17 

Small and Marginal Farmers 
(Deb. 13, Vol. VII, 16-12-1998) 
Col 212·16 

Soil Erosion in Gujarat 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 114 

Study Centres 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 33-34 

Target and Achievements for Exports of 
Cotton Products 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 291-92 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 139 

Consideration of tile Report of Erstwhile 
Commissioner far Scheduled Castes 
and Scheduled Tribes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 314-25 

Expenditure Incurred on Students of 
Navodaya Vidyalayas 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 117-18 

. Export of Cloth 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 322-23 

Funds Allocated for Promotion of 
National Integration 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 315-22 . i I 

Funds for Revival of Sick PSUs . 
(Deb. IS, Vol. VU, 18-12-1998) 
Col. 329-30 ' . 

Grievances of Ex-Servicemen 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 193 

World Bank Assistan" for Fisheries Leprosy Hospitals . 
(Deb. 18, Vol. VII, 23-12-1998) (Deb. 12, Vol. VII, 1S .. 12-1998) 
Co1.247-50 Col. 192-204 

JetblDalani, Sbri Ram 
Delhi DevelopmentAuthority (Validation 

ofDlsciplinary Powers) Bill-Consid. 
&Pasa 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 483-84 

Opening of Medical Colleges . 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 280-84 

Paddy Procurement Centres 
(Deb. 7, Vol. VI. 0.-12-1998) 
Col. 414-16 
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Plwmlceutica1 Companies 
(Deb. 17. Vol. VII, 22-12-1998) 
CoL 138-40 . 

Power Generation Units in M.P. 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 24243 

, Rai-Mustard Research Centre 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 131 

Runt Development 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 138 

SCslSTs in PSUs 
(Deb. IS, Vol. VII, 18-12-1998) 
CotI77-78 . 

Setting up of Telephone Exchanges in 
Private Sector 
(Deb. 13, Vol. VII. 16.12-1998) 
Col. 319 

Sick Steel Plants 
(Dob. 14, Vol. VII, 17-12-1998) 
0,1.98 

Violation of Labour Laws 

Arun Singh Committee Report 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 1M 

Assault on Women 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 622-23 

Beyporc-KaI1811i Canal 
(Deb. 3, VQj. VI. 02-12-1998) 
Col. 4748 

Bombing by Srilankan Forces 0" India 
Cargo 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 226-27 

Centrally Sponsored Health Scheme in 
Kerala 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 459-88 

Change in Education Pattern/Curriculum 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 94-95 

Classification of University Funds 
(Deb. 6. Vol. VI, 07-012-1998) 
Col. 300 

(Deb. 12, Vol. VII, 1 S-12-1998) Coc:hin Shipyard 
Col. 269-70 (Deb. I. Vol. VI, 30-11-1998) 

Vocational Institutes Col. 60-61 
(Deb. 16, Vol. VIl, 21-12-1998) CommandAreaDeveiopmentProgramme 
CoI.204-0S (Deb. 13, Vol. VII, 16-12-1998) 

World Archaeology Conference 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL~ 

Jot, Sb.rI A.C. 
ADB Loan for Road and Port Projects 

(Deb. 6, Vol. VI, 07-12-1998) 
CoL294-9S 

Administrative Laws 
(Deb. " Vol. VI, 09-12-1998) 
Col. 84-16 

Amount Owed By CIL 
'(Dob. II, Vol. VII, 14-12-1998) I 
QII.29S 

CoL 72-74 
Computerisation ofBanlcs 

(Deb. S, Vol. VI, 04-12-1998) 
CoLlSO-SI 

Decontrol of Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 479 

Demumge Cost for Diesel Import 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.39s.96 

Development Commissioner for SSIs 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 237-38 
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Development of Tourism in Kerala 
(Deb. II, Vol. VH, 14-12-1998) 
CoIAI3 

Establishment of National Waterway in 
Keraia 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 130 

European Commission Assistance in Ports 
Development 

Juvenile Homes 
(Deb. 12, Vol. VII, IS-12-t998) 
COI.24S 

Leprosy Hospitals 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 192-204 

Operation Black Board Scheme 
(D~b. 16, Vol. VII, 21-12-1998) 
Co1.213-14 

(Deb. 1I, Vol. VII, 14-12-1991) Pay Scales ofDocton 
CoI.14~-43 (Deb. 12, Vol. VII, 15-12-199') 

Expansion ofPMRY . Col. 1 S-20 
(Deb. 11, Vol. VII, 14-12-1998) PuwcrGridCorporation 
Col. 418-26 (Deb. 16, Vol. VII, 21-12-1998) 

Expenditure on Doordarshan/AIR 
Projects in Kerala 
(Deb. lB, Vol. VII, 23-12-1998) 
Co1.16S~ 

Export Target 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 291 

Col. 270 
Purchase of Medicines ftom KSDP, KeraIa 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 180-12 

Revitalisation ofPSU. 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 320 

Field Drain Setting up of Cancer Centre in Kerala 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 62 Col. 405-06 

Financial Assistance by NFDC Slum Improvement 
(Deb. 13, Vol. VII, 16-12-l998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 259 Col. 64-66 

Harassment to Indian Women Tellichery Mahe by Pass 
(Deb. 3, Vol. VI, 02-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 166 CoI.261~ 

Import of Modern Machines and 
Equipments 
(Deb. 11, Vol. VII~ 14-12-1998) 
Col. 66-70 

Import ofOniofi 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 276-78 

Infrastructure Projects 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 276 

Total Literacy Programme 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 246-47 

Train Accidents 
(Deb. 4, Vol. VI, 03-12-1.998) 
Col. 123-26 

Vacancies of Judie. In Hilh Courts! 
Supreme Court . 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 240-42 

Irrigation Projects in KeraIa Vaccine tor AIDS Cues 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 7, Vol. VI, 0'-12-1991) 
Col. 218-19 CoL 222-32 



NAME INDEX 383 

Violent Attacks on Minorities 
(Deb. 2, Vol. VI,' 01-12-1998) 
Col. 12-14 

JoshI, Dr. Murll Maaobar 
All India Council for Technical 

Education-Election 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 290 

General Council of the Indian School of 
Mines, Dhanbad-Election 
(Deb. 3, Vol. VI, 02-12-1998) 
Co\. 290-91 

Incidents relating to Aligarh Muslim 
Univenity (St.) 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 388-94 

Kainth, Shri Satna. Sinp 
Backlog Vacancies 

Restriction on Movement of Wheat 
(Deb. 7, Vol. VI, 08-i2-1998) 
CoL 490-91 

Revision of Recruitment Rules 
(Deb. 18, Vol. "vII, 23-12-1998) 
COI.24S-46 

Telephone Out of Order 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 126-27 

Kallta, Sbri Bhubaoawar 
Disapproval of Oil fields (Rqul&bn and 

Development) Amendment Ordinance 
And Oilfields (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 34647 

KalDal Nath, Shri 
(Deb. 3, Vol. VI, 02-12-1998) ~irAccidentsbyBirdHits 
Co\.99 (Deb. 9, Vol. VI, 10-12-1998) 

CBI Enquiry against CISF Officers 
(Deb. 2, Vol. VI,. 01-12-1998) 
COl.4S8 

Compensation to Agricultural Labour 
(Deb. 7, Vol. VI, Oi-12-1998) 
Col. 186-87 

Corrupt and lJlepl Activitie~ by DG of 
CISF 
(Deb. 12, Vol. VII, 15-12-1998) 
Co1.217-18 

Implementation of Reservation 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 226 

Private Cars for Security Duties for WIPs 

Col. 69-70 
Foreign Investment 

(Deb. IS, Vol. VII, 18-12-1998) 
Co\. 280-81 

Foreign Tourists detained in Plane at IGI 
Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.27S 

Indo-South Africa Ties 
(Deb. 18, Vol. VII; 23-12-1998) 
CoI.18S-16 

Job Oriented Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 9-10 

(Deb. 17, Vol. VII, 22-12-1998) KaziranpNationalPark 
Col. 172 (Deb. I, Vol. VI, 30-11-1998) 

Rackets Involved in Adulterated. 
Medicines 
(Dob. 17, Vol. VII, 22-12-1998) 
CoL 276-78 

Reientment ofCISF 
(Deb. 2, Vol. VI, 01-12-1998) 
C01.3S2-S3 

Col. 260-61 
Monetary Support to Terrorist Outfits 

(Deb. 2, Vol. VI, 01-12-1998) 
CoI.492 

ONGC'. Projects 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 190 
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Out of Court Settlemtnt ill Urea Supply 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 323-24 

Patent Rights ofVechur Cow 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 125 

Recovery of Blank Passports 
(Deb. 8, Vol. VI. 09-12-1998) 
Col.116 

Uneconomic Units of SAIL 
(Deb. 4, Vol. VI,· 03-12-1998) 
Col. 57 

Wreckage of Ships in Coastal Waters 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 77 

.Kamal Rani, Shrimati 
Adult Literacy Programme , 

(Deb. 16, Vol. VII. 21-12-1998) 
Col. 187-88 

Agricultural Labourers 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 127-29 

Central Administrative Tribunal 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.31-33 

Construction of Vocational Rehabilitation 
Centre 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 283 

Electronic Telephone Exchanges with STD 
Facility in U.P. 
(Deb. 13, Vol. VII, 16-12-1998) 
CoJ.248-50 

Expansion of Doordarshan Network in 
U.P. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 219-20 

Financial Assistance for Bridges on 
National Highway in U.P. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 91-92 

Financial Assistance from Foreign 
Institutions 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 203-05 

,\lJeged Corruption in SEBI FlyinglGJidingClubs 
(Deb. 15, Vol. VII, )8-12-1998) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 236-37 Col. 261-70 

Allocation of Funds for Schemes 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 131-36 

Allocation of Kerosene OillLight Diesel 
Oil 
(Deb. 2. Vol. VI,. 01-12-1998) 
Col. 371 

Grants to Voluntary Organisations for 
Tribal Women 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 37 

Investment made ITDC in U .P. 
. (Deb. II, Vol. VII, 14-12-1998) 

Col. 278-79 
Appointment of Chemists in ONGC Irregularity in Railway Stores 

(Deb. 7, Vol. VI. 08-12-1998) (Deb. 4, Vol. VI, 03-12-)998) 
Col. 527 Col. 171-72 

Assistance by IDBI 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 376-80 

Cancellation of Programmes 
(Deb. 18, Vol. VII. 23-12-1998) 
CoL 118 

lSI Activities in India· 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 91-92 

Khadi and Villase Industries Commission 
(Deb. S, Vol. VI, 04-12-1998) 
Col 260-61 
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Loan for Small Industries 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 148 

Meeting with Heads ofSEBs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. ISS-57 

Natural Gas for China Clay Complex 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 61-62 

Prawn Culture 
(Deb. 18. Vol. VlI. 23-12-1998) 
Col: 230 

Production of Sugarcane 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.4l 

Proposal for Road Development Projects 
inU.P. 
(Deb. I, Vol. VI,,30-11-1998) 
CoI.212-ll 

Research Centres 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 167-79 

Revenue Earned by Doordarshan/AIR 
Station 
(Deb. 8, Vol. VI. 09-12-1998) 
CoI.2S6-57 

Scheme Formulated for Sharing Power 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 89-90 

Army Unhappy with Bureaucrats 
(Deb. 4. Vol. VI. Ol-12-1998) 
Col. 197-98 

Assistance by Fls 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 270-71 

Building Centres 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 141-42 

Closing of Booking Offices of Indian 
Airlines 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 193-95 

Creation of Separate Departmentl 
Ministry for Migrants 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 91-92 

Drug Counselling Centres 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 410 

Duty Evasion by Expon Oriented Units 
in Gujarat 
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 56-57 

Expon Industry Status to Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 251-59 

Funds for Production of Films 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 120-21 

sm Facility in U.P. Impon of Onion Seeds 
(Deb. Il, Vol. VII. 16-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 3 19-20 Col. 244 

System Financial Assistance from C.R.F. 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 86-87 

Telecommunication Facilities 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 116-20 

Kamal, Sbrf Gurudu 
Adulterated Salt 

(Deb. 11, Vol. VII~ 14-12-1998) 
Col.l22 

Incidents of Safety Violations by Indian 
Airlines 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 198 

Monastries in Ladakh 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 74 

Non-Resident Indian Forum 
(Deb. II. Vol. VII. 14-12-1998) 
Col. 244-45 
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Official Secret Act, 1923 
(Deb. 12, Vol. VIl, 15-12-1998) 
Col. 222-23 

Pak Hand in Hijacking Defence Website 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 181 

Pur'uliaAnns Drop Case 
(Deb. 12, Vol. VII, I S-12-1998) 
Col. 100 

Setting up of Film Museum 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 113 

Cases Registered for Violation of 
Companies Act 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 248 

Communication, Postal and Telegraph 
Facility 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 138-43 

Comprehensive Changes in 
Manufacturing System 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 118 

Strategic Defence Review Cost of Production ofUres 
(Deb. 9, Vol. VI, 10-12-1991) (Deb. 2, Vol. VI, Oi-12-1991) 
Col. III Col. 421-23 

Vikrant Museum Plan 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 346-47 

Kamble, Sbri Arvlnd 

Counter Guarantee to Fast Track Power 
Projects 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 82-83 

Abolition of Discretionary Quotas Cyclone Victims Relief 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
Col. 83 Col. 96-97 

Allotment of Forest Land for 
Development 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 240 

Atr!)Clties on SCslSTs 

Dividends from National Airport 
Authority 
(Deb. 14, Vol. VII, 17-12-1991) 
CoI.84-8S 

(Deb. 7, Vol. VI, 01-12-1998) Drouaht 
Col. 133-44 (Deb. I, Vol. VI, 09-12-1998) 

Audit of National Airpon Authority of 
India 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 178 

Basic Amenities at Major Ports 
(Deb. I, Vol. YI, 30-11-1998) 
Col. 163-64 

CoI.4S-SO 
Expon of Labour 

(Deb. 7, Vol. VI, 01-12-1998) 
Col. 489-90 

Fund For Basic Needs 
(Deb. II, Vol. VU. 23-12-1991) 
CoI.I94-9S 

Bilateral Agreements Funds for Defence Projects 
(Deb. S, Vol. VI, 04-12-1991) (Deb. 14, Vol. VII, 17-12-1991) 
Col. 151 "Col. 228-29 

Border Area Development Propamme in 
Kutch 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 27S-n 

Giving Assets of Ports on"t.eue 
(Deb. 16, Vol. VII, 21-l2-1998) 
Col. 263-64 
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Growth Rate 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 309-12 

Identification ofTribals 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 187 

Rural Development Scheme 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 205-06 

Rural Electrification 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.315-16 

Indian Broadcasting Network Scheme for Development of Backward 
(Deb. 13, Vol. VII, 16-12-1998) Districts 
Col. 259 (Deb. 13, Vol. VII, 16-12-1998) 

International Prices of Crude Oil Col. 109-10 
(Deb. 17, Vol. VII, 22-12-1998) Setting up of Special Courts 
Col. 35-36 (Deb. 16, Vol. VII, 21-12-1998) 

Investment made by Steel Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 169 

National Social Financial Assistance 
Scheme 
(Deb. 4, Vol. VI,. 03-12-1998) 
Col. 94-100 

Nabnl Calatnitles 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 220-25 

New Tourism Policy to attract more 
Foreigner 
(Deb. 5, Vol. VI, 04-12-1998) 
CoI.261.Q 

Onkar GOIWII1li Committee 

Col. ISO 
Social Problems of Armed Forces 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 337-38 

Top Tourist Centres 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 434-35 

Transition Loss of Crude 011 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 298-99 

n.VSEM 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 106-10 

Kanodla, Sbrt M.hesh Kumar 

(Deb; 11, Vol. VII, 14-12-1998) MittalCommitteeReport 
Col. 309-10 (Deb. 16, Vol. VII, 21-12-1998) 

Production ofUroa Col. 73-74 

(Deb. 2, Vol. VI, 01-12-1998) KaruD.karan,ShriK. 
Col. 33-36 

Jleviow of Embassies 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 224-225 

Review of Fertilizer Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL25~ 

Royalty on Power 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 19 

High Courts in States 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 96-97 

Medical Facilities in Trivandrum 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 73-74 

Night Landing facility at Trivandrum 
Airport 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 120 



388 LOK SABHA 

Kalhya.,. Sbri BaD Ram 

Consideration of the Report of Erstwhile 
Commissioner for Scheduled Castes 
and Scheduled Tribes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 307-12 

Katheria, Shri Prabbu Dayal 
Allotment of LPG Agencies 

(Deb. 2. Vol. VI, 01-12-1998) 
Col. 347 

Ayurvedic Medical Colleges and 
Hospitals 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.SIS-26 

Cargo Services 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.I68~9 

Consideration ofthe Report of Erstwhile 
Commissioner for Scheduled Castes 
and Scheduled Tribes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 336-40 

Demands for Supplementary Grants 
(Railways) 1998-99 
(Deb. I S, Vol. VII, 18-12-1998) 
CoI.S49 

Export of Plastic 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 14748 

foreign Trade 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 311-12 

Grant-in-Aid to Voluntary Organisations 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 273-74 

Handlin, Charges on Imported Urea 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL3'1-~ 

Hindi Consultative Committee 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 376 

Increasing the Limit of Loan for 
Agricultural Sector 
(Deb. S, Vol. VI, 04-12-1998) 
C01.2S9-60 

Investment in Power Sector .through 
Resurgent Bonds 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 175 

Kailash Mansarovar Yatra 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. lSl-lS2 

Liberalisation of Petroleum Industry 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 23 

Medium of Instruction in Navodaya 
Vidyalayu 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 14344 

National Co-Operative Policy 
(Deb. IB, Vol. VII, 23-12-1998) 
Col. 99-100 

Need to release more funds for 
development of Bateshwar a tourist 
resort at Shikohabad, U .P. (MUR 377) 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 333 

New Apiculture Policy 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 226-27 

Oil Exploration 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 15B-S9 

Oil Refmeries 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 129-31 

Penciin. Iniption Projects 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 31·3' 

Recruitment in Delhi Police 
(Deb. 12, Vol. VII, 1'-12-1991) 
Col. 218-89 
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Scheme for Forest Guards and Employees GOKul Gram Yojana 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 8, Vol. VI, 09-12-1998) 
CoL 269 CoJ.I64 

Study of Weather 
(Deb. 16. Vol. VII, 21-12-1998) 
CoL 90-91 

Supply ofOzonised Water to Pusengen 

I. T. Exemption to Cooperative Banks and 
Societies 
(Deb. 5, Vol. VI. 04-12-1998) 
Co1.24S46 

(Deb. 4, Vol. VI, 03-12-1998) IdsuranceScheme for Sick SSls 
Col. 281 (Deb. IS. Vol. VII. 18-12-1998) 

Upliftment of Weavers 
(Deb~ IS, Vol. VII, 11-12-1998) 
CoL 242-43 

leathiria, Dr. VllUabhbbal 

Col. 19-23 
Loans from International Agencies to 

NHAI 
(Deb. 6. Vol. VI. 07-12-1998) 
Col. 81-82 

Advertisement Support by Air India 
(Deb. 9, Vol. VI, 10-12-1998) LPG Recovery Plant 
Col. 101-03 (Deb. 2, Vol. VI. 01-12-1998) 

Col. 412 
Bad Quality Reception o'fTV at Dwarka 

and Bhuj 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 264-65 

Banni Grasslands 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 121 

Biomus Gasifiers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 271 

Brackishwater Aquaculture 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 23-24 

Development of Sabarmati Railway 
Station 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 313-14 

Divenion of Flights to Ahmedabad 

Modernisation and Expansion of Postal 
Network 
(Deb. II, Vol. VII, 23-12-1998) 
Co1.20s-07 

National Highways in Cities 
(Deb. I, Vol. VI, 30~ 11-1998) 
Col. 161 

Need to set up a Bench of Gujarat High 
Court at Rajkot (MUR 317) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 388 

New Liquid Fuel Policy 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 84 

Performance of Doordarshan Kendras in 
Gujarat 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 147 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 178-79 PMI-UPEP 

(Deb. 14, Vol. VII. '17-12-1998) 
Extension of National Highway-7 A 

(Deb. I, Vol. VI. 30-11-1998) 
Col. 246 

Gauge Conversion 
(Drb. 4, Vol. VI, 03-12-1991) 
Col. 243-51 

Col. 107-08 
Quadrupling of Mumbai-Ahmedabad 

Railway Tracks 
(Deb. 4, Vol. VI, 03- J 2-1998) 
Col. 180 



390 LOK SABHA 

Royalty on Natural Gas 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 1-2 

Sardar Sarovar Dam 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 1 S2-1 S3 

Shortage of Items under PDS 
(Deb. I Z, Vol. V1I, 15-12-1998) 
CoI.IIS-17 

Special Central Assistance to States 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 371-76 

Wastage of Gas in Gujarat 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 163 

Winding up ofNTC Mills in Gujarat 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 14041 

Kawade, Shri JOiendra 
Admission against Reserved Seats in 

Delhi University 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 2S.5 

Appointment of Ambassadors 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 86-87 

Appointment of Class-IV Staff 
(Deb. 17, Vol. V1I, 22-12-1998) 
Col. 198-99 

Atrocities Committed on Minorities in 
Various Parts of the Country (OUR 193) 
(Deb. 9, Vol. VI,' 10-12-1998) 
Co1.41l-14 

BlackmarketingIHoardingofCommodities 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 83-90 

Conversion of Industrial Finance 
Corporation oflndia 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 101 

Cooperative Housing Societies in Delhi 
(Deb. 14, Vol. VII, J 7-12-1998) 
Col. 68-69 

Cotton TechnololY Mission 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 209 

Disapproval of Oil fields (Regulation and 
Development) Amendment Ordinance 
and Oilfields (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 337-38 

Employment Exchanges in Delhi 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 429 

Export-Import Bank of India (Amendment) 
Bill--Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 361-62 

Fake caste Certificate 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 488-89 

Gauge COllversion of Naghbhir-NalPur 
Rail Line 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 201 

Government Hospitals and Dispensaries 
for Middle Class 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 396-97 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill--Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 533-3S 

International Flights of Indian Airlines 
(Deb. 4, Vol. VI, 03-12-1998) 
COI.34S-46 

Job Oriented Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 14 

Judgement of Reservation 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 279 
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Laying of Rail Line between Gurgaon and 
Rewari 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 73 

NAFED 
(Deb. 12, Vol. VII, 15-12.1998) 
Col. 99 

Need to safeguard the sanctity of 
Buddhist monuments in the Country 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 333 

New Agriculture Policy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 226-27 

Notification of Constitutional 
Amendments 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 66 

Public Telephone in Villages 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 242-4S 

Reappointment in IFCI 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 324-2S 

Recruitment in IDBII1FCI 
(Deb. 15, Vol. VII, 18-12~1998) 
CoI.102~3 

Regularisation of Contract labourers of 
A.A.I. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

SC/ST Employees inAir India 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 87-88 

SC/ST in Power Finance Corporation 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.I~1 

Scholarship 
(Deb. I, Vol. VI, 30-11-1998) 
Co1.318-19 

Setting up nfRural Telephone Exchanges 
(Del'!. 8, Vol. VI, 09-12-1998) 
Col. 21 

Termination of SCIST Officials of State 
Bank of Mysore 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 229 

The Constitution (Amendment) Bill 
(Insertion of new Article 29A etc.) by 
Shri Mohan Singh--Consid. 
(Deb. IS, Vol. VII, 18-12-1998) 
COI.S09-11 

Khan, SbriArifMobaaunecl 
Atrocities committed on Minorities in 

various parts of the country (OUR 193) 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 375-83 

Atrocities committed on Minorities in 
various parts of the country (OUR 193) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 727-41 

Declaration of Pakistan as Terrorist State 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 19 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.2S4 

Uttar Pradesh Reorganisation Bill-Int. 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.403~5 

Khan, Shri Rizwan Zaheer 
Ban on the Term Loan to the Minorities 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. 383-84 

Establishment of National Express 
Highway Authorit) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 299 

Hindustan Vegetable Oil Corporation 
Limited 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 256 

Laghu Krishi Vyavasaya Sangh 
(Deb. 3, Vol. VI, 02-12-1998) 
COI.44-4S 
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LPG Coupons to MPs 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 104-05 

Minority Financial Corporation 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 110 

PAN 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 274 

Rackets Involved in Adulterated 
Medicines 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 276-78 

Reduction in Growth Rate 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 166 

Telephone Out of Order in U.P. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 88 

Khan. Shri Sunil 

Discrepancy over Foodgrains Stock 
(Deb. 2, Vol. VI, 01-12-1998) 
Col.60-6J 

Essential Commodities under Public 
Distribution System 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 44-45 

Exemption from the Central Government 
Pension Scheme 
(Deb. 12, Vol. VII, 15.12-1 998) 
Col. 37-38 

FDI in Insurance Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 383-84 

Hindustan Steel Works Construction 
Limited 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 238 

Income Tax Settlement Commission 
(Deb. 5, Vol. VI, 04-12-1998) 
Col.111-13 

Air India Staffat Foreign Stations 
(Deb. 4, Vol. VI, 03-12-1998) JointVenturesApprovedbyFIPB 
Col. 89-93 (Deb. 5, Vol. VI, 04-12-1998) 

Col. 105-12 
Availability of Creches 

(Deb. 17, Vol. VII, 22-12-1998) 
CoL 123-26 

Ban on Bandhs 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 562-63 

Charges against Managing Director of 
Hotel Corporation oflndia 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 59 

Closure of Mini Steel Plants 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 14-15 

Coal Handling Plants 
(Deb. 11, Vol. VII, 14-12-1998) 
Co1.414-15 

Consultancy Firms 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 285-86 

Need to withdraw Decision for Closure 
of PSUs and Take Steps for their 
Revival (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 349 

New Textile Policy 
(Deb. II, Vol. VII, 14-12-1~98) 
Co1.349-51 . 

Nomination of Directors on Shaw Wallace 
Company Board 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 299-300 

Oil Exploration Agreements 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 72-76 

Penalty Imposed on CONCOR 
(Deb. 14, Vol. VII, 17-12-1998) 
COl.19S 



NAME INDEX 393 

Resurgent India Bonds 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 36 

Second Channel fromAsansol T. V. Centre 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 133-34 

• Show Cause Notice to !spat Orja Ltd. 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 53-55 

Terminal Service Charges 
(Deb .. 14, Vol. VII, 17':'12-1998) 
Col. 128 

Victims ofMansarovar Pilgrims 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 120-21 

Wage Agreement byJndian Airlines 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 171-72 

Work Orders to HSCL 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 272 

Kbandurl, Major General Bbuvan 
Cbaodra,AVSM 

Demands for Supplementary Grants 
(Railways) 1998-99 
(Deb. 15, Vol. Vll, 18-12-1998) 
Col. 548 

Disparity in Pay Scales of Armed Forces 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 20-21 

Need to Introduce a Direct Train between 
Delhi and Kotdwar (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col.l12-13 

, Starvation of Animals in Deer Park 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 19-20 

The Constitution (Amendment) Bill 
(Insertion ofnew Article 29A etc.) by 
Shri Mohan Singh---Consid. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 498-500 

Khurana, Shri Madan Lal 
Coffee (Amendment) Bill, 1998-1nt. 

(Deb. 6, Vol. VI, 07-12-1998) Working Groups 
(Deb. 4, Vol. VI, 
Col. 346 

03-12-1998) I Col. 34849 
Grant of out-turn allotment of Gasl 

Khandelw.~ Sbri v.1<. , Telephone connections by Members 
of Parliament (St.) 

Decrease of Lead in Pollution (Deb. 12, Vol. VII, 15-12-1998) 
(Deb. 16, Vol. VII, 21-12-1998) I Col. 328 
Col. 13l I Insurance Regulatory Authority Bill-Int. 

LokayuktainStates ' (Deb. 14, Vol. VII, 17-12-1998) 
(Deb. 18, Vol. VII, 23-12-1998) Col. 284-86 
CoI.IS4-55 Leaders and Chief Whips of Recognised 

Study Material 
(Deb. 16, Vol. VIL 21-12-1998) 
Col. 21S-16 

Khandoker, SbrlAkbor Ali 

Atrocities committed on Minorities in 
various parts of the country (OUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col.4IS-18 

Parties and Groups in Parliament 
(Facilities) Bill, 1998-Consid. and 
Pass 
(Deb. IS, Vol. VB, 18-12-1998) 
Col. 455-56, 464 

Leaders and Chief Whips of Recognised 
Parties and Groups in Parliament 
(Facilities) Bill-Int 
(Deb. 14, Vol. VII, 17- t 2-1998) 
Col. 283 
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Raid on the Ancestral House of Enlinent ! Below Poverty Line 
Writer ShriAli Mian (St.) (Deb. 3, Vol. VI, 02-12-199~) 
(D~b. S, Vol. VI, 04-12-1998) Col. 255 
CoI.3.U. 

Raj,.. Samadhi Committee (EJI'!ct.) 
(Deb. 8, Vol. VI. 09-J2-1998) 
C'oJ.32' ' 

KoU,SbriG ...... 
Completion of work on T.V .. Tower in 

Rajasthan 
(Deb. II, Vol. VII, 23-12-1998) 
CoL lSI 

Revised Pay Scale of Radiographers/ 
X-Ray Technicians 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 73-74 

Super Fast Tnins from Bayans 
(Deb. 14, Vol. VII. 17-12-1998) 
CoL 72 

Telecom Service in Rajasthan 
(Deb. 11, Vol. VII. 23-12-1991) 
Col. 240-41 

KoadIlah, Slut K.c. 
Aclpdaidon ofMylore Palace Bill, 1998 

(Deb. J, Vol. VI, 30-11 -1998) 
CoLts-86. 

Allotment ofLPO Agencies 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 347 

Amendment in the Patent Act 
(Deb. IS, Vol. VII. 18-12-1998) 
CoL 186 

Cases pending before Debts Recovery 
Tribunal 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 187 

Central GOVf""lent Employees 
(Deb, IJ' Vol. VI, 09-12-1998) 
Col • .{fl~S ., .f 

Coin C"'.,"-I, Bangalore 
(Deb~~i''''Vot:' VII. 18-12-]998) 
Col. 3S1-sf." ." 

Constitution' (Amendment) Bill 
(Substitution of new article for article 
19@) by Shri K.C. Kondaiah-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 467 

Construction of Over Bridge Near 
Ramanagaram 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 196 

Consumer Movement 
(Deb. 12, Vol. VII, IS-12-1998) 
COL 97-98 

CUstomer Service Centres 
(Deb. J8, Vol. VII. 23-12-1998) 
Col.108 

Development orOil Sector 
(Deb. 2. Vol. VI, 01-12-1998) 
Col.l64 

Domestic LPG in Motor Cars 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.46US ..;~~ ~ by World Bank 

(Deb. 7, Vol. VI. 08-12-1998) 
CoL 240 E.L.R.T.S. Project for Banga/ore Ci~ 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 112 Assistance under Rur.l Development 

Schemes . 
(Deb. 9. Vol. VI. 10-12-1998) 
Col. 91 

ATM Centres of Canara Bank in 
Banplore 
(Deb. 11, Vol. VII, 14-12-1991) 
CoL30S.()6 

Expert Committee for Law and Order 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. lOS 

Fertiliser Supplied 
(Deb. 12, Vol. VII, IS ·12·1998) 
Col. 109-11 
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forci," Investment in School Education 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 41-42 

Import ofCotTee from Indonesia 
(Deb. II, Vol. VII, 14-12-1998) 
CoL39S 

Atrocities on Minorities 
(~eb. 7, Vol. VI, 08-12-1998) 
Col 190-91 

Change in Education Pattern/Curriculum 
(Deb. I, Vol. VI, 30-11-1998) 
COI.94-9S 

LPG Bottling Plants Funds ofCSIR 
(Deb. 17, Vol. VII, 22-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
CoI.264-66 Col. 73 

Mobile Post Offices in Kamataka 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 191 

Opening of Medical Colleges 
(Deb. 17, Vol. VII, 22-12-1998} 
Col. 280Jl4 

Printing of Telephone Directories in 
Kannada 
(Deb. IS, Vol. VII, 23-12-1998) 
Col.M-87 

Private Airlines 

Need to remove the burden of ,labilities 
imposed on Palahat Unit of 
Inltnlmcnlation Limited ad allow hi 
continuance al a Public Sector 
(MUR371) 
(Deb. 14,. Vol. VII. 17-12-199') 
Col. 281 

Revival oflnstrumentation Ltd. 
(Dcb. S, Vol. VI, 04-12-199') 
Col. II. 

(Deb. 9, Vol. VI, 10-12-1998) SupportPriceforCopra 
Col. 198-204 (Deb. 3, Vol. VI. 02-12-199.) 

Restoration ofB.Ed. Course 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 99-100 

Setting up of Space Gallery 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 93-94 

Shifting of National School of Drama 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 67-68 

Shortage of Salt 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 227-28 

Taj Hotel in Naprahole National Park 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 185-86 

Upgradation Work of Planes at H.A.L. 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 182-83 

Krisbnadu, Sbri N.N. 
Assault on Women 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 622-23 

Col. 132 
Krisbaamoortby, Sbrl K. 
Export Defaulter Companies ofChennai 

(Deb. II, Vol. VII, 14-12-1991) 
Col. 324-25 

Naming ofa University 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI .. 129 

Public Telepbone in Vill .. es 
(Deb. 18, Vol. VII, 23-12-1~91) 
CoL242-4S 

Releases of Postaae Stamps 
(Deb. 13, Vol. VII, 16-12-199.) 
Col. 208 

STDIISDIPCO in Tamil Nadu 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 370-71 

Subsidy to State Government 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 216 
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T\~ Scriai:w111a:ni! Saints I Waiting List for Telephone Connections 
(n,';. ~j, VoL VI, 02-12-1998) (Deb. 13, Vol. VII, 16-12-1991) 
0'1 ; 6~ CoI,2JO-I2 

Krl:;' 111W' "3}", Shri V. V. 
D, ;.' 'pme:n ofKakillada Port 

(Del-; 16. Vo!. VIl, 21-12-1998) 
(\.1.5:5 

uisl':'"'lry in Pay Stales ofAnned Fo~es 
(veb. 9, Vol. VI, 10-12-1998) 
Cof.I"'19 

Kuleiit, 5 ..... Fa"a. Sla," 
Need to ensure that funds sanctioned for 

the welfare of STs are used for their 
welfare only particularly in Madhya 
Pradesh (MUR 377) 
(Deb. 14, Vol. VIl, 17-12-1991)' 
Col. 278 

Employment Assurance Scheme 
Web. 9, Vol. VI, 10- i 2-1998) Opening ofTelephonc Exchanges 
Col.l46 (Deb. 3, Vol. VI, 02-12-1998) 

Foreign Direct Invemllcnt Co1.1S8-J59 

(Deb. 9, Vol. VI, 10-12-1998) Public Telephone in Madhya Pradesh 
C"l.213 (Deb. 8. Vol. VI, 09-12-1998) 

InalraAwu Yojana Col. 204 
(Deb. 4, Vol. VI, 03-12-1998) Kumar. ShrlSballendra 

: ' Col. 41 . . 

I, Allahabad UnIVerSity 
Inv~~onconductedagainstRome5h (Deb. 1, Vol. VI, 30-11-1998) 

(Deb. 7, Vol. VI, 08-12-1998) I CoL 71 
Col. 613-14 BlackmarlcetinWHoerdingofCommodities 

Mainccnance ofGovemment Quarters (Dcb. 12, Vol. VII, lS-12-1998) 
Web. 9, Vol. VI, 10-12-1998) CoL83-90 
Col. 26S-67 

Non-Banking Financial Companies 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 61-70 

Nuclear Export Controi Mechanism 
{Deb. 8, Vol. VI, 09-12-1998) 
CoL 274-75 

Opening ofCGRS Dispensaries 
(Deb. 12. Vol. VII, 15-12-1998) 
CoL2S7.(JO 

Port Operation Facilities 
(Deb. 6, Vol. VI, 07-12-1998) 
WJ.S 

Telephone Exehanp in Owpon 
(Dcb. 11, Vol. VII. 23-12-1998) 

. ColIS2-53 
TerroriltActivlties ofULFA 

(Deb. 17. Vo!. VH. 22-12-1998) 
Oll13S-36 

Consideration oflhe Repon ofEntwhile 
Commissioner for Scheduled Castel 
IIld Scheduled Tribes 
(Deb. 9, Vol. VI. 10-12-1998) 
CoL 340-44 

Cloltural Centre/R.adio Station at 
Kaushambi in Uuar Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 137 

Damalo to Crops due to Natural 
Calamiticlsuch u Floods. CyclollOl, 
•. (OUR 193) 
(1)eb. 16, Vol. VII, 21-12-1998) 
CoL 401-02 

Demands for Supplemcntary Orants 
(Railways) 1991-99 
(Deb. IS, Vol. VII. 11-12-1998) 
CoLS34-36 
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High Denomination Bank Notes I Study Group on Essential Commo,jj!i('s 
(Demdnetisation) Amendment BilI- I (Deb. 17, Vol. VII, 22- P-1998) 
Consid. and Pass ' Col. 128-29 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 294-95 

Telephone Exchanges 
(Deb. 18, Vol. VII, 23-12-H<;g) 

Hike in Import DutY on Sugar (HAH DIS) Col. 238-39 
(Deb. 15, Vol. VII, 18-12-1998) Vacancies of Judges in High Court,:' 
Col. S 18 I Supreme Court 

Joint Committee on Office ofProfit-Fir.rt I (Deb. 6, Vol. VI, 07·; :/. i r,,,;\) 
Report-Presented . CoI.240-42 
(Deb. 9, Vol. VI, 10-12-1998) i Kumar. Sbriv'Dbananlava 
Col. 275 I'" . 

. ' Coffee (Amendment) BiII--C.onsid. and 
Land Acquisition (Amendment) BIll by I Pass 

S,hri .Bhagwan Shankar Rawat-I (Deb. 13, Vol. VB, 16.12-199") 
Consld. i Col. 467-7 I 
(Deb. S, Vol. VI, 04-12-1998) I 
Col. 398 ~aster Plan of Kama taka 

I (Deb. 11, Vol. VIJ, 14,12·1998) 
LPG Bottling Plants I Col. 431 . 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 264-66 i Pipeline from Mangaloreto Bangalore 

. . ' (Deb. 12, Vol. VIJ, 15-i2- 1998j 
Need to ensure early completion of! Col 101 

. proposed Unchahar power proj~ in : '. . . 
Fatehpur District, Uttar Pradesh I Port Operation F'a,;llitles 
(MUR377) (Deb. 6, YOI. yI, 07·12 .. 1991;1) 
(Deb. 6, Vol. VI, 07-12-1998) I Co1.4 
Col. 387 Recruitment ofStatTfor DD/AIR 

ProblemsofSSIs (Deb. 8, Vol. VI, 09-12-)91,&) 
(Deb. IS, Vol. VII, 18-12-1998) CoI.I~7 

Col. 78 I Threat From Taliban Movement 
Railway Claims Tribunal (Amendment) (Deb. 18, Vol. VII, 23 ·12-! q911 i 

Bill, 1995--Consid. and Pass Col. 87 
(Deb. 6, Vol. VI, 07-12-199S) KUPPusllmi,ShriC, 
Co1.403~ 

Revival ofNTC Mills 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 14 

Rise in Price of Essential Commodities 
(DURI93) 
(Deb. 6, Vol. VI, 07-12~1998) 

Col. 462-6S 
Salaries to DRDA Workers 

(Deb. 9, Vol. VI, 10-12-]998) 
Col. 76 

Disparity in Pay Scales of Armt!d Forc<~" 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.IS-19 

Explosive Substances (Amendment) 
BiII- Consid. and Pass 
(Deb. 14, Vol. VII, J7-12-1991S) 
Col. 330-32 

Financial Autonomy to Judiciary 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.S5-56 
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Fenian Pinct Investment 
(Dob. 9, Vol. VI, 10-12-1998) 
CoL 213 

InYeStiption conducted against Romesh 
Sharma 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL613-14 

LokAdalits for DVB 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 192-93 

Maintenance of Government Quarters 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 265-67 

KarIn, Prot P.J. 
Air India Fare on Gulf-Trlvandrum-

Bombay Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
CaLJI9-9O 

A-.lltepertofUOC 
(Deb. 16, Vol. VII, 21-12-1998) 
OIl. 30-31 

Atrocities committed on Minorities in 
various parts of the country (DUR 193) 
(Deb. 13, Vol. VII, 16-12"1998) 
Col. 491-93 

Bomb Blast by People's War GrDUP 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 103-04 

Cues Pending in Courts 
(Deb. I, Vol. VI, 30-11-1998) 
CoL3lO 

Compensation to Kuwait Returnees 
(Dob. 3. Vol. VI, 02-12-1998) 
Col.2S3 

Decline in Industrial Growth 
(Deb. II, Vol. VII, 14-12-1-998) 
Col. 381-83 

Defence Deal with Israel 
(Deb. 4, Vol. VI, 03-12-1.998) 
C01.1l4-1S 

Demands for Supplementary Grants-
(General)-I998-1999 
(Deb. 16, Vol. VII, 21-12-1998) 
C01.3S9-62 

Disabled Persons 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.IS-16 . 

Discontinuation of Direct F!iSht on 
Trivandrum-Delhi Sector 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 374 

Doubling ofRailwayLine &om Emakulam-
Kottayam to Kayamkulam 
(Deb. 9, Vol. VI, 10-12-1998) 
Col2S9 

Doubling of Railway Line in Kerala 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 99-100 

Economic Agenda 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 437-38 ' 

Economic Sanctions 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 188 .. 9 

Expansion ofOOT's Jurisdiction 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 392 

Expenditure on R&D 
(Deb. 6, Vol. VI, 07-12-1998) 

Corporate Tax Incentives to Shipping Col. 17-18 
Industry 'Export of Computer Software 
(Deb. 16, Vol. VU, 21-12-1998) (Deb. 15, Vol. VII, 18-12-1998) 
Col. 227-28' . I Co1.330-31 

Colt OV«l'Ull by Pow.- Projects I FDI in Insurance Sector 
(Deb. 1. Vol. VI. 30-11-1998) I (Deb. 11, Vol. VII, 14-12-1998) 
CoL 29 1-92 Col. 383-14 
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Fertilisers and Chemicals Travancore 
Limited 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 255-56 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid . 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 530-33 

Impact of Sanctions on Technologies 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 81 

Import Duty Burden on Cellular Operators 
(Deb. 8, Vol. VI, 09-12-1998) 

Present Size of Central Road Fund 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 144-45 

Rehabilitation Schemes For Gulf 
Returnees 
(Deb. 18, Vol. VU, 23-12-1998) 
Col. 131 

Review ofPJan Panel 
(Deb. 3, Vol. VI. 02-12-1991) 
Col. 136-137 

Suggestions of Dillnvestment 
Commission 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 253-S4 

Targets for Oil Reserves 
Col. 253 (Deb. 17, Vol. VII, 22-12-1991) 

Increase in Activities of lSI and Foreign Col. 252-53 
Intelligence Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.20l..()8 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 

Installation of Radars 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 203-04 

Interest on Foreign Debt 
(D~b. 15, Vol. VII, 18-12-1998) 
Col. 27-28 

International Flight from Trlvandrum 

Targets set for CSIR 
(Deb. 11, Vol. VII, 14-12-1991) 
Col 203 

Telephone connections in Kerala 
(Deb. 8, Vol. VI, 09-12-1998) 
CoJ.I22 

Thermal Power Plant in KeraJa 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.24l-43 

Vacancies of Judges in High Courtsl 
Supreme Court 
(Deb. 6, Vol. VI, 07-12-1998) 
Col~2 

(Deb. 9, Vol. VI, 10-12-1998) ViolcntAuacks on Minorities 
Col 136-37 (Deb. 2, Vol. VI, 01-12-1991) 

Investigation conducted against Romesh 
Sharma 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL613-14 

Col. 12-14 
Voting right to Indian Citizen. Worldnl 

Abroad 
(Deb. 16, Vol. VII, 2J-12-1998) 
Col. 172-73 

Kayamkulam Thennal Power Plant W.H.O. AssisWtce for Health Serviees 
(Deb. 11, Vol. VII, 14-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col.l07 Col. 414 

Pale Troops in J 4; K World Bank Assistance for ~ Porta 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col 282-83 CoL 195 
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KUrdp, Sbrt Surab 

Atrocities committed on Minorities in 
-various Parts of tile country (OUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 353-59 

OfticiaJ Secret Act, 1923 
(Deb. 12, Vol. VII, 15-12-]998) 
Col. 222-23 

Reduction of Customs Dufy 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL217-18 

Special Central Assistance to States 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 371-76 

Vacant Posts of Directors at AIR/FM 
Station 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 209-10 

Kusmlria, Dr. Rlmkrlshna 
Adaptation of Glossaries 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 87-88 

Allotment ofPetroJ Pumps to TribaJs 
-(Deb. 7, Vol. VI, 08- I 2- 1 998) 
Col. 209-10 

Arrest of Smugglers/ferrorists 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 147 

Entry of Banks in Insurance Sector 
(Deb. IS. Vol. VII, iI-12-1998) 
Col.20J 

Export of Leather Products 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 189-90 

FDI in Insurance Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Cal. 383-84 

Finance Assistance for the Development 
of Medical Colleges 
(Deb. 7, Vol. VI, 08-12- 1998) 
Col. 209 

Foreign Exchange 
(Dc". 5, Vol. VI, 04-12-1998) 
Col. 172-73 

Global Mobile Personal Communication 
by Satellite 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 92-93 

GSi's Survey to Assess Iron-Ore Deposits 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 163-64 

Handling Charges on Imported Urea 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 358-59 

Immigration Racket 
(Deb. 18, Vol. VII, 23-12-1998) 

Assistance to Hydro Power Projects Col. 198 
(Deb. 6, Vol. VI, 07-12-1998) New Agriculture Policy 
Col. 66-69 (Deb. 8, Vol. VI, 09-12-1998) 

Completion of New Railway Lines 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 101 

CoHon Ginning and Processing Factories 
(Repeal) BilJ--Consid. and Pass 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 685 

DemltJds for Supplementary Grants-
(Oeneral)-J998-99 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 249-50 

Col. 226-27 
New National Telecommunication Policy 

(Deb. 13, Vol. VII, 16-12-1998) 
Co1.l76-77 

Oil Refineries 
(Deb. 17, Vol. VII, 22-12-1998) 
Co1.l29-31 

Pilferage of Goods 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 4647 
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Private Participation in Inland Waterways 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 293 

Inland Water Transit and Trade between 
India and Bangladesh 

Rise in incidents of Crimes 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 223-24 

(Deb. 7, Vol. VI, 08-12-1998) I Mineral Exploration Surveys 
CoI.S30-46 I (Deb. 4, Vol. VI, 03-12-1998) 

• • I Col. 348-49 
Teaching In IndJan Languages I 

(Deb. 1, Vol. VI, 30-11-1998) Non-Timber Forest Produce Scheme 
Col. ISS I (Deb. I, Vol. VI, 30-11-1998) 

I Co1.319-20 
UP;;:ddh~~o:ra~:s~PT into HPT in II NTPC and Hydro-Power Generation 

(Deb. 18, Vol. VII, 23-12-1998) I ~~~S8I, Vol. VI, 30-11-1998) 
CoL 91 . 

Small Investors 
UpliftmentofFishennen (Deb. IS, Vol. VII, 18-12-1998) 

(Deb. 13, VoL VII, 16-12-1998) Col. 297-98 
CoI.4S-64 

Tax to GDP Ratio 
Visa to Sikh Pilgrims (Deb. S, Vol. VI, 04-12-1998) 

(Deb. 1. Vol VI, 02-12-1998) Col. 215-16 
CoI.22()"21 \U I d I' yvest an He Icopters 

Kyndiah,ShriP.R. (Deb. 14, Vol. VII, 17-12-1998) 
Allocation of Funds for SCs/STs under Col. 131-32 

Rural Development Schemes I Mahajan, Shrimati Sumitra 
(Deb. 4. Vol. VI, 03-12-1998) Artificial Limb Equipment 
CoI.20S (Deb. 7, Vol. VI, 08-12-1998) 

Bio-Technology Projects Col. J 82 
(Deb. 6. Vol. V:, 07-12-1998) Atrccities committed on Minorities in 
Col. 1 ~7 various Parts of the country (DU R 14)3) 

Border-TradeMechanismbyNationalised I (Deb. 9, Vol. VI, 10-12-1998) 
Banks Co1.375-82 
(Deb. 11, Vol. VII, 14-12-1998) Rai-MustardResearchCentte 
Col. 340-41 (Deb. 13. Vol. VII, 16-:12-1998) 

Conftlrence of State Forestry Officials Col. 131 
(Deb. 6, Vol. VI, 07-12-1998) Recovery Fixed for Ricc Mills 
Col. 260-61 (Deb. 2, Vol. VI. 01-12-1998) 

Col.373 Delay in Publication ofRcsults 
(Deb. I, Vol. VI, 30-11-1998) RemandHomeforGirls 
Col.IS3 (Deb. 7, Vol. VI, 01-12-1998) 

COl.4S7 
FDI in Cigarette 

(Deb. 11, Vol. VII, 14-12-1998) SchemeforMicroElements 
CoI.416-17 (Deb. 3, Vol. VI, 02-12-1998) 

COI.84~S 
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Mallato l Sftri BirSjogh 
AIR and DD in West Bepgal 

(Dcb. 3, Vol. VI, 02-12-1998) 
<;01.137 

Arnarnafh Pilgrims 
(Deb. 2, Vol. VI, 01·12-1998) 
Col.66.fJ7 

Consumption of Chemica! Fertilizer , 
(Deb.l, Vol. VI, 01-12-1998) I 
0>1.374 

Hike in Price oflnsecticides/Pesticides 
(Deb. 3, Vol.· VI, 09-12-1998) 
Col. 69-70 

Hospital for Dcedi WQrkers 
(Deb. 17, Vol VII, 22-12-1998) 
Col. 84-8S 

Appointment on Compassionate Ground 
(Deb. '9, Vol. VI. 10"12-1998) 
Col. 168 

Decline in Silk Worm 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 283-84 

Delivery Orders of Coal to Displaced 
. Persons by MCL 
(Deb. II, Vol. VII, 14-12··1998) 
O>t2S2 

Demurrage Cost for Diesel Import 
(Deb. 7, Vol. VI. 08.12-1998) 
Col. 39S-96 

District Primary Education Programme 
(Deb. 11, Vol. VII, 14.12-1998) 
0>1.129-32 

Non-Functioning ofSateUlte Telephones Doubling of Railway Lines 
(Deb. 3. Vol. VI, 02 .. 12-1998) I (Deb. 9, Vol. VI, 10-12-1998) 
Col. 254-5S i Col. \30-31 

Setting up (lfCourts at Tehsij Level' 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 173 

Expenditure on Adult Education Scheme 
(Deb. 6, Vol. VI. 07-12-1998) 
CoL 14344 

Special Audit Team for Freedom Fighters FCI OwnedlHirod Oodowns 
(Deb. 2. VoL VI, 01-12-1998) (Deb. 2. Vol. VI," 01.12-1998) 
CoI.474;..75 CoL3B6-88 

Support Price For Shelac forestry Developmel1t in Orissa 
(Oeb. 18, Vol. VII, 23-12-1998) ,(Deb. 16. Vol. VII. 21-12-1998) 
Col. 49·S0 Col. 207-08 

Vacancit:s of Judges in High Courts/ 
Supreme Ccurt 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 240-42 

Welfare ofBeedi Workers 

Four Laning between Baripada and 
Bcrbampur 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.J73-74 

(Deb. 2, Vol. VI, 01.12-1998) HostelsforWorkingWomen 
CoI.372~74 (Deb. , J. Vol. VI, 30-11-1998) 

Mabtab.Shri Bhartruhari' Col.l37-38 

A 'd' . M h d' (' 'If! ld'L' . d Jagannath Temple at Pori eel ~nt Ill, n ana loa ie ,ltmte (Deb. 11, Vol. VII, 14-12-1998) 
(D".b. 5, Vo!' VI.. 04-12-1998) C 1169 
Col. 3()Q.J) I j 0 . 

Accidell't of East CoastRxpresa ' J..and of R.S.P., , . 
(Deb.' 9. Vol. VI, lO-1Z-1998) I' (Deb. 14, Vol. VII, 27-11-199', 
CoL 188 ", CoL 109 
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lolli Ten)l Aetion Plan 
(Deb. U, Vol. VII, 16-12-1998) 
CoL 112-13 

Narcotic Drugs Trade 
(Deb. 5, Vol. VI. 04-12-1998) 
Col. 139 

National Handicapped Welfare Fund 
(Deb. 2. Vol. VI. 01-12-1998) 
CoI,489-90 

New Post Offices in Orissa 
(Deb. 8, Vol. VI, 09-12-1998) 
Co1.212-14 

Onaoina Projects in Orissa 
(Dell. I, Vol. VI, 30-11-1998) 
Cof,256-57 

OutatandiD. dues to be recovered by 
NTPCfi'omSEBI 
(Deb. 11. Vol. VII, 14.12-1998) 
CoL 3-4 

Pipelines for Safe Drinking Water 
(Dob. 4, Vol. VJ, 03-12-1998) 
CoJ.I96 

Pollution in Mahanadl 
(Dob. 6, Vol. VI, 07-12-1998) 
CoL 224-25 

Pri80n R..tbnns 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 213-14 

a-aJnI ofPuspqiri Vlhara 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 244 

Schools and Hostels for SC/ST Students 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 397-98 

Supply of LPG 
(Deb. 17, Vol. VII, 22-12-1998) 
Cql217 

Technical Education 
(Deb. 16, Vol. Vff, 21-12-1998) 
Col. 86 

Telephone Facility for Panchayat 
Headquarters 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 265-66 

Treatment in AIIMS of Employees of 
Mahanadi Coalfields Ltd, 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 371 

TV Transmitters in Orissa 
(Deb. 3, Vol. VI, 02-12 .. 1998) 
CoI.1S3-S6 

Urban Basic: Services for the Poor 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 246-S8 

Vacancies of Judges in High Courtsl 
Supreme Court 
(Deb. 6, Vol. VI, 07·12·1998) 
COl. 240-42 

Welfare ofBeedi Workers 
(Deb. 2, Vol. VI, 01-t2-1998) 
CoI.372-74 

Mahto, Shri Raj Banshi 
Assistance to Handloom Weavers 

(Deb. S. Vol. VI, 04-12-1998) 
Col. 189-91 

Construction of Bridge over River Ganga 
at Mungher 
(Deb. 4, Vol. VI, 03-12-1998) 
Co1.l78-79 

Expert Group on Consumer Protection 
Act, 1986 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. D6-37 

VI, 08-12-1998} 

Impol1ofABB Locos 
(Deb. J4, Vol. VII, 17-12-1998) 
Col. 97 



404 LOR SABHA 

Insurance Scheme for Handloom 
Weavers 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 98 

Loans by lOBI and SBI to NTPC 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 164 

LPG Distributorship 
(Deb. 12, Vol. VII, 1'-12-1998) 
Col. 62 

Patriotic Tone on Telephones 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 174 

Review of Law and Order 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 270-72 

Safdarjung Hospital Waste Returns to 
Market 
(Deb. 7, Vol. VI, 08-12-1998) I 
Co1.614·15 

MaUtck, Sbri Rama Chandra 
Agro Based Industry 

(Deb. 11, Vol. VII. 14-12-1998) 
CoI.3S4 

AIDS Cases 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 425-29 

Appoint on Compassionate Grounds in 
New India Ass. Co. Ltd. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 226-27 

Cases Filed under MRTP Act 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 92 

Corruption in Asslhnce Company 

OOEACC Centre 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 204-05 

Drugs Prices Control Order 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 64-65 

Employees ofGIe 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 114-16 

Employment to AJI 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 413-14 

Establishment ofKendriya Vidyalayas 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 175-76 

Expansion ofInfrastructure Network for 
Electronic Media 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 199 

Highway Projects with A.D.B. 
Collaboration 
(Deb. I I, Vol. VII, 14-12-1998) 
Col. 11S-t6 

Income Tax Payen 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 82-83 

Industrial Tribunal-cum-Labour Courts 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 169-71 

LokAdalats 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 176-79 

LPG COMmions 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 442-44 

. (Deb. 1'. Vol. VII. 18-12-1998) Mid-Day Meal Scheme 
Col. 309-10 (Deb. 6, Vol. VI, 07-12-1998) 

Development of Animal Husbandry and Col. 168-71 
Dairy Industry Private Airlines 
(Deb. 3, Vol. VI, 02-12-1998) I (Dcb. 14, Vol. VJl, 17-12-1998) 
Col. 14S Col. 197-200· 
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Public Participation in KVslNVs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 93-131 

Safety in Air Travel 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 80-81 

Smuagling of Cattle to Bangladesh 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 217 

TV Transmitters in Orissa 

Black Markelina of Cylinders 
(Deb. 12, Vol. VII, 15-12-1998) 
Col76-n 

Cancellation of Lease Deed of 
Institutional Plots 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 134-3S 

Cases of Telecom Service Licences 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 191-94 

(Deb. 3, Vol. VI, 02-12-1998) Cellular Telephone 
CollS3-S6 (Deb. lB, Vol. VII, 23-12-1998) 

Victims of Trade Union Functionaries 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 76 

Winding up orN.T.C. Mills by BIFR 
(Deb. II, Vol. VIl, 14-12-1998) 
Col. 339-40 

Malltkarjunlah, Shrt S. 

Col. 187 
Change in Education Pattern/Curriculum 

(Deb. I, Vol. VI, 30··11-1998) 
Col. 94-95 

Collection of Revenue from Cigarette 
Industry 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 80-81 

High Coun and Supreme Court Judaes Construction of Aircraft Carrier 
(Salaries and Conditions of Service (Deb. 14, Vol. VII, 17-12-1998) 
(Amendment) BiI~ 199!-Consid. and Col. 3S 

~~:Sb. 14, Vol. VII, 17-12-1998) I Construction of Fly over at Faridabad 
Col 289-92 (Deb. 14, Vol. VII, 17-12-1998) 

. CoL 163 
Improvement of Un organised Labour 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 27-28 

Introduction of Food Technology 
Courses 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 147-48 

Resurgent India Bonds 
(Deb. IS, Vol. VII, 18-12-1998) 
Col 271 

Malia, Dr. Ravi 
Action Plan on Core Sector 

(Deb. 3, Vol. VI, 02-12-1998). 
Col 111-112 

Auction of Petrol Pumps 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 413-14 

Construction of Liquid Cargo Berth at 
Iawahar Lal Nehru Port 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 270-72 

Crisis in Indian Shipping Industry 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 179 

Duty Evuion by Export Oriented Units 
inOujarat 
(Deb. 1S, Vol. VII, 18-12-1998) 
CoI.S6-57 

Economic Sanctions 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 3. 

Extortion of Money from B.~smen 
(Deb. 17, Vol. VII, 22- .2-1998) 
Co1.3S-39 
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Foreign Tobacco Companies in Cigarette 
Sector 
(Dcb. 15, Vol. VII, 18-12-1998) 
Col. 68 

Fnrmula for Devolution of Funds 
(Deb. S, Yol. VI, 04-12-1998) 
Col. ?i-7S 

Hampers to Handicrafts Exports 
(Deb. IS,·Yol. VII, 18-12·1998) 
Col. 190-91 

Import of Oil Seeds 

Pak attempt to Captwe IndllllAtmy Post 
in Siachin 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 197-98 

Photo Identity Cards 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.202-OS 

Pollution Due to Medical Wa.te 
Generation 
(Deb. 7, Vol. VI, 01-12 .. 1"1) 
Col 200 

(Deb. 12, Vol. VII, 15-12-1998) PostandTelegraphOfftce.inFarldabed 
Col. 243 (Deb. 13, Vol. VII, 16-12-1998) 

Investigation against Top Defence 
Personnel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 13940 

Major Port Modernisation Projects 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 196 

Mega PowerProjccts Polity 
(Deb. 6, Vol. VI, 07-12-1998) 
Ci.7&-77 

Mid·Day Meal Scheme 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.l68·7\ 

NationatCommission fur Children 
(Deb. I,.Vol. VI, 30-11-1998) 
Col. 271 

i-htiona! PoslUl Policy 
(Deb.·8, Vol. Vl~ 09-12-1998) 
Col. 163-64 

New Agriculture Policy 

Col. 97-98 
Power Generation 

(Deb. 11, Vol. VII, 14-12-1991) 
Col. 7()'71 

Power Projects in Andhra Pradesh 
(Deb. 6, Vol. VI, 01.12-1998) 
Col. 297-98 

Public Distribution S)'Item In Delhi 
(Deb. 2, Vol. VI, 01·12-1998) 
CoL 313 

Purchase of Power from Pakistan 
(Deb. It, Vol. VII, 14·12-1998) 
Col. 127 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col461-69 

Sino-India Trade 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 397-98 

(Deb. 8, Yol. VI, 09-12-1998) SubsidiesonExportCrtdIt 
Col. 226-27 (Deb. 5, Vol. VI, 04-12-1998) 

Oil Exploration Contract Between India 
and China 
(Deb. 12, Vol. Vll; 15-12-1998) 
Col. 280-81 

Over-time Allowance 
(Deb. l~, Vol. VII, 23-12-1998) 
Col.~ 

CoI.23? 
Supply of US Technology 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 207 

T.B. Disease 
(Deb. 17. Vol. VII, 22·12-1998) 
Col 174-80 
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Tobacco Export MandUk, Shri S.dashi\lnm Dadoba 

(DOb.H, Vol. VII, 14-12-1998) .Ban by USA on Indian Companies 

CoL 238 (Deb. II, Vol. VII, J4.12-1998) 

Use of BVO in Soft Drinks I Col. 285-93 
(Deb. 7. Vol. VI. 08-12-1998) BJackmarketingIHoardingofComnlodities 

, 9oLS74-82 (Deb. 12, Vol. VH, J5-12~t99f.) 

Utilisation of funds ' 
(Deb. 6, Vol,;}VI, 07-12-1998) 
Col. 292 

Maada), Shri SaUl Ka., 
felicitations to DcputySpeaker , 

(Deb. J4, Vol. VlI, 1'-12-1998) 
CoL 254 

Irrigation Equipments Manufacturing 
Units 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 103-04 

M.A.R.R. telephone System 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 241 

Need for exploration of oil blocks at 
Sunderbans ,ud adjoining areas in 
WeSt Bengal (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col 335 

Need to take steps to check defurestation 
in Sunc:lerbans area in West Bengal 
(MUR377) 
(Deb .• ', Vol. VI, 08-12-1998) 
Col. 681 

Royal Bengal Tigers in Sunderban 
(Deb'. 16, Vol. VH, 21-12-(998) 
Col. 129-30 

StatuS ofT.V. Relay Centre al24 Parganas 
(Deb. 18, Vol. VII, 23-12-1998) 
CoJ.44 

TokcnJess System for Sonarpur-Canning 
Line 
(Deb. 14. Vol.Vn, 11-12-1998) 
Col. 134 

Col. 83--90 . 

Capiwl Punishment for Rapists 
(Deb. 2, Vol. VI. 01-12-1998) 
Cot. 68-69 

COHS Ayutvedie Di5ptnsary'in Rohini, 
Delhi 
(Deb. 12, Vol. ,VII. 15-12-1998) 
CoJ.212 

Constitution of Committee by SESI 
(Deb. S, Vol. VI. 04-12.1998) 
CoL 83-84 

Construction of Post Office Building 
(Deb. 3, Vol. VI, 02-12-1998) 
Col,241-42 

Contradictory Economic Dates 
(Dcb. 13. Vot. VII, 16-12-1998) 
Col. 114--11 

Dclicen~in& ofSular lAdus~ry 
(Deb. 2, Vol. VI, OJ-l2-1998) 
Col. 412-13 

Encroachment in Delhi 
(Deb. 14. Vol. VII. ]7-12-1998) 
Col. 229 

Environment Protection Schemes 
(Deb. I, Vol. VI. 3(H.J.1998) 
Col. 165-6'1 

Equity in ForeiBll InvesuTltnt .. 
(Deb, 11, Vol. VB, 14-11-i998) 
Col. 373-74 

Fifth Pay Commission 
(Deb. 18, Vol. VIl. ~3.12-1998) 
Co1.l13-74 

Financial Assistance for Schemes on 
Medical Plants 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 479-S0 
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Foreign Dir~t Investment 
(Deb. 9, Vol. VI, 10-12-1998) 
Ul1.213 

Foreigners Cheated by Custom Officials 
and Travel A,euts 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 208-09 

Kisan Credit Card 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 347 ... 

Loans to Maharashtra for New National 
Highways/Bridges 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 248-49 

Loans to SUlar M illa 
(Deb. 11, Vol. VII, 14-12-1998) 

Quota for SC/ST 
(Deb. 9"VOI. VI, 10-12-1998) 
CoI.llS-16 

Revival of Sick Units 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 246-47 

Rough Ophthalmic Blanks 
(Deb. 15, Vol. VII. 18-12-1998) 
COI.284-8S 

Shifting of Headquarter , 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 173-74 

Shortage of Essential Commodities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 49S-97 

Col. 27S-76 T.B. Cases 

Medicine for AIDS, TB and Cancer 
(Deb. 17, Vol. VII~ 22-12-1998) 
Col. 262-63 

National Action Plan for Women 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 316 

National Hipways in Cities 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 161 

New Textile Policy 
(Deb. I), Vol. VII, ) 4-12-1998) 
Co1.349-S1 

Number ofCtiidren not Attending School 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 128 

Permission for Marketing Anti-Impotency 
DruaVaapa 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 199-200 

(Deb. 7, Vol. 
Col. 57-78 

VI, 08-12-1998) 

Tuk Force for Private Investors 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 117 

Train Between Jalandhar and Jaijon 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 133 

Marao, Shrl Murasoll 

Drinking Water Supply in Maharashtra 
(Deb. )4, Vol. VII, ) 7-12-1998) 
Col. 16 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII. 17-12-1998) 
CoI.2SI-S2 

Standing Committee on Commerce-Thirty 
Fifth and Thirty Sixth Rcrorts-Laid 
(Deb. 5, Vol. VI. 04-12-1998) 
Col. 321 

Poor Internet Service Maraod!, ~hri Som 
(Deb. II, Vol. VII. 23-12-1998) 
Col. 133 

Purchase of Power from Pakistan 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.I94-9S 

Afforestation and Beautification ofPatora 
Lake 
(Deb. II. Vol. VII. 14-12-1998) 
Col. 64 
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Development of La! Matia 
(Deb. II, Vol. VII, 14-12-1991) 
CoUll 

DoordarIhIn ~dru in B_ 
(Deb. 13, Vol. VUi 16-12-1991) 
Col 320-21 

Eappment of Labour in $lone Qulrriea 
• (Deb. 17, Vol. VII, 22-12-1"1) 

CoI.267.Q 
Fund to BiIw under MPt..ADS 

(D • .,. 13, Vol. VII, 16-12-1991) 
CoL 12-83 

GP.O. in 8m. 
(De". I, Vol. VI, 09-12-19,,1) 
Col. A 

IlIeplMinet 
(Deb. 14, Vol. VII, 17-12-1991) 
CoL 112 

Carao Services 
(Deb. 4, Vol. VI, 03-12-1998) 
CoLI6U9 

Ccu on Diesel 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 6 

CbInp in Study Material 
(Deb. 16, Vat VII, 21-12-1991) 
Col. 187 

Customs Duty Structure 
(Deb. " Vol. VI, 04-12-1998) 
CoL 215-'86 

Demand for Natural Gu 
(Deb; 12, Vol. VII, "-12-1991) 
CoLIl3-IS 

Eradication of~nmm.m 
(D • .,. I, Vol. VI, 09-12-1991) 
CoL 100 

LInkin8 of W-3. via J~ Extnction olSea MiacralJ 
PaIaIcW (Deb. 3, Vol. VI, 02-12-1998) 
(Deb. 6, Vol. VI, 07-12-1991) CoL93-94 
CoL167.Q 

Ileae8rc:b Centre for POIIiIa 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 102 . 

Sbi~in8 ofOftice of~ Mahal Project 
(Deb . ." Vol. VII, 18-12-1991) 
Col. 266-67 

T.B. and other-Diseases 
(Dc~. 17, yol. VII, 22-12-1998) 
CoL~' 

Telephone ExduuapI 
• (Deb. I, Vol. VI, 09·12-1991) 

CoUll 
• ...,.,Sltrt AauMI .... 
Annual Reports gn Bnviroiunont 

(Deb. 16, Vol. VII, 21-12-1991) 
CoL 96 

Bomb Exploaion 
(Deb. 18, Vol. VII, 23-12-1991) 
CoL 172·73 

Fake Affidavits 
(Deb. I, Vol. VI, 30-11-1991) 
CoL 269-70 

Foreiplnvestment in Civil Aviation 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.2J7-38 

Global Mobile Personal Communication 
. by Satellite 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 92-93 

Jauniaradon RIebe 
(Deb. II, Vol. VII, 23-12-199') 
Col. 198 

India'. InveltJlleDt in Joint Venture 
Abroad 
(Deb. II, Vol. VII, 14-12-1991) 
CoL 319 

Indo-PlkPiriDa on JleIidentiaI Ana 
(Deb. 14, Vol. VII, 17-12-1"1) 
CoL 111-12 
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Indo-German Agreement 
(Deb. H. Vol. VH, 14-12-1998) 
CoI.313-14 

In&atructure oflndian Sector 
(Dt-b. 12, Vol. VH, 1~-12-1998) 
Col U5 

Natural Gas Reserves 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 377 

Need for Construction ofa Railway Over-
bridle at Chandauli·Sakeldiha Station 
Road in U.P. (MUR 311) 
(Deb. lB, Vol. VIl, 23-12-199') 
Col. 333 JaterMt Service ro cable Television 

Operators 
(I>~b. 13, Vol. VII, 16-12-1998) Need to defer rele:ase ofamountfor Ganga 
Cot 389.90 II Action Plan Phase-nat VaranasJ till the 

matter is fully agrnd to by the 
Investment in Indian Ports I concerued organisations (MUR 371) 

(Deb. 11, Vol. VII, 14-12-1998) (Deb. 13, Vol. VII, 16-12-1991) 
Col 128-29 Col. 458-59 

Investment in Power Sector through 
Resurgent BoDda 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 175 

lSI Agency of Pakistan 

Need to provide Better Facilities at 
Chandauli Railway Station in U.P. 
(MUR377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 341 

(Deb. 7, Vol. VI, 01·12 .. 1998) Net BankingoflCICI 
Co1.308~ (Deb. IS, Vol. VII. 18-12-1998) 

KUlin, ofBndangered Animals CoJ.261-63 
(Deb. I, Vol. VI, 30-11-1998) Oil Bxploration 
CoI.201-03 (Deb. 17, Vol. VII, 22-12-1998) 

KisanCreditCard 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 341 .... 8 

Libcralisation in Visa to Foreigners 
(Deb. 1~, Vol. VII, 18-12-1998) 
Col. 117 

Col. 203-04 
Opening of Bank Accounts of Pensioners 

(Deb. St Vol. VI, 04-12-1998) 
Col. 174-7S 

Private Participation in Inland Waterways 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 293 

List released by Germany 
(Deb. 15, Vol. VII, 18-12,-1998) Remote Controlled Plane 
CoI.l88-89 (Deb. 3, Vol. VI, 02-12-1998) 

Col. 86 
Loan for Power Station 

(Deb. 16. Vol. VII, 21-12-1998) 
Col. 231 

National Co-Operative Policy 
(Deb. 18, VoL VII, 23-12-1998) 
Col 99-1 00 

National Bxpreuways 
(Deb. I, Vol. VI, 30-11-1M8) 
Col. 203.04 

Review of Constitution 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 9-10 

Separate Passport to Children 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 222 

Silver Jubilee of Tiger Project 
(Deb. 16, Vol. VIl. 21-12- t 998) 
Col. 195-96 
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Study of Weather 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 90-91 

Subsidy on Petroleum Products 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 261-64 

Supply ofOzoniseo Water to Passengers 

Corruption in Assurance Company 
(Deb. 15, Vol. VII. 18-12-1998) 
Col. 309-10 

Delay in Construction &: Allotment of . 
MIG Flats 
(Deb. 4, Vol. VI. 03-12-1998) 
Col.llS-16 

(Deb. 4, Vol. VI, 03-12-1998) Flesh Trade 
CoL 281 (Deb. 17, Vol. VII, 22-12-1998) 

Task Force Col. 253-54 
(Deb. 2, Vol. VI, 01-12-1998) Maintenance of Go Ie Market Park 
Col. 433-34 (Deb. 12, Vol. VII, 15-12-1998) 

Theft of Red Light Controller Col. lOS 
(Deb. 7, Vol. VI, 08-12-1998) National Highway No. 8 
CotS87 (Deb. 11, Vol. VII, 14-12-1998) 

Vegetable Seeds Col. 102 
(Deb. 8, Vol. VI, 09-12-1998) NDMCElectricitylWaterBilI 
Col. 241-42 (Deb. 17, Vol. VII, 22-12-1998) 

Video Piracy Col. 103-04 
(Deb. 13, Vol. VII, 16-12-1998) NightPostOf'fices 
("..01.221-23 (Deb. 3, Vol. VI, 02-12-1991) 

Mllyawatl, Kuman Col. 82-83 

Rise in Price of Essential Commodities 
(DURI93) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 41 7-20 

Uttar Pradesh Reorganisation BilI-Int. 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 412 

MeeDa, Sbrl Bheru Lal 

Allowances to Unemployed Graduates I 
Diploma Holders 
(Deb. II, Vol. VIl, 14-12-1998) 
Col. 354-SS 

Construction of School Buildings 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 71-72 

Coronary Angiograpb~ Cases in 
Dr. R.M.L. Hospita~ New Delhi 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 432-33 I 

Specialists Available in Dr. R.M.L. 
Hospital 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 439-42 

Vaccine for Leprosy 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 61 

MeeDa, Sbri Ram Narala 

Afforestation Scheme 
(Deb. I, Vol. VI, 30-11 .. 1'198) 
Col. 192 

Disapproval of Companies (Amendment) 
Ordinance, 1998 and Companies 
(Amendment) Bill--Consid. 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 487-88 

Hazardous Industries 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 325-26 
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Incidence ofT.B. in Mining Sector " Telephone COMcctions 
(Deb. 17, Vol. VB, 22-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
CI,.l!.134 Col. 55-56 

Layih" of New Railway Lines Mepe. Start Datta 
tJ·~lJ, 4, Yoi. VI, 03-J2-J99.) AUfOmJtic Wamm, System 
Q,U7J (Deb. 4, Vol. VI, 03.12.'993) 

Need to ensure proper n'UlinteDlllCe IIId 
moderniation of canals of ChambaJ 
irriaat*lllUl (MUR 371) 
(Dtb. 13, Vol. VII, 16-12-'"8) 
Col 4'9 

Ncod to introduce air service on DeJhi-
Kota-Mumb.i and Delhi-KOlA-Indore 
rouIe (MUR 377) 
(D.eb. lit Vol. VII, 23-12-1998) 
Co1.330 • 

Paper Industry 
(Deb. 5, Vol. VI, 04-12-1998) 
Col 87"" 

People involved In COFEPOSA 
(Deb. 5. Vol. VI, 04-12-1991) 
Col. 227 

ColJ'S-S7 
Development of Frejlht Electric 

Locomutiva It~ Locomotiw 
Worbbop 
(Deb. 9, Vol. VI. 10·12-1".) 
Col 135 

Draft Leaial.liOlt on Security of Airpons 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 21·27 

Export lntJustry Status to Tourism 
(Deb. " Vol. VI, 04-12-1998) 
Col. 258-59 

Food P.,ks 
(Deb. 3, Vol. VI, 02-]2-1998) 
Col. 11""" 

Growth Rate 
Privatilation of Power Generation and (Deb. 8, Vol. VI, 09·12·1998)' 

Distribution Col. 23 1-32 
(Deb. I, Vol. VI, 30-11-1991) Import of Oil Seeds 
CoL 9-10 (Deb. 12, Vol. Vll. IS-12-1998) 

Production of Cotton Col. 243 
(Deb. II, Vol. VlI. 14-12-1998) InvolvemeatofPoliceinCrbnes 
Col. 32' (Deb. 7, Vol. VI, OI-hl-199B) 

Sensitive Hiahways Col 529 
(Deb. 14, Vol. VII, 17-12-199') MedicalfllCilitiesto1beRura .... opulation 
CoL227~28 (Deb. 7. Vol. VI. 01-12-1991) 

Stoppage of Pa,ace on Wheel at Bundi ColJOO.303 
(Deb. 14, Vol. VII, 17-12-1991) Scheme of Urban MicroERtcrpr_ 
Col 131 {Deb. ". Vol. VI, 03-12-1991) 

Supply of Liquefied Natural Gas 
(Deb. 17"Vol. VII, 22-12-199.) 
Col. 78 

Taiwanese ,Working Without Employment 
Visa 
(Deb. 2. Vol. VI, 01-12-l998) 
Col. 491-92 

Col. 227-30 
Soil Conservation 

(Deb, I, Vol. VI. 09·12-1991) 
Col. 122·24 

TulbuJ Naviption Project 
(Deb.l. Vol. VI. 02-11-1991) 
Col. 239 
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Welfare ofMlnormn 
(Deb. 7, Vol. VI, 
COJ.S84-88 

/
' Development of Sectors with the 

08-12-1998) Assistance of S &. T Science &. 

M*-, ProtAjJt Kamar 
Accidents in Coal Mints 

(Deb. 15, Vol. VII,.18-12-1998) 
Col 24 

Allocation of Funds by NFDC 
(Deb. 11. Vol, VB, 23-12-1998) 
Col. 85 

Technology 
(Deb. 11, Vol. VII, 14-12-i998) 
Col. 7S 

Establishment of Private Universities 
(Deb. I, Vol. VI, 30-11-199') 
CoI.l91 

Expert Group on Consumer Pn)'ecdon 
Act, 1986 
(Deb. 17, Vol. VII, 22-12-1998) 

Anti-Dumping Duty Col. 136-37 
(Deb. IS, Vol. VII, 18-12-1998) ExportT8I1et. 
Col.359 (Deb. 15. Vol. VII. 18-12-199') 

Barring Candidates with Criminal Col. 291 
Background from Contesting Elections 
(Dcb. I, Vol. VI, 30-11-1998) 
Col. 20-21 

Board of Nationalised Banks 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 365 

Brain-Drain 
(Dob. 8, Vol. VI, 09-12:1998) 
Col. 142 

Free ind Compulsory Education 
(Deb. I, Vol. VI, 30-11-1998) 
Col.262~3 " 

Gauge Conversion of Kha,aria-
Sarnastipur Rail Line 
(Deb. 14, Vol. VII, 17-12~1998) 

CoL 17S-76 
Good. Recovered by Customs Offici.ls 

(Deb. II, Vol. VII, 14-12-1991) 
Bun"ljngs in Prasar Bharati Board I CoL 241 

(Deb. 13, Vol. VII, 16-12-1998) GroundingofCombitAircraft 
Col. 27S-n . (Deb. 4, Vol. VI, 03-12-1998) 

CI06UI'e of Purchasing Centres of JCI Col. 4S-46 
(Deb. 5, Vol. VI, 04-12-1998) Hijh Court and Supreme Court Judges 
Col. 153·55 . (Salaries and Conditions of Service) 

Criminal J"stice Commission (Amendment) Bill, 1998 - Consld. &. 
(Deb. 6, Vol. VI, 07-12-1998) Pass 
CoL 228 (Deb. 14, Vol. VIL, 17-12-1998) 

Dam Cross Koshi River 
Col. 286-89 

(Dtb. 18, Vol. VII, 23-12-1998) ImportofABB Locos 
Col. 207-08 (Deb. 14. Vol. Vll t 17-12-1998) 

Demands for Supplementary Grants 
{RaiIwaysH998-99 
(Deb. IS, Vol. VII. 18-12-1998) 
Col.544-4S 

Dengue Epidemic 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 215.16 

Col. 97 
Indian High Commission in London 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 34748 

lrreJUlarities in Appointments in Navy 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 352·53 
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Irrigation Capacity 
(Deb. 3, Vol. VI, 
Col. 227-JO 

I Patriotic Tone on Telephones 
02-12-1998) I (Deb. 13, Vol. VII, 16-12-1998) 

Col. 174 
I 

Kashmir Issue 
(Deb. 8, Vol. VI, 
Col. 81 

I Pay Package to University Teachers 
09-12-1998)· (Deb. 6, Vol. VI, 07-12-1998) 

Col. 272-73 

Killing of Wild Animals 
(Deb. II, Va/. VII, 14-12-1998) 
Col. 76 

L.C. Fraud 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 249-50 

Leaders and Chief Whips of Recognised 
Parties and Groups in Parliament 
(Facilities) Bill, I 998-Consid. and Pass 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 459 

Loans by lOBI and SBI to NTPC 
(Deb. S, Vo/. VI·, 04-12-1998) 
Col. 164 

Marketing ofVanaspatilEdible Oils 
(Deb. 2. Va/. VI. 01-12-1998) 

Pending FERA Cases 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 323-24 

Petrol Pumps on Highways in Bihar 
(Deb. 17, Vo/. VII, 22-12-1998) 
CoI.IS9-60 

Probe into IAF Golf Course Plan 
(Deb. 4, Vo/. VI, 03-12-1998) 
Col. 231 

Production and Demand of Petroleum 
Products 
(Deb. 7, Va/. VI, 08-12-1998) 
CoI.S48-49 

Production of Sun Flower 
(Deb. 12, Vol. VII. 1,5-12-1998) 
Cc1.162-63 

Col. 368-69 Purchase of Paddy from Punjab 
N.D.D.o. I (Deb. 7. Vol. VI. 08-12-1998) 

(Deb. 8, Vo/. VI, 09-12-1998) Col. 238-39 
Col.26().61 R.C.C. Terminal at Patna 

Need to change the nime ofVidyapati (peb. 6, Vol. VI. 07-12-1998) 
Nagar Railway Station in Samastipur I Col. 178 
district of Bihar as Vidyapati Dham Rackets Involved in Adulterated 
railway station (MUR 377) Medicines 
(Deb. 13, Vo/. VII, 16-12-1998) (Deb. 17. Vol. VII. 22-12-1998) 
Col. 461 Col. 276-78 

Need to provide TecJmical know-how and Review of Law and Order 
adequate Funds to Government of (Deb. 12, Vol. VII, 1.5-12-1998-' 
Bihar to check Severe Erosion Caused Col. 270-72 
by the Ganges in Samastipur and I Safdarjung Hospital Waste Returns to 
Vaishali districts of Bihar (MUR 377) Market 
(Deb. 8, Vol. VI. 09-12-1998) I (Deb. 7. Vol. VI, 08-12-1998) 
CoI .. 3SO .. . I Co1.614-i5 

Operational actiVities ofONGC Skilled and Unskilled Emigrants 
(Deb. 17. Vol. VII. 22-12-(998) (Deb. 2. Vol. VI. 01-12-1998) 
Col. 91-9:' Col. 446-47 
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Supply of Damaged Wheat to PDS 
(Deb. 12, Vol. VII, 15-12- J 998) 
Co~.279-80 

Train Accidents 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 353-54 

• Under Ground Water 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 331-34 

UNDP Report on HRD 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 8-11 

Uttar Pradesh Reorganisation Bill-Int. 
(Deb. 17. Vol. VII, 22.12-1998) 
Cot 403 

Vacant Posts in Delhi Police 
(Deb. 2, Vol. VI. 01-12-1998) 
Col 476-77 

Vigilance Enqu,ry 
(Deb. 7, Vol. VI, 08-12 .. 1998) 
Col. 323-24 

Welfare Fund for Emigrant Workers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 377-78 

Working Girls Hostels in Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.JS2 

Mensinkai, Shri B.M. 
Agro Based Industry 

(Deb. 11. Vol. VII. 14-12-1998) 
CoI.3S4 

Atrocities Committed on Minorities in 
various parts of the Country(DUR 193) 
(Deh. 12, Vol. VII, 15-12·1998) 
Col. 432 

Atrocities on Women 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 226 

Committee on Uniform Medical and 
Dental Education 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.l80 

Expansion and Upgradation of 
Technology in. Hubli Railway 
Wor~shop 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 75-76 

Felicitations to Deputy Speaker 
(Deb. 14; Vol. VII, 11-12-199') 
Col. 260-61 

Filing of an Appeal 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 218 

Fundi for Vocational Courses in 
Kamataka 
(Deb. 11. Vol. VII. 14-12-.1998) 
COI.6S-66 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid. 
(Deb. 13, Vol. VIl, 16-12-1998) 
CoI.S48-49 

Income-Tax (Second Amendment) 8i11-
Consid. & Pass 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 399-40 1 

Increase in Age of Retirement 
(Deb. I, Vol. VI, 30·11-199.) 
Col. 92 

Jog Falls 
(Deb. II. Vol. VII, 14-12-1998) 
CoJ.231 

Land Acquisition (Amendment) Bill by 
Shri Bhagwan Shankar Rawat-Consid. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 401 

Leaders and Chief Whips of Recognised 
Parties and Groups in Parliament 
(FaciJiti~) Bill, 1 998-Consid. and Pass 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.4S9 

LPT at Koppal 
(Deb. 18, Vol. VII, 23-1'2-1998) 
Col. 203-04 
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National~ Comrnillion 
(Deb. II, Vol. V1~ n-12-1991) 
Cb1 174-75 

NewCRPF WiDa 
(Deb. 17, Vol. Vn,'22-J2-1998) 
CoL 64 

Opening of Medical CoJJepa 
(Deb. 17, Vol. VII, 22-12-199.) 
CoI.280-84 

Patent Riahta tom WTO 
(Deb. IS, Vol. VII. 11-12-1991) 
CoUl2 

Pendtna AppJicatioDa tbr P.Q CoarIes in 
',. • Deatiatry 

• " (Deb. 2, Vol. VI. 01-12-1991) 
Co13t9-24 

WithdrawBlofease 
(Deb. 9, Vol. VI. 10-12-1991) 
Cot 1449 

Yoga Teachers 
(Deb. J I, Vol. VJl, 14-.2-J998) 
CoL 197-48 

M ... ..., Sllli fDdrajeet 
Amount Mobilised by Public Financial • 

Institutions 
(Deb. II, Vol. VII, 14-12-1998) 
Col lSI 

B.", •• Bued Power Plants 
(Deb. 8, Vol. VI. 09-12-1998) 
0,1.23-24 

Local Call FacUlty 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.22S-26 ,.,... Pro __ • KmIdaka 

(Deb. 16, Vol. VII, 21-12-1991) N-=.C~~~~~4":12_1991) 
CoI.64-e Q)l369-70 

Probe intoAllopd CorrupIiOnin KVS Private Medical Colleges 
(D.b. I; Vol •. VI, 30.11-1"1) (Deb. 7, Vol. VI, 01-1l-1998) 
CoLIW5 'Coa:313-14 

Rise in Price of EII8IIIbII Coimnodities 
(DOltJ93) 

Demands for Supplementary Grants 
(Railways}-1998-99 

(Deb. 6, Vol. VI, 07.12-1991) 
CoI.46s-66 

(Deb. IS, Vol. VII, 18-12-1998) 
Rural Libraries CoI,S40 

(Deb. 11, Vol. VII. 14-12-1991) Mlsflra,SbriSbyamBlhari 
Col. 126-27 

Setting up of New STC Centre in 
Kamataka 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 77-78 

Shifting of Zonal Office 
(Deb, 14, Vol. VII, 17-12-199.) 
Col. 183-84 

Sports Activities in Kamataka 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 167 

Upper Tunga Irription Project 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 36-37 

Joint Committee Report on Essontial 
Commodities Act (Amendment) BiII-
PresOllted 
(Deb. I, Vol. VI, 09.12-1998) 

. CoL324 
Need to Provide Central Funds for 

Conltruction of Dam on Ganga at 
Kanpur in Uttar Pradesh(MUR 377} 
(Deb. 3, .Vol. VI, 02-12-1998) 
Co1316-17 

Mil..., Shrl Ja.ardan Prasad 
Condition ofFarmcrs 

(Dob. 13, Vol. VII, 16-12·1998) 
CoL 182 

. 



NAME INDEX 411 

COnversion df Industrial Plots I Land Reclamation 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 4, Vol. VI, 03-12-1998) 
Col. 144 . Col. 224 

Damase to Crops due to Natural 
Calamities such as Floods, Cyclones, 
eIC.(DUR 193) 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.~1 

Dcvelop~t ofBio-~. Industry 
(Dob. 16, Vol. VII, 21-12-1998) 
Col 91-92 

E.,rtTarpt 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 291 

FakeCurrency 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 193-99 

Fake Marksheets 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 261 

Fake Medicines 
(Deb. 7, Vol. VI, 08-12-1998) 
Col 324-30 

Fake Passport 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 394-95 

Hampers to Handicrafts Exports 
(Deb. 15, Vol. VII; 18-12-1991) 
Col. 190-91 

Hearing Aid to P~or People 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 80-81 

Import of Agricultural Products from 
America 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 180-81 

Inflation Rate 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 16-23 

Irregularities in Appointment!! in Navy 
(Deb. 4, Vol. 'iI, 03-12·1991) 
CoI.3S2-S3 

Meningitis Disease 
(Deb. ? Vol. VI, 01-12-1998) 
Col. 431-32 

Opportunities for Higher Education 
(Deb. I. Vol. VI, 30-11-1998) 
CoJ.322 

Pending Irrigation Projects 
(Oeb. 8, Vol. VI,09-12-1998) 
Col. 64-68 

Persons with Disability (Equal 
Opportunities Protection ofRisht and 
Full Participation) Act, 1995 
(Deb. 7, Vol. VI, 01-12-1998) 
Col.t83-IS 

Pollution in Delhi and Other Cities 
(Deb. I. Vol. VI. 30-11·1998) 
Col. 13-16 

Pollution in Underground Water 
(Deb. 6, Vol. VI, 07-12·1998) 
CoI.3S-3? 

Post Offices in U.P. 
(Deb. I. Vol. ...vI. 09-12·1998) 
Col. 69-?O 

Protection of Cows 
(Deb. 2, Vol. VI. 01-1'2-1991) 
Col. 71·72 

Purchase of Goods from Cottage 
Industries 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. II? 

Purchase of Power from Pakistan 
(Deb. 1. Vol. VI, 30-11-1998) 
CoL 194-95 

Rabies Cases 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.4S8-S9 

Recommendations ofTRAI for Increasing 
Telephone Charges 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 22-3 l 
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Reservation for Handicapped 

(Deb. 2, Vol. VI, 01~12.-1998) 

Col. 424 
Sale of Bogus Railway Tickets 

(Deb. 9. Vol. VI, 10-12-1998) 
Col. 272-73 

Setting up of Anti-lSI Squads 
(Deb. 12, Vol. vn, 15-12-1998) 
CoI.12S-26 

Smuuiing of Skins of Rare Animals 

Need to Open Sugar mill ~ Panderia Tebtil 
in Madhya Pradesh (MUR 317) 
(Deb. 8,' Vol. VI, 09- 12-1 998) 
Col. 347 

Need to 5!nction Maisajhar and Arpa 
irrigation projects ofBilaspur district, 
Madhya Pradesh and release adequate 
funds for the purpose (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 46t-62 

(Deb. 16, Vol. VII, 21-12-1998) SharesofBALCO 
COl. 196 (Deb. 14, Vol. VII, 17-12·1991) 

Soil Erosion by Son and Oanga Rivers COl.S7 
(Deb. 8, Vol. VI, 09-12-1998) StatTStrengthofAI 
Col.lSJ-83 (Deb. 4, Vol. VI, 03.12-1991) 

Supply of LPG through Pipelines 
(Deb. 17, Vol. VIl, 22-12-1998) 
CoL 196 

Col. 367-70 

Strength of Teachers 
(Deb. 1, Vol. VI, 30-11-1991) 

Violation ofl.abour Laws Col. 179"&1 
(Deb. 12, Vol. VII, 15-12-1998) Unemployment 
Col. 269-70 (Deb. 7. Vol. VI, 08-12-199,8) 

Misra, Shrimati Sukbda 
Population Control Bill by Shrimati 

Sukhda Misra.-Int. 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 469 

Moltale, Sbri Punna Lal 
Bogus Transfer Vouchers 

(Deb. 2, Vol. VI, 01-12.1998) 
Col. 309·12 

Complaints against CPWD Enquiries 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 230-31 

Complaints again!;t Distributors 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 47 

Installation Charges 
(Deb. 17, Vol. VIT, 22-12-199S) I 

CoL4s-46. 
Loans to Unemployed Youths in Gujarat 

(Deb. S, Vol. VI, 04-12-1998) 
Col. 1 15-18 

Col. 41 5-17 
Mohan, Shri K. P. 
AbnonnruDeUveries 

(Deb. 2, Vol. VI, 01-J2.1998) 
CoI.4n 

Additional Capacity in Ports 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 37 

Administrative Tribunal for Armed Porcea 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 206 

Annual Growth ofFPl 
(Deb. 13, Vol. VII, J6-12-1998) 
Col. 180 

Artificial Limbs for Disabled 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 106 

Ban on Sandalwood Expon 
(Deb. 11. Vol. VII, 14-12-1991) 
Col. 73 



NAME TNDEX 419 

Demurrage for Diesel Imports I Need to restore the passenger facilities 
(Deb. 12, Vol. VII, 15-12-1998) at Metturrailwaystation(MUR377) 
Col. 49-50 I (Deb. 17, Vol. VII, 22-12-1998) 

Diabetes Patients Col. 392 
(Deb. 2, Vol. VI, 01-12-1998) I New Technique for Treating Diseases 
Col.379 I (Deb. 11, Vol. V1I, 14-12-1998) 

EnhancementofFoodgrainsunderTPDS I Col. 121 
(Deb. 7, Vol. VI, 08-12-1998) I NinthPlanOutlay 
Col. 233-34 I (Deb. I, Vol. VI. 30-11-1998) 

CuI. 68-70 
Extension of Operational Jurisdiction of I 

MTNL Non-Utilisation of Funds (or Elementary 
(Deb. 3, Vol. VI. 02-12-1998) I EducationProgrammes 
Col. 94 I (Deb. I, Vol. VI, 30-11-1998) 

I Col.80-8t 
I fDI for Housing Sector 

(Deb. 9, Vol. VI, 
Col. 16-18 

10-12-1998) i Phurmac.eu.tical 
• I AssocIatIOn 

Manufacturers 

! (Deb. 17, Vol. VII, 22-12-1998) 
Flow of Narcotics i Col 92-93 

(Deb. 5, Vol. VI, 
Col. 123 

04-12-1998) I Power Projects on Inter-State Rivers 

I (Deb. 6, Vol. VI. 07-12-1998) 
HoganckkaJ Drinking Water Scheme C.ol. 90-91 

(Deb. 4, Vol. VI, 03-12-1998) I Protective Law under WTO 
Col.ll3 i (Deb. IS, Vol. VII, 18-12-1998) 

Houses for Weaker Sections I Col. 356 
(Deb. 9, Vol. VI, 10-12-1998) Quality of Diesel 
Col. 243-44 I (Deb. 12. Vol. VII, 15-12-1998) 

Land for Salem-Karur Rail Line Col. 256-57 
(Deb. 9. Vol. VI. 10-12-1998) Quantitative Restrictions 
Col.l76 (Deb. S. Vol. VI, 04-12-1998) 

Laying of New Railway Line between 
Dharampuri and Morapur 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 279-80 

Losses Incurred by Air India 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 270-72 

National Policy on Blood Transfusion 
(Deb. 7, Vol. VI, 08-12-1998) 
CoJ.557-S8 

NCOC 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 223-24 

('..01.228-29 
Regional Office ofNHB at Chennai 

(Deb. 11, Vol. VII. 14-12-) 998) 
Col. 399 

Revival of Mills at Mettur in Tamil Nac;lu 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 118-19 

Train between Delhi and Coimbatore 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 88-89 

Underground Water 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 3-5 
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AdVIteratioo ia Edible on. 

(Deb. 2, Vol. VI. Oi-12·1991) 
ColIS-19 

A8ricaIture Education 
(Dell. 11, Vol. VII, 14-t2-1998) 
Col. 74 

Economic RofbrmaProp..m ... 
(Deb. 18. Vel. VlJy 23.1~1991) 
Col2S2-·S7 

Eradication of Polio 
(Deb. 17. Vol. VII, 22·12-1991) 
CoLJ66 

£xport ofRiclo 
Annual Plan Outlay fbr Maharashtra . (Deb. 11, Vol. VII, 14 .. 12·1991) 

(Deb. 8, Vol. VI, 09-12-1998) C.oD36·37 
CoL 241 Fanners Look to OdterCropJ 

'Ban 011 useofOxyt()cin (Deb. 11. Vol. Vn.2l.12 .. J99.) 
(Deb. 13, Vol. VII •. 16-12-1998) Col. 127 . 
Col. 321-29 FDI in Insurance Sector 

Blaclcml:ketinsloardin&0fCommodities (Deb. 11, Vol. VII. 14-12-1991) 
(Deb. 12, Vol. VJI, 15-12-1998) CoI.38144 
CoL 83-90. Financial Assisttmce for Aariculture 

Clearance tel Worli-Sandra Sea Link Projecls 
(Deb. II, Vol. VII, 14-12-1998) (Deb. II, Vol. VII, 23·12 .. 1998) 
CoL82-83 I Col 213 

Construction of Over Bridges in I foodgrains 
Mlbarashtra (D.b. 8. Vol. VI. 89-12-1"9') 
(Deb. 4. Vol. VI,' 03-12-1998) I ColA .... ' 
Col. 357-59 Free and Compulsory EducIdoa 

DecnIIeinFortrianTourists (Deb. 1. Vol. VI. 10.11.1991) 
(Deb. IS. Vol. VIl, 11-12-1998) CoI.2Q.63 . 
Col. 355.56 Free Telephone Facility 

Delicencin,orsuprJndusery (Deb. 13, Vol. VII, 16-12-1991) 
(Deb. 2, Vol. VI, 01-12-1998) CoLl61-69 
CoL412-13 Goods EnrryTax 

Demand for Natural GIS (Deb. IS. Vol. VII, 11-12-1998) 
(Deb. 12, Vol. VII, 15-12-1998) Col. 113 . 
Col.lt'3-1S Impact of Nuclear Tests on Literacy 

Development of National Highways 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 3. 

Dumpina of Steel 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL 216-77 

'f .EcafJomic Crisis In Maharashtra 
~-.. . ~b. 5. Vol. VI, 04-12·199') 
,.', 161-69 

Projects 
(Deb. I. Vol. VI. 30-11 .. 1998) 
Col. 273 

Import of Wheat by Millers 
(Deb. 7, Vol. VI, 01-12-1998) 
Co1.429-31 

increase in Activities of lSI ad Foreign 
IoteUipIa Apaciel 
(Deb. 7. Vol. VI. 01-12-1991) 
CoL20J-OI 
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JcaduatrialSiekneaa 
(De.~. S, Vol. VI, 04-12-1998) 
CoL' .... 1 

lmwtipdoa COftductod .mit Ilomesb ... 
(Deb. 7. Vol. Vlt&8~12.1998) 
QJl61J..14 
~ of Revolvers 

(Dob. 12. Vol. VII, 15-12.1998) 
CoL 239 

Linkin8 oflM:rs 
(Deb. 13. Vol. VII. i6-12-1998) 
Col. 360-61 

Maharashtr. Infrastructure Finance 
Corporation 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 233 

Malnutrition in Children 
(Deb. 17, Vol. VII, 22.12-1998) 
Col. 112-22 

MlJ'ketina for Agriculture Produetl 
~Deb. 9, Vol. VI, 10·12-1991) 
Col. IS),,'" 

Mid-Day Meal Scheme 
(Deb. 6; Vol. VI. (17-12-1998) 
Cd. 78-81 

MPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 196--200 

MUmbai Rail Vikas Corponation 
(Dob. 9, Vol. VI, 10-12-1998) 
Call,"' 

N.-CIlImities 
(Deb. 3. Vol. VI, 02.12-1998) 
al31-)S 

Need for eII'Iy fuIIctioniDa of tolephcme 
ex-change. in Pone district, 
MlbarIlbtra(MUR 317) 
(Delt. 14. Vol. VlI, 17-12-1998) 
Col 210-11 

Need to enhance proc:uremont price of 
cotton to at least IU. 3,OOOl-.per quinCII 
in Maharash1ra (MUR 371) 
(Deb. 6, Vol. VI, 07-12-19") 
CoI.384.as 

New RaUwayUan 
(Deb. 14, Vol. VIl •• ' .. 12-'991) 
('.01.171 

OpcIling ofCGHS DiaptI...... , 
(Deb. 12, Vol. VII, 1' .. 12.1_1 
Col. 257-60 

Performance on-iteracy Million 
(Deb. 1, Vol. VI, 30-11·199.) 
\...o1.7~76 

Price of Fertilizer 
(Deb. 8, Vol. VI, 09-12-1991) 
Col, 222·23 

Priva~ Power Projects 
(Deb. I, Vol. VI, 30·11·) 998) 
Cal 209 

Production ofFoodanDis 
(pcb. 8, Vol. VI, 09.12-19'1) 
CoI.2J9.40 

Proposal for New Airpoau 
(Deb. 9, Vol. VI. 1()..12-1998) 
CoL 216-17 

Protection of Traditional System of 
Medicines 
(Deb. 7, Vol. VI, 01-12-199') 
Col. IS8-60 

Public Telephone in vn ..... 
(Deb. 18, Vol. VII, ~)-12"1"') 
Col. 142-4' 

kackets Involved ia· .. A.ltetrated 
Mediciaes 
(Deb. 17, Vol. VII,,22 .. 12-1998) 
Col 276-78 

Raids on ReUuce ...... es 
(Deb. 12. Vol. VH. )5-12-1"') 
Col 100 
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Removal ofMaharashtra from World Bank I FDl In Insurance Sector 
Loan List (Deb. II, Vol. VII, 14-12-1998) 
(Deb. IS, Vol. VII, 18-12-1998) 1 Co1.383-84 
CoL 191 

Shares ofBALCO 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 87 

Small Investors 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 297-98 

Stock Procurement ofFoodgrains 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 287·96 

Subsidy on Onion 
(Deb. 11, Vol. VII, 22-12-1998) 
Col. 266-67 

Supply of Pipes to IOC 
(Deb. 9, Vol. VI, 10-12-1998) 
Col, 10' 

Survey For Pune-Nasik Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 68 

Tata Project 
(Dcb. 4, Vol. VI, 03-12-1998) 
CoLS3-SS 

Trade & Exhibition Premises 
(Deb. II, Vol. VH, 14-12-1998) 
Col. 211 

Victims ofMansarovar Pilgrims 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 120-21 

MoO.h, Shrl Ha.Dan 
Bilateral Talks with United States 

(DUR193) 
(Deb. 11, Vol. VII, 22-12-1998) 
CoL 462-64 

Death ofITBP Jawans 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 192-93 

Difference of Opinions on Price Rise 
(Deb. 12, Vol. VII, 15-12-1998) 
(;81. 90-91 

Infiltration 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 39 

Misuse of Catchment Area, Treatment 
Scheme 
(Deb. 6, Vol. VI, 07-]2-]998) 
Col. 62 

NAMSummit 
(Deb. 8, Vol. VI, 09-12-1991) 
Co1.2S-26 

Revival of Sick Textile Mills 
(Deb. IS, Vol. VII, 18-12 .. 1998) 
Col. 6 

Thefts of Antiques 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 263 

Mukherjee, Shri Pramotbes 
Agitation by LlC Employees 

(Deb. S, Vol. VI, 04-12-1991) 
Col. 265-66 

Attending of Complaints by Enquiry 
Office, Punjabi Bagb 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 76 

Ban on Use ofNaptha 
(Deb. 2, Vol. VI, 01-12-1998) 
C01.48S 

Bilateral Talks with United States (OUR 
193) 
(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.47S-76 

Change in Education Pattern/Curriculum 
(Deb. 1, Vol. VI. 30-11-1998) 
Col. 94-9S 

Checking ofISI Activities 
(Deb. 2, Vol. VI, 01-12-1998) 

, C01.43S-36 
Conference of Chief Secretaries 

(Deb. 7, Vol. VI, 08-12-1998) 
C01.S91-94 
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Cut in Strength of Army 
(D.,b. 9, Vol. VI, 10-12-1998) 
Col. 105-06 

Disapproval ofCompanic.s (Amendment) 
Ordinance, 1991 and Companies 
(Amendment) BJll-Consld. 
(Deb. 17, Vol. VII, 22-12-J998) 
Co1.491·92 

Distribution COIat-rol on Industrial 
Kerosene 
(Deb 2, Vol. VI, 01-12-1998) 
CoL 65-66 

Employment Exchanps 
(Deb. 17, Vol. VII, 22-12-1998) 

Punctuality by Staffin Dr . .ltM.L. HospitaJ 
NewPelhi 
(Deb. 7, Vol. VI, 08-12-1998) 
Cot. 303-04 

Reductions in Power Generation 
(Deb. 16, Vol. VII. 21-12-199') 
Col. Ill-Ill 

TAFCO 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 344-45 

WHO Fellowships 
(Deb. ]2, VQI. VII, 15-12-1998, 
CoI.2S4-SS 

CoL 8.5-86 I Mukherjee, Sbrl Sabrata 
Entry of Private Sector Bank in Capital Amendments in Coal Mines (Nationalised) 

Market Act 
(Deb. 11, Vol. VJJ, 14·12-1998) (Deb. 5, Vol. VI, 04·12-1998) 
CoL 279 Col. 199 

Foreign Visits 
(Deb. 5, Vol. VI. 04-12-1998) 
CoJ.I24-2S 

Decrease in Bank Credit 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 297-300 

Import of Onion throusl1 NAFED FCI OwnedlHired Oodowns 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 2, Vol. VI, 01-12-1998) 
Col. 87 • Col. 386-88 

Loses suffered by SAIL 
«Deb. 4, Vol. VI, 03-12-1998) 
CoL 338-39 

Human Poverty Index 
(Deb. 3, Vol. VI, 02·12·1998) 
Col. 1 09-11 0 

Losses due to Forest Fires 
(Deb. 6, Vol. VI, 0/-12-1998) IlIegalConstructionbyNDMC 
COI.2S1-S4 (Deb. 4, Vol. VI, 03~12·1998) 

Nuclear Tests 
Col. 194-95 

(Deb. 13, Vol. VII, 16~12-1998) JmportofPaJrnolein 
CoL 107-09 (Deb. 2, Vol. VI, 01-12-1998) 

CollSS-S6 Payment of Licence Fcc . 
(Deb. 8, Vol. VI, 09-12-1998) Observer Status to India 
Col. 7-13 (Deb. 3, Vol. VI, 02·12-1991) 

CoL 236 Power OenerationAchieved by DVC 
(Deb. 1, Vol. VI, 30-11-1998) I MuldlerJee,ShrlmltlGeeta 
CoI.2J7.19 

Procurement made by JCI 
(Deb. S, Vol. VI, 04-12-1991) 
CoI.IS7 

Amendment in Labour Laws 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 304 
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Closure of Sick PSUs 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 28-3 I 

Corporatisation ofOOT 
(Deb. 8. Vol. VI, 09·12-1998) 
CoI.206-01 

Damage to Crops due to Natural 
Calamities suda as Floods, Cyclones, 
•. (OUR liJ3) 
(Deb. 16, Vol. VII, 21-12-199 8) 
CoL 384-17 

Disposal of ~ by Couumer Courta 
(Deb. 7. Vol. VI, 08-12-] 998) 
Col. 16 

Employment In Industrial Sector 
(Deb. 1', Vol. VII, 18-]2-1998) 
Col. 31-33 

Import of Onion throup NAFED 
(Deb. 8, Vol. VI, 09-12-1998) 
COl.S7 

Investiption conducted ........... 
Shima 
(Deb. 7, Vol. VI. 01-12-1991) 
Col. 613-14 

Job Oriemed ~ . 
(Deb. 16. Vol. VII, 21-12-1991) 
Cola 

MepPower~PoHcy 
(Deb, 6. Vol. VI, 07-12-199'). 
Col 76-77 

MPLADS 
(Deb. 13, Vol. VII. 16-12-199') 
Col. 186-87 

New Internet Policy 
Exceu Staff in Air India and Indian (Deb. 3. Vol. VI. 02-12-1991) 

Airlines Cot 4J..M 
(Deb. 9. Vol. VI. 10-12-1998) 
CoL20S.09 

Expo:.- lnlpOl't8lnk ot1da (An..tment) 
BiU--Coasid. and Pus 
(Deb. 3. Vol. VI. 02-12-1998) 
Col 354-S6 . 

BxtremistAttacks on People in Tripura 
(Dob. 1'2, Vol. VII, 1$-12-1998) 
CoI.9-1S 

FOI in Cigarette 
(Deb. ll, Vol. VII, 14-12-1998) 
CoL 416-11 

POI .in InsunIlc:e SeacJr 
(Deb. 1 t. Vol. VII, 14.12-1998) 
Col. 313-84 

Finaltsadoll efNin1b PlIO 

Official SecretAct, 1923 
(Deb. 17. Vol. VII, 22-12.'991) 
Col. 134 

Perforwnance oflm 
(Deb. II. Vol. VII, 14-12-1991) 
Col. 39 

(Deb. S, Vol. VI. 04-12-199') 
Col. 232 

Raids on Reliance Industries 
(Deb. 12, Vol. VII. ts-12·1991) 
Col. 100 

Rise 1ft pricoI of BIIendaI.eo-ctItia 
(DUll 193) 
(Deb. 4. Vol. VI;.Ol .. 12.1991) 
Col 463 

(Dob~ 3. Vol. VI. 02-12-1998) Scp~ State 
Col. 227 (Deb. 7. Vol. VI. 0'-12-1991) 

Illegal Deduction ftom Salary ofONOC's 
EmploY"' 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 14647 

CoL 218-It 
SeWns up ofN.S.c. 

(Dob. 14, Vol. VII. 17-12-199') 
CoI.16~ 
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Shorta8e of Salt 
(Deb. 5. Vol. VI. 04-12-1998) 
Q,L227-28 

Wases to the Workers 
(Deb. 7. Vol. VI. 08-12-1998) 
Q,1.377-78 

Mukhopadbyay, SbrlAJoy 
Air India Staffat Forei,n Stations 

(Deb. 4, Vol. VI, 03-12-1998) 
Q,1.89-93 

Bunglings in Presar Bharati Board 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 275-77 

Channelisation of Food Items 
(Deb. 3, Vol. VI, 02-12-1998) 
CoJ.139 

Committee on Petitions-First Report and 
Minutes-Presented 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 346 

Consultancy Firms 
(Deb. 6! Vol. VI, 07-12-1998) 
Col. 285-86 

Coordinated Security Action Plan fur 
North-East 
(Deb. 7, Vol. VI, 08-12-1998) 
CoJ.406-08 

Creation of National Reconstruction 
Corps 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 92-93 

CSIR 
(Deb. 6, Vol. VI, 07-12-1998) 
CoJ.I64-6S 

Dengue Epidemic 
(Deb. 12, Vol. VII, 15-12-1998) 
C01.21S-16 

Discrepancy over Foodgrains Stock 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 60-61 

EOlming from Security Deposits 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 389-90 

Export Growth 
(Deb. IS, Vol. VII, 11-12-1998) 
,Col. 48 

FDI in Insuram:e Sector 
(Deb. 1:1, Vol. VII, 14-12-1998) 
Col. 383-84 

Flood Prone Areas 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.21-22 

Ganga Action Plan 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 158-59 

Job for Women and Minorities in Rural 
Areas 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 292-312 

Joint Ventures Approved by FIPB 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 105-12 

LPG COMections 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 44244 

National Police Commission 
(Deb. 7, Vol. VI, 08-12-1998) 
COI.S69-70 

Need to expedite electritication work of 
the railway lines in Ranaghat-Gede and 
Ranaghat-Bon8aon sections in West 
Bengal (MUR 377) 
(Deb. 13, Vol. VII. 16-12-1998) 
CoJ.460 

Oil Exploration Agreements 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 72-76 

Primary Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
CoJ.221 

Purchase of Gas Masks 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 54 

Show Cause Notice to (spat Urja Ltd. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col.S3-SS 
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StaffSlrength of Indian Airlines I Welfare of Scavengen 
(Dc-b. '4, Vol. VI, 03-12-1998) (Dcb. 7, Vol. VI, 08-12-1998) 
C;1 91-93 Col. 623 

Sur,'~ on Workers Munlyappa, SbrtKJI. 
(Deb. 2, Vol. VI, 01-12-1998) Ban on ExportofPu1set 
Col. 481-14 I (Deb. I I, Vol. VII, 14-12-1998) 

Thy;C'id Cases I CoLlaO 
(Deb. 12, Vol. VII, 15-12·1998) I BanonlmportofSnk 
Col 107.0. I (Deb. S, Vo1. YI, 04-12-1998) 

Victims ofMansarovar Pilgril1l$ I Col. 231·32 . 
(Deb. 13. Vol. VII, 16-12-1998) Continuity of Literacy Programmes 
Col120-21 (Deb. 16, Vol. VB, 21-12-1998) 

Munda,SluilUriya Col. 243-44 
Allotment ofPJots Employmentto Disabled 

(Deb. 4, Vol. VI, 03-12-1998) I (Deb. 12, Vol. VII. 15·12-1998) 
CoLI 77 I Col. 8 

CommiUee on the Welfare of Scheduled Ewntial Commodities under O.GL. 
Cutesamd ScheduJed Tribe&-Eiahth (Deb. 12, Vol. YII, 15-1'2-J991) 
Report-Presented Col. 96 
(Deb. 16, Vol. VIl, 21.12-1998) 
Col. 291-92 

Committee on the Welfare of Scheduled 

Extraction of Gold from the Dumps 
(Deb. 9, Vol. VI, 10-12-1998) 
Co1.171-72 

Castes and Scheduled Tribes-Sixth (iauie CODversion of Yelahanka-
ind Seventh Reports on Action Taken Bangerpet Rail Line 
and Minutes-Presented . (Deb. 14, Vol. VII, 17-12-1998) 
(Deb. 8, Vol. VI, 09-12-1998) Col. 90-91 
Col. 323-24 I Hydel Power Project 

t:omrfiittee on Welfare of Scheduled I (Deb. 16, Vol. VII. 2 J -12-1998) 
Castes and Scheduled Tribes Action Col. 201 
Taken Reports and Reports on I . 
Reservation-Laid . I Hydro-Coatings Industry 
(Deb. S, VoL VI, 04-12-1998)! (Deb. 11. Vol. VH, 14-12-1998) 
Col. 320 I Col. 284 

Conalderation of the Report of Erstwhile II Import of Onion 
Commissioner for Scheduled Castes (Deb. II, Vol. VII, 14.12 .. 1'91) 
and Scheduled Tribes I Col. 276-78 
(Deb. 9, Vol. VI, 10-12-1998) jlncrease in Population 
CoI.34~9 (Deb. 7, Vol. VI, 08-12-1(98) 

MUDI ~U;Sbrl 
~~b,lff.~ fp~~ST~ 
(.;:\(ne~:·l~ ",t,. Y~f ~lZ-.1~98) 

Col 236 ; ... ,-c· ~,. 

• Co1.26-30 
Inflation Rate 

(Del;l,;·1 S;'·Vol.' VI, 04-12-19") 
i ~' CdI.16-~'· .!, : 
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Information Technology Industry 
(Deb. 13, Vol. VII, 16-]2-1998) 
Col III 

Setting up of Higher Education Centres 
(Deb. 16, Vol. VII, 21-12-1991) 
COI.8S-86 

Irreaularities in Utilisation of Funds Shortage of Power in Kamataka 
(Deb. 6, Vol. VI, 07·12-1998) (Deb. 1. Vol. VI, 30-11-1998) 
CoL 136 Col. 1S7 

Krishna ValJeyProjects I Telecast of Regional Languages 
• (Deb. 18, Vol. VIl, 23-12-1998) Programme on Doordarshan 

Col. 228·29 I (Deb. II, Vol. VII, 23-12-1998) 
. R' KIm _L_ I Col. 106-07 Literacy ate In 8U1A.11 

(Deb. 16, Vol. VII, 21-12-1998) ThermalPowerPlantinKarnataka 
Col. 264-65 ' (Deb. II, Vol. yll, 14-12-1998) 
. . . ! CoLSO MahaJan CommissIon 

(Deb. 17, Vol. VII, 22-12-1998) UnderGround Water 
Col. 167-68 I' <Deb. 13, Vol. VII, 16-12-1998) 

Col. 331-34 
Manufacturing of Railway Coach by U 1 d D' bl d BGML nemp oye 158 e Persons 

(Deb. 4, Vol. VI. 03-12-1998) I (Deb. 7, Vol. VI, 08-12-1998) 
Col. 281-82 I Col S()().o 1 

Need to Provide Financial Assistance to 
the State Government to Karnataka for 
desilting the Water Tanks in Kolar in 
Kamataka (MUR 377) 
(Deb. 18. Vol. VII, 23-12-1998) 
Col. 329-30 

Utilisation of area in BGML 
(Deb. )4, Vol. VII, 17-12-1998) 
C1J1.l73-74 

Voluntary Disclosure ofJncome Scheme 
(Deb. 15. Vol. VII, 18-12-1998) 
CoL2S4-SS 

Need to release two thousand crores of Munusamy. Shri K.P. 
rupees to the: State Government of Change in Education Pattern/Curriculum 
Kamatakatomeetthedamagecaused (Deb. I, Vol. VI, 30-11-1998) 
due to heavy rains in the State: Col. 94.-95 
(MUR 371) Crop Insurance 
(Deb. 12, Vol. VII, 15-12-1998) I (Deb. 3, Vol. VI, 02-12-1998) 
Col. 360 Col. 40-41 

Plight of Blind Women 
(Deb. ) 2. Vol. VII, 15-12-1998) 
Co1.277-78 

Rail Link between Madanappally and 
Chikkaballapura 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 110 

Revival of Tata International Airport 
Project 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 169 

Depiction of Humiliating Scenes in 
Cinema and T. V. Serials 
(Deb. 8, Vol. VI, 09- J 2-1998) 
Col. 210 

Improvement of Un organised Labom 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 27-28 

Introduction of Comprehensive Health 
Insurance Scheme 
(Deb. 7. Vol. VI, 08-) 2-1998) 
CoI.S49-51 
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New Telephone: Exchanges in Tamil Nadu 
(Deb, 3, Vol. VI, 02-12-1998) 
<:01.203-04 

Resuraent India Bonds 
(Deb. 15, Vol. VII, 11-1'2-1998) 
Col. 271 

Separate l)epartment 10 Control 
Population 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 221-22 

Murmllt Shri Rupdaand 
Advance Payment 

Kuwait Returnees 
(Deb. II, Vol. VII, 23-12-1998) 
CoL 30-31 

Loan. to FlI1Ilen 
(Deb. 5. Vol. VI, 04-12-1998) 
Col. 116 

National Highways 
(Deb .. 6, Vol. VI, 07-12-1998)' 
Col. 184-86 

Pu.,rt Complex 
(Deb. 8, Vol. VI, 09-12-1998) 
Col 59-60 

(Deb. 11, Vol. VII. 14-12-1998) Per Capita Central Investment in States 
Col. 232 (Deb. " Vol. VI, 04-12-1998) 

Austerity Melsures Col. 81-90 
(Deb. 1', Vol. VII, 18-12-1998) Projects undertaken byNOO 
Co1.202'()3 (Deb. 2, Vol. VI, 01-12-1998) 

Cadre Review Col. 419-20 
(Deb. 13, Vol. VII. 16-12-1998) RegionalPassportOffice 
Col. 258 (Deb. 8, Vol. VI, 09-12-1998) 

Collection of Tax Col. 223-24 
(Deb. II, Vol. VII, 14-12-1998) SchemeofCombatilltion 
CoI.40'-ll (Deb. 17, Vol. VII, 22-12-1998) 

Development Works in W.B. Col. 49 
(Deb. 18, Vol. VII, 23-12-1998) 
Co1.l77-78 

Dry and Green Fodder 

Special Term Loan to Punjab 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 60-61 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 78-79 Spread of AIDS 

Exchange Value of Rupee 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 359 

Income Tax Assessees 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 303-04 

Income Tax on Newspapers 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 218 

Issue of Passports 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 220 

(Deb. 2, Vol. VI, 01-12-1998) 
Col. '" 

Withdrawal of Benefit from SC/ST 
Candidates in CSIR 
(Deb. 6, Vol. VI, 07-12-1998) 
Col.6S 

Workers in Unorganised Sector 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 409-1 1 

Youth in Sports and Games 
(Deb. I. Vol. VI, 30-11·1998) 
Col. 63 
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Matblab, Sbri R. 
White Paper on lSI Activities 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 24 

Muttemwar, Sbrl VI ... 
Adulteration in Edible Oils . 

Economic Reforms 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 292-93 

Export of J ute 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 281-82 

• (Deb. 2, Vol. VI, 01-12-1998) 
CoI.IS-19 

Extenlion of Monopoly Cotton 
Procurcmentjcheme 
(Deb. 15, Vol. VII, 1I~12-199K) 
Col. IN 

• 

Advisory Council on Trade and IndUltry 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.24S-46 

Bloc:ka&e of Power Projects due to fuel 
and Transpol1ation 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 149 

foreign Investment in Telecom Sector 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 165 

Grievances of Scientists 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 294 

BunaUnas in Praser Bbatatl Board 
(Deb. 13, Vol. VII, 16-12-1999) GrossDomesticProduct 
Col. 27S-71 (Deb. II, Vol. VII, 23-12-1998) 

China Delegation for Birth Control 
Programmes 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL414-IS 

Conference on Horticulture 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 15-16 

Conversion of Major Ports into Corporate 
Entities 
(Deb. 11, Vol. VII, 14-1 2-1998) 
CoJ.20J.04 

Counter Guarantee to Power Project 
(Deb .• , Vol. VI, 30-11-1998) 
Col. 167-68 

Crop failure 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 330 

Defence Cooperation with france 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 275 

Demand of Fertilizer 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 332-36 

Col. 202.03 
Hampers to Handicrafts Exports 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 190-91 

Helicopter Service to Valshno Dm Shrine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 173 

Import of Oil Seeds 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 243 

Loss ofKharifCrop 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 311 

Motor Vehicles Act 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 294-95 

NAREDCO 
(Deb. 9, Vol. VI, IO-12-~998) 

Col. 51 
Need to approve the amendments made 

by Bihar Government to Boudha-Gaya 
TempleAct, 1 949 (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 428 
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New Broadcasting Policy I State of Vidarbha Bill by S~ri Vilas 
(Deb. 3, Vo/. VI, 02-12-1998) Muttemwar-Int. 
Col. 142 (Deb. 5, Vol. VI, 04-12-1998) 

New Tar,ffRates Col. 363-64 
(Deb. J J, Vol. VlI, J 4- I 2- J 998) Subsidy on Petroleum Products 
Col. 204-05 (Deb. 12. Vol. VII, 15-12-1998) 

New Tourism Policy Col. 261-64 
(Deb. IS, Vol. VII, 18-12-1998) I Supply of Wagons for Import of Sugar 
Col. 192-93 (Deb. 4, Vol. VI, 03-12-1998) 

Post Shipment Export Credit Polk)' 1 CoI.167.Q 
(Deb. S, Vol. VI, 04-12-1998, T.B.Disease 
Col.l93 (Deb. 17. Vol. VII, 22-12-1998) 

Postal Facilities :1 Col. 174-80 
(Deb. 13. Vol. VII. 16-12-1998) Naira ShriAmanKumar 
CoI.16S~7 ' 

Procurement ofOilsecds /Indira AwlS Yojana 
(Deb. 12, Vol. VII, 15-12-1998) I (Deb. 4, Vol. VI, 03-12 1998) 
Col. 94 Co1.37-39 

Project on Biological Diversity : A ir Journeys by Ministry Personnel 
(Deb. I, Vol. VI, JO-II.19( 8); (Deb. 2, Vol. VI, 01-12-1998) 
CoL 73-74 ' Col. 444-46 

: 
RabiCrops ; Akhil Bhartiya Swasthya Rakhshak 

(Deb. 8, Vol. VI. 
Col. 272 

Railway Projects 

09-12-19(8) I S.mgthan 
d)l!b. I:. Vot VII. :!2-12-1998) 
Col. 86-"8 

(Deb. 14. Vol. VII. 
Col. 123-25 

17 -12 -194 8) , AlIl'trnent of LPt, Astncies and Petrol 
Pumps 

Recovery of Loan {Ueb. 17. Vol. VII, 22-12-1998) 
(Deb. Il, Vol. VII, 14-12·IQ98) i C.o1.251 
Col31S ; Anganbadi Centres in Haryana 

Setting up of Arms and Ammunition Unit i (Deb. I. Vol. VI, 30-11-1998) 
in Bihar I Col. 93 
(Deb. 4, Vol. VI, 03-12-19981 ! Bogus Transfer Vouchers 
Col. 280-8 I i (Deb. 2. Vol. VI, 0) -12-1998) 

Shelter to Accused Person!! l Co1.309-12 
(Deb. 17, Vol. VII, 22-12-19910 . I\'r;> I' . , \ :, ., .. , 'l".rnp oyees 
Col. 131 i n~eb. 12. Vol. VII. 15-12-1998) 

Standing Committee on Energy-.. · j ~lIth : 
ReponandA"1ion Tak(.·,: Statement ... ·-
Presented 
(Deb. ll, Vol. VII. , .. I·I;'-19':)ii, 
CoI.~2 

l'd~ll 

(,'.'mrh",\·; a:;aiust Ci'WD I:.i14ulries 
(Deb 4. Vol. VI. 03-12-1998) 
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Construction of Canal. I Unemployment 
(Deb. 8, Vol. VI, 09-12-1998) (Deb. 7, Vol. VJ, 08-12-1998) 
Col. 55-56 Col. 40-49 

Construction of Dam N aidu, Sh ri Gil"ljala' Vemf Swa;.DIY 
(Deb., 3, Vol. VI, 02-12-1998) Beedilndu!'t!'}' 
CoI.lOO-lOl (Deb. 17. Vol. VII, 22-12-1998) 

Corruption in ludiciary Col. 75-77 
(Deb. 16. Vol. VIl. 21-12-1998) Delicencing of AlcohollToblccol 
001; 132 I' Petroleum Producti 

Daily Wages Payment to Home Guardl , (Deb. IS, Vol. VII, 11-12-1998) 
(Deb. 7, Vol. VI. 08-12-1998) I Col. 331 
C,oI,447-48 FDI' C' In Igarette 

Employment to Widows (Deb. ! 1. Vol. VII, 14-12-1991) 
(Deb. 12, Vol. VII, 15-12.1998) Col. 416-17 
Col. 71-72 

Enrolment in K V 
(Deb. 6, Vol. VI. 07-12-1998) 

, Industrial Licence 
(Deb. 11, Vol. VII, 14--12-1998) 
Col. 411 

;,·COI.;I~ 
" ' Inter-Ministerial Committees for FDI 

IndiraAwas Yojana . .I (Deb. 11. WI. VII, 14-t2-1991) 
(Deb. 4. Vol. ¥~EC3-al!.,tIJ'91l· 130)1.237-38 
!OlI.274~ I ,: ;"'J" \ 

Leave Encashmcnt 
.'(Deb. 18. Vol. VII, 21-12-1998) 
Col. ISS-56 

Loans to STslBackward CIa.'15eS by Banks 
in Haryana 
(Dcb. 5 ,Vol. VI, 04-12-1998) 
Col. 210-11 

Procedure Followed in FIPB 
(Deb. 15, Vol. VII. 18-12-1998) 
Co1.2S2-53 

Naldu. Sbri K. P. 
Adulteration of Mustard Oil 

(Deb. 2. Vol. VI, 01-12-1991) 
cll.4S9~ 

Loans under JRY . Amendment of Seed Act 
. (Deb. 5. Vol. VI, 04-12-1998) II (Deb. 13, Vol. VII, 16-12-1998) 

Col. 307'()' Co1.80-81 
Production Capacity of Cigarette Industry I Ban on Sandalwood Export 

(Deb. IS. Vol. vn, 18-12-1998) I (Deb. II, Vol. VII, 14-12-1998) 
'Col. 286· Col. 73 

Rape cases against Women of Poorer I Computerisation of ROCs Office 
Sections (Deb. I, Vol. VI, 30-11-1998) 

. (Deb. 2, Vol. VI. 01-12-1998) Col.64-6S 
Col. 62 

Selllng up ofl'edmlcallnstitutes 
(Dcb .. I" Vol~ VI, 30~11-1998) 
a,1.2IS~11· . I 

Construction of Over Bridges in 
Andhra Pradesh 
(Oeb. 9. Vol. VI. 10-12-1998) 
C..oJ. 74 
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Dumping of Steel N.lk, Shri A. Venk.fesh 
(Deb. S, Vol. VI, 04-12- J 998) Agriculture Education 
CoJ.27~77 (Deb. JJ, Vol. VII, 14-12-1998) 

Export of Horticulture Products Col. 74 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 67 

F.E.M.A. 
(Dab .. 11, Vol. VII, 14-12-1998) 
CO~ 

Finaflcial Assistance from Foreign 
Institutions 
(Deb. 12, Vol. VII, 15-12-1998) 
Col.203"()5 

Irrigation Management 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 221 

Letters from MPs on Bank Affairs 

Allocation for Gauge Conversion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. SO-52 

Allocation of Essential Commodities 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.2~18 

Ashraya Scheme 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 147-48 

Ban on use of Oxytocin 
(Deb. 11, Vol. VII, 16-12-1998) 
Col. 328-29 

(Deb. 5, Vol. VI, 04-12-1998) Child Marriage 
CoL 98 (Deb. 16, Vol. VII. 21-12-1998) 

National Maritime Policy 
(Deb. 4, Vol. VI, 01-12-1998) 
Col. 147 

New Agriculture Policy 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.22~27 

Refund oflncome Tax 
(Deb. S, Vol. VI, 04-12-1991) 
CoL 95-96 

Revision of Pension 
(Deb. 1, Vol. VI, 02-12-1998) 
Col. 137-18 

SlJ1tuahd Complex 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 11-83 

Sick Units oflDPL 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 211 

Support Price of Jawar/Maize 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 67 

Thirty-Year Submarine Plan 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 114-15 

Co!.Z27 
Computer Education 

(Deb. 16. Vol. VII. 21-12-1998) 
Col. 113-84 

Construction of Inter-State Roadsl 
Bridges 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 176-77 

Decline in Industrial Growth 
(Deb. 11, Vol. VII. 14-12- I 998) 
Col. 381 .. 1 

Demand for Natural Gas 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 111-15 

Diversion of Trains 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 193-94 

Dumping of Steel 
(Deb. S, Vol. VI, 04-12-1998) 
CoI.27~77 

Exemption of Excise Duty on Mouth 
Freshner 
(Deb. II, Vol. VII, 14-12-1998) 
CoL 15-16 
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ExponofRice 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 336-37 

Expon Target ofTextilcs 
(Deb. 11. Vol. VII, 14-12-1998) 
COI.294-9S 

Financial Assistance for Agriculture 
Projects 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 213 

Foodgrains 
(Deb. 8, Vol. VI, 09-12-1998) 
COI.44-4S 

Free and Compuls9ry Education 
(Deb. 1, Vol. VI, 30-11-(998) 
Co1.262~3 

Free Telephone Facility 
(Deb. 13. Vol. VII, 16-12-1998) 
Co1.168~9 

French Aid to Kamataka 
(Deb. S, Vol. VI, 04-12-(998) 
Col. 90 

Fund for Agriculture and Allied Activities 
(Deb. 13, Vol. VII. 16-12-1998) 
CoI.3S9-60 

HIVCases 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 298-307 

Impact of Nuclear Tests on Literacy 
Projects 
(Deb. I, Vol. VI, 30-Jl-1998) 
Col. 273 

Impon of Wheat by Millers 
(Deb. 7. Vol. VI. 08- 1 2- 1 998) 
Col. 429-3 1 

Increase In Activities of lSI and Foreign 
Intelligence Agencies 
(Deb. 7. Vol. VI. 08-12-1998) 
Co1.201"()8 

Licence of Revolvers 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 239 

Linking of Rivers 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 360-61 

Losses Incurred by Air India 
(Deb. 4, Vol. VI. 03-12-1991) 
Col. 270-72 

Maintenance of Standard in Distance 
Education 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 181-82 

Marketing for Agriculture Products 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.1S3-S4 

Meat of Wild Animals 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 23 1-32 

Million Wells Scheme . 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 29-35 

Mining Licences on Lease Bases 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 206-08 

MPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 196-200 

National Environment Awareness 
Campaign 
(Deb. 6, Vol. VI, 07-12-1998) 
COl.14S-47 

Natural Calamities 
(Deb. 3, Vol. VI. 02-12-1998) 
CoI.31-3S 

New Appraisal System 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 89 

Industrial Sickness Pending Bills ofMysore Palace 
VI 04-12-1991) (Deb. 17, Vol. VII, 22-12-1991) (Deb. S, Vol. , I Col. 138 

Col 28-81 
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Pending Pension Cases I Trade & Exhibition Premises 
(Deb. IS, Vol. VII, 18-12-1998) (Deb. II, Vol. VIJ, 14-12-1998) 
Col. 172-76 Col. 2 I I 

Price ofFertilizer 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 222-23 

Private participation in Power Generation 
(Deb. 6, Vol. VI, 07-12-1998) 
Co1.218-19 

Private Power Proj41ct5 

Urban Infrastructure Developmmt 
Projects 
(D.eb. 9, Vol. VI, I f)·12·) 998) 
Col. 210-IJ 

Victims ofMansarovar Pilgrims 
(Deb. 13, Vol. vn, 16-12 .. 1998) 
Col. 120-21 

(Deb. I, Vol. VI, 30-11-1998) WaterManagelAentProgrammes 
Col. 209 I (Deb. 18, Vol. VII,23-12-1998) 

. Production of Foodgrains Co1.1~ 
(Deb. 8, Vol. VI, 09-12-1998) I Naill, Sbrl Ram 
Col. 23940 Derailment ofKurla-Howarah in Manmad-

Progress on Literacy Grant. jl Jalgaon Section of Bhusawal DiVi.Sion 
(Deb. I, Vol. VI, 30-11-1998) of Cent rill Railway(St.) 
Co1.21l-12 (Deb. S, Vol. VI. 04.12~l#8) 

Cot. 382-83 .;; ::'" . 
Rackets involved in Adulterated 

Medicine5 '., Members of Pafff~m~nt Local Area 
(Deb. 17. Vol. Vll, 22-12-(998). D~veloJ1ment scheme (St.) 
Col. 276-78 (Deb. 18, Vol. VII, 23-12-1998) 

Raids on Fel Godowns Col. 33$-36 
\Deb. 12, Vol. VII. IS-12-1998) I Naik,ShrlRlViSitarani 
Col. 246 I A.D.B. Loan for Natitlttal HighwaYj$, 

Revival of Dunlop India Limited. . ! Project . . " .. " .' 
(Deb. IS. Vol VII, 18-.12-1998) I (Deb. 11, Vol. vn, 14-12-1998) 
Col. 375-76 Col. 182 

Sominar OR. Declining Standar.cl of Biological Control of Pests 
Education , (Deb. 3, Vol. VI, 02-.12-1998) 
(Deb. I, Vol. ·Vl. 30-11-19:98) t Col. 244·24S . 
Col. 87-90 I Disposal of Cases by. Consumer Courts 

Small Investors I (Deb. 7. Vol.' VI, 08.-l2-199') 
_ (l)cb.1S, Vol. VII, 18-12-1998) Col. 1·20 
. Col. 297-98 I District Primary Educatwn P~Qgramme .' ( 

StarvationofAnimalsinDeerPar~ ; (Deb. 11, Vol. Vll.14-12-1998) 
(Deb. 16, -Vol. VB, 21-12-1998) i CoI.l29-32 .. . 

Col. 14-21 t· Expansion of Ultra High Prequerity 
State Pollutiqn Control aoards .' i System 

(O.eb. 11, VoJ. Vu" 14 •• 2-,199,> I (Deb. 8, Vol. VI, 99-12-199J) 
Col. ] SO Col. 249 



NAME INDEX 435 

Expon of Soft Drinks I Power Projects in Goa 
(Deh. S. Vot. VI, 04-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 139-40 Col. 181-82 

Export of Textile Machinery 
(Deb. II, Vo!. VII. 14-12-1998) 
Col. 279-8J 

Financial Assistance from Foreign 
Institutions 
(Deb. 12. Vol. VII, lS-12-1998) 
CoI.203-OS 

Foreip Exchange Earned by Shipping 
Corporation of India 
(Deb. I, Vol. VI. 30-11-1998) 

Power Projects in Goa 
(Deb. 11. Vol. VII, 14-12-1998) 
Col. 151 

Privatisation of National Highways in Ooa 
(Deb. 6. Vol. VI, 07·12-1998) 
Col. 229-30 

Proposal for Sub-Ways on National 
Highways 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 325-26 

foreign Investment in Soft Drinks Regional Passport Offices 
(Deb. 8. Vol. VI, 09-12-J998) I (Deb. 13, Vol. VII. 16-12-1998) 

Col. 266 

Col. 49 Col. 193-96 
Rural Electrification 

Foreigners Living in India 
(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.93-96 

Inclusion of Bhandari Communities in 
O.B.C. List 
(Deb. 7. Vol. VI. 08-12-1998) 
Col. 498--99 

(Deb. 6. Vol. VI. 07-12-1998) 
Col. 325 

Setting up of an Energy Management 
Centre in Goa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 199 

Irlcrease in Wild Animals Setting up of Mining Industries 
(Deb. II, Vo!. VII. 14-12-1998) 1 iDeb. 4. Vol. VI. 03-12-1998) 
Col. 102'()S I Col. 186 

Modem Telephone Facilities in. Goa I Shipyards 
(Deb. 18, Vol. VII. 23-12-1998): (Deb. I, Vol. VI, 30-11-1998) 
Col. 98 ! Col 28 

I 

Mormu,80 Port Trust I Smuggling of Medicinal Herbs 
(Deb. 16. Vol. VII. 21~12-1998) I (Deb. 6. Vol. VI, 07-12-1.998) 
Col. 92-93 I Col 38-40 

New Advenising Policy for AIR and DO I Terrorist Activities in J&:K 
(Deb. 3. Vol. VI, 02-12-1998) I (Deb. 2. Vol. Vl, 01-12-1998) 
Col. 119-1:! 1 i Col. 309 

Opening of Medical C(lllt'ge~ ! Thefts of Antiques 
(Deb, 17. Vt': VII. 22-1:'-1998) i (Deb. 6. Vol. VI, 07-12-1998) 
elli. 280.84 Col. 263 

Pact wilh Iran . U!Oe offNSAT·1I 
(Deb. 18. Vol. V!I. 23-12·1998, (Dt:b. 13. Voli. VII, 16-12-199".) 
0,1.214-15 Co1.365-66 
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V~ine Application Programme 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 200 

Water Management 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 275-76 

Welfare of the Mentally Retarded Person~ 
(Deb. 12. Vol. VII. 15-12-1998) 
CoI.16S-66 

Welfare Scheme Executed by ICMR 
(Deb. 2, Vol. VI. 01~12-1998) 
Col. 441-42 

Working of Super Bazar 
(Deb. 12, Vol. VII, 15-1 2· 1 998) 
Col. 282-83 

Year of the lawan 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 77 

Naqvl. Shri Mukhtar 
Atrocities Committed on Minorities in 

Various Parts of the Country (DUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 389-401 

Narah, Shrimati Ranee 
Aciion Plan for Orphaned 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 406 

Criteria for Approval of T. V. Serials 
(Deb. 8, Vol. VI, 09- 1 2-1998) 
Col. 245-46 

Cultivation of Rice 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 94-95 

De-recognition ofPanies 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 272-73 

Funds for Production of Films 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 120-21 

Housing Construction Schemes for 
Assam 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 202..()3 

Immigration Racket 
(Deb. 18, Vol. VII, 23-12-1991) 
Col. 191 

Import of Onion Seeds 
(Deb. 11. Vol. VII. 14-12-1998) 
Col. 244 

Insurgent Groups in Assam 
(Deb. 2, Vol. VI. 01-12-1998) 
CoL 423 

Involvement of Police in Crimes 
(Deb. 7, Vol. VI. 01-12-1998) 
CoI.S29 

Adulterated Salt Kaziranga National Park 
(Deb. ll. Vol. VII, 14-12-1998) (Deb. I, Vol. VI, 30-11-1998) 
Col. 322 CoJ.~1 

Atrocities on Minorities 
(Deb. 7, Vol. VI. 01-12-1998) 
Col. 190-91 

Ban on Tree Felling 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 126 

Bore Wells 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 122-23 

Crimes Against Women 
(Deb. 2. Vol. VI, 01-12-1998) 
Cot. 21-24 

Loans for Small Scale Industries 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 272-78 

Loss of A irforce PIIUles 
(Deb. 4, Vol. VI, 03-12-1998) 
Col.IS7-S8 

Malnutrition in Children in Assam 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 1M 

Military Hardwares to Bunna 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 274-7S 
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~inerallteserve 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 52-55 . 

NIlI DePOlttl 
(Deb. 15, Vol. VII, 11-12.1998) 
CoL 361 

Train Accidents 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 123-26 

Voluntary Itetirement Scheme 
(Deb. S, Vol. VI, 04-12-1998) 
Col.212-13 

Official Secret Act, 1923 N.y.k, Shri Upend ... Nath 
(Deb. 12, Vol. VII. 15-12-1998) Cadre Review inAHMS 
CoL 222-23 (Deb. 12, Vol. VII. IS-12-1998) 

OpeningofCGHS Dispensaries Col. 206 
(Deb. 12, Vol. VII. 15-12-1998) PayScalesofJAOS/JTOS 
Col. 257-60 (Deb. 18, Vol. VII, 23-12-1998) 

Operational activities ofONGC Col. 193 
(Deb. 17, Vol. VII, 22-12-1998) Nlshad,C.pt.J.INaralnPrasad 
CoL 91-92 

Power Projects by Forei", Companies 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 208-09 

Project on Bioloaical Diversity 
(Deb. J, Vol. VI, 30-11-1998) 
Col. 73-74 

Revival of Defence Intelllgence Agency 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 139 

Sanctuaries affected by Floods 
(Deb. 6, Vol. VI, 07-12-1998) 
Co\. 23S-36 

Security in Andaman and Nicobar Islands 
(Deb. 12, Yol. VII, IS-12-1998) 
CoJ.99 

Setting up of Cotton Yarn Bank in Assam 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 301-09 

Setting up of Film Museum 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.1l3 

Stoppage at Kokrajhar Station 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 132 

T.V. Serials to Counter Anti India 
Propaganda 
(De". 13. Vol. VII, 16-12-1998) 
Col. 200-204 

Heavy Engineering Corporation 
(Deb. IS, Vol. VII, 18-12-1998) 
Co1.3S2-S3 

IRS Officers on Deputation 
(Deb. IS. Vol. VII, 18-12-1998) 
Col. 186-87 

Standing Committee on Science. and 
Technology, Environment and 
Forests-Sixtieth, Si~·first and Sixty-
second Ileports--LAid 
(Deb. 17, Vol. VII, 22.12-1998) 
Col. 346 

Vegetarian Nutrition 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 71 

Nltlsb Kumar, Shrl 
Appropriation (Railways) No.4 Bill-Int., 

Cons/d. and Passed 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.S60-62 

Demands for Supplementary Gr.nts 
(RaiJways}-I99I~ 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 551 

Derailment of Kurla-Howrah Express in 
~anmad-Jalgaon Section of Central 
Railway's Bhusaval Division(St.) 
(Deb. 4, Vol. VI, 03-12-1998) , 
Col. 483-8S 
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Railway Claims Tribunal (Amendment) I Projects Under R.S.P. 
BiIl,I998-Consid.&Passed (Deb. 9, Vol. VI, 10-12-1998) 
(Deb. 6, Vol. VI, 07-12-1998) Col.24S 
Col 389,406--08 Recruitment of Staff for DD/AIR 

Railway Claims Tribunal (Amendment) 
Bill--Jnt I 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 291-92 

(Deb. 8, Vol. VI, 09-12-1991) 
Col. 166-61 

Temporary Workers in MCl 
(Deb. It, Vol. VJI,14-12-1998) 

Side Collision of Jammu Tawi-Sealdah Col 403 
Express with Derailed Coaches of I T b W lIs 
Golden Temple Mai1(St.) I u e e 
(Deb. 3, Vol. VI. 02-]2-1998) i (Deb. 18, Vol. VII, 23-12-19~8) 
Col. 288-90 I Col. 41-42 

Supplementary Demands for Osmani,SbriA.F.Golam 
Grants(Railways~-1998-1999 Adulteration of Muswd Oil 
(Deb. 12, Vol. VII, 15-12-1998) I (Deb. 2, Vol. VI, 01-12-1998) 
Col. 330 I Col. 4S9-60 

Oram, Slirl JUII Assistance to VOs throulh CAPART 
Allotment of LPG Agencies I (Deb. 4, Vol. VI, 03-12-199') 

(Deb. 2, Vol. VI, 01-12-1998) CoI.l5S-59 
Col. 341 I Damage to National Hiihways due to 

Central Cattle Breeding Farm Flood and Cyclone 
Deb. 13, Vol. VIl, 16-12-1998) (Deb. 6, Vol. VI, 01-12-1998) 
Col. 88 Col 176 

Construction of Over-Bridge at Basanti 
Colony 
(Deb. 9, Vol. VI, 10-12 .. 1998) 
Col. 7\ 

Defence Co-operation with France 
(De\'!. 4, Vol. VI, 03-12-1998) 
CoI.'i.75 

Employment in Fisheries 
Development ofJbarsugudaAir Strips (Deb. 3, Vol. VI, 02-12-1998) 

(Deb. 9, Vol. VI, 10-12-1998) Col. 224 
Col. 141-48 I Flood Control 

Development of Tourist Spots in Orissa (Deb. 8, Vot VI, 09-12-1998) 
(Deb. 11, Vol. VII, 14-12"19911) Col. 13S-36 
Col. 429-30 

Diversion of Fund 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 75-76 

Improvement ofTelecom Facilities 

Flood Control in Assam 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 257 

Girls' Education 
(Deb. 6, Vol. VI, 07-12-(998) 
Col. 66 (Deb. 13, Vol. VII, 16-12-1998) I 

Col. 12 .. 30 ! 
, HUDCO Package 'for As~am 

Petrol Outlets 
(Deb. 2, Vol. 
Col. 304-05 

I (Deb. 9, Vol. VI, 10-12-1998) 
VI, 01-12·\998) I Col.l4S 
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Import of Onion 
(Dob. II, Vol. VII, 14-12-1998) 
Col. 276-78 

Import of Pal mole in 
(Deb. 2, Vol. VI, 01·12 .. 1998) 
CoL 35S-.56 

Price of Fertilizer 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 222-23 

Procurement of Mustard 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 217 

IncrC'tie in CGHS Subscription Rackets Invo'Jved in Adulterated 
(Deb. 17, Vol. VIJ, 22-12-1998) Medicines 
Col. 21.6 (Deb. 17, Vol. VII, 22-12-J998) 

Indo-US Talks CoL 276-71 
(Deb. 13, Vol. VII, 16-12·1998) • Shortage of Sail 
Col. 126-27 (Deb. 5, Vol. VI, 04-12-1998) 

Infiltration Col. 227-28 
(Deb. 7, Vol. VI, 0'-12-199~) SilcharT.V. and Radio Stiltion 
CoLli"" (Deb. 18, Vol. VII, 23-12-1998) 

International Loans to Al"icultural Sector Col. 1 S9-60 
(Deb. 13, Vol. VH, 16-12·1998) 
Col. 83 

Issuing of Telephone Directories 
(Deb. 18, Vol. VIl, 23-12-1998) 
Col. 38 

La&e RUMing of Trains 
(Deb. 14, Vol. VII, 17.12·1991) 
Col. 118-22 

Lifting of Economic Sanctions 
(Deb. 3, Vol. VI, 02-12·1991) 
CoL 100 

M.A.R.R. System in Assam 
(Deb. 18, Vol. VII. 23.12-1998) 
Col. 148049 

Maternal Child Health Schemes 

Training for Labourers 
(Deb. 12. Vol. VII, 15-12·1991) 
Col. 66-71 

Transmission Relay Station/Centre in 
Assam 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 95-97 

Welfare Schemes for Women, Children 
and Youth 
(Deb. 6, Vol. VI, 07-12·1998) 
Col.302-2J 

Owaisl, Sbrl S.S. 
Agricultural Export 

(Deb. 5, Vol. 
Col. 229 

VI, 04-12-1998) 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 286-87 Amount Owed By CIL 

Missile Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
CoJ.370-71 

Oil Exploration 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 203-04 

Postal Services . 
(Deb. 13. Vol. VtJ, 16-12·1998) 
Col. 3'4-25 .' ) 

(Deb. II, Vol. VII, 14-12-1991) 
CoL29S 

Atomic Research Centres 
(Deb. 18, Vol. VII, 23·12-1998) 
Col. 76-77 

Atrocities Committed on Minorities in 
VariousPartsoftbeCountry(DUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
CoJ.414-IS 
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Atrocities on Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 190-91 

Gold Deposits in Banks 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 220-22 

Ban on Export of Potatoes . OSI's Proaramme to aenerate more 
(Deb. 5, Vol. VI, 04-12-1998) ForeianExchanae 
CoL 247-48 (Deb. 4, Vol. VI, 03-12-1998) 

Ban on Pan Masala Col363~ 
(Deb. 12, Vol. VII, IS-12-1998) HIVCases 
Col 213 (Deb. 17, Vol. VII, 22-12-1998) 

Case Against Stainless Steel Bright Bars Col. 298-307 
(Deb. 14. Vol. VII, 17-12-1998) Identification of Bonded Labour 
CoLJ68-70 (Deb. 12, Vol. VII, 15-12-1998) 

CGHS Dispensaries in Rented Buildings Col. 253-54 
(Deb. 7, Vol. VI, 08-12-1998) Implementation of Projects 
Col. 160-66 (Deb. 3, Vol. VI, 02-12-1998) 

Chemical Pesticide. in Crops Col. 57-59 
(Deb. 18, Vol. VII, 23-12-1998) Import LiN'nces 
Col. 182-83 7'9 

Consultancy Services of CRRI 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.I84-1S 

Criticism on Draft National Blood Policy 
(Deb. 12, Vol. VII, 1 S-12-1998) 
Col. S5-" 

Delicencing of Sugar Industry 
(Deb. 5, Vol. VI, 04-12-1998) 
Co1.211-12 

Export Target 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 291 

FDI in Cigarette 
(Deb. 11, Vol. VII, 14-12-1998) 
Col416-17 

Foreian Investment Promotion Board 
(Deb. 5, Vol. VI. 04-12-1998) 
CoL 31-61 

FraudinPNB 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 64 

Global Mobile Penonal Communication 
by Satellite 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 92-93 

(Deb. 9, Vol. VI, 10-12-1998) 
Col 273 

Import of Onion 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 276-78 

Indian As.istance to Maldives 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 56 

Industrial Disputes Act 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 406 

Infant Milk Substitutes 
(Deb. II, Vpl. VII, 14-12-1998) 
Col. 91 

Introduction of Comprehensive Health 
Insurance Scheme 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 549-51 

Joint Venture among Foreign Ports, Minor 
PorU & Public Sector Companies 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 191-93 

Liberalisation in Visa to Foreigners 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 117 
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Literacy Schemes 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 242-43 

LokAdalats 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 200 

Lurina Young Talent to Science Stream 
(Deb. 16. Vol. VII. 21-12-1998) 
Col. 278-79 

Meeting of Council of National Literacy 
Mission Authority 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 170-71 

Minimum Wages Act 
(Deb. 7. Vol. VI. 01-12-1998) 
Col. 234-3S 

Model Concession Agreement for Large 
Highway Projects 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 323 

Modernisation of Madarsu 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 61-63 

National AccrediWion Board Testing and 
Calibration Laboratories 
(Deb. 6, Vol. VI, 07-12-1998) 
COI.S9-60 

N~ional Law School 
(Deb. 11, Vol. VII, 14.12-1998) 
Col. I 34-3S 

National Phone Emergency Programme for 
Children 
(Deb. 2, Vol. VI, 01-12-1998) 
Col3S7-S8 

OECF Assistance for Water Supply 
Projects 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 33-3S 

OtT-shore and On-shore Drillings 
(Deb. 7, Vol. VI, 08 .. 12-1991) 
CoI.S90-91 

Oil Refineries 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 129-31 

Pending Unsettled Claims 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 222-23 

Performance of State Road Transport 
Undertakings 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 11-12 

Private Sector Participation in 
Transmission 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 87 

Proposal for Cross Country Highway 
Project 
(Deb. 1, Vol. VI. 30-11-1998) 
Col. 261-62 

Purchase of Power from Pakil1an 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 194-95 

Rakesh Mohan Committee 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 259-61 

Reorpnisation of Disaster Manaaement 
Machinery • 
(Deb. 6, Vol. VI, 07-12:'1998) 
Col. 174-75 

Revision of Commission for Petrol Dealers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 43-44 

Revival ofECL 
(Deb. S, Vol. VI, 04-J2-1998) 
Col. 275-76 

Rural Manaaement Institute· 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 220 

Rural Youth for Self-Employment 
(Deb. 13, Vol. VII. 16-12-1998) 
CoJ.326-27 

Sales Tax on Aviation Turbine Fuel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 62 
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Savina Schemes in Post Offices 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. J67.Q 

Share of Technology 
(Deb. 13, Vol. Vii, 16-12-1998) 
Col. 110--11 

Shortap of Staff 
(Deb. 4, Vol. VI, 03-12-1991) 
('.01.221 . 

Small Road ProJedI to Private Companies 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 'I 

SmUe for All National Oral Health 
Propnme 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 195-96 

Soler EneraY 
(Deb. a, Vol. VI, 09-12-1998) 
Col 244 

Train Accidents 
(Deb. 4, Vol. VI, 03-12-1991) 
Col 123-26 

Trawlerl ConftJclled 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 271 

Wind EDeIJY 
(Deb. I, Vol. ~I, 09-12-1998) 
CoL~31 

Withdrawal ofSLR to PSU Bonds 
(Deb. 11, Vol. VlI, 14-12-1998) 
Col 370-71 

Pal. Sbri Rupcbaad 
Bilateral Talks with United States 

(DURI93) 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL 416-24 

Disapproval of Companies (Amendment) 
Ordinance, 199. and Companies 
(Amendment) Bill-Consid. 
(Deb. 17, Vol. VII, 22-12-1991) 
CoJ.489-91 

Export-Import Bri oflndia(AmendmcnI) 
Bill-Consid. and Pass 
(D.b. 3, Vol. VI, 02-12-1991) 
CoI.3S6-SI 

Rise In prices of .Essential Commodities 
(DURl93) 
(Deb. 4, Vol. VI, 03-12-199') 
Col41U7 

, ........ te .. .., art s.s. 
Demands for Supplementary Oruta 

(RaJ1wayt)-1991-99 
(Deb. 1', Vol. VII, 11-12-1991) 
ColS39 '.IaD"".", SIIrt K. 

Hike in Import Duty on Supr CHAR Dia., 
(Deb. 1'. Vol. VII, 11-12-1991) 
CoI.S20 

Pa ..... 1ra, Slarlmld LI ....... 
Aaro-bueci Indllltri .. 

(Deb. " Vol. VI, 09-12-199') 
Col. 49-' I 

Almatt Irriptlon Project 
(Deb. " Vol. VI, 09-12-199.) 
Col 127-29 

Bl'08dcastinlBili 
(Deb. 11, Vol. VII, 23-12-199') 
Co1.213-14 

Building Centres 
(Deb. 9, Vol. VI, 10-12-199., 
Col 14142 

Child Labour in Andhra Prldnh 
(Deb. 2, Vol. VI, 01-12-1998) 
Col.3SJ 

Coal Supply Link. 
(Deb. 16, Vol. VB. 21-12-199') 
Col 275-77 

C01Iltitution (Amendment) BiII-
Insertion ofNew articles l' 1 A to 1 SIC 
b) Shrimati Lakahmi panabaka-Int. 
(Deb. 1', Vol. VII, 11-12-1991, 
CoI.46S 
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Cr.eation of National Reconstruction 
Corps 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 92-93 

Crop Insurance Scheme 
(Deb. II, Vol. VII, 23-12-1998) 
CoL 199-200 

[)e~~of~UleraISector 

(Deb. 9, Vol. VI, 10-12-1998) 
CoL 160 

[)evelopment of Port at Oangavaram 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 220 

Export Tarpt 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 291 

Fliabt on Hyderabad-Los Anaeles Sec:tor 
(Deb. 14. Vol. VII, 17-12-1995) 
CoL 224-25 

CJutro..BnlerIti. Cues 
(Deb. 17, Vol. VII, 22-12-199') 
CoL 16344 

HUDCO Projecu for Ancihn Pradesh 
(Deb. 4 Vol. VI, 03-12-1998) 
CoL 102.08 

LayjDa ofNeUore-Cuddapaia Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 145-46 

LJsht Rail Transit System inAntlhra Pradesh 
(Deb. 14, Vol. VII, 17-12-1998) 
Col 111 

Planning ofRaiIway Siding 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 58 

Power Generation by NTPC 
(Deb.: 16, Vol. VII, 21-12-1998) 
Col. 267-68 

Price Control Bill by Shrimati Lakshmi 
Panab~lnt. 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 465-66 

Prices of Salt 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.616-17 

Private Schools (Regulation) Bill by 
Shrimati Lakshmi Panabaka-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 466 

~rocurement of Cotton 
(Deb. 11, Vol. VII, 14-12-)998) 
Col. 426-27 

Promotion ofBio-Technology Units 
(Deb. 6, Vol. VI, 07- t 2-1998) 
Coli 77 

Proposal for Sea and River Transport 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 62-63 

Protection of Property Rights of Women 
Bill by Shrimati Lakshmi Panabaka-
Int. 
(Deb. IS, Vol. VII, 18-12-199£) 
Col. 467 

Reduction in Population below Poverty 
Line 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 335-36 LoIn ofAPSEB 

(Deb. 6, Vol. 
COU27-21 

VI, 07-12-1998) Sale of Dimethyl Fuel 

National Internal Security Network 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 274-75 

Oilseeds 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 254-56 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 123-24 

Sea Food Export 
(Deb. 15, Vol. VII, 18-12-1998) 
Co\. 64-66 

Setting up of IBM Institute 
(Deb. 3, Vol. VI. 02·12·IQQ8) 
Col. 244 
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Settin, up of universities (or Women I hnciey, Dr. Ul'ndnal1lyaa 
(Deb. J, Vol. VI, 30-1I-1998) Amendment in Mines and Minerals 
Col 52 (Re,uJation and Development) Act, 

Srir •• '11 Sq.r and Ichamp.1i Irrjption 
Projee1l 
(Dett. 3, Vol. VI, 02-12-1998) 
Coli 19 

Standard ofHisher Education 
(Deb. 11. Vol. VII. 14-12-1998) 
Q)l92-93 

Strike by Posta! Employees 
(Deb. 18. Vol. VII, 23-12-1998} 
Cot 7 

Tax Free Municipal80nds 
(Deb. 14, Vol. VII, 17-12-1998) 
Cot SO . 

Threat Perception from China 
(Deb. 9. Vol. VI, 10-12-1998) 
CoL2I4-IS 

Tnde with Pakistan 
(Deb. II. Vol. VII. 14-12-1998) 
Co1307 

1'rInImiuion Project in A.P. 
(Deb. CS. Vol. VI, 07-12-199') 
CoL26S 

U.N. Aid for Poverty Alleviation 
(Deb. 9. Vol. VI. 10·12-1998) 
CoL 152 

Unemployment Problem 
(Deb. 12, Vol. VII, )S-12-1998) 
Col 163-64 

Waiving of Loans 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. J 13-14 

World Bank AuistaDce 
(Deb. 13. Vol. VII. 16-12-1991) 
CoL 25 1-'3 

1~7 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL890a90 

Base Depot ofFCI 
(Deb. 12. Vol. VII. 15-12-1"8) 
Col 168-69 

Chanae in Study Material 
(Deb. 16. Vol. VII. 21-12-199.) 
Col. 117 

Demands for Supplementary Grants-
(0eneral)-1998-1999 
(O.b. 16. Vol. VII. 21-12-199') 
CoL319-2 1 

Disabled Persons 
(Dett. 17. Vol. VII. 22-12·1998) 
CoL 15-16 

Ferlin. Policy 
(Deb. 2, VoJ. VI. 01-12-1"1) 
Col. 445-46 

Financial AsIiamnce to Supr Milia 
(Deb. 1. Vol. VI, 01-12-199') 
CoL 31S.16 

Foreign Investment in Expreu Hiahway 
Project 
(Deb. 11. Vol. VII, 14-12·199.) 
CoL 133 

Gauae Conversion 
(Deb. 4. Vol. VI. 03-12-1998: 
QlI.243·'. 

Hik6in tmport Duty on Supr (BAH Dis.) 
(Dcb. 15. Vol. VII. 11-12-(991) 
Coi.SI'-16 

Indian Ittvestment Cnare 
(Delt. 5. Vol. VI. 04-12-1991) 
Col." 

World Bank AsIi1tuce to APSEB InduaiOll of Small Aeroplanes 
(Deb. I,Vot. VI, 30-11-199') (Dcb. 9, Vol. VI. 10-12-1991) 
CoI.29J.94 Q)l 171 
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Kashmir Issue I Task Force 
(Deb. 3, Vol. VI, 02-12-1(98) I (Deb. 2, Vol. 'vr, 01-12-19(8) 
CoL 88-89 Col .433·34 

LInd for Indore Airport Technical Tcnninoloay 
~~:i~' Vol. VII, 17-12-1(98) (Dcb. I, Vol. VI, 30-11-199.) 

CoL 95 
Lifting of Sanctions 

(Deb. 3, Vol. VI, 02-12-1(98) 
CoI.l9S 

Loan by LlC for Water and Sewerage 
Projects 
(Deb. II, Vol. VII, 14-12-19(8) 
CoL 314-1S 

M~sation of Steel Plants 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 126-38 

Narcotics DruSI and Psychotropic 
Substance. (Amendment) Bill 
(Amendment of lectlon 2 etc.) by 
Dr. ·Laxminarayln Pandey-Int. 
(Deb. S, Vol. VI, 04-]2-1998) 
CoL 364-65 

National Policy for Senior Citizens 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 99-103 

Natural Gas Reserves 
(Deb. 7, Vol. VI, 08-12-19(8) 
Col. 377 

Production ofOilseeds 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.212-14 

Training Research and Rehabilitation 
Centre 
(Deb. 17, Vol. VlI, 22-12-19(8) 
Col 226--27 

Use oflndian Languages in Commercial 
Advertisements and on Packages of 
Consumer Goods Bill by Dr. 
Laxminanyan Pandey-int. 
(Deb. S, Vol. VI. 04-12-1998) 
Co1.36U3 

Pandey, Sbri RaviDdn Kumar 
Administrative Laws. 

(Deb. 8, Vol. VI, 09-12-1998) 
CoL84..a6 

Amount Paid to Railway by CCL 
(Deb. 5, Vol. VI, 04.12 M I998) 
Col. 119-20 

Appointment in ECL 
(Deb. IS, Vol. VII, 18-12.19(8) 
Col. 184-85 

Assistance to Dance, Drama and MUilc 
Groups 
(Deb. 13, Vol. VII. 16.12-19(8) 

Rai-Mustard Research Centre Col. 107 
(Deb. 13, Vol. VII, 16-12-1998) Coconut Bomb in JhandewalanTompJe 
CoI.n1 (Deb. 12, Vol. VII, 15-12-1998) 

Jlevival NTC Mills (HAH Dis.) CoL 257 
(Deb. 16, Vol. VII, 21-12-1(98) 
CoL 390-92 

Revival ofNTC Mills 
(Deb. S, Vol. VI, 04-12-19(8) 
CoL 13-14 

State Government in Export Promotion 
(Deb. 15, Vol. VII, 18-12-1(98) 
Col. 262-64 

Construction of Railway Brid,e and 
NH-2 in Bihar 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 106 

Deaths due to Poverty and Dowry 
(Deb. 17, Vol. VII, 22-12MI9(8) 
Col 28-34 
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Demurrage Imposed by Railways 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 340-42 

Deputation Period of Inspectors in 
Vigilance Department 
(Deb. 14, Vol. VII, 17-12-1998) 
C01.8S-86 

Disposal of Cases relating to Displaced 
Persons 
(Deb. S. Vol. VI, 
Colo 287 

FDI in Insurance Sector 

04-12-1998) 

(Deb. I), Vol. VII, 14-12-1998) 
Colo 383-84 

Filling Uj) of Vacancies in WCL 
(Deb. IS, Vol. VII, lS-12-1998) 
Col. 322-23 

Konar Irrigation Project in Bihar 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 236 

. Leprosy Hospitals 
(Deb. 12, Vol. VII, IS-12-1991) 
Col. 192-204 

M.A.R.R. System 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 113-14 

National Highways 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 232-42 

Need to look into the functioning of civil 
and E&M Department of Central 
Coalfields Limited (MUR 377) 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 427 

Foreigners Living in India 
(Deb. 17, Vol. VII. 22-12-1991) NewAirportsinM.P.,U.P.&Blhar 
Col. 93-96 (Deb. 9, Vol. VI, 10-12-199') 

Functioning of Illegal PCOs 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 196 

Grants to Voluntary Organisations fOr the 
Development of Sports 
(Deb. ) 6, Vol. VIl, 21- ) 2-1998) 
Col. 199-201 

Increase in Activities of lSI and Foreign 
Intelliaence Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 201-08 

Increase in Facilities for Patients in AIIMS 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 478-79 

India Brand Equity Fund 
(Deb. II, Vol. VII, 14-12-1998) 
COI.29S 

Investigation by Railway Vigilance 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 191-92 

Jurisdiction of Planning Commission 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 238 

Col. 21$ 

Non-Procurement of Rice by Oovt. 
A,encies 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 232-33 

Pollution in Damodar River 
(Deb. 1, Vol. VI. 30-11-1998) 
Col. 20 

Pulses on Subsidised Rates in Super 
Bazar 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 249 

Review of Working of Intelligence 
Agencies 
(Deb. 12. Vol. VII. IS-12-1998) 
Col. 106-07 

STD Facility 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 234-37 

Stoppage of Trains 
(Deb. 14, Vol. VII. 17-12-199') 
Col. 188-94 . 
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StreImlinins of Fee Structure 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 11647 

SUlpension ofPoww Supply by NTPC to 
S&IteI 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 43-47 

Telephone Connections 
(Deb. 18. Vol. VII, 23-12-1998) 
Coa. 134-35 

BargiDAM 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.2S1 

Bonus to Workers of Defence 
Establishments 
(Deb. 4, Vol. VI. 03-12-1998) 
Col 373 

Chanae in Departina Time of Passeapi' 
Train at Jabalpur 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 271-72 -, 

Tourism Counter at lOlA 
(Deb. 9, Vol. VI, 
Col. I'" 10-12.1998) Complaints Against COHS Dispensaries 

(Deb. 12, Vol. VII. lS-J2-1998) 
Col. 296-306 

1'nICment in AIIMS 
(Deb. 2, Vol. VI, 01-12-1991) 

, CeL311-1l 
World Bank LoIn to CIL 

(Deb. 15. Vol. VII, 18-12-199') 
Col 49-53 

"liP, Dr. RaIlJIt Kumar 
Safe DrinIdna Water 

(Deb. 14, Vol. VII, 17-12-1998) 
Col 27 

PaDa., Ir. ShaDar 
AppolDCment In NHAI 

(Deb. 16. Vol. VII, 21-12-199.) 
CoL 127-21 

Creation ofDiJtricta 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 354 

Derailment ofOood5 Train at Harda 
(Deb. 9, Vol. VI, 10-12-1991) 
Col 90-91 

Earthquake 
(Deb. 3. Vol. VI, 02-12-1991) 
CoL 247 

Electricity Resulatory Commiuions 
(Deb. 16, Vol. VII, 21.12-1998) 
CoL ICJO.CI 

Expansion ofJndoreAirport 
(Dob. 14, Vol. VII, 17-12-1998) 
CoL 89 

Appolatment ofNon-NJaslim in Wakf 
(Deb. 12, Vol. VII, 15-12-1998) Finll1ciallrregularityinROSM 
CoLI. (Deb. 11. Vol. VII. 14-12-1991) 

Col 90 
PI"",,,, SllIt DIda Bebuno 
A~umM~inF~lwnu 

(Deb. 12, Vol. VII. 15-12-1991) 
CoLSO-54 

Army Vehicle Factory, Jabalpur 
(D.b. 4, Vol. VI. 03-12-1991) 
CoL 277-78 

Ban on Recruitment in OCF. Jabalpur 
(Deb. 9. Vol. VI. rO-12-1998) 
Col. 206 

FM TrIIlIIIIitter at Jabalpur 
(Dob. 8, Vol. VI. 09-12-199.) 
CoI.ll7-3. 

Irreplarities in P.C.O, Centres in M.P. 
(D.b. 13. Vol. VII. 16-12-1991) 
Q,L 162-64 

Jobs to Apprentices Trained in Defence 
Institutes ' 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 163-64 
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Links and Bases of Terrorists in Madhya 
Pradesh 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.30S 

Manufacturing of Illegal Cylinden 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 127-28 

Migration of Population 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 124 

Soap Industry 
(Deb. IS, Vol. VJI, 18-12-1998) 
Col. liS 

Warning against Earthquake 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 72 

Passi, Shrl Raj'Nanln 
Appointment of Luggage Booking 

Agency 
(Deb. 9, Vol. VI, 10-12-1998) 

. II CoL 77-78 Need to ensure early completion of the . 
bypass on National Highway No.1 at i Austenty Measures 
Jabalpur in Madhya Pradesh I (Deb. IS, Vol. VIl, 18-12-1998) 
(MUR 377) Col. 202-03 
(Deb. 12, Vol. VII, IS-12-1998) Commercialisationofltems 
Col3S. (Deb. 16, Vol. VII. 21-12-1998) 

Need to Retain Office of Provident Fund 
Relating to Employees of Coal Mines 
at Jabalpur, Madhya Pradesh 
(MUR377) 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 313 

Pollution in Narmada 

CoI.I~2 

Dealer Selection Board 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 121-23 

Decontrol of Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 479 

(Deb. 1, Vol. VI. 30-11-1998) ICAR 
CoI.IS6-S7 (Deb. 8, 

CoI.69-8l 
Vol. VI, 09-12-1998) 

Price of Fertilizer 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 222-23 

Railway Property Damaged by Rock 
Sliding 
(Deb. 14, Vol. VIJ, 17·12~1998) 
Col. 221-22 

Rehabilitation of Ex-servicemen 
(Deb. 4. Vol. VI,. 03-12-1998) 
Col 18 

Rock Sliding on Railway Line 
(Deb. 14, Vol. VII. 17-12-1998) 
CoI.l72-73 

Shortage ofC0ins in M.P. 
(Deb. S, Vol. VI, 04-12-1998) 
Col 202-03 

Investment in Railway Sector 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 179-80 

Killing of Endangered Animals 
(Deb. 1. Vol. VI, 30-11-1998) 
CoL 201-03 

Killing of Wild Animals 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 76 

Lie Mutual Fund 
(Deb. 1 I, Vol. VII, 14-12-1998) 
Col. 230-31 

Proposal for Cross Country Highway 
Project 
(Deb. 1. Vol. VI, 30-11-1998) 
Col. 261-62 
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Purchase of Crude Oil 
(Deb. 7, Vol. VI, 08-12-1998) 
CoL 220-22 

Sale of Foodgrains in Open Market by 
Fa 
(Deb. 12, Vol. VII, J S-12-1998) 
CoI.21S-22 

Vacant Posts of SCs/STs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 382-83 

Pawla, Sian Ram VRu 
Atrocities Committed on Minorities in 

Various Parts oflhe CoURtry (DUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 368-74 

Reported Burning of so me Tribal Women 
and Children in Purnia District of 
Bihar (CA) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 297-304 

Patel, Dr. A. Ie. 

Prices of Diesel 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 119-20 

Patel, Dr. Alhok 
Annual Reports on Environment 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 96 

Appointment of Lok~al in Insurance 
Sector 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 278-79 

Assistance from Canada 

Cargo Services 
(Deb. 4, Vol. VI, 03-12-1998) 
Co1.16U9 

Change in Study Material 
(Deb. 16. Vol. VII. 21-12-199') 
CoI.IS7 

Co-ordination Prosramme between 
Modem and Conventional System of 
Medicines 
(Deb. 2. Vol. VI, 01-12-1998) 
Co1.424-lS 

Development of Rice 
(Deb. 13. Vol. VII. 16-12-199') 
Col. 32S-26 

Extradition Treaty 
(Deb. 3, Vol. VI, 02-12-199.) 
Col. 13S-36 

Fake Medicines 
(Deb. 7. Vol. VI. 08-12-199') 
Col. 324-30 

Foreign Investment in Express Highway 
Project 
(Deb. 11, Vol. VII. 14-12-\99.) 
Col. 133 

Indo Pak Firing on Residential Area 
(Deb. 14, Vol. VII. 17-12-199') 
Col. 111-12 

Indo-Gennan Aareement 
(Deb. 11, Vol. VII. 14-12-1991) 
Col. 313-J4 

Induction of Small AeroplaJres 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 17. (Deb. 11, Vol. VII, 14-J2~J998) 

Col. 319-20 Installation of ACAS in Aircrafts 
(Deb. 14, Vol. VII, 17-12-19"). 
Col. 9. Ban on Smoking inAir India Flights 

(Deb. 4, Vol. VI, 03-12-1998) 
CoL 17 

Cancer Patients 
(Deb. 2, Vol. VI, 01-12-1998) 
CuL34&47 I 

Internet Service to Cable Television 
Operators 
(Deb. 13, Vol. VIl, 16-12-1998) 
Col. 319-90 



........ of'MIIclector tJDdertIkbII 
1wMJaa. 
(Deb. 9. Vol. VI. 18-11-199') 
Colin 

MdcaI PnIcdce widIoIl.,.... 
(M. 7, Vol. VI, 01-11-1991) 
Col6l5-I' MJuDe,....... 
(Deb. 4. Vol. VI. 03-12-1991) 
Col. 370-71 

N.-NIIdonaI TeIeconununicId 'olley 
(Deb. 13, Vol. VII. 16-11-1991) 
Col 176-77 

0fIIciII SecntAct, 1923 
(Deb. 17. Vol. VII. 22-12-1991) 
CoL 134 

~ ofladUllrill 
(Deb. 15, Vol. VII, 1.-12-199.) 
CaL 2414 

................... cb 
(Deb. 1. Vol. VI. 01-12-1991) 
CoL 19-21 

RIll U* willi Ewope 
(OH. 9. Vol. VI, 18-12-199') 
CoL4l-t2 

Sale of COJItllnlnated miDeral water It 
biIwy .... 
(Dela. 4. Vol. VI. 03-12-1991) 
C.Ul.Q 

........ ForeIta...lIId~ 
(Oft. 16, Vol. VII, 11-11-1 H.) 
OIL_ 

s.cdaa ., of Aaricultun 1atctnMti0il 
c... 
(Deb. II, Vol. VII. 14-12-191,) 
CoLla 

Silver lubllee ofTlpr Project 
(Deb. 16, Vol. VII. 21-12-199,) 
CoLlts-96 

Study of WaIhIr 
(o.b. 16. Vol. VII, 21-12-199') 
Coltt.91 ' 

Sub-Standard Educational Institutional 
B.inea School. 
(Deb. 6. Vol. VI. 07-12-1991) 
Col III 

Supply ofOzonised Water to Pauenpn 
(Dob. 4, Vol. VI. 03-12- 1 991) 
CoUll 

Yop for Poroian TourlJD 
(Deb. '. Vol. VI. 04-12-1991) 
c.L167 

.. ..., ... rtCU ...... 
AII*YI by Wortll ... 

(Deb. 13, Vol. VII, 16-12-199.) 
CoI.34? 

AuItCanc:e Soupt from NRF' 
(Deb. 11. Vol. VII. 14-12-199,) 
CoU13-14 

Attldunent of COIch 
(Deb. 14. Vol. VII. 17-12-1991) 
CoLI6U3 

Bhurolal ConuniUIt on Pollution 
(Deb. II. Vol. VII. 14-12·199,) 
CoL 121-22 

Centrally SponJOred Environmental 
Projec:D 
(Deb. I. Vol. VI. 30-11-199') 
CoI.2JO.31 

ConunaadA.-DewIopmenl Proanmme 
(Dfb. I, VoI.Vl, ·09-11-199') 
CIIlIGZ-ll 
Co~ of Post otdce Bulldlq . 

(Deb .•• Vol. VI, 09-12-1991) 
Col. 242-i3 

Se\_ .obIt Protran •• tbr ComtIatIaI Departure Time of Sauruhtr. lalta 1'InG_ Exprou 
(Deb. 17. Vol. VII. 22.12-1991) (Deb. 9. Vol. VI, 10-12-1991) 
Cal. 202 Col. 143 



• 

Development ofOrowth Centre 
(Deb. 15, Vol. VII, 11-12-199') 
CoI.2S027 

Earninp hmAIrporta in 0 .... 
(Deb. 4, Vol. VI, 01-12-1998) 
Col 121-23 

Exemption of Edible 011 Seed. from 
Stonp Control Ord. 
(Deb. 17, Vol. VII, 22-1 2-1991) 
Col. 63 

Expansion and Up,radation of T.V. 
Network In Gujll'lt 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 170-73 

Export of Marine Products 
(Deb. 15. Vol. VII. 11-12-1998) 
CoL 316-21 

Extension of Train 
(Deb. 14. Vol. VII, 17-12-1998) 
Col212 

Family Welfare Centres In Gujarat 
(Deb. 2. Vol. VI. 01-12-1991) 
Col. 370-71 

Frequency ofPorbandar-Delhi Expre" 
(Deb. 14, Vol. VII. 17-12-1998} 
Col. 7S-76 

Fund under MPLADS 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 98-106 

Girls' Education 
(Deb. 6, Vol. VI, 07-12-1991) 
Col 17-11 

HazardoUi IndUltries 
(Deb. 17, Vol. VII. 22-12-1991) 
Q)L268 

Illuina of Telephone Directories 
(D.b. 11. Vol. VII, 23-12-1991) 
Col. 31 

Limit of Indian Public Pinance Institutes 
in Power Project 
(Deb. 16. Vol. VII, 21-12-1991) 
CoL 120 

N-.I CaJamItill 
(OM. II, Vol. VII, 23-12-1 HI) 
Col. 220-2$ 

Need to brina out early on up-.... 
telephone directory of lamna,.r 
DiIIrk:t, o.v-(MUI. 371) 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL216 . 

Need to ensun proper ftmctJontna of 
telephones In Jamular District of 
Gujn (MUR 377) 
(Deb. 13,' Vol. VII, 16-1'2-1991) 
CoUS. 

Need to provide 8-2 c:ateJOry Status to 
Jamn .... town for payment of house 
rent allowance to Government 
emplo)wa (MUR 377) 
(Deb. II, Vol. VII, 23-12-IHI) 
Col. 327 

Openlnl of Medical Q)U ... 
(D.b. 17, Vol. VII. 22-12-1991) 
Col. 210-14 

Production ofSuprcue in Oujarat 
(Deb. 12, Vol. VII, 15-12-1991) 
CoLn-80 

Release ofPilhermen 
(Deb. II, Vol. VII, 23-12-1991) 
CoI.21S-16 

SKOILDO DeaIm 
(Deb. 12, Vol. VII, 15.-12-1991) 
Col. 114-1' 

1'ItkaI a-.Idaa tomJ ..... StIdon 
(D.b. 9, Vol. VI, 10-12-1991) 
CoLl'7O-71 

T.I.pIt08. Aclvllory Co •• Itt.. i8 ...... 
(Deb. II, Vol. VII, 23-12-1991) 
CoL 40 

Traln(nl Proaramme for Unemployed 
Textile Worbn 
(D.b. 5, Vol. VI, 04-12-1991) 
CoLIS3 
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Unutilisation of Computer Funds 
(Deb. J. Vol. VI, 30-11-1998) 
CoL 140-41 

WInding up ofNTC Mflls in Oujarat 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL l40-4t 

World Bank Assistance 

Completion of Po wet' Projects 
(Deb. II, Vol. VII, 14-12-1998) 
Cot 19-21 

Construction of Bombay-Ahmedabad-
Saroda Express Highway 
(Deb. 11, Vol. VII, 14-12-1998) 
CoLl17~ 

(Deb. 3, Vol. VI, 02-12-1998) CyclGneinOujant 
Col lSI (Deb. 3, Vol. VI, 02-12-1998) 

'atel, Shrl DiB.haw 
AJI'O Business Consortium 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 192 

Allocation for Promotion of Non-
ConventioDal Energy Sources 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.2$6.60 

Amendment of Companies Act, 1956 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.176-n 

APMC 
(Deb. 4, Vol. VI, 03- t 2-1998) 
CoL llS 

Auditors Appointed to NBFe 
(Deb. S, Vol. VI, 04-12-1991) 
CoL14s-46 

BI.delistina oflndian Firms 
(Deb. I, Vol. VI, 09-12-1998) 
Col 121-22 

Cases pendine in MRTP Commission 
(Deb. 11, Vol. VII, 14-12-1998) 
Col 178-" 

Col. 143-144 
Demurrage Charges for Cargo 

(Deb. 9, Vol. VI, 10-12-1991) 
Col. 113-86 

Electronic Telephone Exchllftges 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.2S()"S2 

Establishment of National Express 
Highway Authority 
(Deb. 6, Vol. VI, 07-12-1~9a) 
Col. 299 

Expansion of Rajkot-Ahmedabad 
National Highway 
(Deb. 16, Vol. VII, 21-12-1998) 
CoUll 

Export TarJet 
(Deb. I S, Vol. VII, 18-12-1991) 
Clll.291 

Film Museum 
(Deb. 13, Vol. VII, 16-12-1991) 
COl.36S 

Foreign Investment 
(Deb. 3, Vol. VI, 02- J 2-1998) 
Col. 261 

Centrally Sponsored Schemes Foreign Investment in Power Sector 
(Deb. 5. Vol. VI, 04-12-1998) (Deb. I, Vol. VI. 30-11-1998) 
Col. 25J-S7 I Col 43-49 

CluaificatjOB of Minerals Funds for Development ofTourism 
(Deb. 4, Vol. VI, 03-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 337 CoL329-31 

Colleetlon of Road Revenue 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 142 

Funds for Sick Industries 
(Deb. 11, Vol. VII, 14- t 2-1998) 
Col. lSI 
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Growth RIde Tax Holiday Facility &0 Industrial URias 
(Dob. I, Vol. VI, 09-12-1998) (De~. 15, Vol. VII, 11-12-1"1) 
Col. 231 .. 32 CoJ.I97-98 

Increae of COMheJ Ti .... Ileaorvea 
(De~. 14, Vol. VII. 17-12-1991) (Deb. I, Vol. VI, 'f)..11-199.) 
Col. 170-71 Col. 2G4oOS 

fIltemational Ctrao Hubs at New Delhi Use ofBlcctroaic: VotiaI ....... 
(Deb. 9. Vol. VI, 10-12-1998) (Dob. 6, Vol. VI. 07-12-1991) 
Col. 51-sa Col. 2(j9 

Ul ____ in Lalit KaJaAkademi -.-.-............. VilJaae9rain Banks 
(Deb. 16, Vol. vn, 21-12-1998) (Deb. 2, Vel. VI, 91-12-1991) 
Col. 34-36 Co1.67~8 

Modernisation and Development of 
MajorlMinor Ports 
(Deb. 'I, Vol. VI, 30.11-19~3) 
Col. 270-71 

National Hiahways in Gujarat 
(Deb. II, Vol. VII, 14-12-1998) 
Col.I9So96 

New Agriculture Policy 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 226-27 

NRI Deposits 
(Deb. 1.5. Vol. VII, 18-12-1998) 
Col. 361 

Pennanent Account Number 
(Deb. H, Vol. VII, 14-12-1998) 
Col. 361-64 

Population Control Programme 
(Deb. 12, Vol. VII, 1'-12-1991) 
Col. 189-90 

Prod\lCt1on of Rice 
(Deb. 12. Vol. VIl, 1'-12-1998) 
Col. 189 

Sborcap of Parachutes 
(Deb. 14, Vol. VII, 17-12-1991) 
CoL 39 

Smuuling ofOold/GoodJ 
(Deb. II, Vol. VII, 14-12.1998) 
Col.3Q2.04 

T.B. Disease 
(Deb. 17, Vol. VII, 22-12-1998) 
CoLl74-1O 

ratel, Art Jane Babldllf SiDp 
Austerity Meaaum 

(Dob. IS. Vol. VII. 11-12·1998) 
CoL202~3 

BIIlClanarbtinJ'HOII'dinc ofCommodities 
(Deb. 12, Vol. VII. 15.12·1"1) 
Col. 13-90 

Brinaina Government DeparanenIa under 
MKrPAct 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 62 

Buildinp on Aariculturo Land 
(Dob. 4, Vol. VI. o3-i~-H)9I) 
Col. 233-34 

Cues Pend inc in Income 1ix Appellale 
Tribunal 
(Deb. I, Vol. VI, 30-11-1998). 
COI.2S4-SS 

CDI Inquiry aplDst M. S. of AIIMS 
(Dcb. 17, Vol. VII, 22-12-1998) 
CoI.S2 

Collectors in States 
(Deb. 9, Vol. VI, 10-12-1998) 
CoLJ4~SO 

Commercial use of Agriculture I;and 
(Deb. 14, Vol. VII, 11-12-1998) 
CoL 135-36 

Complaints against CPWD Enquirict 
(Dcb. 4, Vol. VI, 03-12·1998) 
CoL 230-31 
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eorr..,.c.. 
(Deb. " Vol. VI, 02-12-1991) 
Cal 20$-12 De..,.. ......... 
(De". 13, Vol. VII, 16-12-1991) 
CoL 169-" 

E4IbII 0IWuIIII 
(Deb. 3, Vol. VI, 02-12-1991) 
a.a.12244 

EIaIk; Weld SeIdl 
(DO. 7, Vol. VI, 01-12-1991) 
0II.Q6.,27 

P10CMl ConIro1 
(Deb .• 1, Vol. VII, 23-12-1998) 
Col 11 .. 19 

..... ofOaion 
(D .... II. Vol. VII, 14-12-1998) 
Col. 216-71 

lnclulion ofC8llelln the Central List of 
~ 
(.,... 17, Vol. VII, 22.12-1"1) 
CoL 144-t5 

....... ion c:oIIducted apinIt It ....... .... 
(Deb. 7, Vol. VI, 01.12.199.) 
Cal6.).I .. 

Kill .. ofl!ndlnpred Animals 
(Deb. 1. Vol. VI. 30-11-1991) 
Col. 201-43 

Law IIId Order in Delhi 
(Deb. 2. Vol. VI, 01-12-1991) 
Col 7-12 

lAaen from MP 
(Deb. 13, Vol. VII, 16-12-1991) 
Col..... . 

Merpr ofNatioIIalised Banks 
(Deb. " Vol. VI, 04-12·1991) 
0»1.10-11 

N ...... Calamities 
(Deb. II, Vol. VII, 23-12-1998) 
Cot, 220-25 

Out ofTumAl1olmem of DO A ,. 
(Deb. 4, Vol. VI, 03-12-1991) 
Col 118-1' 

Production ofV ..... I .. 
(Deb. 3, Vol. VI, 02-12-1991) 
0»1.246-47 

Public Tellpboae FlCilitin 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 342-46 

Purchue by CPWD 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL 63 

Purchue ofPapeI' 
• (Deb. 12, Vol. VII, 15-12-199') 

CoL316-17 
Purcbue of Stationery II1d other ltemi 

(Deb. 9, Vol. VI, 10-12-1991) 
CoL 161-62 

Racket. Involved in Adult.rated 
MediciD .. 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 276-71 

~ofFwlInd Food VI .... wiIIaout 
u.c. 
(Deb. 12, Vol. VII, 15-12-1991) 
Coli" 

Sema.r 011 Lower Judiciary 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 87-18 

Super Bazar 
(Deb. 17. Vol. VII. 22-12-1998) 
CoL224-2S 

Supply of Substitutes Apiut Indented 
Medicines to OOHS Beneficllries 
(Deb. 12, Vol. VII, 1'-12-1991) 
Col. 207.01 

T .... for Recovery/ Reduction ofNPA 
(Deb. 5, Vol. vr, 04-12-1991) 
CoLD9-4) 

Tax Evuion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 4244 
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U .. of Bank I...oMI 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 391-92 

VIoIItion ofNonnl by N.C.C.F. 
(D .... 7, Vol. VI, 0.-12-199.) 
Col 323 

Writ Pedtionl ftIed by Defence Pel ..... 
(Otb. 14, Vql. VII, 17-12-199') 
CoI. .... 50 

.. ...,511,. ................ . 
A.- of CIoIId PSU 

(Deb. 5, Vol. VI, 04-12-199') 
Col294-95 

Wrollrription PIvjICI 
(Deb. 13, Vol. VII, 16-12-.".) 
Col 126 

c.aaJ W .... In VIrioua DMr_.t II 
Kend ... 
(on. 11. Vol. VII, 23-12-1".) 
Cal, 71 

CoI1ecdon ofDonldoM 
(D.b. t, Vol. VI, 10- t 2-1"1) 
CaL .. " 

ew.IeiItIOII orCSPC 
(Deb. 139 Vol. VII, 16-12-1991) 
Col36U7 

Consdtution ofPlDe1 by DDA 
(Dob. 4, Vol. VI, 03-12-199') 
CoL17S 

EXlatpdon of Excise Duty on Mouth 
Frerbner 
(Deb. II, Vol. VII, 14-12-1991) 
CoI.3S-36 

Export Industry Status to Tourism 
(Dob. S, Vol. VI, 04-12-1991) 
CoI.2S1-59 

EX1I1ICtion of Invaluable M .... in Oujnt 
(Deb. 14, Vol. VII. 17-12-1991) 
Col. 223-24 I 

.... 

,,. ... 
(Deb. IS, Vol. VII, 11-12-199') 
at:z8.69 

PUIId For'" N ... 
(Oft. .', Vol. VII, 23-12-1 99.) 
CoLt,.." 

..... IIIAcIMIIII oflll_ Fcnip 
........ A-. dll 
(.,... 7, Vol. VI, 01-12-1991) 
011. • .-
~ ill,.. oflllliltn ... 

(Deb. I, Vol. VI, 30-11-1".) 
Col, 92 

KiIIIIIII ofWiktAlllmlll 
(Deit. II, VDI. VII, 14-12-.".) 
Col. .,. 

.. '-of .... 
(o.. 14. Vol. VII. 1'-12-199.) 
011.1"'" 

..... , .... C«porIIIoB 
(Dett. I, Vol. VI, 30-11-1"') 
CoLI32-f7 

Proew •• of P...c:b PIa II .. 
(Deb. 3. Vol. VI. 02-12-199') 
CalJe6.ltrI 

PurcMIe ofVelalde TrKkina s,-
(Deb. 17. Vol. VII, 22:12-199.) 
CollING 

RefiaMI orJllcolBe Tax 
(Deb. 5. Vol. VI. 04-12-199') 
CoL9S096 • 

~, 

............ orSalt.f~ 
(Dett. 14, Vol. VII. 17-12-1991) 
CoI.5S-56 

U,..atioa of Post Otflcea 
(Deb. I. Vol. VI, 09-12-199') 
CoL 196-97 
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Patbak, Shri Haria 

Ah:' Fliaht from Ahmedabad to 
Johanesburg 
(Deb. 4. Vol. VI. 03-12-1998) CoLI"" 

Atrocities Committed on Minorities in 
___ pIl1Iof1hcCountry(DUR 193) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col 416 

Quadrupling of Mumbai-Ahmedabad 
Railway Tracks 
(Deb. 4, Vol. VI, 03-12-199.) 
Col 110 

Renaminl Ahmedabad as Kamavad 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 201 

Revamp ofTextile Industry 
(Deb. IS, Vol. VII, 18-12-199') 
Col 272 

Central Rold Fund for Gujarat and M.P. 
(Deb. I. Vol. VI, 30-11-1998) SardarSaroverDam 
Co1162-63 (Deb. 13, Vol. VII, 16-12-1998) 

Col. 130-31 
Development ofSabarmati River Front 

(Deb. 14, Vol. VII, 17-12-1998) 
Co1.19S 

Eradication of Illiteracy amongst Tribal 
Women 
(Deb. I, Vol. 'n, 30-11-1998) 
Col. 24748 

Expenditure on Expansion of Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
(,~1. 54-56 

Setting up of Divisional Office in 
Ahmedabad 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 275 

Suburban Rail Service in Gujarat 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 127 

Tapti Gas to Pipavav Project 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 307 

Hike in Tea Prices Waiting List for Teltphone COMeetions 
(Dob. 11, Vol. VII, 14-12-1998) iDOujarat 
Col. 317 (Deb. 3, Vol. VI, 02-12-1998) 

Impartina of Sex Education Col. J 9-20 
(Deb. 16, Vol. VII, 21-12-1998) Patidar,SbriRamesbwar 
Col. 123-24 

Involvement ofiSI in Bomb Blast 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 152 

Need to ensure early functionins of 
Ahmedabad Railway Division 
(MUR3n) 
(Deb. 12. Vol. VII, 15-12-1998) 
Col.3S4-

Need to take concrete steps for early 
uplfldaticm of Ahmedabad Airport in 
Guj8rat (MUR 377) 
(Deb. " Vol. VI, 08-12-1998) 
Col.6n-78 

Advertisement for Jr.lSr. Research Fellow 
byC.C.R.H. 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 59-60 

Advocate Involvement in Filthy 
Language 
(Deb. 7, Vol. VI. -oa-12-1991) 
0)1.429 

Availability ~fDrup and Modicines 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 466 

B.E.CoUcaa . 
(Deb. 16, Vol. VII, 21-12-1998) 
C01.l1S-16 
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Behaviour of Advocates I National Commission for Children 
(Deb. I, Vol. VI, 30-11-1998) (Deb. I. Vol. VI, 30~11-1998) 
Col. ltl Col. 271 

Cases against Additional Session Judges 
(Deb. 6. Vol. VI, 07-12-1998) 
Col. 296-97 

Coaches R~served for Women 
(Deb. 9. Vol. VI. 10-12-1998) 
Col. 100 

Demand and Supply of Power 
(Deb. 6, Vol. VI, 07-12:1998) 
Col. 56-57 

Development of R,oads 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 161-63 

Development of Universities 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 98 

Export ofJute 
(Deb. II, Vol. VII. 14-12-(998) 
Col. 281-82 

Facilities to Residential Sports Schools 
by SAl 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 235-37 

Functionin, ofllle,al PCOs 
(Deb. S, Vol. VI, 09-12-1991) 
Col. 196 

Guarantee Board for Agricultural Labour 
(Deb. 11, Vol. VIl, 22-12-1998) 
Col. 140 

India Brand Equity Fund 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 295 

Irrigation Facilities in Hilly Areas 
(Deb. 18, Vo\. VlI. 23-12-1998) 
Col. 217-19 

Kailash Mansarovar Yatra 
(Deb. 3, Vol. VI. 02- t 2-1998) 
Col. 151-152 

Mining Licences on Lease Bases 
(Deb. 9,' Vol. VI, 10-12-1998) 
COI.206.OS 

National Commission for Rural Labour 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 323 

New Airports in M.P., V.P. &. Bihar 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 215 

Newly-Built Sleeper Coaches 
(Deb. 14, Vo\. VII, 17-12-1998) 
Col. 117-18 

011 Refinery Project 
(Deb. 12, Vol. VII, 15-12-1998) 

~CoI.I07 

Police Medals 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 41 1-12 

Policy for Installation of LPTs 
(Deb. 3, Vol. VI. 02-12-1998) 
CoJ.2IS-2IS 

Regional Centres of Films Division 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. ]01-02 

Regularisation of Workers 
(Deb. 4, Vol. VI, 03-1.2-1998) 
CoI.2a3 

Rural Electrification 
(Deb. II. Vol. VII, 14-12-(998) 
Col. 76 

Setting up of Shipyard at HaJdia by AhB. 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 328 

Suppon to Palestine i 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 18-19 

Taking over of the sick textile by NRI 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 249 

Terms and Conditions of Engaging 
Polling Incharges in Delhi 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 65 
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~ofViIl .. 
(Dolt. 4, Vol. VI, 03-12-1998) 
Col.. 

"til, DI:. uu.. Vas'-
Amendment in MiMI and Minerals 

(Resulation ad Dcvclopmont) Act, 
1957 
(De~. 14, Vol. VII, 17-12-(998) 
Cot 89-90 

Cloeure of Oxygen Bar 
(Deb. I, Vol. Vl, 30-11-(998) 
Col.14S 

Commissioner for Women's Rights 
(Deb. 16, Vol. VH, 21-12-1998) 
Col. 39-40 

Crop Failure 
. (Deb. 13, Vol. VII, 16-12-1998) 

Col. 330 

. Cultural Policy 
(Deb. ], Vol. VI, 30-11-1998) 
Col 29 

Decline iii Industrial Growth 
(Deb. 11, Vc;. VII, 14-12-1998) 
CoI.3'}-83 

Development of Housing Sector in Urban 
Areas 
(Deb. 4, Vor. VI, 03-12-1998) 
Col. 167 

Developmem ofMu.aJ Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 160 

Export of Antibiotica 
(Deb. 5, Vol. VI, 04-12':1'98) 
Cd.26U3 

Food Proceaaiaa Industriea in CSop. 
Sector 
.(Deb. 13, Vol. VII, 16-12-1998) 
Co1.391-92 

Gas based Projects on Imported Liquefied 
Natural Gas 
(Deb. II, Vol. VH, 14-12-1998) 
Col. 29-30 

Health Insurance Scheme Bill by 
Dr. Ulhas Vasudeo Patil-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 470 

Hike in Fee for Film Shootings atASI 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 267-68 

Hindi Film referred to Home Ministry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 137 . 

Infrastnicture FUM 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 288-19 

International Crimklal CCMI 
(Deb. 3, Vol. VI, 02-12-]998) 
Col.2SO-Sl 

Internet Services 
(Deb. 8, VOl. VI, 09-12-1998) 
Col. 166 

Krishna Water Tribunal 
(Deb. 3, Vol. VI, 02-12-1998) 

Diversion of River Water towards rndia Col. 132-33 
by Pak Itrmy • , I Literacy among Girl . 
(Deb. 4. Vol. VI, 03-12-1998) I (Deb. 12, Vol. VII. 15-12-1998) 
Col. 269-70 Col. 2 I 0 

Drip Inigation ~ 
(Deb. 8, Vol. VI, 09'-12-1998) 
Col!72 

Effect of Obscenity and VUlgarity in Films 
(Deb. 13, Vol. VII, 16-12~1998) 
CoI.2~7-31 I 

Losses by Air India 
(Deb. 9, Vol. VI, 10-12~1998) 

Col. 27 
Malaria eltSeS 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 297-98 
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Medicine for AIDS, TB and Cancer 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 262-63 

Modernisation of Jalgaon AirpGIl 
(Dtb. 4, Vol. VI. 03-12-1991) 
0&1.279 

Plan Outlays 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 210-13 

ProductioD of Vegetables 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 246-047 

National Parks 8in by Dr. ua. v..o 
• Pldl--lnt. 

Recycling of Disposable Syringes 
(Deb. 7. Vol. VI, 08-12-1998) 
CoI.S30 

• 

(Deb. I', Yol. VII, 11-12-1998) 
CaI._ 

National Shartholding Trust 
(Deb. 11, Vol. VII, 1"-12-1998) 
Col. 316-17 

Nationalisation oflnter-State Rivers Bill 
by Dr. Ulhas Vasudeo Patil-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 470 

New Tourism Policy _ 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 192-93 

Opening of Health Insurance Sector 
(Deb. 2. Vol. VI, 01-12-1998) 
CoL 463 

Pak attempt to Capture Indian Army Post 
in Siachin 
(Deb. 9, Vol. VI. 10-12-1998) 
Col. 197-98 

Pay Scales of Doctors 
(Deb. 12. Vol. VII, 1'-12-1991) 
Col. 19 

Pendina Cues in Labour Courts 
(Deb. 12. Vol. VII, 15-12-1991) 
CoI.2S2-S3 

Performance of Konkan Railway 
Corporation 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 211-12 

Permanent Account Number 

Religious Courts 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 222-23 

. Review of National Blood Policy 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 362-63 

Rise in incidents of Crimes 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 530-46 

Samadhan Centre 
(Deb. 18, Vol. VII. 23-12-1998) 
CoI.M 

.~ 

Tarift'Rates for Major Ports 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 143-44 

Tax Free Municipal Bonds 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. SO 

Tourism Promotion Bill by Dr. Ulhas 
Vuudeo PuU-Int. 
(Deb. IS, Vol. VII, 11-12-1998) 
Col. 469 

Trade Deficit 
(Deb. IS, Vol. VII, 18-12-1998) 
CoI.2S4 

Uniform Interest Rates on Inter-Corporate 
Investments 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 83-84 

(Deb. 11. Vol. VII, 14-12-1998) Patll.ShriAnnasahebM.K. 
Col. 361-64 I Additional Allocation for Elementary 

Personnel Policy of Navy I Education 
(Deb. 9, Vol. VI. 10-12-1998) I (Deb. 6, Vol. VI, 07-12-1998' 
Col. 81 Col. 1% .-
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Alteruative Fuel Resources Board Bill by 
Shri Annasaheb M. K.Patil-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 368 

Amendment of Multimodel Transport 

FDI in Cigarette 
(Deb. II, Vol. VII, 14.12-1998) 
Col. 416-17 

Fiscal Deficit 
(Deb. "IS. Vol. YII, 18-12-t998) 
Col. 114 Goods Act, 1993 

(Deb. 1, Vol. VI. 30-] I -I 998) Hazardous Chemicals & Materials 
Col. 200-201 

Aquaculture InduslQ' 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 98 

Broadcasting Bill 
(Deb. 18. Vol. VII, 23-12-(998) 
Co1.213-14 

Commercialisation of Technologies 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.37-38 

Conunodities Boards 

(Deb. II, Vol. VII, 14-ii-1998)· 
Col. 208 

Hike in Fee for Film Shootinp atASI 
(Deb. 1, Vol. VI. 30-11·1998) 
Col. 267-68 

Import of Silk 
(Deb. 5, Vol. VI, 04-12 .. H~9I) 
Col. 167-68 

Infrasttucture Fund 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 288.&9 

(Deb. 8, Vol. VI, 09-12-1998) Land for Expressways 
Col. 179.&0 (Deb. 16, Vol. VII, 21-12-1998) 

C . fl d' RBI' I Col. 192 reat10n 0 n 1a eserve atta Ions 
(Deb. 12, Vol. VII, 15-12-1998) Life-Extension Studies of Power Plants 
Col. 2~7 and Stations 

Cultural Policy 
(Deb. I, Vol. VI, 30-11-(998) 
Cot. 29 -

Declaration of Old Persons Year 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 237-31 -

Low Cost CoDJtruction 
. (Deb. 4, Vol. VI, 03-12-1998) 
Col. 314-22 

(Deb. 17, Vol. VII. 22-12-1998) 
Col. IS3-54 Mid-Day Meal Scheme 

(Deb. 6, Vol. VI, 07-12-1998) 
Defects in Training for Pilots 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 100-101 

Deve IOJ: :nent of Construction 
Technology by CRR! 
(Deb. II, Vol. VII~ 14-12-(998) 
Col. 147 

Development ofM in era I Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 160 

Col. 78-81 
National Police Commission " 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 10S..()6 

National Renewal Fund 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 56-57 

National Rent Control Legislation 
(Deb. 14, Vol.- VH, 17-12-1998) 
Col. 177 

Entrance ofLIC in Commercial Banking New Technology by ICFRE 
(Deb. 5, Vol. VI, 04-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 279 Col. J 32-34 
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• 

Optical Fibre Cables 
(Deb. S, Vol. VI, 09-12-199S) 
Col. 272-73 

Pak Hand in Hijacking Defence Website 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 181 

Pending Hydro-Power Projects 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 179-80 

Sun Temple 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 326-27 

Supply of Petroleum Products 
(Deb. 2, Vol. VI, 01-12- 1 998) 
Col. 302 

Technologies Developed by CSIR 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 197 

Persona Convicted for Heinous Crimes Vocational Education 
(Deb. 7, Vol. VI, 08-12-1998) (Deb. 16, Vol. VII, 21-12-1998) 
COI.3S2-70 . Co1.2S4-S8 

Pilfel'lle of Postal Articles 
(Deb. 13, Vol. VII, 16-12-1991) 
CoUI-33 

Poverty Alleviation Proaramme 
(Deb. 4, Vol. VI, 03-12-199S) 
Col. 183-84 

Production of Sugarcane 
(Deb. 12, Vol. VII, IS-12-1998) 
CoI.I1S 

Production/Consumption of Sugar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 429-33 

World Conference on Dams 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 116 

World Food Programme 
(Deb. 17, Vol. VII, 22-12-1998) 
Co1.263~ 

PattI, Sbrl Baba,ouds 
Land Acqui.ition (Amendment) Bill 

(Substitution of New Section for 
Section 16, etc.) by Shri Bhagwan 
Shankar Rawat-Consid. and 
Withdrawal 
(Deb. 15, Vol. VII, 18-12-1998) 

Redemption of Bond! by KRC Col. 483-84 
(Deb. 9, Vol. VI, 10-12-199S) Patil,ShrIBal ••• bebVlkbe 
COI.S6-S? 

Religious Courts 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 222-23 

Revival of Sick Textile Mills 
• (Deb. IS, Vol. VII, 18-12-1998) 

CoI.S 
S. Mohan Committee on Revision of Pay 

(Deb. II, Vol. VII, 14-12-1998) 
Co13?4 

Standing Committee on Industry -
Twenty-sixth to Twenty-ninth 
Reports-f,.aid 
(Deb. 9, Vol. VI, 10-12-] 998) 
Cal2?6 

Abolition of Levy System in Sugar 
Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. ] 10-11 

Blacklisting ofIndian Companies 
(Deb, 11, VOl. VII. J4-12-199S) 
Col.t8 

Connecting of Shirdi Pilgrimage--Centre 
by Air Services 
(Deb. 9, Vol. VI, 10-12-199S) 
Col. lSI 

Construction/Maintenance of National 
Highways iii Maharashtra 
(Deb. 16. Vol. VII. 21-12-1998) 
Col.lOS-06 
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Courses in High Technoloay 
(Deb. 6, Vol. VI, 07·12-1998) 
Col. 86 

DelicenciDg of Alcohol/Tobacco/ 
Petroleum Products 
(Deb. 15, Vol. VII, 11-12·1998) 
Col. 331 

Establishment of Private Universities 
(Deb. I, Vol. VI. 30·11·1998) 
Col. 198 

Excessive Use of Chemical Fertilizers 
(Deb. 3, Vol. VI, 02·12-1998) 
Col. 24344 

Khadi Iaduatry 
(o.b. S, Vol. VI, 04·12·1'91) 
CoI.ISI·~ 

National Zoo Policy 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 197-99 

Need to increase duty on imported sugar 
(MUR377) . 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 431 

Norms for Transfers 
(Deb. 3, Vol. VI, 02-12-1991) 
CoI.lII-I9 

Expendiaure Incurred on Education Pay Packaae to University Teachers 
(Deb. I, Vol. VI, 30-11-1998~ (Dob. 6, Vol. VI, 07.12-1991) 
Col. 261 CoL 272-73 

Expenditure on Spare Parts of Defence 
Helicopters 
(Deb. 4, Vol. VI, Q3-12-1991) 
Col. 185-86 

Foreign Investment in Civil Aviation 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 237-38 

Holidays for Employees 
(Deb. II, Vol. VII, 23-12-1991) 
CoL219 

Pend ina Cues in TADA Courts 
(Deb. 7, Vol. VI, 01-ll·1991) 
CoI.'7J..74 

Petroleum ProjecU 
(Deb. 17, Vol. VII, 22-12-1"') 
Col. 301-16 

Problem at Ports in Handling Imported 
Urea and Fertifiser 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 91-99 

HlJIXX) Production ofPlutoaMn 
(Deb. 9, Vol. VI, 10-12-1991) (Deb. 13, Vol. VII, 16-12.1991) 
Col. 7. Col. 330-31 

Import of Onion Railway Projects 
(Deb. 11, Vol. VII, 14.12-1991) (Deb. 9, Vol. VI, 10-12-1991) 
Col. 276-71 Col. 213-14 

Industrial Licence Revival of Sick Textile Mills . 
(Deb. 5, .vol. VI, 04-12-1998) (Deb. IS, Vol. VII, 1I-12-199~) 
Col. 263 Col. 1-10 

Integrated Child Development Schemes 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 261 

Irregularities in Allotment of STDIPCO 
Booths 
(Deb. 18, Vol. VII, 23-12-1991.> 
Col. 74-75 . 

Rural Development Scheme 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL20s-06 

Sanctuary at Ja)'lllcwadi Project 
(Dob. 11, Vol. VII, 1 .. ·12·1991) 
Col 131·3. 
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s. ..... ofStoc:k of Edible Oil 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 21-30 

Patll, Shrl ~ 
Adminiltrative Laws 

(Deb. 8, Vol. VI, 09-12-1'''' 
. Smuggling of Drugs . . Col. 84-86 

(Deb. II, Vol. VII, 14-12-1998) AdulterationinPetroltDiesel 
Col. 242 (Deb. 12, Vol. VII, 15-12-1998) 

Telecom Facilities in Maharashtra Col. 111-12 
(Deb. 8, Vol. VI. 09-12-1998) AmendmenttoCDmpanyAct 
C01.91~S (Deb. 6, Vol. VI, 07-12-1998) 

Thirty-Year Submarine Plan Col. 73-75 

.(Deb. 14, Vol. VII. 17-12-1998) AmountOwedByCIL 
CoI.ll4-IS (Deb. 11. Vol. VII, 14-12-1998) 

Transition Loss of Crude Oil 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 298-99 

US President Visit to India 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 229 • 

Use of NCR by Militants 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 450-51 

Women Labourers 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 27. 

Yeltsin Visit to India 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 152 

Patll, SlIrI Jalslnlrao dalkwad 
Finance Assistance for the Development 

of Medical Colleges 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 209 

Implementation of Fifth Pay Commission 
Report in Regional Rural Banks 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 63-64 

Public Code Manual in Bilingual 
Lansua,e 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 167 

CoL29S 
Assistance to Paddy and Cotton Growers 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 48-49 

Bill on Export of Potatoes 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 2474 

Creditto UTI 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 96-97 

Dave Committee 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 72 

Foreign Equity P~icipation in Electronic/ 
Print Media 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 170-71 

Foreign Visitl 
(Deb. S, Vol. VI, 04-12~J C)9~) 
Col. 124-25 

Inter State Council 
(Deb. 2, Vol. VI, 01 .. 12-1998) 
Col. 403 

Likely Damage to Satellites 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 83-84 

Militants in J&K . 
(Deb. 7, Vol. VI, 08-J2-1998) 
Col. 182-83 
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National Debate on Article 356 Disruption of Rail Traffic due to 
(Deb. 2, Vol. VI, 01-12-1998) Derailment 
Col. 31 (Deb. 14, Vol. VII, 17-12-1998)' 

New Telecom Policy Col. 173 
(Deb. 8, Vol. VI, 09-12-1998) DumpinlofSteel 
Col. 212 I (Deb. S, Vol. VI, 04-12-1998) 

Purch_ of Power from Pakistan Col. 276-77 
(Deb. I, Vol. VI, 30-11-1998) Economic Crisis in Mahanlbtra 
CoI.194-95 (Deb. S, Vol. VI. 04-12-1991) 

Train Accidents 
Col. 161-69 

(Deb. 4, Vol. VI, 03-12-1998) ExchanaeValue ofRa". 
Co1.l23-26 (Deb. 11, Vol. VII, 14-12- I 998) 

Co1.3~ 
PaUl, Sbri Madhav Rao 
Allocation for Gauge Conversion 

(Deb. 14, Vol. VIl, 17-12-1991) 
Col.SO-S2 

Allotment of Janata DDA Flats 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 234-36 

Allotment of Petrol Pumps and LPG 
Agencies 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 251-52 

Export Industry Status to Tourism 
(Deb. 5, Vol. VI, 04-12-1998) 
Col.2S8-59 

Export ofllice 
(Deb. 1 I, Vol. Vll, 14-12- I 998) 
Col. 336-37 

Export Target 
(Deb. 15, Vol. VII, 18-12-1991) 
Col. 291 

Fall in Production ofCoUOn 
(I1eb. 8, Vol. VI, 09-12-1991) 

Bunglings in Prasar Bharati Board Col. 113 
(Deb. 13, Vol. VIl, 16-12-1998) FifthPayCommissionReport 
Col. 275-77 (Deb. 14, Vol. VO, 17-12-1991) 

Decline in Growth Rate Col. 222-23 
(Deb. 11, Vol. VII, I4-12-199l), FinanciaiPerfOl'llllllCCofJRY 
Col. 45-47 ' " (Deb. 9, Vol. VI, 10-12-1998) 

Delicencinl ofS",ar Industry Col. 42-51 
(Deb. 2, Vol. VI, 01-12-1998) Free and Compulsory Education 
CoI.412-13 (Deb. I, Vol. VI, 30-11-1998)' 

Demand for Natural Gas Col. 262~3 
(Deb. 12, Vol. VII, 15-12-1998) GrowthRate 
Col. 113-15 (Deb. I, Vol. VI, 09- I 2-199.) 

Development Corporation of Backward 
Classes 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 198 

Developrnont of National Hi&hways 
(Deb. 6, Vol. VI, 07·12-1998) 
CoL 38 

Col. 231-32 
Growth Rate of Cereals 

(Deb. 8, Vol. VI, 09·12-1998) 
Col. 258·59 

Import of Gold 
(Deb. S' Vol. VI, 04·12-1998) 
Col. 306-07 
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Import of Onion I Measles Cases 
(Deb. 11, Vol. VJI, 14-12-1998) (Deb. 7, Vol. VI, 08-12-1998) 
Col. 276-7& Col. 119-24 

Import of Wheat by Millers 
(Deb. 7, Vol. VI, 08-12-1998) 
Co1.429-31 

Income-Tax (Second Amendment) 8i11-
Consid. & Pass 
(Deb. 17, Vol. VII. 22-12·1998) 
Col. 398-99 

Increase in Activities of lSI and For~ign 
Intelligence Agencies 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 201-08 

Industrial Sickness 
(Deb. 5. Vol. VI, 04-12-1998) 
CoI.2UI 

Irregularities in Plantation 
(Deb. ]6, Vol. VII, 21-12-1998) 
Col. 277-78 

Mining Licences on Lease Bases 
(Deb. 9. Vol. VI. 10-12-1998) 
CoI.206"()8 

Modern Forest Fire Controlling System 
(Deb. 6. Vol. 'VI, 07-12-1998) 
Co1.l80-81 

MPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 196-200 

NAM Meet 
(Deb. 3. Vol. VI, 02·12-1991) 
Col.S3-54 

Need to Start Air Setvice between Wasik 
and Delhi via Auangabad or Poona 
(MUR377) 
(Deb. 18, Vol. VII. 2YI2-1998) 
Col. 330 . / 

Licence of Revolvers Non-Banking Financial (;6mpany 
(Deb. 12, Vol. VIJ, 15-12-1998) I (Deb. 15. Vol. V", 18-12-1998) 
Col. 239 Col. 253 

Loan Assistance from World 8ank and 
other International Agencies 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 361-74 

Loues Incurred by Air India 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 270-72 

Luring Youn, Talent to Science Str.eam 
(Deb. 16, Vol. VII, 21-12 .. 1998) 
Col. 278-79 

Maharuhtra Infrastructure Finance 
Corporation 
(Deb. 4, Vol. VI, 03-12-]998) 
Col. 233 

Maintenance ofGovemment Quarters 
(Deb. 9. Vol. VI, 1<1-12-1998) 
Co1.26S~7 

Malnutrition in Children 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 112-22 

Passefllcrs Hold 'piat M\.Wbai Airport 
(Deb. 14, Vol. VII. b-12-199B) 
Col. 70 

Private Power PrOec" 
(Deb. 1, \61. VI. 30-11-1998) 
Col. 209 

Proposal for NoW Airportl 
(Deb. 9, 101. VI, 10-12-1998) 
CoI.216-17f' 

Public Telepho e in Villages 
(Deb. 18, 01. VII, 23-1'2-) 998) 
Col. 24245 

Rackets 1;~lved in Adulterated 
Medicine( 
(Deb. I Vol. VII, 22-12-1998) 
Col. 276-

Recitation f Sa~aswati Vandana and 
Vande taram 
(Deb. , Vol. VII, 21-12-]998) 
Col. 29-
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Regional and Development Plan of 
Maharashtra under CZMP 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 143 

Relaxation of Housing By-Rules 
(Deb. 4, Vol. VI, 03-12-1998) 
Col.l50-57 

Research and Development in Road 
Sector 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 23-29 

Sharp Decline in Traffic at Major Ports 
(Deb. I, Vol. VI, 30-11-1998) 
CGt86 

Shortage of Cold Storr age for Onion . 
(De~. 7. Vol. 'VI, 08-12-1991) 
ca4!J'J-96 . 

Shortap of)lPK 
. (D.eb. 12. Vol. VII, .15-12·199.) 

Col. 275·76 
SicICMiIls ofN.T.L~. 

(Deb. 15, Vol. Vl\ 18-12~t998) 
Col. 195-97 

Sick Supr Mills 
. (Deb. 32, Vol. V Il, IS-12-199,') 

OW Col. 131-32 

Subsidy on Onion . 
(Deb. 17, Vol. VII, ~\'2-12.199B) 
Col. 266-67 \ ' 

Trade &. Exhibition Premisel.-
(Deb. 11, Vol. VII. l:f-12~1991) 
Col. 211 

Urban Infrastructure ProjeqU 
(Deb. 9, Vol: VI, JO.12-199B) 
Col. 186 

Utilisation ofDenudedlDegr; wed Forests 
(Deb. 16. Vol. VII, 21 ·12-1998) 
Col. I 73-7S 

Victbnl ofMansarovar Pilgrln .11 
(Deb. 13, Vol. VII, 16-12·1991) 
Q".120-21 

Waiting List for Telephone Connection 
in Maharashtra 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 134-42 

PatiJ, Shri Ramkrllbna Baba 
Amendment in the Patent Act 

(Deb. 15, Vol. VII, 11-12-1998) 
Col. 186 

Assault on Women 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 62'2-23 

Assistance to Onion Growers 
(~.b. 13 .. Vol. VII, 16-12- 1 998) 
Col. 368 

Ban by U SA on Indian Companies 
(Deb .. 11. Vol. VII, 14-12-1998) 
Col. 21lS-93 

Buildill8 Centres 
(Deb. 9, Vol. VI, 10-12-1991) 
CoJ.141-42 

Creation of Separate Departmentl 
Minist"}' for Migrants 
(Deb .. 12. Vol. VII, IS~12-1998) 
Col. 91-92 

Criteria for Approval ofT. V. Serials 
(Deb. 8. Vol. VI, 09-12-1998) 
Col 245-46 

D, 'lUtking of SlOB I from lOBI 
(. ~eb. 15, Vol. VII, 18-12-1998) 
Col' :269 

Duty E\ atliQn by Export Orionted Units 
inGujlll,~ 
(Deb. I.!'. Vol. VIl,18-12-1998) 
COt 56-57 

Economic Cr :sis in Mahc. '''ashtra 
(D.eb:"'S, Vol. VI. 0'1'-12-1998) 
Col. 168-6! I 

Expansion '~f Doordarshan Network .'11 
Auranr .ld, Maharuhtra 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 2· Jl-33 
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BXpIIlsion of Telephone Exchanaes 
'(Deb. 11, Vol. VII, 23-12-1991) 
Col. 129-30 

Export Industry Statul10 Tourism 
(Deb. S, Vol. VI, 04-12·1998) 
Col.2SI-S9 

Food for Siachin au.ds 
(Deb. 4, Vol. VI, 03-12-199') 
Col 217-90 

Freiaht Traffic 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 176 

Immigration RIckel 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 198 

Import of Onion Seeds 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 244 

increue. in Activities of ISllIld Foreign 
Intellipnce Apncies 
(De". 7, Vol. VI, 01-12-1991) 
r-ot.201~ 

Infihntion by B ............ 
(D .... 2, Vol. VI, 01-12-19'1) 
Col. 373-74 

Investigation a,ainst Top Defence 
Personnel 
(Deb. 4, Vol. VI, 03-12-1998) 

;-

Col. 139-40 
lSI Activities 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 201 

lSI Agents 
. (Deb. 2, Vol. VI, 01-12-1998) 
Col. 473·74 

Kaziranaa National Park 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 260-61 

Mid.Day Meal Scheme 
(Deb. 7, Vol. VI, 08-12-1991) 
Col.llS-16 

Mobile Veterinary Dispensaries 
(Deb. 3, Vol. VI, 02-12-1998) 
Col.20S 

Monastries in Ladakh 
(Deb. II, Vol. VII, 14·12-1991) 
Col. 74 

Neglect of MIIIUIC'ripta 
(Deb. I, Vol. VI, 30-11-1998) 
Co1.8! 

Opening ofCGHS Dispensaries 
(Deb. 12, Vol. VII, IS-12-1998) 
Co1.257~ 

Pak attempt to Capture Ihdian Army Post 
in Siachin 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 197-98 

Pak Hand in Hijacking Defence Website 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 181 

Production of Foodgrai ... 
(Deb. J, Vol. VI, 02-12-1991) 
Col. 45-46 

.... up of Film MuIeum 
(Dob. I, Vol. VI, 09-12-1991) 
Col. 113 

Srikrishna Cornmillion Report 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 249-50 

Standerd ofHiaher Education 
(D.b. 11, Vol. VII, 14-12-1998) 
Col. 92-93 

Strategic Defence Review 
(Deb. 9, Vol. VI, 10-12-19''') 
Col.111 

Striking Power of IAF 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.ISS-S6 

Sapr Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 111-12 
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T. V. Serials to Counter Anti-India 
Prdpaganda 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 200-204 

World Bank Ties with MEB 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 210 

Patil. Shri Sh'vraJ V. 
Bilateral Talks with United States 

(DURI93) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 445-52 

Patll, Sbrlmati Suryakanta 
Allocation of Funds for Ninth Plan 

(Deb. 11, Vol. VII~ 14-12-1998) 
Col. 43840 

Amendment of Companies Act, 1956 
(Deb. 11. Vol. VII. 1.-12-1998) 
Col. 176-77 

Assistance to Essar Group of Companies 
(Deb. S, Vol. VI, 04-12-1998) I 
COl.204-0S 

Bench of Gujarat High Court at Vadodara 
and Kamataka Hiah Court Bench at 
Hubli 
(Deb. 16, Vol. VII, 11-12-1998) 
Col. 192-93 

Corruption Cues . 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 205-12 

Damage Caused by Cyclone in Kutch 
Region 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 229-30 

Demand and Production of Salt 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 19647 

Development ofMumbai, Kandla Ports 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 99--100 

Development Work in Cantonment Area 
(Deb. 14, Vol. VII, 17-12-1"1) 
Col. 103 

Dholavir as National Monument 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 264 

Employment Generation in Defence 
Services 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 133-34 

Expansion of Communications Network 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 272-73 

Export by STC 
(Deb. 15, Vol. VII, 18-12-1998) 

Bhander Power Plant Col. 247-50 
(Deb. 1, Vol. VI, 30-11-1991) Female PrisoncrsinTiharlail 
Col. 294 (Deb. 7. Vol. VI, 08-12-1991) 

Centrally Sponsored Schemes for Col. 376-77 
Development of Hand looms 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 36-46 . 

Clearance under CRZ 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 42-4f 

Conservation of Ancient Remains in 
Kachchh 
(D"b. 1, Vol. VI, 30-])-1998) 
Col. 139-40 

Oujral Doctrine 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 25 

Impact ofK.andla Port Cyclone on Importl 
Export 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 303-04 

Import of Urea from Libya 
(Deb. 12, Vol. VII, .15-12-1998) 
Col. 281 
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Increase in Fertilizer Production 
(Dob. 2, Vol. VI, 01-12-1998) 
CoI.4,,-S7 

Investments by Multi-National 
Companies 
(Deb. 2, Vol. VI; 01-12-1998) 
CoI.3S2 

Land Reform 
(Deb. 9, Vol. VI: 10-12-1998) 
Col. 188-89 

Licences under the New Civil Aviation 
Policy 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.IS9-60 

National Highways 
(Deb. 6, Vol. VI, 07-12-1998) 
CoJ.I84-86 

New Foreign Policy 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 182-83 

Sardar Sarovar DIm 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 362-63 

Setting up of Divisional Office in 
Ahmedabad 
(Deb. 4, Vol. VI, 03-12-1998) 
Col27S 

Status to A.I.R. Station at Vadodara 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 208-09 

Study on the Workin, of AIR/ 
Doordarshan 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.2S0 

Taxes Paid by Companies 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 376 

Use ofCiviJ Airport for Defence purpose 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 371 

New Textile Policy Water Manasement 
(Deb. 11, Vol. VII, 14-12-1998) (Deb. I, Vol. VI, 09-12-1998) 
Col. 349-'1 Col. 275-76 

New Tourism Policy 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 192-93 

Policy for Production of Fertilisers 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 164-65 

Women Literacy 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 140 

Women Reservation Bill 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 329 

Power Production in Private Sector Patnalk. Sbri Naveen 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 23G-35 Felicitations to Deputy Speaker 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 253 Private Investment in Power Sector 

(Deb. 16, Vol. VII, 21-12-1998) 
Col. 269-70 Patnaik, Sbrimati Jay,ntl 

Production of Fissile Material 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 188-89 

Revenue earned by Fertilizer Industry 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 261-62 

Airport Projects by Private Airlines 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 127 

Ashes ofNetaji Subhash Chandra Bose 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 487 
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Cleanliness in Trains/Statio .. 
(Deb. 14. Vol. VII, 17-12-1991) 
Col. 101-02 

Code of Criminal Proc:edw-e (Amendment) 
Bill (Amendment of section 167 etc.) 
by Shrimati JII)'IIltI ..... --'-
(De~. 5, Vol. VI, 84-12-1"1) 
Col. 367 

eotr ............... 
(De,. 11, Vol. Va. 1.-12·1,") 
QIlJOG 

eo. ..... oISIlft"~ 
(Deb. 4, Vol. VI, 03-U-l"l) Col.".,. 

Crocodile SIIICtuIry in Orissa 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 324-25 

Dearness Allowance 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 134 

Development of Major Portl 
(D •. I. Vol. VI, 30-11-1991) 
CoL 25-27 

Development of Mangalor6 Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL16~ . 

Devetopment of Minor Port into Major 
Port 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 149 

Export Process ina Zone. 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 210 

Extinction ofo.-. 
(OW. 11, Vol. VII, 14-ll-1991) 
Col.~' 

,m.clllow.. PIUt 
(..-. 4. Vol. VI, 03-12-1991) 
CoI.lI5.07 

Feu ~ of Bhubaneshwar-Puri .and 
Kctnadc .. Pipli Road 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 264 

Funds for National Hiahway-5 
(Deb. 16, Vol. VII, 21'-12-1998) 
Col. 241-42 

Funds to Orissa 
(Deb. 5, Vol. VI, 04-12-1998) 
Col.2So-S1 

Implementation of Cable Television 
Network (Reaulation) Act, 1 tt5 
(Deb. 11, Vol. VII, 23-12-1998) 
CoI.I03~ 

Import of Soya beans and Sunflower 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 138-39 

Inter-State River Water Disputes 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 13-17 

Investment by Financial lMtitutions in 
Development of Tourist S'pots in Orissa Power Sector 

(Deb. II, Vol. VII, 14-12-1998) I (Deb. 6, Vol. VI, 07-12-1998) 
Col. 429-30 Col. 270 

Diammonium Phosphate i Maintenance and Preservation of Famous 
(Deb. 8, Vol. VI, 09-12-1998) Temples in Orissa 
Col. 219 (Deb. I, Vol. VI, 30-11-1998) 

Drought Col. 199-200 
(Deb. 3, Vol. VI, 02-12-1998) Minimum WagesAIt 
Co1.103~S (Deb. 7, Vel. VI, 

Excess Staff in Air India and Indian 
Airlines 

Col. 234-35 
Missile Programme 

. ,. 
08-12-1998) 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 208-09 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 370-71 
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Nadonal Commission for Children B'iII by 
Shtimld Jayanti P.aik-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 368 

N.~n Facilities In Major Rivers 
(Deb. 6, Vol. VI,' 07-12-1998) 
Co1.217-18 

Need to enhance quota of esscntial 
commodities for the State of Orissa 
(MUR377) 
(Dcb. 4, Vol. VI, 03-12-1998) 
Col. 429 

Need to sanction adequate Central 
Assistance to State Government of 
Orissa . to implement the 
recommendationa of Fifth Pay 
Commission (MUR 377) 
(Deb. 7, Vol. VI, .'-12-1"') 
Col.'''''' 

Newlail~P~ 
(Deb. 14, Vol. VII, 17-12-1991) 
Col."'~9 

Nikel Extraction Plant 
(Deb. 9, Vol. VI, 10-12-1998) 
COl.20S 

Nuclear Power Generation 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 143-45 

PerfonnanceofMCL 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 70 

Powers to Alumina, Aluminium and 
Bauxite Minot 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 208-09 

Preservation of Eco-System of Char Dham 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 257 

Production of Rubber 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 70-73 

Quota ofWbMtltice in Delhi 
(Deb. 12, Vol. VII, 15-12-'.') 
Col. 268-69 

Railway Tl'ICb 0 • d., F .... 
(Deb. 4, Vol. VI, 03-12-1991) 
CoUll'" 

Renovation and Mndernisation of 
Mahanadi Delta 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 54 

-.viewing of Constitution 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 361 

Rise in Price of Essential Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 430-32 

R.~I Electrification in Orissa 
(Deb. )), Vol. VII, 14-12-1998) 
Col. 196 

Petrochemical Complex Rushikulya System, Orissa 
(Deb. 17, Vol. VII. 22-12-1998) (Deb. 8, Vol. VI, 09-1~-1998) 
Col. 287 I Col.317 

Petroleum Products I Sea Turtles in-Orissa 
(Deb. 17, Vol. VII. 22-12-1998) (Deb. 1, Vol. VI. 30-11-1998) 
Col. 133-34 Col. 324-25 

Post-Shot Drilling Operation 
(Deb. 18. Vol. VII, 23-12-1998) 
Col. 252 

Setting up of Film and Television Institute 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 172 

Power Plant~ ~\Jn by NTPC i Setting up of Untversities for Women 
(0(,1 .. \, Vol. VI. 30-11:I(98) \- (Deb. 1, Vol. VI, 30-11-1998) 
Col. 265-66 Col. 52 
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Shortage ofltems under PDS I Hike in Import Duty on Sugar (HAH Dis) 
(peb. 12, Vol. VlJ, 15-12-1998) (Deb. J5, Vol. VlJ, 11-12-1998) 
Col. 1 J 5-17 Col. 520 

Soyabean Cultivation Indo-Oman Project 
(Deb. 13, Vol. VII, 16-12-1991) (Deb. 12, Vol. VJI, !S-12-1998) 
Col. 327-28 Col.4 

Special Category States 
(0 b 5 V I Pilot, Sbrl Rajesh e. , o. VI, 04-12-1998) 
Col. 164-65 Deteriorating condition of Internal 

Special Courts for Women Bill by Shrimati 
Jayanti Patnaik-Int. 
(Deb. S, Vol. VI, 04-12-1991) 
~l.369 

Strik~ by Resident Doctors 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 254 

Sunflower Production 
(Deb. 13, Vol. VII, 16-12-1998) 
Col,1 ...... S 

T.B.Cases 
(Deb. '. Vol. VI, 01-12-1998) 
ColS'-78 

Trade with Pakistan 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 307 

TrlUlJportation of Oil to Coastal States 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 111-19 

Visit India Year 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 308..()9 

Vocational Education 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 59 

Women Development Bank Bill by 
Shrimati Jayanti Patnaik-Int. 
(Deb. S; Vol. VI, 04-12-1998) 
Col. 368 

P.war, Shrl Sharad 
FoUcitations to Deputy Speaker 

(Deb. 14, Vol. VII, 17-12-1998) 
Cot. 244-45 

security in the country especially the 
recent killings in North-East and 
Jammu and Ka. .. hmir (CA) 
(Deb. 17, Vol. VII, 22-12-1991) 
CoJ.348-60 

Infiltration 
(Deb. 7, Vol. VI, 08-12-1998) 
Col.l8 

Job Oriented Education 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 7-8 

Rehabilitation ofEx-servicemcn 
(Deb. 4, Vol. VI, 03-12-1998) 
C.o1.17 

Rise in Prices of Essential Commodities 
(DUR193) 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 442-S9 
(Dcb. 7, Vol. VI, 08-12-1991) 
Col. 719-20 

Pot.l, Shrl Sohan 
Need to ensure that Namoshudra Bengalis 

are recognised as Scheduled Castes 
in Madhya Pradesh (MUR 317) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 286-87 

PradhaD, Slari Asbok 
Allocation of Kerosene OillLight Diesel 

Oil 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 311 
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Afpohllmellt ofChemilllln ONOC 
(Deb. 7, Vol. VI, 08-1'2-1998) 
Col. 527 

Assistance for Water S .. ,ly atld 
Ie ..... by UC IIId ale 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 253-S' 

Beggars Remand Home in Uttar Pradesh 
(Deb. 7. Vol. VI, 08-12-1998) 
CoJ.3i 1-13 

Child Health Centres 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 466-72 

Command Area Development Progrwwne 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 102-12 

Condition of Surface Transport in Uttar 
" ••• h 
(De~. I, ,...1. VI, 30-11-1"1) 
ee1.SS 

C.1IIIru" of. 0-
(0.. I', Vol. VII, 23-11-1991) 
CoI.27S 

DewIopment ofT ...... In V.P. 
(De". S, Vol. VI,. 04-12-199') 
CaLlJ6.31 

Dfllptdated COil''' •• , crtG. T ...... fftMn 
Delhi to Khurja 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 119 

Direct Local Call Facility 
(Deb. 13, Vol. VII. 16-12-1991) 
Col .• 3 ..... 
~Tel ,t •• • ..... withSm 

'...,.U.P. 
(Deb. 13, Vol. VII, 16-12-199') 
COI.241-SO 

Fi ••• cial AHiJtuce frem For.i,_ 
Institutions 
(Deb. 12, Vol. VII. lS-12-1991) 
0Il-" 

Flying/Gliding Clubs 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 261-70 

Funds for Development of Telecom 
System in U.P. 
(Deb. II, Vol. VII. 23-12-] 998) 
Col. 151-59 

GSI Survey 
(Deb. 4, Vol. VI, 03-12-199') 
Col. 364-68 

Indira Mahila Yojana 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 59-60 

Linking of District Headquarters wttII 
Capital by Doubled Rail Line in U .P. 
(Deb. 9, Vol. VI, 10-12-1991) 

. Col. 109 
Linking of No ida with Rail Network 

(Deb. 4, Vol. VI, 03-12-1991) 
Col. 143 

LOM Relief Scheme 
, (Deb. 15, Vol. VII, 11-12-1"1) 

Col. 109-10 . 

Mahila Samridhi YojlftB 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 60-62 

Monument, Temples and Masjids for 
Renovation 
(Deb. II, Vol. VII. 14.12-1998) 
Co1.l41-42 

Motor Vehicles Act 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 294-9S 

Need for early conapletion of work of 
supr mill at Jehangirpur ill Khurja 
'Parliamentary constituency (U .P.) 
(MUlt377) ... 
(Deb. 4. Vol. VI. 03-12-1998) 
Col. 426 

New Airports in M.P., U .P. &: Bihar 
(Deb. 9, Vol. VI, J 0-12-1998) 
CoI.21~ 

• • 
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0111 ... CuItIwtiuR 
(DU. 3, Vol. VI, 02-12-199.) 
Col. 237 

OutMMdlna Dues 
(On. 14, -..01. VII, 17-12-1998) 
CGlllaS7 

Pending Railway Projects in U .P. 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 169-70 

...... 1 •• _ ibr Jlural Labourers 
(Deb. 7, Vol. VI, 0'-12-1991) 
CoI.""'12 

WomIB Welfare 0rientIII ..... ill 
Uttar Pradesh . 
(Deb. 6, Vol. VI, 07·12-1",) 
Cal »1 

World Bank Assisted Projects 
(Deb. S, Vol. VI, 04-12-199') 

I Col. 76-77 
Potable Water in U.P. I 

(Deb. 9, Vol. VI, 10-12-1998), Pradhanl,ShriKbagap.tI 
CoL218-19 I Need to involve lOcal representatives in 
~ (U_.... afts. p development activities for removal of 
~IO n.JUlcr m U. . poverty in KBK districts of Orissa 

(Dcb. 11, Vol. VlI. 14-12.1998) (MUR377) 
Col 371-72 (Deb. 12, Vol. VII, 1'-12-199.) 

RelOll'Ch Centres Col. 359 
(Deb. I, Vol. VI, 09-12-1998) The Censtitution (Am.ndment) Bill 
Col. 167·79 (Insertion of new Article 29A etc.) by 

Seats in TB u.IIII Vfaitor Training in TB Shri Mohan Sinlh-Conskl. 
Ccalre (Deb. IS, Vol. VII, 11-12-1991) 
(n.. Il, Vol. VII, 1'-12-1991) Col.-.S02 
c.L ~1 ........ ik. Prof. a.R. 

SetIiIII '" efTedlDicallnldtl-. Explosive Sub.tances (Araendmeat) 
(Deb. I, Vol. VI, 30-11-1998) BiII-Consid.andPass 
CoL2)S-17 (Deb. 14, Vol .. VII, 17-12-1991) 

Col. 320-25 
Soil Erosion and Flood Control 

(Deb. 3, Vol. VI, 02-12-1998) ' ..... d,ShriH.riKew.t 
CoL 110.11 Availability of Gold I (Deb. J 5, Vol. VII, 18-12-1998) 

Col. 265 STD Facility in U .P. 
(Deb. 13, Vol. VII. 16-12-1998) 
CaI.31t-ao 

Stonp ea,.c..,. of Oil Depots 
(Delt. 17, ·V.1. VII, 22-12-1998) 
Col. 68-70 

Training to W~ UDder NORAD 
{De.,. 6 f Vol. .VI, 07-12-1998) 
COl.S7 

Water Temn, Laboratories 
(Deb. 16, Vol. VII, 21-12-1998) 
CalI6U9· 

Ban on Export of Vegetables 
(Deb. 11, Vol. VII, 14-12-199'). 
Col. 283-S4 

Cheatirc of Share Holders by ACe. Ltd., 
Kanpur 
(Deb. 5, VGI. VI, 04-12--1991) 
Col. 308 

Contribution to Road Transport 
Corporations 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 83-84 
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Demand and Generalion of Power 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 160-61 

OeYelopment ofl~ U.P. 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 121·22 

Exchange Value of Rupee 
(Deb. 11. Vol. V II, 14-12-199.) 
Col.3S9 

Flood Control 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 245-46 

Gorakhpur Fertilizer P1Int 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 384 

Handling Charges on Imported Urea 
(Deb. 2, Vol. VI, 01-12-199') 
CoI.3Sa.S9 

Hindi as National Language 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 91 

Import of Onion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 27607S 

Panport Office 
(Deb. 18, Vol. VII,. 23-12-1998) 
Col. 26-28 

Population Growth 
(Deb. 2, Vol. VI. 01-12-1998) 
Col. 375-76 

PrilRll')' Health Centns 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 201 

Reply to MPs Letters 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 475-76 

Setting up of Divisional Office 
(Deb. 18, Vol. VII, 23-12-1991) 
Col. 225 

SeUing up of Special Courtl 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 110 

Violation of Labour Laws in Industries 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 277 

Voluntary Retirement by Commissioned 
Offtcen 
(Deb. 14, Vol. VII, 17-12-1991) 
Cot 116 

...... 'acility 
(Deb. 8, Vol. VI, 09-12-1998) ....... J • .,Prof.A.K. 
Col. 9S 

Leasing out of Railway Lead 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 169-7f 

Loss incurred by UPSEB 
(Deb. 6, Vol. VI, 07-12-1998) 
Co1.91-9l 

Loll ofCwifCrop 
(Deb. 8, Vol. VI, 09-12-1998) 
CoUll 

MalPJ'll'.1k:es in Army RecruiImIM c.e. 
U.P. 
(Deb. 4, Vol. VI, 03-12-)998) 
Col. 282 

New Aariculture Policy 
(Deb. 8, Vol. VI, 0'·12-1991) 
Col. 226-27 

Atroeities eommitted OD Minorities in 
various parts ofthc Couatry (OUR 193) 
(Deb. 12, Vol. VII. IS-12-1991) 
Col. 425 

Job Oriented Education 
(Deb. 16, Vol. VII, 21-12·199.) 
Col. 11 

UNDP Report on HRD. __ 
(Deb. 6, Vol. VI, 01·12 .. 1991) 
Col. 12 

White Paper on lSI Actmties 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 24-25 

Premcbanctn., .... H.1e. A..,.,.. of C'" Labourers 
(0..,. 9, Vol VI, 10-12-1998) 
Col. 271 
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AIr'-
(Deb. 4, Vol. VI, 03-12-1991) 
CoL 174 

AsIBull on Women 
(Deb. 7, Vol. VI, 08~12:199") 
CoI.612~23 

Blldanlrlcetint'oardina ofCommodtties 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 13-90 

BofonDeaI 
(Deb. 8,. Vol. VI, 09-12-1991) 
Col." 

Cauvery Water Displlte 
(Deb. 3, Vol. VI, 02-12-1,") 
Col. 259 

Conversion of State Higln".,. .... 
. National Hi ....... ys 
(Deb. I, Vol. VI, 30';11-1991) 
Col. 220-27 

Declaration of Roads as National 
Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 1 SJ6..97 

Dev~lopment of International ",irP0rt at 
Trivandrum 
(Deb. ~, Vol. VI, 03-12-1998) 
CoLliS 

DjsiDvtslmlnt in FACT 
(De"" 2,- Vol. VI, 01-12-1998) 
Col. 369-70 

Drinking Wiler hpply in ~htra 
(Deb. 14, V.1. VII, 17-12-1998) 
Col. 15-16 

Fiscal DeIIcIt 
(D.b. 5, Vol. VI, 04-12-1".) 
Col. 111-11 

Hip Court ...... _1 C_ Judgn 
(S ........ CoIIditioaa of Service) 
A_IF dEs lilt BiU--ConIid. 
(D • .,. 13, Vol. VII, 16-12~199') 
QI1'37~ . 

Hip Denomi •• tioR D •• k Notes 
(Demoaetillldoa) AInwl ..... DiU-
Consid.a ..... 
(Deb. I, Vol. VI, 09-12~ 199.) 
Col. 371-72 

.... forEWI 
(Deb. 14, Vel. VII, 17-12-1991) 
Coi.I13 

.... ementation of en NotitlClldon ill 
KnIa 
(Deb. 16, Vol. VII, 21-12-:"1) 
CoL 111-13 

Import ofCoinsINotes 
(Deb. 11, Vol. VII, 14-12-199') 
Col. 47 

Internet Facility in KIIIIIIa 
(Deb. J, Vol. VI, 02-12-1991) 
Col. 141-42 

Joint Venture Po_ PllDjIaII ofKIIIIII 
(Deb. I, v.I. VI, 38-11-1"1) 
COl.2S1 

Kayamlalllnl1'1llNlll Poww ProjId 
(Deb. II, Vol. VII, 14-12-1991) 
Col. *'"101. 

ESI Hospitals in KIIjIIa MIrketlIw ofMaximwn lelail Price 
(Deb. 17, Vol. YII, 22-12-1991) (Deb. 7, Vol. VI, .. -1.2-199.) 
Col. 257 Col. 389-10 

Exemption 10m UGCEligibilityTtIt ..... Power Project in Priv ... Sector 
(Deb. 1, Vol~ VI .. 30-11-1"1) (Deb. 6, Vol. VI, 07-12-199') 
Col. I., Col. ~2-S3 

Extension of· Kookan Railway upto 
Mlllaaalore 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 375-" 

Mid Day Meal in Korala 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL216 
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...... Cellular kvices under DOT 
(Delt. 13, Vol. VII, 16-12-1998) 
Col. 386 

PMWy CultiYlltion 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 143 ..... 

PeDlionary Benefita to ~uall.llMMnn 
• (Deit. 9, Vol. VI, 11-12-199') 

<lIl269-70 
Pf' Penaion Scheme 

(Deb. 12. Vol. YII. 15-11-199') 
Col. 171-72 

Polio Imn-" N .. Vaccinl 
(0 .... 17, Vol. VII. 21-12-199') 
OOl.S~ 

Production of CIIhew 
(Dolt. U. Vol. VII. 11-11-1991) 
CoLI .. .,. 

"!way Clailns Tribunal (Amntn ,It) 
"'1. 1 998-Consicl. and .... 
(o-b. 6, Vol. VI, 07:..12-1"1) 
Cal., 

.. tio of R.eservation 

....... , .. rlNa ...... 
Admiasion i. Colleles on ' ..... 

Mark,heets 
(Deb. 16, Vol. VII. 21-12-199') 
Cof,30 

Allocation (or Research and Development 
Activiti .. 
(D.b. 5, Vol. VI. 04-12-1998) 
CeI.I18-19 

AUocation of FUIId for ISM" H 
(Deb. 17, Vol. VII. 22-12-1998) 
Col.24'-4f 

Allotment of Government 
ACCOIRBlOdation 
(Deb. 14, Vol. VII. 17-12-1998) 
Col.lf0.61 

Alao-.nt of Prime Time Slots by 
Doordarshan 
(D.b. " Vol. VI. 09-12-1998) 
Col. 124-25 

A.-.n4ment in Labour Laws 
(D.b. 2. Vol. VI, 01-12-1991) 
Col. 304 

(Deb. 18, Vol. VII, 13-12-19H) AntendmenttoStampAct 
Col. 229 I (Deb. 6, Vol. VI, 07-12-1998) 

Rehabilitation ofGulfRetumees Col. 70-71 
(Deb. 8, Vol. VI, 09-12-1998) I! Ban by USA on JndianCompanies 
Col. 259-60 (Deb. II, Vol. VII, 14-12-1998) 

Rise in Price of Ellential Commodities 
(DUl193) 
(Deb. 6, Vol. VI. 07-12-1'98) 
Col. 4454 

'sand Minenis 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 10-83 

SFC Act, 195 1 
(Deb. It, Vol. VII, 14-12-1998) 
Col. 283 

Supply of Food ItomI under PDS 
(Deb. 7, Vol. VI, 08-12-1998) 
ColS94-95 

Col. 285-93 
Bankers reject ISPAT's Corporation 

(Deb. 11, Vol. VII. J4-12-1998) 
Col. 129 

Checking ofISI Activities 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 435-36 

Computerisation of Land Record 
(Deb. 1·4, Vol. VII, 17-12-1998) 
Col. 41-43 

Corruption Cases 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 205-12 
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Cost Reduction Measures by SAIL 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 127 

Counter Guarantee to Bhadrawati Power 
Project 
(Deb. 1, Vol. VI. 30·}]-1998) 
Col. 42 

Danger to Himalayas 
(Deb. 11, Vol. VII, 14-12·1998) 
Col. 177 

Defence Team to l.ussia 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 258-59 

Delhi Milk Scheme 
(Deb. 13, Vol. VI1, 16-12-1998) 
Col. 28-29 

Enquiry into Aircraft Crash 
{Jeb. 4, Vol. VI, 03-12-1998) 
Co1.362~3 

Exotic Weed Seeds 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 626-27 

Extortion of Money from Businessmen 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 38-39 

Import of Onion 
(Deb. 11, Vol. VII, 14-1i-19'S) 
Col. 276-71 

Income Tax Returns 
(Deb. 1:S, Vol. VII, 1.-12-1".) 
CoL 76-77 

Infiltration 
(Deb. 7, VGI. VI, 0'-12-1998) 
Col. 31-40 

Introduction fill Human Rights Courses 
(Deb. I I. Vol. VII, 14-12-1998) 
Col. 69-70 

Investi.ation against Top' Defence 
Personnel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 139-40 

Killing of Endangered Animals 
(Deb. I, Vol. VI, 30- 11-1998) 
CoJ.201-03 

Losses due to Forest Fires 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 25 I-54 

Medical Facilities for Retired Government 
Employees 
(Deb. 12, Vol.-VI1, 15-12-1998) 
Col. 238-39 

Fly Ash Hazards . Migration from Bor_ Areas of J.tK 
(Deb. 16, Vol. VII, 21-12-1998) (Deb. 7, Vol. VI, 0'-12-1991) 
Col. 219-20 Col. 192 

Hindu Marriage Act National Policy to Upgrade Power Plants 
(Deb. II, Vol. VB, 14-12-19~.8) (Deb. 16, Vol. VII, 21-12-1991) 
Col. 195 Col. 2)1-39 

HirakudDam 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 68 

I. T. Raids on Multinational Companies 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 269 

IJtlplementation of Cable Television 

New Delhj Municipal Council 
(Deb. 17, Vol. VH, 22-12-1991) 
Co1.194-9S 

Non-Payment of benefits to Unit Holders 
of UTI 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 322 

Network (Regulation) Act, 1995 Nuclear Tests 
(OelJ. 18, Vol. VII, 23-12-1998) (Deb. 13, Vol. VII, 16-12-1998) 
CoL 103-04 I Col.107~ - __ 
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Peld'" Irription Scbemes I Tehri Dam Project 
(Deb .• , Vol. VI; 09-12-1998) (Deb. 11, Vel. VII, 14-12-1998) 
COl. 129·32 I Col. 202'()3 . 

.... 11 __ Ac:count Number I' Thirty-Year Subnurine Plan 
(Deb. 11. Vol. VII, 14-12-1998) ·(Delt. 14, Vol. VII. 17-12-199Q 
Col.Mt-'4 I Col. 114-15 . 

Photo Identity Card. 
, (Deb. 6, Vol. VI,' 07-12-1998) 

COI.202'()S 
Prasar Bharati Board 

(Deb. 18, Vol. VII. 23-12-1998) I 

Col. 226 
Purchase of Gas Masks 

(Deb. 11, Vol. VII. 14-12-1998) 
Col. 54 

Railway Police Commissionerate 
(Deb. 9, Vol. VI, 10-12-1991) 
. Col. 134 

Railway Resef'Vllltioa on Phone 
(Deb. 14, Vol. VII, 17-12-1991) 
CoJ.217 

levision of"'*" Litt 
(De~. 16, Vol. VII, 21-12-1998) 
Coli"'" 

Settina up of CGHS Homoeopathic 
Dispensary 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 457-58 

Vacation ofPoK 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 253-54 

Voluntary Retirement Scheme 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 437 

Radhakrishnan, Shri C.P. 
AuditofNDDB 

(Deb. 3, Vol.· VI, 02-12-1998) 
Col. 267-68 

Centrally S,.811,." Sc:beIaII fbr ' .... 
Farmf • 
(Deb. 13, Vol. VII, 16-12-1'") 
Col. 384 . 

Commission for Agriculture Costs and 
~ces .. 
(Deb. 8, Vol. VI, 09-12-1991) 
Cot. 241 

Export Tarpt 
(Deb. IS, Vol. VII, 11-12-1"1) 
Col. 291 

Performance ofIOC 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 134-3' Shortqe ofltems under PDS 

(Deb. 12, Vol. VII, 15-12-1998) Reopening of Closed Units 
Col.llS-17 (Deb. 7, Vol. VI. 08-12-1998) 

• Shortaae of Notary SlImpS 
(Deb. 16, vor. VII, 2J.12-1998) 
COI.2S3-S4 

Sir Creek Issue 
(Deb. 8, Vol. VI,09-12-1998) 
CoI.m 

Spurious Medicines 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.S7-'8 

Col. 293-96 
Revenue earned from Textiles 

(Deb. 15, Vol. VII, 11-12·1998) 
Col. 269-70 

Solar Wind Diesel Hybrid System 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 132 

Subsidy on Fenilizera 
(Deb. 3, Vol. VI, 02-12-1".) 
Col. 239-41 
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Support Prices of Cotton 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 83 

Tarpt and Achievements for Ex.ports of 
Cotton Products 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 291-92 

Use ofNcClll as Pesticide 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 157 

Varieties of Rice 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 218-22 

White PIper OD lSI Activities 
{Deb. 7, Vol. VI, 01-12-199') 
Col. 22 

Demands for Supplementary Grants 
(Railways)-l998-99 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 542 

Demands for Supplementary Grants-
(Gcnend)-I99I-I999 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 341 .. 3 

Development of Ashan Memorial 
Trivandrum 
(Deb. 6, Vol. VI, 07-12-199') 
Col.2S9 

Export-IrnportBank ofhldia(Amendmlnt) 
Bill-Consicl ........ 
(Deb. 3, Vol. VI, '2-12-]998) 
Col. 363 

HiJh Court IIMI Supreme Court JIIde-
8adllakrillluB, SlaI1 Varkala (Salaries and CooditioM of Service 
Allocations to Science Research Bo4iea (Am..c:tmlAt) Bill, 1991-Consid._ 

I Pus 
~t~j-3~' Vol. VI,. 07-12-1998) (Deb. 14, Vol. VII, 17-12-199') 

. I Cot293-M 
Bench ofHiah Court at TrwlDdrum . .. 

(Deb. 6 Vol. VI 07-12-1"') Hl,h Den~ml~atlon Bank Not .. 
Col 167 " (Demonetlsatlon) Ataendlaent 811-

. Consid. and Pass 
Bihar Reorpnisation Bill-int. (Dc·b. I, Vol. VI. 09·12-19") 

(Deb. 18, Vol. VII, 23-12-1998) CoL 362.S 
Col. 322 

Coffee (Amendment) Bill-Consid. 
(Deb. 11, Vol. VII, 14-12-1991) 
cal 476 

Coffee (Amendment) Bill-Consid. and P., 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.467-6a I 

CompIiDics (Amendment) BiII-)nt. 
(Deb. 17, Voi. VII, 22-12-1998) 
Co1.311-12 

Cotton Ginnin& and Pressin& Factories 
(Repeal) Sil~ 1995-consid. 
(Deb. 4, Vol. VI: 03-12-1998~ 
Col. 435 

Hydro ED:cric Project ill Kerala 
(Deb. f, Vol. VI, 07-12-1998) 
0,1.222 

Land Acquisition (Amendment) Bill 
(Substitution' of New Section for 
Section 16, etc.) by Shri Bhagwan 
Shankar a.awat-Consid. and 
Withdrawal 
(Deb. I S, Vol. VII, 11- ll-1991) 
Col. 472 

Leaden and Chief Whips ofRecoanised 
Parties and Groups in Parliament 
(Facilities) Bill, 1998-Consid. and 
Pus 
(Deb. IS, Vol. VII, 18-12-199') 
Col. 458 
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Railway CIai ... TribUMt (AnIeodment) 
Bill, J 9M-Consid. and Pass 
(Delt. 6, Vol. VI, 07-12-1998) 
Col. 405-% 

Rise in Price of Essemiat Commodities 
(DUaI'3) 
CO-It. 6, Vol. VI, 07-12-1998) 
c.l.46I~ 

.. pavn, Shrt v.v. 
Agreement between JOC and Reliance 

Petroleum Ltd. . 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 307-08 

Aaricultural lAbour 
(D.b. 2, Vol. VI, '1-12-1998) 
ColM7 .... 

Amencm.e. in Labour Laws 

Demands for Supplo ..... ry Grants-
(GenaI)-I99I-I999 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.362~3 

Directive w Central Benk of India 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. I' 

Disapproval of Oil fields (Rllulation and 
Development) Amendment Ordinance 
and Oilfields (Regulation and 
Development) Amendment Bill-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-199.) 
Col. 332-33 

Education Minister's Conference 
(Deb. I, Vol'. VI, 30-11-1991) 
Col. 39-42 

(Deb. 2. Vol. VI, 01-12-1998) FDpnCiJMiUe 
Col. 314 (Dlb. 11, Vol. VII, 14-12-1991) 

A.istance sou .. by Kerala 
(Deb. S, Vol. VI, 04-12-1991) 
CoI.2J4..46 

ailateral Taas with United sa.. (OUR 
193) 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 456-59 

Clearance of C .... ~ )bar kcident 
CIaims~1 
(Delt. I, Vol. VI, 30-11-199') 
0,1.204 eo. (A.8ondmem) Bill-ConaicS. MId 
Pu. 
(Deb. 13. Vol. VII, 1'-12-1991) 
Col. 410-11 

Control ofUGC over Universities I 
(Deb. II, Vol. VII, 14-12-1998) 
Col. IS 

Corporatilltion of DOT 
(Deb. I, Vol. VI, 09-12-1998) 
CeI.206-07 

Delhi Milk Scheme 
(Deb. 13, Vol. VII, 16-12-1998) 
Cot. 28-29 

CoI.41.17 
FDI ill Insurance Sector 

(Deb. 11. Vol. VII, 14-12-199') 
Col. 383-84 

Fund for Ship Building and Repair 
(Deb. J, Vol. VI, 02-12-1998) 
~.237-3' . 

Grant 10 Coir Industry Workers ofKerala 
(Deb. IS, Vol. VII, 18-12-199') 
Col, 293-95 

Indo-Pale Dilcussion 
(Deb. 4, Vol. VI, 03-12-1998) 
Col.9M4 

Leaders and Chief Whips ofRecopisccl 
Parties and Groups in Parliamont 
(Facilities) Bill, 1 998-Conaid. IIId 
Pass 
(Deb. IS. Vol. VII, 18-12-1991) 
COl.4S7 

Need to dect.e support price for Copra 
at rupee. four tboulaDd per quintal 
(MUR377) 
(Dob. 4, Vol. VI, 03-12-1 "1) 
Col. 429 
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. Patent for Coir-geo-textiles Domestic Agro-Industry 
(Deb. 5, Vol. VI. 04-12-1998) (Deb. 3. Vol. VI. 02-12-1"1) 
Col. 75-76 Col. 35-37 

Raids on Reliance Industries Expenlloe oflTDC 
(Deb. 12. Vol. VII, 15-12-1991) (Del.. IS. Vel. VII, 11-11·1991) 
Col. 100 Col. 197 

Releue ofCentrlll Share Fund for Curr_V_oI'Niadl PIIa. 
(Deb. 17, Vol. VII. 22-12-) 998) (Deb. 15, Vol. VII, 11-12-1"') 
Col. 14S Cal. 359 

Sep8nte State Orowth 1lIte ofCereaIa 
(Deb. 7, Vol. VI. 01-12-1991) (Deb. 11. Vol. VII, 23-12-1991) 
CoI.218-19 Col. 221-30 

ShOftaJe of Salt Increue ill Activities of lSI IIld Foreign 
(Deb. S, Vol. VI, 04-12-1998) InteJliaenceAgencies 
Col. 227-21 (Deb. 7. Vol. VI, 01-12-1'998) 

RaI, Silri Kalpa.tll Col. 201.01 
Air C....... I Increase in Militant Activities 

(Deb. 9, Vol. VI, 10-12-1998) (Deb. 2, Vol. VI, 01-12-1991) 
Col. S~ Col. 354 

De*-MI. for Supplementary Grants-
0eneraI 
(Deb. 1', Vol. VII, 21-12-1991) 
Co1.3S3-S7 

Hik.e in Import Duty on Sugar (HAH Dis). 
(Deb. IS. Vol. VII, 18-12-1998) 
Col.SI9 

Land Acquisition (Amendment) BiI! 
(Subltitution of New Section for 
Section 16, etc.) by Shri Bhagwan 
Shankar Rawat-Consid. and 
Withdrawal 
(Deb. 15, Vol. VII, 18- I 2-1998) 
Col. 479·80 . 

RaJa.h, Sbri M. 
Adulteration of Mustard Oil 

(Deb. 2. Vol. VI, 01-12-1998) 
Col. 4,9-60 

Bat' on Admission in KVs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col.l3"-35 

8ucIdhist Silel 
(Deo. 11, Vol. VII, 14-12-199') 
Col. 90 

MahiJa Samridhi Yojana 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 118-19 

Media Brieftng by Army 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 273-74 

Non Availability of Pack in I Material 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 119-90 

Purchase of Power from Pakistan 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 1 94-9S 

Quality of Diesel 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 256-S7 

Stamp Vending Units 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 139-40 

Telecast ofTelup Films 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 117 

Time Slots to State Oovernments 
(De". 13, Vol. VII, 16-12-1998) 
Co1.163~ 
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IlIjbanshl, Shri Madhab 

Constitlttion (Sche~uled Tribes) Order 
(Amendment) Bill (Amendment oflhe 
Schedule) by Sh'ri Madhab 
Ilajb8llshi-lnt 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 364 

Need to commission the All India IlIdto 
Smtion at Tezpur in Assam (MUR 371) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 389-90 

.... t, Sltri G ••• Cunn 
Need to clear irri,ltion projects of 

Hamirpur Mahoba, Uttar Pradesh and 
sanction adequate funds for the 
purpose (MUR 377) 
(Deb. 16, Vol. VII. 11-12-1M') 
Co1.308-0t 

Import of Oil Seeds 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 243 

Irrisation Project 
(Deb. 13. Vol. VII, 16-12-1".) 
Col. 111-12.296-311 

Lif\iq of Sanctions 
4Deb. I, Vol. VI, 09-12-199') 
Col. 254 

New Tourism Policy 
(Deb. 15, Vol. VII, 11-12-1998) 
Col. 192-93 

Open in. of COMpueeri_ ReservatiOll 
Counters 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 114-15 

PfOIRR ~w..Iti ltail Line 
(Deb. t, Vol. VI. 10-12-1991). 
CoI.lIG-ll 

... , ...... j Mot... Ilaj Rajeshwari and Bh&JYuhri Schemes 
AfpoilltlMnt in EeL I for WOIIIal 

(Dd. IS, Vol. VII, 11-12-1998) (Deb. S, Vol. VI, 04-12-1991) 
COJ.lI4-IS Col. 141-43 

Army Cantonments in Bihar 
(Deb. 9, Vol. VI. 10-12-1991) 
CoI.21f 

BWilliRp in PI'UII' I_iii Board 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.m-n 

C ...... cc ofDoordarshan Programmes 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 125-26 

Community Development Scheme ofeCL 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 433-34 

Doubling and Electrification ofllailway 
Tracks 
(Deb. 14, Vot VII, 17-12-1998) 
Col. 114 

Repatriation ofBangllldeshi Infiltrators 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. »-22 

sa.... to Besk Primary Services 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 547-48 

Separate State 
(Deb. 7. Vol. VI, 01-12-1991) 
Col. 21 1-19 

Upliftment ofPeopie Below Poverty Line 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 238-43 

Withdrawal of2 AC Sleft:'er Coach from 
Palamau Express 

. (Deb. 9, Vol. VI, 10-12·1991) 
Col. 173 

Ita_chandran, start (;,,11" N. 
Droupt in Bihar AWli'd ofConnct to BHEL bi Railways 

(Deb. I, Vol. VI. 09-12-1"') (Deb. 9, Vol. VI, 10-12-1998) 
Co!. 129-30 I Col. 99 
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Free Commercial Zone Cor Tbiluppur . 
(Deb. IS, Vol. VII, 11-12-1"1) 
Col. 326-27 

Regional Pusport omce 
(Deb. II, Vol. VII, 23-12·1998) 
Col. 145-46 

S.O.F.Loan 
(Deb. 9, Vol. VI, 10·12·1998) 
CoI.17S 

Superfast Train between Chennai-
Jodhpur 
(Deb. 14, Vol. VII, 17·12-1998) 
Col. 125-26 

Telephone Exchang. 
(Deb. 13, Vol. VII, 16.12.1998) 
ColII4-8S 

Ihnullalldran, Sbrt MuUapaUy 
Allotment of LPG Agencies 

(Deb. 2, Vol. VI, 01·12-199.) 
Col. 347 

Cultivatioa of Paddy 
(Deb. 8, Vol. VI, 09-12-1991) 
W.2IS 

Development Project for Kottl 
Kottapuram Inland Waterway 
(Deb. 11, Vol. VII, 14-12-199.) 
Col. 123 

&0· Tourism 
(Deb. IS, Vol. VII, 11-12-1"') 
Col. 30S 

Elephant POICIltaa 
(Deb. I, Vol. VI, 30-11-1"1) 
Col. 12-83 

Export ofw.iae Produc:II 
(Deb. II, Vol. VII, 14-12-1"') 
CoI.2tG-11 

p..sypp ...... -
(Deb. 2, Vol. VI, 01-12-1991) 
CoI.41-G 

' .. ioII Deli .. ~te 
(Deb. S, Vol. VI, 04·12·1"') 

BIn on Admission in Medic:It Colle.. Col" 
(D.b. 12, Vol. VII, }S-12-1991) PUallta Diverted from Calicut 
CoI.64-6S (Deb. 14, Vol. VII, 17-12·1991) 

Blinds Cases Col. 211 . 

(Deb. 7, Vol. VI, "-12-199') ,FUahtsonCalicuto.tfSeclor 
Col. 451-52 (Deb. 9, Vol. VI, 10·12-199.) 

Cargo Complex at Calicut Col. 63-6S 

(Deb. 9, Vol. VI, ) 0·12·1998) Food Pa 
Col.l61 (Deb. 3, Vol. VI, 02-12-1"1) 

Cellular Telephone Companies 
(Deb. U, Vol. VII, 23·12-199.) 
Col. 176-77 

Col. 1'''1' 
Freedom StruU1e 

(Deb .. 7, Vol. VI, 08-12-1998) 
Col.IS7·S8 

Clearance under CRZ 
(Deb. 6, Vol VI, 07-12.1998) I FundsforEzhimaiaNavalAcadlmY 
Col. 42-43 (Deb. 4, Vol. VI, 03.12·1998) 

Col. 371-T2 
Co-:hin Ship Building Yard HIV c.. 
~~~6-~7 Vol. VI,,07·12-1998) (Deb. 17, Vol. VII, 22-12-1998) 

. Col.lt8-307 
Continuity of Literacy Prop'ammes 

(Deb. 16, Vol. VIl, 21·12·199.) 
COI.24l-.... 

Hydel Power Station at Mananthavady 
(D~. 16, Vol. VII, 21·12-1998) 
Col. 210-11 



Implementation ofPiflh Ply CommIuion Power Project 
ReportinJteaionalluralBanb (Deb.lI, Vol. VII, 14-12-199') 
(Deb. '5, Vol. VII. 11-12-199') Col. 6-10 
CoI.6U4 

....... 0' ...... 
(D .... 5. \101. VI, 04-12-1".) 
011.222-23 

ImfIove .... of Tele~ Pac_ .. 
ICnIa 
(Deb. 13, Yol. VII •• '-12-19t.) 
Col. 387 .. 

Indo-Plk~ 
(Deb. 3, Vol. VI, 02-12-199.) 
Col. »-22 _ I. JtcWIIrYoj-
(De". 4, Vol. VI, 03-12-199.) 
ClL221 
~ lail s.mce 

(Deb. 4, Vol. VI, 03-12-199') 
c.LJNO 

tcrkMi' Tourism Cirallt 
(Deb. 15, Vol. VII, 11-12-199') 
Col. 56 

Mangrove For ... in K_1a 
(Deb. 6, Vol. VI, 07-12-1998) 
011.175 

Mid OIly Meal in Kerala 
(Deb. 16, Vol. VII, 21-12-1"') 
Col. 216 

Heed to altocate adequMe ftlnds 10 .... 
lIP _i-sea erOIioIl works ia Keraia 
(MUR377) 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 671-79 

Petrol Outlets 
(Deb. 2; Vol. VI, 01-12-1998) 
Col. 304-0S 

PoKldng ofTiprs for Medic_ 
(D •. 16, Vel. VII, 21-12-1".) 
Col. 26-27 

Polio Vacc:iM 
(Deb. 12, Vol. VII, 15-12-1"1) 
Col. 232-34 

..... _ CaIr ProdIIct 
(De... 11. Vol. VII, 14-12-. y9l) 
Col. US 

l.IIductioIlIWaivin. offlWal .-.. on 
Loans to Coffee Farmera 
(Deb. 5. Vol. VI, 04-12-199'} 
Col 91 

Rubber_ion ofNatioMI Highways 
(Deb. 16, Vol. VII, 21-12-1991) 
Col.9M9 

SIIary of Pilots of Air ladia . 
(Deb. 14, Vol. VII, 17-12-1'") 
CoLfNl 

Small Hydel POWII' II 11_ 
(Deb. 11. Vol. VII. 23-12-1991) 
CoI.33-M 

SmalIPoxc.. 
(D .... 17. Vol. VII. 22-12-199') 
Col ... 7 

..... in Cochin Ihipylftl 
(Deb. 6, Vol. VI, 07-12-1"') 
Col 219-90 

T .•. DIIIIII 
(OW. 17, Vol. VII. 22·12.1,") 
CaLI"" 

111 ,1 *' .. I E III 
(OW. 13, Vol. VII, 16-12-1991) 
CGl.23I-t6 

TellichIry ..... by'" 
(~. 6, Yel. VI, 01-12-199') 
CGI.26I-62 

Tr..-ittertlAir Stations in Ken" 
(Deb. I, Vol. VI, 09-12-1991) 
CoL5·1-5l 

Tribals SufIBriIts ftonllllalmllrition 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 2.t4-4S 

V.I.P ........ ItCllialtAirpM 
(D..,. 14, Vol. VII, 17-12-199') 
011.141 
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Vacant Post. of D.irectors at AIRlFM 
Station 
(Deb. I, Vol. VI, 09-12-1991) 
Col. 2()9.1 0 

Vegetable Cultivation 
(Deb. I, Vol. VI, 09-12- 1998) 
Col. 314 

VLPT at Mananthody ud HPT at 
Cannanore in Kerala 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 167 

White Paper 011 lSI Activities 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 22-23 Ra..., art SMe 

fDlinC ...... 
(Deb; 11, Vol. viI. 14-12-199.) 
Col. 416-17 

Fore. Companies in Indiaa Tobacco 
BUlinen 
(Deb. 11. Vol. VII, 14-12-1991) 
Col 236-J7 

Biosphere Conservation Pro,ramme 
(Deb. I. Vol. VI. 30-11-(991) 
Col. 66-67 

Communication Facility in Hflty ""-
(Deb. 8, Vol. VI. 09-12-1"1) 
Col. .. S9 

CultiWitioil of 0 .... 
(Dob. II, Vol. VII. ·i3-12-.1ft.) 
CaL 134 

DilcretiOlll)' Qaota of Ministon 
(Deb. 15, Vol. VII, 18-12-J991) 
CoL 106 

Displaced Persona 
(Deb. 12. Vol. VII, 15-12-1"1) 
Col 24J .... 2 

Expansion of Ph7sicaJ Ed.lltion 
(D.b. I, Vol. VI. 30-11-1998) 
Col. 191 

Export _1IIIpOI1 Policy fOr Fertilizers 
(Deb. 17, Vol. VII, 22-12-199') 
Cal. NS 

Fashion Design Institute 
(Deb. S, Vol. VI, 04·11-1998) 

. CoI.% 
Investment in Core and Non-core Sector Fellowship by AIaMdUr Foundatioa 

(Deb. 15, Vol. VII. 11-11-1998) (Deb. 7, Vol. VI, 01-12.1tn) 
Col. 106-07 Cot 04-26 

'Separate Cell for Liquor and Tobecc:o 
(Deb. 11, Vol. VII, 14-12.1998) 
Col. 346 

Ramamurthy, Shri Vazh.pady It 
Disapproval ofOilftelds (Reaulation and 

Development) Amendment Ordinance 
And Oilfields (Regulation and 
Devclopmcnt).Amendrncnt Bill- I 
Conaid. and Pili 
(Deb. 3, Vol. VI. 02-12·1991) 
~.32o-22,341-46· 

Ramah.kat, Sbri 

AJI'eement widl Forcign CounmOi 
(Delt. 13. Vol. VIl. 16-12-1991) 
Col 316-11 

Gal Biled Power Projectl 
(Deb. 6, Vol. VI, 07-12·199.) 
Col. 172·73 

Hijackina of Aircrafts 
(Deb. 9, Vol. VI; 10.12·1991) 
Col. 18]·82 

Identification of Coal Wines 
(Deb. S, Vol. VI, 04·12·1998) 
Col. 22S-26 

Import of Silt Womt 
(Deb. '. Vol. VI, 04·12·1991) 
CoJ.l00 

Import· Export of Agricultural 
Commodities 
(Delt. 13, Vol. VII, 16-12-1998) 
Col. 227 
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Inspection by CBPe 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 117-88 

Inter-State River Water Ditputes 
(Deb. 8, Vol. VI, 09-12-1998) 
Cal. 13-17 . 

International Trade Policy 
(Deb. 11, Vol. VIl, 14-12-1998) 
CoI.22~27 

Kelker Committee Report 
(Deb. 9, Vol. VI, 10-12-J998) 
Col. 264-65 

Special Central Assistance to States 
.(Deb. 7, Vol. VI. 08-12-1998) 
Col. 371-76 

Technical Education 
(D.b. 16, Vol. VII, 21-12-1998) 
Col. 102-03 

Telephone and Telephone Exchlnps Out 
of Order 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 231 

Tip!' Stnctuaries 
(Deb. 11. Vol. VII, 14-12-1(98) 
Col. Jt 1-14 

Licences to Multinational Companies 
(Deb. IS, Vol. VII, 18-12-199') UpliftatentofWeavers 
CoI.3J6 (Deb. IS, Vol. VII, 11-12-1998) 

Miplaon ft'OIft ~u a K .... mir 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 211-79 

Col. 24243 
Vacancies in Intelligence Bureau 

(D.b. 12, Vol. VII, 15-12-1991) 
Col. 92-93 

More Funds to Universities 
(De.". 6, Vol. VI, 07-12-1998) YOllrh Policy 
Col. 225 (Deb. II, Vol. VII, 14-12-1998) 

Oil aetineries 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 129-31 . 

Out of Court Settlement in Urea Supply 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 323-24 

Plan to Meet Increasing Air Traffic 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 129-30 

PromotiOll of Mini and Small Industries 
under PRY 
(Deb. 11. Vol. VII, 14-12-]998) 
Col. 344-46 

Revitaliaation ofPSUs 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 320 

Scholarship. for Studying Abroad 
(!)lb. I, Vol. VI,· 30-11-1998) 
CoL2S9-60 

. Col. ] 53-504 
Ita.ulu, Sbri H.G 
AIR Ilelay Station at Koppal and S~ 

in Karnataka and Tamil Nadu 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 249 

Central Assistance for Devclopina Hate" 
in Karnataka 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 163 

Debt Recovery Tribwaal 
(Deb. 11, Vol. VII, 14-12-1'98) 

. Co1.274 

Electronic Clearance Scheme 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 92 

Gause Conversion ofHospet-Hubli-Ooa 
Rail LIne 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 113 
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GOvernftlent ~s 
(D.b. 3, Vol. VI. 02-12-1998) 
CoI.13«MO 

'-Port of PolIIIh 
(Deb. 12, Vol. VII, IS-12-199.) 
Col. 92 

LPT at KOfIIII 
(Deb. II, Vol. VII, 23-12-199') 
Col. 203-44 

.. Em_ftvna Labs of HAL 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 117 

'-Port Applications 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 363-64 

Mola.... 
(Deb. 2, Vol. VI, 0.-12-1"') 
CoI.3CM-t!I 

Power Projects in K. '''c, 
(Deb. 6, V.I. VI, 07-12-1".) 
0tl.92 ... 1,.,., ..... 
(D.b. 4. Vol. VI, 81-12-1"1) 
Col. 3)3-)' 

....... a...ee .... x..takI 
(0.. I, Vol. VI, 09-12-1"') 
Col. 114 

Shiftilll om ..... ScIIooI of Dr .... 
(Deb. I, Vol. VI, 30-11-19f.) 
Col. 67"" 

Shiftina of Zonal Office 
(Deb. 14, Vol. VB, 17- I 2- I 998) 
Col. Ill .... 

Ualeaded ,..,. 
(D.b. 7, Vol. VI, 01-12-1".) 

- CoUll 
U,.,...ti •• of ESI HOIpitals •• d 

Dilp._ies 
(IHb. 2, Vol. VI, tl-12-1991) 
Col. 006 

Upandadon of Kama .. University 
(Deb. 6, Vol. VI, 07-12-1991) 
ca ... 

Upgradetion Work of PI .... at H.A.L. 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 112-13 

Upper Krishna Project 
(Deb. 13, Vol. VII, 11-12-1998) 
Ce1.1t'7 

_, -..t Kalhl..-

Cotto" Oinninaand Proc .... F ...... 
(Repeal) BiIl-CGMid ... Pass 
(Deb. 7, V.1. VI, 01-12-1998) 
Col .• ' 

kl'VivalofNTC Mills (HAH Dis.) 
(Deb. 16, Vol. VII, 21-12-19'.) 
Col. 393-9S 

-, !ltriltaJu 
CuuaI Work .... in VIriouI DoonIIr ... 

Kendna 
(Deb. II, Vol. VII, 23-12-1991) 
Col. 78 

..., .... It. •. 

AlloIIIIIM of",.. L-'. "-
(0.. 4, Vol. VI, .3-12-1"') 
Col.'" 

AIIIIII'iIy Measurea 
(D.b. I S, V~1. VD, .1-12-1991) 
Col. .... 

Ian GfA=. b olicazANI 
(Deb. I, Vol. VI, 30-11-1,") 
Col. 11-13 

... on lniplioa ~_ 
(Dcb. 3, Vol. VI, 02-12-1998) 
Col.lll-39 

c:-aT .... 
(DIll. II, Vol. VII, 1.-12-1".) 
Col." 

Co.--"'o .... t 
(D.b. 12, Vol. VII, 15-12-1'") 
Col." .... 
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Damage to Crops. due to Natural 
Calamities such as Floods, Cyclones, 
etc. (OUR 193) 
(Deb. 16, Vol. VII, 21-12-1991) 

. Col. 388-89 

Demands for Supplementary Grants 
(Railways}· 1998-99 
(Deb. 15, Vol. VII. 11-12-1998) 
Col. 54547 

Disapproval of Oil fields (Regulation and 
Development) Amendment Ordinance 
And Oilfields (Regulation and 
Development) Amendment Bill-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 322-24 

Fiscal Incentives 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 136-37 

Growth Rate 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 231-32 

Hike in Import Duty on Sugar 
(Deb. 2, Vol.. VI, 01-12-1991) 
Col. 27-28 

Hike in Import Duty on Sugar (HAH Dis) 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 512-15 

Hospital Waste 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 201 

Dr. P. R. Nayak Committee for 551 Hurriyat Visit to U.N. 
(Deb. II, Vol. VII, 14-12-1998) (0 b 8 V I VI 09-12-1998) 
Col. 331-33 e. , o. , 

Col. 82 
Education CHI Tax on Companies 

(De". I, Vol. VI, 30-11-1991) 
Col. 193"" 

Educatio.11 Requin,meftts of PIO. 
Children 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 63 

Explosive Substances (Amendment) 
BiII- COMid. Mel Pass 
(Deb. 14, Vol. VII, 17-12-1991) 

. Col. 332-33 
Export of Antibiotics 

(D .... 5, Vol. VI, 04-12-1991) 
Col. 261-63 

bport ofble by FeI 
(Deb. 17, Vol. VII, 22-12-'1991) 
CoI.2J+.35 

EIpOI't PoIHIiel ofEAec:cronic HardwIn 
IIIchIItry 
(Deb. IS, Vol. VII, 11-12-1991) 
Col. 360 

FDI in Cigarette 
(Deb. 11, Vol. VII, 14-12-1991) 
Co1.416-17 

Import of On ian 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 276-78 

Import ofPulles 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 243-44 

Import of Steel at Low Price 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 217-11 

India's Anti-Poverty ProJI'IIIIIMI 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 121 

Indian Economy 
(Dlb. IS, Vol. VII, 18-12-1998) 
Col.1ll 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27-

Interception of Thai Vessel in IndiUl 
Waters 
(Deb. 9, Vol. VI, 10-12-1991) 
Col. 1,.. 
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Investment of Public Sector Undertaking Relaxation in Procurement of Paddy 
in Minina (Deb. 12, Vol. VII. 15·12-1998) 
(Deb. 9. Vol. VI, JO-J2-1991) CoL6J-64 
CoL 172 Safe Drinking Water 

.lob Oriented Education <Deb. 14, Vol. VII, 17-12-1998) 
(OM, i6. Vol. VII. 21-12-1998) i C{)1.30-31 . 
CIIi. 13 I Small Investors 

K , trflllilt I (Deb. 15, Vol. VII, 18-12-199') 
(0.. I, Vol. VI. "-12-1991) I QlI.297-98 
Qd.1l I Trade Union 

I.uhllpHldolll,,* ,. (Deb. 17. Vol. VII. 22-12-1991) 
(Deb. I, Vol. VI, )0-11-1998). C.oI.66 
OII.2tNl 

Loans by Air'" 
(Deb. 9, Vol. VI, 10-12-199') 
OIl 21 

MandIIory Days of Tae'" 
(Deb. 16, Vol. VII, 21-12-1998) 
CoJ.l68 • 

Militantl Attivities in J &. K 
(Deb. 2, Vol. VI, 01-12-1991) 

Transparency 
(Deb. 04, Vol. VI, 03 .. 12-1991) 
Col." 

US Preaw.nt VIItt CO I .. 
(Deb. 3, Vol. VI, 02-12-199') 
Col. 229 

Visit of Neva! Chiefto B....,..,.m 
(Deb. 14, Vol. VII, 17-12-1"1) 
CoL".,. 

Col. 434-35 bo, Sbrt MapaU Veakatawara 
Moed to Dinlct Food Corporation oflndia I Comments of World Bank 

to Purchase Paddy from Farmers of (Deb. J 1. Vol. VII, 14-12-1998) 
.Aalc1lw.Pradesh(MUR 377) ; Co1.30S-{)9 . 
(Deb. 3, 'In!. VI, 02-12-19.98) I Conrraceptivelnjection 
Colll4-1S II (Deb. 17. Vol. VII, 22-12-1998) 

Out of Court Setde:lL .M" Urea Supply Col 137-38 
(Oft. t 7, Vol. VII, 22-12-1998) I CyborLaws 
CoL323-24 ; (Deb. 11, Vol. VII, 23-12-1998) 

hDd" Irrigation Sc:IIemea Col. 24-25 
(0..,. 8, Vol. VI, G,·12-1998) For.ipIRvc.tmentiDCMtAvJation 
Col. 129·32 (Deb. 4, Vol. VI. 03-12-1"8) 

Pollution due to M......... Col. 237-18 
a.a III. Hulrdous Chemicals.t Materials 
(DQ. 7, Vo1. VI, 01-12-1998) (Deb, 11, Vol. vn, 14-12-1998) 
Col. 200 I C.o1.208 
~ Allevilltion Scheme wuter UNDP 'II High Powered Cornrnilee fir Exim PoIiGr 

(Deb. 4, Vol. VI, 03-12-1998): (Deb. 5, Vol. VI, 04-12-1"8) 
Col3S9 . . .. . I Col. '~6-S7 

Quality of CdlrIlll·Servtce m Tnuna , Identity Cards for Citizens 
(Deb. 14, Vol. VII. 17-12-J998) I (Deb. 7, Vol. VI, 08-J2-1998) 
0al.1~ . CoI.S3-S6 . 



NAME INDEX 49. 

ImpOrt ofPalmolekl 
(Deb. 2, Vol. VI, 0 J -12-1998) 
Col.3S5-S6 

Rao, 8Itri N ..... .,. ..... 
AidtoNOo. 

(Deb. II, Vol. YlI, .-4-12-1991) 
IDdia Information Technology Mission Col. 73 

(Deb. 13, Vol. VII, 16-12-1991) AIDS.CaseI 
CoL133-34 (Deb; 2. 'hI. VI, 01-12-1991) 

.lnterest on Foreign Debt Col. elf 
(Deb. IS, Vol. VII, 1I-12-1991)AIaa-t.r .... DDAFlata 
. Col. 27-28 (hb. -4. Vol. VI, 03-12-1991) 

Investment by Frtnce Col.~ 
(DekJ. 11, Vol. VII. 14-12-199') .' ...... :o.elloulltforNH-31A 
ColJ96.97 (o.~. I, Vol. VI, 30-11-199') 

Legislation to Cleanse National HIJhways Col. 76-77 
(Deb. 16, Vol. VII, 2~-12-19t1) CIoIure of Sick PSUs 
Col. 272-73 (Deb. IS, Vol. VII, 18-12-199') 

Measures to LlberaHIe Civit "".td.1 
Sector 
(Deb. 4, Vol. VI. 83-12-'.') 
Col. 187 

Mid-Day Meal Scheme 
(Deb. 6, Vol. VI, 17-12-1991) 
COI.,....1 

National Heri. Re.,a.tion Policy 
• (Deb. 16, Vol. VII, 21-12-1991) 

CoI.Z74 

CoI .• "(; 
Colossal .... of Fruits and Vejs .... 

(Deb. ), Vol. VI, 02-12 •• , 
Col. 240-50 

Construction of Permaneat Der.aci 
Structure on Indo-Pak Border 
(Deb. 9, Vol. VI. 10-12·1991) 
Col.n 

Credit Policy 
(Deb. 11, Vol. VII. 1-4-12-1991) 
CoL 325-26 N ...... <*IIr 

(D.b. J, Vol. 
eot68-70 

VI, 31-11-1998) Dc"..Addiction Centres 
(Deb. 12, Vol. VII, 15-12-1991) 
CoJ.43-4S Seuiq lip ofEnaincering Colleges 

(Deb. 16. Vol. VII. 21-12-J998) DeclinelnFDI 
Col. 271 (Deb. 5, Vol. VI, 04-12-1991) 

.1Wka with Prance . CoL 128-38 

(Deb. 13, Vol. VII. 16-12-1998) Export of Rice by FCI 
Col. 31,-86 (Deb. 17. Vol. VII, 22-12-1"1) 

Col. 234-35 " 
Tapti Gas to Pipavav Project 

(Deb. 12. Vol. VII, 15-12-1991) FDlinCiaarette 
Co1.307 (Deb. 11, Vol. VII, 14-12-1991) 

Transfer of Assets of Incomplete Power 
Projects by SEBs 
(Deb. lI, Vol. VII, 14-12-1991) 
Col. 197 

Co1.416-17 
Growth Rate of Food Processln. 

Industries 
(Deb. It Vol. VI, 09-12.1991) 
CaL 211-12 
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Import ofLiIe Saving Drugs 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 351 

Sealing of Indo-Pak Border 
(Deb. 17, Vol. VII, 22-12-199.) 
Col. 26-27 ' 

Infi'lstructure Status for Coal Industry Stu4y Group on Essential Commoditiet 
(Deb. S, Vol. VI, 04-12-1991) (Deb. 17, Vol. VII, 22-12-1991) 
Col. 237-3' Col. 128-29 

Kazlranga NItJonaJ PlItt 30-II-J 991) Subsidy on Fertilizers 
(Deb. 1, Vol. VI, , (0 b 3 V I VI 02-12-1998) Col. 26().61 e. , o. , 

Leather Industry 
(Deb. 5, Vol. Vl, 0"-12-1991) 
Col. 78-79 

Licence Fees StructInI 
(Deb. II, Vol. Vii, 23-12-199') 
Col. 132·33 

Losses in Nat!onal Aluminium Company 

Co1.239-41 

Supply of Safe Drinking Water 
(Deb. 16, Vol. VII. 21-12-1998) 
Col. 32-33 

Telecom Serv~ 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 127-32 

(Deb. 9, Vol. VI, 10-12-199') Uneconomic Units of SAIL 
Cot. 110-11 (Deb. 4, Vol. VI, .()3-12-199.) 

Metro Rail Project I Col. 57 
(Deb. 4, Vol. VI, 03-12.1991) Violation or Code IIId Conduct durin. 
Col. 3S9 I Elections 

National Fertilisers Limited I (Deb. 16, Vol. VII, 21-12-199') 
(Deb. 12, Vol. VII, 15-12-1991) Col. 235 
Col. 2.51 

National Policy for Senior Citizens 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 99-103 

Need for establilhmont of Dr. Ambedkar 
National Public Library at Janpath, 
New Delhi (MUll 3 77j 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 309-10 

Need to revive IDPl and bring it under 
administratiw control of Ministry of 
Health lOCi F ... ily Welfare (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) -_Qll... 

Prod~ConJutnption of Sugar 
(De.,. 2,. Vol. VI, 01-12-1998) 
Col. 429-33 

RBI JUidelinesonALMS 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. II 1-12 

Wildlife Trade Centrol.Bureau 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 186 

bo, Sbri R. S. ... buiv. 

Amendment in the Patent Act 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 186 

Award of Ph.D. Degree 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 126-27 

Check on Corruption 
(Deb. 13, Vol. VlI. 16-12-1991) 
Cot. 273 

Constitution (Amendment) Bill 
(Amendment of&rticle 324) by Shri R. 
Sambasiva Rao-Int. 
(Deb. 5. Vol. VI, 04--12-1998) 
Col. 358-59 
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" .... 

Decline in Silk Worm 
(Deb. ]~, Vol. VII, 18-12- t 998) 
Col. 283-84 . 

Doubling ofGuntur-Nadikudi Rail Line 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.204-0~ 

Electricity (Priority Supply to Rural Areas 
and Agriculture Sector) Bill by Shri R. 
Sambasiva Rao-Int 
(Deb. 5, Vol. VI, 04-12-199') 
Col. 3.58 

Extra Benefits to M.Phil. and Ph.D. 
Holders 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 257 

Extradition of Criminals 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 87·88 

(jene Terminator Technology 
(Deb. 16, Vol. VII, 21·12-1991) 
Col.24S . 

Increase in Activities of lSI and Foreign 
Intelligence Agencies 
(Deb. 7, Vol. VI, 08-12-1991) 
C.ol.20t~8 

Indo-South Africa Ties 
(Deb. 18, Vol. VII, 23·12-1998) 
Col. 1 BS-86 

Indo-US Talks 
(Deb. 13. Vol. VII, 16-12-(998) 
Col. 126-27 

Oil Exploration ill .... 
(Deb. 17, Vol. Vlt, 22-12-1991) 
CoLJ91 

Prevention of In"'" Nltional Honour 
(Amendment) 881 (inlertion of new 
section 4)by Shri It Sambuiva RIo-
Int. 
(Deb. 05, Vol. VI, 04-12-1998) 
CoI.3~9 

Prohibition ofExtravepnt Expenditure on 
Marriap. Bill by Shri It. 8ambuiva 
Rao-Int 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 359 

Promotion to Senior Orade 
(Deb. I, Vol. VI. 30-1l-1991) 
CuI. 179 

Shortage of Onions 
(Deb. 2, Vol. VI, 01-12-1998) 
C.ol.6J-62 

Standard of Medical Education 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 173 

Statue of Gandhi 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 132 

, World Bank Conference 
(Dcb. IS, Vol. VII, 18-12-1991) 
Col. 116 

Internet Policy Ratb"l, Shri N.J. 
(Deb. 8, Vol. VI,09-12-1991) Need to clearwaitina lilt for domestic: LPG 
CoI.20S-06 in Gujarat(MUR 371) 

MaheshwarlrrigationProject I (Deb. 7, Vol. VI, 01-12-1998) 
(Deb. 18, Vol. VII, 23-12-1998) Col 679 
Col. 51-52 I Rawale, Shrt Mohaa 

Militarymen Missing from the Line of I Arrest of Khalistani Terrorists 
contrbol9 V I VI 10-12-1998) ,I (Deb. 17, Vol. VII, 22-(2-1998) 
~~ 89 ' o. , I Cot.'6-S7 

National Power Grid I Ban by USA on Indian Companies 
(Deb. 16. Vol. VII, 21-12-1998) I (Dob. 11, Vol. VII. 14-12-1998) 
Col. 212-13 Col. 285-93 
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BuDders Confer8le 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 149-53 

Calcuaa Metro hiJway 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL 125-26 

Cbinp in the Export-Import POliCY 
(Deb. 11. Vol. VlI, 14-12-1998) 
CoL 227 

Closing down of Taj Mahal due to 
Pollution 
(Deb. 11, Vol. VII, 14-12-199') 
Col. 399 

Contamination of 1. V. Fluids 
(Deb. 2, Vol. VI, '1-12-1"') 
CoL 62063 

Declaration of OW Per .... Year 
(Deb. 11. VoL VII, 22-12-1991) 
CoLt&" 

Foreign Investment in Road Sector 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 110-Jt 

Foreign Mercenaries 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 224 

Foreigners Living in India 
(Deb. 17, Vol. VII. 22-12-1'") 
CoL 93-96 

Fonnulltion ofSdtcnle byC.B.E.C. 
(De'. 15. Vol. VII. 11-12-1991) 
CoLlI. 

Increue in Activldes of lSI and Foreign 
Intelligence Aleneies 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 20! ..()I 

lDIIo-European Shipping Policy 
(Deb., 16, Vol. VII, 21-12-1991) 
Col. 249 

0. .... for Supplementary Grants Indo-Pal< Discussion 
{ItaIways}-I,.." I (Deb. 4, Vol. VI, 03-12-1998) 
(Deb. 15, Vol. VII, 18-12-1998) Col. 93-94 
CoL 5SO Japanae Collaboretion in IloadIBridps 

Deployment of Security Troops 
(Deb. 16, Vol. VII, 21-12-19SoiS) 
CoI.IOJ-02 

(Deb. 7, Vol. VI, 08-12-1998) 
CoL456-S7 Medical SpecialistslPhysicians ofCGHS 

(Deb. 7, Vol. VI, 08-12-1998) 
Col. 170-74 Derailment of Man gala Express 

(Deb. 14, Vol. VII, 17-12-1998) 
Col 65-66 

Disputed Territory 
(Deb. II, Vol. VII, 23-12-1998) 
CoL 77-78 

Expenditure on Closed Textile Mills 

Missile Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 37()" 71 

Natural Gas Reserves 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 377 

(Dolt. " Vol. VI, 04-12-1998) Col. lSI-59 Outstanding Income Tax 
(Deb. S, Vol. VI, 
Col213~14 

84-12-1998) 
Explosive Substances (Amendment) 

BiU-Conaid. ct Pw 
(Deb. 14, Vol. VII. 17-12-1998) 
Col. 333-3S 

Exportnrpt 
(Deb. 15, Vol. VII. 11-12-1991) 
CoL29l 

Perishes of Alricultural Products 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 84 

PillBI'I installed at Border 
(Deb. 12. Vol. VII, 1'·12·1998) 
Col. 65 



NAME IND£X 

Pricu ofDl,«Iel I LPG Connections 
(Deb.t2, Vol. VtI, 15-12·1998) (Deb. 2, Vol. VI, 01-12-1991) 
Col. 119-20 Col. 442--44 

Revival of Sick Textile MiJls (Deb. 17, Vol. VII, 22-12-1'") 
(Deb. IS, Vol. VII, 18.12.1998) 0JI.13 
Col. 7 loIIrvation Roder in CPWD 

(Deb. 14, Vol .. VII, l1a 12-11M) 
CoL 127-21 Scheme to Unearth Hiddeft Gold 

(Deb. 15, Vol. YII, 18-12-1998) 
Col. sa RaWIIt, SUI Bhapaa ..... 

Seizure of Explosives in Kashmir 
(Deb. 7, 'Yol. VI, 08-12-1998) 
Col. 380-81 

Setting up of Broadcasting Tribunal 
(Deb. 13, Vol. VII, 16-12-1998) 
Cot.l11-?9 

Go ........ -~lftI 
(OW. 12, Vol. VIl, 15-12-1998) 
OItlH 

Special Fanch to Terrorhm Affected 
States 
(Deb. 12, Vol. VII, 15-12-.1998) 
Col. 126-27 

Strike by R.esident Doctors 
(Deb. 17, 'Vol. VII, 22-12-1998) 
Co1.2S4 ".SIIIrt ..., .... 

Ban on Manufacture orD.D.L. 

Adulteration in PetrollDieIeI 
.(Deb. 12, Vol. VII, 15-12-1998) 
Col. 111-12 

Demands for Supplementar} Grants 
(Railways)-1998-99 
(Deb. IS, Vol.' VIl, t8-12-1998) 
Col. 541-49 

Family Counsellina Cemrea 
(OW. II, Vol. VU. 14-12-1998) 
c.a.t-.. 

Fax MriU ... inApa 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 143 

Financial Auistanct" to Weavers 
(Deb, II, Vol. VII, 14-12-1998) 
Col. 338 

Foreign Visits ofONGC's Officials 
(Deb. 17, Vol. VII, 22-12-1991) 
CoI,188 

(Deb. 17, Vol. VII, 22-12-1998) GirlsBenefttedfromB.S.Y. 
Col. 236 (Deb. II, Vol. VIi, 14-12-1998) 

Col. 10 
Boaus Transfer Vouchers 

(Deb. 2, Vol. VI, 01-12-1998) HeartDiseueAwarenessthroughCamps 
Col. 399-t2 I (Deb. 7, Vol. VI, 08-J2-1998) 

CoL .. Il 
Complaints apinst CPWD Enquiries I . 

(Deb ... , Vol. VI, 03-12.1998) HIgh Co~ and Supre?,.e Court Jud,es 
Col 230-31 ' (Salaries aad Conditions of Service 

. (Amellldment).Bil~ 1991-Consid. and 
Enquiry qainlt IOC's Officers Pas. 

(Deb. 17, Vol. VII, 22-12-1998) (Dob. 14, Vol. VII, t 7 .. 12-1991) 
Col. 264 CoL301..03 

Installation Charges 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.4S46 

Import of.Qaion 
(Deb. II, Vol. VII, 14-12-1"1) 
Col. 276-071 
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Inclusion of Cutes in the Central List of 
CIfC 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.I444S 

Indo-French Cooperation in Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 273 

Land Acquisition (Amendment) Bill by 
Shri Bhaawan Shankar Rawat-
Consid. . 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 377 

Land Acquisition (Amendment) Bill 
(Substitution of New Section for 
Section 16, etc.) by Shri Bhapln 
Shankar Rawat-Consid. and 
Withdrawal 
(Deb. 15. Vol. VII. 11-12-1998) 
Col. 484-88 

National Water Management Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 287 

Non-Banking Financial Companies 
(Deb. 5, Vol. VI. 04-12-1998) 
Col. 61-70 

Perfonnance of Mints 
(Deb. IS. Vol. VII, 11-12-1998) 
Col. 239-40 

Purchase of Power from Pakistan 
(Deb. 1, Vol. VI, 30-1 I - I 991) 
Col.l94-9S 

Rashtriya Mahila Kosh 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 310-14 

Regional Publicity Units in Uttar Pradesh 
(Deb. 18. Vol. VII. 23-12-1998) 
Cal. 237-38 

Seizure ofRDX from Terrorists 
(Deb. 4, Vol. VI. 03-12-1998) 
Co1l7! 

Settina up of Power Project in Bangladesh 
(Deb. 6, Vol. VI .. 07-12-1998) 
1....01.119 

Stadia in U .P. 
(Deb. I. Vol. VI, 30-11-1998) 
Col. 71. 

Standing Committee on Finance-
Eleventh Report and Minute.-
Presented 
(Deb. 18; Vol. VJI, 23-12-1998) 
Col. 325 

Survey of Offices of Japanese Airlines by 
I. T. Department 
(Deb. S. Vol. VI, 04-12·1998) 
Col. 246 

Urban Land (Ceiling and Regulation) 
Amendment Bill (Amendment of 
Section 10) by Shri Bhagwan Shankar 
Rawat-Int. 
(Deb. 5, Vol. VI, 04-12·1998) 
Col. 362 

Use of Fly Ash in Road Construction 
(Deb. I 1, Vol. VII, 14-12-1998) 
Col. 89 

Visas to Indians 
(Deb. 8, Vol. VI. 09-12-1998) 
Col. 122 

Yamuna Barrage 
(Deb. 18, Vol. VII. 23-12-1991) 
Col. 48 

Reddy, Dr. T. Subbara .. l 
Administrative Laws 

(Deb. 8, Vol. VI. 09-12-1998) 
Col. 84-86 

Adulteration in Petrol/Diesel 
(Deb. 12. Vol. VII. IS-12-1998) 
Col.l 11-12 

Advisory Council on Trade and Industry 
(Deb. II. Vol. VII. 14-12-1998) 
CoI.24S-46 

Aerial Survey of Floods by Prime 
Minister 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 253-S4 
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A~.n4mtn«in Mines and Minerals Corporate Tax Illcentiv .. to Shipping 
(" ..... 100 and Development) Act, Industry 
1957 (Deb. 16, Vol. VII. 21-12-' 998) 
(Deb. 14, Vol. VII. 17-12-1998) I Col,227-28 
Col. 19-90 Cost Overrun by Power PlJiects 

Ban by USA on Indian Companies (Deb. 1, Vol. VI, JO-l) .1998) 
(Deb. 11, Vol. VII, 14-12-1998) Cc1.291·92 
CoI.2'~ Counter Guarantee to F" TraekPawClf. 

Blocbp of Power Projects due to Fuel Project 
and TrlftlPOrtation (Deb. 6, Vol. VI, '7-12-1998) 
,(Deb. 11, Vol. VII, 14-12-J998) Co1.176 
Col. 149 I Crop Insurance Scheme 

Bomb Blast by People's War Group ! (?eb. 18. Vol. VII, 23-'\2-1998) 
(Dob. 12, Vol. VlI, 15-12-1998) I Col.l99-200 
Col. 103~ II Defence Deal with Israel, 

B b· b S'I '(Deb. 4, Vol V~ 03-' 2-1998) 
o~.::: y rt ankan Forces on India I Col. 114-15 ", 

(Deb. 4, Vol. VI, 03-12-1998) DernurrageCostfiJrDieSlUmport 
CoJ.226-27 (Deb. 7, Vc.1. VI, .8-12·1998) 

Col. 395-96 
Broa4castinJ Bill 

(D.b. II, Vol. VII, 23-12-1998) 
CoL 213-." 

CaMS Pending in Courts 
(D.b. I, Vol. VI, 30-11-1998) 
Col. 330 

Central Electricity Regu latory 
Commission 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 91-99 

Developme~t of Tourism ttA.P. 
(Deb. S, Vol. VI, ,14··12-1998) 
Col. 218-19 

Disapproval olOilfields "ulat~n and 
Develo~ment) Amend~tljrdinan<:e 
and Ol)fields (Rot-htlon and 
Development) Amen¢r.,ent BiIl-
Consid. and Pas, 
(Deb. 3, Vol. Vl. 02-]2-1998) 
CoJ.318-20 

Cerebral Malaria Dubious Deals in 1./ •. f. 
(Deb. 7. Vol. VI. 08-12.1998) (Deb. 17, V~~l. VII, 22-12-1998) 
CoJ.129.32 I Col. 325 

Committee of Chief Ministers 'I Expan~ion ""r VisakhapatMm Refinery 
(Deb. 11, Vol. VII, 14-12-1998) PrOjeot. 
Col. 221-22 (D~.). 2, Vol. VI, .] -12-1998) 

0,1.38-39 
Conference on Disarmament 

(Deb. I, Vol. VI, 09~ 12-1998) E'"pertViews on Food S~ity 
Col 276·77 (Deb. 2, Vol.' VI, .1·12-1998) 

. Col. 356 
Construction of Aircraft Carrier Export Target of Textiles 

(Deb. 14, Vol. VII, 17.12-1998) (Deb. iI. Vol. VII. 14-12.1998) 
Col. 35 Col. 294-95 
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'tn'e1an Aid Fund of India Bill by 
Or. T. Subbanmi Reddy-Int. 
(Deb. J. Vol. VI, 04-12-1998) 
Col. 3" 

Formula for Devolution of Funds 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 77-78 

Grievances of Scientists 
(Deb. 6, Vol. VI,. 01-12-1998) 
Cd. 294 

Gross Domestic Product 
(D.b. IB, Vol. VII. 23-12-1998) 
Col. 202'()3 

OuideliMs for Reducing Air Fares 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. ISO-51 

Hampen to Handicrals Exports 
(Deb. 1~, Vol; VIl. 18-12-1998) 
Col. 190-91 

Hiah PowmKf Committee for Exim Policy 
(Deb. ~, Vol. VI. 04-12-1991) 
Col 156-S7 

..... Inaililduoll Cell BIct Phone Calls 
(Deb. 13, Vol. VII, 16-12-1991) 
Col.29-3t 

Import ofOl1ion throuah NAFED 
(Deb. I, Vol. VI, 09-12-1991) 
Col. 17 

Import ofPabnoleih 
(Deb. 2, Vol. 'II, 01-12-1998) 
Col3S$-~ 

India Information Technology Mission 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 133-34 

Indo-European Shipping PoJrcy 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 249 

Indo-Oman Project 
(Deb. 12. Vol. VII. 15-12~199') 
CoI.I·S 

llIdo·US Talks 
(Deb. 13, Vol. VII, 16-12-1991) 
Coi.126-27 

Inter Corporate Investment 
(Deb. 11, Vol. VII, 14-12-1'") 
Col. 204 

Inve.tialtion 1,lln.t Top D.feace 
Penonnel 
(Deb. 4, Vol. VI, OJ-12-',") 
Col. 139040 

Japanese Inves1JMnt in India 
(Deb. II, Vol. VII, l .... ll-l99B) 
Col. 41-49 

ItMhmir" 
(Deb. 3, Vol. VI, 02-12-1991) 
ColU-19 

Lifting of Economic Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 100 

Mlplon fi'om Border Area of J&K 
(Deb. 7, Vol. VI, 01-12.199.) 
Col. 192 

Import ofSmaJl Ships and Noating Crafts National Handloom Policy 
(Deb. 6, Vol. VI, 07·12-1998) (Deb. IS, Vol. VII, 18·12-1991) 
Coll4O Col. 31~1J 

Import ofSupr (CA) 
(Deb. 11, Vol. VII, 23-12-1998) 
CoI.3IS 

Increase in Activities of lSI lAd Foreip 
Intellia-oe Alene .. 
(Deb. 7, Vol. VI, 01-12-199') 
CoI.201~1 

'National PoUce ConaiMlon 
(Dcb. 17, Vol. VII, 22-12-1"1) 
CoI.IOS~ 

Need for Revival ofHindustan Shipyard 
Limited (MUJl377) 
(Deb. 3, Vol. VI, 02-12·1991) 
Col. 317 
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Need to .. up an LNG Terminal in Andhra 
Pndesh (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col.38S 

Ninth Plan Outlay 
(Deb. I, Vol. VI, 30-11-199&) 
Col. 68·70 

Relaxation in Export 'and Import 
RemittlnCel 
(Deb. S, Vol. Vi, 04-12-199.) 
CoJ.14344 

"el&c1lJola iB PlOaua'" af'IWdy' 
(De". 12, Vol. VII. 15-12-199.) 
Col. '3'" 

Oil Exploration In Kri~'" aevl.I •• 6ft Price. of Decontrolled ..... 
(Deb. 7, Vol. VI, 01-12-1"1) (Deb. 2, Vol. VI, 01-12-199') 
CoI.44I-4t Col. 413-&4 

Openia, .r I •• lfillce ... for 
WutnlCillei s.-
(Deb. 15, Vol. VII, 1I-'I2-IMI) 
Col. 23-24 

Power Oeaeratioa 
(.,.. '8, Vol. VII, 23-12-1998) 
Col. 191-92 

Primary Education 
(Deb. 6, Vol. VI,. 07.12 .. 1991) 
Col. :JII-I9 

PriViltisation of Kakinanda Deep \later 
Port 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.S6 

Itmwl hckap for Steel Industry 
(Deb. 9, Vol. VI, 10-12-1991) 
CoI.23-~ 

Rise in Price of E...nw Commodities 
(DUR193) 
(Deb. 6, Vol. VI, 07-12-1998) 
ColI"S~1 

Rural Water Supply 
(D.b. 14, Vol. VII, 17-12-1998) 
Col. 136 

Sanction of Battalion!! 
(o.It. 17, Vol. VII, 22-12-1998) 
Col 243 

Settina up ofMep Power Plants 
(Dob. I, Vol. VI, 30-1\-1998) 

Procurement Policy of Cotton Col. 214-15 ' 
(Deb. 3, Vol. VI, 02-12-1991) SholtertoAccueedPersons 
Col. 49-S0 (Deb. 17, Vol. VII, 22-12-1998) 

Promotion of Air Travel i. Andhra CoL 131 
Pradesh 
(Deb. 14, Vol. VII, 17-12-199') 
Coi210 

Proxy Voting by Armed Forces 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 206-07 

Rail Bus Accident at Level Crossiags 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 83 ..... 

Railway Claims Tribunal (Amendment) 
aHl, I 998-Consld ..... r-
(Deb. " Vel. VI, 01-12-1"1) 
Col. .... 

Shortage of Funds 
(Deb. 9, Vo~. VI, 10·12-1998) 
Col. ISS 

Shortage of Storage for Pad4y 
(Deb; 12, Vol. VII, U-t2-1991) 
Col. 223 

Siachen r •• ue 
(Deb. 3, Vol. VI, 02-12-1191) 
Col. 46-47 

Slums .nd Ihu •• i-lhonpri Are.s 
e .... 1Ce Bill by Dr. T. Subbaraml 
a.ldy-Int. 
(Deb. S, Vol. vr. 04-12-1991) 
0,1.360 
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SmaIiFanh'ly(Motivlition)BillbyDr.T., Training Proaramme to Boo..t 
Subbaramj Reddy-Int. / Productivity of Port Workers 
(Deb. S, Vol. VI, 04-12-1998)' (Deb. 16, Vol. VII, 21-12.1998) 
Col. 360 Col. 31-32 

Special Educati<mal Facilities (For TransmisslonLinesfromVisakhapatnam 
Children of Pare.nts Living Below to Hyderabld 
Poverty Line) Bill byDr.T. Subbantmi (Deb. 6, Vol. VI, 07.12-199.) 
Reddy-Int. Col64~5 

(0 e b. 5, Vo 1. V I, 04 -12 -199 8) Use ()fElectronic Votina MlChines 
Cousa (Deb. 6, Vol. VI, 07-12-1998) 

Special Package for Elec.1rOnic Sector Cot .. 269 
(Deb. 8, Vol. VI, 09-12-1998)IWaiYincofLoas 
Co1.l4D-41 (Deh~. IS, Vol. VII, 18-12-1991) 

SrisaiJam Hydro-Electric Power Station 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 162 

Strike by Postal Employees 
(Deb. la. Vol. VII. 23-12-1998) 
Col. 7 

Subsidies on Export Credit 
(Deb. S, Vol. VI, 04-\1-1998) 
CoJ.~131 

Suppl}' of Power from Western Region to 
So: Ithern Regior, 

Co\. i.13-14 
Water Slipply in Andhta Pradesh 

(Deb. 9. Vol. VI, 10-12-1998) 
Col.. 76-n 

Worl.d Bank Conference 
(Deb. IS. Vol. VII, 18-12-1998) 
'Co\. 116 

World Bank to Study Poverty Alleviation 
Programmes in A.P. 
(Deb. 2. VoL VI. 01-12-1998) 
Q,1.399 

(Deb. -11, Vol. VII, 14-12-1998) lUdtIy, Dr. Y.S. RaJa.ekhar 
C( ,1.181 I Impodtion of President's Rule 

SupportPrlceForMilk ! (DI'b. 17, Vol. VII, 22-12.1998) 
(llch. 13, Vol. VII. 16-12-1998) Col. 102 
C tI. )56 Small C .. Projects 

Thirty-Y ~arSubmarjnePian (Dtl,) II, ·Vol. VII, 14·J2-J991) 
(Deb.· 14, Vol. VII, 17-12-1998) Col,.'32I 
CQI. 11\'-15 Rtdd.y,Stari Clay_ Surelh 

\ 

Throat Pel\-ception from China 
(Deb. \ 9, Vol. VI, 10-12-1998) 
CoI.~14 15 

Tra._~ .-\cciU:ts 
(lDt. It .. 4. Vol. VI. 03-12-1998) 
f .::01. 3', .~~ 

Tr'·,irling for t \nti· 4;)abotage Operations 
(Deb. 17. Vo\ VII, 22-12-1998) 
Co1.tll-62 

Actji,m Plan 
(Deb. 3. Vol. VI, 02-12-1998) • 
Col. 126 

E· derly Persons in India 
(Deb. 2, Vol. VI, OJ -.12-1998) 
Col. 349·50 

Expenditure on Closed Textile Mills 
(Deb. S, Vol. VI. 04-12-1998) 
Col. 158-59 
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Fa.lI in Export of Cal' 'dam om Development of Guntakal Railway 
(Deb. t I, Vol. VII, 14-12-1998) Division 
CoUl2 (Deb. 14, Vol. VIf, 11-12-1991) 

Oaup COnversion CoI.I04"()S 
(Deb. 14, Vol. VII, 17-12-1991) Dumping of Steel 
Col. 99-100 (Deb. S, Vol. VI, 04-12-1991) 

Import of Onion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 276-7S 

Media Briefing by Army 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 273-74 

Pending Income Tax Cases 

.col. 276-77 
Export of Processed Food 

(Deb. II, Vol. VII, ] 4-12-1998) 
CoI.304-OS 

HPT at Warangal in Andhra 'Pradesh 
(Deb. 18, Vol. VII, 23:-12-1998) 
CoL 116-17 

(Deb. IS, Vol. VII, 11-12-1991) IUepJMIooa 
Col. 246-47 (Deb. 14, Vol. VII, 1~'-12-1991) 

Socia-Economic StatUI of Women Col 112 
(Deb. II, Vol. VII, 14-12-1991) ImportofYnFIbric 
Col. 31-32 (Deb. IS, Vol. VII, 11-12-1991) 

Strike by Crew ,t Chennai Port 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. I" 

Theft of Artifacts 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 182-83 

Unauthorised Occupation at NiJamuddin 
Railway Station 
(D~b. 4, Vol. VI. 03-12-1991) 
Col. 157 . 

UNDP's Report on Ecological 
Devastation 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 49-S2 

While Paper on lSI Activities 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 20-25 

CoI.2?9 
Increase ill Activities of lSI and FcniII 

Intellipncc A.-ciee 
(Deb. 7, Vol. VI, 08-12-1991) 
Col. 201-01 

lncrease in Militant Activities 
(Deb. 2, Vol. VI, 01-12-1~9I) 

Co1.3S4 
lrrepllrities in B ..... ww Power Pllnt 

(Deb. 6, Vol. VI, 07.12-199.) 
Col." 

lapan South Asia Youth Friend.hip 
Propnme 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. ]09·12 

NatioNI Commission for Women 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 101 

Wrec~ of Ships in Coastal Waters 
(Deb. 6, Vol. VI, 07-t2-1998) Navigable Inland Waterways 
CoJ.77 (Deb. 11, Vol. VH, 14-]2-1998) 

. Reddy, Shri G G •• p 
Broadcastin, Bill 

(Deb. II, Vol. VII, 23-12-1998) 
Col. 213-1" 

Col. 97-98 
Production Capacity of Cigarette Industry 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 210 
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Purchase of Po wei' hm Pakistan 
(Deb. I, Vol. VI, 30-11.1991) 
Col. I 94·9S 

Export Target ofTextiles 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 294-95 

Ravva Oil Fidds I Free Md Compulsory Education 
(Deb. 12, Vol. VII, 1'.12.1991) (Deb. I, Vol. VI, 30-11·1998) 
Col. 1" Col. 262-63 

Supply of At_ 'MIte .... i IB" instead 
ofAl .... C<R 
(Deb. 7, Vol. VI, 08-12·1998) 
CoLl" 

Thirty· Year SlIbmarine Plan 
(Deb. 14, Vol. VII, 17-12-1998) I 
Col. 114-15 

Widow Marriage 
(Deb. 17, Vol. VII. 22-12-1998) 
CoJ.187-88 

World Bank Loan to Andhra Pradesh for 
Development 
(Deb.-H, Vol. VII ....... 12.1'") 
Col. 246 

Indo-Pak Talks 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 20-22 

Inflow of Illicit Fire Arms 
(Deb. 17, Vol. VII, 22-12-199.) 
Col. 107 

loint Venture Co.., .. y for Power 
ProducdoD 
(~. II, Vol. VII, 14-12-1991) o.t. 

••• _ AlII Prevention and Control 
MIy 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 132-5J 

Wreckap of ..... in COIIIII Waters Overseas Economic Cooperation Fund for 
(DO. 6, Vel. VI, 07.12-1991) Power Plant 
Col n (Deb. II, Voi. VII, 14-12-1998) 

Col. 176 
R.eddy,SbrlK.~n . . 
Declaration of Pakistan as Terrorist State Relaxation In &IIport and I...,on 

" (Deb. 13, Vol. ViI, 16-12.1991) Remittances 
Col. 19 (Deb. 5, Vol. VI, 0-4-12 .. 1998) 

I Col. 143-44 
White Paper on lSI Activities 

(Deb. 7, Vol. VI, 08-12-1998) I Special Package for ElectroIIk Secror 
Col. 25 (Deb. 8, Vol. VI. 09-12-1998) I CoI.140-41 

Reddy, Shrl M .... 
Balb Samridhi Yojana 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 292-93 

State Information Minister's Conference 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 191-194 

Training Programme to Boost 
Collection oflndirect Taxes I Productivity of Port Workers 

(Deb. 5, Vol. VI, 04-12-1998) (Deb. 16, Vol. VII, 21·12-1998) 
Col. 248 COl. 31-32 

Confereece ViIIIiIity of Power Trldina Cotpcntion 
(Deb. 11" Vol. VII, 14-12-1991) CO-. 11, Vol. VII, 14-12-19N) 
Col. 194 "CoL 139 
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.Workina Group to Monitor Pollution Funds for Sinpreni Collieries 
(Deb. 6. Vol. VI, 07-12-1998) (Deb. 11, Vol. VII, 14-12-1991) 
CoL 297 Col. 442 

World Bank Conference 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 116 

WarId...,ADB Punds to PFe 
(Deb. 6, Vol. VI, 07- J 2-1991) 
Col. 291-92 ...,,"'If.' • 

DiIpoIaI of C ... by Consumer Courts 
(o.~. 7, Vol. VI, 08-12-199') 
CoLlI 

Standi", CormllMlle on Home Aft'atn-
E~ 
(Deit. 3, VoJ. VI, .2-12-199.) 
CoI._ 

II.8ndtaa Cona". Oft Home Atrain-
,..."......, Forty-aeventh .... 'GIty-
eishth Ileportl-Latd 
(Deb. 3, Vol. VI, 02-12-."') 
Col ..• 

Reddy, Shri S. JaipAI 
Employmat 10 NIebhd 

(Deb. 12, Vol. VII, 1 S-12-199') 
Col. 6--7 

Strilce by Ot1Iclals oll. T., c...I Excill 
... CUIIorIII 
(Deb. 11, _. VII, 1 ... 12-1"" 
Col 17 

.....,., ... So Ss. lear 
Aocideat I_ Hy .. rab ... ·Bibi ...... • 
Nad~Line 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 73-74 

Derailments 
(Deb. 14, Vol. VII, 17-12-1998) 
Col 176--77 

Explosive Substances (Amendment) 
Bi1I- Consid. and Paas 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 329-30 

Hi8h Denomination Bank Not •• 
(Demonet ... AlnendmOllt Bill-
Consid. 104 Pass 
(Deb. 8, Vol. VI, 09-12-1991) 
Col 372-73 

In~urlDCe ScbIme for SkIt sail 
(Deb. IS, Vol. VII. 11-12-1991) 
Col. 23 

Need to trwt the calls between Hyderabed 
ad sub-urt. ...... within a radius of 
100 kilometres of Hyderabad city, 
Andhra Pradesh· u local can, 
(MUa377) 
(Deb. II, Vat VII. »-12-."') 
Col. 334 

hesioe ide.. ,_ State Bank of 
.." Irt 
(D". 15, Vol. VII, ."12-1991) 
Col. 19-90 

Recitation of Saruwati ,...... ..-
VlndeM ...... 
(Dd. 16, Vot. VII, 1l·12-'tN) 
CoJ.~30 

.. Drlnkiq Water 
(Dn. I., Vol. VII, 17-12-199') 
OIL • 

•• __ .IIIrtV d t _An. 
Agriculture Land 

(OH. 13, Vol. YD, ~12-199') 
Col.'" 

Export of Gold Jewelilty 
(o-b. 15, Vol. VII, 18-12-1t11) 
CoJ,279 

STDIISDIPCO BoodII. A.P. 
(Dob. II, Vol. VlI, 23.12-199') 
Col. 23941 

UPlradation of Air/DD Ktftdr .. in 
Andhra Pradesh 
(Dob. 11, Vol. VII, 23-12-1,") 
CoI.150-S1 
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Water Supply Scheme I Target for RecoverylReduction ofNPA 
(Deb. 14, Vol. Vll, 17 .. 121998) (Deb. S, Vol. VI, 04-12-1998) 
Col. In 34 I Cot 239-43 

RJyan, Shrl"j!l Blln i Transfer of Assets of ATDC to ITDC 
Cc'nsidernfiof!ofthe: K;portofErstwhi.le i (Deb. 5, Vol. VI, 04-12-199.) 

Commissioner for Scheduled Castes 1 Col. 87 
and Srh"ed Tribes I Upgradation of Guwahati Airport 
(?eb~ 9. Vol. V!. 10-12-1998) I (Deb. 4, Vol. vr, 03-J2-199.) 
Col. 3" 1-11 I Col. 73 

Demands f« Supplementary Gr\lnts I V'II D ~ C . 
(Raiiw:lys}--19QS-99 I age eJ~mce omm.ttees 
(Deb. I~, Vol. VlI, 18-12-1998) 1 (Deb. 2, Vol. VI, 01-12-1998) 
Col.551 Col. 31-32 

Ronapi, Dr • ..,.nta Rus."., Slari Konljeti 
Abolishing or Posts in North .. Eastern Demands for Supplementary Grants 
~Oft ' (RaiJways}-l998-99 
(Deb. 13, Vol. VII, 16-12-1998) I (Deb. 15, Vol. VII, 1"12-J99.) 
Col. 71-12· I CoI.S33-34 

ConstructiOlt·'" Bridges on N.H. 36 : Export-Import Bank ofIndia (~tt) 
(Deb. 11. Vol. VII, 14~12-1998) Bill-Consid.andPua 
CotS7 . (Deb. 3, Vol. VI, 02-12-J99.) 

Diphu-KaroaIllaii Line Co1.3»Sl 
(Deb .• , Vol. VI, 10-12·1998) High Court and Supreme Court Jud .. 
Col. 71-72 (Sataries 1M C~ of 1Ir¥tee) 

BxtorDallY~' d Schemes 
(Deb.· 01. VI, ,02-12-1991) 
'CoI.SI~ . 

Financial Crunch Afflicting Tezpur 
Universitr 
(Deb. \ Vol. VI, 30-11-1991) 
Col. 54 . 

AmendmentBil~ . 
•• (Deb. 13, Vo1.VlI, .-12-1"1) 

CoI.S40-42 
Increase in Population 

(Deb. 7. Vol. VI, "-12-1991) 
Col. 30 

RoyP ... cIIatt,SIut ...... 
luuance of1lwk Permits 

(Deb. 2~ Vol. VI, 01-12-1998) AirTraftkControiToMr 
Col. 399 . (Deb. 9, Vol. VI, 10-J2-199.) 

Outfits in~ 
(Deb. 7, Vol. VI, 01-12-1998) 
Col.l~" 

Scheme for leheduJed Areas of Assam 
(Deb. 7, Vol. VI, 08-12-1991) 
CoI.4SO-'1 

Separationofludiciary from Executive 
,(Deb, I, Vol. VI, 30-11-1991) 
,Col. 203 

Col.1I7 

Atrocities Committed on. .......... .. 
various puts of1III CG a,lfj(DUk 193) 
(Deb. 12, Vol. Vn,U .. 12-J'9I) 
CoI.4IS 

Basic Amenities In Shopping' Complex, 
Vuant Vihar 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 277 
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Construction of Bypass on National Shopping Complex, Vasant Vihar 
Highway-31 (Deb. 9, Vol. VI, 10-12-1998) 
(Deb. 11, Vol. VII, 14-12-1998) Col.1l9-20 
Col. 63 I S I f I' f . . upp y 0 poor qua Ity 0 Unant 

Felicitations to Deputy Speaker Medicines by CGHS Dispensary. 
(Deb. 14, Vol. VII, 17-12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Col. 257 Col. 49-52 

I Indian Enclaves in Bangladesh Teesta Barrage 

• 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 89 

Indo-Bangladesh Joint Working Group 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 261-62 

Infonnation to Acupuncture Therapy 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 274 

Inspection Committee on CGHS Unani 
Medical Store Depots 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 65 

National Human Rights Commission 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 223 

Opening of New Route for Export to 
Bangladesh 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 230 

PCO/STD/ISD and Fax Facility 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 171-72 

Railway Projects 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 161-62 

Ration Allowance to Police Personnel 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 120-21 

Renaming of Railway Stations 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 55 

Sankosh Water Canal 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 76-77 

(Deb. 13, yol. VII, 16-12-1998) 
Col. 361-62 

Trade with Bangladesh 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 118-19 

Roy, Shri Devendra Bahadur 
Demand and Supply .of Power 

(Deb. 6, Vol. VI, 07-12-1998) 
Col. 57-59 

Investment in Agriculture Sector 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 95 

Landless Fanners 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 4446 . 

Modernisation of Postal Services 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 168 

Out of order Telephone Instrument 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 59-60 

Under Ground Water 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 331-34 

Roy, Shri Hlra Lal 
Atrocities Committed on Minorities in 

various parts of the Country (OUR 193) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 429 

Computer Reservation Counter at 
Chhapra Station 
(Deb. 14, Vol. VII, 17-12-1998) 
Col.l31 
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DoordInhan Centre at Cbhapra in Bihar I Demand for Natural 0. 
(Deb. 11, Vol. VII. 23-12-1998) (Deb. 12, Vol. VII, 15-12-1,", 
C.aL )01 CoL 11),,1' 

FM Services in the Country 
(Deb. D. Vol. VU. J 6-12-1.99.) 
Cnl~-06 

Gaugt Conversion of Khat.ria· 
Samastipur IWI Line 
(Deb. 14, Vol. VII, J 1-12-'99') 
Col. 17'-" 

HiP Court IIId s.- Court Judps 
(Sal ..... Conditions of Service) 
AmeadmeDt 8iJJ...-ConsJd. 
(Dell. 13, Vol. VII, 16-12-199') 
Col.5U-2S ' 

Land Acqujlition (Amend1Deat) ail) 
(SubstitvtioR of Now Section for 
SoctioA 16, ere.) by Shrt Bhqwan 
Sbankar Raw.t-CoDsid. and 
WiIhdrawIJ 
(Deb. lS, Vol. VII, 11-12-1998) 
Col. 414 

Power Gencndon 
(Deb. I J, Vol. VII, 14-12-199') 
Col.1I? 

Tbe Constitution (Amendment) Bill 
(Imertion of new Article 29A etc.) by 
Shri Mohan Singh-Consid. 
(Deb. 15, Vol. VII, 11.12-1991) 
CoI.S06-08 

Utilisation of Steam Loco Shed 
(Deb. 14, Vol. VII, 17-12-1998) 
Col 202 

Saba, Sbri Cuudrubeklulr 
Ban on Smoking in Air India Flights 

(Deb. 4, Vo:!. VI, 03-12-1998) 
Col. 17 

Chhattisgarhi Lanluage 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 221 

Constitution (Amendment) Bill 
(Amendment of Articles 84 and 173) 
by Shri Chandrasekhar Sahu-Int. 
(Deb. S, Vol. VI, 04-12-1998) II 

CoI.36S 

Doordaruu K.a4fU ia 1iIaA)'J Pr'" (OM. 'I. \tal. VII. n .. tz·I"'i 
Qd.~ , 

...... S-*i. 
(0.&. J I. UtI. VII. ,""Z-''''l 
Cd . .c 
~ ... ctIa""'.1 t nO BH'-CDNW .., ... 

(Deb. 1, Vol. VI. .2-12-'991) 
Co1.35UO 

Eye .... 
(Deb. 17, v.I. VII, 22-12-1 .. ') 
CoL 14546 

Films for ete.rance 
(Deb. 13, Vol. VII, '6-12-1"1) 
CoLl24-lj 

Poodpain Dew ...... Pt. I' 
(Deb. 18, Vol. VII, n-12-1"" 
Col 11-20 

Fruit. ud Veptabl •• used ill 'aocl. 
Proceuina UBiaa 
(Deb. 3, Vol. VI, 02-12-1''') 
Col. 112 

Gause Conv .. ion of ltaipur-ohlmc.ri 
RaiJLine 
(Deb. 9, Vol. VI. 10-12-1"') 
CoL 167"" 

High Court and Supreme Court JudpI 
(Salaries and Condiliona of Service) 
Amcadment BilJ.--Conaid. 
(Deb. 13, Vol. VII, 16-12·1991) 
Col.S25-30 

Impon of Aaro and Noa-Apo Products 
(Deb. II, Vol. VII, 14-12-199') 
CoJ.397 

Iron Stock in Steel Plants 
(Deb. 9, Vol. VI, 10-12-199') 
Col. 106 
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Land Acquisition (Amendment) Bill by I UN Owes to India 
ShriBhagwanShankarRawal-COnsid. (Deb. 3, Vol. VI, 02-12-1998) 
(Deb. S, Vol. VI, 04-12-1998) Col. 204 
Col. 394 

Loans Raised by PSUs 
(Deb. 5, Vol. VI, 04-12-1998) 
Col, 14~ 

,NRI Investment 

World Bank Assistance 
(Deb. 8, Vol. VI, 09-12·1998) 
Col. 14346 

Sabu, Sbrl Taracband 

(Dcb. I~, Vol VII. 18-12-1998) Oilseeds 
COI.3S (Deb, 8, Vol. VI, 09-12-1998) 

Production and Demand of Petroleum C01.2S4-S6 ~ 
Products I Sai. Sbri Larang 
(Deb. 7, Vol. VI, 08-12-1998) . A . tme .""n JKD ~ .... ppotn n_ .. ~ o .. lery· .> 

Col. S4849 (Deb. 'I S:" Vol. t' ... " 8-12": ) Q98 \ 
Production of Rail Lines Col. 112-13 ; ". 

(Deb. 14, Vol. VII, 17-12-1998) ~ 
Col. J()6'()8 Samantaray. Shri Prahhat Kumar 

Production of Tea f'oO<l Graft Instirutc: 
(Deb. IS, Vol. VII, 18-12-1998) (Dob. Ii, Vol. VII. 14·i2·199(i) 
Col. 347 I Co1.340. 

Production of Vegetables I f'undsunder MPLADS 
(Deb. 3, Vol. VI,02-12-1998) (Deb. 3, Vol. VI, 02-12··111';)<. 
Col. 246-247 I C:'II.160-165 

Public Participation in KVslNVs I LPG flo"iin~ P!:'!nI<' 
(Deb. 6, Vol. VI, 07-12-199&) I (Dell. !7. Vol. \ll. n· I~· ;,,;0'., 
Col. 93-131 . Col. :6-V,o 

Purchase of Railwav T,acks i" T 

(D b 14 V ," VII 17-12-199d)' LPi Slal:lon.-u ,(.:pdC011,,'r:! " 
e" ,0, I (I)'" 'Ii ".1 '!II ')'."1. "."", Col. 20 l-Q2 1 "'.' '." I., \. ". ~J .. IJ; 

Col. J g"'~ 
Rulc:s for Tnlllstcr oj Telephone: 

Clmnt:crions I Nchn: )'1.:.,: ~(~r.(i:·.; ::' l< CP~iL .. '~;m 
(Dell, J3 Vol. VII, 16-12-19(8) i (Deb L Vr:l. VI, 30·! ~_l(;H.i .. ~: 

~'I··c""9 Cal.2S7 i (.,\' ,/.), -),' 
Sport:; in Rura.t ACI'us nfMadhya Pradesh I 1\;lrcl~u!I' Exp]ol",\liOli 
• (Deb, 6, Vol. Vi, 07-12.1998) I (Dc,b, 17, V(;1. VII, :!2-12-19;;8,1 

Col. 160 : Col. 1 '12·1)1 
Stock ofKhftdi Gramodyog I Port Operatioll Facilitit:s 

(Deb. II, Vol. VII, 14-12-1998), (Deb. 6, Vol. VI, 07-12-1998) 
Col. 309 Col. 7 

The Constitution (Amendment) Bill Rt:placement of Port Trusts by 
(Insertion of new Article 29A etl~.) by C 
Sh "M h S' h-C 'd orpordtionS 

rI 0 an IIlg onsl . I . I 9 ) (Dcb. 15, Vol. VII~ 18-12.(998) (D~b. 16. Vol. VII, 21-.2- 9 8 
Col. 493-98 Col. 133-34 
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Scn;ng lip of Postal Divisions 
(f1eb. 18, Vol VJI, 23-12-19Q8) 
Co'. '4~; 

Stat'JS of Navodaya Vidyataya 
(~eb. i. Vol. VI, 30-11-1998) 
Col. 181·83 

Trxt !looks Pr~ss, Bht:~aneshwar 
(O(b. 14. Vol. VII. 17-12-1998) 
Col. 76-77 

Tourism Circuilin Orissa 
(Deb. S, Vol. VI, 04-12-1998) 
Col.2J4-·15 

l..Jthiri. Sbri Ssmik 

Demands for Supplementary Grant~ 
General 
(Deb. 16, Vol. VH, 21-12-1998) 
Col. 358·S-i 

Saal_ni, Shri DIlr.ep 
' .. Iarges for Additions/Alterations in 

OovemmentAc:commodation 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 67-68 

Clearance to Power Projects by CEA 
(Deb. 1. Vol. VI. 30-11-1998) 
Cot. 16-18 

Construction of1Wo Lane Track on NH-8 
(Deb. 16, Vol. VII, 21 -1 2-1998) 
Col. 123 

Creation of Ministry for Border Security 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 104 

Destruction of Forests in Gujarat 
(Deb. I, Vol. VI, 30-)1-1998) 
Col. 195 

FUllds for Drip Irrigation Scheme 

HIV<.'ases 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 298-307 

Import Onion 
(Deb. 11, Vol. VII, 14-12-1998) 
Co1.373 

Liberalisation oflmport Policy 
(Deb. 15, Vol. VII, 11-12-1998) 
Col. 204-34 

Maintenance of Balance of Power 
(Deb. 3, Vol. VI, 02·12-1998) 
Col2S2 

Pending Cases in Labour Courts 
(Deb. 12, Vc' VII, 1 S-12-1998) 
Col. 252·S3 

Population Control 
(Deb. 12, Vol. VIl, 15-12-1998) 
Col. 53-S5 

Rashtriya Pandhara Viku Yojana 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.19J-92 

Revival ofNTC Mills 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 2·16 

Sale of Assets of Sick Companies in 
Gujarat 
(Deb. 11, Vol. VII. 14-12·1998) 
Col. 273 

Sale of Military Equipment by France 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 164 

Satellite Television Relay Network in the 
country 
{Deb. 18, Vol. VII, 23-12-1998) 
Col. 137 

(Deb. 3, Vol. VI, 02-12-1998) TechnicalCommittoes. 
Col. 136 (Deb. 5, Vol. VI, 04-12-1998) 

Funds for Primary Health Centres in 
°aUarat 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 30S-06 

Col. 230-31 
.Uparadaltion of Baroda Airport 

(Deb, 4, Vol. VI, 03-12.1998) 
Col. 120 
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Wasteland Development 
(Deb. 14. Vol. VII, 17-12-1998) 
Col. 214-17 

Saolma, Sbrl Pano A. 

Atrocities Committed on Minorities in 
various parts of the country (DUR 193) 

, (Deb. 12, Vol. VIl, 15-12-1998) 
CoLlS7 

Bilateral Talks with United States 
(DUR19l) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 467-74 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII. t 7-12-1998) 
Col. 24748 

Sangtam, Shrl K..A. 

Agreement with Naga People 
(Deb. 3. Vol. VI, 02-12·1998) 
Col. ] 17-18 

• Atrocities Committed on Minorities in 
Various Parts of the Country (DUR 193) 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 406-09 

Development ofNagaland 
(Deb. S, Vol. VI, 04·12-1998) 
Col. 209-10 

Funds to Nagaland 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 307 

North East Mirror Programme in Nagaland 
(Deb. 13, Vol. VII, 16·12-1998) 

• Col. J 13·J4 

Damage to Crops due to Natural 
Calamities such 0.< Floods, Cydoncs. 
etc. (DUR 193) 
(Deb. 16, Vol '1Il,ll-12·1998} 
Col. 407-10 

Felicitations to Deputy Spel!kel' 
(Deb. 14, Vol. VII, 17-1::-1(98) 
Col. 259 

Need to ensure that State Government do 
not use ESMA frequently against 
Government EmpJoyees(MUR "77) 
(Deb. 18, Vol. VII, 23 .. 1.:-1998) 
Col. 335 

Packaae to Haryana 
(Deb. II. Vol. VII. 14-12-1998) 

. Col.432 
Saukaran, Shrl P. 

Agricultural Rural Debt ReliefScherne 
(Deb. 18, Vol. VII, 23-1;.·!QQS) 
Col. 149·50 

Central Administrative Tribunal 
(Deb. 13, Vul. VII. 23-12-J99g) 
Col. 31-33 

Crop Insurance Scheme 
(Deb. 3. Vol.' VI. 02-12-1998) 
Col. 76 

Development of Tourism in Kerala 
(Deb. S. Vol. VI. 04-12-1998) 
Col. 91-92 . 

Diesel Car 
(Deb. II, Vol VB. 14-12-1998) 
Co1.367~8 

Public Telephones in Nagaland . Export Industry Status to Tourism 
(Deb. 3, Vol. VI. 02-12-1998) I (Deb. 5. Vol. VI, 04-1.2.191,1M) 
Col. 242-43 , Col. 258·59 

Sanpan, Shrl Kisban Singb I Free Sale Quota of Sugar 
Committee on Urban and Rural i (Deb. 2, Vol. VI, 01-12·1998) 

Development--Twelfth Rcport.-/ Col. 395·96 
Presented I l.R.E.D.A. 
(Deb. 16, Vol. VII, 21-12-1998) I (Deb. 3, Vol. VI, 02-12-199&) 
Col. 292-93 ! Col. 263-64 
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Issue of Passpon ~ Budgetary Allocation for Coal Sector 
(Deb. 13, Vol. VII. 16-12-1998); (Deb. 5. Vol. VI, 04-12-1998) 
Col. 179-80 Col. 155-56 

Manufacturing of Coaches 
(Deb. 9, Vol. VI. 10-12-1998) 
CoI.6~ 

Mismanagement of Manpower in ITBP 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 379-80 

Regarding Fifth Pay Commission 

Construction of Bypasses on National 
Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 271-72 

Construction Works in Goa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 217 

(Deb. IS, Vol. vn, 18-12-1998) 
Col. 180 Crude Production 

VI, 01-12-1998) 
Retirement Age 

(Deb. IS, Vol. VII, 18-12-1998) 
Col. 61-63 

Scheme ofCombatisation 
(Deb. 17. Vol. VII, 22-12-1998) 
Col. 49 

Sea Erosion in Kerala 
(Deb. I, Vol. VI, 09-12-1998) 
CoL 186-87 

Terrorist Outfits in N.E. Relion 
(Deb. 4, Vol. VI. 03-12-1998) 
CoL 139 

Welfare of the Mentally Retarded Penons 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 165-66 

Sinkesllwar, Slarl VlJay 

(Deb. 2, Vol. 
CoI.364-Q 

Drug Price Control Order 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 102 

Entry oflndians 
(Deb. 18, Vol. VII, 23-12-1991) 
Col. 247 

Expansion of Telephone Lines 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 313 

Granite Mining Projects in Goa 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 278-79 

Import of Asbestos 
(Deb. 4, Vol. VI, 03-12-1991) 

Appointments for Group 'D' Posts CoL 166-67 
(Deb. 9, Vol. VI, 10-12-1991) Indo-OmanPipelineProiect 
Col. 71 " 

Sirdinba, Sbri Francisco 
Air Time Cost for Film Based Programmes 

(Deb. 8, Vo~. VI. 09-12-1998) 
Col. 212 

Atrocities Committed on Minorities in 
various pans of the Country (DUR 193) 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 433 

(Deb. 7, Vol. VI, 01-12-1991) 
Col. 300 

Indo-Oman Project 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 1-5 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 

Bank Rate I Issue of Pasport 
(Deb. 11. Vol. VII, 14-12-1998) I (Deb. 3. Vol. VI, 02-12-1998) 
Col. 228-29 Col. 261-62 



• 
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I.DID Aa1tanoe ftom World Bank and 
odIer lDllmllionaI Apncies 
(Deb. 15. Vol. VII. 11-12-1998) 
Col 361-74 

Mark.tin. of LPG by Private 
~eneun 
(Deb. 2, Vol. VI, 01-12-1998) 
Col 465 

New Nol'IIII for Pri ... Sector Power 
Proato&en 
(Deb. 6, Vol. VI, 07-12-1991) 
CoI.IS4-SS 

·PetrolPwnpl 
(De.,. 7, Vol. V~ 01-12-1991) 
ColS13-14 

row. AlIocatklli to Goa 
(De.,. I. Vol. VI. 30-11-1991) 
Col207~ 

"""~ina. 
(Delt. 6. Vol. VI, 07-12-1991) 
Cal 1.1-12 

Tropical Fruits Drinks 
(Deb. lB. Vol. VII, 23-12-1998) 
Col. 78 

Water Management Programme 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 102 

Sariutr, Dr. Bikram 
Expenditure on PubliCity 

(Deb. 9, Vol. VI, IO-12-1998} 
Col. 11-12 

Farakka Barrage 
(Deb. lB, Vol. VIl, 23-12-1998) 
CoI.IS1-S2 

Job Oriented Education 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 9 

Pitiable Condition of National Highways 
in West BengaJ 
(Deb. 1 J, Vol. VII, 14-12-1998) 
Col.lll 

.... CuItiw "I. Saruik, Sbrl AJay KlllDlr S. 
(Dd. 3. Vol. VI. 02~12-1"') AlDSAff'ected Women 
Cal 145-46 (Deb. 7. Vol. VI, 01-12-1991) 

1aiI,.... "'''''R Vueo lAd Londa CoL 125~27 
(Oft. t. Vol. VI, 10-12-1991) AIDS Casca 
COl. 73-74 (Deb. 2. Vol. VI, 01-12-1991) 

Small ItmeIDra CoL 425-29 
(Deb. 15. Vol. VII, "~12-1998) 
o.L291-91 

Supply ofOpdcal Fi ... 
(Dft. 13, Vol. VII. 16-12-1991) 
Col:J4.35 

lapp" of .... S1aacIIrd Coal to ~ower ,.... 
(Deb. I. Vol. VI. 30-11-1998) 
Col.49-5 1 

Amendment to Representation ofPcoples 
Act 
(Deb. 6, Vol. VI. 07-12-1998) 
Cot. 230 

Code of Conduct for Higher Judiciary 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 248-49 

Coin Operated Public Telephone BootliS 
in Delhi 

.Supply of TeJephone Instruments (Deb. IS, Vol. VII. 23-12-1998) 
(Deb. 13, Vol. VII. 16-12-1991) CoI.17S 
Col. 290-91 ! C .. fi Ad ., . d . ommlSSlon or mJnlltratlve an 

Telecommunication FlCilities 
(Deb. '0 Vol. VI, 09-12-1998) 
QIlII6-20 

Procedural Laws 
(Deb. 16, Vol. VII, 21-12 .. 1I)Qjp 
ColS6-57 
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Commuted Pension i Mid-Day Meal Scheme 
(Deb. 18, Vol. VII, 23-12- t 998) I (Deb. 6, Vol. VI, 01-12-1998) 
Col. 29 Col. 18-81 

Computerisation of Banks Militancy in J & K 
(Deb. 5, Vol. VI. 04-12-1998) (Deb. 2, Vol. VI. 01-12-1998) 
COl.1SO-S1 Col. 408 

I Modernisation of Postal Services Development of Roads 
(Deb. 9, Vol. VI, 
Col 161-63 

10-12-1998) I (Deb. 3, Vol. VI, 02-12-1998) 
Col. 168 

Domestic Servants 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 64 

E.S.l. Scheme 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 48 

National Tourism Policy 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 169-70 

Oral Contraceptive Pills 
(Deb. 11, Vo\. VII, 22-12-1998) 
Col. 33-3S 

Pak attempt to Capture Indian Army Post 
Fire in IOC Depot in Assam . in Siachin 

(Deb. 12, Vo\. VII, 15-12-1998) (Deb. 9, Vol. VI, 10-12-1998) 
Col. 264-65 I . Col. 191-98 . 

Fiscal Incentives I Private Sector Projects 
(Deb. 18, Vol. VII, 23-12-1998) I (Deb. 16, Vol. VII, 21-12-1998) 
Col. 136-37 Col. 162-66 

. . . Production of Cloth 
Foreign Investment m School Education (Deb. II, Vol. VII, 14'-12-1998) 

(Deb. 6, Vol. VI, 07-12-1998) Col. 209 
Col. 41-42 .. 

I Promotions 
IDSMTScheme (Deb. 16, Vol. VII, 21-12-1998) 

(Deb. 9, Vol. VI, 10-12-1998) I Col. 218-19 
Col. 219-43 Proxy War in J & K 

Insurance Sector (Deb. 12, Vol. VII, 15-12-1998) 
(Deb. IS, Vol. VII, 18-12-1998) Col. 236-31 
Col. 73-14 Purchase of Power from Pakistan 

Inter-Action of Armed Forces with other (Deb. I, Vol. VI, 30-11-1998) 
Col. I 94-9S Countries 

(Deb. 14, Vol. VII, 11-12-1998) 
Col. 58 

Regulating Rule for the use of Ariimals in 
Experiments 
(Deb. 7, Vol. VI. 08·12-1998) 
Col. 452 Killings of Kashmiri Pandits/Hindu 

Labourers 
(Deb. 11, Vo\. VII, 22-12-1998) Relaxation !" Sa.netions ~ 
Col. 223-24 . (Deb. -, Vol. VI. 04-1.;:-lY98) 

I Col. 185-86 
Lifting of Sanctions . ' 

(0 b 3 V I VI 02-12-1998) I RetlremcntAg,e mArmed Fnrc!'C, 
e. , o. ,. (Deb. 4, Vol. VI. 03-12-1 'lQP' 

Col. 195 Col. 36 t 
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Scholarships to Trainees oflTDC 
(Deb. 11, Vol. VII, 14-12-1998) 
Co1.403~ 

Sick Mills ofN.T.C. 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 195-97 

Standing Independent Group on Power 
(Deb. 6, yol. VI, 07-12-1998) 
Col. 183-84 

Tata Project 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 53-55 

Terminator Seed 
(Deb. 3, Vol. VI, 02-12-1998) 
Co1.41-42 

Threat from Gauri Missile ofPak 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 70 

Visit of Sikh Scholars 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 99-100 

Water and Electricity Bills 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 223-24 

Saroj, Shri Daroga Prasad 

Need to ensure protection of SCs and 
B'ackward class people particularly in 
Ajamgarh and adjoining areas in U.P. 
(MUR377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.3to 

Need to set up Heavy Industry in Lalganj 
Parliamentary Constituency in Uttar 
Pradesh (MUR 377) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 349-50 

Saroja, Dr. V. 
Amount .;('lIectcd under National Savings 

~,\.J··-..:!tlC 

(P"". 15, Vol. VII, 18-1:-1998) 
(vl.83-89 

Bhatinda Oil Refinery 
(Deb. 17, Vol. VII, 22-12-1998) 
COl.19S 

Bio Villages Schemes 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 4 

Cotton Ginning and Processing Factories 
(Repeal) BiJI-Consid. and Pass 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 682-84 

. Demands for Supplementary Grants-
(General)-1998-1999 
(Deb. 16, Vol. VII, 21- 12-1998) 
Col. 343-45 

Difference between CGHS and ISM&H 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 236 

Employment to Disabled 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 8 

Extension ofMRTS in Chennai 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 73 

Loans oflDBI 
(Deb. 15, Vol. VII, 18-12-1998) 
Col.314 

National Co-Operative Policy 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 99-1 00 

National Telecommunication Conference 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 157 

Need to Ensure Basic Amenities to Tribals 
at Kolli Hills in Tamil Nadu (MUR 377) 
(Deb. 8. Vol. VI, 09-12-19911) 
Col. 350 

Official Secret Act. 1923 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 134 

Pending Schemes in Tar,iii Naalj 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 75 
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TM CoDititutioa (AnaendmeAt) BiD 
(AnMndaaeat of .......... ftc.) ~ 
Sbri HIIpII S ..... SadU-1nt. 
(Deb. IS, Vol. VII, 11-12-1991) 
Col 461 

JacIian Benb AbIoed 
(Deb. IS, Vol. VII, .1-12-1991' 
Col 296-97 

Indo-US naJks 
(Deb. 13, Vol. VII, 16-12-1"1) 
CoI.l~27 

Loans to State Govemmenll 
(Deb. 5, Vol. VI, 04-12-199') 

Central Sector Power Sliaioftl ia Orissa Col. 233-),4 
(Deb. 16, Vol. VII, 2t-I2-I991) M .... PlanforDelhi 
Q)J.147-Q (Deb. 9, Vol. VI, 10-12-199') 

Computer Educ:Ition in SebooIa Col. 262-64 
(Deb. I, Vol. VI, 30-n-1991) MemoriaJofMahabnaOandhi 
CoI.2Q.65 (Deb. 17, Vol. VII, 22-12-1"') 

DerMRd ofPoDl Employees Col. 193-94 
(Dea.. tI, Vol. vn, 23-12-1991) Mid-DayMeaI.Scheme 
Col. 242 (Deb. 6, Vol. VI, 07-12-199') 

Dropout ItIIe Col 161-7 J 
(Deb. I, Vol. VI, 30-11-199') MiasiIeProp_.1IDC 
Col. 324 (Deb. 4, Vol. VI, 03-12-1"1) 

Droupt CoL 3~71 
(OM. 3. Vol. VI, 02-12-1991) OilReft.ryinOriua 
Col. t~ (Deb. 2, Vol. VI, 01-12-1991) 

e ..... ...,.. 
(Deb. I, Vol. VI. 3 ... ' t·~"I) 
011.21"125 

!Iedric m-rW" .U.P. 

CoLll6 
PowIr Projects lit up by ltTPC 

(Deb. 16, Vol. VlI, 21-12-1991) 
Col. 21' 

(Deb. 9, Vol. VI, .0.12-1991) Produc:tioninR.S.P. 
Coli.. (Deb. 4, Vol. VI, 03-12-1991) 

Fall in Foreip Ex,chMp ltnerveI 
(Deb. JJ, Vol. VII~ 14-12-1991) 
Col. JOt 

finInciaJ CriIis ill P8Wic Secaer ..... 
(Deb. 5, Vol. VI, 04-11-19t1) 
Col 291 

Col 171 
ProcIuc::tion of Coal 

(Do. II, Vol. VII, 14-12-199') 
Col. 137-31 

Propeu of'ElectrifiCltioas 
(Deb. 9, Vol. VI, 10-12-1.,.) 
C'AaL19S-96 

FONip~_PramaIiD"'" Projecll ........ byNOO 
(Deb. -S. Vc»t. VI, 04-12-199.) (Deb. 2, Vot VI. 01-12-1991) 
c.l.31-6t Col. 419-lO 

lnaeueln ,.".IIdMl I Public Participation in KVsINV. 
(Deb. 7, Vol. VI. 01-12-1991) (Deb. 6, Vol. VI, 07-12-1991) 
Col. 21-29 I Col.93-131 
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Rengali Hydro-Electric Project in Orissa 
(Dcb. 16, Vol. VII, 21-12-1998) 
CoL 133 

Replacement ofVirat and Vikrant Aircraft 
Carriers 
(Deb. 9, Vol. VI, 10-12-1998) 
C01.20S~ 

Review ofMPLADS 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 230-33 

Rite in incidents of Crimes 
(Deb. 7, Vol. VI, 08-12-1998) I 

CoI.S30-46 
Status of Industry to Agriculture 

(Deb. 18, Vol. VII, 23-12-1998) 
Col 7-8 

Train Accidents 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 123-26 

Upgradation ofD.R.D.O. 
(Deb. 14, Vol. VII, 17-12-1998) 
CoI.3S-36 

Vocational Educadon 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.2S4-S8 

Water Transport Facility to Paradip Port 
(Dcb. I, Vol. VI, 30-11-1998) 
Col. 19. 

World Bank Aided Power Projects under 
NTPC 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI.2~7 

Sayeed, Sbri P.M. 
Air Crashes 

(Deb. 9, Vol. VI, 10-12-1998) 
Col. 7 

Felicitations to Deputy Speaker 
(Deb. 14, Vol. VII, 17-12-1998) 
C>1.262..(j3 

SdIIdIa, Sbri Madhavrao 
Assistance by Pakistan to Terrorists 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. 109 

Augmentation of Fleet of I.A. 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 208 

Ban by USA on Indian Com.,.ies 
(Deb. I I, Vol. VII, 14-12-1991) 
C01.21S-93 

Central Government Employees 
(Deb. I, Vol. VI, 09-12-1998) 
CoI.193-9S 

Committee on Fundamental Duties 
(Deb. I, Vol. VI, 30-11- t 991) 
Col. 290-91 

Creation of National Rec01lltruction 
Corps 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 92-93 

CfBT 
(Deb. 3, Vol. VI, 02-12-199.) 
COl.4S 
(Deb. II, Vol. VII, 23-12-1"1) 
Col. 73 

Dearness Allowance 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 234 

Declaration of Old Penon! v.. 
(Deb. 1-7, Vol. VII, 2~-12-19") 
CoI.IS3-S4 

Decline in Air Traftk: Carried .. c.., 
Handled by Airlines 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 372-73 

Decline in Industrial Growth 
(Deb. II, Vol. VII, 14-12-1991) 
CoI.3SI"3 

Defence Team to Russia 
(Deb. 4, Vol. VI, 03-12-1991) 
COI.2SS-S9· 

Delicensing of Supr Industry 
(Deb. 7, Vol. VI, ot-12-199') 
Col. 497 

Diesel Car 
(Deb. II, Vol. VII, 14-12-199') 
Col. 367-68 
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Difference of Opinions on Price Rise I Hunting in J&K 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 6, Vol. VI, 07-12-1998) 
Col. 90-91 Col. 48 

Disposing of Mustard Oil into River 
(Deb. ~, Vol. VI, 01-12-1998) 
Col. 41 

Downgrading of Foreign Currency Rating 
ofIndia 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 293-94 

Economic Problems of Developing 
Countries 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 186-87 

Employment Assurance Scheme 
(Deb. 4. Vol. VI, 03-12-1998) 
Col. 225-26 

Immigration Racket 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 198 

Impact of Devaluation of Rouble on Debt 
Repayment 
(Deb. II. Vol. VII, 14-12-1998) 
Col. 337 

Import of Edible Oil 
(Deb. 7. Vol. VI, 08-12-1998) 
CoI.SI-S2 

Import of Oil Seeds 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 243 

. Indo-US Talks 
EmploymentofMmorChildren I· (Deb. 13. Vol. VII, 

(Deb. 2, Vol. VI. 01-12-1998) Col. 126-27 
Col. 454 

16-12-1998) 

. jlnsurgent Activities 
Export of FrUits and Vegetables (Deb. 12. Vol. VII, 

(Deb 15, Vol. VII. 18-12-1998)' Col 23-26 
15-12-1998) 

CoI.l71-72 . 

Export Target 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 291 

FDI in Cigarette 
(Deb. II, Vol. VII, 14-12-1998) 
Co1.416-17 

Financial Links with Kashmiri Ultras 
(Deb. 18, Vol. VII. 23-12-1998) 
CoL 73-74 

Foreign Equity in Shipping Companie~ 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 187-88 

Freedom Fighters Pension to Journalists 
(Deb. 2. Vol. VI. 01-12-1998) 
C01.4S3-54 

HIVCascs 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 298-307 I 

International Terrorism 
(Deb. 8, Vol. VI, 
Col. 262-63 

09-12-1998) 

Japan Aid to Sericulture Industry 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 194-95 

Kashmir Issue 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 81 

Khajuraho Temples 
(Deb. 6, Vol. VI. 07-12-1998) 
Col. 264-65 

Killings of Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.S71-72 

Lifting of Economic Sanctions 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 100 
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Los~ of Lives in Naxalites/Extremists I Replacement of Vir at and VikrantAircraft 
ViolenCe Carriers 
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 9, Vol. VI, 10-12-1998) 
Col. 420-22 Col. 205-06 

Moratorium on Nuclear Tests 
(Deb. 3, Vol. VI, 02-12.1998) 
Col. 229-30 

National Policy for Senior Citizens 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 99-103 

Nuclear Export Control Mechanism 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 274-7S 

Rise in incidents of Crimes 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.S30-46 

SAARC Summit 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 222 

Sanctuaries affecf,ed by Floods 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 235-36 

Nuclear Restraint Shahtoosh Trade in J&K 
(Deb. 18, Vol. VII, 23-12-1998) I (Deb. I, Vol. VI, 30-11-1998) 
Col. 189 Col. 330-36 

Pak Sponsored Insurgency 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 239-41 

Patent of Rice 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 378 

Police/Judicial Custody 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 103 

Sino-Pak Nuclear Axis 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 235 

Strategic Defence Review 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.IIS 

Sun Temple 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 326-27 

Power Distribution Tariff to Private Sector Swama Jayanti Shahari Rozgar Yojana 
(Deb. I, Vol. VI, 30-11-1998) (Deb. 14, Vol. VII, 17-12-1998) 
CoI.ISS-S6 Col. 45 

Prevention of Sexual Harassment 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 235 

Production of Plutonium 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 192 

Reconstitution ofICSSR 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 286 

Relaxation in Sanctions 
(Deb. 5, Vol. VI. 04-12-1998) 
CoL 185-86 

T.B. Disease 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 174-80 

Talks with France 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 385-86 

U.N. Resolution on Nuclear Tests 
(Deb. 13, Vol. VII. 16-12-1998) 
Col. 224-26 

Vacant Posts of SCslSTs 
(Deb. 3. Vol. VI, 02-12-1998) 
Col. 191 



'I' LOK SABHA 

VICtims ofMansarov .. Pilgrims 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 1:»-21 

VideoPncy 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.22I-2l 

Waivinl at Loans 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 11l-14 

STDIISD Booth. 
(Deb. 18, Vol. VII, 23-12·1998) 
CoI.lSl-59 

Telephone Col'Ulection in Kamataka 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.IS1-S2 

Selvlruu, Shrl M. 
Land Acquisition (Amendment) Bill b) 

Shri Bhagwan Shankar Rawat-Consid. 
(Deb. 5, Vol. VI, 04-12-1998) 

Aid to NOOs Col. 400 
(Deb. lI, Vol. VII, 14-12-1998) Sta,ShrimatlMlutt 
Col. 73 . 

Construction ofGulbarp-Bidar Railway 
Line 

Absorption of Casual Labourers 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 271 

(Deb. 14, Vol. VII, 17-12-1998) 
Col 92 Closing of Concrete Sleeper Factory 

Crop Faikn I~ (Deb. 14, Vol. VII, 17-12-1998) 

(Deb. 13, Vol. VII, 16-12-1998) Col. 161-62 
Col. 330 I Gauge Conversion ofBarsoi-Radhikapur 

CRPF Ccmres , Rail Line 
(Deb. 17, Vol. VII, 22.12-1998) (Deb. 14, Vol. VII, 17-12·1998) 
Col.I~ Col. 212 

Fund for Upper Krishna Project Import of Tea 
(Deb. 18, Vol. VII, 23-12-1998) (Deb. IS. Vol. VII. 18-12-1998) 
Col. 83-14 Col. 104-0S 

M.S.K. Mill, Gulbarg&, Kamataka I International Airport 
(Deb. IS, Vol. VII, 18-12-1998) I (Deb. 9, Vol. VI. 10-12·19Q8) 
Col. 327-28 I Col. 141.42 

Mis-branded Products I LPG Bottling Plants 
(Deb. 17, Vol. VII, 22.12-1998) I (Deb. 17, Vol. VIl :2-12·19QS, 
CoL 155 I Col. 264-66 

Modernisation orCCI I LPG Suppl)' , 
(Deb. IS, Vol. VII. 11-12-1998) i (Deb 12, Vol. VII, 15-12-1998) 
CoL 74-7S ! Col. J67-6lS 

i 
Revival of Sick Textile Mills : Restoration off..mbankment 

(Deb. IS, Vol. VII, 18-12-1998) I (Deb. 9. Vol. VI, 10-12-1998) 
Col. 9 [ Col. 196 , 

; 

Setting up of District Science Centres i Supply of LPG to Tea Garden 
(Deb. 11, Vol. VII, 14-12·1998) i (Deb. 17, Vol. VII, 22-12·1998) 
Col. 109-:10 : Col. 197 
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....... L .... ••• C1uuIIIn 
NIt ..... ...,. Poreip Statioas 

(Do~. 4, Vol. VI, 03-12-(991) 
ClLIM3 

C 2 1 •• ,... ......... byNLC 
(DO. " Vol. VI, 04-12-199') 
CaL 113--.4 

D-. to erep. due eo Natalal ca.. suck .. PIooda, Cyduos, 
•• (DUR193) 
(DttJ. 16, Vol. VII, 21-12-199') 
ColoC-04 

Dillpproval ofOiJfie .. (hpl.don'" 
~)Am.d._Ordm.ce 
.... Oilft ..... (Re.ulatiel Iftd 
Dewlopaa.) Am_MDt Bill-
c-id ........ 
(De~. 3, Vol. VI. 02-12-199.) 
CGll26-21 

~Projed 
(Deb. 12, Vol. VII, 15-12-199') 
CGL4-' 

OU EJpkntionAaJeemenll 
(Deb. 2, Vol. VI, 01-12-199') 
cw. 72-76 

...... IIIrlMja 
AlIoWioa oflicelWbeat to Orissa 

(Deb. 17, Vol. VII, 22-12-1991) 
CoL 110-14 

IIrB:h POIt Office 
(Deb. ~., Vol. VII, 23-12-199') 
Col. 48-49 

Child Labour 

Decl .. ia InduSlrial Growth 
(OM. 11, Vol. VII, 14-12-1991) 
Cel3l1-13 

o.a,.out 
(n.b. 16, Vol. VII, 21-12-199') 
Cal 101 

E ...... 
(0.. 1', Vol. VII, 11-12-199') 
Col. 291 

Foreip hn ... ,_ la Civil A¥iation 
(Deb. 4, Vol. VI, 03-12-199') 
Col. 237-31 

Four Lan .. Work 011 NH-5 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 267 

Fulld to DRDAS under mY 
(nett. 14, Vol. VII, 17-12-1991) 
C'4I.IIo.l1 

F ...... VDIS 
COd. 5, Vol. VI, 04-12-1991) 
Col3CM-05 

briplicIa c.p.:ity 
(Deb. 3. Vol. VI, 02-12-1991) 
Cel227-2lO 

KuIir J)'Od rrosr-me 
(Deb. 16, Vol. VII, 21-12-1991) 
CoI.I93-M 

LiAiIta of Economic Sanctions 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 100 

Loss due to Fire 
(Delt. 11, Vol. VII, 14-12-1991) 
CoI.430-3J 

(Deb. 2, Vol. VI, 01-12-1998) LPTatBhadrak,Orissa 
Col. 30-31 (Dcb. I, Vol. VI, 09-12-1998) 

Committee on Papers Laid on the Table-
First, Second and Third Reports and 
Minutes-Presented 
(Deb. 14, Vol. VJI, 17-12-1991) 
0,1.239 

Col 136 
Market Support Price 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 162 

National Finance and Development 
Construction of School Ruildings 'I Corporation 

(Deb. 6, Vol. VI, 07-12-1998) (Deb. 12. Vol. VII, IS-t2-t998) 
('01.142-43 Col 120 
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Need for early constitution of East Coast 
Zonal Railway Users Consultative 
Committee with headquarters at 
Bhubaneswar, Orissa (MUR 377) 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 680-81 

Pay Scales of JAOs/JTOs 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 193 

Port at Dhamara in Orissa 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 200 

Post Matric Scholarship 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 272-74 

Reserved Fund ofJRY for SC/ST/OBC 
(Deb. 9. Vol. VI, 10-12-1998) 
Col. 116-17 

Review of Adult Education Scheme 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 28-29 

ServIce Conditions ofP&T Officers 
(Deb. 13. Vol. VII, 16-12-1998) 
Col. 335-36 

Setting up of Steel Plant by MMTC in 
Orissa 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 206-07 

Shortage of Fertilizer 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 418-20 

Steel Pant by MMTC in Orissa 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 321 

Techno-Economic Clearance to Thermal 
Power Projects 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 326 

Tribal Villaae,> 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 569 

Utilisation of Funds 
(Deb. 7, Vol. VI. 08-12-1998) 
Col. 237 

Water Management 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.216-J7 

Sh.h, Shri M.nbendra 
Committee on-Public Undertakings-First 

Report-Presented 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 239 

Sh.ky., Dr. M.h.deepak Slnlh 
Need for reconstruction of the railway 

bridge at Kachhilaghat on Kasganj-
Badaun road (MUR 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 308 

Shanmupm, Shri N. T. 
Need to review the decision for setting 

up tanneries and paper mills at 
Cuddalore in Tamil Nadu to check 
environmental pollution in the area 
(MUR377) 
(Deb. 7, Vol.· VI, 01-12-1998) 
Col. 611-82 

Shant. Kumar, Sbrl 
Bilateral Talks with.United States (DUR 

193) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 464-67 

Rise in prices of Essential Commodities 
(DUR 193) . 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 511-22 

Sh.rma, Shrl Krishan Lal 
Agricultural Production 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 74-7S 

Appointment on Compassionate Ground 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 221 
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Bus Service between Delhi and Lahore 
(Deb. 16, Vo\. VU, 21-\2-\99S) 
Col. 213 ' 

Cases Pending in Courts 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 330 

Coin Operated Public Telephone Booths 
inDlIhi 
(D.b. 11, Vol. VII, 23-12-1998) 
Col. 1 '75 

Committee on Subord'" Legislation-
First and ~econd Iteports-Presenaed 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 633 

DeclaratioR ofPlldlraa • Terrorist-State 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 18 

Expaa.ion of Trade with Foreiln 
Countri. 
(D.... 5, Vol. VI, 04-12-1998) 
Col. 212-14 

Hostels for Working Women 
(Deb. \, VoL VI, )()-\\-\991) 
Col. 137·38 

Illegal Mines 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 172 

Investment made for FPI 
(Deb. 18, Vol. VII. 13-12-1991) 
Col. I ()().O 1 

Irrigation Facilities 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 180-82 

Killing of Endangered Animals 
(Deb. I, Vol. VI, 30T 11-1998) 
Col. 20 1'()3 

Linb.e of Road Network with Ports 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 2·3 

Manufacturing of War ~hipi 
(Deb. 9, Vol. VI, 10-12-199') 
Col.JS9 

iIpoIt ofJrnahl.d VI, II b&eI National Tourism Policy 
(De.,. U, Vot. VII, 11-11-1"1) (Deb. S, Vol. VI, 04-12-1998) 
Col. 171·72 Col 169-70 

FDI fDr Houaina Sector 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 16-18 

FOI in Cigarette 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 416-17 

Forei .. Terrorists 
(D.b. 17, Vol. VII, 22-12-1998) 
CoL 36 

GroadW_ 
(Deb. 3, Vol. VI, 02·12-1998) 
Col. 149-1S1 

Oroundina ofCombatAircnft 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 4'-46 

Health and Milsap Centres 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 228 

Oil ReftnerieJ 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 129-31 

Pending Schemes 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 262 

Performance ofPSUJ 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 306 

Pilgrims to Vaishnodevi 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 240 

Poaching of Tigen for Medicines 
(Deb. 16, Vol. VII, 11-12-1998) 
Col. 26-27 

Population Control· 
(Deb. 12, Vol. VII, 1'-12-199.) 
Col 53-'S 
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Possession of Land by Non-Tribals . 
(Deb. 2, Vol. VI, 01-12-1998) 
CoL 404 

Pri8\lll«S in Pale Jails 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 273 

QualityControJ and SupplyofMedicines 
to CGHS Dispenwies 
(Deb. 1, Vol. VI. 0'-12-1998) 
CoL!2-Sf . 

Rashtriya Mabila Kosh 

The Maintenance of National Register of 
Citizen Bill by Shri Krishan Lal 
Sharma-lot. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 488 

Theft of Cables 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 61-62 

Thefts of Antiques 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 263 

(Deb. 6, Vol. VI,. 07-12-1998) TrainingCampsinAfghanistan 
Col. 88-89 . I (Deb. 18, Vol. VII, 23-12-1998) 

Remedial Measures for Health Care Col. 14748 
(Deb. 7, Vol. VI, 01-12-1991) Tribal People Living below Poverty Line 
Col. 449-S0 (Deb. 2, Vol. VI, 01-12-1991) 

Review of Old Laws 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 276 

Rile in prices of EuentiaJ Commodities 
(DUR193) 
(Deb. 4, Vol. VI, 03-12-1998) 
CoU67·76 . 

Standing COlllmittee on 
Conununication~Seventh Report-
Presented 
(Deb. 15, Vol. VII, 11-12-1998) 
Col. 443 

Strikes by Indian Airlines Staff 
(Deb. J4, Vol. VII, 17-12-1998) 
Col46-48 

Tea Industry 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 274 

The Constitution (Amendment) Bill' 
(Substitution of new schedule for 
tenth schedule) by Shri Krishan Lal 
Shmna-Int. 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 490 

The EJection Law (Amendment) Bill by 
Sbri Krishan La! Sharma-Int. 
(Deb. IS, Vol. VII, 18-12-1998) 
CoL 489 

Col. 4041 
Victims ofMansarovar Pilgrims 

(Deb. 13, Vol. VII, 16-12-1998) 
CoL 120-21 

VRS in Profit Making PSUs 
(Deb. IS, Vol. VII, 18-12-1991) 
CoL 235-36 

Shastri, Dr. B izay Sonkar 
(Deb. 12, Vol. VII, 15-12-1998) 
·Co1.288 

Accounts of Bogus Firms in Banks 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 302 

Cases under Vigilance Wing of Super 
Bazar 
(Deb. 12. Vol. VII, 15-12-1998) 
Col. 72 

Charges for Additions/Alternations in 
GovemmentAccommodation 
(Deb. 14, Vol. VII, 17':12-1998) 
Col. 67-68 

Cheating in MES 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 170 

Compensation in .the Cases of Road 
. Accidents 
(Deb. 1, Vol. VI, 30·11-1998) 
Col. 139 



NAME INDEX S23 

COlll~ion of Flyover I Patel ~o8 
(Deb. 14, Vol. VII, 11-12-1998) (Deb. 3, Vol. VI, 02-12-1998) 
Col 229-30 CoL211 

Conversion of Aurihar and Jaunpur Rail 
Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 61 

Development of Tourism in North-
EasterIIArea 
(Deb. 15, Vol. VII, 18-12-1998) 
Coll4-1S 

Enforcement of Code of Disciplines on 
the ContrlCton 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL 73-82 

Fraud in VUaya Bank 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 323-24 

Income Tax Payers 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 12-13 

Inc:reue in Population 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 27-21 

Inspection of Private Sector and Good 
RIted Bank by RBI 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL31S-19 

Investigation conducted against Romesh 
Sharma 
(Deb. 7, Vol. VI, 08-12-1998) 
Col613-14 

Letten &om MP . 
(Deb. 13, Vol. VII, 16-12·1998) 
Col. 311-19 

Production of Mangoes in the Country 
(Deb. 3, Vol. VI, 02-12-199') 
Col 47 

Purchase of Stationery 
(Deb. 18, Vol. VII, 23-12-199') 
Coll84-1S 

Purchases by NCCF 
(Deb. 7, Vol. VI, 08-12-1991) 
Col.3S3 

Quota of Foreign Students in Unlwnities 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 203 

Recovery of Loans 
(Deb. S, Vol. VI, 04-12-1998) 
Col. lOt 

Replacement of Outlived Railway Stocks 
(Deb. 4, Vol. VI, 03-12-1998) 
CoL344-4S 

Reply to the Letters of MPs 
(Deb. 17. Vol. VII. 22-12-1998) 
Col. 24142 

Roads in Dadra and Nap!' Daveli 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 88-19 

Sales Profit at Super Bazar and NCCF 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 4648 

SalesIProfits in Super Bazar 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.4014J 

Starvation of Animals in Deer Park . 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 20 

Muufacturina oflllep~ Cylinden Supply ofltems by NCCF 
(Deb. 17. Vol. VII. 22-12-199') (Deb. 7, Vol. VI, 08-12-1998) 
Col. 127-28 Col. 616 

Offtcer under Suspension in Super Bazar 
(Deb. 2. Vol. VI. 01-12-1998) 
Col. 39-40 

Target for Recovery/ Reduction ofNPA 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 23943 
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Telephone Pldlity in Dadn Ind N ..... 
Hawli 
(Dlb. I, Vol. VI, 09-12-1998) 
CoI.~ 

Telephone out of Ord.-
(D.b. I, Vol. VI, 09-12-1991) 
Cot.m 

Time IIld Cost Overrun of ~jects 
(Dlb. 13, Vol. VII, 16-12-1998) 
CoL64-6S 

Trade Deficit 

Crop InsUl'lDCe 
(Deb. 3, Vol. VI, 02-12-1991) 
Col. 40-41 

Development ofManplore Airport 
.. (Deb. 4. Vol. VI, 03-12-1998) 
CoLl~~ 

EmploymentE~ 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 90 

Exotic Weed Seeds 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 626-27 (Deb. 1 S, Vol. VII, 18-12-1998) 

CoI.2S4 Fishermen Jetty at MIapJore Port 
(D.b. 16, Vol. VIl, 21-12-1998) 
Col. ']f)7 Unauthorised Constructions in 

Government Accommodations 
(Deb. 14, Vol. VII, 17-12-1991) 
CoL 36-39 

Vi silane. Departm.nt of Kendriya. 
Bbandar 
(Deb. IS, Vol. VII, 23-12-1998) 
CoLJ4..3S 

Violation ofNorml by N.C.C.F. 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 323 

Sbetty • .,..ri J.yan_ LM. 
AIDS Control Programme 

Inyolvemeat ofPolicc in Crimes 
(Deb. 7, Vol. VI, 01-12-1991) 
ColS29 

NAFED 
(Deb. 13, Vol. VII. 16-12-1991) 
CoL 113-14 

New Textile Policy· 
(Deb. 11. Vol. VII, 14-12-1998) 
CoL 349-S1 . 

Proposal for Doubling ofNH-l1 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 72-73 

(Deb. 7, Vol. VI, 08-12-1998) TradoDeftcit 
CoL161-69 (Deb. IS, Vol. VII, 18-12-1991) 

A-.ityMeasures 
(Deb. IS, Vol. VII. 11-12-199') 
CoLlQl.()3 

S. by USA oa Jadiln Companies 
(Deb. 11, Vol. VII. 14-12-1998) 
CoL 28s-93 

Capitation Fen cblrSed from Medical 
Students 

CoL2S4 
Use of Basements 

(Deb. 9, Vol. VI, 10-12-1998) 
ColI8l-83 

..... S .... i •• bUK ••• r 
ArcMieolopoal Sites in Sollpur 

(Deb. 11, Vol. VII, 14-12-199') 
Col 147-48 

AllauJt on Women 
~~6612, Vol. VII, 15-12-1998) (Dob. 7, Vol. VI, 08-12-199') 

I CoL622-13 
Co. Reduction MIIIIftI by SAIL Assistance by Pakistan to Terrorists 

(Deb. 9, Vol. VI, 10-12-1998) (Deb. 17, Vol. VII, 22-12-1998) 
Col. 127 I CoL 109 
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8lackrnlrketinWHOII'ding ofCcmnodJtiel 
(Deb. 12, Vol. Vll t 15-12-1998) 
Col 13-90 

BunaUnp in Pnsar Bharati Board 
(Deb. 13, Vol. VII, 16-12-1998) 
CoLl75-77 

Central Oo..-ument Emplo)wl 
(Deb. I, VoL VI, 09-12-1998) 
Col 19].95 

CNlmica1 Weapona 
(Deb. 18, Vol. VII, 23-11-1~9') 
CoL 10 

Committee on Fundamental OUtlet 
(Deb. I, Vol. VI, 30-11-1991) 
CoL~1 

Counter Guarantees to Private Power 
Projec:ta 
(Deb. I, Vol. VI, 30-11-1991) 
Col. 213-14 • 

Countcr-GUIIr'IIUe to Fut TrICk Project 
(Deb. 6; Vol. VI, 07-12-1998) 
CAI71-71 

Creation of National Reconstruction 
Corps 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 92-93 

CI'8T 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 73 

Deaths due to Poverty and Dowry 

DefelICe Team to Russia 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 251-59 

t>elicensing of Sugar Industry 
(Deb. 7, Vol. VI, 08-1#-1991) 
Col. 497 

Demand and Production ofFertiJizers 
(Deb. 2, Vol. VI, 01-12-199') 
CoL 441-50 

DepoNdon of ltefuaeea 
(Deb. 7, Vol. VI. 08-12-1998) 
CoL 239-40 

D_IC. 
(Deb. 11, Vol. VII, 14-12:'1998) 
CoL 367-61 

Diainvettment ofPSUs 
(Deb. 11, Vol. VII, 14-12-1991) 
Col 49-53 

Dispoaina of Mustard Oil into River 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 41 

Economic Problem. of Devel.ping 
Countries 
(Deb. 5, Vol. VI, 04-12-1998) 
Coll~7 

Economic Sanctions 
(Deb. I~, Vol. VII, 11-1~-1998) 
CoL 31 

Export of Fruits and Vegetables 
(Deb. 15, Vol. VII, 18-12-1998) 
CoL 171-12 

(Deb. 17, Vol. VII, 22-12-1998) ExportTarget 
CoL 21-34 (Deb. IS, Vol. VII, 18-12-1998) 

Col. 291 
Declaration of Old Persons Vear 

I 2 2 998) Family Welfare Workers in NGO 
(Deb. 17, Vo. VII, 2-1 -1 (Deb. 12, Vol. VII, 15-12-t998) 
CoI.IS3-S4 Col. 191-92 

Declaration of Pakistan as Terrorist Slate FDI in Cigarette 
(Deb. 13, Vol. VII, 16-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 17-11 CoI.416-17 

Decline in FDJ 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 128-38 

Freedom Fighters Pension to Journalists 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 453-54 
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lmmiJration ~ 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 198 

Impact ofDevaJuation of Rouble on Debt 
Repayment 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 337 

Import orOil Seeds 
(Deb. 12, Vol. VII, 15-12-1998) 
CoL 243 

Indo-Pale Relations • . 
(Deb. I. Vol. VI .. 09-12-1998) 
Col. 18 

Indo-US MoU on Essential Commodities 
and Technologies 
(Deb. IS. Vol. VII, 18-12-1998) 
Col. 347-4. ' 

Indo-US Talks 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 126-27 

International Telephone Service 

Liftinl of Ban from Book 
(Deb. 12, Vol. VII, 1 S-12-1991) 
Col. 100 

LIAina ofEconomie Sanctions 
(Deb. 3, Vol. VI. 02-12-(991) 
CoL 100 

Loll of Lives in NaxalitellExtremists 
VIOlence' 
(Deb. 2. Vol. VI, 01-12-1991) 
Col. 42o-n 

Migration from Border Areas of J&K 
(Deb. 7, Vol. VI, 01-12-1991) 
CoL 192 

National Policy for Senior Citizens 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 99-103 

Need to clear the proposal ofOovemment 
of Maharashtra for constructioh of 
dwellil)& units for Deedi workers in 
Solapur (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1991) 
Col 279 

(Deb. 13, Vol. VII, 16-12-1998) NewSchemeforOirls'Education 
CoL 70 (Deb. 6, Vol. VI, 07-12-1991) 

International Terrorism 
(Deb. I, Vol. VI, 09-12-199"8) 
Col. 262-63 

CoL 32S-26 
Nuclear Restraint 

(Deb. 18, Vol. VII, 23-12-1998) 
CoL 119 

lSI Activities 
( b .. , I 0 98) Pale Sponsored Insurgency De . 3, yO. VI, 2-12-19 
Col 201 (Deb. 12, Vol. VII, 15-12-1998) 

Col. 239-41 
Japan Aid to Sericulture Industry PauranicTemple in Maharashtra 

(Deb. S, Vol. VI. 04-12-1998) (Deb. II, v.ol. VII, 14-12-1991) 
CoL 194-95 Col. 57-S8 

Kashmir Issue Pay Diaparity amongst Armed Fprces 
(Deb. 8, Vol. VI, 09.12-1998) (Deb. 4. Vol. VI, 03-12-19,91) 
CoL 81 Col 284-85 

Killinp of Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.S71-72 

Levy Price on RicelWbeat 
(Deb. 2. Vol. VI, 01-12-1998) 
Col. 32-34 

PM', Visit to US 
(Deb, I, Vol. VI, 09-12-1998) 
Col. 290-91 

Police/Judicial Custody 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 103 
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,Poverty Stricken Area of Orissa 
(Deb. 8, Vol. VI" 09-12-1998) 
Col. 281-89 

Production of Plutonium 
(Deb. 18, Vol. VII, 23-12-1998) 
Col 192 

Relaxation in Sanctions 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 185-86 

Ruinous Growth in Nalanda 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 117-18 

Setting up of a Telephone Exchange 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 71-72 

Shahtoosh Trade in J&K 
(Deb. I, Vol. VI, 30-11--1998) 
Col. 330-36 

Sino-Pale Nuclear Axis 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 235 

Srikrishna Commission Report 
(Deb. 17, Vol. VII, 22-12-1998) 
Col 249-50 

Starvation of Animals in Deer Park 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 18-19 

Strategic Defence Review 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 118 

Sun Temple 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 326-27 

Swama Jayanti Shahari Rozgar Yojana 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 45 

Target Fixed for Tax Collections 

Toxic Wute of Union Carbide PI ... 
(Deb. 11. Vol. VII, l4~12-1998) 
Col 206 

Train between Solapur-Pune 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 146 

UN Aid for Primary Education 
(Deb. 6, Vol. YI, 07-12-1998) 
Col. 223 

Vacant Posts of SCslSTs 
(Deb. 3, ·Vol. VI, 02-12-1998) 
Co1.19~ 

Value of Kupee 
(Deb. 5, Vol. VI, 04-: 12-1998) 
CoL 272-73 

Victims ofMansarovar Pilgrims 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 120-21 

Video Piracy • 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 221-23 

Siliv SbaDker, Sbrl P. 
Atrocities Committed on Minorities in 

Various PartsoflheCountry(DUR 193) 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 384-97 

Committee ofPrivileges-Fint Ileport-
Presented 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.34S 

Flood Control 
(Deb. 13, Vol. VII; 16-12-1998) 
Col. 7-9 

Standing Committee on Extern8l Atran-
Third Report-Presented 
(Deb. 18, Vol. VII, 23-12-1998) 
CoI.-J2S 

(Deb. IS, Vol. VII, 18-12-1998) Siddanju,SbriA. 
Col. 34547 

Tiger Population in Orissa 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 281-85 

Amount Spent on Chamarajanagar-
Mettupalyam Project 
(Deb. 14, Vol. VII, 17-12-1998) 
CoJ.123 
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BlICk Head Wonn 
(De~. 13, Vol. VII. 16-12-1998) 
Col. 43-46 

Construction of New Building at Mysore 
Railway Workshop 
(Deb. 9, Vol. VI, 10-12-"'91) 
CoI.212-13 

Construction of Over-Bridge Near 
Nanjangud Railway Station 
(Deb. 9, Vol. VI, 10-12-1998) 
C01.1S8 

Increasing the Intake of Students 
(Deb. 16, Vol. VII, 21-12-1998) 
CoL 103 

Mysore Airport 
{Deb .. 9, Vol. VI. 10-12-1998) 
Col. 92 

Periodical Overhauling ofAirconditioned 
Coaches at Mysore Railway Workshop 
(Deb. 14, Vol. VII. 17-12-1998) 

_.Col. 185-86 
Production of Tobacco 

(Deb. 11, Vol. VII, 14-12-1998) 
Col. 225-26 

Rehabilitation ofTribals ofNagarhole and 
Bhadra Sanctuaries 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 86 

Support Price for Tobacco 
(Deb. 15, Vol. VII, 18-12-1998) 
Col 71 

SOular, Sbri 1apaD 
Need to Shift Administrative Control 0{ 

Hindustan Cables Limited from 
Industry Ministry to Communications 
Ministry to Facilitate its Revival 
(MUR377) 
(Deb. 18, Vc5I. VII, 23-12-1998) 
Col. 328 

SlDab Deo, Sb~atl Saaaecta Kumari 
Amendment in Cr. P. C .. 

(Deb. 12, Vol. VII, 15,12-1998) 
Col 307 

British Aided Project in Orissa 
(Deb. IS, Vol. VII, 18-12-1998) 
0>1.181-83 

Doubling ofSambalpur-TitJ.prh Railway 
Line 
(Deb. 14, VOl. VII, 17-12-1998) 
Col. 103-04 

Onion 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 197 

Opening of Mass Communication at 
Orissa 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 366 

Rural Telephone Exchanges 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 93-94 

Setting up of Wagon Repair Centre 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 177-78 

Singb, Rao InderJit 
Bacteria and Viruses in Imported 

Soyabean 
(Deb. 11. Vol. VU, 14-12-1998) 
Col. 244 

Construction of Permanent Defence 
Structure on Indo-Pak Border 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 77 

Defence Team to Russia 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 258-59 

Facilities of Burns Patients in Government 
Hospitals 
(Deb. 7. Vol. VI, 08-12-1998) 
Col. 306-07 

Illegal Trade between India and Nepal 
(Deb. 11, Vol. VII. 14-12-1998) 
Col. 392-93 

Infrastructure lot Courts 
(Deb. 6, Vol. VI, 07-12-1998) 
Co1.1S7-58 ,.. 
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International Conference on Population Harmful Substances in Dairy and 
(Deb. 7, Vol. VI, 08- 1 2-1998) Agricultural Products 
CoI.S88-89 (Deb. 2, Vol. VI, 01-12-199') 

New Textile Policy Col. 459 
(Deb. 11, Vol. VII, 14-12-1998) Hike in Impolt Duty on Su,..(HAHDiII.) 
Col. 349-51 (Deb. 15, Vol. VII, 11-12-1991) 

PermaneatAccount Number Col 517-18 
(Deb. 11, Vol. VII, 14-12-1998) JmportofSoyabeansandSunflower 
Cot. 361-64 (Deb. 5, Vol. VI, 04-12-1998) 

Production ofVeletables and Pulses Col. 138-39 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 97-98 

Sale of Onion 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 225-26 

Seizure of Pilotless Aircraft i!l Rajouri 
(Deb. 4, Vol. VI, 03-12-1998) 
Cot. 43 

Vacancies of Judges in High Courts/ 
Supreme Court 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 240-42 

Sialb, Sbri Amar Pal 
Agreement between Ind ia and America 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 143 

Amamath Pilgrims 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 66-67 

Annual Reports on Environment 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 96 

Co-ordination Programme between 
Modem and Conventional System of 
Medicines . 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 424-25 

Demand for Natural Gas 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 113-15 

Export ofJute 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 281-82 

India's Investment In Joint Venture 
Abroad 
(Deb. II, Vol~ VII, 14-12-1998) 
Col. 379 

Indo Pak Firing on Residential Areas 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 111-12 

Indo-Bangia Talks 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 16-17 

Investment by NRb 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 295-96 

Lifting of Sanctions 
(Deb. " Vol. VI, 09-12-1998) 
Col. 254 

Migration of Persons from Kashmir 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 236-37 

Missile Programme 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 370-71 

NCDC 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 327 

Official Secret Act, 1923 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 134 

Performance oflndian Railways 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 283 
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Prices of Diesel SIDIII, SlIrl Buta 
£Deb. 12, Vol. VII, 15-12-1998} 
Cot 119-20 

Procurement of Foodarains 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.S63~ 

Promotion in Delhi Police 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 179-10 

Damage to Crops due to Natural 
Calamities such as Floods, Cyclones. 
etc. (OUR 193) 
(Deb. 16. Vol. VII, 21-12-1998) 
CoI.40S~ 

Drinking Wa~r Supply in Maharashtra 
(Deb. 14, Vol. VII. 17-12;1998) 
Col. 14-15 

Purchase of Power from Pakistan 
(D b 1 'I I SID&h, Sbrl DevA BUI e. ,.0. VI, 30-11-1998) 

Foreign Investment in Civil Aviation 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 237-38 

Coll94-9S 
Revival NTC Mills (HAH Dis.) 

(Deb. 16, Vol. VII, 21-12-1998) 
Col 392-97 

Rieht to Clean Environmem 
(Deb. 6, Vol. VI, 07-12-1998) 
Co14I42 

Setting up of Agriculture Information 
Centre 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 121 

Shortage of Officers in Defence Services 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 112-73 

Stand ina Committee on Commerc~ 
Thirty-Seventh Report-Laid 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 293 

Sub-Standard Educational Institutions! 
Business Schools 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 183 

Surrendering of Amount Earmarked for 
Improvement ofTelecom 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 146-150 

Utilisation ofOrants by Universities 
(Deb. I, Vol. VI, 30-11-1998) 
Col3().39 

Value of Rupee 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 272-73 

Need to Declare 'Pariyar' in Unnao District 
of U .P. as a Tourist Resort and take 
Steps for its Development (MUR 377) 
(Deb. 3, Vol. VI, 02-12-1~98) 

Col. 313 
Need to provide adequate funds to State 

Government of Uttar Pradesh for 
providing relief to the people affected 
by floods in Safipur and Unnao Tehsil, 
U.P.(MUR In) 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 383 

Vacancies in CBl 
(Deb. 3, VoL VI, 02-12-1998) 
Col. 116-17 

SIDlb, Silri H.P. 
According Recognition to Universities 

(Deb. 1 I, Vol. VII, 14-12-1998) 
ColS9 

Appointment on Compassionate Ground 
(Deb. 9, Vol. VI, 10.12·1998) 
Col. 168 

Appobitment on compassionate Grounds 
(Deb. 8, Vol. VI, 09·12-1998) 
COl. 272-74 

Closure of Sick PSUs 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 198 
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Construction OIDam 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 33 

Construction of Post Office Buildings 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 321-23 

Criteria for Fixing Price of Essential 
·Commodities 
(Deb. 12, Vo.1. VII, 15-12-1998) 
COl.S9 

Demands for Supplementary Grants 
(lWlways)-I998-99 
(Peb. IS, Vol. VII, 18-12-1998) 
CoI.SSI 

Penslon Disbursement Office in Bihar 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 125 

Recognition to New Universities 
(Deb. 16, Vol. VII, 21-12-1998) 
Co1.63~ 

Reservoirs 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 178-81 

Soli Erosion by Son and Ganga Rivers 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 181-83 

Sone Canal 
(Deb. 13, Vol. VII, 16-12-1998) 

ExchanleValueofRupee Col. 173-74- . 
(Deb. 11, Vol. VII, 14-12-1998) Supply of Food Items under PDS 
Col 359 (Deb. 7, Vol. VI, 08-12-1998) 

Flood Control Col. 594-95 
(Deb. 8, Vol. VI, 09-12-1998) Withdrawal 
Col. 135-36 of Government 

Food Corporation ofIndia 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 72 

Freedom Fighters Pensions 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 168-69 

Life of AbduJwari Rail Bridge 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 67 

Loan Assistance from World Bank and 
other International Agencies 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 361-74 . 

Loans by NABARD in Bihar for Roads 
and Bridges 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 298 

LPG COMectionS in Delhi 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 324-25 

Norms for setting up of Technical 
Counes 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 125 

Accommodation 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 187 

Sialh, Shrl Jaswant 
Official Visit to India by Chainnan of tile 

Government of the Russian 
Federation-Laid (St.) 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 384-86 

Slalh, Sbri Kirti Vardhaa 
Complaints Against CGHS Dispensaries 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 296-306 

Condition of Arambagh Government 
Colony 
(Deb. 14, Vol. VII, 17-12-1998) 
Cot 163~ 

Development of Forests in U'P" Gujarat 
and Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 118-20 

Fax Machines in U.P. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 206 
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Il ..... tion QuMa from Mankapur and 
Gonda StidOM 
(D.b. 14, Vol. VII, 17-12-1991) 
Col. 71 

Supply of Substitutes Against Indented 
Medicines to CGHS Benefaciaries 
(Deb. 12, V~l. VII, 15-12-199') 
Col. 207-08 

Japanese Investment in India 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 48-49 

Literacy Campaiill 
(Deb. 6, Vol. VI, 07-12-1991) 
CoL 71-12 

Miaration from Border Arcaa 
. (Deb. 7, Vol. VI. 01-12-1991) 

Vaca~ofK.haIui Col 62()"21 
(Deb. 14, Vol. VII, 17-12-1991) Multi-Pronged Strategy 
CoUll (Deb. 13, Vol. VII, 16-12-1991) 

SlDlb, Sllri Laks~. Col 67 
Credit to S.S.1s by Scheduled1 Political Dialogue with Japan 

Non Scheduled Banks (Deb. 13, Vol. VII. 16-12-1991) 
(Deb. 11, Vol. VII, 14-12-1998) CoI.291-92 
Col. 342 

Damayanti Hydro Electric Power Station 
(Deb. 11, Vol. VII, 14-12-1991) 
Col. 204 

Development of Ports and Build Container 
Terminals 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 207-01 

Expert Views on Food Security 
(Deb. 2, Vol. VI, 01-12-1991) 
Col.3S6 

Export Tarpt 
(Deb. 15, Vol. VII, 18-12-1991) 
Col 191 

Premature Death Rate 
(Deb. 12, Vol. VII, 15-12-1998) 
(.,308-09 

Prop'f)sal to Link Cargo Related Tarifti 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 212 

Shelving of Major Power Projcdl . 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 302 

Sborta&e of Funds 
(Deb. 9, Vol. VI, 10-12-1998) 
COl.15S 

SlIII~ Sllri Mabeshwar 

Import of Small ships and Floating Crafts Dealer Selection Boards 
(Deb. 6, Vol. VI, 07-12-1998) (Deb. 2, Vol. VI, 01-12-1991) 
CoL 240 Col. 302-03 

Indo-European Shipping Policy 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 249 

Infiltration by Militants· 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 460 

Investment from Private Sector and 
Budgetary Support 
(Deb. 6, Vol. VI, 07-12-1998) 
001.298-99 

Great National Himalayan Part at H.P. 
(Deb. I, Vol. VI, 30-11-1998) • 
C01.1S9-60 

Implementation of Fifth Pay Commission 
Report in Regional Rural Banks 
(Deb. 1~, Vol. VII, 11-12-1991) 
Col. 63-64 

Installation ofT. V. Tower in H.P. 
(Deb. 11, Vol. VII, 23-12-1998) 
Col.l~7 
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....... ofPbysicalJy Handicapped Sill,b, 511ri Moun 
(Deb. 2, Vol. VI, 01-12-1998) AdminlstrativeLaws 
CoL 69-71 (Deb. 8, Vol. VI, 09-12-1998) 

Leek of Staff for T.V. Tower in Sunder 
Napr 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 84 

LPTIIVLPJi in H1machaI Pradllh 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI.l~-26 

ProIaotIoB in NABARD 
(Dft. 1', Vol. VII, 11-12-1998) 
CoL'9-60 

Public Health Guide Scheme 
(Deb. 12, Vol. VII, 15.-12-1998) 
Col. 290-9S 

Recruitment of Youths in Army from H.P. 
(Deb. 9. Vol. VI. 10-12-1991) 
CoL 177-79 . 

Settinl up of Cantonments in HP 
(Deb. 4, Vol. VI. 03-12-1998) 
CoL 137-39 

Settina up ofR-ural Telephone Exchanps 
(Deb. 8. Vol. VI, 09-12-1991) 
Col. 17-21 

SUlpenlion of Flightl by Printe 
Operators 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 119 

Telephone Advisory Committee 
(Deb. 8. Vol. VI, 09-12-1991) 
ColDl 

Telephone Exchanges in H.P. 
(Deb. 18. Vol. VII, 23-12-1991) 
CoL 95-98 

Tourist Pacilities under L. T.C. 
(Deb. II, Vol. VII, 14 u I2-1998) 
CoI.412-n 

VLPTslLPTs in Himachal Prldeah 
(Deb. 13. Vol. VII, 16-12-1998) 
Col 218 

Col. 84-86 
Appointment of Governors 

(Deb. 17, Vol. VII, 22-12-1991) 
Col. III 

Approval of Draft Ministers (Allowances, 
Medical Trutment and Other 
Privileps) Amendment Rules (Res.) 
(Deb. 17, Vol. VII; 22-12.1998) 
Co1.42S 

Brain-Drain 
(De... 8, Vol. VI. 09-12-199.) 
Col. 142 

Coffee (Amendment) Bill-Conaid. and 
PUled 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 479-80 

Constitution (Amendment) Bill (Intertion 
offWIW article 330A etc.) by Shri Met. 
Sinah-Int. 
(Deb. S, Vol. VI, 04-12.1998) 
Col. 364 

CottoB Oinnins and ProellSins Factoriea 
(RIpIeI) Bill-Consid. and Passed 
(Deb. 7. Vol. VI, 08-12.1991) 
CoL 684-85 

Demands for Supplementary Graa~ 
(GeneraI}-I998-1999 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 321-23 

Disapproval ofOiltleldi (Repltdion and 
Development) Amendment Ordinance 
And OiUields (Regulation and 
Delr"elopment) Amend •• nt BiII-
Conaid. and Passed 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 331-32 

Disinvestment Proposals for A.I., ).A. A 
RC.L 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 52-S4 
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Disposal of Cases by Consumer Courts 
(Deb. 7, Vol. VI, 08-12-1998) 
Q)L17 

Drought 
(Deb. 8, Vol. VI, 09-12-1998) 
Q)1.4S-50 

Export-Import Bank ofIndia (Amendment) 
Bill-Consid. and Passed 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.3S3-S4 

Extremist Attacks on People in Tripura 
(Deb. 12, Vol. VII, 15-12-1998) 
Col 12 

Hiah Denomination Bank Notes 
(Domonetiaation) Amendment Bill-
Consid. A Passed 
(Deb. I, Vol. VI, 09-12-1998) 
Q)l.367~ 

Import of Onion 
(Deb. 11, Vol. VII, 14-12-1998) 
Q)l.276-78 ' 

Indo-China Relations 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 181-82 

lntemationalisation of Kashmir issue 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 86 

Killing of Endangered Animals 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 201-03 

Killing of Wild Animals 
(Deb. II. Vol. VII, 14-12-1991) 
Col. 76 

Land Acquisition (Amendment) Bill by 
Shri 8hagwan Shankar Rawat-Con.sid. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 383 

Loans to Fanners 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 176 

Marketing ofVanaspatilEdible Oils 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 368-69 

Need to Allow Tibetan ReAlpe. to Sell 
Woollen Garments for their Livelihood 
(MUR377) 
(Deb. 3, Vol. VI, 02-12-1991) 
Col.314 

Operation BlackboW Scheme 
(Deb. 6, Vol. VI. 07-12-1991) 
Col .. 199-200 

Prevention ofBopa Advertilernentsand 
Publicity Bill by Shri Mohan Sinp-
Int. 
(Deb. S, Vol. VI, 04-12-1991) 
Col. 367 

Product,ion and Demand of Petroleum 
Products 
(Deb. 7. Vol. VI, 01-12-1998) 
Col. S48-49 . 

Production of Foodgrains 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 4546 

Protection of Civil Riahts (Amendment) 
Bill (Amendment of section 2 etc.) by 
Shri Mohan Singh-Inl 
(Deb. S, Vol. VI, 04-12-1991) 
CoL 370 

Purcbase of Paddy from Punjab 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 231-39 

Railway Claims Tribunal (Amendment) 
Bill, 1991-Consid. & Passed 
(Deb. 6, \\>1. VI, 07-12-1 998) Col. 406 

Reservation to SCs/STs 
(Deb. 7, Vol. VI, 08-12-1998) 
COl.S71 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vo'" VI, 03-12-1998) 
CoI.S07-13 

Saffronisation of Education 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 80 
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Special Protection Group (Amendment) 
Bill (Amendment of the Long Title etc.) 
by Shri Mohan Singtr-Int. 

• (Deb. 5, Vol. VI, 04-12-1998) 
Col. 365 

Strike by Officials on. T., Central Excise 
and Customs 
(Deb. 1 S, Vol. VII, 18-12-1998) 
Col. 15-19 

Supply of Damaged Wheat to PDS 
(Deb. ·12, Vol. VII, 15-12-1998) 
Col. 279-80 

The Constitution (Amendment) Bill 
(Insertion of new Article 29A etc.) by 
Shri Mohan Singh-Consid. 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 490-93 

Trade Deficit 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 287-88 

UNDP Report on HRD 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 8-11 

US President Visit to India 
(Deb. 3, Vol. VI. 02-12-1998) 
Col. 229 

Singh, Shri Nakll 
Land Acquisition (Amendment) Bill by 

Shri Bhagwan Shankar Rawat-
Consid. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 402 

Singh, Sbrl Prabhunath 

Afforestation Programme ofS.E.C.L. 
(Deb. II, Vol. VII. 14-12-1998) Col. 249 

Appointment in ECL 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 184-85 

BlackmarketinWHoarding of Commodities 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 83-90 

Constitution (Amendment) Bill (Insertion 
of new article 51 B) by Shri Prabunath 
Singh-Int. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 379 

Demand and Availability of Essential 
Items . 
(Deb. 12, Vol. VII, 15-12-1998) 
Col.t03 

Dental Disease 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 378-79 

Deputation Period of Inspectors in 
Vigilance Department 
(Deb. 14, Vol. VII, 17-12-1998) 
Col.8S-86 

Financial A!lsistance for Curbina 
Extremist Activities 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 126-27 

Gas Based Power Stations 
(Deb. 12, Vol. VII, IS-12-1991) 
Col. 245 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill-Consid. 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 522-24 

Land Acquisition (Amendment) Bill by 
Shri Bhagwan Shankar RawIt-Consid. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 397 

Linking of Goods Train Stations with 
Passenger Railway Stations 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 89 

Medicine for AIDS, TB and Cancer . 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 262-63 

National Highways in Bihar 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 105 
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Pendin, '"i,8tion Schemes 
(Deb. S, Vol. VI, 09 .. 12-1998) 
Col. 129-32 

Plan Allocation for Bihar 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 202 

Public Gri..,ce. 
(Deb. I, Vol. VI, 09-12- 1 998) 
Col. 142-43 

Publi~ Participation in KVslNVs 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 93-131 

R.esearch _ Anti Cancer Drua 
(Deb. 12, Vol. VII, IS·12-1998~ 
CoI.I6l 

RiM ill PrIce of EaentiaI Commodities 
(OUR 193) 
(Deb. 6, Vol. VI, 07-12-1998) 
CoUll-17 

Seed Development Proaramme 
(Dcb. 13, Vol. VII, 16-12-1998) 
CoL 33 

Special Economic Package 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 219-90 

Suprcane a.c-cIl Ctntra 
(Deb. 18, Vol. VII, 1l-1l~199') 
Col 156-" 

The Coftltitution (Amendment) Bill 
(IDiertioa of Oft Article 29A etc.) by 
Shri Mohan Sillgh-Consid. 
(D.tt. IS, Vol. VII, 18-12-1998) 
CoI.$02~ 

Victims ofMansarov .. Pilarims 
(Deb. 13, Vol. VII. 16-12-1998) 
CoL 12()o.lt 

Yuhpal a..ittee 
(Deb. 16, Vol. VII,'21-12-1991) 
CoL 114-15 

Slnth, Sbri Rqhav ••• b Praud 
AchieveMefttl of Opwation Blackboard 

SchIIM 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 211-17 

Appointment in EeL 
(Deb. 15, Vol. VIl, 18-12-1998) 
Col. 184-85 

Atrocities Committed on Minorities in 
Various Parts of the Country (OUR 193) 
(Deb. 9, Vol. VI, 10-J2-1998) 
Col. 382-86 

Biha: Reorganisation Bill-Int. 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 321 

Cargo Facility at Patna 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 165 

Committee on Food, Ci'lit s.p,un IIlCI 
Public Distribution-Ptfth, Sbnh and 
Seventh Reports on Action Taken-
Presented 
(Deb. 16, Vol. VII, ll-11-1"') 
Cal 292 

Consideration of the Report ofErltwtri1e 
Commissioner for seWuJed Cast. 
ed Scheduled Tribes 
(Deb. 9, Vol. VI, 10-12-1991) 
Col 344-48 

Demand and Production ofFertilizKI 
(Deb. 2, Vol: VI, 01-12-1991) 
Col ..... 50 

Dem.ftd and Supply of Potatoes and 
Onions 
(Deb. 8, Vol. V'I, 09-11-1998) 
Col. 43-44 

DelllUdl for Supplementary Orant. 
(Railwayl~I998-99 

(Deb. 1'. Vol. VII, 18-12-1998) 
Col. 53J-33 

Demands for Supplementary Grants-
(Ga1eraI)-1991-1999 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 329-35 

Deputation ofPMF in Bihar 
(Deb. 2, Vol. VI, 01-12-1998) 
Col 324-25 
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Development of Education I H igb Denomination Bank Notes 
(Deb: 1. Vol. V I, 30~ IJ -1998) I (Demonetisation) Amendment Bill-
COl. 201 Consid. " Passed 

Draught Animal Centers (Deb. 8, Vol. VI, 09-12-1998) 
(Deb. 13, Vol. VII, 16-12-1998) COI.)S3 
Col.8S lmport ofCaule Meat by .EU 

Edible OiVPulses 
(Deb. 3, Vol. VI, 02-12-1991) 
Col 122-24 

(Deb. U, Vol. VlI. 11-12-1998) 
Col 215-16 

IOlport of Onion 
Education Minister's Conference 

(Deb. 1, Vol. VI, 30-11-1991) 
Col. 39-42 

(Deb. 11, Vol. VII, 14-12-1998) 
COL 276--71 

Minimum Needs Programme 
ExpendinnelncurredonEducation i (Deb. 6, Vol. Vf. 01-12-1998) 

(Deb. I. Vol. VI, 30-1I-19Q8) i Col 256 
Col 268 . 

E 1·' c.: b t (A d t) Multi-Purpose Agency for Jain . xp Ollive .-,u s aol.cs men men •. . 
Bill-Consid. &. Passed CommiSSion Report 
(Deb. 14, Vol. vn, 17-12-1998) I (Deb. 17. Vol. VII. 22~12-199fO 
Col. 325.26 I Col. 252 

Felicitations to Deputy Speaker· : Pending Central Assistance to BihlU' 
(Deb. 14. VoL VIl. 17.12-1998) I (Deb. 5. Vol. VI, 04-12-1991) 
CoL 248-49 I Col. 163 

Firing on Jndo·Pak Border 
(Deb. 14, Vol. VII, ) 7-12-1991) 
Col.4S 

Flood Control 

Private Sector 
Transmission 
(Deb. 6, Vol. 
Col. 87 

(Deb. 13. Vol. VII, 16·12-1998) Procurement of Rice 

Participation in 

VI, 07·12-1998) 

Col.ll (Deb. 17, Vol. VII, 22-12·1998) 
Food Processing Industries in the I Cal. 172-73 

Country. . I· Production of Vegetables 
(~eb. 8. Vol. VI. 09-12-1998) (Deb. 3, Vol. VI, 02.12-1998) 
Col. 318-19 Col. 2464 7 

Ga, a Airport R'I Pr' . d fr B'h 
(Deb. 14. Vol. VII, 17-]2-1998) 41 way oJccurecelVe om I ar 
C I 22()"21 (Deb. 9, Vol. VI. IO-12-J9Q8) 

o. I Col. 114-15 
Gmss L>omestic Product I 

(Deb. is. Vol. VIl. 23-12-1998) Re.search for Value.Added Products from 
Col. 202-03 I Cow Dung 

H· he d S C Jud 11 (Deb. 16. Vol. VII, 21-12-1998) 18 ourt an upreme ourt ges C 1 65 
(Salaries and Conditions of Service 0 . 
(Amendment) Bill, 1998··--Consid. &. Revival of Essential Commodities Act, 
Passed 1981 
(Deb. 14. Vol. VII. 17·12-1998) (Deb. 7, Vol. VI. 08-12-1998) 
Col. 303 I Col. 384.aS 
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RiR in pri~e, of Essential Commodities 
(OUR 193) 
(Dei'. 4, Vol. Yl, 03-12-1998) 
CoI.514~t7 . 

Rut'!' £Jec:trlflcltion in 8ihar. 
(Uft. 6. Vel. VI. 07-12-19'1) 
Col. 273-16 
~rHo .. 

(Deb: 13. \lOt VIl.16-12.1998) 
Col.26G 

....... ot ..... CaMs. 

Waiting List for Telephone CoDDeetions 
in Bihar 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 96-98 . 

Y .. 2K Problem 
(Deb. 18. Vol. VB, 23-12-1998) 
Col. 22-23 

S' ... Sbrt ..... ¥t8dra 
CJosW'c of a Faculty in nT, Kanpur 

(Deb. 11, Vol. vn, 14.12-1991) 
Col. 100 (Oeb. II, Vel. VII, 23-12-1998) 

Col 114 I Railway Link to Gola with Farrukhabad 
Sup Mil .. ofNTC I via Shahja~ur 

(Deb. 11., Vol. VII, 1-.12-1998) (?eb. 9, V{· VI, 10-12-1998) 
Col. 313 ul. 103 

Survey for Hazipllf-Valtbalf.Suputi Rail RetUlinl Plant in U.P. 
LiIe (Oeb. 12. Vol. VII. 1'-12.1998) 
(Deb. 4, Vol. VI, .03 .. 12-1998) Col.108 
Col. 121 

I)raIIIetk Milk 
(Deb. 17, Vol. VII, 22-12-1998) 
CaL 71 .. 12 

stacb, Sbrl RaJo 
I '·Points Proarammes 

(Deb. 2. Vol. VI, 01-12-1998) 
Co\.67 

'11tlepbeH·Excbanpa m BDaIl' Adult Education Scheme 
(De". I, Vol. VI, 09-12-1998) i (Deb. 6, Vol. 'VI, 07-12-1998) 
Cd.23~ I Col. 83-84 

The Constitution Amendment Bill ' Be\owPovertyLine 
(A~endmeat of articl~ 85) by (Deb. 18 Vol. VII 23-12-1998) 
Sbri Raahuvansh Prasad Smgh-Int. ,. 
(Deb. H, Vol. VII, 18-t2-J998) CoI.S2-S3 
Col. 489 Capacity ofPatna Doordarshan Kendra 

i'bermal and Hydro Power Projects 
(Deb. 6, Vol. VI, 07-12·1998) 
Col. 141-'2 

Trees affected by Shukba Disease 
(Deb. 1, Vol. VI, 30-11-1998) I 
0,1.327-28 

Up,radation ofPatDa and Oaya Airports 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 176 

Vtc:aat TechDleal POIb 
(Deb. 13, Vol. VII, 16-12-1998)' 
CbL393 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 257-58 

Demands for Supplementary Grants-
(GeneraI}-I998-1999 
(Deb. 16, Vol. VII, 21-12·1998) 
Col. 316·19 

Development of Civil Aviation in Bihar 
(Dcb. 9, Vol. VI, 10·12-1998) 
Col. 66-67 

Development of Roads 
(Deb. 9. Vol. VI. 10-12-1998) 
Col. 161-63 
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Ditapproval ofOilfieldt (Regulation and 
Dcvelopmcnt)Amendment Ordinance 
And Oilfield. (R'lulalion atld 
Development) Amendment Bill-
Consid. and Pusod 
(Deb. 3, Vol. VI, 02-12-199') 
Col 331-39 

Disinvestment ofPSUs 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI ... 9-'3 

Disposal of CUes by Coasumer Courts 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 19 

Disposal of Pendins Cases in Courts 
(Deb. I I, Vol. VII, 14-12-1998) 
CoL 11 

Excessive Use ofOlemical Fertilizers 
(Deb. 3, Vol. VI, 02-12-1-998) 
Col. 243-44 

Fllldly Welfare Propnme 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 225-31 

Female UterIcy in Bihar 
(Deb. 6, Vol. VI, 07-12-199') 
Col. 195-96 

Finance Assistance to Bihar 
(Deb. .; Vol. VI, 09-12-1998) 
Col2-? 

IDSMT Proposals realivod from Bihar 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 350-SI 

Interactive Voice llespoDJe System 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.14? 

Jawahar RajPI' Yojana 
(Deb. 4,. Vol. VI, 03-12-1998) 
Col 207-08 

Leaders and Chief Whips ofllecopised 
Parties and Groups in Parliament 
(Facilities) BiU, 1998-COI1Iid. and 
Passed 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 462 

Need for speedy implementation of rural 
electrification programme in Begusarai 
Parliamentary constituency in Bihar 
(MUR377) 
(Deb. 13, Vol. VII, 16-12-1998) 
Col 462 

New Agriculture Policy 
(Deb. 8, Vol. VI,· 09-12-1998) 
CoI.'J.26.27 

Non-Formal Education Centres 
(Deb. I, Vol. VI, 30-11-1998) 
CoI.18?-91 

Financial Assistance to Women OECF Assistance to Bihar and M.P. 
(Deb. 12, Vol. VII, 15-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 61 Col. 356 

PM Services in the Country 
(Deb. 13, Vol. VII, 16-12-1998) 
Col.20S~ 

Foreign Assistance to Bihar 
(Deb. 15. Vol. VIl. 18-12-1998) 
Col. 71-72 

Funds for Non-formal Education Centres 
(Deb. 11. Vol. VII,14-12-1998) 
Col. 166 

Funds utilisod for Rajiv Gandhi National 
Drinking Water Mission 
(Deb. 4, Vol. VI. 03-12-1998) 
CoL 63-72 

Oilseeds Production 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 185 

P.MR.Y. 
(Deb. 5, \01. VI,04-12-1998)CoL 125-27 

Permanent Account Number 
(Deb. 11, Vol. VIl, 14-12-1998) 
Co1361-64 

Power Generation of Power Station in 
Bihar 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 1 24-2S 
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RaHway Projeds~,tWd from BUw I Training and BmploymemPropmnw tbr 
(Deb, ~. Vol. VI, IO-Jl-1998) W,men 
a"t,:i4·-1$ (D".,. 1, Vol. VI, 30.n·1991) 

Rese~ ·.,in; 
(Deb. lIS. Vol. VlI, 23-124 1998) 
Col 118-81 

Col. !i2 
UpitfUnentofSCIST 

(Deb. 1, Vot. VI, O'-12-I99I) 
CoJ.611-20 

Ri~ In pr;ces ofSsMftdai Co~ 
(Ot.JJ.J93) Urban Basic SorYicesfor~ P.oar 
(Ott,. 4, Vol. VI~ 03-12---1998) I' ,(Deb. 9, Vol. VI, 10-12.'99.) 
Cel..522--a 1 Col.246-SI 

lbnf!Jectriftcationm Bihar I Vacancies of lUdgol in Hlah CouruI 
(D~b. 6, Vol. VI. 07-12-1998) I Supreme Court 
ON.213-76 (Deb. 6, Vot VI, 87-12 .. '99.) 

, Cot 240-42 
SeuiDa up of Doordarshan Production 

Centre at Shckhptn Waiting List r{)r li.llephone Cunnections 
inBibar (""-b. 3,' 'VIol. VI. 0"·12-1991) 

"'~ ... (Deb. S, VoL VI, 0~1l ... 199') 
011.170 CoL 96-91 

SboI1ap oCute SaWia Dcup 
(Deb. 2, Vol. VI, OI.I2r1998) 
Col 458 

SiI;k PSUI in 8m. 
(Deb. 5. Vol. Vi, 04-12-1998) 
Col,..." 

............... f ..... 
(Deb. n, Vol. VII. 16-11.-1998) 
Q)t.212-16 

Waiv ing off LoaM of Fumer' ·.d 
Unemployed Youtba 
(Dob. ~, Vol. VI, 04-1.2 .. 199.) 
Col. 222 

World Btmk Assisted Projeds 
(Deb. 5, Vol. VI, 04-12-1998) 
CoL 76-17 

SiDab, Sbri RaJveer 
AidtoNGOs 

Soci&l~ProjoaaiDB~ar (Deb. II, Vol. VII. 14-12-1998) 
(Dob. 1. Vol. VI, 30-11-1998) Col. 13 
CoL2i9 

• I Demand and Sl.lpplyofCemePt 
S'mIlSDIPCOsmBJbar ! (Deb". St Vol. VI. 04-12-1991) 

(Deb, 13, Vol. VII, 16-12-1998) CoI.217.IK 
('.01 7~-77 i 

. ~ i Demands for Supplementary OraDts 
SuppJyof lilstrumenh ' (Railways}-l99S-99 

(Dcb, 3. Vol. Vl. 02-12-1998) I (D~b. I S, Vol. VII, 18-12-1998) 
Col. ~..oJ I Col. 521-3 J 

I 
TeJecom."IlWlitation Facilities I Developrr.ent of Tourism in U.P. 

(Deb. S. Vol. VI. 09-12-1998) (Deb. S. Vol. VI, 04-12-1998) 
Col116-2£) CoL236-.J7 

Train Ac:cidtdts Funds for Sick IndllStries 
(Deb .• ~ Vol VI, 03.12-1998),' (Deb. II, Vol. VII, 14-12-1998) 
Qtl. m~26 <'01.281 
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, , Hike 1ft Import Duty on Sugar (HAM Dis) 
(Deb. IS, Vol. Vtl, 18-12·1998) 
Q)l.519 

Impon ofFi1ma and Doc:utn&ntaties 
(Deb. 13, Vol. VII, 14-12*1998) 
CeL592~3 

I lmportofFood ItelDJ 
(o.b. II, Vol. VH, 14-12-1998) 
CcJ.429 

lSD1S1'DI?COBootha in Delhi 
(Deb. 13, Vol. Vn,16·12-1998) 
011.~5 

School Buildings 
(Deb. t, Vol V·l, 30-11.1998) 

. Col.l82 
Seeds Development Progratnme 

(Deb. I, V<'1. VI) 09..J2-1!191) 
Q,{.~ 

Sex CtiIMI whbOtitdNn 
(Dob. 2. Vol. Vi, 01-Jl-1W') 
Col.~S . 

St~k of Old Foodarains 
(Deb. 7, WI. VI, 08· t :t>19fl) 
Col. 419-28 

Land Acqoisition(Ameooment) BUI Telegraph OffiCN 
(Substitution of Now Section for (Deb. , •. Vol. VI, 02-U-1"') 
Secotion )6, etc.) by Shri Bhagwan Col. 269 
Shankar Rawat-Consid. and Q ....... SbrtRamaN •• d Withdrawal ....... ., 
(Deb. l~. Vol. VII, 18-12-1998) " AUocationfurblitpur..SinpauHkail1-mo 
Col. 480-83 I (Deb. 9, Vol. VI, )0.12·J99"1) 

I' Col. J 13 
Passport AppJiGations 

(Deb. 8, Vol. VI. 09-12-1998) Amendment in Mints and MineraiJ 
Col 263-70 I (Relulatiolt and DeveJopmt:n(~ A<4 

, 1957 
Petrol Outlets (Deb. 14. Vol. VII, l1-12-1991) 

(Deb. 2, Vol. -VI, 01-12-1998) Co) onnn 
Col. J04'()S . "Y?'U 

Petrol Pumps in H.P. 
(Deb. 2, Vol. VI, 0'-12-1998) 
Co1.4n-78 

Bansagar Inter-State Project 
(beb. •• Vol. VI,09-U .. l99l) 
Col. 187-81 

B iDam Power from Garbage in U.P. arg 
(Oe~. 8, Vol. VI, 09 .. 12-1998) (Deb. 13, Vol. VII. 16·12-1991) 
Col, 202-04 Col. 119 

• Price ofFertilild I Crop Failure 
(Deb. 8, Vol. vr, 09-12-1998) (~~b: 13, Vol. VII, 16-12-1998) 
Col. 222-23 I Co1.3JO . 

R· . P' " E 'al Cd" I Crop of Soyabean 
I~~R;~;~ ot ~ssentl ommo Itles (Deb. 13, Vol. VB, 16.12 .. 1998) 

(Deb. 6, Vol. VI, 07-12-1998) Col. 26-28 
Cot 439-45 Doordarshan Centre at Mchar, Salna in 

Scheme for Agricultural De~loprnent 
(Deb. 3, Vol. VI, 02-!2-1998) i 
CoL 160 1 

Madhya Pradesh 
(Deb. 18. Vol. VlI, 23-12-t998) 
CoJ.117 
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Faculties Run by MGGV 
(Deb. 6, Vol. VI, ,07-12-1998) 
Col 64 

Implementation of Fifth Pay Commission 
Report in Regional Rural Banks 
(Deb. IS. Vm. VII, 18-12-1998) 
C'd.6J..64 

Inclusion of Cbiftkoot in Tourist SpoIS 
List 
(Deb. S, Vol. VI, -04-12-'1998) 
CoLl7 

Jrription SchcmeaAft'etted by FonItA.cr. 
1980 
(Deb. I, Vol. VI, 30-11-1998' 
CoL 191 

Job Oriented Educ:ation 
(Deb. 16, Vol. VII, 21-12-1998) 
Cots 

Kailash Mansarovar Yatra 
(Deb. 3, Vol. VI. 02-12-1998) 
CoL lSI-52 

Lou caused to the Crop ofSoyabeen by 
Reet disease in Madhya Pradesh 
(MUR317) 
(Deb. 9, Yot. VI, 10-12-1998) 
Col 287 

Natioaal Policy for Sellior Citizens 
(Deb. 4, Vol. VI, 03-12-1998) 
Col 99-103 

Reyiew of Constitution 
(Deb. I, Vol. VI, 30-11-1 'tI) 
Col. 90-1 0 

Sanskrit on Computers 
(Q~b. 13. Vol. VII, 16-12-1998) 
Col 360 

Soyabeen Crop 
(Deb. I, Vol. VI, 09-12-1991) 
Col. 275 

Standard of Education in Kendriya 
Vtdyelayu 
(Deb. 6, Vol. VI, 01-12-1998) 
Col. 17-71 

Use of Hindi in Bank Examination 
(Deb. S, Vol. VI. 04-12-1991) 
Col. 270-71 

'Vacancies of Judges in Hiah Counsl 
Supreme Court 
(Deb. 6 •. Vol. VI. 07-12-1998) 
Col. 240-42 

Si., Shrl a. .... 1 
Abolition of Compound Interest on 

Acriculture LoInS " 
(Deb. II, Vol. VII. 14-12-199') 
Col. 37-38 

Agro Based Industry 
(Deb. II, Vol. VII, 14-12-1991) 
Col. 354 

New Schemes 10 Boost Investment I Amamath Pilgrims 
(Deb. IS. Vol. VII, 11-12-1998) (D~b. 2. Vol. VI, 01-12-199') 
Col.26S~ I Col. ~7 

Primary Health Centres in Rural Areas Annual Reports on EnYironment 
(Deb. 7. Vol. VI, OI-12~199a) I (Deb. 16, Vol. VII, 21-12-1998) 
Col. 240-92 Col 96 

Production ofVcgetabJes Appointment ofField Staff 
(Deb. 3, Vol. VI, 02.12-J998) (Deb. 13, Vol. VII. 16-12-1998) 
Col. 246-47 Coll8S-86 

PublicationofGlouarios 
(Deb. 11, Vol. VII, 14-12-1991) 
CoL 107 

Assistance to Hydro Power ProJectI 
(Deb. 6, Vol. VI, 07-12-1991) 
Col6U9 
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Automatic Wanting System Immigration Racket 
(~b. 4; Vol. VI, 03-12-1998) (Dcb. 18, Vol. VH, 23-12-1991) 
C01.3SS-S7 Co1.l98 

Availability of Fertilizer I Import of Fertilizer 
(Deb. 18, Vol. VB, 23-12-199&) I (Deb. 2, Vol. VI, 01··12-1991) 
CoI.S-6 . I Col. 34S46 

• Chanse in Study Material Induction of Small Aeroplanes 
(Deb. 16, Vol. VB, 21-12-1998) I (Deb. 9, Vol_ VI, 10-12-1991) 
Col. 187 ,i Col. 171 , 

Collaboration with New Zealand , Installation of ACAS in AJrcralta 
(Deb. 15. Vol. vn. 18-12-1998): (Deb. 14, Vol. VII, 17-12-1998) 

I . CoI.lOS , Col. 91 
Comphrtioo of New Railway Lines i IS I Agency of Pakistan . 

(Deb. 9, Vol. VI, 10-12-1998) I (Deb. 7, Vol. VI, 08-12-199') 
Col. 10 1 . Col. 308.()9 

Constitution of NHDC I Killing ofEndansered Aniltllll 
(Deb. 5, Vol. VI, 04-12-1998) I (Deb. 1, Vol. VI, 3()"11.1998) 
Col. 301-02 Col. 201.03 

Demand for Natural Gas i Kisan Credit Card 
(Deb. 12, Vol. VII. 15-12-1998) (De~. 11, Vol. VII, 14-12-1991) 
COI.l13-1S Co\. 347-48 

Development of Rice 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 32S-26 

Fanning Methods 
(Deb. 3, Vol. VI. 02-12-1998) 
CoI.l-lI 

Leaf-Curl Disease in Cotton 
(Deb. 13. Vol. VII,llJ-12-1",) 
CoL 382-83 

National Co-Operative PoUcy 
(Deb. 18, Vol. VII. 23-12-1'99.) 
Col. 99-1 00 

Fertilizer Policy 
(Deb. 2, Vol. 
COI.44S46 

Ne\\' Agriculture Policy 
VI, 01-12-1998) (Deb. 8. Vol. VI, 09-12-1998) 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. 172-73 

• Financial Assistance from United Nations 
for EneraY Programme 

CoI.22~27 

New National Telecommunication Policy 
(Deb. D,_ Vol. VII, 16-12-1991) 
CoI.l76-77 

(Deb. 4, Vol. VI, 03-12-1998) New Schemes to Boost Inveatment 
Col. 285-86 (Deb. IS, Vol. VB, 18-12-J99I) 

. . C' '1 A' . I CoL 26~-66 foreign Investment In IVI vI8tlon 
(Deb. 4. Vol. VI, 03-12-1998) OilRefmeries 
Col. 237-38 (Deb. 17, Vol. VII, 22-12-199') 

. 1 . E H' h Col. J29-31 Foreign nvestment tn xpress ig way I 
Project Production of Major Crops . 
(Deb. 11, Vol. VII, 14-12-1998) 'I (Deb. 3, Vol. VI,02-1Z-1"., 
Col. 133 Col. 222·23 
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Seizure ofExpl05ives in Kashmir I J)e.oAddiction Centres 
(Deb. 7, Vol. Vi, 08·12-1998) (Deb. 12, Vol. VB. 15-12-1(98) 
Col. 380-81 CoL 4345 

Sellin, up National Urban Transport Indian Penal Code 
Development Fund (Deb. J 2. Vol. VII, 15-12-1998) 
(Deb. I, Vol. VI. 30.11-1998) Col. 31S-16 
Col. 74-75 Loans for Small Scale Industries 

SubsidyonFmilizm (Deb. 15. Vol. VII, 18-12·1998) . 
(Deb. 3, Vol. VI, 02-12-1998)! Col.2n-n 
Q)J.239-41 I Medicine for A:DS. TB and Cancer 

SupponPrk:eofPudyanclWbcat ! (Deb. 17, Vol. VII. 22-12-1998) 
(Deb. at Vol. VI. 09-12-1998) I CoL 262-63 
CoL 24-25 I Need for completion of Nab ill agar Super 

.." lnd Thennal Power ProiH't in Auranf'abad. lOY LaStry './_. t:' 

(D~b. 5 Vot. VI, 04-12-1998)' ~~~~3~~ring Ninth Year Plen 

Co1.2~1 I (Deb. 17, Vol. VII, 22-12-199~) 
Train from GorOlkhpur to Delhi . Col. 391 

(Deb.'9. Vol. VI. 10-12-1998) I OECFAssistance lO Bihar and M.P. 
Co1.l36 I (Deb. 11, Vol. VII, 14-12-1998) 

Waste Land Development Progra1nme , i Col. 356 
(Deb. 4, Vol.. VI, 03-12-1991) I Setting up of Branches ofNABARD 
Col 109-13 ! (Deb. 11, Vol. VII, 14-12-1998) 

Yopfor Foretan Tourists i CoL 233-lS 
(Deb. S, Vol. VI, 04-12~1998) t Special Quota of LPG 
CoL 167 I (Deb. 7, Vol. VI. 08-12-1998) 

ShIP, Slari SureDder I Col 308 
I STDIISDIPCOs in Bihar 

Dam'le. ~o Crops due to Natural! (Deb. 13. Vol. VII, 16-12-1998) 
Calamities such II Floods, Cyclones, (,..ol 75-77 
•• (OUR 193) . 
(Deb. 16, Vol. VII, 21-12-1998) StrikebyResidentDoc:tors 
Col. 387-81 I (Deb. 17, Vol. VII, 22-12-1998) 
. . Col.2S4 

Fehcltations to Deputy Speaker I 
(Deb. 14, Vol. VII, 17-12-1998) , T.V. TransmitteretJhanjharpur 
CoJ.2S7-SI I ~~~ 13, Vol. VII, 16-12-1998) 

SiDlb, Shri Subll K ... r i . World Bank Assistance for POMl' Projects 
Appointment in Eel to Bihar 

(Deb. lS, Vol. VII, 11-12-1998) (Deb. 11. Vol. VII, 14-12-1998) 
CbLI14-I5 I CoI.66 

Central Assistance kheme 
(Deb. II, Vol. VII, 23-12-1:991) 
Q,L1a.&9 

Yashpal Committee 
(Deb. 16. Vol. VII, 21-12-1998) 
CoI.1l4-1S 
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........ Sbri TcJveer I Slap, Sbri Th. Chao" 
Agricultural Labourers I Activities ofNSCN(M) after Cease-fire 

(Dob. 7, Vol. VI, 08-12-1998)' (Deb. 17, Vol. VII, 22·12.1998) 
Col. 127-29 I CoI.191~92 

AvailabiJityofPertilizer I Central University for Agriculture 
(Deb. 18, Vol. VII. 23-12-1998)' (Deb. 16, Vol. VII, 21.12-1998) 
CoL s.6 Col. 132 

Ayurvedic Medical Colleges and Development ofToUrism in North-Eastem 
Hospitals Area 
(Deb. 7. Vol. VI. 08-12-1998) (Dob. 15, Vol. VII, 18-12~1998) 
CoL 515-26 ! CoL 10-15 

Bomb Explosion 1 Felicitations to Deputy Speaker 
(Deb. II, Vol. VII, 23-12-1998) I (Deb. 14, Vol. VII, 17-12-1998) 
Col. 172·73 . 0,1. 260 

Demand for Natural Gas I Heavy Fuel based Power Project 
(Deb. 12, Vol. VIl. 15-12-1998), (Deb. 11, Vol. vn, 14·12-1998, 
Col.1l3-IS Col. liB 

Fall in Foreign E~cbange 'Reserves 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.lOl 

Inclusion of Territorial Boundary pi 
Manipur in Cease-Fire 
(Deb. 12, Vol. VI", 15-)2-1998) 
0,1.210 Financial Assistance to Sugar Mills 

(Dob. 2, Vol. VI, 01-12-1998) TipaimuJchDam 
Co1.31S-16 (Deb. J3, Vol. VII, 16-]2-1998) 

Helicoptct Service 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 79 

Promotion of Handicrafts in Gujarat 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 160-62 

Publication of Rules and Manuals 
(Deb. 17, Vol. VII, 22-12-1998) 
o,t. 55-56 

Sale of Bogus Railway Tickets 
(Deb. 9, Vol. VI, JO-12-1998) 
0,1.272-73 

Silver Jubilee of Tiger Project 

0,1.205 
SllIIh. Sbri Virend.r8 
Pay Scales of Doctors 

(Deb. 12, Vol. VII, 15-12-1998) 
Col. J9-20 

Siah, Dr. S8nJay 
Cigarette Industry by U.K. in India 

(Deb. IS, Vol. VII, 18-12-199&) 
Col. 78-79 

Collection of Revenue from Cigarette 
Industry 
(Deb. 15. Vol. VII, U-12-1998) 
0>1.80-81 

(Deb. 16, Vol. VII. 21-12-1998) FDJinCigarette 
Col. J95-96 , (Deb. 11, Vol. VII, 14-12-1998) 

Standard of Education in Kendriya I Col.. 416-17 
Vidyalayas NAFED 
(Deb. 6, Vol. VI, 07-12-1998) ,. (Deb. 13, Vol. VII, 16-12-1998) 
('01. n-78 Col. ~7 
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Production of hJaes Rise In Prices of Essential Commodities 
(Dtb. Il. Vol. VII. 16·12.1998) (DURI93) 
Coi.3Q-70 (Deb .•• Vol. VI, 03-12 .. 1998) 

SCttiDg up of Cigarette Industry Cot 499-'02 
(Deb. 11, Vol. Vll, 14-12-1998) SJrpotdar,SbriMadhukar 
CoL 236 

.... , Sltrl V.thwa •• 
Appropriation (No.4) BiU--Consld. &: 

Pused 
(Deb. 16, Vol. VII, 21-12-1998) 
CoI,371-83 

Customs (Amendment) Bill-Consid. & 

Amcl!dment of Pollution Control Acts 
(Deb. I, Vol. VI. 30-11·1998) 
Col.2S3 

Assistance by lOBI to Industrial Houses 
(Deb. 11, Vol. VII. 14-12-1998) 
Col 36-37 

PUled Atrocities Committed on Minorities in 
(Deb. 17, Vol. VII. 22-12-1998) Various Patts of the C.ounvy(I)lJR 193) 
Col29J.95 (Deb. 12, Vol. VII, 1 S-12-1998) 

CUstoms (Amendment) BilI--lnt. I Col. 369 
(Deb. 16, Vol. VII, 21-12~1998) I Child Workers 
Col 306 I (De". 12, Vol. VII, 15-12-1998) 

Demands for Supplementary Grants Col. 124 
(Oeneral}-1998-99-Presented 
(Deb. 11, Vol. VII, 14-12-1998) 
Col 463 

Demands for Supplementary Grants-
(GeneraI}-I998~ 
(Deb. 16, Vot. VII, 21-12-199&) 
Col. 365-77 

Declaration of Pakistan as Terrorist State 
(Deb. 13, Voi. VII, 16-12-1998) 
Col.1S 

Economic Sanctions 
(Deb. S, Vol. Vl, 04-12-1998) 
Col. 188·89 

Hiall Denomination Bank Notes Estimates Committee-Action Taken 
(Demoneti~tion) Amendment BIU-- Statement&-Laid . 
Consid. & Passed (Deb. 14, Vol. VII, 17-12-1998) 
(Deb. 8, Vol. VI, 09-12-1998) I Col. 238 
Co1.3S2-S3 E' C . Fi R 
(Deb. " Vol. VI, 10-12.1998) ,I stlmates ommlttce- rst epon-
Col. 299-306 ' Presented 

, (Deb. 8, Vol. VI, 09-12-1998) 
Income-Tax (Second Amendment) BiII- Col. 323 

Consid. &. Passed 
(Deb. 17, Vol. VII, 22-12-1998) I Estimatcs('('mmiftee-fourthReport-
Col. 397-98 Presen~u 

Income-Tax (Second Amendment) BiII-
Int. 
{Deb. 16, \obI. Vn,21-12.I99S)CoJ. 306 

Insurance ~gu111tOry Authority Bill-Int. 
(Deb. 12, Vol. V n, 1 '-12-1998) 
CoU31 

(Dcb. 16. Vol. VII, 21-12-1998) 
('01.291 ' 

Estimates Committee-Second Report-
Presented 
(Deb. 9, Vol. VI, 10-12-199&) 
CoL27S 
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Eltimatea Comm~ Third Repon-
Pretented 
(Deb. 12. Vol. VII, IS-12-1998) 
CoUll 

EXIIOrtion of Money by Mafia Gangs 
(Deb. 2. Vol. VI. 01-12-1998) 
Col 37-3' 

• Felicitations to Deputy Speaker 
(Deb: 14, Vol. VII, 17-12-1998) 
CoL2S3..,.. 

Food Muhenltion 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 36-31 

Hardships Faced by Indian Students 
(Deb. IS, Vol. VII. 11-12-1(98) 
Col. lSI 

Policy on Crop Patterns 
(Deb. 3, Vol. VI. 02-12~J998) 
Col. 125 

Public Telephones and Post Offices 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 227-32 

Recession of EClOnomy 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 4849 

Refugees of J &; K 
(Deb. 2, Vol. VI, Ol~12-1991) 
Col. 423-24 

Rehabilitation of Ex-servicemen 
(Deb. 4, Vol. VI. 03-12~199') 
Col. 1-27 

Reserve Forest in Maharasbtra 
Healthy and Educational Films for I (Deb. 1, Vol. VI. 30Mll M1998) 

Children and Youths Col.17J 
(Deb. 3, Vol. VI, 02-12-1998) I R . fD 11 S . 
ColI07~ evamplng 0 e enee CfVlceS 

i (Deb. 4. Vol. VI, 03 M I2-199B) 
Identity cards for Citizens , Col. 227 

(Deb. 7, Vol. VI, 08-12-1998) 'R . I fNT'C'M'II' 
Q)I 53-56 I eVlva 0 I S 

. (Deb. 5, Vol. VI. 04-12-1998) 
Ioe ..... in Population Col. 14 

(Deb. 7, Vol. VI, 08 M 12-1998' . of IE . CoL 30 Strike by OffiCials J.T., Centra XCI~ 

'

and Customs 
hItegrated Policy on Law and Order (Deb. IS, Vol. vn, 18-12-1991) 

(Deb. 12, Vol. VII, 15-12-1998) I Col. 18 
Cal27S . h F . C . Trade Wit orelgn Ountrles 

LPG Connections (Deb. 11, Vol. VII. 14-12M1998) 
(Deb. 7, Vol. VI. 08-12-1998) Col.3S1-54 
CaI.S03-04 It ed Ch'ld Training to Menta y Retard I ren 

• Ocean Development Programme I (Deb. 17, Vol. VII, 22-12-1998) 
(Deb. 8, Vol. VI. 09-12-1998) Col. 295-97 
CoI.2S-32 

Patent Baled on Research and 
Technology 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 198-99 

Perfonnanc:c of UTI 
(Deb. S, Vol. VI, 04-12-1998) 
CaL 232 

UN Convention on Refugees 
(Deb. 3. Vol. VI, 02-12-1998) 
~1.86-87 

Sompal, Shrl 

Coffee (Amendment) Bill-Consid. 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 464 
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Coffee (Amendment) Bill-Consid. and. 1 felicitations to Deputy Speaker 
Pus (Deb. l4. Vol. VII, 17~12-1998) 
(Dob. 13. Vol. VIl. t6~12·199B) Qll255 
C« 46J.67,4S2-8S 

Commodities Boards and DevoJopmem 
. Authorities (Exentptioft from Income-
1M) Bfll--lrl. 
(n.&t. 16, Vol. VU.21-12.1998) 
Cot. ]oS ' 

Financial Crisis in J&IC. 
(Deb. 15. Vol. VIt, 18-12.1998) 
Col. 67 

Food Aid to Sudan 
(Dob. 3, Vol. VI, 02 .. 12-199.) 
CoL 122 

Initiatives Taken for Improving the 
'" nabi~ fFerti1' d' lab' Hazardous Waste 10 MsJor Cities 

• " ... ,,0 Ism unns I (Deb 16, VoJ. VII, 21.12.1991) 
1998-99(St) I Col. 24-25 
(Deb. 9, Vol. Vi, 10-12.1998)! 
Col. 402-04 I Higb C01Jrl and Supreme Court Judges 

Price poney forRabi Crops of 1998 .. 99 to I (Saiarie¥ and Conditions 'of Service 
be Marketed in 1999·2000(St.) I (Amendment) Bill, 199I-Consid. &: 
(Deb ... , Vol. V I, 03-12-(998) I Passed 
Col. 410-89 I (Deb. ~ ... Vol. VII. 17.12-1998) . 

R' . P' f E t' I Co 00" ~298-301 1St In fh.:e c. ssen IS mm 'ttes.1 
(DUR 193) Industries inKasbmir Vafley 
(Deb. 6, Vol. VI, 07-12-,9(8)! (Deb. 5, Vol. VI. 04-12-1998) 
CoJ.420-30 I ~1.244 

Soz, Prof. SaifudcUa I Lapse of Funds 
Atrocities Coounitted on MiAorities in 

¥Irioua pu1s ofdle Coumry(DUR 193) 

(Deb. 16, Vol. VII, 21-12-1998) 
CoL 183 

(Deb. 12. Vol. VlI, 15-12-1998) Muslim Families in Delhi' 
CoL 407 (Deb. 17, Vol. VII, 22-12-1998) 

Bilateral TaJks with United States O)UR Col. 90:-91 
193) I Need 10 nnction necessary funds for 
(Deb. 17. Vot VII, 22- J 2·1998) i translation oftbe Constitution oflndia 
Cot.478-80 into Kasbmiri Ianguage{MUR 377) 

Bill on Bio--Diversity (Deb. 17, Vol. VII. 22-12-1998) 
(Deb. 11, Vol. VII, 14-12.1998) CoI.392 
CoI.89-90 ! Pay Scales of Doctors 

District Hospitalin Kashmir Valley I (Deb. 12, Vol. VIl, 15-12-) 998) 
(Deb. 7, Vol. VI, 08-12-1998) Cul.l7 
Col. 382 Recruitment in Defence Department, 

Eco-Friendly Electronic Srinagar 
(Deb. 3, Vol. VI, 02-12-1998) (Deb, 14, Vol. VII, 17-12-1998) 
Col. 263 I Col. 62 

Export Promotion Zolws Research and Development 
(Deb. 15, Vol. VlI, 18-12-1998) I (Deb. 13, Vol. VII, 16-12-1998) 
CoL 306 COl3S..... . 
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.... in Pric' of EueatiaJ Commodities I Standing Committee on Human Resource 
(OUR 1,3) . I Development-Seventy-sevonth, 
(Dob. 6, Vol. VI, 07·12-1998) Seventy--eiaht, Seve-lity-ninth and 
C'd 452·54 .Eightieth Reportt-Laid 

h¥iD&ll by MiIUJaries (Deb. 8, Vol. VI, 09 .. 12-1998) 
(Deb. H. V41. va 14-12-199&) Col.3:M 
CoI.3MO Sultaapurt.Sb.1 K. D. 

Schemnto~ Tourism Arrest· of Ctimblall 
~si~ \1'01. vn. 14-12-1998) . (DO. 17, Vot. VII, 22-12-1998) 

.10.11:"-'_. . CoLISZ..s3 
v~,ofF" . 

(Deb. S, Vol. VI, 04.12-1991) r Backlog 01 Res-eh~1 Posts 
Co1.I2-1l " (Deb. 4, Vol. V1. 03-12-199') 

1III1I.:"~p Pot Col. 142-44 w._ ....... 1uti0ll in Delhi 
(Deb. 6, Vol. VI, 07.12-1998) I Ban on Export ofVegetabJes 
CoJ.t37 (Deb. 11, V .. 1. VH, 14-12-199.) 

S .......... Slutc. I Cot283-84 

1Deer-staec IUver WatetDisputes 
(Deb.', ~1. VI. 09-12-1998) 
CoI.n 

Rise in.priecs ofEateDtlal Commodities 
(DUll 193) 
(Jell. 4. Vol. VI. 03-12-1998) 
CoI.Sl8--30 . 

SriDIvu, Sbri M. 

Bank Loan to Farmers 
(Deb. 11, Vol. VII, 23-12-1"8) 
Col 104-06 . 

Corruption in Banb 
(Deb. !S. Vol. VI, 04-12-1998) 
Col. 290 

Demand and Supply of Power 
(Dob. 16, VoL VII, 21-12-1998) 
Col. 188-90 

Bertch ofGujarat High Cow ~ at Vadodara 
and Karnataka Hip Court Bench at Demands for Supplemental)' Grants-
HubH (General}-I99S·99 
(Deb. 16, Vol. VII, 21-12-1998) 1· (Deb. 16, Vol. VU, 21-12-1998) 
CoLl92-93 Col. 347-49 

Sudbeeran, Sbri V. M. Land Acquisition (Amendment) Bill by 
AtrOcitiol Comm~.ed on Minorities in Shri Bhagv.'lUl Shankar RaWat-Consid. 

various parts of the Country (DUR 193) (Deb. S, Vol. VI, 04-12-) 998) 
(Deb. 12. Vol. VII. IS-12-1998) Col. 384 
Col. 430 l Need to de,clare Sinnor area of H:machal 

A1I'OCities un Minorities Pradesh as Scheduled Tribe Area 
(Dob. 1. Vol. VI, 08 .. 12·1998) (MUR377) 
CoI.190-91 (Deb. 9, Vol. VI, IO·12-19~8) 

Construction of A1Ieppcy Bypass on Col. 288 
National Highway .' I Outstanding dues of Coal Company 
(Dcb. I, Vol VI. 30-11-1998) (Deb. 5, Vol. Vl, 04-12-1991) 
Co1.144 CoL 176-8S . 
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Production of Fertiliser 
. (Deb. 12, Vol. VII, 15-12-1998) 
CoI.l~58 

Smugling ofOolcllGoods 
(Deb. 11, Vol. VII, 14-12-1998) 
QJl.J02..04 

SUI'\'e)' for Rail Line in Himachal Pradesh 
(Deb. 14. Vol. VII, 17-12-1991) 
Col. 91-92 

T.V. Transmitters in H.P. 
(Deb. n, Vol. VII, 23-12-1998) 
Col. 'Z};.6.:l7 

Vacant Posts in NVS· 
(Deb. 11, Vol. VII, 14-12-1998) 
CoLas 

SwIda, Sbn Kllanbehl 
Bilateral Talks with United States 

(DUR193) 
(Deb. 17, Vol. VII, 22-12-1998) 
CoL 480-82 

Explosive Substances (Amendment) 
Bill-Consid. " Passed 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 327-28 

Inclusion of Railway Division in East 
Coast Railway . 
(Deb. 4, Vol. VI, 03-12-1991) 
CoL 140-41 

Railway Claims Tribunal (Amendment) 
Bill, I 998-Consid. " Paued 
(Deb. 6, Vol. VI, 07-12-1991) 
CoL 394-97 

Replacement of Cables 
(Deb. 3, Vol. VI, 02-12~1998) 
Col. 221-22 

UNDP Report on HRD 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.]1 

Use of Substandard Material in 
Construction 
(Deb. 4. Vol. VI. 03-12-199') 
CoL2S9 Closure of Purchasing Centres of leI 

(Deb. S, Vol. VI, 04-12-1998) 
Col.lSJ..SS Swami, Sbri Cbin .. yualld 

Constructien of AIR Station in Orissa AIDS Cases 
(Deb. 3, Vot VI. 02-12-1998) (Deb. 2, Vol. VI, 01-12-1991) 
Col. 69 Col. 425-29 

Conversion of State Highways. into I Allocation of Funds to National Family 
National Highways I Welfare Programmes 
(Deb. I, Vol. VI, 30-11-1998)! (Deb. 7. Vol. VI. 08-12-1998) 
CoL 22()"27 I Col. 77-116 

Deforestation'ofCasamina in Orissa i Arrears Outstanding against Industries 
(Deb. I, Vol. VI, 30-11-1998) i andOfficesofSEBs 
Col. 172-73 ! (Deb. 6, Vol. VI. 07-12-1991) 

De I f "" S . Or' I' Col. 257-58 ve opment 0 lourlst pots In ISsa 
(Deb. 11. Vol. VII, 14-12-1998) I Ban on Pan Masala 
Col. 429-30 I JDeb. 12. Vol. VII. 15-12-1998) 

D· If' ti . I Col. 213 lsapprova 0 0,1 Jelds (Regulation and i 
Development) Amendment Ordinance I Construction of Post Office Buildinp 
and Oilfields (Regulation and: (Deb. 13, Vol. VII, 16-12-1998) 
Development) Amendment BilI- I CoI.321-23 
Consid. aDd Passed I Diversion of Funds 
(Deb. 3, Vol. VI, 02-12-1998) I (Deb. 6, Vol. VI. 07-12-1998) 
Col 336-·37 I Col.2lS 
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Ll~s to Sugar Mills during Ninth Plan I Swamy, Dr. Subnmanian 

(Deb. II, Vol. VII, 14-12-1998) Adulteration in PetrollDiesel 
C4l241-42 (Deb. 12, Vol. VJI, 15.12-1998) 

Nllional Commission for Children Col. 1 J 1-12 
(o-b. 1, Vol. VI, 30·11·1998) 
Col. 271 

Now Textile Policy 
(Deb. 11. Vol. VII, 14 .. 12-1998) 
Col 349-S1 

Air Crashes 
(Deb. 9, Vol. VI, 10-12-1998) 
Col 7 .. 

Appropriation(No.4)BiII-Consid.&P.a 
(Deb. 16, Vol. VII. 21-1:Z-t99.) 

New Tourism PoUey Col. 382 
(Deb. IS, Vol. VII. 11·12-]998) Atrocities against Scheduled Cutes 
COl. 1'92-93 (Deb. 2. Vol. VI. 01.12-1998) 

Oil Exploration A.srcomems Col. 395 ' 
(Deb. 2. Vol. VI. ~1-12-1998) 
Co1.12·76 

Ozone DepIcting Substances 
(Deb. 6, Vol. VI. 07-12-1998) 
CoL 159-60 

Patent of Indian Plants by USA 
(Deb. 11. Vol. VII, 14-]2·1998) 
Col. 56 

Patent to Indian Plants 
(Deb. IS. Vol. VII, 18-12-1998) 
Col 293 

Construction of Air Strip at Phaltan 
(Maharashtra) 
(Deb. i4, Vol. VII, 17.12-1991) 
Col. J66 

Construction of New Ovcr-Bridp at 
Ghatkopar Railway Station 
(Deb. 9. Vol. VI. 10-12·1998) 
Col. liS 

Crimes in Mumbai 
(Deb. 12. Vol. VII, 15-12·1991) 
Col. 289-90 

Rubber Industry Declaration of Pakistan as Terrorist State 
(Deb. S, Vol. VI, 04 .. 12·1998) (Deb. 13, Vol. VII, 16-12-1998) 
Col. 293 Col. 20-21 

Safe Drinking Water I Development of Land belongins to Salt 
(Deb. 14, Vol. VII, 17-12-1998) I Commissioner 
Col. 27 (Deb. 11, Vol. VII. 14-12-1991) 

Supply of Chemical by Drug Matias Co). 394-95 
(Deb. 5, Vol. VI, 04-12-1998) Direct Train between Delhi-Madural 
CoI.J21-22 (Deb. 9, Vol. VI, 1 ~12-1998) 

Upifadation ofTclephone Exchanges Col. 176-17 
(Deb. 13. Vol. VII. 16-12-1998) Encroachment of Landin Mumbai 
COl. 68-70 I (Deb. 14. Vol. VII, 17-J2-1998) 

Visit India Year I Col. 86-87 
(Deb. IS. Vol. VII, 18-12-1998) Expansion of Telephone Exchanges 
Co1.308-09 (Deb. 3. Vol. VI, 02-12-1998) 

Vocational Training Institut.es in Cot. 268-70 
Unar Pradesh : Felicitations to Deputy Speaker 
(Peb. 17, Vol. VB, 22-12-1998): (Deb. ,14, Vol. VII, 17-12-1998) 
Co), 148-52 (,oJ. 258 
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Hip Court and Supreme Court Judge, Reliance' Industries Limited 
Salaries and CO,ndilions of Service i (Deb. 8, Vol. Vl, 09·12-1998) 
(Amendment) Bill, 1998-Consid &, C61.313-14 
Pass ; Setting up of13cnch of Madras High Court 
(Deb. 14, Vol. VII, li-12-1998): (Deb. 6, Vol. VI, 07.12-199.) 
Cot. 3~S i Co1.J62~3 

Hydrogen Bomb I' Strike by Officials off. T., Cent.rat ExciJe 
(Deb. II, Vol. VII, 23-12·1998) and Customs 
Co117-l8 I '(Deb. IS, Vol. VII, 11-12-1991) 

Improvement of Rallwa/ Services in; Col. 18 
...... rai I Supply of Pipeline Gas in Mttmbai 
(Deb. 9, Vol. VI, JO-12-1998) I (Deb. 7, Vol. VI, 0.-12-1998) 
Col. 260-6\ CoL -i08-09 

lncome Tax/bci,e Duty Dues aaainst ViolationofCompaniesAet 
RelilUl~elndustries (Deb. 1, Vol. VI, 30-11-1991) 
(Deb. 1 S. Vol. VII. 18- J 2-1998) Col. 157-58 
(~.285 I 

I' bode!, Shri Devjl Bhal l. 
Jnstalialion of LPT at Madurai in 

Tamil Nadu I Coastal Transport and Porta 
(Deb. 13, Vol. VII. 16-12,-1998) 1 (Deb. 16, Vol. VII, 21-12-1991) 
CoI.2S4 I Col. 69 , 

, Enemy Property LPG Coupons to MPs 
(Dcb. 12, VoL VII, 15-12·1998) 
CoL t04-OS 

Nulla PeriyM o.m 
(Deb, 3, Vol. VI, 02-12-1998) 
CoI.lS7·SS 

Mumbai Sub-Urban Railway 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 399-402 

New Airport at Navi Mumbai 

(Deb. IS, Vol. VII, 11-12-199') 
Col 101-02 

Internet 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 46-47 

Memorial oft.N.S. Khukari in Daman 
(Deb. 14. Vol. VII, 17-12-1998) 
CoL 77 

Tanpon. Sbri Prasad Baburao 
(Deb. 14, Vol. VII, 17-12-1993) Agricu)turalExport 
Col. 217-18 (Deb. 5, Vol. VI. (14-12-1998) 

New Office ofGM (But) CoL 229 

(Deb. 8, Vol. VI, 09-12-1998) Agricu!rureintheConcurrentList 
CoI.J99-200 (Deb. 18, Vol. VII, 23-12-1(98) 

Plisht ofHaodloom Weavers Col. 39-40 
(Deb. J I, VoJ, VII, 14.12-1998) I Amount Owed ByCIL 
0,1.24344 (Deb. 11. Vol. VII, 14-12-199&) 

Purchase of Shares of Re liance Industries 
by UTI and PSf'Is 
(Deb. 5, Vol. VI, 04-12-1991) 
Col.2J-28 

Col. 295 
Atomic Research CepU'es 

(Deb. 18, Vol. Vll. 23-12-1998) 
Col 76-77 
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Atrocities on Minorities Delicencing of Sugar Industry 
(Deb. 7, Vol. VI, 01-12-1998) (Deb. 5, Vol. VI. 04-12-1998) 
CoI.I9C)..91 CoL211-12 

Auto Industry 
(Deb. IS, Vol. VII~ 1I-12-1998~ 
CoI.3I1 

Development Projects of Surface 
Transport in the Country 
(Deb. 16, Vol. VII, 21-12-1998) 

Ban on Export of Potatoes Col. 232-35 
(Deb. S, Vol. VI, 04-12-1998) DirectLocalCallFacility 
Col. 247-48 (Deb. 13, Vol. VII, 16-12-1998) 

Ban on Pan Masala Col. 11-82 
(Deb. 12, Vol. VII, 15-12-1998) Duty Evasion by Export Oriented Units 
Col. 213 in Gujarat 

Ban on use of Plastic Carry Bags (Deb. IS, Vol. VII, 18-12-1998) 
(Deb. I, Vol. VI, 30-11-1998) CoI.S6-S7 
Col. 19 Exemption ofTax on Sugarcane 

Case Against Stainless Steel Bright Bars 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 168-70 

Chemical Pesticides in Crops 
(Deb. IS, Vol. VII, 23-12-1998) 
CoL 112-83 

Co~'ttee of Chief Ministers 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 221-22 

Computer Education' in Kendriya 
Vidyalayas 
(Deb. 16, Vol. VII, 21-12-1998) 
Col.2So-S2 

Consultancy Services of CIUlI 
(Delt. 16, Vol. VII, 21-12-1998) 
Col 184-85 

(Deb. 12. Vol. VII, 15-12-1998) 
Col. 224 

Extra Departmental Employees 
(Deb. 3, Vol. VI, 02-12-199IJ) 
Col. 60-61 

Fanners Look to Other Crops 
(Deb. IS, Vol. VII, 23-12-1998) 
Col. 127 

Field Trials of Transgenic Hybrid Cotton 
• Seeds 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 199 

Four Lane National Highways from Pune 
to Satna 
(Deb. II, Vol. VII, 14-12-1998) 
CoL 165-66 

Criticism on Draft National Blood Policy Fraud in PNB 
(Deb. 12, Vol. VII, IS-12-1998) (Deb. IS, Vol. VII, 1S-12-1998) 
Col 55-57 Col. 64 

Damage to National HighwayslBridges 
by~lone 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 271-72 

Declaration of Roads as National 
Highways 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 196-97 

Global Mobile Personal Communication 
by Satellite 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 92-93 

GSl's Programme to lenerate more 
Foreign Exchange 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 363-64 
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Heavy Engineering Corporation I ModeJ COMeSljon Agreement for Ltrar 
(Deb. I~, Vol. Vd, J8-12-)99~) HipwayProjetts 
Co1..>52-53 (Deb. I, Vol. V', 30-11-1991) 

Col. 323 
/CDS 

(D" . •• , Ve'. VII, "-f2 ...... ) 
Co'.2'~ 

Import Duly on Pulses 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 461 

Import Licences 
(Deb. 9, Vot VI, t 0-12-1998) 
Col. 273 

Import of On ion 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 276-78 

Indian Assistance to Maldives 
(Deb. 8, Vol. VI, 09-12-1998) 
ColS6 

Industrial Disputes Act 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 406 

Infant Milk Substitutes 
(Deb. II, Vol. VII, 14-12-1998) 
Col 91 

Introduction of Comprehensive Health 
Insurance Scheme 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 549-51 

Krishna-Godavari Action Plan 
(lJeb. II, Vol. VII, 14-12-1998) 
Col. 122-23 

Liberalisation in Visa to Foreigners 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. II? 

Mini Telephone Exchanges 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 271 

M.,"'A~'''''''''' Catitndon Laboratoriet 
(De •. 6, Vol. VI, 01-J2-J9") 
ColS9-60 

National Phone EmeraencY ProrII-- tbr 
Children 
(Deb. 2, Vol. VI, 01-12-1998) 
CoI.3S7-S' 

New Appraisal System 
(Deb. IS, Vol. VII, 23-12-1991) 
Col. 89 

New Textile Policy 
(Deb. 11, Vol. VII, 14-12-19.91) 
Col. 349-S1 

OECF Assistance for Water Supply 
Projects 
(Deb. 14, Vol. VII, 17-12-1991) 
Col. 33-3S 

Off.shore and On-shore Drillinp 
(Deb. 7, Vol. VI, 08-12-1998) 
COI.S90-91 

Oil Refineries 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 129-31 

Per-Capita Expenditure on Medic.1 
Facilities 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 16-24 

Performance of State Road Transport 
Undertakings 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 11-12 

Pilot Projects ofConvergcnt Services 
(Deb. 14, Vol. VII, J7-12-J998) 
Col. 136-44 

Minimum Wages A't :,.:. I Postal Services 
(Deb. 7, Vol. VI, 08-)2-1998) I (Deb. 8, Vol. VI. 09-12-19'8) 
CoI.234-35·' Col.3t6 . 
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Private Sector ·P·articipation in 
Transmission '. 
(Deb. 6, Vol. VI, 07-12-1998) 
ColS7 

Production of Documentary Films 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 231 • Proposal for Cross Country Highway 
Project 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 261-62 

Rakesh Mohan Committee 
(Deb. 4, Vol. VI, 03-12-1998) 
C01.2S9-61 

Reorganisation of Disaster Management 
Machinery 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. I 74-7S 

Reservation for Petrol Pumps/LPG 
Agencies 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. lSI 

Review ofThennal Power Plants 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 243-S2 

Revision of Commission for Petrol Dealers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 43-44 

RevivalofECL i 

Share of Technology 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 180-81 

Shortage of Staff 
(Deb. 4, Vol. VI, O~- J 2-1998) 
Col. 221 

Small RoaaProjects to Private Complnies 
(Deb. I, Vol. VI, 30-1l~1998) 

CoI.SI 

Smile for All National Oral Health 
Programme 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.19S-96 

Subsidy on Onion' 
(Deb. 17,' Vol. VII, 22-12-1998) 
Col. 266-67 

Sugar Zones in Maharashtra 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 227-28 

Tata's Airlines Project 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 144-45 

Utilisation of Fund by Maharashtra 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 218 

Wagon Makers Charges with Excise 
Evasion 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 155 

(Deb. " Vol. VI, 04-12-1998)' WithdrawlofSLRtoPSUBonds 
Col. 275-76 (Deb. ii, Voi. VII, 14-12·)Q98) 

aural Youth for Self-Employment 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 326-27 

Sales Tax on Aviation Turbine Fuel 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 62 . 

Setting up of New TV Relay Centres in 

Col. 370-71 

Thakkar, Shrlmati Jllyaben 
Bbaratkumltf 

Allocation of Funds for Development of 
Agriculture 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 125-28 

Maharashtra , Danger to Himalayas 
(Deb. 3, Vol. VI, 02-12-1998) I' (Deb. 11, Vol. VII, 11\-12-1998) 
Col. 169-70 . Col. 177 
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'fIIa1utr, BroCP. 
PriccofU,. 

(Deb. 1, Vol. VI, 08-12-1"') 
CoU31 . 

R.JullriMtion of CMuaI SIIft' in PIIbII 
DoordinIaM KendnI 
(Deb. II, Vol. VIJ, 23-12-199') 
Col. J.u.~ .................. 

Airpon. Ajmer 
(Deb. 4, Vol. VI. 03-12-1991) 
CoL 117 

Allowances to Unemployed Oraduatetl 
Diploma Holden 
(Deb. 11. Vol. VII, 14-12-1998) 
Col3~55 

New Alricullure Policy 
(D.b. I, Vol. VI. 09-12-1991) 
Col. 226-27 

Payment ofL'cence Fee 
(Deb. I,. Vol. VI, 09-12-199,) 
CoI.1-1l 

Petroti,. Co-opmt#ve Limited 
(Deb. 17, Vol. VII, 22-12-1991) 
CoL" 

Price ofFertJI_ 
(Deb. I, Vol. VI, 09-12-199.) 
CoJ.222-23 

Providina Cip" Subsidy 
(Deb. 6, Vol. VI, 07-12-1998) 
CoI.29S-96 

Revillon In Prices of Decontrolled 
ProduaJ 

. Biddin, by1he Priwte Sector for Power (Deb. 2, Vol. VI, 01-12-1991) 
Dilbibutioa Projeell ~ Col. 413-14 
(Deb. II, Vol. VII, .4-12-1991) Seltin, up Committee to Exlltina 
CoL IJ Le.ilJation Government POI1I 

Conditioe ofDIIIaJ.~ N.... (Deb. I, Vol. VI, 30-11-199') 
Hlpway Col. 20547 
(Deb. II, Vol. VII, 14-12-1 "I) SUbsidy Paid to Retired Employees 
ColI~ (Deb. 5, Vol. VI, 04-12-1991) 

Danpn ofPokhnn Tata Col 155 
(Deb. 9, Vol. VI, 10-12-1991) Subsidy to Workers 
CoL 137 (Deb. 11, Vol. VII, 14-12-1998) 

Expendhure IDeurnd on EducadoD CoL 31-39 
(Deb .• , Vol. VI. 3O-II-ltt.) U. ........... PoIIdcaIOIIaI 
Col. 261 ~. 12 •• 1. VII. 1S-12-1,", 

Explokldon ofW_ Worbn OIL 295 
(Deb. 2, Vol. VI, 01-12-199') ~luntlryRetirementScheme ; 
Col. 6-7 (Deb. 5, Vol. VI, 04-12-1998) 

Girls Bclaclllioa 
(De~. I, Vol. VI, 30-11-1"1) 
Col. 72-73 

Noed to take ..maem ICtion ipinlt the 
police penonneI ....,onsible for ..... 
iIl,police Iock-up (MUll 377) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col 309 

CoL 265 
........ , Shrl Ramlbeth 
Cleanin, of Railway Stations 

(Deb. 14. Vol. VII, 17-12-1998) 
CoL 66-(;7 

Crop Failure 
(Deb. 13. Vol. VII. 16-12-1998) 
CoL 330 

.; 
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Economic ASlurance to Gulf War 
Returnees 
(Deb. ,13, Vol. VII, 16-12-1"998) 
CoL 393-94 

Fan in Mango 
(Deb. 13, Vol. VII, 16-12-199') 
Col. 85-86 

'Information of Tour 
(Deb. 17, Vol. VII, 22-12-199') 
Col!7-58 

Jawaharlal Nehru Pon 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 65 

National Dairy Development Corporation 
(Deb. 13, Vol. VII, 16-12-199') 
Col26l~ 

Need to provide adequate fundi to 
Government of Maharalhtra to 
compenlate people affected by 
c:yc:1one in Raigarh district (MUR 3 n) 
(Deb. 13, Vol. VII, 16-12-199') 
Col~1 

Rea:wnina of Railway Stltiona 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 225-26 

Rise in Price of Essential Commoclilitf 

Diupproval ofOilf1el~s (Regulation and 
Development) Amendment Ordinance 
And Oilfield. (Regulation and 
Development) Amendment BiII-
Consid. and Pass 
(Deb. 3, Vol. VI, 02-12-1991) 
Col 335-36 

Diseue ia Arecanuta . 
(Deb. 13, Vol. VII, 16-12-199') 
Col 175-76 

Fertillzen IIId Chemlcala Travancore 
(Deb. 2, Vol. VI, 01-12-1"1) 
Col. 462-63 . 

Finmcial AIIiJt1nce (or AIDa Control 
Propnme 
(Deb. 7, Vol. VI, 0'-12-1998) 
Col. 335-51 

FU,htl from Nedumballeay Airport 
(Kala) 
(Delt. .., Vol. VI, 03-12-199') 
ColIQ-63 

HiacI ...... lnlecticidel Limited 
(D •. 17, Vol. VII, 22-12-199') 
Col. 131-33 

IOSMT ScbIme 
(D.b. 9, Vol. VI, 10-12-199') 
Col. 219-43 (OUR 193) 

(Deb. 6, Vol. 
Col. 466-67 

no • .., Shrl P.C. 

VI, 07-12-199') lndillftOUllndumy for Ship Building 
(Deb. II, Vol. VII, 14-12-199') 
Col 79-10 

Atrocities Committed on Minorities in 
variOUI parts of the Country (OUR 193) 
(Deb. 12, Vol. VII, lS-12-199') 

• Col404 
Automatic Warnina Syltem 

(Deb. 4, Vol. VI, 03-12-199') 
Q\1.355-57 

Ban on Use ofP'-dc ....... 
(Deb. 14, Vol. VII, 17-12-1991) 
CoL 102.e3 

8encIInIR Price tbr NIIWII Rubber 
(Deb. 5, Vol. VI, 04-12-199') 
Col. 165 

Investment in Industrial Sector 
(Deb. 5, Vol. VI, 04-12-199.) 
Col 271-72 

Involvement of .Private Parties in 
Colllbction of Rail Lines 
(Delt. 9, Vol. VI, 10-12-1998) 
CoL 52 

Llndtlides on Konkan bilways 
(De~. 9, Vol. VI, 10-12-1998) 
CoL 174 

Micro Waves Linkqe by Lo<:al DDKs 
(Deb. 3, Vol. VI, 02-12.1998) 
Col 256 
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N(ed to include Kerala in the Express 
High~ay between North and South 
(MUR377) 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 334 

Pay Scales~f Doctors 
(Deb. 12, Vol. VII, 15-12-\998) 
Col. 19 

Pilferage of Ayurvedic Products and 
Servil;es 
(Deb. 2, Vol. VI, 01-12-1998) 
Col 360-61 

Production of Condoms 
(Deb. 12, v.I. VI~ 15-12-1998) 
Col. 112-13 

Proposal for Cross Country Highway 
Project 
(Deb. I, Vol. VI, 30-11-1998) 
CoL 261.2 

Tbol'llt, Shri Sa ..... 
Additions to Fleet 

(Deb. 14, Vol. VII, 17-12·1998) 
Col. J76 

Aid from Internation,l Agencies for 
Higher Education 
(Deb. 11, Vol. VII. 14-12-1991) 
CoI.S~ , 

Amendments to Motor Vehicles Act 
(Deb. II, Vol. VII, 14-12-1991) 
Col.133 

Atrocities on Minorities 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 190-91 

lare Boat Chaner cum Demise Method 
for Ships ..win, 
(Deb. I, Vol. VI, 30·11·1998) 
Col. 273-74 

Rise in Price of Essential Commodities Ciba Vision 
(OUR 193) (Deb. 17, Vol. VII, 22-12-1998) 
(0 b 6 ", 0)1.251-52 e. • 1'0. V:, 07-12-1998) 
Col. 457-~9 Coal Projects 

RubberisationofNational Highways I (Deb. IS, Vol. VII, 11-12-1998) 
(Deb. 16, Vol. VII, 21-12-1998) Col. 90-100 • 
CoL 91-99 . Cotton Production 

Scheme for the Scientilts of Commodity (Deb. 13, Vol. VII, 16-12-1998) 
Board • Col. 89-94 
(Deb. 11, Vol. VII, 14-12-1998) Crop Failure 
ColA) 1-12 (Deb. 13, Vol. VII, 16-12-1998) 

Setting up of Satellite Earth Station at 
Trivandrum 
(Deb 8, Vol. VI, 09-12-1998) 
UlI.S7-S8 

Telecom Regulatory Authority oflndia . 
(Deb. 13, Vol. VII, 16-12-1998) 
Cot 348-49 

Telephone Exchanges Under S.D.C.A. in 
Kerak 
(Deb. 3. Vol. VI. 02·12·1991) 
Co1.63-69 

CoL 330 
Decline in POI 

(Deb. 5. Vol. VI, 04·12-199~ 
Col. 121-38 

DevelopmentlUPJl'adation of N.Hs. in 
COlDltry 
(Deb. 6, Vol. VI, 07·12-1998) 
CoL 53·5S 

DNa Price CoIdroI Order 
(Deb. 2, Vol. VI, 01.12·1991) 
Col. 476 
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Dues from Private Airlines 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 22S-27 

Duty ExemptIOn to Educational 
Institutions 
(Deb. 16, Vol. \ .1, 21-12-1998) 
CoL 167 

Ellugising of Pump sets in Rural Areas 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 236-38 

Energy Conservation Programme 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 78-79 

Export Target 
(Deb. S, Vol. VII, 18-12-1"1) 
CoL 291 

Food Adulteration 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 36-38 

Forest Security Council 
(Deb. 16, Vol. VII, . .:.1-12-1998) 
Col. 27-29 

GandharOil and Gas Field at Ankaleswar 
(Deb. !2,Vol. VII, 1 S- 1 2-1991) 
Col. 211-8~ . 

HPTslLPTs in the Country 
(Deb. 13, Vol. VII, 16-12-1998) 

Kisan CredttCard 
(Deb. II, Vol. VII. 14-12-1998) 
Col. 347-48 

Mayors Coafwatc~ 
(Deb. 9, Vol. VI, 10-12-1998) 
CoI.IS7-58 

Menaka Panel 
(Deb. II, Vol VII, 14-12-199!s) 
Col. 199-200 

Mumbai Port Trust Regulations 
(Deb. 6, Vol. VI, 07·12-1993, 
Col. 286-87 

National Status to Four Wate~ays 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 170 

Pend inS Irrigation Projects 
(Deb. 18, Vol. VII, 23-12-(998) 
Col. 167-71 

Performance of Konkan Railway 
Corporation 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 211-12 

Performance of UTI 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 3' 

Plan Allocation 
(Deb. 3, Vol. VI, 02-12-19'8) 
Col..1OI-03 

Col. 349-58 Private and Foreign Investment in Power 

ImplementationofNewCentralGuidelines I ~~~~ 16, Vol. VII, 21-]2-]998) 
(Deb. 12, Vol. VII, 15-12-1998) Co12S2-S3 
CoL16S . 

Indira Gandhi National Centre for Arts 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 188-89 

Industry Status to Film Production 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 143 

Internal Debt 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 251 

Private/Foreign Direct Investment in 
Natiom' Highways 
(Deb. 16. Vol. VII, 21-12-1998) 
Col. 220-26 

Resources for Bio-diversity Conservation 
(Deb. 6, Vol. VI, 07-12-19.98) 
CoL 265-61 

Review of Fertilizer Industry 
(Deb. 11. Vol. VII, 22-12-1998) 
CoI.2S9-60 
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i{l;'view of Law and Order Tiwari, Shrt P ... bh .... CIwNI ... 
(Deb. 12. Vol. VII, 15-12-1998) According Status of Central University 
CoI.27~72 (Deb. II, Vol. VII, 14-12-1998) 

Review of Utili sal ion of Fund Col. 99 
(Deb. 3, Vol. VI, 02--)2-1998) 
CoI.26()..61 

Safe Drinking Water Su~ply 
(Deb. S, Vol. VI, 09-12-1998) 
Col.25B 

Safety Measures in Railways 
(Dcb. 9, Vol. VI, 10-12-1998) 
CoI.3S-40 

Setting up of Procurement Planain, 
Boards 
(Deb. 4, Vol. VI, 03-12-19") 
Col. 190-91 

Shortqe of Wagons 
(Deb. 4, Vol. VI. 03-12-1998) 
CoL 339 

Smuggling ofGoldlGoods 
(Deb. II, Vol. VII, 14-12-1998) 
CoI.3024t 

UNICEF for Health and Welfare Sector 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 377 

Allocation for Promotion of Non. 
Conventional Energy Sources 
(Deb. 3, Vol. VI, 02-12-1998) 
Cof.256-60 

Bateshwar and Sultanganj Pump Canal 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI.14J 

Biogas Tec:hnoloJY 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 224 

Developms oAllnplore Airport 
(Deb. 4, Vol. VI, 03-12-1998) 
Co1.16s-66 

Employment Generation 1'hrouah Science 
IIld Technology 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 172 

Employment to Affected People of 
BhagaJpur 
(Deb. 1, Vol. VI, 30-11-1998) 
CoI.2S3-S4 

Use of Nuclear Energy 
(Deb. 8, Vol. VI, 09-12-1998) Fair of Bhagalpur, Bihar 
CoL 86 (Deb. IS, Vol. VII, 11-12-1991) 

Col. 326 
Violation of Guidelines by Jet Airways 

(Deb. 14, Vol. VII, 17-12-19Q8) Finance Assistance eo Bihar 
Col.S2 (Deb. B, Vol. VI, 09-12-1991) 

Wage Board for Journalists 
(Deb. 7, Vol. VI, OB-12-1998) 
Co1.381-82 

White Paper on Environment and Forests 
(Deb. I, Vol. VI,' 3 0-1l-199'~ 
CoL 209-10 

Tiwari, Sbri Lal Dibari 
Need to provide more halts of trains 

running in East Delhi (MUR 377) 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 383-14 

Col. 2-7 
Food Processing Industries in the 

Country 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.311-19 

Grant-in-Aid to Voluntary Orpnisationl 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 273-74 . 

Investment in Coal Sector 
(Deb. 15, Vol. VII, 18-12-1998) 
CoI,47 . 
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Lat-Matia Colliery 
(Deb. 5, Vol. 
Col. 157-58 

"'r; Dr. ...... a.a.d 
VI, 04-12-1998) Corruption in Assurance Company 

LPO Bottlina Plang 
(Deb. 17, Vol. VII, 22-12-1998) 
Col.~ 

M.A.R.R. System 

(Deb. IS, Vol. VII, 11-12-1998) 
Col. 309-10 

Foreign Investment in Civil Aviation 
(Deb. 4. Vol. VI, 03-12-1991) 
Col. 237-38 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. I 13-14 Vacancies in CBI 

(Deb. 3, Vol. VI, 02-12-1998) 
P.M.R.Y. Col. 116-17 

(Dob. 5, Vol. VI, 04-12-1998) Col. 125-27 lbpdar, Sbri lirit Bara. 
Cotton Ginninl and Press in, Factories 

(Repeal) Bill, 199~1d. Public Participation in KVIINVs 
(Deb. 6, Vol. VI, 07- 1 2-1998) 
Co1.93-131 

Settina up of Air News Unit in Bihar 
(Deb. 13, Vol. VII, 16-12-1998) 
<AI. 146 

Smuggling of Silk y." 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 266-67 

Social Afforestation Projects in Bihar 
(Deb. 1, Vol. VI, 30-11-1"8) 
CoL219 

Supr Mills in Bihar 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 119-90 

Suaar Mills in Bihar 
(Deb. 2, Vol. VI, 01-12-]998) 
Col. 315-16 

Supply of Medicine 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 164 

Supply of Sub-standard Coal 
(Deb. I I, Vol. VII, 14-1 2- 1 998) 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 439 

Tripldtl, Sltri Chandra ••• 1 
~ic ColleJe Rewa (M.P.) 

(Deb. 12. Vol. VII, 15-12-1998) 
Col. 94-9, 

Bansagar Inter-State Project 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 187 .. 8 

Cal*lty of Rewa Relay Center 
(Deb. I, Vol. VI, 09-12-1998) 
Col. 210-11 

Condition of National Highway-7 
between Mangavan and Hanumana 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 221-22 

Disease In Manso Umon, MyrobaJan 
(Deb. I, Vol. VI, 09-1~-1998) 
Col. 201-02 

Drinking Water Scheme for M.p. 
(Deb. 4, Vol. VI. 03-12- 1 998) 
Col 1910-204 

Col. 432-33 
Vocational Centres for Handicappecl Excavadon It\1It by Alilhabld University 

(Deb. 12, Vol. VIl, 1$.12.1998) (Deb. 6, Vol. VI, 07.12-1998) 
Col. 212 Col. 16' 

W.H.O. Al!listanco for Kala-Azar Disease Microwave Facility to Rewa 
(Deh. 2, Vol. VI. 01-12-1998) (Deb. 3. Vol. VI, 02-12-1998) 
CoI.480-8 I CoL IS8 
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National Hipway.21 
(Deb. 6, Vol. VI, 07-12-J998) 
CoI.2S9 

IUsk of Life to Civilians due to Firing 
ltanJe in Rewa 
(Deb. 4. Vol. VI, 03-11-1998) 
CaL 341 

SeUinI up orSSI based on Silica Sand 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 214 

Toni Uft lniplion Project 
(Deb. U, Vol. VII. 16-12-1998) 
Col 241 .... 

Uparadatlon or Shyamlhah Mldicat Co"" .... (M.P.) 
(Deb. 1. Vol. VI. OI-12-t99l) 
Co1.411-12 

Trlpltlay, Sltri 8"J. KJabon 
Abolition ofImport Duty. 

(Deb. 6, Vol. VI, 01-12 .. 1991) 
COL 129 

Cerebral Malaria 
(Deb. 7. Vol. VI, 01-12-1991) 
Col. 129-32 

eoutal Atlas 
(Deb. 6. Vol. VI, 07-12-1991) 
Col.ln-78 

Essential Commodities under O.G.L. 

Likely Damage to Salellkes 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 83-84 

Mosquito Mats 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 319-20 

National Maritime Polky 
(OeD. 4, Vol. VI, 03-12-1991) • 
CoL 347 

Need to declare 'Puri' in Orissa as 8-2 
class city (MUR 377) 
(Deb. 13, Vol. VII, 16-12-1998' 
Col. 462 

Pollution in Underground Water 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 35-37 

Purchase of Power from Pakistan 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 194-95 . 

Talks with France 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 315-86 

Tape, Sbri Vltbal 
Agriculture Education 

(Deb. lI, Vol. VII, 14-12-1991) 
Col. 74 

Agro-based Industries 
(Deb, 8, Vol. VI, 09-12-1998) 
Col. 49-51 

(Deb. 12, Vol. VII. IS-I'" 998) AMual Plan Outlay for Maharashtra 
CoL 96 (Deb. 8, Vol. VI, 09-12-1998) 

Extension of Operational Jurisdiction of 
MJ'NL 
(Deb. 3, Vol. VI, 02-12-1998) 
CoL 94 

ExIImaI Commercial Borrowinp 
(Deb. n. Vol. VII, 14-12-1991) 
Col. 3 10-11 

Col. 241 
Authorities un .. wr Environment .,' 

(Protection) Act, 1916 
(Deb. 16, Vol. VlI, 21-12-1998) 
Col. 22S-27 

8IFR 
(Deb. 11, Vol. VII, 14-12-1998) 
Col. 47-48 

Leachina of Aluminium in Food Items BlackmarketinJ'HOll'ding of Commodities 
(Deb. 12, Vol. VII, IS-12-1998) (Deb. 12, Vol. VII, IS-12-1998) 
Col. 211-12 1.83-90 



NAME INDEX 563 

Builders Conference Dumpina of Steel 
. (Deb. 14, Vol. VII, 17-12-1991) (Deb. 5, Vol. VI, 04-12-1"') 

Col. 149-53 Col 276-77 
Chemical Pesticides in Crops 

(Deb. 18, Vol. VII, 23-12-199') 
Col. 182-83 

Clearance of Commercial Serials on 
Doordarshan 
(Deb. 13, Vol. VII, 16-12-1998) 
CoL 33' 

Clearance to W*" Supply and Sewerage 
Project 
(Deb. II, Vol. VII, 14-12-1998) 
CoL ..... ' 

Clearance to Worli-Bandra Sea Link 
(Deb. 11, Vol. VII, 14-12-199.) 
CoL82-8J 

Construction of Individual Latrine 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 173 

Dunlop India Ltcl 
(Deb. 12. Vol. VII. 15-12-ltH) 
CoL 142 

Entry of Banks in Insunnce SecIar 
(Deb. IS, Vol. VII. 11-12-1991) 
CoL 201 

Export 1RcIustry .... to Tearia 
(Deb. 5, Vol. VI, 04.12-199.) 
Col2SI-S9 

ExportofPnrOoodl 
(Dob. II, Vol. VII. 14-12·1"1) 
Col35NO 

Export ofRioe 
(Deb. II, Vol. VII, 14-12-199') 
CoI.3~37 

Delicencinl of SUlar Industry 
(Deb. 2, Vol. VI, 01-12-1998) FinancialPerfonnlnc:eof1RY 
CoL412-13 (Deb. 9, Vol. VI, 10·12·199.) 

Col. 42·' I 
Demand for Natural Gas Free and Compulsory Education 

(Deb. 12, Vol. VII, 15-12-1998) (Deb. I, Vol. vr, 30-11-1991) 
Col. 113-1S CoL 262-63 

Development Corporation of Backward 
Classes 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 19. 

DevelopmentIModemisation of National 
HiahwaYI 
(Deb. 6,. Vol. VI, 07-12-1998) 
CoL 239 

Fund for AJriculture and Allied Activities 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 359-60 

Goods Entry Tax 
(Deb. 15. Vol. VII, 18-12-199') 
CoL 113 

Grievances ofTravelJers 
(Deb. 14. Vol. VII. 17-12-1998) 

Divertion of Wheat by FCI CoL 43-44 
(Deb. 17, Vol. VII, 22-12-1998) HikeinImportDutyonSupr 
CoL 275-76 (Deb. 2. Vol. VI. 01-12-1998) 

Diverting of Forest Land to Non-Forest Col. 27-28 
Purposes Illegal Trade of Wildlife Producta 
(Deb. 6, VOl. VI. 07-12-1998) (Deb. 6, Vol. VI. 07-12-1998) 
CoL 268-69 Col. 193-95 
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Impact of Nuclear Telt. on Literacy 
Projectl 
(Deb. I, Vol. VI. 30·11·1991) 
Col. 273 

Import of Wheat by Millen 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. 429-3 I 

Increue in Activities of lSI and Foreipa 
Infellipnce Agenci .. 
(Deb. 7, Vol. VI. 01·12·1991) 
CoI.20I~ 

Industrial Sicknea 
(Deb. 5. Vol. VI, 04·12-199.) 
CoL2WI 

Mahara.btra laftutructure Finance 
~ 
(D.b. 4, Vol. VI. 03-12-199.) 
Col. 233 

Meal .. Cases 
(Deb. 7. Vol. VI. 01·12·1991) 
Col 119-24 

Medical Dopeea tom Entwhill ussa 
(Deb. 12. Vol. VII. 15-12-1991) 
Col 45-50 

MId·DIy ..... Ic ... 
(D.b. 6. Vol. VI, 07·12-199.) 
Col.7W1 

MPLADS 
(Deb. 3, Vol. VI, 02-12-199') 
CoI.I~200 

Murabli Rail Vdcas Corpondoa 
.. ·(Deb. 9. Vol. VI, 10-12-1991) 

'" Col 1,"7 
HAMMett 
. (Deb. 3. Vol. VI, 02-12-1991) 

Col. 53-54 
New Appraisal S)'ItIm 

(Deb. II, Vol. VII, 23-12·1"1) Col., 
New RUt., LiDN 

(Deb. 14, Vol. VII, 17-12·199.) 
CoL 171 

PAN 
(Deb. 5, Vol. VI, 04-12·199.) 
CoL 274 

Performance ofUteracy Minion 
(Deb. I, Vol. VI. 30-11-1991) 
CoL 75-76 

Price of Fertilizer 
(Deb. I, Vol. VI. 09·12·1991) 
Col. 222-23 

Private Power Projects 
(Deb. I. Vol. VI. 30-11.1991) 
Col. 209 

Production of Food ........ 
(Deb. I. Vol. VI, 09-12-1991) 
CoLD9-*) 

Public Telephone in ViHaps 
(DIb. II. Vol. VII, 23·12-199.) 
Col. 242-45 

Racket. lavolved ia Adulterated 
Medicin .. 
(Deb. 17, Vol. VII, 22·12-199.) 
Col. 276-71 

Raisina Budgeiii)' AlIocIdoa for SIaIkrit 
Education 
(Deb. 16, Vol. VII, 21-12.1991) 
Col. 33-34 

Realonal Lan .... 
(Deb. 17. Vol. VII. 22·12·1991) 
Col. 160-61 

Ie .... ofFllhormea 
(Deb. II, Vol. VII, 23.12·1991) 
CollI 5-" 

Resentment .mODI JudpI of Mumbal 
HiShCourt 
(Deb. 16, Vol. VII, 21-12-199') 
Col. 175-76 

Shortap of Cold Storlie fbr Onion 
(Deb. 7, Vol. VI, 0.-12·199.) 
Col. 491-96 

Sick SUpr Mills 
(Deb. 12, Vol. VII. 15·12·199.) 
Col. 131-32 



NAME INDEX 

Saldy on Onion 
(Deb. 17. Vol. VII. 22-12-1"1) 
Col26W7 

Supply of Pi pea to IOC 
(Deb. 9, Vol. VI, 10-12-1991) 
CoL 105 

Talks wtIh FfIMI 
(D.b. 13, Vol. VII, 16-12-1991) 
Col. 315-16 

OIIIdLlbour 
(Deb. 7, Vol. VI, 01-12-1991) 
CoL50I.()2 

Comp~onofP~rPro~ 
(Deb. U, Vol. VII, 14-12-1991) 
CoL 19-21 

Criteria for HirinaAeropllnes 
(Deb. 14, Vol. VII, 17-12-1991) 
CoL 13-84 

Tride .t Exhibition Prem.... Development of ForaD in Rajasthan 
(Deb. II, Vol. VII, 14-12-1991) (Deb. 16, Vol. VII, 21-12-1998) 
Col. 211 Col' .. '9 

Under Ground Wiler Developmeat of Rural Area 
(Deb. 13, Vol. VII, 16-12-1991) (Deb. 9, Vol. 'VI, 10-12-1991) 
Col. 331-34 Col 216 

Vic:dma ofMIIIIII'OVIr Pilgrims Development Sc:bemeI 
(Deb. 13, Vol. VII. 16.;.12-1991) (Deb. 9, Vol. VI, 10-12-1991) 
CoL 120-21 CoL62~3 

u. aanll, "-rI 
Atrocitiea Conaitted on Minoritiea in 

VIIiouIpnotdle eoun.y(DUR 193) 
(Deb. 12, Vol. VII, 15-12-1"1) 
~3M 

U •• ..,.", .... s ,d 
AtdtoNOOI 

(Deb. II, Vol. VII, 14-12-1991' 
CoL 73 

AJDSCaseI 
(Deb. 2. Vol. VI, 01-12-1991) 
0ILG549 

Allocation of F .. tbr DlwIopmeat of 
Aaric:ultun 
(Deb. I, Vol. VI, 09-12-1991) 
Co1.12S.28 

Board/Committee for A.ricultural 
Products 
(Deb. 13, Vol. VII, 16-12-1"1) 
Col. 384-15 

Campaign apinst Conswner Courts 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.2S0 

Drut Addiction 
(Deb. 2, Vol. VI, 01-12-1991) 
CGl39'l-M 

Dues ftvm PriVlle AirI .... 
(Deb. 14, Vol. VII, 17-12-1"1) 
CoL22S-27 

EatibUshment ofKencIrIya VicIyaIayII 
(Deb. I, Vol. VI, 30-11-1"1) 
CoL 175-" 

Export ofProceuecl Foods ud Fruill 
(Da Il. \\ta. VII, ... 12-199.) 
caL.,. 

'OovemmentAcc:omalDdldoe 
(Deb. 9, Vol. VI, 10-12-1"1) 
CoL 165 

Implementation of Traditional 
Professions 
(Deb. 4, Vol. VI, '03-12-1991) 
Col 16-17 

Late Runnina ofTrainI 
(Deb. 14, Vol. VII, 17-12-1"1) 
Col.111 
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LOins to Enllneerina and Medical 
Students in Rajuthan 
(Deb. 11, Vol. VII, 14-12-1998) 
CoL 211-1 7 

LPG C"nnections in Rajasthan 
(Deb. 17, Vol. VII, 22-12-IQQ8) 
Col. ,..." 

Mid-Day ..... Scheme 
(Deb. 6. Vol. VI, 07-12-1998) 
CoLI~71 

New Aariculture Technology 
(Deb. 3, Vol. VI, 02-12-1998) 
Colln-173 

Non Implementation of Consumer 
Protecdon Act 
(Deb. 12, Vol. VII, IS-12-1998) 
CoL, 22 1-22 

Hem-for ... al Ed~catlon Projects in 
RajU1bln 
(Deb. 11. Vol. VIl, 14-12-1998) 

Schemes for Development of Tourism 
(Deb. IS, Vol. VII, 18~12-1998) 
Col. 341-49 

STD Facility in Rajasthan 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 39 

Unemployment 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 40-49 

Writing off the Loan by Banks 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 203-04 

Upend ... , Sbri P. 
Inter-State River Water Disputes 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 16 

UNDP Report on HRD 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 11 

CoL 124 Valko. Shri 
PotIt Ofliga ia R.unl ANu ofRajutban. BhDti DIAn University 

(Deb. 3. Vol. VI, 02-12-1998) (Deb. II, Vol. VII. 14-12-1991) 
CoL 71 Col. 137-31 . 

Producdoac.,.:ity~Alpcba Bilateral Talks with United States (OUR 
MiaeP_ 193) 
(Deb. 4. Vol. VI, "-12-1991) (Deb. 17. Vol. VII. 22-12-1991) 
Cal. 342-t3 Col 426-32 

... openyoll.T.IBac~. OftIciaJa Christian Population 
(Deb. II, Vol. VII, ."12-1991) (Deb. 12, Vol. VII, IS-12-1998) 
CaL 333-34 Col. 163 .................. .,.....fIU. 
(Deb. U, .... VII. '1-12-1991) 
CaLJWI 

,.. .... c ....... ....-v. 
(OM. a, VeL 'VI. '7-12-1'91) 
Col, 93-131 

ReviewofhbUc .,.. ..... .,.. 
(Deb. 2, Vol. VI. Ol-II-IH') 
Col......., 

Schfme for Small Ho' .... 
(Deb. 13. Vol. VD ••• Ia-,"') 
Col 291 

Communication Laws (Amendment) Bill 
by Shri Vaiko-Int 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 369 

Constitution (SdleduJed cu.) Order 
(Amenclaacnt) Bill (Amendmeat of the 
Schedule) by Sbri Vaiko-Int. 
(De~. 5. Vol. VI, 04-12-1998) ca_ 

DI at, • of Holy Cities . 
(DiIb. 11, Vol. VII, 14-12-1998) 
CoL36U6 



, 
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Fanners (Removal ofIndebtednOll) Bill 
by Shri Vaiko-lnt. 
(Deb. 5, Vol. VI, 04-12-1998) 
Col. 369 

a...tColMrli. b __ 11I.1I;ai_ 
bmelhWll'llll 
(Deb. 9, Vol. VI, 10-12-199') 
Col.li)3~ 

Internet System 
.(Deb. 13, Vol. VII, 16-12-199') 
. CoL 192-93 

VI...,.., SIIrIAtalBillari 
Bilateral Talks with United Stltes(St.) 

(Deb. 12, Vol. VII, 15-12-199') 
Col. 311-22 

Felicitations to Deputy IpeIker 
(Deb. 14, Vol. VII, 17-12-199.) 
Co.I.244 

Strik .. on Iraq by UII~ Kinadom ad 
United StateI of America (St) 
(Deb. 14, Vol. VII, 17-12-199') 
Col. 232 

National Literacy Million in Tamil Nadu 
(Deb. 11, Vol. VII, 14-12-1998) V. .... ,SltriRadlaltc.lldas 
Col. 7S-76 AuiDnce ...... IDSMT 

PennanentAccountNumber (Deb. 4, Vol. VI, 03-12-1991) 
(Deb. 11, Vol. VII, 14-12-1991) Cal.29M2 
Col. 36144 CoUDa BoIrd 

ProcurementofCoUon byNTC (Deb. " Vol. VI, 09-12-1991) 
(Deb. 15, Vol. VII, 11-12-1991) CoL 123 
Col. 245-46 DediIIe it POI 

Production Colt ofDrup (Deb. 5, Vol. VI, 04-12-1"') 
(Deb. 17, Vol. VII. 22-12-199.) 011.1 ... 
CoL 101 Dewl, 2 01 AIIiIDII HYI'-tdry IDd 

Jt.elervatioll for Handicapped in Pon 
Trusts 
(Deb. 16, Vol. VII, 21-12-199') 
CoL 123 

RUMina ofEnaine without Driver 
(Deb. 9, Vol. VI, 10-12-1998) 
Cd!'" 

Stock/Sale ofPaJmolein . 
(Deb. 7, Vol. VI, 01-12-1991) 
CoL41G-ll 

Telephone Exc:lulaaa 
(Deb. 13, Vol. VII, 16-12-199') 
CoI.IIU' 

Welfare ofthc Moneall)' RatIrcW PenonI 
(Deb. 12, Vol. VII, IS-12-1991) 
Col. 165-66 

Withdrawl of Ban on Import of Raw ... 
(Deb. 11, Vol. VII, 14-12-199') 
CoI.S4-SS 

DUyI....., 
(Deb. 3. Vol. VI. 02-12-199') 
CoLI4S 

Expusion and Up,rldatioft of T. V; 
NetWork in GlU-
(Deb. 13, Vol. VII, 16-12-1991) 
CoI.17G-73 

Foreip TcchnololY in SSls 
(Deb. S, Vol. VI, 04-12-199') 
CoL 193-94 

Linkao.dl 
(Deb. 4. Vol. VI, 03-12-1"1) 
CalIINZ 

N .... C·I W 
(OW. II. _ •. VII, 23-12-199') 
CII.%JNS 

1lI.1Z"~ ._.-
(OM. I. Vol. VI, 30-11-1998) 
CoLIW7 
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Rile in Price of Essential Commodities 
(DUR 193) 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 470-72 

Employment In Railway Coach Factory, 
Bhopal 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 148 

Safe Drinking Water Expenditure on Express Hiahway In M.P. 
(Deb. 14. Vol. VII. 17-12.1991) I (Deb. 11. Vol. VII, 14-12-1993) 
Col. 28-29 : Col. 63 

. Gratuity to BHEL Employees 
Special Education Programme for S r (Deb. 11. Vol. VII. 14 .12-19'~.) 

Women Col. 229-30 
(Deb. 7. Vol. VI. 08-12-1998) 
CoL ~ , Homes Constructed for phopal OIlS 
. I VICtims 

TJuri~tsinGujarat I (Deb. 12. Vol. VB, 15-12-1998) 
(Deb. II. Vol. VII, 14-12-1998) Co1.65~ 

(01.436-37 Ilmponofcoal 
World Bank Loan to Gujarat ,(Deb. IS. Vol. VII. 18-12·-1998) 

(Deb. 11. Vol. VII. 14-12-1998) I Col. 312 . 
Col. 79 Iincreoe inActivities of lSI and Foreign 

V ...... Shrl SUlbll aa.adn Intelli,ence Asenci• 
o (Deb. 1, Vol. VI, 08-12-1998) 

Acquilition of LInd Oft BhopaI-Slnc:hi CoL20I-OI 
IloId for Defence use 
(Deb. 9, Vol. VI. 10-12-1991) 
CoL 12-73 

BIn by USA on lncIiIn Companiel 
(Deb. II. Vol. VII. 14-12-1991) 
Col. 21$-93 

Bhopal au Trtpdy 
(Deb. 17. Vot VII. 22-12-1991) 
Cal, 235-36 

C- '-lina ill CounI 
(Deb. I, Vol. VI, 30-11-1991) 
Col 330 

COIIIIruction ofHOIpitil Buildlna 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 64 

Decl.r.tion. of Road from Deval to 
N-.var .. N.H. 
(Deb. 16, Vol. VII, 21-12-1991) 
CoI.'5-56 

DcmMd and Supply of Power 
(Deb. 16, Vol. VII, 21-12-199') 
Col 188-90 

Internet Facility in M.P. 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 173·190 

Military Exercise on Indo-hk Border 
(D.b. 14, Vol. VII, 11-12-1998) 
CoLI.., 

Non-formal Education Centres 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 126 

Norms for ExportIImport of Food pains 
(Deb. 5, Vol. VI. 04-12-1998) 

,CoL 102-05 
Obscenity due to Internet Facility on 

Computen 
(Deb. 8, Vol. VI, 09- J 2-1998) 
CoL 220-22 

People Livma Below Poverty Line 
. (Deb. 14,.Vol. VII, 17-12-1991) 

·CoI.31-33 
Policy for Foreign Companies for 

Domestic: Operator 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 11-89 
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• 

Production of Soyabean 
(Deb. 3, Vol. VI, 02- 1 2- 1998) 
CoUl 

Public Telephones 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 183-84 

Qualification. of Foreign Doctors 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 173-80 

Rates of Stamps for Delivery of Books 
(Deb. 8, Vol. VI, 09-l'l-1998) 
Col. 61 

Retirement Age 
(Deb. 15, Vol. VII, 18-12-1998) 
Col. 61-63 

Setting up of TV Towers at Kannaud and 
Khategaon Tehsil in Madhya Pradesh 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.318 

Striking Power oflAF 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 155-56 

Tissue Culture 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 37-38 

Treatment ofMPs and Ministers Abroad 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 234 

Veda~ti, Dr. RamvUa. 
Allocation of Funds to National Family 

Welfare Programmes 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 77-116 

, Construction of Post Office Buildings 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 321-23 

Licences to Sugar Mills during Ninth Plan 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 241-42 

Need for setting up of a Amla based 
industry in Pratapgarh Region, Uttar 
Pradesh (MUR 377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 328-29 

Production of Fruits 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 101 

Release ofFishennen 
(Deb. lB, Vol. VII, 23-12-1998) 
Col. 215-16 

Reopening of Closed Units 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 293-96 

Upgradation of Telephone Exchanges 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 68-70 

Vocational Training Institutes in Uttar 
Pradesh 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. I 48-S2 

Veerappa, Sbrt Ramch.ad ... 

Amendment to UGC Act 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 96 

Broadcasting Bill 
(Deb. 18, Vol. VII, 23-12-1998) 
Col213-14 

Collection of Revenue from Cigarette 
Industry 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 80-81 

Electronic Telephone Exchanges 
(Deb. 18, Vol. VII, 23-12-1998) Completion of Power Projects 
Col. 9-12 (Deb. II, Vol. VII, 14-12-1998) 

Increase in Length of National Highways 
in Ninth Five Year Plan 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 158-59 

Col. 135-36 
Diseases Spread due to Floods 

(Deb. 2, Vol. VI, 01-12-1998) 
'Col. 317-20 
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Engineering Colloscs 
(00&. 6, Vol. VI, 07-12-1998) 
CoUS2-54 

Establishment rJf AIR/Doordarshan 
Kendru 
(Deb. I, Vol. VI, 09 ... 12-1998) 
Co1281·309 

Vacancies in Hindustan Fertilizers 
Corporation Limited 
(Deb. 17, Vol. VII, 22-12-1998) 
CoJ.80-87 

Water Manapment ProJramruc 
(Deb. I, Vol. VI, 09-12-199') 
Col. 102 

Expott/lmport ofBlecb'onica Items Vi Sill" 0 
(D.b. 11, Vol. VII, 14-12-1991) ... .,.1, • 
Col. 319 Need to provide beUer Communicadon 

FDI in Ciprette 
lOeb. II, Vol. VII, 14-12-1998) 
Col. 416-17 

Foreign Tobacco Companies in Ciprettl 
Sector 
(Deb. IS, Vol. VII, 18-12-1991) 
Col 61 

Import ofOokt 
(Deb. 15, Vol. VII, 18-12-1998) 
Col 345 

LoantDK..ernatIkabyNABARD 
(Deb. 5, Vol. VI, 04-12-1998) 
Colm 

ModmIiation of Postal System 
(Deb. 3, Vol. VI, 02-12-199') 
Col21S 

Naviption Policy 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 7-9 

Ongoinglrription Projects 
(Deb. 3, Vol. VI, 02-12-1998) 
Col 19-91 

facilities to Javvathu Hill Reaion in 
Tamil Nadu (MUR '377) 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 430 

Veaqopallcb.ary, Dr. S. 
Need to Provide Adequate Funds to 

Government of Andhra Pradesh to 
Assist the People Affected by Ileeent 
CycIone(MUR 377) 
(Deb. 3, Vol. VI, 02-12-199') 
Col 316 

Verma, Prot RIta 

Amen ofPeniap apinst PinnI 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 193 

Availability ofPu_ 
(Deb. 7, Vol. VI, 08-12 .. 199.) 
CoI.S96-97 

Cancellation of Recoanition of Medical 
Col", 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 127-30 

Production of Coal 
(Deb. S, Vol. VI, 04-12-1998) Capacity of Ports 
Col. 73-75 (Deb. 6, Vol. VI, 07-12-199') 

Reco.niJed and Non-Recognised 
Medical and Dental CoUepa 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 385-9S 

Revenue Earned by Railway 
(Deb. 9. Vol. VI, 10-12-1998) 
Col 270 

Cnl137-39 
Clearance of Industrial Units 

(Deb. II, Vol. VII, 14-12-199') 
Col. 13-17 

Community Development 
(Deb. IS, Vol. VII, 11-12-1998) 
Col 193-95 
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CoRJtruction of Blast Furnace Plant in Mukherjee Committee on Mine Accidents 
B.8.P. (Deb. 11, Vol. VII, t 4- t 2-1991) 
(Deb. I", Vol. VII, 17-12-1998)· Col. 41 7-11 
CoL 92-93 National Institute of Renewable Energy 

CrudePipelilleContractbetweenlOCand (Deb. 13, Vol. VII, 16-12-199') 
SAIL CoL 167~ 
(Deb. 7, Vol. VI, 08-12-1998) OilExplorationContrldl 
Col. 310-12 (Deb. 12, Vol. VII, 15-12-1998) 

• Draft Lqialation on Security of Airports CoL 130-31 
(Deb. 4, Vol. VI, 03-12-1998) PennanentAppointmentinCSIR 
CoL 23 (Deb. II, Vol. VII, 14-12-1991) 

Expansion oITelecommunicadon Servk:es CoL 200 
(Deb. 18, Vol. VII. 23-12-1991) PollutioninDamodarR.iver 
CoL 259-75 (Deb. I, Vol. VI, 30-11-1991) 

Exploration ofNaturaI 011 Col. 20 
. (Deb. 2, Vol. VI, 01-12-1998) Public Telephone in Villages 

Col. 371 (Deb. lB, VoL VII, 23-12-1998) 
Export of Steel &om B.S.P. Col. 242-45 

(Deb. 4, Vol. VI, 03-12-1998) PurchaseofEquipmenti 
CoL lIS (Deb. 6, Vol. VI, 07-12-1998) 

Hiaduatml Steel Works Constructions Col. 206-09 
LId. R.N. Committee on Coal Production 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. II, Vol. VII, 14-12-1998) 
Col. 132-33 CoL 239-40 

Impact ofPDS in Statel Resularisation of Service in CSIR 
(Deb. 17. Vol. VII, 22-12-1998) (Deb. 11, Vol. VII, 14-12-1998) 
Col. 200-01 CoL 13S 

Independent Power Pllnts Revival Package for Steel Industry 
(Deb. 11. Vol. VII, 14-12-1998) (Deb. 9, Vol. VI. 10-12-1998) 
CoL 171-72 CoL 25-26 

Inter-sate River Wita' Disputes 
(Deb. I. Vol. VI, 09-12-1998) 
Col. 16 

• Loues Suffered by Railways 
(Deb. 14, Vol. VII, 17-12-1998) 
CoL 174-7~ 

Setting up of Radio Station in Bihar 
(Deb. 13. Vol. VII. 16-12-1998) 
Col. 341-42 

Shortap ofCoa! in BCCL and CCL 
(Deb. IS, Vol. VII, 11-12-1998) 
CoL 357-59 

Maithon Right Bank 1berrnal Power Plant TraiAina in Foreip Country 
(Deb. I, Vol. VI, 30-11-1998) (Deb. 14, Vol. VII, 17-12-1998) 
Col. 197-98 Col. 224 

Modernisation ofDSP Unused Machinery in Bokaro Steel Plant 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 4. Vol. VI. 03-12-1998) 
Col 258-S9 CoL 321 



572 LOK SABHA 

Utilisation of Transponders 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 164-65 

Work Orders to H.S.C.L. 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 188 

Verma, Shrl Bhanu Pntap Slnlb 
Defence Land to MIs Sahara India 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 71-72 

Doubling ofJhansi-Kanpur Railway Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 89-90 

Irregularities in Allotment of M.A.R.R. 
Telephone 
(Deb. 8. Vol. VI, 09-12-1998) 
Col. 97-9Q 

Need to increase the Relay Capacity of 
Doordarshan at Urai, U.P. (MUR 377) 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 278-79 

PM.R.Y. 
(Deb. 11, Vol. VII, 14-12-1998) 
CoI.2SI-S2 

Poor Visibility ofDoordarshan Programme 
at Urai in Uttar Pradesh 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 209-10 

Proposal for Road Development Projects 
inU.P. 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 212-13 

Telephone Out of Order in U.P. 
(Deb. 18, Vol. VII, 23-12-1998~ 
Col. 42 

Verma, Sbri R.LP. 
Allotment ofGovt. Accommodation 

(Deb. 4, Vol. VI, 03-12-1998) 
Col. 186 

Anti-T.B. Drugs 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 78-79 

Assistance for Promotion of Sanskrit 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 164 

Assistance to Bihar by NABARD 
(Deb. S, Vol. VI, 04-12-1998) 
Col. 267-68 

Bio Villaaes Schemes 
(Deb. 16, Vol. VII, 2'1-12-1998) 
Col. 4 

Bogus Non-Oovemmental Agencies 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 32 1-22 

Construction of Luxury Hotels in South 
Bihar 
(Deb. 15, Vol. VII, 18-12-1998) 
Co1.2()()'()1 

Corruption in CAPART 
(Deb. 14, Vol. VII, 17-12-1998) 
Col. 105 

filling up the Vacant Posts in Hospitals 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 61 1-13 

Government Accommodation 
(Deb. 9, Vol. VI,10-12-1998) 
CoI.16S 

Kesho and Panchkhero Reservoirs 
(Deb. 13, Vol. VII, 16-12-1998) 
CoI-I22-23 

Konar Irrigation Project in Bihar 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 236 

MICA Paper Plant 
(Deb. II, Vol. VII, 14-12-1998) 
Col. 333 

Misutilisation of assistance provided for 
Cobalt Therapy 
(Deb. 7, Vol. VI. 08-12-1998) 
Co1.314-22 

Oustees ofTalaiya Darn 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 86-87 



NAME INDEX 573 

p.M.R.y. 
(Deb. S, Vol. VI, 04-12-1998) 
CoL 125-27 

On going Projects in UPIHaryIlD& 
(Deb. 16, Vol. VII, 21-·12-199') 
Col 124-25 

Setting Up ofa Planetarium in Bihar Shortqe of Statf in BIRks 
(Deb. 6, Vol. VI, 07-12-1998) (Deb. IS, Vol. VII, 11-12-199') 
Col. 14142 CoL81-82 

Setting up of Arms and Ammunition Unit 
in Bihar 
(Deb. 4, Vol. VI, 03-12-1998) 
CoI.2BO-81 

Telephone Tower Service in Bihar 
(Deb. 3. Vol. VI. 02-12-1998) 
Col. 110 

Welfare ofBeedi Workers 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 372-74 

Venna, Sbrt Ravl Prakash 
Appointment on Compassionate Ground 

(Deb. 14, Vol. VII, 17-12-1998) 
Col. 221 

Employment in Foreign Countries 
(Deb. 17. Vol. VII, 22-12-1998) 
COI.'8-S9 

Employment to Widows 
(Deb. 12. Vol. VII. 15-12-1998) 
Col. 71-72 . 

Enquiry against IOC's Officen 
(Deb. 17, Vol. VII. 22-12-1998) 
Col. 264 

Import/Export Licences 
(Deb. IS, Vol. VII. 18-12-1998) 
Col. 315 

LPG Outlets and Petrol Pumps 
(Dob. 12, Vol. VII, 15-12-1991) 
Col. 235-36 

Manufacturing of Illegal Cylinders 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 127-28 

Need to stop the telecast of the 
programme City Halchal on Television 
at district Khiri, Uttar Pradesh 
(MUR377) 
(Deb. 18, Vol. VII, 23-12-1998) 
Col. 331 

Telegraph Offices in U.P. 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 87 

Telephone and Telephone Exdwt .. Out 
of Order 
(Deb. II, Vol. VII. 23-12-1991) 
Col. 231 

Uneconomical Venture 
(Deb. 18, Vol, VII, 23-12-199') 
Col. 129 

Verma, Sian Vlreadn 

Air Crashes 
(Deb. 9. Vol. VI, 10-12-1991) 
Col. 6-7 

Arrears due to SUlucane OroWll'l 
(Deb. 2, Vol. VI, 01-12-1991) 
Col. 327-4S 

Austerity Measu .... 
(Deb. IS, Vol. VII, 11-12-199') 
Col. 202-03 

Disposal of Cases by Conawner Courts 
(Deb. 7, Vol, VI, 08-12-1998) 
Col. 18 

Hish Court at Allahabad (Establishment 
of a Permanent Bench at Meerut) Bill 
by Shri Virendra ~Int. 
(Deb. 5, Vol. VI, 04-12-199') 
Col. 363 

Oil Conservation 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 434-46 

Release of Wheat and Rice 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 489 
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Support Price ofSug~ane 
(Deb. 3, Vol. VI, 02-12-1991) 
Col'" 

Vora, Silri MotUal 
Anti-Dwnpina Duty ofFoleip Steel 

(Deb. 9, Vol. VI, 10-12-1991) 
CoJ.13I-)2 

Alafsluce to lWbnaJri Terroroo 
(Deb. :;, Vol. VI, 02-12-199') 
CoJ.4I 

AIdlamA due to Pollution in Delhi and 
other Metropolitan Cities 
(Deb. 2, Vol. VI, 01-12-199') 
CoL«M).()l 

Atroc:ities CommiIaed oa Minorities in 
wriousparfl ana. CoUDIIy(DUR 193) 
(Deb. 12, Vol. VH, 1'-12-1991) 
CoI. .. 31 

O"O-(A .... er,) am-coasid. &: ,.. 
<D-b. 11. VoJ. Vll. 22 .. 12-199.) 
Col..l9$ 

Equal Pay b Equal Wott,PoUcy 
(Deb. U, Vol. VII, 11-12-1991) 
Col. 72-73 

Explosive Substances (Amendment) 
BiR--Coosid." Pus 
(Deb. 14, Vol. VII, 11-12-1991) 
0eI.317-11 

Prtectom Fiahters PlDSion 
(0..,. 12. Vol. VIl, 1'-12-1991) 
CoLI7o.m 

HiP Court· .. SupraeCoun Jud,es 
(SalIrie& ad CoacUtiou of Service) 
An 'mcal~ 
(DQ. 13, Vol. VII, 16-11-1991) 
Col 418-90 

t.pon ofODion 
(Deb. 11, Vol. VII, 14-12-1991) 
CGI.27607S 

·~Issuc 

(J)c .... a, Vol. VI, 0'.12-1991) 
Oitl.ll 

LoIItoMTNL 
(Deb. It. Vol. VII, 23-12-1"1) 
Col.l3' 

Need to Brin& Lecislation for er.ion of 
three New States of Chbattisl.rh. 
uuaranchaJ and VananchaJ (MUR 377) 
(Deb. I, Vol. VI, 09-12-199.) 
Col. 343-49 

Noeleli' Export Control McdJanism 
(Deb. I, Vol. VI, 09-12-1991) 
Col. 274-7S 

Oil Iefiaeria 
(Deb. 17, Vol. VII, 22-12-199') 
Col 119 .. 31 

PolicetAID posted at ltashtrapati Bhlwan 
(Deb. 17, Vol. VII, 22-12-1"1) 
CoL!4 

Privatisation of Air India 
(Deb. 4. VoJ. VI, 03-12-1 "I) 
CoL 55-56 

Purc.bue of Opium by Narcotics 
Deparbnoat 
(Deb. 11. Vol. VII. 14-12-1991)· 
Col 341-42 

Recovery of Loans f!'Om Industrial 
Houses • 
(Deb. 5, Vol. VI, 04-12-1998) 
Col92~ 

Rcdressal of Grievances ill MTNL 
(Deb. 3, V.,1. VI, 02.12-1991) 
Col. 241-249 

Resurgent Inelia BODds 
(Deb. 11, Vol. VII. 14-12-1991) 
Col.l6 

~i¥aI ofNTC Milll 
(:Deb. S, Vet. VI. 0"-12-1'91) 
Col. 12-13 

Security ofBanU 
(Deb. S, Vot.' VI, 04-12 .. 1991) 
Col. 220 

Seizure of Stock of Edible Oil 
(Deb. 2. Vol. VI, 01-12-1998) 
Col 210-30 
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s...-Polio VlCCine 
(Deb. 7, Vol. VI, 08-12-1998) 
CoI.lS4-S6 

Standiq Committe~ on Home Affairs--
Forty-Ninth Repon-Laid 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.240 . 

StIAoation of Animals in Deer Park 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 20 

Steep Hike in Prices of Postal Services 
(Deb. 8, Vol. VI, 09-12-1998) 
Col.S8 

Supply of Coal to Satpura Power Plant 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 90 

Agreement with NASA and NOAA 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL21S 

AIR Station at Plfbhani in Maharashtnl 
(Deb. 18, Vol. VII, 23-12-]998) 
Col. 38-39 

Automatic Warning System 
(Deb. 4, Vol. VI, 03-12-1998) 
COI.3SS-S7 

Bigger Aircraft on Delhi Auranpbad 
Sector 
(Deb. 14, Vol. VII, 17-12-1998) 
Co1.211 

Centres of Excellence 
(Deb. II, Vol. VII, 14-]2-19(8) 
Col. 28 

Talks with Nap Leaders Chemical Weapons 
(Deb. 7, Vol. VI, 08-12-1998) (Deb. 18, Vol. VII, 23-12-1998) 
Col. 498 . Col. 80 

WI-aeh., Slirl RaJlwm.r 
Activities ofNSCN(K) 

(Deb. 12, Vol. VII, ]S*12-]998) 
CoL211 

Delhi Special Police Establishment Act, 
1956 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 38] 

Computerisation of Land Record 
(Deb. ]4, Vol. VII, 17-12-1998) 
Col. 41-43 

Construction of Railway Lines in 
M aharashtra 
(Deb. 4, Vol. VI, 03-12*1998) 
Col. 209-221 

Decentralisation of Literacy Programme 
(Deb. I, Vol. VI, 30-11-1998) 

Monitoring Mechanism Col. 320-21 
(Deb. 8, Vol. VI, 09* 12-1998) D dIS I fS eman upp y 0 up 
Col. 207-01 (Deb. 17, Vol. VII, 22*12-1998) 

Penons Migrated from Bangladesh Col. 67-68 
(Deb. ] 7, Vol. VII, 22-12-1998) Desihing ofSalaJ Dam 
CoLlO6-07 (Deb. 16, Vol. VII, 21*12-1998) 

Warpudkar, SIIrl Suntil CoL 240-41 

ACcepllnCe of Foreign Currency Development Fund ofPSUs • 
(D. Ii, Vol. VII, 14-12-1998) (Deb. II, Vol. VII. 14-J·3-19tt) 
Col. 343-44 Col. 223 

Administrative Laws 
(Deb. I, Vol. VI, 09.12-1998) 
Col. 84-86 

Development of Growth Cen&re 
(Deb. 15, Vol. VII. 1.-12-1998) 
Col. 25-27 
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qu,bio~,PQre.,~Ues LoainPlocur •• .me...,._.w. 
(DfQ. Il,Vol. VH, 1.~12·199.) (&b.,4, Vol. VI. 03 .. J*-199.) 
Co1..128--29 Col3SJ-52 

,~C~~QOC;"QlP8DiO$. ~S ... " .. ,~r"" ".,':,:'::": 
(n~~. I,., VotVI, 30.,11-1998) (Dett. 3, Vo~.V.l,::I2,~~I,") 
Cal. 193-94 CoLf1! ',' ":'.! ',.' 

Sduc::ational Courses Miaule offIteJaet by ...... ' 
,(Deb. 13 •. Vol. vii. J 6-12-1991) (Oo-b. 7. Vol. VI, O'-.12-t9H).1 
Cot ?6-71 , 'I Qll.441,,' ~:',' ,,' 

EstabHsbRlcnl of N~tiooa' Ex,prul NUWHb 0,' Nat1U'al HiItwy ha 
Highway A~ Mabaruldra 
<Deb. 6, Vo\. VI, 07-12-1998) (Deb.l1,Vol. VU.J4 .. 12..'.99') 
Col. 299 I Coli'" 

, FaciUticcs to the Exponen, " ' ' Mustard Oil 
(peb, 5, Vol. vt. G4~12"'J998) (Deb. 3. Voi.VI. en-I' ... I99I) 
CoJ.271 ' ' Col. 54 

Fax fldlities in Mabarashtr:B 
lOeb. 3, Vol. VI~'02-12-(998) 
CDt269-71 ' 

Pooqrains Output 
(Deb.i3. 'Vol Vlt.' 16-12'-1998) 
~2!8-S9 ' 

0uidI ... for Il8Uin~ Tickets to' Sonior 
C5IiNIer 
(Deb. 9. Vol. VI. 10 .. 12-1991) 
OIlloM45 ' 

Impon of Onion 
(Deb. 11. Vol. VII, .. t,,·J2-1998) 

• C'el276-7J 

..... efYlllm.iaBJ .. DNauodtrOOI.. 
, (Deb. IS. VOI.VH,l'-12 .. 1998) 

Coi.316-TI 
IftceubW' to Nils 

(Deb, S, Vol. VI,. 04 .. 12-1991) 
Co1232-31 

JII&.Oaaan Project 
(Deb. '. Vol. VI. O'~12-1991) 

~" ,.QJtlSI " ' 
... Eoonomy 

(D"'h;J"i'Vol.;.Y(f. •• ,·~"'l:z.,..J.9f') 
1:,,';: !~1l' ,:) kl.U 'i:,.:.:. 

":.;':: .l'i'.' 

National ComIniUoo for Specdy~ 
of PruposaJa, . ! 

(Deb. 6, Vol. VI" 07-12 .. 1"1) 
CoL 216-10 

Natioaal ~.4IIti4dle 1'6 . , .... ;./ 
(Deb. 2. ~l.. VI.. 1)1-12:"199.) 
CoI.3l' .'" i' 

Natioaat ..... ~ ... ~ .. LII* 
Mtjor Porta 
(Deb. 16, Vol. VIl. 21.12~t".) 
CoL 166-61 

New Billina System by MtNL' . 
(Dob. 3, Vol. VI, 02· f2-,I"') 
Col. 161 

NewDe.1b1 Municipal'~: 
(Deb. 2, Vol. vr. ()'t-12.199.) 
Cot 405 ., 

Oil Explonltion 
(Deb. 12, Vol. VII, U-r2-1991) 
0,1.231, ." , 

OpeQin&O(&~9f~~ 
(o.b. 5, ~Vol. VI, 04-12.,,998) 
CoL 114-75 

Perfor'lDll\Ce ofN~~ .. ..... '.. 
, .(Oob~, 11" Vol. 'Yl1,~14 .. 12--1991) 

. 0;(3)>21',., ,r 'J 
',.' i .. 
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NAMElNDBX 

IcIence Ixhlbilioll 
(Dt •• '. ,Vol. VI. 0,7 .. 12-J9,.) 
Ot225..26 ' 

Settifta up ofZoo8l....., Comntinee 
ofGIC' , ., 
(Deb . .5, Vol. VI. 04-12-1"1} 
Col. 99 • ! w .... k, SIui Mukai 
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,. 

Sexutt~ " , DillppRMlojC(p~(~nr" 
(Deb. 17. Vol. VII, 22-102-1-991)' Ordinance, 1991' and Co ..... iel 

,1 CoL.W" (A.mendnaent)~'" ',' ".,' 
SO .... PumpiIllS~ (Deb. 17. Vol. vtt. 22·12-t.) 

(D.& .. ". Vet VI, 0' .• 12-'1''') CoI.492 " , 
Col. 314-15 i' . Y.dIv,~rt~t.II: 

.Stoppap At Panur :"', , ' Allotntent ofLPG~es 
(D.. i 4. i Vol. ,Vii, i 1~ 12~ '9")' (Deb. 2, Vol. VI. 01-12-199&) 
Col. 145 . .... Col. 347 ' . .- \ :' 

SUrveys by ZSI , : Bedeloa of~ POm 
(od." :I~' Vol~ VI. 3()';1l .. ~1"8)· (QQ- 4., ,v. •. VI. q~,,,I~'9~) 
OIUI4"'''' " CoI.l42-44 ". , 
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Centrally Sponsored Scheme 
(Deb. I, Vol. VI, 09-12-1998) 
ColJ9.40 

Construction Work of School Building 
(Deb. 9, Vol. VI. 10-12-1998) 
Col 99 

Dam Cross Koshi River 

E-Mail Facilities 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 292-96 

Economic Problems of Developin, 
Countries 
(Deb. S, Vol. VI, 04-J2-1998) 
Col. )86-87 

(Deb. 11, Vol. VII, 23-12-1998) Enhancement of Fund under MPLADS 
Col. 207.08 (Deb. 8. Vol. VI, 09-12-1998) 

FiIlinl up ofVacancios Col. 135 
(Dob. 8, Vol. VI, 09-12-1998) FDlinCigarette 
Col 1.34-35 (Deb. 11, Vol. VII, 14-12-1998) 

Flood Control CoL 416-17 
(Deb. 3, Vol. VI, 02-12-1998) ForeignEquityinShippm,Companies 
Col.l49 (Deb. 6, Vol. VI, 07-12-1998) 

Petrol Outlets Col. 187 .. 8 
(Deb. 2, Vol. VI, 01-12-1998) HIVCues 
CoL304-0S (Deb. 17, Vol. VII, 22-12-1991) 

Production of Sun Flower Col. 298-307 
(Deb. 12, Vol. VII, 15-12-1998) Indo-USTalks 
CoLl62-63 (Deb. 13, Vol. VII, 16-12-1991) 

Unauthorised Ocxupation of Seats Col. 126-27 
(Deb. 4, Vol. VI. 03-12-1998) 
Col. 398-99 

Utilisation ofFundJ under MPLADS 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 217 

V.dav, Sbri Balram S1 .... 
Assault on Women 

(Deb. 7 •• Vol. VI, 01-12-1998) 
Col. 622-23 

Chocking of MMheran Hills by Plastic 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL~1 

Commitke on Fundamental Duties 
(Deb. I, Vol. VI, 30-11-1998) 
Col. 290:91 • 

Cl'BT 

K.uhmir Issue 
(Deb. 8, Vol. VI, 09-12-1"1) 
Col. 211 
~ Price on RiceI'NbIIt 

. (Deb. 2. Vol. VI, 01-12-1991) 
Col. 32-34 

Liftil1l of Ban from Book 
(Deb. 12, Vol. VII. 15-12-1998) 
Col. 100 

Loss of Lives in NlXalitellExtremists 
VIOlence 
(Deb. 2, Vol. VI. 01-12-1991) 
CoI.42~22. .. ... 

MPLADS 
(Deb. 11. Vol. VII. 23-12-1991) 
CoLI~1 

(Deb. 3, Vol. 
ColAS 

VI. 02-12-1998) PM'sVisittoUS 

(Deb. 11, Vol. VII, 23-12-1998) 
Col. 73 

(Deb. 8, Vol. VI, 09-12-1991) 
CoI.2~1 
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Power Distribution Tariff to Private Sector 
(Deb. I, Vol. VI, 3'0-11-1991) 
Coll~5-S6 

Prevention ofSexuat Harassment 
(Deb. 7, Vol. VI, 01-12-1991) 
Cot23S 

leconstitution oflCSSIt 
(Deb. 6, Vol. VI, 07.12.1991) 
CoI.lI6 

Review orNational Health PoIie)' 
(Deb. 17, Vol. VII, 22-12-1991) 
Q,I.2f9-22 

Atrocities on Women 
(Deb. 17, Vol. VII, 22-12-1991) 
Col. 186-87 

Bhagirath Magazines 
(Deb. 13, Vol. VIl, 16-12-1998) 
Col.2n-79 

Central Administrative Tribunal 
(Deb. 11, Vol. VII, 23-12.1 "I) 
CoI.3l·)3 

Conditions of Mines in LeI Milia 
(Deb. 11, Vol. VII, 14-12-199.) 
Col. 393-94 

Sanctuaria affected by Flood. Consumer Advisory C~ 
(Deb. 6, Vol. VI, 01-12-1998) (Deb. 15, Vol. VII, 1'-12-1998) 
Col. 235-36 Col. 199-200 

Strategic Defence Review Costly Treatment for Cardiac Patients 
(Deb. 9, Vol. VI, 10-12-1998) (Deb. 7, Vol. VI, 0'.12-1991) 
CoL 118 Col. 528-29 

Sun Temple 
(Deb. I, Vol. 

.6 Col. 326-27 

Cultivation ofSi1ti-Munp~Lasar 
VI, 30-11-1998) (Deb. 11, Vol. VII. 14-12-1998) 

.... l.B. Disease 
(Deb. 17, Vol. VII, 22-12-1991) 

... CoI.174-80 

Talks with France 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. liS"", 

UpJinkin, with Private TV Channels 
(Deb. 13, Vol. VII, 16-12-1998) 
Col. 121 

Col. 299-301 
Disposal of Pending Cases in Courts 

(Deb. 11. Vol. VII, 14-12-199') 
Col. 11 

Distance Education Programme 
(Deb. 16, Vol. VII, 21-12-1991) 
Col. 31-39 

Documentaries on Rivers 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 115-116 

Vacant Posts of SCslSTs 
1 (Deb. 3, Vol. VI, 02-12-1991) Economic Sanctions Against India 

Col.l9l (Deb. 5, Vol. VI, 04-12-1998) 

I CoI.20S-06 
Waivina of Loans 

(Deb. IS, Vol. VII, 18-12-1998> FacilitiesattheRegionalOfficesoflGNOU 
Col. 113-14 I (Deb. 6, Vol. VI, 07-12-199.) 

V_v, Shrl J.adambi Prasad Col. 287-18 
Assistance to Nllanda Mahavihar and Family Planning National Acceptabtlity 

Sobba Sansthan Test . 
(Deb. 6, Vol. VI, 07-12-1998) (Deb. 6, Vol. VI. 07-12-1991) 
Col. 237-31 I Col. 267 
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Financial Assistance under Employment 
SdIeme 
(Dcb. 14, Vol. VII, 17-11-1998) 
Col. 115-16 

Hindi Sabitya Academy 
("Deb. 16, Vol. VII, 21'-11-1998) 
CoL 171-72 

Hiadi SllaIIkP Samiti 
(Deb. 4, Vol. VI, 03-12-1991) 
CoLlII 

ImpIatiIll of Moral Education 
(Deb. 6, Vol. VI, 07-12-1998) 
CoL 176-77 

Implementation ofOftic:iaIl.M1p1ge Act 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 317-1' 

Incluaion ofComputor Applications as a 
Subject 
(Deb. II, Vol.-VII. 23-12-1998) 
CoL 187-18 

Performance of Duties 
(Deb. 14, Vol. VII, 17-11-199') 
Col. la, 

Promotion of Hindi Officen 
(Deb. 2, Vol. VI, 01-11-1991) 
CoI.417 

Quality of Catering Service in Trains 
(Deb. 14. Vol. VII, 17-12-199') ,~ 
CoL 156-60 

Recommendation of Fifth Pay 
Commission 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 110 

Reservation Benefit 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 228-29 

Services provided to PassenlerB by AI It 
JA 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 174-75 

Subsidy on Fertilizen 
(Deb. 3, Vol. VI, 02-12-1998) 

brquJIrities in Allolment of Petrol Pumps Col. 239-241 
(Deb. 7. Vol. VI, 01-12-1998) SUlpeDsionofPowerSupplybyNTPCto 
CoL 207-09 States 

Judaements in Various Languages (Deb. 6, Vol. VI, 07-12-1998) 
(Deb. 16, Vol. VII, 11-11-1998) Col. 43-47 
a.J.257-SI Terrorist Orpnisations 

LIl-MItiaCoIG-. (Deb. 11. Vol. VII, 15-11-199') 
--I Col.l11-13 

(Delt. 5. Vol. VI, 04-11-1998) 
CoLI57-SI Translation of Bookl 

(Deb. 11, Vol. VII~ 14-11-1991) 
Col. 133-34 UIiII ofBconamic SInctioas 

(Dlb. 3, Vol. VI, 02-12-1998) 
Q)Ll00 

110 Coupoaa 10 MPI 
(Deb. 12, Vol. VII, 1'-12-1998~ 
0J1104-05 

Ollcial Lanauace 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 26-27 

Pay .... ofDocton 
(Oft. 12, Vol.. VII, 15-12-1998) 
CaUl 

Unauthorised Sale of Railway Tickets 
(Deb. 9, Vol. VI, 10-11-1998) 
Col. 130 

Use of Hindi 
(Deb. II, Vol. VII, 23-12-1998) 
Col .• 

Yadav, Sbri MltrueD 
Arresting persons having contracts with 

Foreian Terrorists 
(Deb. 17, Vol. VII, '22-11-1998) 
CoL 71-71 
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Ban on Admission in K Vs 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 134-35 

BlackmllrkctinJ'HoardinJ ofConunoditi" 
(Deb. 12, Vol. VII, 15-12-1991) 
Col. 13-90 

Demands for Supplementary Or ....... 
(GenaI)-I991-I999 
(Deb. 16, Vol. VII, 21-12-1991) 
CoL)64.6S 

Disbursement ofLo. by BlOb 
(Deb. 5, Vol. VI, 04-12-1991) 
Col. 166-67 

Drawbacks of Banking Service 
Recruitment Boards 
(Deb. II, Vol. VII. 14-12-1998) 
CoL 398-99 

Increase in Population 
(Deb. 7. Vol. VI, 08-12-1998) 
CoL 29 

Indi,enous Industry 
(Deb. S •. Vol. VI. 04-12-1991) 
Co1.2n-78 

Irregularities in Plantation 
(Deb. 16, Vol. VII. 21-12-1998) 
Co1.2n-78 

Murders of VIPs and Common Persons 

bJiltration orCol ..... whIa UOC 
(DeAt. 16. Vol. VII, 21-12-1".) 
ColI03.ot 

Sanctioftinc of LoIna by State .... of 
In4ia 
(Deb. IS. Vol. VII. 11-12-1991) 
CpL1l 

Self-Employment Scheme 
(Deb. 9, Vol. VI, 10-12-199') 
Col 127-21 

StatuI of IDdustry to Aaricu1ture 
(Deb. 11. Vol. VII, 23-12-199') 
Col. 7 .. 

TechnolOl)' Univenity 
(Deb. 13. Vol. VII, 16-12-1991) 
Col. 1 aa.91 ' 

Telephone Duea 
(Deb. I. Vol. VI. 09-12-1991) 
Col. 89-90 

Veterinary College 
(D.b. 13, Vol. VII, 16-12-1991) 
Col. 36445 

World BIDkAssiJtance for 1~8I1I'UCtUI'II 
Projects 
(Deb. II, Vol. VII, 14-12-199.) 
CoL310 

(Deb. 12, Vol. VII, 15-12-1998) , V •• y,SlutM"')'II1IISiqIl 
Co1.29S-96 

Production of Paddy 
(Deb. 3. Vol. VI. 02-12-199.) 
CoLIJ4..13S . 

Proportionate Profits 
(Deb. 18, Vol. VII. 23-12-1998) 
Col. 20().() I 

Rackets Involved in Adulterated 
Medicines 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 276-78 

Regarding Fifth Pay Commission 
(Deb. IS. Vol. VII. 18-12-1998) 
Col. 180 

Bihar Reoraanisation Bill-lot 
(Deb. 18, Vol. VII, 23-12-1998) 
CoL 3 19-20 

Finance Anistance to Bihar 
(Deb. I. Vol. VI. 09-12-1998) 
CoL 7 

Vaday, Shrl Pl'ldeep Kmnar 
Air Journey. by Ministry Personnel 

(Deb. 2, Vol. VI, 01-12-1991) 
Col. 44446 

Amendment in the Patent Act 
(Deb. IS, Vol. VII, 18-12-1991) 
Col. 186 
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80JUI Transfer VoudIers 
(Oft. 2, Vol. VI, 01-12-1998) 
CoLl09-t2 

Castes in Backward Cla.s list 
(MUR377) 
(Deb. 17, Vol. VII, 22-12-199') 
Col. 390-91 Complaints apinst CPWDEnquiri .... 

(Deb. 4, Vol. VI, 03-12-1991) NewAgriculturePolicy 
.CoJ.230-31 (Deb. I, Vol. VI, 09-12-1991) 

Col. 226-27 
Computer Education 

(Deb. ta, Vol .. VII, 23-12-1998) 
Col.I7-IB 

Crimes 
(Deb. 12, Vol. VII, 15-12-1998) 
Col 38-42 

Financial Assistance to Food Proceuina 
Industries in U.P. 
(Deb. 8, Vol. VI, 09-12-1998) 
CoL 62-63 

Free and Compulsory Education 
(Deb. 1, Vol. VI, 30-11-1998) 
Col. 262-63 

Fund for Basic Needs 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 194-9' 

Grant-in-Aid to Voluntary Organisations 
(Deb. 17, Vol. VII, 22-12-1998) 
Col. 273-74 

Inclusion of Castes in the Central List of 
OBC 
(Deb. 17, Vol. VII, 22-12-1998) 
CoI.I44-4S 

Installation Charges 
(Deb. 17, Vol. VII, 22-12-1998) 

Offices oITourism Deplrtment in Foreill' 
Countries 
(Deb. S, Vol. VI. 04-12-1991) 
Col. 216-17 

Powerloom Industry in Etawa 
(Deb. 15, Vol. VII, 11-12-199.) 
CoI.3SI-'2 

Purchase and Sale ofOit 
(Deb. 12, Vol. VII, 15-12-1998) 
Col. 263-64 

Right to Housing 
(Deb. 4, Vol. VI, 03-12 .. 199.) 
Col. 342 

Rise in incidents of Crimes 
(Deb. 7, Vol. VI, 01-12-1991) 
Col. S30-46 

Sale of Pulses 
(Deb. 13, Vol. VII, 16-12-199') 
CoI.21-2S 

Scheme for Small Holdinll 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 291 

Setting up of Industries 
(Deb. II, Vol. VII, 14-12-199.) 
Col. 227-28 

Shortage of Staff in Banks 
CoI.4s.46 (Deb. 1 S, Vol. VII, 18-12-199') 

Land Record Col. 81-82 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 139-40 

Latest TechnololY 
(Deb. 13. Vol. VII, 16-12-1991) 
CoI.2~S7 

N~d for. implementation of 
wcommendatiOl1l of Backward Classes 
Commiuion for inclusion of certain 

Vadav, Shri Satya Pal Stalh 
Hike in Import Duty on Supr (HAH Oil) 

(Deb. 1 S, Vol. VII, 11-12-1991) 
COl.S21 

Vadav, Sbri Slta IlIIIl 
Air Station at SitamlJ'hi in Bihar 

(Deb: 18, Vol. VII, 23-12-1998) 
Col. 44 



NAME INDEX 583 

Eltablishmcnt of Private Universities 
(Deb. 1~ Vol. VI, 30-11-1998) 
CoL 19. 

Seed Terminator TechnololY 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 128-29 

raj Hotel in Nagarahole National Park 

Fruit Processin, Industries In Bihar 
(Deb. 8, Vol. VI, 09-12-199.) 
CoI.S4-SS 

Gause Conversion of Dubhanga-
Jayanagar Rail Line 
(Deb. 9, Vol. VI, 10-12-1998) 
Col. 140-41 

(Deb. 16, Vol. VII, 21-12-1998) Leprosy Hospitals 
CoI.18S-16 (Deb. 12, Vol. VII, 15-12-1998) 

Yadn,Sbri Sunndn Pnlld (JahaDabld) 
Agricultural Development Schemes 

(Deb. 8, Vol. VI, 09-12-1998) 
Col. 217-18 

AIDS Cases inN.E. Region 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 326-27 

Bookings by Air India Agents 
(Deb. 9, Vol. VI, 10-12-19911) 
Col 104 

CBI Enquiry Against IPS 
(Deb. 12, Vol. VII, 15-12-1998) 
CoI.20S-06 

Correspondence in Bilingual Language 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 217 

Damale to Crops due to Natural 
Calamities such II Floods, Cyclones, 
etc.(DUR 193) 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 406-07 

Deployment of Central Reserve Forces 

CoL 192-204 
Loss due to Fire 

(Deb. II, Vol. VII, 14-12-199') 
Col.430-31 

Losses Suffered by DoT 
(Deb. 3, Vol. VI, 02-12-1998) 
CoI..7 

MuIch";ee Committee 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 189-92 

N.D.DB. 
(Deb. 8, Vol. VI, 09-12-1998) 
CoI.26().61 

New Branches of Co tree Board 
(Deb. IS, Vol. VII, 18-12-1998) 
Col. 261 

Non-Formal Educational Scheme 
(Deb. 16, Vol. VII, 21-12-1998) 
Col. 61 

Public Telephones in Villages 
(Deb. 8, Vol. VI, 09-12-1991) 
Col. 208 

(Deb. 17, Vol. VII, 22-12-1998) R.C.C.TerminalatPIIna 
Col.2S1 (Deb. 6, Vol. VI, 07-12-1998) 

Development afForests in Bihar 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 70 

Expenditure on Closed Textile Mills 
(Deb. S, Vol. VI, 04-12-1998) 
Col.lS8-S9 

Food Processing Industries in the 
Country 
(Deb. 8, Vol. VI, 09-12-1998) 
Col. 318-19 

Col. 178 
Reservation for OBC 

(Deb. 17, Vol. VII, 22-12-1998) 
Col. IS 

Reservation to Backward Cluses 
(Deb. 7, Vol. VI, 01-12-1998) 
Col. 331-32 

Right to Housing 
(Deb. 4, Vol. VI, 03-12-1991) 
Col. 342 
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........ Cr. 'Int. 
(M. 7~ val. VI. 01-12-1991) 
Cel"'-C .. fIII.MII., GOA 
(DItt. 14, Vel. VII, 11-12';1".) 
otl. 

SocurkytoVlPs 
(D~. 12. Vel. VII, ) 5-12-1991) 
Co1.31, 

Seetin, up of Industriea 
(o. •. 11, Vol. VII, l4 .. 12-19,.) 
Cal. 221-21 

..... ofPowerfnBibu 
(D •• , 11, Vol. VU, 14' .. 12-1'91, 
CoL 72-73 

Speed" 'leUit)' 
(Dt'; 't Vol. VI, &9-12-199') 
Col" 

Government 

Support to PaIestitae 
(Deb. 3, Vo,l. VI. 02-'2-1998) 
CoL 1,....9 

Unprofitable Railway It-.. 
(Deb. ., Vol. VI, 03 .. J l-.-l "') 
~l" 

Yldav, Sbi Sare.dr. Pra.ad 
~ 

aarria,Candi4.t •• witla Criminal 
aackpuId tom Contatina Elections 
(Delt. I, Vol. VI, 30';11-1'91' COI.'2O-tt .. ,.' '. 

Board ofNat_,ised Banks 
(D~b. ,.II, v,.~ VU, 14-12-1998) 
eol.36S ' 

Closure ofPurc:haaiaa emtrOi of JO 
(o.it. ~. Vol. V" 04-12-1991) 
Colt'3-" 

CompIIinD -.mit CPWD Bnqairiel 
(Deb. 4, Vol. VI, 03-12-199') 
CollJO.31 

Dn-eJopmat otT .... s,o. ill I_ 
(De,. II. Vol. VII, 14 .. U ... ".) 
C»I.l5.5 

Doordlnh .. 1tendra bllhr 
(Deb. 1l. Vol. VD, .'-12-1991) 
CoI,32G-21 

Flood Control 
(Deb. 13, Vol. VII, 16-12-199') 
Co12-14 

Goods Recovered by CUftOmI Oftlcilk 
(O.b. 11, Vol. VD, 14.t2 .. 1"1) 
CoL 241 

Irription Capac:ity 
(Deb. 3, Vol. VI, 82-12,,19',) 
Col. 227-30 

lute Mill at KatihIr 
(D". U, Vol. VII, 11·12-',.,) 
CoL3T1 

Loan AuiIrIaoe hili WotW Bd IIId 
other InIernadonII ~ 
(Deb. 1S. Vol. VII. 11-12-1991) 
ColHl-'U 

LPG DIIaibuIonhip 
(Deb. 12, Vol. VII. U-l2-)",) 
Col. 62 

LPT. in 8ihIr 
(D •. 11. Vol. VII, ;U .. 12-'''')' 
Col. 25041 

Petrol PumpI OIl Hiahwt,YIiil an. ., 
(Deb. 17. Vol. VII, 11-12~19") 
Col. I S9-Q) , 

Probe into lAP Goff Coune PIIn 
(Deb. 4. Vol. VI. 03-12-1998)' 
Col. 231 ' 

Review ofLaw and Order 
(Deb. 12. Vol. VIl, 15-12-199') 
CoL 270-72 \ " i, j. 



........ of ...... DMtioDi 
(D •• 11. VOl. VU. 23-12-1991) 
oaI.I47 

........ eou.y 
(J)ob. II. V.l. VR. 14 .. 1 a .. I "') 
OIl ... 

Supply ofS .......... CaaI 
CDHi. ll, Vel. VII, 14-12-)"1) 
Cbl.432-SJ 

.~EacpdIy 
(De •. 7. Vol. VI. 01-12-1991) 
CoL 323-24 

W.1fare Fund ft)r Emipet Workers 
(Deb. 2, Vol. VI. 01-12-1991) 
CoI.l77-7I 

V ............ K. 
Aaro Export &om Aadhra·PiMnh 

(Deb. '. Vol. Vl,04·ll·t99.) 
CaLI99-280 

AllocatioR for NH Worb in Andhr. 
PlUIIhIOriua 
(Dt~. I, Vol. VI. 30-11 .. 1991) 
Cat. 29&-3 IS 

AimId Irription Project 
(De". '. Vol. VI. 09-12-199') 
Col. 127-29 

Assil1aDce from Japan to AP Thomal, 
PIInts 
(D.b. I. Vol. VI, 30-11-1991) 
CoJ.161.Q 

BlOIdcutiq Bill 
(D.b. 18, Vol. VII, 23-12-1991) 
Col. 213-14 

CommiU •• on Aarieultur.-Twelfth 
Iteport-Pr'" 
(o.b. 4, Vol. VI, 03-12-1991) 
CoI.4M 

Cre4it to Farmers 
(Deb. 15, Vol. VII. 11-12-1998) 
Col. 187-88 

Cultivation of Cocoa 
(Deb. 3, Vol. VI, 02-12·1998) 
Col2S2 . 

DecJarad6aolOW P. ... __ 
(Deb. 11, Vol. YD, 22-12-ltH) 
Col.I5J.54 

.... III LIlt Alii .... 
.<De'~ 1. Vol. VI, 3""'-1991) 
OJL246 

DeraUmenD 
(DM. 14, Vel. VII. 11.'~199I) CoLl,.n 

DefeatiClltof w.,olll 
(Deb. 14. Vol. VII.n·12-1tH) 
Col. 111-12 

Development of OUlltakal Railway 
Division 
(Deb. 14, Vo" vn. 11.12-1991) 
Col. 104-05 

DeYeIDpment.n ..... WilllWn.·"OI't 
(D.b. 11. Vol. VII,l~"'2-1991) 
CoI.D 

F.licitltJOIII to Depuly 5peIkir 
(Dt" .••• Vol. VII,' 17-12-1''') 
Col 249-" 

Orowth Rate otCenlil 
(Deb. It Vol.· VI, 09-12-1991) 
CoI.25I-S9 

Import of Wheat from Australia 
(Deb. 2. Vol. VI. 01·12-1991) 
Col. 475 

ID~reue in Activitia orlSl 
(Deb. 4. Vel. VI, 03-12-1991) 
CoLI .. 

Incroue in Activities of lSI and Foreip 
Intellipace ApaoIII ', .. 
(Deb. 7, Vol.' VI. 01·12-19,.) 
Col.20l.()l ".,' 

lndUJtrial Estate for ,_ Processing in 
A.P. 
(Deb. 18, Vol. VII, 23·12-1998) 
CoL 136 

lDfi'astnIcture Puad 
(Deb.n, Vol. VII. 1~12';1998) 
CoL 211-89 
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Kaziranp National Park 
(Deb. I, Vol. VI. 30-11-1998) 
Col. 260-61 

Laws for fiahtin, apinst Terrorism 
(Deb. 7. Vol. VI, 01-12-1991) 
ColS41 

LeM Free Petrol 
(Deb. 2, Vol. VI, 01-12-1998) 
Col. 315 

Licht aail Transit System in Andhra 
Pradesh 
lDeb. 14, Vol. VII, 17-12-1998) 
Col. III 

Losses suffered by SAIL 
(Deb. 4, Vol. VI, 03-12-1998) 
Col. 338-39 

Maptha Allocation for Godavari Gas 
Based Power Project 
(Deb. 7, Vol. VI, 08-12-1998) 
Col. 199-200 

Non-Availability ofPac:kina Material 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 189-90 

Pay Packa,e to University Teachers 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 272-13 

Pension Benefit 
(Deb. 6, Vol. VI, 07-12-1998) 
Col 131 

Port Operation Facilities 
(Deb. 6, Vol. VI, 07-12-1998) 
Col. 7 

PrivaIe Airlines 

Revival of Sick Textile Milil 
(Deb. U. Vol. VII. 1'-12-199.) 
Col9 

Rise in Price of Essential ConDodidel 
(DUll 193) 
(Deb. 6. Vol. VI. 07-12-1991) 
Col. 433-l9 

Role ofNAFED in Controlliqtbe Price 
of Onions 
(Deb. 8, Vol. VI. 09-12-1998) 
Col 139 

S.D.F.Loan 
(Deb. 9, Vol. VI, 10-12-1998) 
CoL 175 

Settina up of lIT and IIMs 
(Deb. 1 i, Vol. VII, 14-12-1991) 
Col. 152 

Shifting ofUGC Southern Regional Office 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 136 

Social Communication on DD and AIR 
(Deb. 13, Vol. VII, 16-12-1998) 
Col2S3 

Sun Temple 
(Deb. 1, Vol. VI, 30-11-1991) 
Col. 326-27 

Tenn Loan Assistance to the Backward 
Classes 
(Deb. 12, Vol. VII, IS-12-1998) 
Col. 313-14 

TREAD 
(Deb. 11, Vol. VII, 14-12-199&) 
Col. 427 

(Deb. ·9, Vol. VI, 10-12-1991) United Nations Population Fund 
CoL 198-204 (Deb. 3, Vol. VI, 02-12-1998) 

RavvaOil Fields Col 13' 
(Deb. 12, Vol. VII. 15-12-1998) Vi.ijesw.wnStlle-llProjcctinA.P. 
CoL lSI (Deb. 6, Vol. VI, 07-12-199') 

Remote .SensiDa Technology for Shrimp 
Culture 
(Deb. S. Vol. VI, U4-12-1991) 
CoLlOI 

Col. 205-06 
Water Supply in Andhra Pradesh 

(Deb. 9, Vol. VI, 10-12-1991) 
Col. 76-~'7 



NAME INDEX SI7 
Wideninl of N.H. inA.P. 

(Deb. It. Vol. VII, 14-12-1998) 
ColJ07 

ZIIIedi, Sbri Mabboob 
Allocation for Food Processing Industries 

(Deb. 3, Vol. VI, 02-12-1998) 
Col. 170 

Natural Calamities 
(Deb. II, Vol. VII, 23-12-1998) 
Col. 220-2S 

Oil Exploration Agreements 
(Deb. 2, Vol. VI, 01-12-1991) 
CoL 72-76 

Privatisation ofFCI 
(Deb. 7, Vol. VI, 01-12-1991) 

O1emicaJCIPC Co1.14S46 
(Deb. 8, Vol. VI, 09-12-1998) PrivatisationofVeterinaryPractice 
Col. 317 (Deb. I, Vol. VI, 09-12-1991) 

Compensation from French Finn I Col. S9 
(Deb. 11, Vol. VII, 14-12-1998) I Purchase of Drilling Machine 
Col.404-0S I (Deb. 11, Vol. VII, 14-12-1991) 

CoI.402'()3 
Export of Livestock and Animal Products 

(Deb. 13, Vol. VII, 16-12-1998) 
Col. 273-7S 

Indian Council of Veterinary Research 
(Deb. II, Vol. VII, 23-12-1998) 
CoI.I~ 

List ofUnrestric:tcd Imports 
(Deb. 15, Vol. VII, 18-12-1991) 
Col. J20-70 

Local Call Facility 
(Deb. 13, Vol. VII, 16-12-1991) 
Col. 79-80 

Meat and Poultry Processing Industry 
(Deb. 3, Vol. VI, 02-12-1998) 
Col. 272 

GMOI~.4RN0-411LS--01.04.2010. 

Sarkaria Commission 
(Deb. 2, Vol. VI. 01-12-1991) 
Col. 38 

Tenninator Seed 
(Deb. 3, Vol. VI, 02-12-]991) 
Co1.41-42 

Veterinary University 
(Deb. 8, Vol. VI, 09-12-199') 
Col. 219-20 

Waiting List for Telephone Connections 
in West Bengal 
(Deb. 18, Vol. VII. 23-12-1991) 
Col. 42-44 

WB Loan for HRD 
(Deb. 6, Vol. VI, 07-12-1991) 
Col. 61-62 
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